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Priority claimed from 15/07/2015; Application No. : 86694039 ;United States of America 

3309854    08/12/2015
[International Registration No. : 1283675]
Sys-Tech Solutions, Inc.
One Research Way Princeton NJ 08540 United States of America

Proposed to be Used
IR DIVISION
Cl.9;Software for use in project and program management in the fields of global site and line packaging data integrity 
services for supply chains of others, namely, serialization of products using standard and nonstandard codes for a 
supply chain operation.

Cl.35;Data management services for use in supply chain management operation serialization.
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Priority claimed from 28/05/2015; Application No. : 86643721 ;United States of America 

3309919    12/11/2015
[International Registration No. : 1283565]
Google Inc.
1600 Amphitheatre Parkway, c/o Trademark Department Mountain View CA 94043 United States of America

Proposed to be Used
IR DIVISION
Cl.9;Computer software featuring 360° spherical audio with simulated 3D surround sound for use in producing videos 
and animation; computer application software for mobile phones, portable media players, handheld computers, namely, 
software for rendering 360° spherical audio with simulated 3D surround sound; software and electronic equipment, 
namely, audio equipment, apparatus, components and accessories for processing, transmitting, receiving, and/or 
reproducing 360° spherical audio with simulated 3D surround sound signals.

Cl.41;Audio production services, namely, creating and producing 360° spherical audio with simulated 3D surround 
sound.
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Priority claimed from 12/10/2015; Application No. : 1029420 ;New Zealand 

3309980    09/11/2015
[International Registration No. : 1284016]
Burger Fuel International Limited
P.O. Box 147320, Ponsonby Auckland 1144 New Zealand

Proposed to be Used
IR DIVISION
Cl.29;Meat, fish, poultry, game, dried and cooked fruits and vegetables; salads; jellies, jams and compotes, eggs, milk 
and milk products, edible oils and fats.

Cl.30;Coffee, tea, cocoa, sugar, rice, tapioca, sago, artificial coffee; flour and preparations made from cereals; bread, 
biscuits, cakes, pastry and confectionery, ices; yeast, baking-powder; salt, mustard; vinegar, sauces; sauces including 
aioli; salad dressings; relish; spices; ice; combinations of bread and a filling including hamburgers, chicken burgers, fish 
burgers, vegetarian burgers, cheeseburgers, sandwiches (toasted and untoasted) and wraps; ice cream; prepared 
desserts; frozen desserts; ice cream desserts; mousse desserts; fruit tarts; fruit crumbles; fruit pastries; fruit jellies 
[confectionary]; chocolate based desserts.

Cl.43;Provision of food and drink; fast-food, café, restaurant, snack bar and take-away food shop services.
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Priority claimed from 21/07/2015; Application No. : 30 2015 047 337 ;Germany 

3309986    06/08/2015
[International Registration No. : 1284156]
HG Consultants GbR (vertretungsberechtigter Gesellschafter: Paul Hammer
Rembrandstrasse 18 93093 Donaustauf Germany

Proposed to be Used
IR DIVISION
Cl.7;Engines (excluded for farm vehicles) and their parts, namely motor housing, engine block, cylinder heads, cylinder 
head bolts, cylinder liners, spark plugs, igniting devices for combustion engines, piston rings, fitting sleeves, spacer 
rings, valve seat inserts, seals, shaft sealing, screw plugs, oil separators, oil level gauges, oil filters, oil coolers, oil 
pumps, valves, valve cap, inlet valves, outlet valves, valve springs, tappets, valve rocker arms, valve rocking axis, valve 
push rods, flywheels, gear ring, con rods, connecting rod screws, injection pipes, injection nozzles, injection pumps, fuel 
pumps, fuel filter, crank shafts, engine brake valves; vibration damper, rubber collar, rubber mounting, release bearings, 
release flanges, release shafts, dogs, needle bearings, bowden controls, fuel strainer, belt tighteners, split pulleys; 
turbocharger and its parts as part of a vehicle; generators; transistor ignitions; injectors for motors, connectors for 
engine parts (engines); starters for motors, water pumps for motors, electrical cleaning machines and devices, high- 
pressure cleaners, compressors, lifting jacks and figuring machines for vehicles, air filters, fuel filters, driving belts, 
exhaust pipes, ventilators for vehicle engines, fan belt for motors.

Cl.9;Vehicle parts, namely electrical arrangements for engines (as far as comprised by class 9), in particular storage 
batteries (electric), automatic traction control equipment, automatic pressure loss indicators for tires, trip recorders, 
speed control devices, navigators, radios, voltage regulators and thermostat for vehicles, batteries (electric), chargers, 
jumper leads, electric cable, battery preheaters, battery testers (control device), inside and outside thermometers, 
sparking batteries, warning devices, relays, controller, switch, ignition cable; electric cable for vehicles; blinker switch; 
break abrasion indicators, transmitters, sensors, break light switches, indicator lamps, rectifiers.

Cl.11;Lighting-, heating-, cooling- and ventilation unit for vehicles, particularly lighting systems, visor devices (lamp 
accessory), reflectors, lamps, glare reflector for vehicles, air conditioning, heating installations, ventilation systems and 
cooling systems for vehicles, lamps for displays in vehicles, blinker lamps, break lights, license plate lights, parking 
lights, flashing lights, tail lights, flood lights and replacement parts for flood lights, blink lights.

Cl.12;Vehicles; apparats for transport landwards, in the air or on the water, replacement parts and accessories for 
vehicles as far as comprised by this class; window or pane wipers for vehicles; couplings for land crafts, devices for 
power transmission and drive shafts for land crafts; roller bearings (excludes for motor parts) for land crafts; dampers 
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and attachments for vehicles; hydraulic brake parts (as far as included in class 12), brake shoes, brake disks, brake pads, 
brake block and parts of brakes of vehicles (as far as included in class 12); snow chains; carries and baggage net for 
vehicles, trailer couplings for vehicles; vehicle bodies and replacement parts for vehicle bodies; motors for land crafts; 
crank shafts, shaft sealings, fitting sleeves, distance ring, split pulley, balance wheels; tubes, namely coolant hoses, 
brake hoses, fiel hoses, radiator hoses; coolant lines, water pumps, launching beams, clutch disks, clutch cylinders, gear 
shifts, hinges, shifts gearboxes, front suspensions, rear suspensions, clutch pedals, brake pedals, brake valves, cardan 
joints, steering shafts, steering pumps, steering rods, wheel studs, wheel hubs, wheel bearings, brake shoes, vehicle 
chains, chain wheels, belt tighteners, brake disk, door knob as part of a vehicle, window lifters, door hinge as part of a 
vehicle, rearview mirrors; windscreens, side windows, rear windows, roof window; pneumatic tires, indicators for 
vehicles.
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Priority claimed from 06/05/2015; Application No. : 30 2015 102 264 ;Germany 

3309995    22/10/2015
[International Registration No. : 1284107]
Wolfgang-Peter Geller
Mühlenweg 10 21376 Garlstorf am Walde Germany

Proposed to be Used
IR DIVISION
Cl.3;Cosmetics; skin creams, not for medical purposes; perfumery; sun creams; sunscreen; after-sun creams; sun-
tanning gels [cosmetics]; after-sun oils [cosmetics]; after sun moisturisers.

Cl.5;Skin creams for medical purpose; medical after-sun creams.

Cl.9;Spectacles [optics]; sunglasses; sports eyewear; swim goggles; diving goggles; glacier eyeglasses; bags adapted 
for laptops; cases for photographic equipment; pre-recorded media with video recordings, in particular pre-recorded 
DVDs.

Cl.11;Light reflectors and light diffusers for photographic purpose; pocket torches.

Cl.18;Luggage; bags, wallets and other carrying cases; bags; backpacks; wallets; parasols and umbrellas.

Cl.25;Clothes; headgear.

Cl.41;Organization and provision of photographic competitions; organising and provision of workshops, seminars and 
training sessions for photography; organising and provision of art and photographic exhibitions; audio production and 
video production as well as photography.
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Priority claimed from 17/02/2015; Application No. : 676715 ;Switzerland 

3310020    14/08/2015
[International Registration No. : 1283940]
GCG IP GmbH
c/o GCG Partners AG Ober Altstadt 13 CH-6300 Zug Switzerland

Proposed to be Used
IR DIVISION
Cl.35;Administrative management of trusts; administrative management of family assets and family participation in 
companies; vice business management; administrative assistance for families; public relations, namely, promoting public 
awareness about charitable activities, charity and humanitarian activities; arranging and conducting business 
competitions with prices, to reward and motivate individuals and groups, who engage in philanthropic and charitable 
activities; advertising by sponsoring; product sales promotion services (sales promotion) and third party services, search 
for sponsors; information on all the aforementioned services pertaining to this class; consultancy for all the aforesaid 
services in this class; commercial business management; outsourced administrative management of companies; 
company valuation and corporate planning, in particular for mergers, purchase and sale of companies, acquisition 
strategies, franchising, liquidation of companies and company bankruptcy, accounting; cost and price analyses; cost 
price analysis; commercial activity appraisal services; brand evaluation services; commercial or industrial company 
management assistance; business management assistance; business inquiries; company audits (commercial analyses); 
commercial information via websites; information relating to commercial and business contacts; outsourcing services 
(commercial assistance); company efficiency expertise services; business investigations; management and 
administration of companies for administering collective investment schemes; office functions, organization of office 
functions; secretarial services; document reproduction; typing services; word processing; transcription of 
communications (office functions); payroll preparation; business management for freelance service providers; internal 
and external auditing, accounting; economic information; expert reports in economic matters; economic forecasting; tax 
preparation; tax return filing services; drawing up of statements of accounts; public relations; marketing; information 
projects related to marketing; market surveys; telemarketing services; employment agencies, personnel management, 
selection and recruitment of personnel; professional outplacement services; professional business analysis, in particular 
in connection with setting up, purchase, sale, transformation, stabilizing, reorganizing, merging, succession planning and 
liquidation of companies; advertising; sales promotion for others; dissemination of advertising, particularly sales 
promotion of goods and services for others by placing messages and advertising posters on electronic sites accessible 
on computer networks (particularly the Internet); organization and conducting of auction sales; conducting, organizing, 
arranging and managing trade fairs, exhibitions, trade shows, congresses, company presentations and other events and 
opportunities for commercial purposes, industrial purposes and/or advertising purposes; writing of advertising texts; 
search engine optimization; web site traffic optimization; arranging newspaper subscriptions for others; data search in 
computer files for others; computerized file management; collection, compilation and systemization of information into 
computer databases; sponsorship search; consulting services for all the aforementioned services in class 35; information 
about all the aforementioned services in class 35; information and commercial advice and related information; business 
advice and related information; company acquisition and merger consultation and business and information relating 
thereto; business management and organization consultancy and related information; business management consultancy 
and related information; professional business consultancy and related information; economic consulting and related 
information; advice relating to tax preparation and provision of related information; personnel consultancy and related 
information; information services relating to jobs and career opportunities and related information; business consultancy, 
in particular relating to setting up, purchase, sale, transformation, stabilization, restructuring, merging, succession 
planning and liquidation of companies and provision of relating information; business information and related 
consultancy services; information concerning economic developments and related consultancy services.

Cl.36;Banking services in particular investment banking services, investment services of a banking institution, capital 
investment, financial underwriting and issuing of securities [investment bank]; brokerage for wealth and estate 
investment, in particular unlisted shares and stocks (private equity); financing of public and private funds (public and 
private equity financing); brokerage of shares for investment funds and other investment in shares, in particular for 
investment of capital (private equity); trading of securities, in particular unlisted shares; procurement of funds, in 
particular for unlisted companies; private financing for funds (private equity); services in the field of capital stock off-
stock (private equity); real estate affairs, in particular real estate brokerage, real estate brokerage, real estate appraisal; 
real estate agency services relating to the purchase and sale, rental and leasing of land and buildings; real estate services 
in relation to management of property investments; financial evaluation of real estate; real estate financing and real estate 
development; real estate affairs; capital investment in real estate; acquisition of real estate for others; real estate 
investments; real property management; real estate portfolio management; real estate services relating to purchase, sale 
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and leasing of real estate; leasing of real estate; agencies or brokerage for the rental of real estate; real estate 
management; real estate management; structuring of property investments; insurance, in particular insurance 
underwriting, direct insurance, reinsurance services, reinsurance underwriting, processing of insurance claims in the 
field of insurance and reinsurance, actuarial services in the field of reinsurance, appraisals for insurance claims in the 
field of insurance, insurance agency services, brokerage of insurance services, insurance brokerage, insurance risk 
management services, variable insurance investment, insurance carrier services, preparation of financial and insurance 
reports, fire insurance underwriting, financial evaluation for reinsurance purposes, insurance premium financing services,
insurance underwriting, health insurance underwriting, life insurance and annuity services, settlement of insurance 
claims in the field of insurance, the insurance claims in the field of insurance, marine insurance underwriting, accident 
insurance underwriting, providing information in the field of insurance, in the field of insurance premium rate computing, 
insurance and reinsurance underwriting; brokerage for hire-purchase financing of industrial installations and machines; 
planning, structuring and diversification of asset and financial wealth (wealth planning); security services (trust services); 
banking services and financial nominee services; fund raising for charitable and philanthropic services; fund raising for 
charitable and philanthropic services; financial services, in particular for philanthropic and charitable purposes; fund 
raising and financial services for distribution of funds, in particular charitable fund raising; charitable fund raising 
services through partnerships with companies; provision of monetary grants to charities; financial services relating to 
charitable fund raising; charitable fundraising services; organization of charitable fund raising; organization of arranging 
finance for charitable purposes; research services for financial sponsorship for charitable fund raising; financial 
sponsorship; fund raising and financial services for distribution of financial sponsorship for charitable purposes; 
services related to financing services for beneficiaries of charitable fundraising; sponsorship in the form of financial 
support; financial sponsorship in the field of culture, sports, science, education, aid research, development, cultural and 
entertainment events; financial trust management; financial management of family assets and family participation in 
companies; charitable fund raising services for third parties; charitable fund raising through the sale of charity stamps; 
charitable fund raising services for disaster protection; financial services for charitable funds; consultancy for all the 
aforesaid services in this class; advisory services in investments; consultancy in the field of investment for wealth and 
estates, in particular unlisted shares and stocks (private equity); advisory services relating to real estate investment 
services, real estate consultancy; financial consultancy relating to real estate investment; consultancy services relating to
insurance; financial and fiscal consulting, in particular for estate planning (Estate Planning); financial consultancy for 
charities and social media accounts; services mentioned in this class; financial and monetary services, financial services; 
factoring; fund investment; wealth and estate investment strategies; development and brokerage of strategies and 
concepts of wealth investment and estates, financial management, financial services; provision of financial assistance; 
fiscal assessments, research in fiscal matters, development, distribution of financial products, creation and presentation 
of proposals for wealth and estate investment, securitization, financial transactions, issuing of securities, brokerage of 
wealth and estate investments and financial business, in particular in the fields of corporate financing (corporate finance), 
mergers, acquisitions and collective capital investments; capital investment, financial analysis, banking services, banking 
system; banking system; banking services; on-line banking services; stock markets, in particular financial securities 
trading, precious metals, options, derivatives, raw materials and currencies; exchange operations; trusteeship; 
administration of provident institutions; financial evaluation and valuation of property (particularly companies, assets, 
estates, real estate, intellectual property rights, licenses); financial evaluation services; financial appraisal services; real 
estate affairs, in particular real estate rental; acquisition of land for others; real estate appraisal; management, in 
particular management of securities, security deposits and real estate; creation of asset inventories (in particular for 
fiscal purposes); banking reviews; credit agency services; debt collection agency services; collection operations; 
auditing services relating to taxes; fiscal assessments; fiscal valuations, fiscal assessments of business assets; tax 
payment processing; actuarial services; brokerage services; services in the field of risk management and investment 
services (fiscal services); financial services of trusts; financial sponsorship; lease-purchase financing; financial valuation 
services (insurance, banking, real estate); art appraisal; antique appraisal, jewelry appraisal, numismatic appraisal; 
provision of news and information in the fields of finance and monetary affairs as well as financial information; insurance 
underwriting; management of collective investment schemes; consulting services for all the aforementioned services in 
class 36; financial consultancy, consultancy and brokerage for capital investments; consulting for wealth and estate 
investment, consulting services for wealth and estates; consulting in wealth and estate investments and financial 
business, in particular in the field of corporate financing (corporate finance), mergers, acquisitions and collective capital 
investments; consulting on financing and real estate property investments; financial and fiscal consulting, particularly 
relating to setting up the business, purchase, sale, transformation, stabilizing, reorganizing, merging, succession 
planning and liquidation of companies; advice on fiscal valuations; consultancy relating to tax planning; information and 
information services for all the aforementioned services in class 36.

Cl.42;Provision of temporary access of non-downloadable software for analyzing financial data and generating reports; 
creating, updating, maintenance and rental of software and computer programs, in particular for financial management, 
financial services for banks, insurance and real estate; computer programming services for electronic data security; 
computer security services for protection against unauthorized network access; cloud computing; provision of temporary 
use of on-line non-downloadable operating software for accessing and using a cloud computer network; design, 
development, programming, maintenance, rental and maintenance of computer programs and software, in particular for 
operating software, especially to provide access to a cloud computer network as well as possibility of access; rental of 
computer hardware and software infrastructure as a service (IaaS); providing an integrated environment performance 
and/or an integrated development environment (Platform as a Service, PaaS); management, creation, updating and 
maintenance account social media (computer services); hosting internet platforms and interactive blogs, in particular for 
financial transactions, in particular for philanthropic and charitable activities; consultancy for all the services mentioned 
in this class; consultancy relating to computer security; consulting services in the field of cloud computing networks, 
applications and cloud computing networks; consulting and services related to open source software; consultancy 
relating to creation, management, updating and maintenance of social media accounts (ITr services); scientific and 
technological consultancy for social media accounts; information and enquiry services for the services mentioned in this 
category.
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3310201    16/07/2015
[International Registration No. : 1283963]
TUI AG 
Karl-Wiechert-Allee 4 30625 Hannover DE

Proposed to be Used
IR DIVISION
Cl.39;Organization and booking of vacation, travel, excursions and cruises; escorting of travelers; tourist agencies; 
reservation and sale of travel and travel packages.

Cl.41;Education; training services; amusement; sports and cultural activities; reservations, reservations and sale of 
tickets for sporting events, for cultural and entertainment events.

Cl.43;Services for providing food and drink; temporary accommodation; hotel reservations provided via the Internet 
and the global computer network; reservation of hotel rooms for travelers; reservation of accommodation for tourists.
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Priority claimed from 15/06/2015; Application No. : 679652 ;Switzerland 

3310224    10/12/2015
[International Registration No. : 1283741]
GIVAUDAN SA
Chemin de la Parfumerie 5 CH-1214 Vernier Switzerland

Proposed to be Used
IR DIVISION
Cl.1;Chemical products used for the manufacture of perfumes and perfuming and aromatic preparations; chemical 
products for use in industry also containing fragrant or aromatic substances of natural or synthetic origin; chemical 
products used for the manufacture of compositions for perfumery, cosmetics, soaps, detergents, deodorants for personal 
use and deodorizers other than for personal use; chemical products used for the manufacture of foodstuffs and 
beverages also containing fragrant or aromatic substances of natural or synthetic origin; chemical products for 
preserving foodstuffs and beverages also containing fragrant or aromatic substances of natural or synthetic origin.

Cl.3;Perfumery products, bases for perfumes, perfumes, essential oils, cosmetics, soaps, detergents other than for use 
in manufacturing operations and for medical use, deodorants for personal use.

Cl.35;Promotional service for perfumery products, perfumes, essential oils, cosmetics, hair lotions, shampoos, soaps 
and detergents.
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Priority claimed from 19/01/2015; Application No. : 1302852 ;Benelux 

3310392    17/07/2015
[International Registration No. : 1284147]
Endemol Shine Holding B.V. 
MediArena 1 NL-1114 BC Amsterdam-Duivendrecht NL

Proposed to be Used
IR DIVISION
Cl.9;Video games software and cartridges; software for computer games; computer programs for video game machines;
data carriers with recordings of sound and images, music recordings, recordings of musical performances, movies, 
television programs and video games; downloadable video and sound recordings (including television shows and sports 
programs); controllers, joysticks and memory cards for video games; software programs for games with hand-held lcd 
screens; downloadable internet games (software) to be applied to mobile phones and on the internet; software for the 
purpose of ring tones, games, screen savers, logos and other (audio) visual material, such as photographs, (short) videos 
and films and graphic designs (graphics), which material is offered and/or communicated via the internet or by other 
electronic means, such as sms or mobile phone numbers, and can be watched, ordered and/or downloaded by consumers
and/or users via those same media, to be used on mobile phones or other electronic equipment, such as computers and 
smart phones; carriers of audio signals and/or video signals; downloadable video recordings provided from the internet; 
mouse mats; cases and covers for mobile telephones, smart phones and tablets, adapted; software applications for 
mobile telephones, smart phones, tablets and other apparatus for mobile communication.

Cl.38;Telecommunications services including providing access to telecommunication networks, providing 
telecommunication connections to the internet, information about telecommunication, transmission of data in respect of 
votes of the public watching television shows by texting or via the internet, transmission of podcasts; broadcasting 
services including broadcasting of television and radio programmes, audio and video broadcasting services over the 
internet and other global computer networks, provision of telecommunication access to films and television programmes 
provided via a video-on-demand service, electronic transmission of voice, data and images by television and video 
broadcasting; telecommunication services including transmission of database information via telecommunication 
networks; computer aided transmission of messages and images; communication by electronic computer terminals; 
television, cable television, satellite television and subscription television broadcasting services; television and video 
broadcasting information (telecommunications); text messaging services; SMS services; audio relay services in the 
nature of audio broadcasting services; television and video broadcasting consultation; television and video broadcasting 
information.

Cl.41;Entertainment services, including production and performance of radio and television programs and/or programs 
provided via new media like the internet; production and distribution of audio and/or video recordings and radio and 
television programs and films; providing digital video and/or audio recordings, not downloadable, via computer networks 
such as the internet; providing electronic images and artwork, not downloadable, online from databases or the internet; 
providing education services provided by television programs; sporting and cultural activities; production of radio and 
television programs, including sport, play and TV shows recorded or produced by third parties; production and 
performance of films, theatre productions, stage productions and musicals; production and organisation of musical 
events and concerts; the organisation of roadshows, for entertainment; film and video rental; publishing, editing and 
lending of books, newspapers, magazines and other periodicals, pieces of music and (computer) games; provision of 
games, such as gambling, via the internet; all afore mentioned services also provided via the internet, mobile telephone 
networks and/or other interactive multimedia networks.
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Priority claimed from 23/03/2015; Application No. : 1016365 ;New Zealand 

3310399    01/07/2015
[International Registration No. : 1284142]
Kmart Australia Limited
Waitakere Plaza, 25 Newington Road Henderson 0612 New Zealand

Address for service in India/Attorney address:
SUJATA CHAUDHRI IP ATTORNEYS
2106 Express Trade Towers 2, First Floor, B-36, Sector 132, Expressway, NOIDA 201303, Uttar Pradesh, India

Proposed to be Used
IR DIVISION
Cl.1;Chemicals used in industry, science and photography, as well as in agriculture, horticulture and forestry; 
unprocessed artificial resins, unprocessed plastics; manures; fire extinguishing compositions; tempering and soldering 
preparations; chemical substances for preserving foodstuffs; tanning substances; adhesives used in industry; glues in 
this class; chemicals for use in swimming pools; plant foods; plant growing media; plant growing substances; plant 
growth regulating preparations; plant growth regulators; plant growth stimulants; plant nutrients; hydraulic brake fluids.

Cl.3;Cosmetics, toiletries; preparations for the hair; essential oils; perfumes and other perfumed products; bubble bath; 
bath and shower gel, soaps for personal use; body creams; body oils; personal care products and beauty products; 
aftershave gels and lotions; antiperspirant; artificial nails; artificial lashes; bath oil; beauty masks; facial masks 
(cosmetics); cleaning masks for the face; body paint; bath beads; bath salts; blush; body and skin lotions; body glitter; 
body cleanser; body wash; body scrub; body gel; body bronzers; bubble bath; cleanser for the face; cologne; cotton 
swabs; creams for the body; cream for cuticles; cream for the eyes; cream for the face; creams including, cream for 
hands or feet; deodorant; exfoliators; eye gels; eye makeup; eye makeup pencils; eye shadow; eyeliner; eye lashes; false 
eye lashes; face mist; facial wipes impregnated with cleansers; face scrub; face toner; foundation; body splash; body 
mist; hair conditioner; hair dyes; hair shampoo; hair removal creams; hair spray; hair styling gel; hair styling mousse; 
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lotion for the body; lotion for the hands; lotion for the face; lotion for the feet; lip balm; lip gloss; lip makeup pencils; 
lipstick; lip liner; makeup; makeup remover; mascara; massage cream; massage oils; nail corrector pens; nail polish; nail 
polish remover; non-medicated blemish stick; non-medicated cleanser for the face; non-medicated spray; non-medicated 
massage ointment; oil blotting sheets for the skin; powders including powders for the body face or the feet; pumices; 
rouge; shaving cream; salt scrubs for the skin; shower gel and cream; skin bronzing cream; soaps, including soaps for 
the face, the hands or body; sun block for the body and face, suntan lotion for the body, suntan lotion for the face, 
sunless tanning lotion, pre sun tanning lotion, post-sun tanning lotion, powder and talcum powder; adhesive tapes for 
affixing false hair; adhesives for affixing false hair; bleaches for use on the hair; bleaching preparations for the hair; 
chemical preparations for the hair; colour rinses (for the hair); colouring lotions for the hair; conditioners for treating the 
hair; conditioners for use on the hair; conditioning preparations for the hair; cosmetics for the use on the hair; cosmetics 
for the use on the hair; creams for the hair; dyes for the hair; fixatives for the hair; gels for use on the hair; hair balm; hair 
bleaching preparations; hair care agents; hair care products; hair colorants; hair conditioning rinses; hair cream; hair 
cosmetics; hair curling preparations; hair dyes; hair fixers; hair fixing oil; hair gel; hair grooming preparations; hair 
moisturisers; hair mousse; hair setting lotion; hair styling aids; hair permanent treatments; hair wave solutions; hair 
thickeners; spirit gum for affixing false hair; topical preparations for promoting hair growth; tints for the hair; hair 
removing preparations; hair protection creams; bleaching preparations and other substances for laundry use; cleaning, 
polishing, scouring and abrasive preparations; bleaching preparations and other substances for laundry use; cleaning, 
polishing, scouring and abrasive preparations; dentifrices; all purpose cleaning and cleansing preparations, including, 
surface cleaning preparations, glass cleaning preparations and hand cleaning preparations; all purpose polishing, 
preserving, beautifying and protecting preparations including preservatives and beautifiers for rubber, vinyl, leather and 
plastic; carpet cleaning preparations; laundry detergents; tyre dressing preparations; wheel and tyre cleaners; brake 
parts cleaner; carburettor cleaner; disposable wipes impregnated with chemicals for cleaning and protecting 
automobiles; degreasing preparations for engines and motor vehicles; windshield cleaning preparations; car cleaning 
preparations; car polish; room and car fragrancing preparations; deodorants for pets; shampoos for pets.

Cl.4;Industrial oils and greases; lubricants; dust absorbing, wetting and binding compositions; fuels (including motor 
spirit) and illuminants; candles and wicks for lighting; engine oils, engine starting sprays; non-chemical additives for 
engines; shock absorber oils; waxes in this class; petroleum jelly in this class; paraffin base lubricating oils; lubricating 
oils; fuel oils, kerosene and greases; gas in this class, including bottled gas, fuel gas, gas oil, liquefied petroleum gas; 
petroleum (raw or refined); petroleum by- products; petroleum coke.

Cl.5;Algaecides (chemicals for swimming pool maintenance); disinfectants for use in swimming pools.

Cl.6;Common metals and their alloys; container of metal (other than for household use); metal boxes and organisers; 
metal building materials; transportable buildings of metal; materials of metal for railway tracks; non-electric cables and 
wires of common metal; ironmongery, small items of metal hardware; pipes and tubes of metal; safes; goods of common 
metal not included in other classes; ores; doors and shutters of metal; security doors, garage doors, grilles; door frames 
and door systems of metal; door handles and door levers of metal; insect screens of metal, including, insect screens for 
doors and insect screens for windows; metal blinds; metal blinds (outdoor); awnings of metal; sun screens (outdoor) of 
metal; rods of metal; storage apparatus (structures) of metal; shelving parts of metal; hanging storage racks of metal; 
metal brackets, including, metal shelf brackets; metal containers, including, containers for storage or transport; articles 
made of metal for anchoring carpets; articles made of metal for edging carpets; cover strips of metal for covering joins 
between adjacent carpets; metal fencing; metal fencing posts; metal fencing wire; small items of metal hardware; 
fabricated metal articles; metal frames, being door frames and frames for windows; parts, fittings and accessories in this 
class for any of the aforementioned goods.

Cl.7;Machines and machine tools; electric power tools, including, impact wrenches, impact drills, sanding machines, 
nibblers, grinding machines, band saws, reciprocating saws, cut-off machines; glue gun; motors and engines (except for 
land vehicles); machine coupling and transmission components (except for land vehicles); portable electric power tools, 
including, grinding apparatus, drilling apparatus, reamers, hammers, nailers, staplers, chippers, riveters, concrete 
breakers, screw, bolt and nut drivers, polishers and buffers, saws, shears and nibblers, tappers, stud setters, wrenches, 
sanding machines, planers, routers, paint stripping machines, sharpeners for drill bits, saw blades and router cutters; 
portable electric domestic gardening apparatus, including, string trimmers and hedge trimmers; agricultural implements 
other than hand-operated; incubators for eggs; portable electric power tools included in this class and including grinding 
apparatus, drilling apparatus, reamers, hammers, nailers, staplers, chippers, riveters, concrete breakers, screw, bolt and 
nut drivers, polishers and buffers, saws, shears and nibblers, tappers, stud setters, wrenches, sanding machines, planers,
routers, paint stripping machines, sharpeners for drill bits, saw blades and router cutters, domestic gardening apparatus 
including string trimmers, hedge trimmers and blower vacs; machine mowers, including, motor driven lawn mowers, 
seated (ride on) lawn mowers and self-propelled mowers; apparatus for electric welding; electrodes for welding; finished 
welding tips; welding torches (electric); parts, fittings and accessories in this class for any of the aforementioned goods.

Cl.8;Hand tools and implements (hand-operated); cutlery; side arms; razors; garden tools and implements; saws; 
trowels; fertilizer scoops; spades; shovels; rakes; screwdrivers; shears; jigsaws; cutters; plant parasite killing apparatus; 
nail orange sticks; fishing gaffs; parts, fittings and accessories in this class for any of the aforementioned goods.

Cl.9;Scientific, nautical, surveying, photographic, cinematographic, optical, weighing, measuring, signalling, checking 
(supervision), life-saving and teaching apparatus and instruments; apparatus and instruments for conducting, switching, 
transforming, accumulating, regulating or controlling electricity; electronic apparatus; batteries; electrical security and 
surveillance apparatus; compact disks, DVDs and other digital recording media; calculating machines; data processing 
equipment; video and/or audio electronic apparatus; electronic communication apparatus; computer programs; 
downloadable audio, video and image music file; downloadable software; computers; computer software; computer 
peripherals; laptop computers, tablet computers; personal digital assistants, computer terminals, electronic reading 
devices, electronic publications; network media players, helmet-mounted displays; wireless and wired remote controls for 
portable digital electronic devices, telephones, mobile telephones; smart phones, audio and video recorders and/or 
players for the home; portable and personal audio and video recorders and/or players; players and/or recorders for MP3 
and other digital audio and video formats; earphones, headphones; helmets, cameras, video cameras, television 
apparatus, mobile television sets, electronic circuits, magnetic disks, optical discs, magnetic and optical disks, CD-Roms, 
(ROM compact discs), magnetic tapes and encoded DVD-ROMs; electronic circuits, magnetic disks, optical disks, optical 
and magnetic disks, CD-ROMs (ROM compact disks), magnetic tapes and encoded DVD-ROMs containing video game 
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programs for professional use; control modules, distributor boards (electricity); portable electric sockets (power boards); 
cable for electrical transmission; apparatus for locating electrical cables; apparatus for recording, transmission or 
reproduction of sound or images; fire-extinguishing apparatus; goggles for personal protection; protective helmets; 
protective masks; measuring tools; measuring calipers; digital calipers; vernier callipers; tape measures; spirit levels; 
protractors (measuring instruments); counters; gauges; marking gauges; magnets; mirrors for security and surveillance; 
scales, including, bathroom scales, electrical scales and kitchen scales; eyewear; and parts and accessories in this class 
for all of the aforementioned goods.

Cl.11;Apparatus for lighting, heating, steam generating, cooking, refrigerating, drying, ventilating, water supply and 
sanitary purposes; lighting equipment and apparatus including light bulbs, torches including rechargeable torches, 
lamps, lampholders, lanterns; lighting installations including garden lighting, fairy lighting, LED lighting, illuminated 
house numbers, security lighting including halogen floodlights and spotlight units, motion activated lights; Christmas 
lighting including coloured bulbs, flashing lights, musical flashing lights, sequential flashing lights; festoon lighting 
including moulded harnessed and colour lamps; apparatus for heating, cooking, refrigerating, drying, ventilating, water 
supply and sanitary purposes; gas barbecues and grills and structural parts therefor; stands for barbecues, with and 
without wheels; outdoor gas heaters and structural parts therefor, parts and accessories for the aforesaid goods included 
in this class; heat guns; lighting equipment for automobiles, including lamps and signals.

Cl.12;Vehicles for locomotion by land; automobiles; accessories, parts and fittings for automobiles, including, axels, 
brakes, brake linings, bumpers, clutches for land vehicles and tires; engines and motors for land vehicles; accessories, 
parts and fittings for engines and motors for land vehicles; suspension systems for land vehicles; shock absorbers and 
springs for land vehicles; shafts for land vehicles; wheel bearings and shaft couplings for land vehicles; seat covers for 
vehicles; transmissions for land vehicles; wheels; wheel hubs; windscreens; windscreen wipers; rims for land vehicle 
wheels; alarm systems for vehicles; anti-theft devices for vehicles; alarm systems for land vehicles; anti-theft devices for 
land vehicles; accessories, parts and fittings for the aforementioned products.

Cl.16;Paper, cardboard and goods made from these materials, not included in other classes; printed matter; 
bookbinding material; photographs; stationery; adhesives for stationery or household purposes; artists' materials; 
paintbrushes; typewriters and office requisites (except furniture); instructional and teaching material (except apparatus); 
plastic materials for packaging (not included in other classes); printers' type; printing blocks; book covers of leather or 
imitation leather.

Cl.17;Rubber, gutta-percha, gum, asbestos, mica and goods made from these materials and not included in other 
classes; plastics in extruded form for use in manufacture; packing, stopping and insulating materials; flexible pipes, not 
of metal; adhesives, sealants and seals in this class, including, rubber stops and rubber rings; tubes, pipes and 
accessories thereof in this class; draught excluder and draught excluder strips; plastic film other than for wrapping and 
threads of plastic for soldering; plastic film for window tinting; glazing film for solar control, insulation, and the 
strengthening of motor vehicle glazing; films for application to surfaces of material including glass, metal, fabric, vinyl 
and leather; sound proofing materials in this class; window films, including window films for tinting, glare reduction, solar 
control, ultra violet light protection, insulation, strengthening, security, protection and other purposes; decorative films 
for windows; decorative vinyl and polyester sheet materials for window; parts and fittings for the aforementioned 
products.

Cl.18;Leather and imitations of leather, and goods made of these materials and not included in other classes; animal 
skins, hides; trunks and travelling bags; luggage and carrying cases; back packs; handbags; purses; belt bags; sports 
bags; school bags; tool bags (empty); soft sided tool bags; briefcase-type portfolios; cases, wallets, holders, and all of 
either leather or imitation leather; clothing for pets; umbrellas and parasols; walking sticks; whips, harness and saddler; 
parts, fittings and accessories in this class for any of the aforementioned goods.

Cl.19;Building materials (non-metallic); non-metallic rigid pipes for building; asphalt, pitch and bitumen; non-metallic 
transportable buildings; monuments, not of metal; non-metallic flooring, including, ceramic tiles, parquet flooring and 
concrete flooring blocks; non metallic screens, including, insect screens, insect screens for windows, acoustic screens 
and glass screens; non-metallic screens (partitions) for bathrooms; walls (non- metallic structures); sun screens 
(outdoor), not of metal or textile; horizontal slatted blinds (outdoor), not of metal or textile; non-metallic blinds for exterior 
use; outdoor blinds, not of metal or of textile; roller blinds for external use (not of metal or textile); vertical blinds 
(outdoor) of non-metallic materials; window blinds (outdoor) not of metal or textile; non-metallic shutters; roller shades 
(outdoor) of plastic; sun screens (outdoor), not of metal or textile; plastic rods for construction purposes; doors in this 
class, including, non metallic doors and shutters; security doors, garage doors, grilles; non metallic roller doors and 
roller shutters, insulated doors, sectional doors; overhead doors; insulated sectional overhead doors; wooden doors; non 
metallic door frames and door systems; shelf units (structures) not of metal; non-metallic storage racks (structures); 
wooden racks (structures; components of non-metallic materials for fencing; concrete fencing components; non-metallic 
fencing; non-metallic fencing materials; non-metallic fencing panels; non-metallic fencing posts; non-metallic fencing 
rails; interior window shutters; parts, fittings and accessories in this class for any of the aforementioned goods.

Cl.20;Furniture, mirrors, picture frames; goods (not included in other classes) of wood, cork, reed, cane, wicker, horn, 
bone, ivory, whalebone, shell, amber, mother-of-pearl, meerschaum and substitutes for all these materials, or of plastics; 
plastic and wooden tool boxes and cabinets; ladders of plastic, fibreglass or wood; work benches; wall mirrors; pocket 
mirrors; cable clips (not of metal); caps and closures (not of metal); crates; racks; valves (not of metal); tables; trays, not 
of metal; trestles; trolleys (furniture); storage containers (not of metal); storage bins; toolboxes and organisers of plastic; 
plastic rods for curtains; tote boxes; clips and dividers in this class; cable and cord clips of plastics; cord management 
systems for use with window shades and blinds; Austrian blinds; window blinds; window shades; roller blinds for use 
indoors; Venetian indoor blinds; vertical blinds (indoor); rods in this class, including, curtain rods, drapery rods, non-
metallic suspension rods for hanging up articles, picture rods (frames) and support rods for curtains; furniture, being 
desks, tables and chairs; work benches; coat hangers, including, scented coat hangers; doors in this class, including, 
cabinet doors, cupboard doors, doors for furniture, flipper doors for storage units, wardrobe doors and paper screen 
doors; door handles; non-metallic shelf bars, brackets and dividers; non-metallic shelf supports; shelf units (furniture); 
frames in this class, being carved picture frames, display frames, frames for mirrors, frames for photographs and picture 
frames; brackets for frames; non metallic containers in this class including, containers made of plastic; scented coat 
hangers for discharging room or closet fragrances; beds for domestic pets and household pets; carriers for transporting 
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domestic pets (other than cages); hutches and kennels for pets; non metallic articles for anchoring carpets; non metallic 
frames, being metal pictures frames and display frames; non metallic articles for edging carpets; non metallic cover strips 
for covering joins between adjacent carpets; shelving made of metal (other than furniture); metal pictures frames, display 
frames, non metallic door handles; fishing stools; parts, fittings and accessories in this class for any of the 
aforementioned goods.

Cl.21;Household or kitchen utensils and containers; combs and sponges; bins; brushes (except paint brushes); 
brushware; brush-making materials; articles for cleaning purposes; steelwool; unworked or semi-worked glass (except 
glass used in building); glassware, porcelain and earthenware not included in other classes; tooth brush holders; racks in 
this class, being clothes racks, ironing racks, towel racks and drying racks; containers in this class, being containers for 
beverages, cosmetics, domestic use, flowers, food, soap, storage purposes (household or kitchen use) and toothbrushes; 
pots, including, flower pots, pots made of plastic and pots made of earthenware; clothes horses (airers); buckets; 
containers made of mesh; cages for household pets; food bowls for pets; litter boxes (trays) for pets; plastic containers 
for pets; parts, fittings and accessories in this class for any of the aforementioned goods.

Cl.22;Ropes, string, nets, tents, awnings, tarpaulins, sails, sacks and bags (not included in other classes); padding and 
stuffing materials (except of rubber or plastics); raw fibrous textile materials.

Cl.24;Textiles and textile goods, not included in other classes; bed covers; table covers; towels, including, bath towels, 
beach towels and face towels, covers for cushions; blanket throws; shams; tea towels; napkins; place mats; table cloths; 
bed skirts; curtains; textiles and textile goods, not included in other classes; table covers; furniture and upholstery 
fabrics; bed linen, including sheets, bed skirts, valances, pillow cases, cushion covers, bedspreads, bed covers, 
comforters, quilts, quilt covers, blankets, curtains, drapes, shower curtains; bath linen, including bath towels, hand 
towels and facecloths; table linen, including table cloths, napkins, table runners and place mats; fabrics for clothing and 
dressmaking; wall hangings made of textiles; lining fabric for shoes; parts, fittings and accessories in this class for any of
the aforementioned goods.

Cl.27;Carpets, rugs, mats and matting, linoleum and other materials for covering existing floors; wall hangings (non-
textile); mats in this class, including, bath mats, door mats, non-slip mats and rubber-backed mats; bath mats; feeding 
mats for domestic pets; parts, fittings and accessories in this class for any of the aforementioned goods.

Cl.28;Games and playthings; gymnastic and sporting apparatus; gymnastic and sporting articles, balls for games, 
tennis rackets, cricket bats, cricket pads, golf clubs, hockey sticks, rackets for table tennis, badminton and squash; bags 
for carrying sports equipment and sports balls; roller skates and ice skates; surf boards; body boards; skate boards; 
tables and nets for table tennis; shin guards, elbow supports, knee supports, ankle supports; gloves made specifically for 
use in playing sports; protective padding for playing sports; martial arts equipment and accessories; boxing equipment 
and accessories; articles, equipment, machines and apparatus for physical exercise; fitness articles, machines and 
apparatus; yoga and pilates equipment and apparatus; machines incorporating weights for use in physical exercise; 
weights for physical exercise; weight lifting belts (sports articles); wrist bands for use in playing sports; sporting 
equipment for the disabled; apparatus for use in fishing; fishing articles; apparatus for use in fishing; fishing equipment 
in this class; artificial fishing bait; audible indicating apparatus for use in fishing; bags adapted for fishing; bags adapted 
to hold fishing tackle; bite indicators (fishing tackle); bite sensors (fishing tackle); cases for fishing rods; creels (fishing 
traps); decoys for hunting or fishing; fishing bags; fishing bait (synthetic), artificial fishing bait; fishing floats; fishing 
hooks, fishing holdalls; fishing ground baits; fishing lines; fishing line casts; fishing plumbs; fishing lures; fishing rod 
guides; fishing leaders; fishing reels; fishing reel cases; fishing rigs; fishing rods; fishing rod blanks; fishing rod cases; 
fishing rod rests; fishing rod supports; fishing sinkers; fishing tackle; fishing tackle boxes; fishing tackle float swivels; 
fishing tackle holdalls; fishing tackle wallets; fishing weights; flies for fishing; fly-tying materials for making flies for 
fishing; gut for fishing; landing nets for fishing; lures (artificial) for fishing; paternosters (fishing tackle) poles for fishing; 
swivels (fishing tackle); toys for pets; balloons (toys); parts, fitting and accessories for the aforementioned products.

Cl.29;Meat, fish, poultry and game; meat extracts; preserved, dried and cooked fruits and vegetables; jellies, jams, 
compotes; eggs; milk and milk products; edible oils and fats; chips (French fries); low-fat potato chips; potato chips.

Cl.30;Coffee, tea, cocoa and artificial coffee; rice; tapioca and sago; flour and preparations made from cereals; bread, 
pastry and confectionery; biscuits; popcorn including flavoured popcorn; chips (cereal products); corn chips; rice chips; 
edible ices; sugar, honey, treacle; yeast, baking-powder; salt; mustard; vinegar, sauces (condiments); spices; ice.

Cl.31;Grains and agricultural, horticultural and forestry products and grains not included in other classes; live animals; 
fresh fruits and vegetables; seeds; natural plants and flowers; foodstuffs for animals, malt; beverages for pets; pet food; 
pet animals; raw popcorn (unprocessed kernels).

Cl.32;Beers; mineral and aerated waters and other non-alcoholic beverages; fruit beverages and fruit juices; syrups 
and other preparations for making beverages.

Cl.35;Wholesaling and retailing services, including, such services provided online; department store, specialty store 
and direct mail and online retailing services, advertising and business services, retail and online marketing and sales 
promotions including sales promotions at point of sale or purchase, sales promotions by means of display, presentation 
and demonstration; marketing services, including, direct mail marketing and marketing by electronic means; loyalty 
related services in this class, including, customer loyalty reward programs; registry services (administration services 
being recording and maintaining lists and information for others); presentation of gift hampers for sale including online; 
retailing of gift hampers and business management for delivery thereof, excluding delivery services.
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Priority claimed from 29/04/2015; Application No. : 675084 ;Switzerland 

3310402    12/10/2015
[International Registration No. : 1284008]
dormakaba International Holding AG 
Hofwisenstrasse 24 CH-8153 Rümlang CH

Address for service in India/Agents address:
SURANA & SURANA INTERNATIONAL ATTORNEYS.
INTERNATIONAL LAW CENTRE , 224, N.S.C. BOSE ROAD, CHENNAI - 600 001.

Proposed to be Used
IR DIVISION
Cl.6;Building materials of metal; transportable buildings of metal; ironmongery and small items of metal hardware; 
pipes of metal; metal safes and containers, in particular safes or boxes for valuables; fittings of metal for building; goods 
of common metal not included in other classes; (non-electric) locks, including locks and security locks for vehicles, keys 
including keys for vehicles and key rings, all aforementioned items of metal; doors, gates and building parts of metal 
doors, including sliding doors, revolving doors, folding doors, carousels; metal turnstiles (revolving doors); non-electric 
devices to open doors and non-electric door closers; door stops of metal; metal door fittings, including door hinges, 
handles, locks and strike plates, handle sets; metal fittings for windows and furniture; metal parts for all glass 
installations, namely, locks and lock boxes, strike plates, handles, door knobs, grip bars, screw fasteners, clamp fittings, 
connectors, protective fittings; metal fittings for windows and furniture; metal partitions, in particular mobile walls and 
partitions with fixed and mobile individual elements, horizontal sliding doors, position walls and folding partitions.

Cl.7;Machines and machine tools; motors and engines (other than for land vehicles); machine couplings and 
transmission components (other than for land vehicles); conveyors; belts for conveyors; automatic distribution 
machines; door openers and door closers (electric, hydraulic and/or pneumatic); electric, pneumatic and hydraulic 
engines; hydraulic pumps; elevators (lifts); compressed air pumps and compressed air engines; engines, gearboxes and 
control devices for moving doors, gates and conveyors; engine parts, gears and control devices for moving doors, gates 
and conveyor systems, namely, linkages, control levers, sliding rails, mounting plates, cover plates, included in this 
category.

Cl.9;Scientific, nautical, surveying, photographic, cinematographic, optical, weighing, measuring, signaling, checking 
(supervision), life-saving and teaching apparatus and instruments; apparatus and instruments for conducting, switching, 
transforming, accumulating, regulating or controlling electricity; apparatus for recording, transmission or reproduction of 
sound or images; magnetic recording media, sound recording disks; compact discs, DVDs and other digital recording 
media and data carriers; mechanisms for coin-operated apparatus; cash registers, calculating machines, equipment for 
data processing and computers; computer peripherals and accessories; software; extinguishers; identification systems, 
including installations for access control as well as equipment and apparatus for personal identification, namely, data 
readers (data processing), processors (central processing units) and time recording apparatus; security control 
apparatus, installations and equipment; video surveillance systems, including video surveillance installations, of video 
cameras which transmit images through cable or wireless connection to monitors, transmitters and data transmission 
receivers; apparatus, equipment and installations for access control, in particular safety installations, locking and access 
operating by means of electronic, electric, visual and acoustic systems and access control for automatic ticket 
dispensers, made of locks and software for operating locks; electric control and regulating apparatus for doors, gates and
partitions; electronic apparatus for switching, controlling, surveillance and monitoring of locks for windows and doors; 
electric locks; electric locks for vehicles; electronic and magnetic identity cards, including magnetic and encoded cards, 
encoded identification cards and magnetic identification cards; commutators; semi-conductors; transponders; intercoms; 
distribution boxes (electricity); junction boxes (electricity); alarms (instruments); smoke detectors.

Cl.12;Anti-theft protection and anti-theft alarms for vehicles.

Cl.19;Building materials, not of metal; rigid pipes, not of metal (building); transportable buildings not of metal; non-
metallic doors including sliding doors, revolving doors, folding doors, carousel; partitions not of metal.

Cl.20;Non metallic door fittings.

Cl.35;Advertising; business management; business administration; office functions; development of advertising 
concepts and marketing concepts; organizing and conducting of advertising events; business management and 
organization consultancy; retail or wholesale services, in particular in the field of doors, gates, products related to 
opening, closing and securing of doors as well as related to the identification, time recording and access authorization for 
people.
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Cl.37;Construction; repair and installation services; installation, commissioning, maintenance and repairing of doors, 
gates, windows and partitions systems; installation, commissioning, maintenance and repair of anti-theft or fire alarm 
systems; installation, commissioning, maintenance and repair of time recording devices and access control installations.

Cl.40;Key cutting services; production of replacement keys.

Cl.42;Technical project studies, in particular in the field of security, locking and access installations; development of 
locking and security concepts; technical planning of devices and control installations, control devices and access control 
installations, installations for recording time and access monitoring systems, and diagnostic apparatus; programming of 
microelectronic circuits for keys and other data carriers; programming of security systems for third parties; design and 
development of computers and software; design and development of computer software installation in the field of 
security, locking and access; design and development of computer software for controlling machines, terminals, access 
control systems and time recording systems; design and development of micro-computers, high-frequency circuits, 
optoelectronic apparatus and systems for power supply.

Cl.45;Security services for the protection of material assets and persons; security consultancy in the field of security 
installations, locking and access.
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Tübinger Str. 81 71032 Böblingen Germany

Proposed to be Used
IR DIVISION
Cl.9;Software, in particular for computers, mobile phones, smartphones, portable media player and hand-held 
computers; software for production control, in particular for the production of foodstuffs and metal, plastic and composite
material parts; software for production management of piece goods and for process management of process engineering 
production; software for controlling machines, in particular for drilling, rolling, millworking, cutting, soldering, welding, 
gluing, edging, folding, heating, cooling, cleaning, deburring and joining of parts; software for controlling conveying 
technology installations; software for controlling surface treatment installations, in particular painting installations and 
dip treatment installations; software for controlling furnace installations: software for controlling material flow; software 
for optimising production processes; analysis software, in particular for recording and evaluating statistics in production 
processes and for recording, evaluating and controlling product quality: electrical and electronic control apparatus; 
programmable control apparatus; instruction manuals in electronic format.

Cl.37;Maintenance and repair of technical installations; determining, registering and controlling the maintenance 
requirements of technical installations; installation, maintenance and repair of hardware for production control, in 
particular remote maintenance.

Cl.38;Providing of access to software for production control on computer networks; leasing access time to a computer 
database.

Cl.41;Arranging and conducting of training; preparation of training documents and manuals (handbooks); courses 
relating to the use of software for production control.

Cl.42;Design and development of computer software, in particular of control and analysis software; servicing, 
maintenance, adaptation, installation and monitoring of software, in particular of control and analysis software; software 
customisation services; computer software technical support services, in particular telephone support; provision of 
online support services for computer program users; documenting of software for production control; providing, 
operation, maintenance and monitoring of software for production control, in particular remote maintenance; design and 
development of computer hardware for production control, in particular remote maintenance; analysis of error and 
security messages and providing suggestions to remedy these errors and security deficiencies.
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[International Registration No. : 1284858]
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Proposed to be Used
IR DIVISION
Cl.9;Security, safety, protection and signalling apparatus and equipment, in particular alarm and warning equipment, 
and access and access control apparatus; information technology and audiovisual apparatus, in particular 
communications equipment, signal cables for IT, audiovisuals and telecommunications, data processing apparatus and 
equipment as well as (electrical and mechanical) accessories, and audio, visual and photographic apparatus; electronic 
control systems; measuring, detecting and monitoring instruments, devices and regulators, including time recording 
instruments and apparatus (not including clocks and watches), other than clocks and watches; recorded content, in 
particular software; interfaces, namely interface apparatus or programs for security, safety, protection and signalling 
installations and communications systems; parts and fittings of all the aforesaid goods, included in this class; all of the 
aforementioned goods except for microparticles for the identification of goods and services (especially tamper proof 
marking of goods and services).

Cl.37;Installation, maintenance and repair of electronic control systems; all the aforementioned services except for 
services concerning microparticles for the identification of goods and services (especially tamper proof marking of goods 
and services).

Cl.42;IT services and engineering in connection with consultancy, planning and programming of electronic control 
systems for security, safety, protection and signalling installations and communications systems; all the aforementioned 
services except for services concerning microparticles for the identification of goods and services (especially tamper 
proof marking of goods and services).
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[International Registration No. : 1284896]
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Proposed to be Used
IR DIVISION
Cl.36;Financial analysis in the field of litigation; fiscal advice, namely, consultancy relating to fiscal observance 
concerning conformity with federal, state and foreign fiscal laws and regulations, information and advisory services in the 
field of the aforesaid services.

Cl.42;Engineering services relating to information technology, programming services in the field of information 
technology, services provided by consultants in the field of information technology; custom design and development of 
computer hardware, computer software and systems for others; advisory services relating to computer data systems for 
companies and governments; advisory services relating to the identification, preference, design, analysis, development 
and implementation of computer data systems for insurance companies and other financial companies and other 
industries; technical advice and assistance relating to computer data systems and their components; information 
technology services and services provided by consultants in the field of information security, namely, advisory services 
relating to information technology and electronic security and risk management relating to information technology and 
electronic security for banks and other financial institutions; auditing services relating to information technology 
security; advisory services relating to information technology in the fields of risk evaluation, information technology and 
electronic information security, information technology and electronic business information continuity and computer 
troubleshooting preparation, information technology and internal audits of electronic information and audit planning; 
computer services relating to insurance relative to the development of security systems and contingency plans for 
information systems; online provision, for temporary use, of non-downloadable software enabling users to access a 
portal for document management and communication with employees, centralized and specifically designed for use by 
community banks and credit unions; online provision, for temporary use, of non-downloadable software and applications 
for email management, management of diaries and management of documents; online provision of non-downloadable 
computer programs for planning meet-ups and events, group diary management, delegation of tasks and reports, 
recording of notes, transfer of data to and from databases and to and from computer programs and computer files; online 
provision of non-downloadable software for address management; information and advisory services in the field of the 
aforesaid services.

Cl.45;Assistance services in the event of litigation in the form of investigation audits; assistance in the event of 
litigation relating to economics, accounting and financial services; legal fiscal advice, namely, consultancy relating to 
legal observance concerning conformity with federal, state and foreign fiscal laws and regulations, information and 
advisory services relating to the aforesaid services; legal representation of clients relating to fiscal matters before the 
fiscal authorities; information and advisory services in the field of the aforesaid services.
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Proposed to be Used
IR DIVISION
Cl.9;Computer software applications (downloadable); downloadable software applications (apps); bubble memory 
devices; computer memory devices; electronic memory devices; memory devices; memory devices for use with computer 
apparatus; rotating memory devices; solid-state memory devices; electronic identification cards for use in obtaining 
services; electronic identification cards for use in paying for services; telephone index notebooks (electronic).

Cl.16;Instructional charts for use in relation to medical health; newsletters relating to personal health risk assessment; 
periodical publications relating to health care; index indicating devices; index systems.

Cl.20;Medicine cabinets.

Cl.28;Chess game apparatus incorporating memory devices.

Cl.35;Executive recruitment services; pharmacy retail services; advertising; pay per click advertising; executive 
selection services; organisation and administration services in relation to the supply of benefits for customer loyalty and 
frequent buyer or frequent flyer schemes; computerised compilation of customer indexes.

Cl.36;Health insurance.

Cl.38;Call centre services (electronic call diversion and messaging); car telephone communications services; cellular 
radio telephone services; chat room services (telecommunications services); pay telephone communication services; 
podcasting services; provision of private mobile radio services; telephone services; telephonic communication services.

Cl.41;Electronic publication of information on a wide range of topics, including online and over a global computer 
network; game services provided online (from a computer network); providing information, including online, about 
education, training, entertainment, sporting and cultural activities; weblog (blog) services (online publication of journals 
or diaries); health club services (exercise); medical education services; medical tuition services; physical training 
services; recreational services; recreational services for the elderly.

Cl.42;Creating indexes of online information; creating indexes of online websites and information sources.

Cl.44;Pharmacy advice; pharmacy advisory services; pharmacy dispensary services; advisory services relating to 
beauty treatment; advisory services relating to diet; advisory services relating to diseases; advisory services relating to 
health; advisory services relating to medical problems; advisory services relating to medical services; advisory services 
relating to nutrition; advisory services relating to pharmaceutical products; advisory services relating to pharmacies; 
advisory services relating to slimming; consultancy and advisory services in relation to medical services; medical 
advisory services; nutritional advisory services; pharmaceutical advisory services; veterinary advisory services; 
providing information including online, about medical services, and veterinary services; providing information, including 
online, about hygienic and beauty care for human beings or animals; advisory services relating to the care of pet animals; 
alternative medical services; complementary medical services; consultancy services relating to personal appearance 
(hair, beauty, cosmetics); drug rehabilitation services; health care consultancy services (medical); health clinic services; 
health resort services (medical); health spa services; health spas (health, hygiene and beauty care services); information 
services relating to contact lenses; information services relating to health care; information services relating to veterinary 
pharmaceuticals; make-up services; medical information retrieval services; medical spa services; rehabilitation services 
(health care); respite care (medical and nursing services); services for the planning of weight reduction programmes; 
services for the preparation of medical reports; X-ray services; speech therapy services; consultancy in relation to 
occupational health and safety (therapeutic and rehabiliation services); health centers; location of emergency health care.

Cl.45;Licensing of software; licensing of technology; licensing services.
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Priority claimed from 05/03/2015; Application No. : 1305948 ;Benelux 

3311404    31/07/2015
[International Registration No. : 1285038]
Brand Quadergy, naamloze vennootschap 
Blancefloerlaan 179 bus A B-2050 Antwerpen BE

Proposed to be Used
IR DIVISION
Cl.35;Advertising, marketing and promotional services, business management; business administration; office 
functions; marketing agency services; business consultancy regarding business communication and drafting and 
executing communication plans, all aforementioned services to be rendered by a communication agency; developing and 
implementing communication plans and communication strategies in relation to marketing; copywriting; consultancy 
relating to business organisation; business services in the field of brand asset management, marketing and 
communication; business consultancy regarding brand asset management, advertising, publicity and marketing; 
development of strategies and concepts in terms of marketing; drafting and realizing media and advertising plans and 
concepts; services in relation to market development, market research and market analysis; business project 
management; design of advertising and publicity material and business consultancy in this regard.

Cl.41;Education; training; entertainment; sporting and cultural activities; organizing and conducting of trainings, 
courses, classes, seminars, conferences and workshops; education and training in the field of marketing and 
communication; education and training in the field of graphic design; editing of online and digital publications [non 
downloadable]; photography; production of audio and video recordings; drafting, publication and editing of printed 
matter, not for publicity purposes.

Cl.42;Design, development of computer systems, computer software and technological solutions for others with 
respect to connecting CRM systems to marketing automation systems; development of computer software applications; 
maintenance, repair and upgrading of computer software; technical consultancy and support with respect to computer 
programming and computer software; provision of online platforms (paas); provision of online [non downloadable] 
software (saas); design services, including web design; graphic design services; designing of packaging and wrapping 
materials; design and development of computer systems and software; installing software.
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Priority claimed from 15/04/2015; Application No. : 013951579 ;European Union 

3311941    12/10/2015
[International Registration No. : 1284582]
International Business Machines Corporation
New Orchard Road Armonk NY 10504 United States of America

Proposed to be Used
IR DIVISION
Cl.9;Computers; computer hardware, namely, magnetic tape units (IT), magnetic tapes, printed circuits, integrated 
circuits, computer keyboards, compact discs (audio-video), optical disks, couplers (IT), floppy disks, magnetic data 
media; computer hardware, namely, video screens, scanners, printers for use with computers, interfaces (IT), readers (IT), 
software (recorded programs), microprocessors, modems, monitors (hardware), computers, computer memories, 
peripheral computer devices, recorded computer programs and software; adapters for computers; computer components;
data processing equipment; computer equipment for information management and for data management; semi-
conductors; electronic data media that can be processed by machine; magnetic disks; hard disk drives; tape recorders; 
calculating machines; cash registers; facsimile machines; video game software; video recorders; videotapes; electric 
cells and electric batteries; computer chips; boards for integrated circuits; computer accessories, namely communication 
servers; carrying cases for computers; interface cards for computers; computer cables and computer cable parts; fax 
modem cards for computers; computer accessories, namely, screen filters, computer mouse pads, electric converters, 
namely, digital-to-analog, analog-to-digital and step-by-step voltage switches, pagers, computer control joysticks, 
computer mice; electronic publications, namely books, magazines and manuals containing information on computer 
technology; integrated circuit cards and smart cards, integrated circuit adapters and smart card adapters; readers for 
integrated circuit cards and smart cards; microcomputers; electric power supply apparatus; projectors (projection 
apparatus); remote controllers for computers; inverters, surge protectors and uninterruptible power supply devices; 
point-of-sale terminals; computer operating system software; software for accessing a global computer network; 
database management software; document management software; software for locating, recovering and receiving text, 
electronic documents, graphic illustrations and audiovisual information on company-scale internal computer networks 
and on local, wide-area and global computer networks; software for developing and software for designing websites and 
user manuals, in electronic format, sold as a set; documentation and instruction manuals recorded on electronic data 
media that can be operated by machine and relating to computers or computer programs.

Cl.35;Advertising; sales promotion (for others); business management and consultancy; business information; 
distribution of prospectuses; distribution of samples; arranging newspaper subscriptions for others; accounting; 
document reproduction; systematization of data in a central file; organization of exhibitions for commercial or advertising 
purposes.

Cl.42;Computer programming; computer services for information management; data management information services;
cloud computing; software design, updating and maintenance; design of computer software and hardware for others, and 
computer support services provided by computer specialists, computing services, namely, website creation, design and 
maintenance for others; analysis of computer systems, integration of computer networks and databases, computer 
programming services for others, all relating to commercial interactions on global computer networks; technical support 
services, namely repair of operating systems and computer programs provided by computer technicians; technical 
services for the interconnection of computer and software interconnection systems, namely electronic interconnection of 
computers and software; testing of computer programs (software) and hardware (quality control and technical control); 
technical project studies in the field of computer hardware and software; computer consulting in connection with 
computer hardware, namely consulting in computer research and development; computer system analysis; computer 
advice and assistance concerning Internet use; rental of computers and software; scientific and industrial research, 
namely research and development of new products, biological research, bacteriological research, chemical research, 
cosmetology research, mechanical research, geological research, technical research, pharmaceutical research, scientific 
research for medical purposes.

8123



Trade Marks Journal No: 1820 ,   23/10/2017           Class 99 
 

Priority claimed from 28/05/2015; Application No. : 1311181 ;Benelux 

3311964    27/11/2015
[International Registration No. : 1284371]
ARTIC INVESTMENTS S.A.
avenue de la gare 65 L-1611 Luxemburg

Proposed to be Used
IR DIVISION
Cl.7;Structural replacement parts in the field of undercarriage systems for handling machines, namely, frames, tension 
links, tensioners, alignments, bogies, rollers and hubs.

Cl.12;Tires for land vehicles in the field of undercarriage systems for handling machines and for all-terrain vehicles; 
machinery tracks and track systems for all-terrain vehicles comprised of track belts and undercarriage systems; 
replacement parts for all-terrain vehicles, namely, tire replacement track systems, track belts and replacement 
undercarriage systems; structural replacement parts for all-terrain vehicles and for undercarriages of all-terrain vehicles, 
namely, air bags, lifting row units, hydraulic lifts, hoses for hydraulic systems, bolts, cables and undercarriage parts, 
namely, frames, tension links, tensioners, alignments, bogies, rollers, hubs.

Cl.35;Wholesale and retail services in the field of undercarriage systems for handling machines and for all-terrain 
vehicles; wholesale and retail services in the field of replacement undercarriage systems for handling machines; 
wholesale and retail services in the field of tires, machinery tracks, track systems and replacement parts for all terrain 
vehicles.

Cl.37;Installation and repair services in the field of undercarriage systems for handling machines and for all-terrain 
vehicles; installation and repair services in the field of replacement undercarriage systems for handling machines; 
installation and repair services in the field of tires, machinery tracks, track systems and replacement parts for all terrain 
vehicles.

Cl.42;Research, development, engineering, material testing and quality control for machinery tracks, track systems, 
tires for land vehicles and replacement parts in the fields of undercarriage systems for all-terrain vehicles and for 
handling machines.
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3311974    02/10/2015
[International Registration No. : 1284642]
ASSA ABLOY Entrance Systems AB
Box 131 SE-261 22 Landskrona Sweden

Proposed to be Used
IR DIVISION
Cl.6;Doors; industrial doors; door sections; openable wall sections, door leaves, door frames and door panels; lines 
(wire) and rails; sealing frames and protective frames; parts and components of the aforementioned goods; all the 
aforementioned goods consisting of or mainly consisting of metal.

Cl.7;Electric, pneumatic and hydraulic door openers and closers; parts and components of the aforementioned goods.

Cl.19;Doors; industrial doors; door sections; openable wall sections, door leaves, door frames and door panels; rails; 
sealing frames and protective frames; parts and components of the aforementioned goods including lines (wire); all the 
aforementioned goods consisting mostly of non-metal.
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Priority claimed from 03/11/2014; Application No. : 30 2014 007 704 ;Germany 

3312058    30/04/2015
[International Registration No. : 1284618]
Stefan KRAUSE
Scheffelstraße 8 36304 Alsfeld Germany

Proposed to be Used
IR DIVISION
Cl.6;Transportable buildings of metal; ironmongery and small items of metal hardware; metal pipes; goods of common 
metal not included in other classes; scaffolding of any type made of metal, particularly construction and other work 
scaffolds; safety scaffolds of metal; support scaffolding of metal, such as erecting scaffolding, falsework, facade 
scaffolding and soffit scaffolding, ice-free scaffolds, mobile scaffolds; tower scaffolding of metal; parts of scaffolding, 
each made of metal as far as included in this class, in particular vertical frames; corner frames of metal; entrance frames 
of metal; diagonals of metal; rail braces of metal; front railing frames of metal; railing frames of metal; platforms, 
prefabricated, of metal; railing posts of metal; bracket posts of metal; transverse diagonals of metal for stiffening of 
scaffolding; protective roof brackets of metal; stairway and ladders of metal for scaffolding; metal railings; metal 
banisters; protective side gratings of metal; connecting elements of metal or lattice girders; retainers of metal for scaffold 
platforms; spare parts of metal for frameworks; lattice girders of metal; lattice girder connectors of metal; intermediate 
rungs of metal; scaffolding couplers and ladder couplers of metal; centering bolts of metal; screws of metal; nuts of 
metal; gravity pins of metal; height-adjustable bases of metal for scaffold frameworks and scaffolding; connecting 
elements of metal for connecting scaffold frameworks with wall mountings work platforms and maintenance platforms of 
metal; transportable metal buildings as far as included in this class, namely, grandstands and podiums; roofs and roof 
constructions of metal; dismountable halls and buildings of metal; formwork of metal; metal chutes for building purposes;
roofings, each made of metal; ladders and steps of metal; prefabricated parts of metal for erecting the aforesaid goods as 
far as included in this class; stairs of metal; boxes and pallets of metal; bearings of metal for pallets; safety fences and 
protective gratings of metal in the field of scaffolding, platforms and ladders; crossovers of metal; goods of metal, 
namely, platform stairs, platforms with and without railings, platforms, inspection platforms, maintenance platforms, stair 
transitions and stair accesses, safety fences, grids, protective grids, machine protection grids, robot protection grids, 
fences, safety fences, safety guards.

Cl.19;Building materials (not of metal); pipes (not of metal) for building purposes; transportable buildings (not of 
metal); scaffolding of any type, not of metal, particularly construction and other work scaffolds, safety scaffolds; support 
scaffolding, not of metal, such as erecting scaffolding, falsework and soffit scaffolding, ice-free scaffolds, mobile 
scaffolds, tower scaffolding, work platforms and maintenance platforms, grandstands, podiums; parts of scaffolding, 
each not of metal as far as included in this class, in particular vertical frames, corner frames, entrance frames, diagonals, 
rail braces, front railing frames, railing frames, platforms, railing posts; bracket post, protective roof brackets, not of 
metal, retainers, not of metal, for scaffold platforms, protective side gratings, not of metal, spare parts, not of metal, for 
frameworks; lattice girders, not of metal; intermediate rungs, not of metal; height-adjustable bases, not of metal, for 
scaffold frameworks and scaffolding; railings, not of metal; banisters, roofs and roof constructions (not of metal), 
dismountable halls and buildings (not of metal); formwork and material chutes, not of metal, for building purposes; 
transportable lightweight halls and roofings (each not of metal); tunnel profile adapters, deck protection, lattice girder 
connectors, scaffolding couplers and ladder couplers, gravity pins, tie bars (each not of metal); prefabricated parts (not of 
metal) for erecting the aforesaid goods as far as included in this class; stairs not of metal; safety fences and protective 
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grids (not of metal) in the field of scaffolding, platforms and ladders; crossings of plastic; safety fences, grids, protective 
grids, machine protection grids, robot protection grids, fences, safety fences, safety guards, all of the aforesaid goods not
of metal.

Cl.20;Ladders, stepladders, unilaterally and multilaterally ascendable ladders, leaning ladders, rung ladders, multi-
purpose ladders, hinged ladders, shelf ladders, platform ladders, fixed ladders, cat ladders, shaft ladders, steps, pallets 
(all aforesaid goods not of metal).
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Priority claimed from 29/09/2015; Application No. : 678787 ;Switzerland 

3312098    21/10/2015
[International Registration No. : 1284792]
Partners Group AG
Zugerstrasse 57 CH-6341 Baar Switzerland
Partners Group Holding AG
Zugerstrasse 57 CH-6341 Baar Switzerland

Proposed to be Used
IR DIVISION
Cl.35;Advertising; business management services; business administration; secretarial services; advertising services; 
providing office functions; analysis, research and information services relating to business; collection and classification 
of business data; business information services via global computer networks; accounting; statistical analysis and 
reporting services; advice on all the services specified above.

Cl.36;Insurance services; financial services; monetary affairs; real estate services; fund management; investment 
management; private equity fund investment services; equity collection; financial investment services; provision of 
financial investment advice; management of investment funds; fund and investment administration; financial analysis 
services in relation to investment; real estate services in relation to management of property investments; investment 
management; management of listed securities; financial consultancy services relating to infrastructure investment; 
financial services relating to the provision and structuring of capital; real estate investments; financing of real estate; real 
property management; financial appraisal services; information, data, advisory and consultancy services relating to 
finance; asset and portfolio management; risk management services; treasury services; financial services; charitable 
fundraising services; arranging finance for businesses; advice on all the services specified above.

Cl.42;Advisory services relating to the infrastructure and architecture of information technologies; development, 
programming and implementation of software; installation and customization of application software for computers; 
advice on all the services specified above.
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Priority claimed from 20/07/2015; Application No. : 1708313 ;Australia 

3312146    02/10/2015
[International Registration No. : 1285151]
Snowycold Pty Ltd 
HQ Robina, Suite 14, Level 1, 58 Riverwalk Avenue Robina QLD 4226 AU

Address for service in India/Attorney address:
SUJATA CHAUDHRI IP ATTORNEYS
2106 Express Trade Towers 2, First Floor, B-36, Sector 132, Expressway, NOIDA 201303, Uttar Pradesh, India

Proposed to be Used
IR DIVISION
Cl.29;Milk and milk products including milk shakes, thick shakes, and milk based smoothies and other milk beverages 
in this class.

Cl.30;Coffee, tea, sugar, artificial coffee; bread, pastries, biscuits, buns, cakes, cookies, bread rolls, tarts, waffles; 
confectionery, chocolate; ices; spices, syrups for food, honey, sauces; pasta; ice cream, frozen yoghurt.

Cl.35;Franchise management and administration services including the franchising of retail patisseries; franchising 
services, namely, business advice and consultancy in relation to stocking of products, equipment maintenance, staffing, 
store fit-out, purchasing, finance and insurance, marketing information and all other aspects of management and 
administration of retail outlets; franchising services, namely, business advice relating to franchising and licensing; 
commercial administration of the licensing of the goods and services of others; retailing services including patisserie 
retailing; business management consultancy; market research and investigation; business research.

Cl.43;Catering of food and drink, cafes; cafeterias; canteens; restaurants; self-service restaurants; snack-bars.
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Priority claimed from 23/10/2015; Application No. : 3583244 ;Spain 

3312432    28/10/2015
[International Registration No. : 1285182]
Gynea Laboratorios, 
S.L.C. Venus, 72 Polígono Industrial Colón II E-08228 TERRASSA ES

Proposed to be Used
IR DIVISION
Cl.3;Soaps; perfumery products, essential oils, cosmetics, hair lotions; tissues impregnated with cosmetic lotions; 
feminine hygiene tissues; tissues impregnated with essential oils, for cosmetic use; cosmetic products in the form of 
sprays; soaps in the form of sprays; cosmetic moisturizing gels; deodorants; deodorants for women in spray form.

Cl.5;Probiotic supplements; dietetic substances for medical use; food supplements for persons; disinfectants; sanitary 
products for medical use; products for destroying vermin; fungicides; antiseptic products.
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Priority claimed from 23/09/2014; Application No. : 1296273 ;Benelux 

3312439    07/01/2016
[International Registration No. : 1246867]
Philips Lighting Holding B.V. 
High Tech Campus 45 NL-5656 AE Eindhoven NL

Proposed to be Used
IR DIVISION
Cl.9;Control apparatus and software for lighting purposes, not included in other classes; electronic ballasts for lighting 
purposes; light emitting diodes (leds), laser diodes and zener diodes; electronic circuits, optical sensors and thermal 
sensors for light control systems and management systems.

Cl.11;Apparatus for lighting, electric lamps, lighting fixtures and lighting installations; electronic lighting components, 
namely led lighting modules consisting partially or fully of integrated leds, oleds or polymer emitting diodes; parts of the 
aforesaid goods.
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Priority claimed from 25/03/2015; Application No. : 30 2015 101 016 ;Germany 

3312456    25/09/2015
[International Registration No. : 1284335]
Körber Automation GmbH
Gewerbestraße 5-9 35633 Lahnau Germany

Proposed to be Used
IR DIVISION
Cl.7;Drive shafts and engines (except for land vehicles); control mechanisms for machines, motors or engines; 
transmissions for machines; motors and engines (except motors and engines for land vehicles); electric motors and 
engines other than for land vehicles; drives; synchronous servo motors and engines; linear servo motors and engines, 
stepper motors and engines; machine coupling and transmission components (except for land vehicles), planetary gears 
other than for land vehicles; linear motors and engines; servo motors and engines; linear motors and engines; electric 
generators; blowers; compressors; emergency power generators; pumps; turbines, other than for land vehicles; wind 
powered installations for generating electricity, and systems composed thereof and parts thereof; machines and 
mechanical devices for biogas plants and their parts and accessories (included in this class); current generators to 
generate electricity from biogas; regulators being parts of machines.

Cl.9;Apparatus and instruments for conducting, switching, transforming, accumulating, regulating and controlling 
electricity; hardware for data processing; computers; computer software (stored), in particular for controlling, regulating, 
optimizing and diagnosing (problems of) machines and installations; computer programs (downloadable), in particular for 
controlling, regulating, optimizing and diagnosing (problems of) machines and equipment; electronic publications 
(downloadable); minicomputers (PDA), electronic devices for data processing, data transfer and information exchange; 
parts and accessories for all the above-mentioned products (included in this class); electronic control devices for 
computers; electronic measuring instruments and apparatus; electronic controls and control devices as well as electronic 
components, namely power output stages for machines and electric motors and engines; remote control devices; 
switchboards; electric converters; length and position measuring devices; electrotechnical and electronic apparatus and 
devices included in this class; apparatus and instruments (included in this class), namely in the field of industrial 
automation, control and regulation technology, in particular programmable automation devices, programmable logic 
controllers, inverters, voltage regulators, in particular for vehicles; overvoltage protectors for power supply; signal 
interfaces; (interference) suppressors, in particular mains interference suppressors; modems; transmitters for electronic 
signals; electrical display devices; current rectifiers; ammeters; circuit breakers; monitoring apparatus (electric); 
voltmeters; electric converters (current meters); display systems consisting of software and display units; display units, 
in particular text display units; terminals, in particular touch-screen process control terminals; bus systems; firmware; 
computers, in particular industrial computers; monitors; electrical equipment for operation, remote control and/or 
monitoring of industrial procedures, in particular for HMI (human machine interface) applications; electrical and/or 
electronic power supply and/or power adapters (included in this class), including uninterrupted power supply units; 
electrical signalling, measuring, counting, recording, monitoring, control, regulating and switching instruments; 
electronic components and equipment for signal conversion, signal transformation and signal transmission; data 
networks (local or global) and network components, in particular in the field of industrial automation, control and 
regulation technology; housing for industrial use, namely for the reception and accommodation of electrical and 
electronic systems and devices, including switch boxes and junction boxes; accumulators, batteries; electrical 
transformers; chargers for accumulators; control apparatus (electric); switching units; control panels; electric loss 
indicators; inverters [electricity]; photovoltaic devices for power generation and systems composed thereof as well as 
parts thereof; electronic controllers for thermal and photovoltaic solar systems; electrical and electronic apparatus and 
instruments and parts and accessories (included in this class) for the regulation, control and monitoring of biogas plants 
and plants for the production of energy; control apparatus and instruments for measurement technology; electrical 
equipment and instruments for rotor blade adjustment of wind energy systems; transformers (electricity); electrical 
control units for wind energy plants; control devices for machines, namely process control devices; electronic control 
devices for machines; electronic controls for CNC machines; electrical and electronic controls for machines, namely 
positioning controls; electrical and electronic controls for machines, namely motion controls.

Cl.37;Repair, maintenance and installation of apparatus and instruments for generating, conducting, switching, 
transforming, accumulating, regulating and controlling electricity (electricity installation); interference suppression in 
electrical plants; electrical installation work and services.

Cl.40;Custom manufacture of electronic components and electronic devices for others; production of energy; 
production of electrical energy from renewable energy sources, in particular from wind energy, water energy, solar 
energy, geothermal energy and biomass. 
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Priority claimed from 08/08/2014; Application No. : UK00003067640 ;United Kingdom 

3312523    12/01/2016
[International Registration No. : 1238975]
Mothercare UK Limited
Cherry Tree Road Watford, Hertfordshire WD24 6SH United Kingdom

Proposed to be Used
IR DIVISION
Cl.3;Bleaching preparations and other substances for laundry use; cleaning, polishing, scouring and abrasive 
preparations; soaps; perfumery, essential oils, cosmetics, hair lotions; dentifrices; toiletries; oral hygiene preparations; 
breath freshening sprays; cleaning preparations for the teeth; toothpaste; fragrances; eau de cologne; eau de toilette; 
body sprays; perfumes; perfumed tissues; pre-moistened or impregnated tissues or wipes; tissues impregnated with 
cosmetic lotions; scents; toilet water; body cleaning preparations; beauty care preparations; bath preparations; 
deodorants for personal use; antiperspirants; hair preparations; hair treatments; hair dyes; hair lotions; hair spray; hair 
waving preparations; hair removal preparations; shampoos; conditioners; shaving preparations; shaving gels; shaving 
foams; pre-shaving and after shaving lotions; make-up; false eyelashes; false nails; henna; lip glosses; lipsticks; lotions 
for cosmetic purposes; nail care preparations; nail polish; nail varnish; make-up; make-up powder; make-up preparations;
make-up removing preparations; make-up remover pads and wipes; mascara; skin care preparations; after-sun lotions; 
baby lotion; baby body milks; baby oil; baby wipes; non-medicated balms; non-medicated babies' creams; bath lotion; 
beauty masks; oils, creams and lotions for the skin; non-medicated preparations for the application to, condition and care 
of the hair, scalp, skin and nails; non-medicated skin care oils for mothers; baby shampoo; baby hair conditioner; sun-
tanning preparations; sunscreen preparations; skin cleansers and hydrators; skin toners; skin moisturisers; toilet 
powders; talcum powders; face and body scrubs; face and body masks; massage gels other than for medical purposes; 
oils for cleaning purposes; oils for cosmetic purposes; oils for toilet purposes; petroleum jelly for cosmetic purposes; 
soaps and gels; soap; hand cleaning preparations; preparations for the bath; bath salts, not for medical purposes; balms 
other than for medical purposes; bleaching preparations for cosmetic purposes; cosmetic preparations; cosmetic 
creams; cosmetic dyes; cosmetic kits; cosmetic pencils; cosmetic preparations for eyelashes; cosmetic preparations for 
skin care; eyebrow cosmetics; eyebrow pencils; cosmetic preparations for slimming purposes; cotton sticks for cosmetic 
purposes; cotton wool for cosmetic purposes; depilatories; depilatory wax; cleaning preparations; fragrancing 
preparations; potpourri; room fragrancing preparations; household fragrances; vehicle cleaning preparations; laundry 
preparations; fabric conditioners; detergent soap; fabric softeners; laundry bleaching preparations; soap powders; 
washing powder; washing soda; leather and shoe cleaning and polishing preparations; abraders; abrasive preparations; 
emery; pumice stone; tailors' wax; cobblers' wax; colorants for toilet purposes; animal grooming preparations; toilet 
water; toiletries; varnish-removing preparations; waxing substance and preparations.

Cl.5;Pharmaceutical and veterinary preparations; sanitary preparations for medical purposes; dietetic food and 
substances adapted for medical or veterinary use, food for babies; dietary supplements for humans and animals; 
plasters, materials for dressings; material for stopping teeth, dental wax; disinfectants; preparations for destroying 
vermin; fungicides, herbicides; nappies; disposable nappies made of cellulose; disposable nappies made of paper; 
nappies for incontinents; cotton buds for medical use; teething gels; feminine hygiene products; medicated wipes; 
medicated creams; medicated gels; baby food preparations and formulas; sanitary towels; sanitary towel belts; sanitary 
briefs; powdered milk for babies and infants; vitamins for babies and infants; vitamins for pregnant women.

Cl.8;Hand tools and implements (hand-operated); cutlery; side arms; razors; hygienic and beauty implements for 
humans and animals; body art tools; hair cutting and removal implements; hair styling appliances; manicure tools; 
pedicure tools; food preparation implements; plastic cutlery; disposable cutlery; tweezers; scissors; cuticle tweezers; nail 
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scissors; nail clippers; emery boards; cutlery for babies; cutlery for infants; soft-tip spoons for use with babies, infants 
and children; regulatory parts and fittings for all the aforesaid goods.

Cl.9;Scientific, nautical, surveying, photographic, cinematographic, optical, weighing, measuring, signalling, checking 
(supervision), life-saving and teaching apparatus and instruments; apparatus and instruments for conducting, switching, 
transforming, accumulating, regulating or controlling electricity; apparatus for recording, transmission or reproduction of 
sound or images; magnetic data carriers, recording discs; compact discs, dvds and other digital recording media; 
mechanisms for coin-operated apparatus; cash registers, calculating machines, data processing equipment, computers; 
computer software; fire-extinguishing apparatus; baby monitors; video baby monitors; baby alarms; monitors; computer 
display monitors; electronic publications, downloadable; audio-video compact discs; audio-visual compact disk; 
videotapes; thermometers, not for medical purposes; protective masks; safety restraints other than for vehicle seats and 
sports equipment; sunglasses; animated cartoons; computer peripheral devices; chronographs; weighing apparatus and 
instruments; measures; electronic notice board; telephone apparatus; projection apparatus; surveying apparatus and 
instruments; electrically heated clothes; monitoring instruments; display monitors; temperature monitors for household 
use; sensors and detectors; baby scales; electronic baby monitoring devices; listening devices for monitoring babies; 
parts and fittings for the aforesaid.

Cl.10;Surgical, medical, dental and veterinary apparatus and instruments, artificial limbs, eyes and teeth; orthopedic 
articles; suture materials; nursing appliances; babies' bottles; teething rings; breast pumps; babies' pacifiers [teats]; 
feeding bottle teats; medical apparatus and instruments; thermometers for medical purposes; dental apparatus; blankets, 
electric, for medical purposes; cushions for medical purposes; maternity belts; contraceptives, non-chemical; artificial 
limbs; orthopaedic articles; suture materials; feeding aids and pacifiers; babies' feeding bottles; covers for baby feeding 
bottles; baby bottles nipples; baby nursers; baby milk storage bottles; breast pumps for use by nursing mothers; breast 
relievers; breast shields; nipple protectors; dummies for babies; teething soothers; incubators for babies; incontinence 
sheets for use with babies; air pillows for babies (medical purposes); air mattresses for babies (medical purposes); parts 
and fittings for the aforesaid goods; electric breast pumps.

Cl.11;Apparatus for lighting, heating, steam generating, cooking, refrigerating, drying, ventilating, water supply and 
sanitary purposes; sterilisers; sterilising apparatus; disposable sterilization devices; travel sterilization devices for babies 
bottles and feeding equipment; water sterilizers; bottle warmers; bottle heaters; electric heaters for feeding bottles; toilet 
seats; toilet seat adaptors for children; cooker guards; purifying and deodorising apparatus and machines; vaporisers; 
disinfectant distributors and dispensers for sanitary purposes; heaters for feeding bottles and heating plates; baby food 
heaters; solar collectors and thermoelectric heating and cooling devices; hot water bottles; foot warmers; cooling 
appliances and devices and installations; beverage and liquid cooling apparatus and devices; baths; shower baths; bath 
fittings; toilet seats and portable sanitary installations; sanitary apparatus and installations; toilet seat adaptors and toilet 
seat adaptors for children; steriliser and sterilisation apparatus and equipment; sterilisers for babies' feeding bottles; 
disposable sterilisation pouches; electric kettles; steam sterilisation devices; uv sterilisation devices; travel sterilising 
devices for babies' bottles and feeding equipment; sterilisers for babies' bottles; hot water bottles; night lights (not 
candles); lights for babies, infants and children; parts and fittings for all the aforesaid goods; toilet seat trainers.

Cl.12;Vehicles; apparatus for locomotion by land, air or water; vehicle seat belts, vehicle safety belts for children; 
vehicle safety seats for children and babies; seat covers for vehicles; vehicle safety harnesses and restraints, all for use 
with carry cots, vehicle safety seats or pram bodies; vehicle booster seats for children; child restraint anchorage fittings; 
baby restraint anchorage fittings; vehicle safety apparatus for children; baby carriages; prams; pushchairs; buggies; 
wheeled trolleys and transporters all incorporating or for use with carry cots or car seats; buggy boards; pushchair 
boards; covers and liners for pushchairs and prams including those with integrated foot muffs, cosy toes, hoods and/or 
sun canopy; holdalls, trays and cup holders to be fitted to prams and pushchairs; chest pads, namely pads adapted to be 
attached to safety harnesses and restraints on vehicle seats, prams and pushchairs; tricycles; bicycles; cycles; cycle 
trailers; cycle seats for babies and children; cycle baskets; babies' buggies; fold up pushchairs; baskets for pushchairs; 
aprons for pushchairs; harnesses for use with pushchairs; pushchairs for use with carry cots; prams; harnesses for 
prams; aprons for prams; perambulators for babies; baby strollers; covers for baby strollers; canopies for baby strollers; 
parts and fittings for all the aforesaid goods.

Cl.14;Precious metals; precious metal alloys; watches; jewellery; imitation jewellery; precious stones; horological and 
chronometric instruments; rings; bracelets; necklaces; earrings; cufflinks; cases specifically adapted for jewellery; cases 
specifically adapted for watches; badges of precious metal; clocks; alarm clocks figurines [statuettes] of precious metal; 
key rings; medals; semi-precious stones; tie pins; tie clips; watch straps; jewellery boxes; parts and fittings for all the 
aforesaid goods.

Cl.16;Paper, cardboard; printed matter; bookbinding material; photographs; stationery; adhesives for stationery or 
household purposes; artists' materials; paint brushes; paint rollers; painters' easels; typewriters and office requisites 
(except furniture); instructional and teaching material (except apparatus); plastic materials for packaging (not included in 
other classes); printers' type; printing blocks; arts, crafts and modelling equipment; pictures; portraits; paintings; 
drawings; figurines of paper and cardboard; drawing instruments; drawing materials; modelling materials; packing bags 
of paper; packaging material; packaging materials made of paper; packaging materials made of cardboard; packaging 
material made of card; wrapping materials made of card; wrapping materials made of cardboard; wrapping materials 
made of paper; wrapping materials made of plastics; photographs; plastics for modelling; correcting and erasing 
implements; educational equipment; printing equipment; photo albums; writing implements; writing instruments; writing 
materials; writing or drawing books; writing pads; writing paper; stamping implements; books; colouring books; 
catalogues; cards; instruction manuals; magazines; mail order catalogues; newspapers; pamphlets; periodical 
publications; calendars; decalcomanias; diaries; gift cards; gift vouchers; labels; maps; printed publications; diaries; 
thesauri; dictionaries; personal organizers; postage stamps; postcards; posters; appointment books; industrial paper and 
cardboard; money clips of precious metals; disposable paper products; absorbent paper; bathroom tissue; bibs of paper; 
coasters of paper or cardboard; tissues of paper; towels of paper; hygienic paper; kitchen paper; napkins made of paper 
for household use; table cloths of paper; table mats of paper; table mats of cardboard; toilet paper; toilet rolls; vouchers; 
credit cards without magnetic coding; cards for use in connection with sales and promotional incentive schemes and 
promotional services; printed forms; savings stamps; adhesive tapes for stationery or household purposes; gift boxes; 
gift bags; printing paper for printing photos; books for babies; babies' journals; books relating to healthcare, pregnancy 
and childcare; leaflets relating to healthcare, pregnancy and childcare; parts and fittings for all the aforesaid goods.
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Cl.18;Leather and imitations of leather; animal skins, hides; trunks and travelling bags; umbrellas and parasols; 
walking sticks; whips, harness and saddles; bags; school bags; sling bags for carrying infants; backpacks; pocket 
wallets; slings for carrying infants; pouch baby carriers; umbrellas; parasols; animal skins; leather, unworked or semi-
worked; imitation leather; butts [parts of hides]; travelling trunks; handbags; vanity cases, not fitted; haversacks; 
trimmings of leather for furniture; leather laces; canes; clothing for pets; toiletry bags; diaper bags; changing bags; travel 
bags; overnight bags; hospital bags; sling bags for carrying babies and infants; baby backpacks; backpacks for carrying 
babies; baby carriers [slings or harnesses]; baby carriers worn on the body; umbrellas for children; back frames for 
carrying children; padded baby carriers; regulatory parts and fittings for all the aforesaid goods.

Cl.20;Furniture, mirrors, picture frames; goods (not included in other classes) of wood, cork, reed, cane, wicker, horn, 
bone, ivory, whalebone, shell, amber, mother-of-pearl, meerschaum and substitutes for all these materials, or of plastics; 
playpens for babies; cots; bassinettes; beds; furniture; mattresses; chairs; rocking chair; high chairs for babies; cradles; 
bottle racks; bins/boxes/cases of wood or plastic; mirrors; hand-held mirrors; toilet mirrors; furniture fittings, not of 
metal; pillows; infant walkers; baby changing platforms; shelves for storage; cupboards; furniture racks; medicine 
cabinets; garment cover [storage]; footstools; baskets, not of metal; bins, not of metal; sealing caps, not of metal; 
fireguards; ladders of wood or plastics; picture frames; works of art made of bamboo and wood; works of art, of wood, 
wax, plaster or plastic; signboards of wood or plastics; decoration of plastic for foodstuffs; kennels for house hold pets; 
identification bracelets, not of metal, for hospitals; coffins; coathooks, not of metal; bolsters; sleeping bags for camping; 
mats for infant playpens; baby changing mats; slatted indoor blinds; window fittings, not of metal; door fittings, not of 
metal; furniture for babies; babies' chairs; high chairs; babies' cradles; babies' baskets; babies' bouncing chairs; seats 
adapted for babies; changing tables for babies; children's furniture; baby bolsters; baby walkers; baby changing mats; 
baby changing platforms; baby changing tables; baby head support cushions; support pillows for use in baby seating; 
moses baskets; babies' baskets; nursery cots; safety cots; bedding for cots [other than bed linen]; cribs; cradles; 
bouncing cradles; display stands; parts and fittings for the aforesaid goods; bath seats for babies.

Cl.21;Household or kitchen utensils and containers; combs and sponges; brushes (except paint brushes); brush-
making materials; articles for cleaning purposes; steelwool; unworked or semi-worked glass (except glass used in 
building); glassware, porcelain and earthenware not included in other classes; apparatus for wax-polishing, non-electric; 
basins [bowls]; baskets for domestic use; basting spoons, for kitchen use; beaters, non-electric; mugs; bird baths; 
birdcages; blenders, non-electric, for household purposes; bottle openers; bottles; brushes for footwear; brooms; 
chamber pots; chopsticks; coffee filters, non-electric; containers for household or kitchen use; cooking pot sets; cooking 
pots; cooking utensils, non-electric; corkscrews; cosmetic utensils; crockery; decanters; deep fryers, non-electric; 
dishware; dishwashing brushes; drying racks for washing; flower pots; fly swatters; frying pans; heat-insulated 
containers; heat insulated containers for beverages; heaters for feeding bottles, non-electric; holders for flowers and 
plants [flower arranging]; ice cube molds; insect traps; ironing board covers, shaped; ironing boards; kitchen containers; 
kitchen mixers, non-electric; kitchen utensils; knife rests for the table; mops; pots; pottery; sponges for household 
purposes; steel wool for cleaning; stew-pans; table plates; tableware, other than knives, forks and spoons; toilet 
sponges; toilet utensils; toothbrushes; toothbrushes, electric; toothpick holders; waffle irons, non-electric; washing 
boards; washtubs; works of art of porcelain, ceramic, earthenware or glass; strainers; strainers for household purposes; 
sugar bowls; syringes for watering flowers and plants; table plates; tableware, other than knives, forks and spoons; 
tankards; tea balls; tea caddies; tea cosies; tea services [tableware]; tea strainers; teapots; thermally insulated containers 
for food; tie presses; toilet brushes; toilet cases; toilet paper dispensers; toilet paper holders; toilet sponges; 
toothbrushes, electric; toothpick holders; toothpicks; towel rails and rings; trays for domestic purposes, of paper; litter 
trays for pets; trivets [table utensils]; trouser presses; watering devices; wax-polishing appliances, non-electric, for 
shoes; statues of porcelain, terra-cotta or glass; figurines of porcelain, terra-cotta or glass; plaques of porcelain, terra-
cotta or glass; cups; bowls; plates; tea sets; lunchboxes; plastic cups; plastic bowls; plastic plates; beakers; sippers; 
snack pots; food pots; egg cups; thermally insulated flasks; thermally insulated containers for drink; basins (bowls); 
dishes for microwave ovens; baby baths; portable baby baths for babies and infants; blenders for food preparation (non 
electric); potties and toilet potties; brushes for cleaning bottles; textile gloves for cleaning; gardening gloves; indoor 
terraria; toothbrushes for babies, infants and children; thermally insulated containers for food; insulated containers for 
drink; toothbrush holders; hair brushes; nail brushes; wash bags; gardening articles, other than tools; glasses, drinking 
vessels and barware; household utensils; saucepans; oven gloves; drinking cups; parts and fittings for all the aforesaid.

Cl.24;Textiles; textile piece goods; fabrics; coverings for furniture; labels; linens; bed covers; table covers; bath linen, 
except clothing; bed blankets; bed clothes; bed covers of paper; bed linen; billiard cloth; bolting cloth; brocades; 
buckram; bunting; calico; canvas for tapestry or embroidery; cheese cloth; chenille fabric; cheviots; cloth; coasters; 
cotton fabrics; covers for cushions; fabrics for textile use; household linen; jersey; lining fabric for shoes; linings; loose 
covers for furniture; mattress covers; napkins, of cloth, for removing make-up; net curtains; non-woven textile fabrics; 
sanitary flannel; serviettes of textile; sheets; shower curtains of textile or plastic; shrouds; silk; silk fabrics for printing 
patterns; sleeping bags; table linen, not of paper; table runners; tablecloths, not of paper; tablemats, not of paper; textile 
material; towels of textile; traced cloth for embroidery; travelling rugs; tulle; upholstery fabrics; velvet; wall hangings of 
textile; washing mitts; woollen cloth; zephyr; textiles for making clothing; duvets; duvet covers; pillow covers; bath linen; 
bed canopies; curtains; blankets; bed blankets made of cotton; bed blankets made of wool; bed blankets made of man-
made fibres; blankets for babies; cot blankets; lap blankets; children's blankets; travel blankets; towel blankets; hooded 
towels; hooded towels for babies; face towels; children's towels; sleeping bags for babies; pillowcases; pillow cover and 
protectors; parts and fittings for all the aforesaid goods.

Cl.25;Clothing, footwear, headgear; bandanas; bathing caps; beach clothes; beach shoes; belts; money belts; berets; 
bibs (not of paper); bodices; boot uppers; boots; ski boots; brassieres; camisoles; caps; shower caps; clothing for 
gymnastics; coats; collars; corsets; wristbands; cyclists' clothing; detachable collars; dresses; ear muffs; football boots; 
footmuffs; non-slipping devices for footwear; tips for footwear; heelpieces for footwear; furs; gloves; dressing gowns; 
gymnastic shoes; half-boots; hats; paper hats; headbands; heels; hoods; hosiery; inner soles; stuff jackets; jackets; 
jerseys; jumper dresses; knitwear; lace boots; layettes; clothing of imitations of leather; clothing of leather; leggings; leg 
warmers; leggings; ready-made linings; mantillas; sleep masks; mittens; motorists' clothing; muffs; neckties; 
outerclothing; overalls; overcoats; pants; paper clothing; parkas; cap peaks; pelerines; pelisses; petticoats; pocket 
squares; pockets for clothing; ponchos; pullovers; pyjamas; ready-made clothing; bath robes; sandals; saris; sarongs; 
scarfs; shawls; dress shields; shirt fronts; shirts; shoes; short-sleeve shirts; sports jerseys; ski gloves; skirts; skull caps; 
slippers; slips; sock suspenders; socks; soles for footwear; gaiters; sports shoes; boots for sports; stocking suspenders;
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stockings; sweat-absorbent stockings; suits; swimsuits; suspenders for clothing; sweat-absorbent underclothing; 
sweaters; tee-shirts; tights; togas; top hats; trouser straps; trousers; bathing trunks; turbans; underpants; underwear; 
uniforms; footwear uppers; veils; fishing vests; visors; waistcoats / vests; waterproof clothing; wet suits for water-skiing; 
clothing for babies, romper suits; cloth bibs; dressing gowns; sleepsuits; bodysuits; mittens; maternity clothing; 
maternity underwear; christening gowns; nappy pants; underpants for babies; hats for infants; booties; ear muffs; socks; 
blouses; anoraks; windbreakers; hats; braces; sportswear, footwear for sports; clothing for motorsports; overalls for 
motorsport; parts and fittings for all the aforesaid; fancy dress outfits for children.

Cl.26;Lace and embroidery, ribbons and braid; buttons, hooks and eyes, pins and needles; artificial flowers; badges; 
hair accessories; hair clips.

Cl.27;Carpets, rugs, mats and matting, linoleum and other materials for covering existing floors; wall hangings (non-
textile); plastic bath mats; exercise mats; play mats; parts and fittings for all the aforesaid goods.

Cl.28;Games and playthings; gymnastic and sporting articles not included in other classes; decorations for christmas 
trees; children's toys and playthings; baby swings; toys; mobiles [toys]; plush toys; intelligent toys; dolls; dolls' clothes; 
toy vehicles; toy cars; dolls' rooms; jigsaw puzzles; parlor games; knee guards [sports articles]; floats for bathing and 
swimming; swimming belts; swimming jackets; games; rattles [playthings]; dolls' feeding bottles; novelties for parties, 
dances [party favors, favours]; chess or any board game; ball for games; body-building apparatus; archery implements; 
machines for physical exercises; toy whistles; swimming pools [play articles]; plastic race track; roller skates; ornaments 
for christmas trees, except illumination articles and confectionery; fishing tackle; twirling batons; camouflage screens 
[sports articles]; scratch cards for playing lottery games; sweat absorbing bands for bats or rackets; toys for babies and 
infants; multiple activity toys for babies; children's toys; children's playhouses; children's play cosmetics; dolls' 
costumes; indoor play apparatus for children; children's ride-on toy vehicles; infants' swing seats; infants action crib 
toys; infants' swings; baby playthings; play structures for children; children's four wheeled vehicles [playthings]; play 
mats containing infant toys; play mats for use with toy vehicles; electronic learning toys; toy mobiles.

Cl.29;Meat, fish, poultry and game; meat extracts; preserved, frozen, dried and cooked fruits and vegetables; jellies, 
jams, compotes; eggs; milk and milk products; edible oils and fats; almonds, ground; aloe vera prepared for human 
consumption; anchovy; apple purée; bacon; beans, preserved; black pudding; broth; broth concentrates; butter; 
buttercream; caviar; charcuterie; cheese; clams [not live]; cocoa butter; coconut butter; coconut, desiccated; coconut fat; 
coconut oil; compotes; condensed milk; corn oil; cranberry sauce [compote]; crayfish, not live; cream [dairy products]; 
croquettes; crustaceans, not live; curd; dates; edible birds' nests; edible fats; edible oils; fish fillets; fish meal for human 
consumption; fish mousses; fish, not live; fish, preserved; frozen fruits; fruit-based snack food; fruit peel; fruit, 
preserved; fruit salads; game, not live; gelatine; gherkins; ginger jam; ham; herrings; hummus [chickpea paste]; jellies; 
fruit jellies; kefir [milk beverage]; lard for food; lentils, preserved; liver; liver pâté; lobsters, not live; margarine; 
marmalade; meat jellies; meat, preserved; milk products; mushrooms, preserved; mussels, not live; nuts, prepared; olive 
oil for food; olives, preserved; onions, preserved; oysters, not live; palm kernel oil for food; palm oil for food; peanut 
butter; peanuts, processed; peas, preserved; pickles; pork; potato chips; potato flakes; poultry, not live; powdered eggs; 
prawns, not live; preparations for making bouillon; preparations for making soup; preserved garlic; processed fish 
spawn; processed seeds; raisins; rape oil for food; rennet; ryazhenka [fermented baked milk]; salted fish; salted meats; 
sauerkraut; sausages; seaweed extracts for food; sesame oil; shellfish, not live; shrimps, not live; soups; soya beans, 
preserved, for food; soya milk [milk substitute]; suet for food; tahini [sesame seed paste]; tofu; tomato purée; tripe; 
truffles, preserved; vegetable juices for cooking; vegetable soup preparations; vegetables, cooked; vegetables, dried; 
vegetables, preserved; vegetables, tinned; whey; whipped cream; white of eggs; yogurt; yolk of eggs; soya based snack 
foods; soup and soup products in powder or liquid form; preparations for making soup in powder or liquid form; milk 
shakes; milk powder for foodstuffs; dried foodstuffs; desserts of yogurt; drinking yogurts; yogurts for babies; dairy 
products; cheese products; prepared meals and desserts; fruit-based snack foods; vegetable-based snack foods; meat-
based snack foods; tofu-based snack foods.

Cl.30;Coffee, tea, cocoa and artificial coffee; rice; tapioca and sago; flour and preparations made from cereals; bread, 
pastry and confectionery; ices; sugar, honey, treacle; yeast, baking-powder; salt; mustard; vinegar, sauces (condiments); 
spices; ice; allspice; almond confectionery; almond paste; aniseed; aromatic preparations for food; artificial coffee; 
baking powder; baking soda; barley meal; bean meal; bee glue; beer vinegar; binding agents for ice cream; bread; bread 
rolls; breadcrumbs; buns; cake frosting [icing]; cake powder; candy; capers; cereal bars; cereal-based snack food; cereal 
preparations; cheeseburgers [sandwiches]; chewing gum; chips [cereal products]; chocolate-based beverages; chocolate 
mousses; cocoa; cocoa-based beverages; coffee; coffee-based beverages; condiments; cookies; cooking salt; corn 
flakes; corn meal; couscous [semolina]; crackers; custard; dessert mousses [confectionery]; dough; dressings for salad; 
flavorings, other than essential oils; frozen yogurt [confectionery ices]; garden herbs, preserved [seasonings]; ginger 
[spice]; gingerbread; glucose for culinary purposes; gluten additives for culinary purposes; gluten prepared as foodstuff; 
golden syrup; ham glaze; high-protein cereal bars; honey; ice cream; ice for refreshment; ice, natural or artificial; iced tea;
infusions, not medicinal; ketchup [sauce]; lozenges [confectionery]; marzipan; mayonnaise; meat gravies; meat pies; 
muesli; natural sweeteners; noodle-based prepared meals; noodles; nutmegs; oat-based food; oat flakes; oatmeal; palm 
sugar; pancakes; pasta; pasta sauce; pasties; pastry; peanut confectionery; pepper; peppermint sweets; peppers 
[seasonings]; pesto [sauce]; pies; pizzas; popcorn; pralines; puddings; quiches; ravioli; relish [condiment]; rice cakes; 
royal jelly; rusks; sago; sandwiches; sauces [condiments]; seasonings; semolina; sorbets [ices]; soya sauce; spaghetti; 
spring rolls; sugar; sushi; tacos; tapioca; tarts; tea; tea-based beverages; thickening agents for cooking foodstuffs; 
tomato sauce; tortillas; turmeric for food; unroasted coffee; vinegar; waffles; wheat flour; wheat germ for human 
consumption; yeast; confectionery; non-medicated confectionery; frozen confectionery; sugar confectionery; chocolate; 
chocolate confections; confectionery in frozen form; confectionery bars; lozenges; pastilles; sweets; ice lollies; 
chocolates; biscuits; cakes; pastries; wafers; cereal-based snack foods; rice-based snack foods; wheat-based snack 
foods; ice cream and ice cream products, chilled and frozen confections and desserts; cold tea.

Cl.35;Advertising; business management; business administration; office functions; operation and supervision of 
loyalty schemes and incentive schemes; organisation, operation and supervision of sales incentive schemes; on-line 
administration and supervision of discount, special offer and gift voucher schemes; organisation, operation and 
supervision of loyalty and incentive schemes via the internet and mobile devices; loyalty card services; advertising, 
marketing and promotional services; dissemination of advertising and promotional materials; direct mail advertising 
services; on-line advertising on a computer network; market research and marketing services; business information; 
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advisory services for business management; computerised file management; compilation, analysis and retrieval of 
information and data; compilation and systemization of information into computer databases; compilation and arranging 
of statistical information; price comparison services; price analysis services; compilation and provision of consumer 
product advice, namely, of price, feature and suitability information relating to goods and services; dissemination of 
statistical information; management of a retail store and or supermarket; rental of advertising space; presentation of 
goods on communication media, for retail purposes; public relations; commercial information and advice for consumers; 
sales promotion for others; shop window dressing; distribution of samples; arranging newspaper subscriptions for 
others; photocopying services; rental of vending machines; accounting; commercial administration of the licensing of the 
goods and services of others; employment agencies; payroll preparation; retail and online retail services in connection 
with the sale of bleaching preparations and other substances for laundry use, cleaning, polishing, scouring and abrasive 
preparations, soaps, perfumery, essential oils, cosmetics, hair lotions, dentifrices, toiletries, oral hygiene preparations, 
breath freshening sprays, cleaning preparations for the teeth, toothpaste, fragrances, eau de cologne, eau de toilette, 
body sprays, perfumes, perfumed tissues, pre-moistened or impregnated tissues or wipes, tissues impregnated with 
cosmetic lotions, scents, toilet water, body cleaning preparations, beauty care preparations, bath preparations, 
deodorants for personal use, antiperspirants, hair preparations, hair treatments, hair dyes, hair lotions, hair spray, hair 
waving preparations, hair removal preparations, shampoos, conditioners, shaving preparations, shaving gels, shaving 
foams, pre-shaving and after shaving lotions, make-up, false eyelashes, false nails, henna, lip glosses, lipsticks, lotions 
for cosmetic purposes, nail care preparations, nail polish, nail varnish, make-up, make-up powder, make-up preparations, 
make-up removing preparations, make-up remover pads and wipes, mascara, skin care preparations, after-sun lotions, 
baby lotion, baby body milks, baby oil, baby wipes, non-medicated balms, non-medicated babies' creams, bath lotion, 
beauty masks, oils, creams and lotions for the skin, non-medicated preparations for the application to, condition and care 
of the hair, scalp, skin and nails, non-medicated skin care oils for mothers, baby shampoo, baby hair conditioner, sun-
tanning preparations, sunscreen preparations, skin cleansers and hydrators, skin tones, skin moisturisers, toilet 
powders, talcum powders, face and body scrubs, face and body masks, massage gels other than for medical purposes, 
oils for cleaning purposes, oils for cosmetic purposes, oils for toilet purposes, petroleum jelly for cosmetic purposes, 
soaps and gels, soap, hand cleaning preparations, preparations for the bath, bath salts, not for medical purposes, balms 
other than for medical purposes, bleaching preparations for cosmetic purposes, cosmetic preparations, cosmetic creams, 
cosmetic dyes, cosmetic kits, cosmetic pencils, cosmetic preparations for eyelashes, cosmetic preparations for skin care, 
eyebrow cosmetics, eyebrow pencils, cosmetic preparations for slimming purposes, cotton sticks for cosmetic purposes, 
cotton wool for cosmetic purposes, depilatories, depilatory wax, cleaning preparations, fragrancing preparations, 
potpourri, room fragrancing preparations, household fragrances, vehicle cleaning preparations, laundry preparations, 
fabric conditioners, detergent soap, fabric softeners, laundry bleaching preparations, soap powders, washing powder, 
washing soda, leather and shoe cleaning and polishing preparations, abraders, abrasive preparations, emery, pumice 
stone, tailors' wax, cobblers' wax, colorants for toilet purposes, animal grooming preparations, toilet water, toiletries, 
varnish-removing preparations, waxing substance and preparations, pharmaceutical and veterinary preparations, sanitary 
preparations for medical purposes, dietetic food and substances adapted for medical or veterinary use, food for babies, 
dietary supplements for humans and animals, plasters, materials for dressings, material for stopping teeth, dental wax, 
disinfectants, preparations for destroying vermin, fungicides, herbicides, nappies, disposable nappies made of cellulose, 
disposable nappies made of paper, nappies for incontinents, cotton buds for medical use, teething gels, feminine hygiene 
products, medicated wipes, medicated creams, medicated gels, feeding preparations and sanitary formulas, sanitary 
towels, sanitary towel belts, sanitary briefs, powdered milk for babies and infants, vitamins for babies and infants, 
vitamins for pregnant women, hand tools and implements (hand-operated), cutlery, side arms, razors, scientific, nautical, 
surveying, photographic, cinematographic, optical, weighing, measuring, signalling, checking (supervision), life-saving 
and teaching apparatus and instruments, apparatus and instruments for conducting, switching, transforming, 
accumulating, regulating or controlling electricity, apparatus for recording, transmission or reproduction of sound or 
images, magnetic data carriers, recording discs, compact discs, dvds and other digital recording media, mechanisms for 
coin-operated apparatus, cash registers, calculating machines, data processing equipment, computers, computer 
software, fire-extinguishing apparatus, baby monitors, video baby monitors, baby alarms, monitors, computer display 
monitors, electronic publications, downloadable, audio-video compact discs, audio-visual compact disk, videotapes, 
thermometers, not for medical purposes, protective masks, safety restraints other than for vehicle seats and sports 
equipment, sunglasses, animated cartoons, computer peripheral devices, chronographs, weighing apparatus and 
instruments, measures, electronic notice board, telephone apparatus, projection apparatus, surveying apparatus and 
instruments, electrically heating clothes, monitoring instruments, display monitors, temperature monitors for household 
use, sensors and detectors, baby scales, electronic baby monitoring devices, listening devices for monitoring babies, 
surgical, medical, dental and veterinary apparatus and instruments, artificial limbs, eyes and teeth, orthopedic articles, 
suture materials, nursing appliances, babies' bottles, teething rings, breast pumps, babies' pacifiers [teats], feeding bottle 
teats, medical apparatus and instruments, thermometers for medical purposes, dental apparatus, blankets, electric, for 
medical purposes, cushions for medical purposes, maternity belts, contraceptives, non-chemical, artificial limbs, 
orthopaedic articles, suture materials, feeding aids and pacifiers, babies' feeding bottles, covers for baby feeding bottles, 
baby bottles nipples, baby nursers, baby milk storage bottles, breast pumps for use by nursing mothers, breast relievers, 
breast shields, nipple protectors, dummies for babies, teething soothers, incubators for babies, incontinence sheets for 
use with babies, air pillows for babies (medical purposes), air mattresses for babies (medical purposes), apparatus for 
lighting, heating, steam generating, cooking, refrigerating, drying, ventilating, water supply and sanitary purposes, 
vehicles, apparatus for locomotion by land, air or water, vehicle seat belts, vehicle safety belts for children, vehicle safety 
seats for children and babies, seat covers for vehicles, vehicle safety harnesses and restraints, all for use with carry cots, 
vehicle safety seats or pram bodies, vehicle booster seats for children, anchorage fittings sold in kit form, for use with 
any of the aforesaid goods, vehicle safety apparatus for children, baby carriages, prams, pushchairs, buggies, wheeled 
trolleys and transporters all incorporating or for use with carry cots or car seats, buggy boards, pushchair boards, covers 
and liners for pushchairs and prams including those with integrated foot muffs, cosy toes, hoods and/or sun canopy, 
holdalls, trays and cup holders to be fitted to prams and pushchairs, chest pads, namely pads adapted to be attached to 
safety harnesses and restraints on vehicle seats, prams and pushchairs, tricycles, bicycles, cycles, cycle trailers, cycle 
seats for babies and children, cycle baskets, babies buggies, fold up pushchairs, baskets for pushchairs, aprons for 
pushchairs, harnesses for use with pushchairs, pushchairs for use with carry cots, prams, harnesses for prams, aprons 
for prams, perambulators for babies, baby strollers, covers for baby strollers, canopies for baby strollers, parts and 
fittings for all the aforesaid goods, precious metals, precious metal alloys, jewellery, precious stones, horological 
instruments, chronometric instruments, watches, paper, cardboard, printed matter, bookbinding material, photographs, 
stationery, adhesives for stationery or household purposes, artists' materials, paint brushes, paint rollers, painters easels,
typewriters and office requisites (except furniture), instructional and teaching material (except apparatus), plastic 
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materials for packaging, printers' type, printing blocks, leather and imitations of leather, animal skins, hides, trunks and 
travelling bags, umbrellas and parasols, walking sticks, whips, harness and saddlery, furniture, mirrors, picture frames, 
goods of wood, cork, reed, cane, wicker, horn, bone, ivory, whalebone, shell, amber, mother-of-pearl, meerschaum and 
substitutes for all these materials, or of plastics, playpens for babies, cots, bassinettes, beds, furniture, mattresses, 
chairs, rocking chair, high chairs for babies, cradles, bottle racks, bins/boxes/cases of wood or plastic, mirrors, hand-held 
mirrors, toilet mirrors, furniture fittings, not of metal, pillows, infant walkers, baby changing platforms, shelves for 
storage, cupboards, furniture racks, medicine cabinets, garment cover [storage], footstools, baskets, not of metal, bins, 
not of metal, sealing caps, not of metal, fireguards, ladders of wood or plastics, picture frames, works of art made of 
bamboo and wood, works of art, of wood, wax, plaster or plastic, signboards of wood or plastics, decoration of plastic for 
foodstuffs, kennels for house hold pets, identification bracelets, not of metal, for hospitals, coffins, coathooks, not of 
metal, bolsters, sleeping bags for camping, mats for infant playpens, baby changing mats, slatted indoor blinds, window 
fittings, not of metal, door fittings, not of metal, furniture for babies, babies' chairs, high chairs, babies' cradles, babies' 
baskets, babies' bouncing chairs, seats adapted for babies, changing tables for babies, children's furniture, baby bolsters,
baby walkers, baby changing mats, baby changing platforms, baby changing tables, baby head support cushions, baby 
nests in the nature of padded baby carriers, support pillows for use in baby seating, moses baskets, babies baskets, 
nursery cots, safety cots, bedding for cots [other than bed linen], cribs, cradles, bouncing cradles, household or kitchen 
utensils and containers, combs and sponges, brushes (except paintbrushes), brush-making materials, articles for 
cleaning purposes, steelwool, unworked or semi-worked glass (except glass used in building), glassware, porcelain and 
earthenware, textiles, textile piece goods, fabrics, coverings for furniture, labels, linens, bed covers, table covers, bath 
linen, except clothing, bed blankets, bed clothes, bed covers of paper, bed linen, billiard cloth, bolting cloth, brocades, 
buckram, bunting, calico, canvas for tapestry or embroidery, cheese cloth, chenille fabric, cheviots, cloth, coasters, 
cotton fabrics, covers for cushions, fabrics for textile use, household linen, jersey, lining fabric for shoes, linings, loose 
covers for furniture, mattress covers, napkins, of cloth, for removing make-up, net curtains, non-woven textile fabrics, 
sanitary flannel, serviettes of textile, sheets, shower curtains of textile or plastic, shrouds, silk, silk fabrics for printing 
patterns, sleeping bags, table linen, not of paper, table runners, tablecloths, not of paper, tablemats, not of paper, textile 
material, towels of textile, traced cloth for embroidery, travelling rugs, tulle, upholstery fabrics, velvet, wall hangings of 
textile, washing mitts, woollen cloth, zephyr, textiles for making clothing, duvets, duvet covers, pillow covers, bath linen, 
bed canopies, curtains, blankets, bed blankets made of cotton, bed blankets made of wool, bed blankets made of man-
made fibres, blankets for babies, cot blankets, lap blankets, children's blankets, travel blankets, towel blankets, hooded 
towels, hooded towels for babies, face towels, children's towels, sleeping bags for babies, pillowcases, pillow cover and 
protectors, clothing, footwear, headgear, bandanas, bathing caps, beach clothes, beach shoes, belts, money belts, berets, 
bibs (not of paper), bodices, boot uppers, boots, ski boots, brassieres, camisoles, caps, shower caps, clothing for 
gymnastics, coats, collars, corsets, wristbands, cyclists' clothing, detachable collars, dresses, ear muffs, football boots, 
footmuffs, non-slipping devices for footwear, tips for footwear, heelpieces for footwear, furs, gloves, dressing gowns, 
gymnastic shoes, half-boots, hats, paper hats, headbands, heels, hoods, hosiery, inner soles, stuff jackets, jackets, 
jerseys, jumper dresses, knitwear, lace boots, layettes, clothing of imitations of leather, clothing of leather, leggings, leg 
warmers, leggings, ready-made linings, mantillas, sleep masks, mittens, motorists' clothing, muffs, neckties, 
outerclothing, overalls, overcoats, pants, paper clothing, parkas, cap peaks, pelerines, pelisses, petticoats, pocket 
squares, pockets for clothing, ponchos, pullovers, pyjamas, ready-made clothing, bath robes, sandals, saris, sarongs, 
scarfs, shawls, dress shields, shirt fronts, shirts, shoes, short-sleeve shirts, sports jerseys, ski gloves, skirts, skull caps, 
slippers, slips, sock suspenders, socks, soles for footwear, gaiters, sports shoes, boots for sports, stocking suspenders, 
stockings, sweat-absorbent stockings, suits, swimsuits, suspenders for clothing, sweat-absorbent underclothing, 
sweaters, tee-shirts, tights, togas, top hats, trouser straps, trousers, bathing trunks, turbans, underpants, underwear, 
uniforms, footwear uppers, veils, fishing vests, visors, waistcoats / vests, waterproof clothing, wet suits for water-skiing, 
clothing for babies, romper suits, cloth bibs, dressing gowns, sleepsuits, bodysuits, mittens, maternity clothing, maternity
underwear, christening gowns, nappy pants, underpants for babies, hats for infants, booties, earmuffs, socks, blouses, 
anoraks, windbreakers, hats, braces, sportswear, footwear for sports, clothing for motorsports, overalls for motorsport, 
lace and embroidery, ribbons and braid, buttons, hooks and eyes, pins and needles, artificial flowers, carpets, rugs, mats 
and matting, linoleum and other materials for covering existing floors, wall hangings (non-textile), games and playthings, 
gymnastic and sporting articles, decorations for christmas trees, children's toys and playthings, baby swings, toys, 
mobiles [toys], plush toys, intelligent toys, dolls, dolls' clothes, toy vehicles, toy cars, dolls' rooms, jigsaw puzzles, parlor 
games, knee guards [sports articles], floats for bathing and swimming, swimming belts, swimming jackets, games, rattles 
[playthings], dolls' feeding bottles, novelties for parties, dances [party favors, favours], chess or any board game, ball for 
games, body-building apparatus, archery implements, physical machines for exercises, whistle, swimming pools [play 
articles], plastic racetrack, roller skates, ornaments for christmas trees, except illumination articles and confectionery, 
fishing tackle, twirling batons, camouflage screens [sports articles], scratch cards for playing lottery games, sweat 
absorbing stripe for bat or racket, toys for babies and infants, multiple activity toys for babies, children's toys, children's 
playhouses, children's play cosmetics, costumes being children's playthings, indoor play apparatus for children, 
children's ride on toy vehicles, fancy dress outfits being children's playthings, infants' swing seats, infants action crib 
toys, infants' swings, baby playthings, play structures for children, children's four wheeled vehicles [playthings], play 
mats containing infant toys, play mats for use with toy vehicles, electronic learning toys, toy mobiles, meat, fish, poultry 
and game, meat extracts, preserved, frozen, dried and cooked fruits and vegetables, jellies, jams, compotes, eggs, milk 
and milk products, edible oils and fats, coffee, tea, cocoa and artificial coffee, rice, tapioca and sago, flour and 
preparations made from cereals, bread, pastry and confectionery, edible ices, sugar, honey, treacle, yeast, baking-
powder, salt, mustard, vinegar, sauces (condiments), spices, ice; advertising; presentation of goods on communication 
media, for retail purposes; business management and organization consultancy; commercial information and advice for 
consumers [consumer advice shop]; marketing; personnel management consultancy; relocation services for businesses; 
systemization of information into computer databases; auditing; rental of vending machines; sponsorship search; 
product demonstrations and product display services; loyalty, incentive and bonus program services; distribution of 
advertising, marketing and promotional material; the bringing together, for the benefit of others, of all of the aforesaid 
goods enabling customers to conveniently view and purchase all of the aforesaid goods from a supermarket or 
hypermarket or mini-market or from a general merchandise catalogue by mail order, or by means of telecommunications 
or from a general merchandise internet website; provision of information to customers and advice or assistance in the 
advisory and consultancy services relating to the aforesaid services.

Cl.36;Insurance; financial affairs; monetary affairs; real estate affairs; issuing tokens of value in relation to customer 
loyalty schemes; the issuing of vouchers including for restaurants and cafés, entertainment events, cinema, television, 
on-demand television, online media, online content, hotels, accommodation, flights, travel, holidays, theatre, theme parks 
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and activity days; savings schemes; financial services relating to the provision of vouchers for the purchase of goods 
and services; electronic payment services; automated payment of accounts; payment administration services; fund 
raising for charity; information, advisory and consultancy services relating to all the aforesaid.

Cl.39;Transport; packaging and storage of goods; travel arrangement; courier services [messages or merchandise]; 
transport and delivery of goods; delivery services; delivery of goods by mail order; escorting of travellers; flower delivery;
freight services; message delivery; newspaper delivery; packaging of goods; parcel delivery; rental of storage containers; 
storage; storage information; storage of goods; transport reservation; transportation information; travel reservation; 
travel booking agency services; distribution services; transportation; transportation and delivery of furniture, clothing, 
and toys; information, advisory and consultancy services relating to aforesaid services.

Cl.41;Education; providing of training; entertainment; sporting and cultural activities; academies [education]; 
amusement parks; amusements; animal training; arranging and conducting of colloquiums; arranging and conducting of 
concerts; arranging and conducting of conferences; arranging and conducting of congresses; arranging and conducting 
of seminars; arranging and conducting of symposiums; arranging and conducting of workshops [training]; arranging of 
beauty contests; booking of seats for shows; club services [entertainment or education]; coaching [training]; conducting 
fitness classes; education information; educational examination; electronic desktop publishing; entertainer services; 
entertainment information; film production, other than advertising films; gambling; game services provided on-line from a 
computer network; games equipment rental; health club services [health and fitness training]; holiday camp services 
[entertainment]; lending libraries; music-halls; night clubs; nursery schools; operating lotteries; organization of balls; 
organization of competitions [education or entertainment]; organization of exhibitions for cultural or educational 
purposes; organization of fashion shows for entertainment purposes; organization of shows [impresario services]; 
organization of sports competitions; party planning [entertainment]; personal trainer services [fitness training]; 
photography; physical education; presentation of live performances; production of radio and television programmes; 
production of shows; providing amusement arcade services; providing casino facilities [gambling]; providing golf 
facilities; providing karaoke services; providing museum facilities [presentation, exhibitions]; providing on-line electronic 
publications, not downloadable; providing recreation facilities; providing sports facilities; publication of books; 
publication of electronic books and journals on-line; providing online blogs; publication of texts, other than publicity 
texts; radio entertainment; recording studio services; recreation information; rental of audio equipment; rental of radio 
and television sets; rental of sports equipment, except vehicles; rental of sports grounds; rental of stadium facilities; 
sport camp services; television entertainment; theatre productions; ticket agency services [entertainment]; toy rental; 
tuition; news reporting services; television production services, television programming services; television production 
and television programming services provided by means of Internet protocol technology; provision of entertainment by 
means of television and Internet protocol television; provision of musical events; entertainment club services; 
discotheque services; presentation of live performances; night clubs; rental of music venues and stadiums; casino 
services; ticket reservations for entertainment, sporting and cultural events; ticket information services for entertainment, 
sporting and cultural events; ticket agency services; education services relating to health; provision of training in the field
of health care and nutrition; provision of training in the field of pregnancy and baby care; electronic games provided by 
means of the Internet (non-downloadable); showing of cinematic films and videos; production of podcast and vocasts; 
online distribution of movies, television programming and other video content over public and private computer 
networks; provision of non-downloadable films, television programmes and other video content via a video-on-demand 
service; rental of recordings for entertainment or educational services; rental of dvds, HD dvds, cds, optical disks, tapes, 
discs, tapes and computer games; rental and distribution of films, television programmes, video tapes, radio programmes 
and sound recordings; booking of entertainment events; organisation of competitions, contest, awards and cultural 
events; organisation of quizzes and gaming services; film library services; computer games library services; information, 
advisory and consultancy services relating to the aforesaid.
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Priority claimed from 25/09/2015; Application No. : 30 2015 106 426 ;Germany 

3312546    28/10/2015
[International Registration No. : 1285369]
Anker Kassensysteme GmbH
Werkering 6 33609 Bielefeld Germany

Proposed to be Used
IR DIVISION
Cl.6;Metal lock boxes; cash boxes of metal; cash drawers of metal; safes of metal; trays and containers of metal, for 
cash; parts and fittings for all the aforesaid goods, included in this class.

Cl.9;Payment terminals; cash dispensing and cash sorting devices; point of sale apparatus; cash registers; cash 
register terminals; automatic cash registers; electronic cash registers; electronic payment terminals; cash dispensers; 
coin-operated mechanisms; cash counting and cash sorting machines; credit card readers; coin accumulators 
[totalisers]; price calculating machines; retail terminals; screens, monitors and displays, for payment terminals and price 
display apparatus; printers and keyboards for payment terminals; computer hardware for cash terminals; stands and 
holders for payment terminals, in particular for monitors, card readers and cash register equipment; electric cables and 
adapters for connecting cash boxes and cash drawers to computers; weight measuring instruments and apparatus; 
scales; scales for payment terminals and cash registers; scanners; bar code scanners; bar code decoders; bar code 
printers; bar code terminals; bar code readers; digital, electrical and mechanical signs; parts and fittings for all the 
aforesaid goods, included in class 9.

Cl.20;Cash furniture and cash desks; cash boxes, not of metal; cash drawers, not of metal; display stands; trays and 
containers, not of metal, for cash; parts and fittings for all the aforesaid goods, included in class 20.
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3312548    25/11/2015
[International Registration No. : 1276697]
Caprice Holdings Limited 
26-28 Conway Street London W1T 6BQ GB

Proposed to be Used
IR DIVISION
Cl.41;Education; providing of training; entertainment; sporting and cultural activities; club entertainment services; 
discotheque services; night club services; party, ball and event planning (entertainment) and organisation; organisation, 
arrangement and conducting of entertainment events; provision of information, advice and consultancy in relation to all 
the aforementioned.

Cl.43;Services for providing food and drink; temporary accommodation; restaurant services; restaurant, bar and 
catering services; cocktail lounge services; provision of food and drink for consumption both on and off premises; 
catering services including mobile catering services and catering services provided online from a computer database or 
from the internet; self-service restaurant services; bar, public house, snack bar, wine bar, wine club services, sandwich 
bar, cafeteria, canteen and café services; take away services; fast-food restaurant services; hotel services; bed and 
breakfast services; provision of guesthouse accommodation; provision of temporary accommodation; reservation 
services and bookings services for hotels and temporary accommodation; reservation services for booking meals; rental 
of meeting, conference and reception rooms; providing facilities for conducting conferences, meetings, banquets, 
seminars, receptions, parties, and shows; rental of chairs, tables, table linen, and glassware; advisory and information 
services relating to the selection, preparation and serving of food and beverages; providing information and exchange of 
information in relation to foods, alcoholic beverages and non-alcoholic beverages including by way of the internet; club 
dining services; accommodation services; information and advisory services in relation to all the aforesaid services, 
including those provided online from a computer database or from the internet; consultancy services related to restaurant 
and bar.
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3312696    02/02/2015
[International Registration No. : 1284310]
Unilever Plc
Port Sunlight, Wirral Merseyside CH62 4ZD United Kingdom

Proposed to be Used
IR DIVISION
Cl.3;Soaps and cleaning preparations for personal use; perfumery; non-medicated toilet preparations; bath and shower 
preparations; skin care preparations; oils, creams and lotions for the skin; shaving preparations; pre-shave and 
aftershave preparations; depilatory preparations; sun-tanning and sun protection preparations; cosmetics; make-up and 
make-up removing preparations; petroleum jelly; lip care preparations; talcum powder; cotton wool, cotton sticks; 
cosmetic pads, tissues or wipes; pre-moistened or impregnated cleansing pads, tissues or wipes; beauty masks, facial 
packs, medicated soap.

Cl.5;Pharmaceutical preparations; disinfectants and antiseptics; deodorants and air deodorizing preparations; sanitary 
products and preparations; dental wax; bandages, plasters, material for dressings; medicated skin and hair preparations; 
medicated preparations for the lips; preparations for the treatment and/or alleviation of sunburn; petroleum jelly for 
medical purposes; dietetic substances for medical use; herbal preparations for medical purposes; herbal supplements 
and herbal extracts; medicated herbal beverages; vitamins, minerals; nutritional supplements.
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3312852    18/11/2015
[International Registration No. : 1285559]
TRAD
Immeuble Gallium, 907 L'Occitane F-31670 LABEGE France

Proposed to be Used
IR DIVISION
Cl.9;Computer software (recorded programs), computer game software, compact discs (audio-video), CD-Roms, DVD-
Roms, magnetic data carriers, video recordings, digital compact discs, monitors (computer programs), downloadable 
electronic publications, scientific measuring apparatus and instruments, measuring and monitoring apparatus and 
instruments, namely testers, measuring apparatus, namely dosimeters, computer-assisted design software (recorded 
programs), software (recorded programs) for calculations in the field of space, computer software (recorded programs) 
for calculations in the fields of science and technology.

Cl.41;Information on education and/or culture; information on education and/or culture via computer networks, editing 
and publication of books and magazines, electronic publication of books and periodicals online, film, CD-ROM, DVD-Rom 
production, organization of exhibitions for cultural, educational and/or training purposes, practical training 
(demonstration), operating online electronic publications (non-downloadable).

Cl.42;Computer programming, computer software design, updating of computer software, lending and/or rental of 
computer software, creating and maintaining websites for others, graphic arts design services, installation of computer 
software, engineering, technical project studies, recovery of computer data, conversion of data or documents from 
physical to electronic media, conversion of computer data and programs (other than physical conversion), duplication of 
computer programs, research and development of new products (for others), engineering services, namely performance 
monitoring of products for others, engineering services, namely simulation of behavior in a variety of different 
environments.
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Priority claimed from 19/06/2015; Application No. : 3.567.606 ;Spain 

3312981    26/09/2015
[International Registration No. : 1285552]
BIOTECHNOLOGY INSTITUTE, S.L.
San Antonio, 15-5° E-01005 VITORIA (Álava) Spain

Proposed to be Used
IR DIVISION
Cl.5;Sanitary products for medical use; materials for dressings; teeth filling and dental impression materials; 
biomaterials for medical use; pharmaceutical and veterinary products in general and, in particular, ampoules containing 
pharmaceutical products, materials for dressings, bandages (compresses), adhesive tapes for sanitary purposes, 
plasters; products for regenerating bone tissue; medical kits consisting of pharmaceutical preparations in the form of 
activating substances for use mixed with blood plasma, materials for dressings, bandages and tapes for sanitary 
purposes and plasters for wounds, all for the purpose of manufacturing blood plasma; dental restoration materials; dental 
ceramic materials.

Cl.9;Scientific apparatus and instruments, apparatus for centrifuging blood; furnaces for laboratory use; pipettes; 
computer software for facilitating the scheduling of dental surgery; teeth protectors.

Cl.10;Dental implants and parts and components thereof; prostheses for implantation in teeth (dental prostheses) and 
components of dental prostheses for implantation in teeth; parts for dental prostheses; bone prostheses; pipettes for 
medical use; medical instruments for capturing, dosing and transferring liquids in general and blood plasma in particular, 
especially, instruments comprising a cannula through which blood plasma is captured and a tube into which the captured 
plasma is directly transferred; medical and surgical apparatus and instruments for use in; dentistry; dental apparatus and 
instruments; apparatus and instruments for use in preparing and fitting dentures; apparatus and instruments for use in 
dental surgery; apparatus for analyzing blood, in particular, tubes for collecting blood, compressors for medical 
purposes; and needles, laboratory apparatus for the treatment of blood, tubes for collecting blood samples, compresses 
for medical purposes and needles for medical purposes, all included in a kit for use in manufacturing blood plasma; 
ultrasound apparatus and instruments for use in medical surgery; apparatus for centrifuging blood; surgical motor for 
use in oral and maxillofacial surgery.

Cl.35;Wholesale services, retail sales and sales via global computer networks of: goods for use in dental treatment, 
surgical, medical and dental apparatus and instruments, and artificial prostheses including dental implants and parts and 
components thereof.
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Priority claimed from 15/01/2015; Application No. : 15 4 148 718 ;France 

3312991    09/07/2015
[International Registration No. : 1285961]
Safran Aircraft Engines 
2, boulevard du Général Martial Valin F-75015 PARIS FR

Proposed to be Used
IR DIVISION
Cl.9;Scientific, optical, weighing, measuring, checking (supervision) apparatus and instruments; apparatus and 
instruments for the recording, transmission, reproduction, reception, retrieval or processing of data, sound or images; 
calculation and operating software for simulation, running and storage of test programs; electrical and electronic devices 
and equipment for maintenance and monitoring (on board aircraft or engines, fixed on test benches or portable for ground
interventions) for reading out and interpreting data from computers and sensors; data processing equipment and 
computers; equipment for data processing and computers; recorded computer programs; magnetic, optical and digital 
recording media, CD-ROMs, DVDs; data banks containing information about aircraft engines, operation, repair, overhaul, 
servicing, maintenance and reconditioning of engines, modules and parts of aircraft engines; apparatus for industrial 
endoscopy (not for medical purposes) and component parts thereof, namely endoscopes, horoscopes, rigid endoscopes, 
flexible endoscopes, fiberscopes, video endoscopes, video probes, cameras, light generators (electric apparatus), 
connection cables, video monitors, image acquisition apparatus, apparatus for inlaying text in images, image processing 
apparatus.

Cl.37;Repair and maintenance of aircraft and parts thereof, including propulsion systems for aerospace vehicles, 
motors and engines, thruster units, aircraft engine pods, thrust reversers; under-wing repair, overhaul, servicing and 
maintenance services for all kinds of aerospace vehicle systems, propulsion units, equipment and parts for aeronautical 
and space vehicles; advice relating to determining and selecting plant equipment in the field of the repair, servicing, 
overhaul, upgrading, maintenance of systems, equipment and parts for aeronautical and space vehicles; on-line round-
the-clock assistance provided seven days a week for the repair, overhaul, restoration, servicing, maintenance and routine 
replacement for motors, propulsion units, systems, equipment and parts for space craft and aeronautical vehicles; 
technical assistance and advice relating to maintenance, repair, servicing of aircraft and component parts thereof, 
including aircraft engine pods, jet engines, thrusters or thrust reversers; advisory services relating to the repair, 
servicing, overhaul, upgrading, under-wing maintenance of all kinds of aircraft engines, systems, equipment and parts; 
rental of apparatus and tools in the field of the repair, upgrading, servicing, overhaul, maintenance of systems, equipment 
and parts for aeronautical and space vehicles, and particularly industrial endoscopy apparatus.

Cl.38;Provision of access to databases; transmission of information contained in a data bank and/or on a server via 
Internet and/or intranet access.

Cl.41;Training; practical training (demonstration); information relating to training; organization and conducting of 
training workshops and seminars on information technology, software and computer systems; training in the use of 
industrial endoscopy apparatus and software and databases; arranging and conducting of internships, colloquiums, 
seminars, conferences, symposiums, conventions.

Cl.42;Technical, scientific and industrial research; engineering; research and development (services of engineers) in 
the field of air and space travel; services of engineers regarding evaluations, estimates and research in connection with 
the technologies used in systems, equipment and parts for aeronautical and space vehicles; technical advice in the 
aeronautical field (services of engineers); technical consulting services concerning the methodology for use in 
connection with repair, servicing, overhaul, maintenance, upgrading of propulsion units, systems, equipment and parts 
for aeronautical and space vehicles; machine and material testing; monitoring and inspection services for aircraft 
engines, systems, equipment and parts; design and development of software and computer programming; analysis, 
expert appraisal and processing of recorded data acquired during testing of systems, equipment and parts of aeronautical
and space vehicles; acquisition and unloading of aircraft flight data; analysis, expertise and processing services for the 
acquisition of data recorded during the operation of aircraft engines, systems, equipment and parts; studies and technical 
projects in connection with aeronautical vehicles and their components, including motors and engines, aircraft engine 
pods, reactors, thruster units or reversers, aeronautical vehicles.
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Priority claimed from 01/09/2014; Application No. : UK00003070666 ;United Kingdom 

3313020    09/09/2014
[International Registration No. : 1285322]
Etihad Airways
P.O. Box 35566, New Airport Road Abu Dhabi

Address for service in India/Attorney address:
LALL & SETHI
D-17, N.D.S.E.-II NEW DELHI-49

Proposed to be Used
IR DIVISION
Cl.35;Advertising; business management: business administration; office functions; business management and 
consultancy services relating to the development and operation of airports; advertising and promotion services in relation
to the sale and lease of retail space and rental of advertising space in and on land and buildings; tourism promotion 
services and marketing services relating to travel; business services including administration, consultancy, logistics, 
information and management; public relations; publicity and publication of publicity texts; the bringing together, for the 
benefit of others, of a variety of goods, namely perfumery, toiletries and cosmetics, candles, pharmacy goods, hardware 
and metal goods, cutlery, electrical domestic apparatus and appliances, computers, photographic, audio, and video 
equipment and accessories, optical goods and sunglasses, audio tapes, CDs, records, video tapes, digital versatile discs, 
telephones and mobile phones, jewellery, horological and chronometric goods, musical instruments, stationery, printed 
publications and printed matter, diaries and personal organisers, greeting cards, gift wrap and ribbons, furniture, 
furnishings and decorations, kitchenware, crystal, glassware, porcelain, and chinaware, brassware, ornaments, hair 
accessories, hampers, piece goods (fabrics and textiles), sewing accessories, bags made from canvas, straw, plastic, and 
PVC, bed and table linen, towels, leather and travel goods, clothing and clothing accessories, footwear, carpets and rugs, 
artwork, toys, games, playthings, and sporting goods, fitness equipment, equestrian goods, food and confectionery, 
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beverages, pets, tobacco and tobacco goods, smokers' requisites enabling customers to conveniently view and purchase 
those goods; the bringing together, for the benefit of others, of a variety of goods and service providers through an 
Internet website in the fields of hospitality, transport, telecommunications, entertainment, temporary accommodation and 
beauty care, enabling customers to conveniently view and order such goods and select service providers, by means of a 
virtual shopping mall; commercial administration of the licensing of the goods and services of others; business 
appraisals; commercial or industrial business assistance; import-export agency services; personnel recruitment; 
procurement services for others; presentation of goods on communication media for retail purposes; business research; 
compilation and systemization of information into computer databases; cost price analysis; business efficiency experts' 
services; payroll preparation; invoicing; administrative processing of purchase orders; secretarial services; management, 
organisation and supervision of promotional and incentive schemes all relating to aircraft and airline travel; customer 
incentive programs to promote the sale of products and services of others, including, arranging, conducting, managing 
loyalty reward programs and administering the benefits and rewards connected with these programs for others; 
promoting airlines, hotels, restaurants, food, beverages, resorts, spas, golf courses, sporting events, travel; provision of 
information, consultancy and advisory services in relation to all these services including provision of information on 
these services via global computer network.

Cl.39;Travel services; courier services; transport and delivery of goods and persons; travel agency booking services; 
sightseeing, tour and cruise arranging services; package holiday services; tourist information services; vehicle rental 
services; vehicle parking services; cargo storage and handling services; aircraft chartering services; airline services; 
passenger transport services; cargo transport services; limousine services; taxi services; flight reservations; arranging 
flights; air transport services; advice and consultancy services relating to airline services; travel booking agency 
services; travel booking, reservation or information services; booking and reservation services for holidays and tours; 
arranging of holiday transport; provision of warehouses including rental of warehouse storage space and storage of 
freight; provision of information, consultancy and advisory services in relation to all these services including provision of 
information on these services via global computer network.
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3313423    24/11/2015
[International Registration No. : 1285312]
Shanghai Chenguan Dairy Co., Ltd.
No. 2166 Wangyuan Road, Modern Agricultural Park, Fengxian District 201400 Shanghai City China

Address for service in India/Agents address:
RAHUL RAJPUT.
B-336, BHAI RANDHIR SINGH NAGAR, LUDHIANA - 141 004 PUNJAB.

Proposed to be Used
IR DIVISION
Cl.5;Medicines for human purposes; glucose for medical purposes; disinfectants for hygiene purposes; food for babies; 
insecticides; babies' diapers [napkins].

Cl.29;Charcuterie; food made from fish; fruit, preserved; crystallized fruits; vegetables, preserved; milk products; 
edible oils; fruit jellies; nuts, prepared.

Cl.30;Coffee; glucose for culinary purposes.
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3313974    24/07/2015
[International Registration No. : 1286006]
Midea Group Co., Ltd.
B26-28F, Midea Headquarter Building, No. 6 Midea Avenue, Beijiao, Shunde, Foshan Guangdong China

Proposed to be Used
IR DIVISION
Cl.7;Washing machines [laundry]; spin driers [not heated]; wringing machines for laundry; dry washer; dishwashers; 
kitchen machines, electric; fruit and vegetable juice extractor; fruit presses, electric, for household purposes; mixing 
machines; food processors, electric; household bean juice maker; juice grinder for food industrial purposes; 
compressors [machines]; compressed air machines; vacuum cleaners; garbage disposals; abandoned food processor.

Cl.9;Flashing lights [luminous signals]; electronic notice boards; traffic-light apparatus [signalling devices]; neon 
lights; optical lamp boxes; materials for electricity mains [wires, cables]; coils, electric; rheostats; fuse wire; converters, 
electric; switches, electric; plugs, sockets and other contacts [electric connections; connections, electric; time switches, 
automatic; light dimmers [regulators], electric; transducer; battery chargers; power converter; remote controller for 
household purposes.

Cl.11;Air conditioners; central air conditioners; refrigerators; freezers; refrigerating cabinets; heating display cabinets; 
refrigerating display cabinets; ice machines and apparatus; drinking water dispensers; water purifying apparatus and 
machines; air purifying apparatus and machines; dehumidifiers; humidifiers; electric fans; ceiling fans; ventilators; 
thermantidotes; electric hair drier; cooking utensils, electric; electric kettles; rice cookers; induction cookers (hobs); 
commercial induction cookers; microwave ovens [cooking apparatus]; microwave ovens for industrial purposes; 
pressure cookers [autoclaves], electric; autoclaves [electric pressure cookers]; bread baking machines; roasting 
apparatus; electric coffee kettles; electric steamer; electric saucepan; cooking apparatus and installations; gas stoves; 
gas furnaces; kitchen ranges [ovens]; fireplace; hot plate; ovens; extractor hoods for kitchen; exhaust fans for kitchen; 
tableware disinfection cabinets; sterilized cupboard; electric deep fryer; roasting apparatus; electric coffee machines; 
electric iron pans; solar cookers; rotisseries; disinfectant apparatus; water filtering apparatus; water heater for shower; 
bathroom warmer; showers; heating equipments; gas water heaters; electric water heaters; natural gas water heaters; 
solar water heaters; air source heat pump water heater; faucets for pipes; fountains; heating installations; parts of 
sanitary installations, namely, pipes; radiators [heating]; electric heaters; warmers; bed-warmers; electric laundry dryers; 
fabric steamers; lighting apparatus and installations; electric lamps; street lamps; stage lamps' and lanterns; projector 
lamps; automobile lamps; ceiling lights; pendant lamps; table lights; floor lamps; wall lamps; kitchen lamps; overhead 
light; chandeliers; safety lamps; searchlights; fluorescent tubes; floodlight; light-emitting diodes [LED] lighting apparatus.

Cl.21;Stew-pans; frying pans; pot lids; cooking pots; non-electric slow cookers; pans of iron, non-electric; autoclaves 
[pressure cookers], non-electric; kitchen utensils; cooking utensils, non-electric; cups of paper or plastic; porcelain 
enamel plastic utensils, including basins, bowls, plates, pots and cups; ceramics for household purposes; tea sets; 
liqueur sets; coffee grinders, hand-operated; coffeepots, non-electric; clearing utensils; containers for household or 
kitchen use; heat-insulated containers; toothbrushes, electric.
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Priority claimed from 09/09/2014; Application No. : 1645888 ;Australia 

3313995    19/12/2014
[International Registration No. : 1285979]
Australasian Conference Association Limited
148 Fox Valley Road Wahroonga NSW 2076 Australia

Proposed to be Used
IR DIVISION
Cl.29;Soup, bouillon, stock and broth and preparations for the foregoing; preserved, dried, frozen, processed and 
cooked fruits and vegetables; pickles; garlic paste for culinary purposes; garlic preserves; preserved garlic; jellies, jams; 
compotes; snack foods in this class; prepared and semi-prepared meals; cooked, dried, frozen or preserved meals 
prepared from meat, fish, poultry, game, fruits and vegetables or meat, fish, poultry or game substitutes; meat, fish, 
poultry and game or substitutes therefor; meat extracts and substitutes therefor; milk and milk products; dairy products; 
milk based beverages; butter, cheese and yoghurt; dairy substitutes; milk substitutes; soy based beverages including soy
milk; edible oils and fats; dips and spreads including hummus and tapenades; falafel and falafel mixes; nut products; 
prepared nuts; nut meat; nut extracts; roasted nuts; flavoured nuts; nut based foods containing cereals; malted nut 
powder; whey; tofu; products made from tofu; preserved soy beans and products made from preserved soy beans; 
burger patties; baked beans; bean curd and preparations made wholly or principally of bean curd; eggs and egg 
products; tomato juice for cooking; tomato puree; juice for cooking; protein for use as a food additive for human 
consumption; textured vegetable protein; soy protein for use as a food additive; pulses; dried lentils; frozen fruit 
desserts.

Cl.30;Flour, cereals and preparations made from cereals; breakfast cereals; muesli; corn flakes; wheat flakes; oat 
flakes; grain and grain products; bread; pastry and pastry products; biscuits; cookies; crackers; cakes; preparations for 
making cakes; rice and rice based products including rice cakes and rice milk (not being milk substitute); pasta and pasta 
based products; noodles; semolina; tapioca; sago; snack foods in this class; prepared and semi-prepared meals in this 
class; coffee and coffee substitutes; coffee-based beverages; tea and tea substitutes; tea-based beverages; cocoa and 
cocoa substitutes; cocoa-based beverages; cereal based beverages; dairy substitutes in this class being milk beverages 
and milk products derived from plant sources; sugar; sweeteners; honey; treacle; golden syrup; confectionery; chocolate 
and chocolate-based beverages; ice; ices; ice cream and frozen confections; frozen yoghurt; puddings; muesli desserts; 
mousse desserts; ice desserts; ice cream desserts; frozen desserts; custard and custard powder; yeast and yeast 
extracts; yeast spreads; baking-powder; salt; condiments; mustard; vinegar; sauces; marinades and marinade mixes; 
salad dressings; mayonnaise; aioli; garlic puree; spices and curry pastes; gravy; malt extract for food; seasonings other 
than essential oils; flavourings other than essential oils; preserved herbs; soy bean paste; soy flour; almond paste; bean 
meal; vanilla and vanilla substitutes; sauces including fruit sauces.
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3314079    21/12/2015
[International Registration No. : 1286402]
Jagotec AG
Eptingerstrasse 61 CH-4132 Muttenz Switzerland

Proposed to be Used
IR DIVISION
Cl.5;Pharmaceutical and veterinary preparations; carriers for pharmaceutical preparations, veterinary preparations, 
preparations for health care, medicinal infusions.

Cl.10;Inhalers and parts and fittings therefor.

Cl.42;Medical, surgical, veterinary, scientific and industrial research and development services; product development, 
design and engineering services; custom design of medical goods made to the order and specification of others.

8151



Trade Marks Journal No: 1820 ,   23/10/2017           Class 99 
 

Priority claimed from 22/01/2015; Application No. : 201500938 ;Norway 

3314137    21/07/2015
[International Registration No. : 1286067]
Zaptec IP AS
PO Box 8109 N-4068 Stavanger Norway

Proposed to be Used
IR DIVISION
Cl.7;Machines and drills for drilling; machines, machine coupling and transmission components (except for land 
vehicles).

Cl.9;Apparatus and instruments for conducting, switching, transforming, accumulating, regulating or controlling 
electricity; transformers; printed circuit boards, battery chargers, satellite navigators, satellites for scientific use of power 
electronics, current transducers; dynamometers (power meters); power distribution or control machines and apparatus, 
devices for transmission of power.

Cl.12;Parts and accessories of electric vehicles, couplings and transmission components for land vehicles.

Cl.37;Maintenance and repair of transformers, printed circuit boards, battery chargers, satellite navigators, current 
transducers, dynamometers [power meters] and parts and accessories for all the aforementioned goods and for electric 
vehicles; maintenance and repair of solutions for power transmission, machines, machine coupling and transmission 
components (except for land vehicles); maintenance and repair of machines and drills for drilling; information and advice 
relating to all the aforesaid services.

Cl.42;Engineering (technical expertise) related to the development of transformers, printed circuit boards, battery 
chargers, satellite navigators, power electronics, power converters, dynamometers [power meters], solutions for power 
transmission, machines, machine coupling and transmission components (except for land vehicles), machines and drills 
for drilling and parts and accessories for electric vehicles; design of printed circuit boards, transformers, battery 
chargers, satellite navigators, power electronics, power converters, dynamometers [power meters], solutions for power 
transmission, machines, machine coupling and transmission components (except for land vehicles), machines and drills 
for drilling and of parts and accessories for electric vehicles and transformers; technical inspection and testing of parts 
and accessories for electric vehicles and transformers, printed circuit boards, battery chargers, satellite navigators, 
power electronics, power converters, dynamometers [power meters]; design of solutions for power transmission; 
information and advisory services relating to the aforesaid services.
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Priority claimed from 11/02/2015; Application No. : 013615117 ;European Union 

3315007    02/07/2015
[International Registration No. : 1286028]
ASOS plc
Second Floor, Greater London House, Hampstead Road London NW1 7FB United Kingdom

Proposed to be Used
IR DIVISION
Cl.9;Computer software; downloadable computer software; computer software for the collection, editing, organising, 
modifying, transmission, storage and sharing of data and information; computer software to enable uploading, 
downloading, accessing, posting, displaying, tagging, blogging, streaming, linking, sharing or otherwise providing 
electronic media or information via computer and communication networks; computer software for the reproduction, 
processing and streaming of audio, video and multimedia content; computer software for controlling the operation of 
audio and video devices and for viewing, searching and/or playing audio, video, television, movies, photographs and 
other digital images, and other multimedia content; communication software; application software; apps; interactive 
computer software; electronic mail and messaging software; computer peripheral devices; digital electronic devices for 
recording, organising, transmitting, receiving, manipulating, playing and reviewing, text, data, image, audio and video 
files; computer programs for accessing, browsing and searching online databases and the Internet; electronic 
publications (downloadable); mobile digital electronic devices for the sending and receiving of telephone calls, sms and 
mms messages, instant messages, faxes, electronic mail, and other digital data; handheld digital electronic devices for 
the sending and receiving of telephone calls, sms and mms messages, instant messages, faxes, electronic mail, and other
digital data; mobile telecommunication apparatus; downloadable publications; downloadable electronic publications 
(downloadable); near field communication apparatus; sunglasses; spectacles; eyewear; spectacle cases; chains, 
eyeglass and eyeglass frames; eyeshades; lenses; mobile phone cases; mobile phone holders; headphones; application 
software; DVDs; CDs; Mp3 players; parts and fittings for the aforesaid goods.

Cl.16;Paper, cardboard; cardboard boxes; printed matter; stationery; adhesives for stationery or household purposes; 
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instructional and teaching material (except apparatus); plastic materials for packaging; plastic film for packaging; 
packaging materials; packaging tape; packaging containers of card; cardboard materials for packaging; packaging 
containers of paper; paper gift wrapping ribbons; bubble packs for packaging; packaging bags of paper; paper 
packaging; gift packaging; envelopes; packaging envelopes made of paper; printed publications; magazines; leaflets; 
books; brochures; newspapers; catalogues; calendars; notebooks; address books.

Cl.35;Advertising; business management; business administration; office functions; organisation, operation and 
supervision of loyalty schemes and incentive schemes; organisation, operation and supervision of sales incentive 
schemes; on-line administration and supervision of discount, special offer and gift voucher schemes; organisation, 
operation and supervision of loyalty and incentive schemes via the internet and mobile devices; loyalty card services; 
advertising, marketing and promotional services; dissemination of advertising and promotional materials; direct mail 
advertising services; on-line advertising on a computer network; market research and marketing services; business 
information; advisory services for business management; rental of advertising space; presentation of goods on 
communication media, for retail purposes; public relations; commercial information and advice for consumers; sales 
promotion for others; distribution of samples; accounting; commercial administration of the licensing of the goods and 
services of others; payroll preparation; retail and online retail services for, and the bringing together, for the benefit of 
others, of a variety of goods, namely, perfumery, toiletries and cosmetics, bathing and personal cleansing and care 
products, make-up, lip stick, lip gloss, nail polish, bronzers, foundation (cosmetic), eye pencils, mascara, shampoo, 
conditioner, hair spray, hair lotions, hair mousse, cosmetic glitter sprays, shower gels, bath oils, eau de toilette, eau de 
parfum, emery boards, candles, hardware and key rings, small items of metal, nail scissors made of metal, metal emery 
boards, tweezers, eyelash curlers, curling tongs, hair straighteners, hair curlers, sunglasses, spectacles, eyewear, 
spectacle cases, chains and eyeglass frames, eyeshades, lenses, mobile phone cases, mobile phone holders, 
headphones, application software, DVDs, CDs, Mp3 players, lighting equipment and fixtures, jewellery, watches, 
horological and chronometric goods, bracelets, rings, necklaces, brooches, costume jewellery, chokers, paper, 
cardboard, gift wrapping, books, brochures, magazines, newspapers, stationery, notebooks, calendars, address books, 
notepaper, gift wrapping ribbons, envelopes, furniture, furnishings and decorations, kitchenware, domestic utensils, 
crystal, glassware, porcelain and chinaware, brassware, ornaments, hair accessories, hampers, piece goods, sewing 
accessories, bags made from canvas, straw, plastic and PVC, bed and table linen, towels, leather goods, bags, luggage, 
hand bags, clutch bags, shoulder bags, purses, wallets, clothing, footwear, headgear, belts (clothing), hats, scarves, 
gloves, bum bags, legwarmers, stockings, socks, hosiery, rucksacks, muffs, ear muffs, collars, lingerie, underwear, pants, 
pyjamas, swimwear, bathing suits, bikinis, women's clothing, men's clothing, children's clothing, skirts, dresses, blouses, 
casual shirts, t-shirts, vests, camisoles, bodysuits, polo shirts, suits, trousers, jeans, tailored suits, tailored trousers, 
tailored shirts, tailored jackets, tailored dresses, casual trousers, shorts, hot pants, culottes, coats, tailored coats, jackets,
casual jackets, waterproof and weatherproof jackets, parkas, gilets, body warmers, stoles, jumpsuits, playsuits, 
sweatshirts, jumpers, cardigans, knitwear (clothing), shrugs, leggings, neckties, waistcoats, headbands, wristbands, 
heeled shoes, sandals, boots, trainers, shoes, leather shoes, slippers, caps, berets, parasols, umbrellas, carpets and 
rugs, artwork, toys (including novelty toys), games, playthings, decorations, food and confectionery, non-alcoholic and 
alcoholic beverages, enabling customers to conveniently view and purchase these goods from an Internet web site or by 
means of telecommunications or by means of a global network or by mail order catalogue; online market place services; 
provision of business information featuring the goods and services of others via a searchable database over a global 
computer network; provision of information to customers and advice or assistance in the selection of goods brought 
together as above; information, advisory and consultancy services relating to the aforesaid services; maintaining lists of 
wedding presents for selection by others.

Cl.36;Insurance; financial affairs; monetary affairs; charitable collections; charitable fund raising; cheque verification; 
discount card and online discount code services; credit card services; charge card services; debit card services; 
electronic funds transfer; financial information; financial sponsorship; fundraising and sponsorship; financing services; 
issuing of tokens, coupons and vouchers of value, including voucher codes for use online; issuing of vouchers or 
voucher code for use online for use as money; electronic payment services; payment administration services; automated 
payment of accounts; payment processing services; issuing stored value cards; provision of financing to emerging and 
start-up companies and venture capital services; online trading services.

Cl.38;Telecommunications; cable television broadcasting; television broadcasting; transmission and streaming of 
audio, visual and audio-visual content via computer networks, telecommunication networks, wireless networks, mobile 
networks, cellular networks, and wireless networks; streaming of audio material on the Internet; streaming of video 
material on the Internet; cellular telephone communication; communications via computer terminals; communications via 
fibre optic networks; communications via telecommunications networks; communications via wireless networks; 
computer aided transmission of messages and images; electronic bulletin board services [telecommunications services]; 
electronic mail; instant electronic messaging services; facsimile transmission; information about telecommunication; 
message sending; paging services [radio, telephone or other means of electronic communication]; providing access to 
databases; providing online forums, chat rooms, journals and blogs; providing on-line chat rooms for social networks; 
providing telecommunication channels for teleshopping and retail services; providing telecommunications connections 
to a global computer network; providing user access to global computer networks; radio broadcasting; satellite 
transmission; telecommunications routing and junction services; teleconferencing services; telegraph services; 
telephone services; telex services; transmission of digital files; transmission of greeting cards online; transmission of 
telegrams; videoconferencing services; voice mail services; wire service; wireless broadcasting; mobile 
telecommunications services; telecommunications portal services; Internet portal services; mobile telecommunications 
network services; fixed line telecommunication services; broadband services; Internet access services; webcasting 
services; email and text messaging services; communications services for accessing a database; providing access to 
computer databases; news agency services; transmission of electronic vouchers via mobile devices and the internet; 
transmission, caching, accessing, receiving, downloading, streaming, broadcasting, sharing, displaying, formatting, 
mirroring and/or transferring of text, images, audio, video, data and/or digital content via computer networks, the Internet, 
wireless communication networks, DSL, cable networks, digital download, digital streaming, video-on-demand, near-
video-on-demand, TV, satellite, podcasts, vodcasts, telephone, mobile telephone, electronic data transfer or radio; 
provision of online chat rooms for social networking; providing online chatrooms for social networking; of social 
networks; peer-to-peer network computer services, namely, electronic transmission of audio, video and other data and 
documents among computers; voice over internet protocol (VOIP) services; information, advisory and consultancy 
services relating to all the aforesaid services.
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Cl.39;Transport; packaging and storage of goods; transport and delivery of goods; delivery services; message 
delivery; packaging of goods; storage; storage information; transport reservation; transportation information; distribution 
services; gift wrapping.

Cl.41;Education; providing of training; entertainment; cultural activities; academies [education]; arranging and 
conducting of concerts; organisation of seminars and conferences; arranging and conducting of workshops [training]; 
arranging of beauty contests; education information; consultation services relating to the publication of magazines; 
electronic desktop publishing; entertainer services; entertainment information; film production, other than advertising 
films; game services provided on-line from a computer network; instruction in relation to beauty and fashion comprising 
guidance, ideas, tips and insights connected to style, fashion, beauty and cosmetics; news reporting services; night 
clubs; operating online electronic publications; organisation of competitions; organisation of fashion shows; organisation
of parties, festivals and entertainment events; photography; photographic reporting and photographic journalism; 
presentation of live performances; production of radio and television programmes; providing on-line electronic 
publications, not downloadable; providing recreation facilities; publication of books; publication of electronic books and 
journals on-line; publication services relating to electronic magazines; publication of web magazines; publication of 
books, texts, newspapers, magazines and other printed matter; on-line library services, namely, providing electronic 
library services which feature newspapers, magazines, photographs and pictures via an online computer network; library 
services related to data stored and retrieved by electronic means; publication of texts, other than publicity texts; radio 
entertainment; publishing, editing and production of audio-visual programmes; publishing services for books, magazines 
and newspapers; recreation information; providing news in the nature of current events reporting; television production 
services, television programming services; television production and television programming services provided via 
streaming on the Internet entertainment club services; discotheque services; presentation of live performances; 
education services relating to fashion; provision of training in the field of fashion; model agency services; provision of 
models; model teaching, tuition and training; provision of modelling studios; production and distribution services in the 
field of sound and/or visual recordings and entertainment; music publishing services; recording studio services; artist 
management (term considered too vague by the International Bureau - rule 13.2.b) of the Common Regulations); 
electronic games provided by means of the Internet (non-downloadable); showing of cinematic films and videos; 
production and showing of films, sound and video recordings via computer networks, the Internet, wireless 
communication networks, DSL, cable networks, digital download, digital streaming, video-on-demand, near-video-on-
demand, TV, satellite, podcasts, vodcasts, telephone, mobile telephone, electronic data transfer or radio; on-line content 
via computer networks, the Internet, wireless communication networks, DSL, cable networks, digital download, digital 
streaming, video-on-demand, near-video-on-demand, TV, satellite, podcasts, vodcasts, telephone, mobile telephone, 
electronic data transfer or radio; production of podcasts and vodcasts; online entertainment and on-demand delivery of 
movies, television programming and other video content over public and private computer networks; booking of 
entertainment; organisation of competitions, contest, awards and cultural events; arranging of award ceremonies; 
information, advisory and consultancy services relating to the aforesaid.

Cl.42;Scientific and technological services and research and design relating thereto; industrial analysis and research 
services; design and development of computer hardware and software; software research; installation and customisation 
of computer applications software; updating and maintenance of computer software; troubleshooting of computer 
hardware and software problems; conducting feasibility studies relating to computer software; programming of data 
processing equipment; project studies relating to software; testing of computing equipment; technical assessments 
relating to design; maintaining websites; application service provider (ASP); application service provider (ASP) featuring 
software for receiving, transmitting and displaying vouchers and receiving and transmitting data for the purchase of 
goods and services; application service provider (ASP) featuring software for providing consumers with information 
regarding discounts, vouchers and special offers for the goods or services of others; application service provider 
services regarding social networking software; hosting of weblogs (blogs); application service provider (ASP) featuring 
software to enable or facilitate the uploading, downloading, streaming, posting, displaying, blogging, linking, sharing or 
otherwise providing electronic media or information over communication networks; computer services, namely, hosting 
an interactive website featuring technology that allows users to manage their online photograph and social networking 
accounts; file sharing services, namely, hosting a website featuring technology enabling users to upload and download 
electronic files; computer services, namely, creating virtual communities for registered users to participate in discussions 
and engage in social and community networking; hosting of digital content online; hosting customised webpages for 
charitable fundraising through the donation of money and gifts; brochure design; design consultation; design of clothing; 
design of fashion accessories; design of jewellery; fashion design; fashion design consulting services; hosting and 
maintaining websites on the Internet; design, creation, hosting and maintenance of websites for others; product design; 
retail design services; styling; programming of multimedia equipment; providing temporary use of non-downloadable 
software applications; providing temporary use of non-downloadable software applications for social networking, 
creating a virtual community, and transmission of audio, video, photographic images, text, graphics and data; computer 
services in the nature of customised web pages featuring user-defined or specified information, personal profiles, audio, 
video, photographic images, text, graphics and data; hosting an online website community for registered users to share 
information, photos, audio and video content about themselves, their likes and dislikes and daily activities, to get 
feedback from their peers, to form virtual communities, and to engage in social networking; hosting weblogs (blogs) for 
entertainment purposes; hosting of digital content, namely, on-line journals and blogs; information, services.

Cl.45;Personal background services; dating services provided through social networking; personal shopper services 
for others; wedding shopper services for others; providing wedding officiant services; planning and arranging of wedding 
ceremonies; licensing of Intellectual Property; rental and hire of clothing; online social networking services; online social 
networking services accessible via a website; information, advisory and consultancy services relating to all the aforesaid 
services.
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3315050    13/08/2015
[International Registration No. : 1286034]
Microsoft Corporation
One Microsoft Way Redmond WA 98052-6399 United States of America

Proposed to be Used
IR DIVISION
Cl.9;Computer programs for accessing internet, computer networks and global communication networks; computer 
software for accessing a search engine; computer software for providing access to a search engine; computer programs 
for transmitting and receiving graphics, audio, video, and other data from a remote computer network and for accessing 
global communications networks; computer programs for accessing interactive games and on-line shopping services; 
computer programs for accessing information in a wide variety of fields including news, entertainment, weather, finance, 
automobiles, fitness, health, real estate, shopping, fashion, music, travel, investments, sports, computers, parenting, and 
general reference information; computer software for providing a graphical user interface to wireless communications 
devices.

Cl.38;Streaming of audio and video on the Internet; video on demand transmission services; electronic on-line services 
providing a communications link to global interactive networks for the transfer and transmission of images, music, 
games; providing access to web sites of others by means of a global communication network; providing access to 
computer databases, advertisements and web sites of others in various fields by means of a global communications 
network.

Cl.41;Providing entertainment services, namely providing online computer games, online electronic games and online 
video games; providing entertainment services, namely providing websites featuring information in the fields of 
entertainment, music, movies, video, games, news, and sports; providing information over computernetworks and global 
communication networks in the fields of entertainment, music, and interactive games, movies, and sports; providing 
interactive on-line computer games.
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Cl.42;Computer services, namely, creating indexes of information, sites and other resources available on computer 
networks for others; providing temporary use of non-downloadable software for providing access to a search engine; 
providing temporary use of non-downloadable software for transmitting and receiving graphics, audio, video and other 
data from a remote computer network and for accessing global communication networks; providing temporary use of 
non-downloadable software for accessing interactive games and on-line shopping services; providing temporary use of 
non-downloadable software for transmitting and receiving graphics, audio, video and other data from a remote computer 
network and for accessing global communication networks; providing temporary use of non-downloadable software for 
accessing information in a wide variety of fields including news, entertainment, weather, finance, automobiles, shopping, 
fitness, health, real estate, fashion, music, travel, investments, sports, computers, parenting, and general reference 
information; providing access to non-downloadable computer software.
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3315096    01/12/2015
[International Registration No. : 1285561]
AESTHETIX ERA B.V.
Johan Enschedeweg 19 NL-1422 DR Uithoorn

Address for service in India/Attorney address:
K & S PARTNERS
515-B, Platinum Tower, 5th Floor, Sohna Road, Sector 47, Gurgaon - 122002, National Capital Region, India
Used Since :02/09/2015

IR DIVISION
Cl.5;Dietary supplements.

Cl.25;Clothing, footwear and headgear.

Cl.35;Retail services and online retail services including in the field of clothing and footwear.

8158



Trade Marks Journal No: 1820 ,   23/10/2017           Class 99 
 

Priority claimed from 08/10/2015; Application No. : 014650584 ;European Union 

3315136    16/10/2015
[International Registration No. : 1285678]
MODULOGREEN VERTICAL SOLUTIONS, LDA
Rua da Ferreira, Lugar da Lomba P-3140-072 Carapinheira Portugal

Proposed to be Used
IR DIVISION
Cl.20;Plastic modular flower-stands and racks, plant cultivation polymers, wood, composites.

Cl.37;Construction services, racks, flower stands and trays for plant cultivation installation and maintenance as vertical 
wall or plant partitions.

Cl.44;Landscape gardening services; landscape planning and design; plantation maintenance.
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Priority claimed from 19/05/2015; Application No. : 30 2015 039 399 ;Germany 

3315246    11/11/2015
[International Registration No. : 1285782]
Roche Diagnostics GmbH
Sandhofer Str. 116 68305 Mannheim Germany

Proposed to be Used
IR DIVISION
Cl.1;Chemical buffers for use with tissue dissecting instruments for scientific and research purposes.

Cl.5;Chemical, biochemical and biological reagents for use with tissue dissecting instruments for medical diagnostic 
and clinical diagnostic purposes.

Cl.9;Automated tissue dissection instruments; disposable, namely cutting blades for use with automated tissue 
dissection instruments; computer hardware and software for operation therewith; all aforesaid goods for use in the field 
of pathology, histology and molecular diagnostics for scientific and research purposes.

Cl.10;Automated tissue dissection instruments for use in analysis in the field of pathology, histology and molecular 
diagnostics for medical diagnostic and clinical-medical purposes.
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Priority claimed from 02/01/2015; Application No. : 154145665 ;France 

3315265    16/06/2015
[International Registration No. : 1285283]
LOUIS VUITTON MALLETIER
2 rue du Pont-Neuf F-75001 PARIS France

Address for service in India/Attorney address:
SUJATA CHAUDHRI IP ATTORNEYS
2106 Express Trade Towers 2, First Floor, B-36, Sector 132, Expressway, NOIDA 201303, Uttar Pradesh, India

Proposed to be Used
IR DIVISION
Cl.9;Spectacles, sunglasses; spectacle frames; spectacle lenses, contact lenses; optical instruments; cases for 
spectacles or for contact lenses; accessories for spectacles, sunglasses and other optical instruments; telephones, 
mobile telephones, smartphones, tablets, personal electronic assistants and MP3 players, accessories for telephones, 
mobile telephones, smartphones, tablets, PDAs and MP3 players, in particular hands-free kits for telephones, batteries, 
cases, casings, facings, chargers, straps or lanyards, earphones; bags, cases and sleeves for mobile telephones, 
telephone equipment, smartphones, tablets, computers, video cameras and photographic apparatus.

Cl.14;Jewelry goods (including fashion jewelry) particularly precious or semi-precious stones, pearls, rings, earrings, 
cuff links, bracelets, charms, brooches, chains, necklaces, pendants, key rings, tie pins, medallions, bag jewelry; jewelry 
boxes; trophies of precious metal; timepiece products, watches, wristwatches, watch bands, alarm clocks, chronometers, 
wall clocks, cases or presentation cases for timepieces.

Cl.18;Boxes of leather or imitation leather; traveling bags, traveling sets (leather goods), trunks and suitcases, garment 
bags for travel for clothing and shoes; unfitted vanity cases; backpacks, handbags; sports bags; clutches (evening 
handbags), attache cases and document holders of leather; wallets, purses, card cases (wallets), key cases (leather 
goods); parasols, umbrellas.
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Cl.25;Clothing, pullovers, vests, shirts, tee-shirts, trousers, jackets, suits, coats, raincoats, overcoats, parkas, skirts, 
dresses; pajamas, house coats, night shirts, dressing gowns; clothing accessories, especially hats, caps, bonnets, gloves
(clothing), neckties, belts, leather belts, scarf rings, scarves, pocket squares (clothing), scarves, shawls, stockings, 
socks, tights, suspenders, stoles; underwear, lingerie; bathing suits; footwear, slippers, boots and half-boots.
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3315266    11/08/2014
[International Registration No. : 1285279]
Rafferty's Garden Pty Limited
Building A, Level 1, 13 Compark Circuit MULGRAVE VIC 3170 Australia

Proposed to be Used
IR DIVISION
Cl.5;Infant and baby foods and beverages including infant formula; feeding preparations and formulas; dietetic 
substances adapted for medical use.

Cl.29;Meat, fish, poultry and game; seafood, preserved, dried, cooked or processed fruits; fruit sticks and bars; 
preserved, dried, cooked or processed vegetables including vegetable mixes; canned fruit and canned vegetables, frozen 
fruit and frozen vegetables; stir fry vegetables; beans; baked beans; dairy products; drinks made from dairy products; 
soups, broths and broth concentrates, consommes and soup preparations; frozen and shelf stable soups; sweet spreads, 
jams, marmalade; savoury spreads in this class, pickles, vegetable extract spreads; salads; meat, fish, poultry, fruit or 
vegetable based fillings in this class; snack foods consisting primarily of meat, fish, poultry, fruit or vegetables including 
frozen snack foods; prepared meals and constituents for meals prepared meals in a can consisting primarily of meat, fish, 
poultry, fruit or vegetables; prepared meals namely vegetable and carbohydrate mixes with or without sauces and/or 
flavourings; frozen prepared meals consisting predominantly of vegetables, meat, or seafood with or without sauces and 
seasonings; prepared meals namely dairy products or meat, poultry or seafood with or without sauces and flavourings; 
meat, chicken, seafood or vegetable stock; dips; microwaveable meals consisting primarily of meat, fish, poultry, fruit or 
vegetables; tomato paste; edible oils and fats; eggs; nuts and nut products all included in this class; yoghurt based 
drinks.

Cl.30;Rice, pasta, noodles and couscous; cereals and cereal preparations; meals made predominantly from rice, pasta 
or noodles; rice cakes; rice crackers; tea, coffee, cocoa; coffee essence, coffee extracts, mixtures of coffee and chicory, 
chicory and chicory mixtures, all for use as substitutes for coffee; non-medicated confectionery; pastries, cakes, biscuits, 
crackers, crispbread, bread, bread sticks; ices, ice cream; ice cream products, frozen confections, frozen yoghurt; 
desserts including chilled desserts, canned desserts, mousses, sorbets; pastry; flavoured fillings for desserts, cakes, 
pastries, biscuits and confectionery; sweet spreads, honey, treacle, maple syrup; savoury spreads in this class, yeast 
extract spreads, mustards, relishes; snack foods consisting primarily of pasta, rice or noodles or based on flour, bread or 
pastry; prepared meals and constituents for meals consisting primarily of pasta, rice or noodles or based on flour, bread 
or pastry; prepared meals in a can consisting primarily of pasta, rice or noodles or based on flour, bread or pastry; 
chocolate; sauces, ketchup, tomato sauce, soy sauce, chilli sauce, oyster sauce; simmer sauces; stirfry sauces; sauces 
in a pouch; pizza, pizza bases; sauces for pizza; sauces for pasta and rice; salad dressing; mayonnaise; dipping sauces; 
condiments in the form of dips; spices; seasonings, marinades, condiments; chocolate and sauce dessert toppings; 
flavourings (other than essential oils) for adding to food and/or beverages; salsa; prepared entrees and meals including 
spring rolls, curry puffs, dim sims, samosa, wontons, wonton skins; capers; cooking sauces; microwavable meals; frozen 
prepared meals consisting predominately of noodles or rice with or without sauces and seasonings, chutney; pasta 
sauces made predominately from foods in this class.

Cl.32;Fruit drinks and fruit juices; vegetable drinks and vegetable juices; fruit flavoured drinks; vegetable flavoured 
drinks; mineral and aerated waters.
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3315557    26/11/2015
[International Registration No. : 1285546]
Haerbin Yangguofu Hotpot Food and Beverages Services Co., Ltd.
Fendou Street, Binzhou Town, Bin County Heilongjiang Province China

Proposed to be Used
IR DIVISION
Cl.35;Publicity; advertising; commercial administration of the licensing of the goods and services of others; business 
management of hotels; marketing; personnel management consultancy; relocation services for businesses; typing; 
accounting; retail or wholesale services for pharmaceutical, veterinary and sanitary preparations and medical supplies.

Cl.43;Cafés; cafeterias; boarding houses; hotels; restaurants; hotel reservations; snack-bars; bar services.
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3315757    26/11/2015
[International Registration No. : 1286197]
BEIJING 58 INFORMATION TECHNOLOGY CO, LTD.
Block E, The North American International Business Center, Y1 108, Beiyuan Road, Chaoyang District Beijing China

Proposed to be Used
IR DIVISION
Cl.9;Computer programs (downloadable software); network communication equipment; computer software (recorded); 
electronic agendas; automatic measuring instruments; electronic notice boards; electronic notice boards; video 
telephones; radiotelephone sets; cameras.

Cl.35;Advertising; advertising agencies; on-line advertising on a computer network; presentation of goods on 
communication media, for retail purposes; layout services for advertising purposes; commercial commercial information 
agencies; marketing studies; business investigations; import-export agencies; sales promotion for others.

Cl.38;Radio broadcasting; communications by computer terminals; computer aided transmission of messages and 
images; electronic mail; information about telecommunication; electronic bulletin board services (telecommunications 
services); communications by telephone; providing telecommunications connections to a global computer network; 
teleconferencing services; providing user access to global computer networks.

Cl.42;Computer programming; computer software design; updating of computer software; computer system design; 
conversion of data or documents from physical to electronic media; creating and maintaining computer websites for 
others; industrial design; packaging design; scientific project studies; research and development for others.
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Priority claimed from 29/07/2015; Application No. : 302015000039524 ;Italy 

3316187    10/08/2015
[International Registration No. : 1285935]
C.M.T. Compagnia Manifatture Tessili S.r.l. (abbreviated to C.M.T. S.r.l.)
Piazzetta Matilde Serao, 7 I-80132 NAPOLI (NA) Italy

Proposed to be Used
IR DIVISION
Cl.9;Eyeglasses; sunglasses; frames, holders, chains, cords and cases for eyeglasses and sunglasses; protective 
helmets; helmets for motorcyclists; bags, cases and sleeves specially adapted for holding or carrying mobile phones, 
computers, laptop computers, MP3 players, personal digital assistants, tablets, cameras and video cameras; straps and 
chains for mobile phones, cameras and MP3 players; USB flash drives.

Cl.14;Earrings; bracelets; necklaces; rings; anklets; pendants; brooches; jewellery chains; boxes of precious metal; 
jewellery cases; wristwatches; alarm clocks; chronometers; straps for watches; chains for watches; watch cases; key 
rings (trinkets or fobs); key rings of precious metal; ornamental pins; ornaments (jewellery).

Cl.18;Bags; shoulder bags; handbags; boston bags; waist packs; sling bags for carrying infants; shopping bags; duffle 
bags; tote bags; evening handbags; clutch bags; wallets; purses; leather credit card cases and holders; business card 
cases; travelling cases of leather; shoe bags for travel; briefcases; attaché cases; pouches of leather; carrying cases 
made of leather; school bags and satchels; suitcases; travelling trunks; sports bags; bags and holdalls for sports 
clothing; garment bags for travel; key cases made of leather; backpacks; rucksacks; carry-on bags; vanity cases sold 
empty; shaving bags sold empty; beach bags; umbrellas; parasols; walking sticks.

Cl.25;Clothing for men, women and children; pullover; cardigans; sweaters; jumpers; jackets; swimwear; pareos; 
blouses; sweat pants; sweat shirts; shirts; polo shirts; trousers; jeans; waistcoats; skirts; shorts; T-shirts; evening 
gowns; dresses; women's dresses; men's suits; women's suits; coats; half coats; raincoats; anoraks; down jackets; 
overcoats; fur coats and fur jackets; tracksuits; overalls; underwear; bathrobes; vests; night gowns; dressing gowns; 
pajamas; hosiery and panty hoses; tights; stockings; socks; leg warmers; foulards; capes; ponchos; shawls; scarves; 
neckties; gloves being clothing; belts for clothing; braces and suspenders for clothing; hats and caps; shoes; rain boots 
and rain shoes; gymnastic shoes; training shoes; half-boots; boots; sandals; slippers; flip-flops; clogs; walking shoes; 
sneakers; insoles for footwear. 
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3316521    14/10/2015
[International Registration No. : 1286456]
Microsoft Corporation
One Microsoft Way Redmond, WA 98052 United States of America

Proposed to be Used
IR DIVISION
Cl.9;Computer software to assist a user in operating a computerized handheld device; computer software for initiating 
and receiving telephone calls, and for accessing, storing, retrieving, managing, processing and using information; 
computer software for voice recognition, processing voice commands and converting between speech and text; computer
software for creating, sending, receiving and managing voicemail and email; computer software for scheduling and 
managing appointments, reminders, events and calendar entries on an electronic calendar; computer software for 
operating audio-visual information; computer software for processing and managing mapping and directional 
information; computer software for use in note-taking, namely, computer software for recording and organizing audio 
information in electronic form; computer software for personal information management; computer software for 
organizing and accessing phone numbers, addresses, and other personal contact information; computer software for 
accessing, browsing and searching online databases; computer software for providing consumer resources for 
searching, locating, rating, evaluating and providing directions for the purchase, consumption and use of a wide range of 
consumer products, services, and information over a global communications network and using any connected access 
mode in any format, namely, mobile communication devices, desktop internet, email, voice or social media channels; 
computer software for global positioning and for providing travel directions; computer software for enabling hands-free 
use of a mobile phone through voice recognition; computer software for making travel arrangements; computer software 
to assist in making reservations at hotels and restaurants; computer software for providing weather information.

Cl.42;Computer services, namely, assisting others with the implementation, use and operation of computer hardware, 
computer software, and consumer electronics; provision of search engines for the Internet, for obtaining data via the 
internet and other electronic communications networks; creating indexes of online information, sites and other resources 
available on global computer networks for others; providing customized computer searching services, namely, searching 
and retrieving information at the user's specific request via the internet; information, advisory and consultancy services 
relating to all the aforesaid; providing weather information.
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Priority claimed from 20/01/2015; Application No. : 15 4 149 912 ;France 

3316523    20/07/2015
[International Registration No. : 1286483]
Safran Aircraft Engines 
2, boulevard du Général Martial Valin F-75015 PARIS FR

Proposed to be Used
IR DIVISION
Cl.7;Compressors; heat exchangers (parts of motors and engines other than for land vehicles); pumps, fluid pumps, 
turbo pumps and valves for fluids, hydrazine thrusters, bi-propellant thrusters, propellers with power increased by 
catalysis; machine coupling and transmission and propulsion components (other than for land vehicles), all types of 
motors and engines for stationary or mobile installations (other than for land vehicles), namely gas turbine engines, 
thermal, electrothermal, jet, nuclear energy, combined propulsion and rocket propulsion motors andengines; ion 
thrusters, electric thrusters, plasma thrusters, plasma sources, namely machines for depositing coating or for soldering 
such as metallization machines, welding robots; arc thrusters; ejector units for aircraft engines; engine pods and thrust 
reversers for aircraft engines; component parts of these machines, pumps, motors and engines, thrusters, ejector units, 
aircraft engine pods and thrust reversers.

Cl.35;Assistance in the management and operation of industrial or commercial companies possessing an aircraft fleet; 
advisory services relating to business management of a fleet comprising engines, systems, equipment and parts of 
aircraft; advisory services relating to the commercial and administrative management of the repair, overhaul, servicing, 
upgrading and maintenance of engines, systems, equipment and parts of aircraft; commercial consulting services with 
regard to the definition and selection of tooling in the field of the repair, overhaul, servicing, upgrading, maintenance of 
engines, systems, equipment and parts of aircraft; administrative and commercial management of replacement equipment 
for users of engines, systems, equipment and parts of aircraft; data compilation and statistical studies relating to the 
management of an aircraft engine fleet; compilation of information into computer databases; management and 
compilation of databases; analysis, collection, systematization, management, processing of data; exploitation of 
commercial data; exploitation of commercial data banks; provision (preparation) of statistical data.

Cl.37;Repair, servicing, maintenance, reconditioning of engines, engine pods, thrust reversers, aircraft ejection 
assemblies; repair of electric and electronic apparatus, instruments, systems, hardware and equipment for use in the 
aeronautical field; assistance by all telecommunication and computer means 7 days a week and 24 hours a day relating to 
the reconditioning and standard exchange of engines and/or engine modules used in the field of aeronautics.

Cl.42;Technical advice in the aeronautical field (services of engineers); operational engineering services for airline 
companies; advisory services concerning the methodologies to be used for the repair, overhaul, servicing, 
standardization and maintenance of aircraft engines, systems, equipment and parts; testing of machines; testing of 
materials; monitoring and inspection services for aircraft engines, systems, equipment and parts; acquisition and 
unloading of aircraft flight data; analysis, expertise and processing services for the acquisition of data recorded during 
the operation of aircraft engines, systems, equipment and parts; design and development of software and computer 
programming; electronic data storage.
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Priority claimed from 01/12/2015; Application No. : 2015-117741 ;Japan 

3316557    04/12/2015
[International Registration No. : 1287579]
APPRESSO K.K.
1-20-10 Sekiguchi, Bunkyo-ku Tokyo 112-0014 Japan

Proposed to be Used
IR DIVISION
Cl.9;Computer software; downloadable computer software for use in connection with data processing and conversion.

Cl.42;Data conversion of electronic information using computers; consulting services relating to data conversion of 
electronic information using computers; conversion of data or documents from physical to electronic media; designing, 
programming or maintaining computer software; providing and rental of non-downloadable computer programs for 
conversion of electronic data using computers; rental of computers; rental of computer software; providing computer 
non-downloadable programs; computer time-sharing services to computer database via the Internet.
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Priority claimed from 24/08/2015; Application No. : 2015-080634 ;Japan 

3317226    02/10/2015
[International Registration No. : 1286668]
Tonen General Sekiyu Kabushiki Kaisha (TonenGeneral Sekiyu K.K.)
8-15, Kohnan 1-chome, Minato-ku Tokyo 108-8005 Japan

Proposed to be Used
IR DIVISION
Cl.1;Chemical preparations for use in the manufacture of pharmaceuticals; chemicals for use in agriculture, horticulture 
and forestry, except fungicides, herbicides, insecticides and parasiticides; chemical preparations for use in industry; 
benzene derivatives; toluene; ethylene; propylene; butadiene; solvents; detergents for use in industry; adhesives used in 
industry; unprocessed artificial synthetic resins; unprocessed plastics.

Cl.4;Gaseous fuels; liquid fuels; solid fuels; industrial lubricants; motor vehicle lubricants; mineral oils and greases for 
industrial purposes [not for fuels]; non-mineral oils and greases for industrial purposes [not for fuels]; benzene; 
carburants; coal tar oil; combustible oil; diesel oil; fuel; fuel gas; fuel oil; fuel with an alcoholic base; gas oil; gasoline; 
kerosene; naphtha; petrol; petroleum, raw or refined; xylene; industrial wax; paraffin; wax [raw material]; petroleum jelly 
for industrial purposes.

Cl.5;Pharmaceutical preparations; pharmaceutical and medicinal preparations and substances; pesticides; fungicides; 
herbicides; insecticides; parasiticides; petroleum jelly for medical purposes.

Cl.17;Synthetic rubber; artificial resins [semi-finished products]; synthetic resins [semi-finished products]; electrical 
insulating materials.

Cl.39;Railway transport; car transport; marine transport; gas supply services [distribution]; electricity supply services; 
rental of warehouse space; vehicle parking services.
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Priority claimed from 24/08/2015; Application No. : 2015-080635 ;Japan 

3317287    02/10/2015
[International Registration No. : 1286669]
Tonen General Sekiyu Kabushiki Kaisha (TonenGeneral Sekiyu K.K.)
8-15, Kohnan 1-chome, Minato-ku Tokyo 108-8005 Japan

Proposed to be Used
IR DIVISION
Cl.1;Chemical preparations for use in the manufacture of pharmaceuticals; chemicals for use in agriculture, horticulture 
and forestry, except fungicides, herbicides, insecticides and parasiticides; chemical preparations for use in industry; 
benzene derivatives; toluene; ethylene; propylene; butadiene; solvents; detergents for use in industry; adhesives used in 
industry; unprocessed artificial synthetic resins; unprocessed plastics.

Cl.4;Gaseous fuels; liquid fuels; solid fuels; industrial lubricants; motor vehicle lubricants; mineral oils and greases for 
industrial purposes [not for fuels]; non-mineral oils and greases for industrial purposes [not for fuels]; benzene; 
carburants; coal tar oil; combustible oil; diesel oil; fuel; fuel gas; fuel oil; fuel with an alcoholic base; gas oil; gasoline; 
kerosene; naphtha; petrol; petroleum, raw or refined; xylene; industrial wax; paraffin; wax [raw material]; petroleum jelly 
for industrial purposes.

Cl.5;Pharmaceutical preparations; pharmaceutical and medicinal preparations and substances; pesticides; fungicides; 
herbicides; insecticides; parasiticides; petroleum jelly for medical purposes.

Cl.17;Synthetic rubber; artificial resins [semi-finished products]; synthetic resins [semi-finished products]; electrical 
insulating materials.

Cl.39;Railway transport; car transport; marine transport; gas supply services [distribution]; electricity supply services; 
rental of warehouse space; vehicle parking services.
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3317806    18/08/2015
[International Registration No. : 1286808]
AF MERCADOS ENERGY MARKETS INTERNATIONAL, S.A.
C/ Infanta Mercedes, 90, 6° E-28020 Madrid Spain

Proposed to be Used
IR DIVISION
Cl.9;Software for calculating the operation and expansion at minimum cost of electric energy systems; scientific, 
nautical, surveying, photographic, cinematographic, optical, weighing, measuring, signaling, checking (supervision), life-
saving and teaching apparatus and instruments; apparatus and instruments for conducting, switching, transforming, 
accumulating, regulating or controlling electricity; apparatus for recording, transmission or reproduction of sound or 
images; magnetic recording media, sound recording disks; compact disks; DVDs and other digital recording media; 
mechanisms for coin-operated apparatus; cash registers, calculating machines, data processing equipment, computers; 
software; fire extinguishing apparatus.

Cl.42;Scientific and technological services; as well as research and design relating thereto; industrial analysis and 
research services; design and development of computer hardware and software; technical support services and advice in 
the field of computer hardware and software.
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Priority claimed from 23/03/2015; Application No. : 2015-26423 ;Japan 

3317857    18/09/2015
[International Registration No. : 1287400]
SOU, Inc.
4-20, Ofuka-cho, Kita-ku, Osaka-shi Osaka 530-0011 Japan

Address for service in India/Attorney address:
K & S PARTNERS
515-B, Platinum Tower, 5th Floor, Sohna Road, Sector 47, Gurgaon - 122002, National Capital Region, India

Proposed to be Used
IR DIVISION
THE CHARACTER APPEARING ON THE MARK REPRESENT THE WORDS NANBOYA MEANS NANBO SHOP IN ENGLISH

Cl.35;Advertising of goods; agencies or brokerage for arranging contracts for the purchase and sale of goods; 
business administration and management of shopping malls; providing information on the sale of goods including 
recycled goods or used goods; auctioneering including recycled goods or used goods; promoting the goods and services
of others by distributing coupons or through customer loyalty programs; providing information to used goods purchasing
dealers on used goods selling applicants; providing information to used goods selling applicants on used goods 
purchasing dealers; organizational and business advice for franchise concepts.

Cl.36;Providing voucher-based transfer and exchange services (for the purchase of goods and services); used goods 
appraisal; antique appraisal; art appraisal; precious stone appraisal; used automobiles appraisal.
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3317859    04/11/2015
[International Registration No. : 1287427]
Wellcomet GmbH
Greschbachstraße 2-4 76229 Karlsruhe Germany

Proposed to be Used
IR DIVISION
Cl.3;Soaps, cosmetics, perfumery, essential oils.

Cl.8;Hygienic and beauty implements for humans; depilation appliances, electric.

Cl.9;Illuminating magnifying glasses.

Cl.10;Special furniture for medical purposes; electric apparatus for esthetic massage and for micro-massage; electric 
light generating apparatus for esthetic purposes; electric ultrasound generating apparatus for esthetic purposes; electric 
radiofrequency (RF) generating apparatus for esthetic purposes.

Cl.11;Steam generating apparatus.

Cl.20;Furniture for cosmetic purposes, in particular treatment couches, treatment chairs and equipment trolleys.

Cl.44;Hygienic and beauty care for human beings.
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Priority claimed from 02/06/2015; Application No. : 67274 ;Jamaica 

3317875    20/11/2015
[International Registration No. : 1287231]
Beats Electronics, LLC
8600 Hayden Place Culver City CA 90232 United States of America

Proposed to be Used
IR DIVISION
Cl.38;Broadcasting and transmission of voice, data, images, music, audio, video, multimedia, television, and radio by 
means of telecommunications networks; broadcast and transmission of streamed music, audio, video, and multimedia 
content by means of telecommunications networks; providing access to websites, databases, electronic bulletin boards, 
on-line forums, directories, music, and video and audio programs.

Cl.41;Educational services; arranging, organizing, conducting, and presenting seminars, workshops, classes, 
webinars, conferences, online instruction, and distance learning programs; arranging, organizing, conducting, and 
presenting concerts, live performances, entertainment special events, arts and cultural events, theatrical entertainment, 
competitions, contests, fairs, festivals, exhibitions, expositions, and sporting events; production, distribution, and 
presentation of radio programs, television programs, motion pictures, sound recordings; providing ongoing television, 
radio, audio, video, podcast, and webcast program; providing entertainment, sports, music, informational, news, and 
current events programming by means of telecommunications networks, computer networks, the Internet, satellite, radio, 
wireless communications networks, television, and cable television; provision of live entertainment and recorded 
entertainment, namely, musical performances; providing non-downloadable entertainment, sports, music, informational, 
news, and current events programming; providing entertainment, sports, music, informational, news, current events, and 
arts and culture programming via websites and computer applications; providing information in the field of entertainment, 
music, sports, news, and arts and culture via websites and computer applications; providing non-downloadable computer 
games, electronic games, interactive games, and video games; providing information, schedules, reviews and 
personalized recommendations of educational programs, entertainment, motion pictures, theatre, arts and cultural events,
concerts, live performances, competitions, fairs, festivals, exhibitions, expositions, and sporting events; ticket 
reservation and booking services for educational programs, entertainment, motion pictures, theatre, arts and cultural 
events, concerts, live performances, competitions, fairs, festivals, exhibitions, expositions, and sporting events; 
publication and presentation of reviews, surveys, and ratings, and posting and sharing of reviews, survey, and ratings 
relating to educational programs, entertainment, motion pictures, theatre, arts and cultural events, concerts, live 
performances, competitions, fairs, festivals, exhibitions, expositions, and sporting events via websites and computer 
applications; providing non-downloadable ringtones, pre-recorded music, video, and graphics for use on mobile 
communications devices; entertainment services, namely, uploading, sharing, viewing and posting of images, audio, 
videos, online journals, blogs, podcasts, and multimedia content via a website; publication of books, periodicals, 
newspapers, newsletters, manuals, blogs, journals, and other publications; providing on-line publications, including 
books, periodicals, newspapers, newsletters, manuals, blogs, journals, and other publications via websites and computer 
applications; news reporting; electronic and online library services; providing non-downloadable computer software for 
use in connection with fitness and exercise; providing information in the field of fitness and exercise via websites and 
computer applications.
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Priority claimed from 02/06/2015; Application No. : 67273 ;Jamaica 

3317892    20/11/2015
[International Registration No. : 1287230]
Beats Electronics, LLC
8600 Hayden Place Culver City CA 90232 United States of America

Proposed to be Used
IR DIVISION
Cl.38;Broadcasting and transmission of voice, data, images, music, audio, video, multimedia, television, and radio by 
means of telecommunications networks; broadcast and transmission of streamed music, audio, video, and multimedia 
content by means of telecommunications networks; providing access to websites, databases, electronic bulletin boards, 
on-line forums, directories, music, and video and audio programs.

Cl.41;Educational services; arranging, organizing, conducting, and presenting seminars, workshops, classes, 
webinars, conferences, online instruction, and distance learning programs; arranging, organizing, conducting, and 
presenting concerts, live performances, entertainment special events, arts and cultural events, theatrical entertainment, 
competitions, contests, fairs, festivals, exhibitions, expositions, and sporting events; production, distribution, and 
presentation of radio programs, television programs, motion pictures, sound recordings; providing ongoing television, 
radio, audio, video, podcast, and webcast program; providing entertainment, sports, music, informational, news, and 
current events programming by means of telecommunications networks, computer networks, the Internet, satellite, radio, 
wireless communications networks, television, and cable television; provision of live entertainment and recorded 
entertainment, namely, musical performances; providing non-downloadable entertainment, sports, music, informational, 
news, and current events programming; providing entertainment, sports, music, informational, news, current events, and 
arts and culture programming via websites and computer applications; providing information in the field of entertainment, 
music, sports, news, and arts and culture via websites and computer applications; providing non-downloadable computer 
games, electronic games, interactive games, and video games; providing information, schedules, reviews and 
personalized recommendations of educational programs, entertainment, motion pictures, theatre, arts and cultural events,
concerts, live performances, competitions, fairs, festivals, exhibitions, expositions, and sporting events; ticket 
reservation and booking services for educational programs, entertainment, motion pictures, theatre, arts and cultural 
events, concerts, live performances, competitions, fairs, festivals, exhibitions, expositions, and sporting events; 
publication and presentation of reviews, surveys, and ratings, and posting and sharing of reviews, survey, and ratings 
relating to educational programs, entertainment, motion pictures, theatre, arts and cultural events, concerts, live 
performances, competitions, fairs, festivals, exhibitions, expositions, and sporting events via websites and computer 
applications; providing non-downloadable ringtones, pre-recorded music, video, and graphics for use on mobile 
communications devices; entertainment services, namely, uploading, sharing, viewing and posting of images, audio, 
videos, online journals, blogs, podcasts, and multimedia content via a website; publication of books, periodicals, 
newspapers, newsletters, manuals, blogs, journals, and other publications; providing on-line publications, including 
books, periodicals, newspapers, newsletters, manuals, blogs, journals, and other publications via websites and computer 
applications; news reporting; electronic and online library services; providing non-downloadable computer software for 
use in connection with fitness and exercise; providing information in the field of fitness and exercise via websites and 
computer applications.
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Priority claimed from 30/10/2014; Application No. : 2014-91514 ;Japan 

3317897    28/04/2015
[International Registration No. : 1287242]
JTB Corp.
2-3-11 Higashi-Shinagawa, Shinagawa-ku Tokyo 140-0002 Japan

Proposed to be Used
IR DIVISION
Cl.39;Railway transport; providing railway transport information; providing information about the operation of railway 
networks, connections and fares; providing information concerning railway seat reservation; air transport; providing air 
transport information; providing information about the operation of air networks and airfares; providing information 
concerning availability of air seats; providing information concerning airplane seat reservation; travel tour conducting; 
providing advice and information concerning tour conducting; conducting or escorting of travel tours; travel arrangement 
and reservation services [excluding those for lodging]; advisory services relating to travel (excluding those for lodging); 
providing information concerning tourist spots and tourist facilities; providing information concerning travel (excluding 
those for lodging); agencies services for arranging of travel visas, passports and travel documents for persons traveling 
abroad and providing information services relating thereof; provision of parking spaces; providing information 
concerning parking area and its availability; car rental; car rental and providing information concerning car rental; rental 
of wheelchairs; providing information concerning wheelchairs; rental of bicycles; providing information concerning 
bicycle rental services.

Cl.43;Providing temporary accommodation; providing camp sites; providing information concerning trailer sites; 
brokering reservations for temporary accommodation by computer terminals; accommodation bureaux [reservations for 
hotels, boarding houses or the like]; providing information concerning usage of accommodation; providing food and 
drink; reservation of restaurants; providing foods and beverages and information services thereof; providing information 
concerning restaurant; providing information concerning place of restaurant; boarding for animals; rental of conference 
rooms; agencies or brokerage for animal boarding; rental of meeting rooms and providing information for rental of 
meeting rooms; agency services for the reservation of meeting rooms; providing facilities for exhibitions; agency 
services for the reservation of facilities for exhibitions; rental of facilities for fairs and exhibitions; providing facilities for 
fairs and exhibitions; providing multipurpose hall facilities; agency services for the reservation of multipurpose hall 
facilities; rental of futon and quilts; providing information for rental of futon and quilts; rental of towels; providing 
information for rental of towels.
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Priority claimed from 10/04/2015; Application No. : 30 2015 101 521 ;Germany 

3317991    12/10/2015
[International Registration No. : 1287404]
Woco Industrietechnik GmbH
Hanauer Landstraße 16 63628 Bad Soden-Salmünster Germany

Proposed to be Used
IR DIVISION
Cl.1;Chemicals used in industry; chemicals used in science; chemicals used in photography; chemicals used in 
agriculture; chemicals used in horticulture; chemicals used in forestry; artificial resins, unprocessed; unprocessed 
plastics; manures; fire extinguishing compositions; tempering preparations; soldering preparations; chemical substances
for preserving foodstuffs; tanning substances; adhesives used in industry; thermoplastic compounds; organic and 
inorganic chemical supplements; chemical reinforcements (chemical additives); polymers; mixtures comprising 
elastomers, rubber and polymers as chemicals used in industry; chemical compounds used as chemical materials and 
substances; chemical compounds and materials for use as motor fuels, as additives for combustion processes, for 
foodstuffs, for high-temperature applications, for purposes of media resistance and in the fields of pharmacy, medicine, 
cosmetics, water and waste-water management and acoustics (sound absorption and isolation); chemical supplements 
for motor fuels.

Cl.7;Machine couplings and transmission components (except for land vehicles); engine parts for motor vehicles; motor
parts, except for land vehicles; combustion devices for internal combustion engines; fuel conversion apparatus for 
internal combustion engines; anti-pollution devices for motors and engines; seals and sealing elements (engine parts); 
filters (as machine or engine components), air filters for motors and engines; hot gas filters for internal combustion 
engines; pistons (as machine or engine parts); piston rings; catalytic converters; mufflers for motors and engines 
(exhaust), exhaust manifolds and mufflers for engines and motors; starters for motors and engines; pumps (parts of 
machines, engines or motors); superchargers; fuel-injection systems for motors and engines; carburettors; fans and fan 
belts for motors and engines; pistons for cylinders, cylinder heads for motors and engines; brake linings and discs, 
except for land vehicles; starters for motors and engines; housings for machines, motors and engines; bearings, sliding 
bushes and sliding bars (parts of machines, motors or engines); ball sockets (parts of machines, motors or engines); 
guide elements for machines, motors or engines; gas re-circulating crank cases (parts of machines, motors or engines); 
clean air lines (parts of machines, motors or engines); bearing shells (parts of machines, motors or engines); decoupling 
elements (parts of machines, motors or engines); nozzles and grommets (parts of machines, motors or engines); oil pans 
as parts of automotive transmissions, oil pan covers (as parts of automotive transmissions).

Cl.12;Vehicle parts, in particular automobile parts and structural components, including supplied parts, as included in 
this class, as well as their components (as prefabricated parts) made of elastomers and/or plastic, or of these materials 
combined with other materials, in particular combined with metal or ceramic, or wholly of common metals; elastomer-
metal bearings and bearing systems comprised thereof as vehicle parts, as included in this class, in particular for 
arranging the bearings in motors and engines, and in driving gears; active and passive parts and structural components 
for damping and reducing vibrations and sounds of all types in vehicles, as included in this class, in particular for motor 
vehicles; valves, line systems essentially comprising lines for hydraulic and compressed air circuits as included in this 
class; hydraulic circuits for vehicles; valves, driving gears and control units, and parts therefor for hydraulic and 
pneumatic supply and control systems in motor vehicles (motor vehicle parts not as engine parts or parts for engine 
control) as included in this class; elastic and dampening suspensions of all types for vehicles, in particular motor 
vehicles, in particular for suction pipe and exhaust pipe bands and components thereof; gearboxes and couplings for 
motor vehicles and parts thereof; shock absorbers for vehicles; brake linings and brake discs for vehicles; tyres; interior 
upholstery for vehicles; airbags for vehicles, air bag housings.

Cl.17;Rubber, gutta-percha, gum, asbestos, mica; goods made of rubber and gum, namely plates, mats, flexible tubes, 
valves, profiles, gaskets, gasket strips, strips (semi-finished), sections (semi-finished), shaped parts (semi-finished), 
jackets, bearings and cuttings (semi-finished); rubber material for recapping tires [tyres]; plastics in extruded form for use
in manufacture; packing, stopping and insulating materials; flexible pipes (not of metal); chemical compounds as semi-
finished goods; liquid rubber; plastics and plastic compounds, partially processed; chemical compounds and materials 
used for motor fuels, as additives for combustion processes, for foodstuffs, for high-temperature applications, for 
purposes of media resistance and in the fields of pharmacy, medicine, cosmetics, water and waste-water management 
and acoustics (sound absorption and isolation), partially processed; elastomeric polymers; elastomers.

Cl.40;Treatment of materials in the manufacture of chemical products and materials as well as chemical compounds; 
customized and order-related manufacture of chemical products and materials as well as chemical compounds; material 
treatment and production information.

8178



Cl.42;Scientific and technological services and research and design relating thereto; industrial analysis and research 
services; design and development of computer hardware and software; material development, in particular in the field of 
chemical products and materials as well as chemical compounds; development of industrial procedures for the 
production of chemical compounds; development of testing methods for chemical compounds; product research and 
development; information relating to material development; technical, scientific and chemical consultancy services in the 
field of chemical compounds and their processing; chemical analyses; chemical research; materials testing; material 
testing and analysing.
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Priority claimed from 02/06/2015; Application No. : 67275 ;Jamaica 

3317993    20/11/2015
[International Registration No. : 1287440]
Beats Electronics, LLC
8600 Hayden Place Culver City CA 90232 United States of America

Proposed to be Used
IR DIVISION
Cl.38;Broadcasting and transmission of voice, data, images, music, audio, video, multimedia, television, and radio by 
means of telecommunications networks; broadcast and transmission of streamed music, audio, video, and multimedia 
content by means of telecommunications networks; providing access to websites, databases, electronic bulletin boards, 
on-line forums, directories, music, and video and audio programs.

Cl.41;Educational services; arranging, organizing, conducting, and presenting seminars, workshops, classes, 
webinars, conferences, online instruction, and distance learning programs; arranging, organizing, conducting, and 
presenting concerts, live performances, entertainment special events, arts and cultural events, theatrical entertainment, 
competitions, contests, fairs, festivals, exhibitions, expositions, and sporting events; production, distribution, and 
presentation of radio programs, television programs, motion pictures, sound recordings; providing ongoing television, 
radio, audio, video, podcast, and webcast program; providing entertainment, sports, music, informational, news, and 
current events programming by means of telecommunications networks, computer networks, the Internet, satellite, radio, 
wireless communications networks, television, and cable television; provision of live entertainment and recorded 
entertainment, namely, musical performances; providing non-downloadable entertainment, sports, music, informational, 
news, and current events programming; providing entertainment, sports, music, informational, news, current events, and 
arts and culture programming via websites and computer applications; providing information in the field of entertainment, 
music, sports, news, and arts and culture via websites and computer applications; providing non-downloadable computer 
games, electronic games, interactive games, and video games; providing information, schedules, reviews and 
personalized recommendations of educational programs, entertainment, motion pictures, theatre, arts and cultural events,
concerts, live performances, competitions, fairs, festivals, exhibitions, expositions, and sporting events; ticket 
reservation and booking services for educational programs, entertainment, motion pictures, theatre, arts and cultural 
events, concerts, live performances, competitions, fairs, festivals, exhibitions, expositions, and sporting events; 
publication and presentation of reviews, surveys, and ratings, and posting and sharing of reviews, survey, and ratings 
relating to educational programs, entertainment, motion pictures, theatre, arts and cultural events, concerts, live 
performances, competitions, fairs, festivals, exhibitions, expositions, and sporting events via websites and computer 
applications; providing non-downloadable ringtones, pre-recorded music, video, and graphics for use on mobile 
communications devices; entertainment services, namely, uploading, sharing, viewing and posting of images, audio, 
videos, online journals, blogs, podcasts, and multimedia content via a website; publication of books, periodicals, 
newspapers, newsletters, manuals, blogs, journals, and other publications; providing on-line publications, including 
books, periodicals, newspapers, newsletters, manuals, blogs, journals, and other publications via websites and computer 
applications; news reporting; electronic and online library services; providing non-downloadable computer software for 
use in connection with fitness and exercise; providing information in the field of fitness and exercise via websites and 
computer applications.
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Priority claimed from 02/06/2015; Application No. : 67272 ;Jamaica 

3318001    20/11/2015
[International Registration No. : 1287444]
Beats Electronics, LLC
8600 Hayden Place Culver City CA 90232 United States of America

Proposed to be Used
IR DIVISION
Cl.38;Broadcasting and transmission of voice, data, images, music, audio, video, multimedia, television, and radio by 
means of telecommunications networks; broadcast and transmission of streamed music, audio, video, and multimedia 
content by means of telecommunications networks; providing access to websites, databases, electronic bulletin boards, 
on-line forums, directories, music, and video and audio programs.

Cl.41;Educational services; arranging, organizing, conducting, and presenting seminars, workshops, classes, 
webinars, conferences, online instruction, and distance learning programs; arranging, organizing, conducting, and 
presenting concerts, live performances, entertainment special events, arts and cultural events, theatrical entertainment, 
competitions, contests, fairs, festivals, exhibitions, expositions, and sporting events; production, distribution, and 
presentation of radio programs, television programs, motion pictures, sound recordings; providing ongoing television, 
radio, audio, video, podcast, and webcast program; providing entertainment, sports, music, informational, news, and 
current events programming by means of telecommunications networks, computer networks, the Internet, satellite, radio, 
wireless communications networks, television, and cable television; provision of live entertainment and recorded 
entertainment, namely, musical performances; providing non-downloadable entertainment, sports, music, informational, 
news, and current events programming; providing entertainment, sports, music, informational, news, current events, and 
arts and culture programming via websites and computer applications; providing information in the field of entertainment, 
music, sports, news, and arts and culture via websites and computer applications; providing non-downloadable computer 
games, electronic games, interactive games, and video games; providing information, schedules, reviews and 
personalized recommendations of educational programs, entertainment, motion pictures, theatre, arts and cultural events,
concerts, live performances, competitions, fairs, festivals, exhibitions, expositions, and sporting events; ticket 
reservation and booking services for educational programs, entertainment, motion pictures, theatre, arts and cultural 
events, concerts, live performances, competitions, fairs, festivals, exhibitions, expositions, and sporting events; 
publication and presentation of reviews, surveys, and ratings, and posting and sharing of reviews, survey, and ratings 
relating to educational programs, entertainment, motion pictures, theatre, arts and cultural events, concerts, live 
performances, competitions, fairs, festivals, exhibitions, expositions, and sporting events via websites and computer 
applications; providing non-downloadable ringtones, pre-recorded music, video, and graphics for use on mobile 
communications devices; entertainment services, namely, uploading, sharing, viewing and posting of images, audio, 
videos, online journals, blogs, podcasts, and multimedia content via a website; publication of books, periodicals, 
newspapers, newsletters, manuals, blogs, journals, and other publications; providing on-line publications, including 
books, periodicals, newspapers, newsletters, manuals, blogs, journals, and other publications via websites and computer 
applications; news reporting; electronic and online library services; providing non-downloadable computer software for 
use in connection with fitness and exercise; providing information in the field of fitness and exercise via websites and 
computer applications.
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Priority claimed from 02/06/2015; Application No. : 67276 ;Jamaica 

3318022    01/12/2015
[International Registration No. : 1287467]
Beats Electronics, LLC
8600 Hayden Place Culver City CA 90232 United States of America

Proposed to be Used
IR DIVISION
Cl.38;Broadcasting and transmission of voice, data, images, music, audio, video, multimedia, television, and radio by 
means of telecommunications networks; broadcast and transmission of streamed music, audio, video, and multimedia 
content by means of telecommunications networks; providing access to websites, databases, electronic bulletin boards, 
on-line forums, directories, music, and video and audio programs.

Cl.41;Educational services; arranging, organizing, conducting, and presenting seminars, workshops, classes, 
webinars, conferences, online instruction, and distance learning programs; arranging, organizing, conducting, and 
presenting concerts, live performances, entertainment special events, arts and cultural events, theatrical entertainment, 
competitions, contests, fairs, festivals, exhibitions, expositions, and sporting events; production, distribution, and 
presentation of radio programs, television programs, motion pictures, sound recordings; providing ongoing television, 
radio, audio, video, podcast, and webcast program; providing entertainment, sports, music, informational, news, and 
current events programming by means of telecommunications networks, computer networks, the Internet, satellite, radio, 
wireless communications networks, television, and cable television; provision of live entertainment and recorded 
entertainment, namely, musical performances; providing non-downloadable entertainment, sports, music, informational, 
news, and current events programming; providing entertainment, sports, music, informational, news, current events, and 
arts and culture programming via websites and computer applications; providing information in the field of entertainment, 
music, sports, news, and arts and culture via websites and computer applications; providing non-downloadable computer 
games, electronic games, interactive games, and video games; providing information, schedules, reviews and 
personalized recommendations of educational programs, entertainment, motion pictures, theatre, arts and cultural events,
concerts, live performances, competitions, fairs, festivals, exhibitions, expositions, and sporting events; ticket 
reservation and booking services for educational programs, entertainment, motion pictures, theatre, arts and cultural 
events, concerts, live performances, competitions, fairs, festivals, exhibitions, expositions, and sporting events; 
publication and presentation of reviews, surveys, and ratings, and posting and sharing of reviews, survey, and ratings 
relating to educational programs, entertainment, motion pictures, theatre, arts and cultural events, concerts, live 
performances, competitions, fairs, festivals, exhibitions, expositions, and sporting events via websites and computer 
applications; providing non-downloadable ringtones, pre-recorded music, video, and graphics for use on mobile 
communications devices; entertainment services, namely, uploading, sharing, viewing and posting of images, audio, 
videos, online journals, blogs, podcasts, and multimedia content via a website; publication of books, periodicals, 
newspapers, newsletters, manuals, blogs, journals, and other publications; providing on-line publications, including 
books, periodicals, newspapers, newsletters, manuals, blogs, journals, and other publications via websites and computer 
applications; news reporting; electronic and online software for use in connection with fitness and exercise; providing 
information in the field of fitness and exercise via websites and computer applications.

8182



Trade Marks Journal No: 1820 ,   23/10/2017           Class 99 
 

 

Priority claimed from 30/04/2015; Application No. : 86615859 ;United States of America 

3318133    30/10/2015
[International Registration No. : 1287278]
Diabetomics, Inc.
2345 NW Amberbrook Dr., Suite 140 Hillsboro OR 97006 United States of America

Address for service in India/Attorney address:
LALL & SETHI
D-17, N.D.S.E.-II NEW DELHI-49

Proposed to be Used
IR DIVISION
Cl.5;Diabetes diagnostic test reagents comprised of diagnostic reagents, diagnostic test cartridges, control chemical 
solutions and assays for use in physician's offices; diabetes diagnostic test reagents comprised of diagnostic reagents, 
diagnostic test cartridges, control chemical solutions and assays for home use; preeclampsia diagnostic test reagents 
comprised of diagnostic reagents, diagnostic test cartridges, control chemical solutions and assays for use in physician's
offices; and preeclampsia diagnostic test reagents comprised of diagnostic reagents, diagnostic test cartridges, control 
chemical solutions and assays for home use.

Cl.10;Medical diagnostic apparatus consisting of test forms, mailing materials, user information inserts and a specimen 
collection card for diabetes and preeclampsia diagnosis and monitoring; blood collection apparatus comprised of a blood 
collection card; medical test analysis apparatus for diabetes diagnosis and monitoring; medical test analysis apparatus 
for preeclampsia diagnosis and monitoring; diabetic diagnostic medical devices; and preeclampsia diagnostic medical 
devices.

Cl.42;Medical laboratory research services, clinical laboratory services, reference laboratory services and diagnostic 
laboratory services; laboratory services, namely, analysis of oral fluid and blood samples for diabetes; and laboratory 
services, namely, analysis of oral fluid and blood samples for preeclampsia.

Cl.44;Providing information in the field of diabetes; providing information in the field of preeclampsia; providing 
information via an internet website for medical professionals featuring medical information in the fields of diabetes and 
preeclampsia diagnosis, monitoring and treatment; medical testing for diagnostic and treatment purposes in the field of 
diabetes; and medical testing for diagnostic and treatment purposes in the field of diabetes; medical diagnostic testing, 
reporting and monitoring; medical information services, namely, reporting of testing results directly to patients.
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Priority claimed from 28/02/2015; Application No. : 16422778 ;China 

3318139    27/08/2015
[International Registration No. : 1287307]
Shenzhen Oneplus Science & Technology Co., Ltd.
A201, Administration Office Building of Qianhaishengang Cooperative Zone, No.1 Liyumen Street, Qianwan 1st Road, 
Qianhaishengang Cooperative Zone Shenzhen, Guangdong China

Proposed to be Used
IR DIVISION
Cl.18;Leather, unworked or semi-worked; backpacks; pocket wallets; trimmings of leather for furniture; handbags; 
mountaineering sticks; travelling trunks; leather leads; umbrellas; gut for making sausages.

Cl.21;Cups; cups of paper or plastic; porcelain ware; drinking vessels; cosmetic utensils; boxes for dispensing paper 
towels; soap boxes; heat-insulated containers; rags [cloth] for cleaning.

Cl.25;Clothing; overalls; smocks; shirts; footwear; coats; caps [headwear]; hosiery; gloves [clothing]; neckties.

Cl.28;Games; toys; dolls; portable games with liquid crystal displays; body-building apparatus; playing cards; body 
rehabilitation apparatus; machines for physical exercises; fishing tackle; card games.
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Priority claimed from 22/06/2015; Application No. : 30 2015 043 890 ;Germany 

3318145    17/11/2015
[International Registration No. : 1287599]
Mast-Jägermeister SE
Jägermeisterstraße 7 - 15 38302 Wolfenbüttel Germany

Proposed to be Used
IR DIVISION
Cl.25;Headgear; clothing; footwear; and parts and fittings of all the aforesaid goods, included in this class.

Cl.32;Beer and brewery products; non-alcoholic beverages; preparations for making beverages.

Cl.33;Alcoholic beverages (except beer), in particular herbal spirits; pre-mixed alcoholic beverages.
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3318156    21/12/2015
[International Registration No. : 1287609]
HFC Prestige International Holding Switzerland Sàrl 
Chemin Louis-Hubert 1-3 CH-1213 Petit-Lancy CH

Address for service in India/Attorney address:
K & S PARTNERS
109, SECTOR-44, GURGAON - 122 003, NATIONAL CAPITAL REGION, INDIA

Proposed to be Used
IR DIVISION
Cl.41;Provision of training and instruction in the field of hair care and hairdressing; educational services relating to hair
care and hairdressing; arranging and conducting of seminars, conferences and exhibitions relating to hair care and 
hairdressing.

Cl.44;Services of a hairdresser, services of a beauty parlour, services of a hairdressing salon, professional consultancy 
in the field of beauty and hair care.
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Priority claimed from 21/08/2015; Application No. : 014499602 ;European Union 

3318160    25/11/2015
[International Registration No. : 1287626]
King.com Limited
Aragon House Business Centre, Dragonara Road St. Julians STJ 3140

Proposed to be Used
IR DIVISION
Cl.9;Scientific, nautical, surveying, photographic, cinematographic, optical, weighing, measuring, signalling, checking 
(supervision), life-saving and teaching apparatus and instruments; apparatus and instruments for conducting, switching, 
transforming, accumulating, regulating or controlling electricity; apparatus for recording, transmission or reproduction of 
sound or images; magnetic data carriers, recording discs; compact discs, DVDs and other digital recording media; 
mechanisms for coin-operated apparatus; cash registers, calculating machines, data processing equipment, computers; 
computer software; fire-extinguishing apparatus; electronically recorded data (downloadable); information technology 
and audiovisual equipment; magnets, magnetizers and demagnetizers; optical devices, enhancers and correctors; safety, 
security, protection and signalling devices; diving equipment; navigation, global positioning system tracking and location 
devices; downloadable electronic maps; measuring, detecting and monitoring instruments, indicators and controllers; 
educational apparatus and simulators; computer games (software); computer game software; computer game 
entertainment software; downloadable software; downloadable electronic games; video game software; interactive 
multimedia computer game programs; games software for use on mobile phones, tablets and other electronic mobile 
devices; games software downloadable to mobile phones, tablets and other electronic mobile devices; software for use 
on mobile phones, tablets and other electronic mobile devices; software downloadable to mobile phones, tablets and 
other electronic mobile devices; applications software featuring computer games; cases and covers for mobile phones, 
tablets, laptop computers and netbooks, portable media players, cameras and other photographic equipment; laptop 
bags; lanyards (straps) for mobile phones; eyewear; eye glasses; summer glasses; sunglasses; mobile phone covers; 
radios incorporating alarm clocks.

Cl.41;Education; providing of training; entertainment; sporting and cultural activities; publishing and reporting 
services; translation and interpretation; electronic games services, including provision of computer games on line, on 
social networks, or by means of a global computer network; providing electronic games for use on mobile phones, tablets 
and other electronic mobile devices; providing enhancements within online computer and electronic games; providing 
electronic games for download to mobile phones, tablets and other electronic mobile devices; providing interactive single 
and multi-player electronic games via the internet, electronic communication networks or via a global computer network; 
publishing of computer game software, electronic games and video game software.
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Priority claimed from 17/12/2015; Application No. : 014928634 ;European Union 

3318259    21/12/2015
[International Registration No. : 1287627]
King.com Limited
Aragon House Business Centre, Dragonara Road St. Julians STJ 3140

Proposed to be Used
IR DIVISION
Cl.9;Scientific, nautical, surveying, photographic, cinematographic, optical, weighing, measuring, signalling, checking 
(supervision), life-saving and teaching apparatus and instruments; apparatus and instruments for conducting, switching, 
transforming, accumulating, regulating or controlling electricity; apparatus for recording, transmission or reproduction of 
sound or images; magnetic data carriers, recording discs; compact discs, DVDs and other digital recording media; 
mechanisms for coin-operated apparatus; cash registers, calculating machines, data processing equipment, computers; 
computer software; fire-extinguishing apparatus; electronically recorded data (downloadable); information technology 
and audiovisual equipment; magnets, magnetizers and demagnetizers; optical devices, enhancers and correctors; safety, 
security, protection and signalling devices; diving equipment; navigation, global positioning system tracking and location 
devices; downloadable electronic maps; measuring, detecting and monitoring instruments, indicators and controllers; 
educational apparatus and simulators; computer games (software); computer game software; computer game 
entertainment software; downloadable software; downloadable electronic games; video game software; interactive 
multimedia computer game programs; games software for use on mobile phones, tablets and other electronic mobile 
devices; games software downloadable to mobile phones, tablets and other electronic mobile devices; software for use 
on mobile phones, tablets and other electronic mobile devices; software downloadable to mobile phones, tablets and 
other electronic mobile devices; applications software featuring computer games; cases and covers for mobile phones, 
tablets, laptop computers and netbooks, portable media players, cameras and other photographic equipment; laptop 
bags; lanyards (straps) for mobile phones; eyewear; eye glasses; summer glasses; sunglasses; mobile phone covers; 
radios incorporating alarm clocks.

Cl.41;Education; providing of training; entertainment; sporting and cultural activities; publishing and reporting 
services; translation and interpretation; electronic games services, including provision of computer games on line, on 
social networks, or by means of a global computer network; providing electronic games for use on mobile phones, tablets 
and other electronic mobile devices; providing enhancements within online computer and electronic games; providing 
electronic games for download to mobile phones, tablets and other electronic mobile devices; providing interactive single 
and multi-player electronic games via the internet, electronic communication networks or via a global computer network; 
publishing of computer game software, electronic games and video game software.
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Priority claimed from 22/05/2015; Application No. : 15 4 182 795 ;France 

3318276    16/11/2015
[International Registration No. : 1286647]
PERNOD RICARD
12, place des Etats-Unis F-75016 PARIS France

Proposed to be Used
IR DIVISION
Cl.7;Beverage vending machines; electromechanical apparatus for beverage preparation.

Cl.11;Water and beverage dispensers other than vending machines; electric apparatus for making beverages.

Cl.16;Books; pamphlets; periodicals; printed publications; manuals [handbooks]; instructional or teaching material 
(except apparatus); packaging containers of cardboard; packaging containers of paper; packaging of plastic materials; 
packaging of cardboard; bags (envelopes, pouches) of paper or plastics, for packaging; coasters of paper for cocktails.

Cl.20;Packaging containers of plastic materials.

Cl.21;Non-electric utensils and containers for household or kitchen use; glasses (receptacles); bottles; decanters; 
shakers; liquid dispensers for use with bottles; cocktail shakers; mixing spoons (kitchen utensils); serving trays.

Cl.32;Beers; mineral and aerated waters and other non-alcoholic beverages; beverages based on fruit and fruit juices; 
syrups and other preparations for making beverages.

Cl.33;Alcoholic beverages except beers.
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Priority claimed from 27/05/2015; Application No. : 014169296 ;European Union 

3319118    17/11/2015
[International Registration No. : 1287524]
Alfdex AB
Box 506 SE-261 24 Landskrona Sweden

Proposed to be Used
IR DIVISION
Cl.7;Separators, in particular separators for separation of particles from gases and liquids as well as parts and 
components therefor; anti-pollution devices for motors and engines; devices for separation of particles from crankcase 
gases and liquids.

Cl.37;Installation, maintenance and repair services for separators, in particular separators for separation of particles 
from gases and liquids as well as parts and components therefor, antipollution devices for motors and engines and 
devices for separation of particles from crankcase gases and liquids.
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3319160    03/12/2015
[International Registration No. : 1287295]
Wuhan VSD Medical Science & Technology, Co., Ltd.
Building 2, Chuangye Center, No. 38, Wuhuan South Road, Dongxihu District Wuhan City China

Proposed to be Used
IR DIVISION
Cl.5;Germicides; sterilising preparations; chemical preparations for medical purposes; pharmaceutical preparations; 
chemico-pharmaceutical preparations; nutritional supplements; depuratives; veterinary preparations; surgical cloth 
[tissues]; dressings, medical.

Cl.10;Catheters; droppers for medical purposes; cannulae; drainage tubes for medical purposes; surgical apparatus 
and instruments; appliances for washing body cavities; nursing appliances; galvanic therapeutic appliances; sterile 
sheets, surgical; suture materials.
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Priority claimed from 29/10/2015; Application No. : 30 2015 107 381 ;Germany 

3319187    04/12/2015
[International Registration No. : 1287124]
Philip Morris Brands Sàrl
Quai Jeanrenaud 3 CH-2000 Neuchâtel Switzerland

Proposed to be Used
IR DIVISION
Cl.34;Tobacco, raw or manufactured; tobacco products, including cigars, cigarettes, cigarillos, tobacco for roll-your-
own cigarettes, pipe tobacco, chewing tobacco, snuff tobacco, kretek; snus, namely smokeless tobacco products for oral 
use made of heat-treated, moist to semi-moist tobacco which is used either loose or packed in portions; tobacco 
substitutes (not for medical purposes); electronic cigarettes; tobacco products for the purpose of being heated; 
electronic devices and their parts for the purpose of heating cigarettes or tobacco in order to release nicotine-containing 
aerosol for inhalation; smokers' articles, including cigarette paper and tubes for cigarettes, cigarette filters, tobacco tins, 
cigarette cases and ashtrays, tobacco pipes, pocket apparatus for rolling cigarettes, lighters; matches.

Cl.41;Entertainment services; organization of cultural activities; organization of competitions; organization of events 
for cultural or entertainment purposes.
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Priority claimed from 19/03/2015; Application No. : 86570157 ;United States of America 

3319294    03/09/2015
[International Registration No. : 1287372]
915 Labs, LLC
9200 E. Mineral Ave., Suite 147 Centennial CO 80112 United States of America

Proposed to be Used
IR DIVISION
Cl.7;Food packaging machines.

Cl.11;Commercial food processing equipment that uses a thermal process to sterilize food; food processing machines, 
namely, food sterilization and food pasteurization machines.

Cl.20;Packaging containers comprised of plastic for food.

Cl.39;Food packaging for others; providing technical information and assistance in the field of food packaging (all 
terms considered too vague by the International Bureau - rule 13.2.b) of the Common Regulations).

Cl.40;Food processing; food sterilization and pasteurization services; consulting in the fields of food processing, food 
sterilization and pasteurization; rental of machines for processing, sterilization and pasteurization of foods; providing 
information in the fields of food processing, food sterilization and pasteurization.

Cl.41;Educational services, namely, providing classes in the fields of food processing, food sterilization and 
pasteurization.

Cl.42;Food packaging design for others.
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3319312    19/10/2015
[International Registration No. : 1287092]
Splendid Drinks AG 
5, rue Heienhaff L-1736 Senningerberg LU

Proposed to be Used
IR DIVISION
Cl.32;Mineral waters; aerated water; non-alcoholic beverages; beverages containing vitamins; isotonic beverages; 
energy drinks; energy drinks containing caffeine; fruit drinks and fruit juices; syrups and other preparations for making 
beverages.

Cl.33;Alcoholic beverages (except beers).
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3319314    19/10/2015
[International Registration No. : 1287093]
Splendid Drinks AG 
5, rue Heienhaff L-1736 Senningerberg LU

Proposed to be Used
IR DIVISION
Cl.32;Beers; mineral and aerated waters and other non-alcoholic beverages; Fruit beverages and fruit juices; Syrups 
and other preparations for making beverages.

Cl.33;Alcoholic beverages, except beers.
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Priority claimed from 20/04/2015; Application No. : 15 4 174 873 ;France 

3319322    20/10/2015
[International Registration No. : 1287098]
LEGRAND FRANCE
128 avenue du Maréchal de Lattre-de-Tassigny F-87000 LIMOGES France
LEGRAND SNC
128 avenue du Maréchal de Lattre-de-Tassigny F-87000 LIMOGES France

Proposed to be Used
IR DIVISION
Cl.9;Electrical protective devices, namely, circuit breakers, residual current devices and signaling devices, electric 
inverters, surge arresters, isolating switches, main switches, power switches, safety switch disconnectors, fuse links, 
fuse holders, fuse rails, motor circuit breakers, plug sockets for industrial applications, encapsulated circuit breakers; 
electrical devices, including remote control, monitoring and control, switches, changeover switches, pressure switches, 
warning lights, socket outlets, bells, transformers; measuring instruments, smoke, wind, rain, temperature, brightness 
and motion detectors; electrical/electronic display and monitoring devices for multiple applications; automatic circuit 
controllers, namely, relays, contactors, time switches, time switches, controllers, programmable switching devices and 
load controllers, control relays, regulators, dimmers, remote controls, remote switches, remotely controlled circuit 
breakers apparatus and devices for uninterruptible power supplies; current rectifiers; electric loss indicators; inverters 
[electricity]; thermostats; equipment for electrical installations of individuals, namely, wall switches, ceiling switches 
(cords) switches, electronic switches, dimmers, sockets, plugs and other contacts, units including retailing of integrated 
switches and/or fuses and/or residual current protection devices, plugs for transfer of data outlets, telephone socket 
outlets, plugs, couplings, junction boxes; intercom and video systems (wired and wireless), burglar alarms and fire 
alarms, smoke and heat detectors, transmission devices for telephones, video surveillance apparatus, transmitters and 
receivers, and data transmission cables, sound and images, electrical/electronic appliances for automatic control of 
building installations, switch panels and electrical/electronic appliances for automatic control of applications in the field 
of renewable energy and means of transport; environmental sensors; electrical/electronic appliances for automatic 
control apparatus for cleaning, heating and cooling water, and cleaning, disinfection, dehumidifying systems and 
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equipment, moistening heating, cooling and air; software, in particular on a central server and/or control interfaces for the 
display and/or for control, automation and operation of electric and electronic installations, and data processing 
installations, namely, installations for lighting, heating, air conditioning installations, ventilating installations, drying 
installations, protection installations, shutters, roller blinds, roller blinds and canopies, installations for power supply 
management, for consumption indication, installations with audio and video devices or information technology devices, 
in particular for dwellings collective and individual houses and buildings for public and commercial purposes; central 
processing units which are integrated in this software; control interfaces for the aforesaid devices and installations, 
namely, remote controls, keyboards and screens; smoke alarms; security alarms; personal security alarms; personal 
alarms; apparatus and electric and electronic alarm installations; electronic alarm apparatus and systems; electric and 
electronic installations of burglar alarms, anti-theft alarm apparatus; alarm systems; door alarms; alarms (instruments); 
anti-theft alarms; heat regulating apparatus; monitoring apparatus and instruments; monitoring systems; electric 
monitoring apparatus; electric and electronic apparatus and instruments, for use in generating or distributing energy; 
apparatus for receiving and processing encoded signals (decoders); voice frequency transmission apparatus; radio 
pagers; electronic verification apparatus for authenticating rechargeable cards, bank cards, credit cards, debit cards and 
payment; all the aforesaid goods in the field of electrical equipment and apparatus, apparatus and systems for lighting, 
electric control, signalling, alarm monitoring, prevention and for self-help of patients, access control, home automation, 
building automation and information networks.

Cl.11;Security lighting units in particular-emitting diode; security lighting fixtures for central sources.

Cl.42;Technical consultancy, in particular for the design of electric installations and devices, in particular installations 
for the supply of energy and for inspection and checking of said devices and installations; creation, maintenance, 
handling and adaptation of software; maintenance and repair of software; all the aforesaid services related to the field of 
electrical equipment installations, apparatus, devices, installations and systems for lighting, electric control, signaling, 
alarm, monitoring and the prevention, self-help of patients, access control, home automation, building automation and 
information networks; the aforesaid services being consultable or accessible also on-line or on telecommunications 
and/or computer networks; installation services, maintenance, repair and servicing of computer software; installation, 
operation and maintenance of software; installation, updating and maintenance of software; maintenance and updating of 
computer programs and software; updating, design, rental and maintenance of computer software, namely, computer 
network services for home automation and building applications, in particular for control and management of electrical 
and electronic circuits for lighting, heating, ventilation, air-conditioning, shutters, blinds and curtains, for the remote 
control of electrical apparatus, management, for repair leaks or faults, for management of temperature levels and fluid 
consumption, management of means of transport, for control and management of security systems, fire protection, alarm 
monitoring and prevention of self-help of patients, access control, intruder defense, recording and/or dissemination of 
sounds and/or images, intercommunication, of telephone, television, computer and/or telecommunications; maintenance, 
creation and hosting of web sites; research and development of new products for others; consultancy in the field of 
computers; programming for computers; design and development of computers and software; conversion of data or 
documents from physical to electronic media; technical project study; consultancy in the field of energy-saving; design of 
home pages and web sites; creation of web sites on the Internet; creation and maintenance of web sites for others; 
creating and maintaining web sites and hosting of web sites; hosting of web sites; rental of web servers; design and 
development of web sites; graphic design services for the compilation of Web pages on the Internet; design, drawing and 
commissioned writing of web pages for others for a global computer network; design, graphics and copywriting for 
others, all for compiling web pages on the Internet; creation, design, writing and updating of web pages for others; 
management of websites of others; hosting of web sites hosting the web sites of others on a computer server for a global 
computer network; Web sites hosting for others; web hosting; design of web pages; web site design services; internet 
web site design services; advisory services related to the creation, development, updating and use of web pages; website 
development services; software design; design, maintenance and updating of software; installation and maintenance of 
software; software improvement; design of hardware, software and computer programs; custom design of computer 
software, computer software design, software and systems for wireless data transmission; testing and quality inspection 
of electric and electronic apparatus; all the aforsaid services related to electrical equipment for installations, electric 
installations and apparatus, equipment, installations and systems for lighting, electric control, signalling, monitoring, 
alarms, prevention self-help of patients, and access control, home automation, building automation and information 
networks, the above services being consultable or available especially on-line or on telecommunications and/or computer 
networks.
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Priority claimed from 30/01/2015; Application No. : 86519290 ;United States of America 

3320478    10/03/2015
[International Registration No. : 1288388]
Dun & Bradstreet International, Ltd.
103 JFK Parkway Short Hills, NJ 07078 United States of America

Proposed to be Used
IR DIVISION
Cl.35;Providing sales and market reports to the order and/or specification of others; providing general business 
information concerning sales, size and position of businesses; conducting marketing studies and surveys; providing 
business information services pertaining to marketing, demographics and statistical fields; supplying sale and marketing 
information concerning the business community according to the requirement of customers; computerized marketing 
consulting services rendered to businesses, namely, providing information that identify corporate lines of business and 
relationships between national and international companies; providing demographic information on different businesses 
in specific geographic areas, preparation of lists of companies for others; evaluation of suppliers of goods and services 
with regard to overall financial, operational and risk level; business consultancy services; advertising services; cross-
price analysis; business appraisals; business management assistance; business investigation; business and commercial 
information services; marketing services; information and data compiling and analyzing relating to business 
management; distribution of publicity materials, namely, flyers, prospectuses, and brochures; business consultation 
services in the field of customer service to improve sales person effectiveness; providing business information in the 
field of general company profiles including financial data, trade payments, years in business, company size as well as 
sales and employee information; providing predictive business information regarding a company's future; business risk 
assessment services, namely, providing an on-line business assessment tool in the nature of an online business profile 
for providing insight into health of companies; assigning and supplying identification numbers for use by business 
enterprises for the purpose of facilitating the automation of the payment of accounts payable and other business 
purposes and the obtaining of business statistics and information; mailing lists preparation services; collection and 
dissemination of information on individuals for general business, sales and marketing purposes; providing business 
information in regard to business suppliers in the field of business profiles and analysis of suppliers, supplier 
evaluations, supplier management information, information on product availability and offerings, and supplier operation 
information; supply management services, namely, procurement and purchasing management in the field of suppliers, 
product supply, ongoing supply based optimization for the benefit of others; business services, namely, business 
information, advice and consultation in the field of supply lifecycle management processes, and functional needs in the 
area of management.
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Cl.36;Providing financial information on credit and collections of businesses; furnishing credit rating reports; preparing
financial reports for others including collecting and reporting credit, sales, financial and credit and financial analysis; 
collection agency services; providing credit recovery and collection services; providing credit rating and financial 
reporting and analysis; providing financial credit history information services; credit risk analysis; online credit services, 
namely, providing online credit reports; business credit risk information services; financial research.

Cl.45;Business compliance consulting services concerning business requirements for businesses to meet regulatory 
requirements such as know your customer obligations, identifying higher risk parties in customer and supplier 
onboarding, third party anti-corruption and anti-bribery due diligence and monitoring services, and other tax and 
regulatory compliance services.

8199



Trade Marks Journal No: 1820 ,   23/10/2017           Class 99 
 

Priority claimed from 17/04/2015; Application No. : 4020150028762 ;Republic of Korea 

3321135    14/10/2015
[International Registration No. : 1288532]
SAMSUNG ELECTRONICS CO., LTD.
129, Samsung-ro, Yeongtong-gu, Suwon-si Gyeonggi-do Republic of Korea

Proposed to be Used
IR DIVISION
Cl.9;Computer application software for mobile phones; computer software, recorded; computer software 
(downloadable); computer programs (downloadable software); smart phones; tablet computers; sunglasses; spectacles 
(optics); apparatus for the recording, transmission or reproduction of sound and images; mobile telephones; digital 
cameras; portable media player; portable computers; wireless headsets for mobile phones; wireless headsets for smart 
phones; wireless headsets for tablet computers; rechargeable batteries; battery chargers; leather cases for mobile 
phones; leather cases for smart phones; leather cases for tablet computers; flip covers for mobile phones; flip covers for 
smart phones; flip covers for tablet computers; television receivers; audio components systems comprising surround 
sound speakers, loudspeakers, tuners, sound mixers, equalizer, audio recorders, radios; digital set-top boxes; DVD 
players; light emitting diode displays; monitors; 3D eye glasses; computers; printers for computers; semiconductors; 
global positioning systems (GPS) apparatus; software interfaces with multi health devices to record health conditions; 
wearable computer peripherals; computer peripheral devices; electronic display modules for wearable mobile computers; 
wearable telecommunication machines and implements; wearable telecommunication machines and implements in the 
shape of wristwatches; wearable computers in the shape of wristwatches; watches that communicate data to electronic 
terminals (smart phones, tablet computers, PDAs and computers) through internet websites and other computer and 
electronic communication networks; watchbands that communicate data to electronic terminals (smart phones, tablet 
computers, PDAs and computers) through internet websites and other computer and electronic communication networks; 
bracelets that communicate data to electronic terminals (smart phones, tablet computers, PDAs and computers) through 
internet websites and other computer and electronic communication networks; watches that communicate data to smart 
phones; watches that communicate data to PDAs; watches incorporating cameras and MP3 players, and that 
communicate data to smart phones and PDAs.

Cl.14;Clocks; parts and fittings for watches; wristwatches; electronic clocks and watches; bracelets of precious metals;
watchbands; control clocks; watches incorporating MP3 players; watches incorporating cameras.
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3321153    16/11/2015
[International Registration No. : 1287724]
Compagnie Gervais Danone
17 Boulevard Haussmann F-75009 Paris France

Proposed to be Used
IR DIVISION
Cl.29;Milk, powdered milks, flavored jellified milks and whipped milk products; dairy products particularly: yogurts, 
drinking yogurts, soft white cheese, "petit suisse" cheese; beverages mainly consisting of milk or dairy products, milk 
beverages with milk predominating, milk beverages containing fruits; unflavored or flavored fermented dairy products.

Cl.30;Cocoa, chocolate, cocoa-based beverages, chocolate-based beverages, coffee-based beverages, tea-based 
beverages; custard; chocolate mousses, dessert mousses [confectionery], confectionery, sugar confectionery, sugar, 
puffed rice, preparations made from cereals, breakfast cereals; biscuits (sweet or savory); cakes; pastries; waffles; cereal-
based desserts; rice cakes; semolina cakes; rice pudding, rice-based snack food, cereal-based snack food; edible ices, 
edible ices primarily consisting of yogurt, ice creams, sherbets (edible ices), frozen yogurts (edible ices), edible ices 
based on frozen water; fruit coulis [sauces].

Cl.32;Still or sparkling waters (mineral or other), fruit or vegetable juices, beverages with fruit or vegetables, 
lemonades, soda water, sorbets (beverages), preparations for beverages, syrups for beverages, non-alcoholic vegetable 
or fruit extract, non-alcoholic beverages.
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Priority claimed from 16/01/2015; Application No. : 2015-003447 ;Japan 

3321179    15/07/2015
[International Registration No. : 1288611]
FAST RETAILING CO., LTD.
717-1, Sayama, Yamaguchi City Yamaguchi 754-0894 Japan

Address for service in India/Agents address:
LALL LAHIRI AND SALHOTRA.
PLOT NO. B-28, SECTOR - 32, INSTITUTIONAL AREA, GURGAON - 122 001, HARYANA.

Proposed to be Used
IR DIVISION
Cl.18;Industrial packaging containers of leather; clothing for domestic pets; bags; school bags; backpacks; shopping 
bags; clutch bags; all-purpose carrying bags; shoulder bags; sports bags; pouches; pouches of leather; commutation 
ticket holders; cosmetic bags sold empty; vanity cases sold empty; umbrellas; telescopic umbrellas; parasols; umbrella 
covers; bags for umbrellas; walking sticks; canes; metal parts of canes and walking-sticks; handles for canes and 
walking sticks; leather, unworked or semi-worked; imitation leather; tote bags; wallets; purses; handbags; travelling 
bags; briefcases; suitcases; carry-on bags; trunks [luggage]; Boston bags; rucksacks; card cases [notecases]; key 
cases; business card cases; leather straps; animal skins and hides; furniture coverings of leather; fur; pelts.

Cl.24;Woven fabrics; marabouts [cloth]; knitted fabrics; cotton fabrics; felts; non-woven textile fabrics; oilcloth; 
gummed waterproof cloth; vinyl coated cloth; rubberized cloth; fabric of imitation animal skins; filtering materials of 
textile; woven textile goods for personal use (not for wear); towels of textile; face towels of textile; handkerchiefs of 
textile; mosquito nets; bedsheets; futon quilts; bed covers; futon ticks (unstuffed futon covers); quilts; ticks [mattress 
covers]; pillowcases; blankets; wall hangings of textile; curtains; table cloths, not of paper; covers for cushions; 
draperies [thick drop curtains]; lap rugs; seat covers of textile; travelling rugs.

Cl.25;Clothing; jackets; down jackets; wind resistant jackets; coats; overcoats; jumpers; rainwear; sweaters; knitwear 
[clothing]; cardigans; vests; waistcoats; shirts; polo shirts; layettes [clothing]; waterproof clothing; pullovers; wedding 
dresses; trousers; stretch pants; jogging pants; sweatshirts; sweat pants; suits; skirts; dresses; leggings [trousers]; 
beach clothes; swimwear [bathing suits]; night gowns; dressing gowns; negligees; sleeping garments; sleepwear; 
Japanese sleeping robes [nemaki]; pajamas; bathrobes; underwear; undershirts; corsets [underclothing]; combinations 
[clothing]; chemises; drawers and underpants; slips; panties, shorts and briefs; trunks; brassieres; petticoats; hosiery; 
camisoles; tee-shirts; tank tops; frocks; jerseys [clothing]; Japanese traditional clothing; jeans; gloves and mittens 
[clothing]; scarves [scarfs]; ties; neckties; shawls; bandanas [neckerchiefs]; girdles; mufflers [clothing]; ear muffs 
[clothing]; headgear; hats; caps [headwear]; socks; stockings; garters; sock suspenders; suspenders [braces]; 
waistbands; belts for clothing; chasubles; sashes for wear; wimples; maniples; shower caps; sleep masks; footwear; 
fittings of metal for footwear; Japanese style wooden clogs [geta]; Japanese style sandals [zori]; slippers; sandals; shoes 
and boots; sports shoes; boots for sports; masquerade costumes; clothes for sports; football boots; wristbands 
[clothing]; tights; anoraks [parkas].

Cl.35;Advertising; promoting the goods and services of others through the administration of sales and promotional 
incentive schemes involving trading stamps; sales promotion for others; marketing; business management; commercial 
or industrial management assistance; organization of fashion shows for promotional purposes; organization of 
exhibitions and trade fairs for commercial or advertising purposes; office functions; retail services or wholesale services 
for woven fabrics and beddings; retail services or wholesale services for towels; retail services or wholesale services for 
clothing; retail services or wholesale services for headgear for wear; retail services or wholesale services for diapers; 
retail services or wholesale services for footwear [other than special footwear for sports]; retail services or wholesale 
services for bags and pouches; retail services or wholesale services for purses; retail services or wholesale services for 
personal articles; administrative processing of purchase orders; sales promotion for others in relation to woven fabrics 
and beddings; sales promotion for others in relation to clothing; sales promotion for others in relation to diapers; sales 
promotion for others in relation to footwear; sales promotion for others in relation to bags and pouches; sales promotion 
for others in relation to personal articles.
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Priority claimed from 11/10/2013; Application No. : 012217691 ;European Union 

3321205    30/12/2015
[International Registration No. : 1198710]
World Dance Council, Ltd
Thomas House 63-67 Kingston road New Malden 12 United Kingdom

Address for service in India/Attorney address:
LALL & SETHI
D-17, N.D.S.E.-II NEW DELHI-49

Proposed to be Used
IR DIVISION
Cl.16;Printed matter for use in the field of dance; printed periodicals and educational publications in the field of dance; 
instruction and training manuals for use in the field of dance.

Cl.41;Organization and running of dance contests, recitals and competitions; dance events; entertainment services; 
sporting and cultural activities; training services; dance instruction, dance schools; production of audio-visual works in 
the field of dance.
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Priority claimed from 21/10/2014; Application No. : 3.531.792/2 ;Spain 

3321720    27/01/2015
[International Registration No. : 1288389]
Grupo Massimo Dutti, S.A.
Avenida de la Diputación, edificio Inditex E-15142 ARTEIXO (A Coruña) Spain

Proposed to be Used
IR DIVISION
Cl.9;Scientific, nautical, surveying, photographic, cinematographic, optical, weighing, measuring, signaling, checking 
(supervision), life-saving and teaching apparatus and instruments; apparatus and instruments for conducting, switching, 
transforming, accumulating, regulating or controlling electricity; apparatus for recording, transmission or reproduction of 
sound or images; magnetic recording media, sound recording disks; compact disks, DVDs and other digital recording 
media; software; mechanisms for coin-operated apparatus; cash registers, calculating machines, data processing 
equipment and computers; fire extinguishers; computer peripheral devices; anti-glare glasses; eyeglasses (pince-nez); 
optical lenses; eyeglass chains (pince-nez chains); contact lenses; eyeglass cords (pince-nez cords); dressmakers' 
measures; spectacles (optics); spectacle glasses; spectacle cases; spectacle and eyeglass frames (pince-nez frames); 
sunglasses; eyeglass cases (pince-nez cases) and cases for contact lenses; shoes for protection against accidents, 
irradiation and fire; bullet-proof vests; life jackets; garments and clothes for protection against fire; gloves for divers; 
gloves for protection against accidents; diving suits; magnetic cards; clothing for protection against accidents and 
irradiation; protective suits for aviators; electronic agendas; telephone apparatus; weighbridges; directional compasses; 
accounting machines; protective helmets; protective helmets for sports; telescopes; chronographs (time recording 
apparatus); measuring spoons; pedometers; compact disks (audio-video); optical compact disks; mirrors (optics); 
binoculars (optics); temperature indicators; chains and cords for spectacles; computer game programs; cassette players; 
bar code readers; signal, magic and optical lanterns; magnifying glasses (optics); dictating and invoicing machines; 
mechanisms for counter-operated apparatus; weights for scales; electric, galvanic and solar batteries; recorded computer 
programs; electronic pocket translators; transistors (electronics); thermometers not for medical use; intercommunication 
apparatus; video cassettes; animated cartoons; portable radio-telephones (walkie-talkies); electronic publications 
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(electronically downloadable); egg timers (sandglasses); acoustic (sound) alarms; anti-theft alarms; fire alarms; mouse 
pads; loudspeakers; sound amplifiers; aerials; anti-glare visors (anti-glare shades); headphones (for music); answering 
machines; counterfeit (false) coin detectors; teeth protectors; money counting and sorting machines; apparatus for 
measuring the thickness of skins and leather; electronic tags for goods; goggles for sports; magnets; light-emitting 
electronic pointers; mobile telephones; enlarging apparatus (photography); apparatus and instruments for astronomy; 
thermionic valves (radio); coin-operated musical automatons (jukeboxes); scales; life-saving rafts; magnetic tape 
recorders; head cleaning tapes; videotapes; magnetic tapes; demagnetizing apparatus for magnetic tapes; barometers; 
ticket dispensers; thermostats; cameras (cinematographic apparatus); camcorders; video game cartridges; magnetic 
encoders; graduated glassware; revolution counters; slides (photography); slide projectors; dynamometers; reflecting 
disks for wear, for the prevention of traffic accidents; hemline markers; dosimeters; covers for electric outlets; 
radiotelephony sets; scanners (data processing equipment); cases (optics); flash-bulbs (photography); photocopying 
apparatus and machines (also including electrostatic and thermal apparatus and machines); holograms; compact disk 
players; luminous signs; neon signs; video recorders; electric measuring apparatus; megaphones; computer memories; 
microphones; microprocessors; modems; breathing apparatus for underwater swimming; objectives (lenses) (optics); 
ozonizers; projection screens; electric switches; dog whistles; push buttons for bells; radios; receivers (audio, video); 
wrist rests for use with computers; balances (steelyards); television apparatus; record players; word processors; video 
telephones; cases and holders for portable computers, mobile telephones and other electronic or digital apparatus; 
personal stereos; facsimile machines; magnetic wires; electrolyzers; X-ray apparatus not for medical use.

Cl.16;Paper, cardboard; printed matter; bookbinding material; photographs; stationery; adhesives (glues) for stationery 
or household use; artists' materials; paintbrushes; typewriters and office requisites (except furniture); instructional 
material or teaching material (except apparatus); plastic materials for packaging (not included in other classes); printing 
type; printing blocks; works of art (engravings); boxes of cardboard or paper; patterns for making clothes and for 
dressmaking; tissues of paper for removing make-up; stencil cases; labels not of textile; table linen of paper; table 
napkins of paper; handkerchiefs (of paper); pen cases; checkbook holders; writing cases (sets); inking sheets for 
document reproducing machines; bags (envelopes, pouches) for packaging (of paper or plastics); tailor's chalk; face 
towels of paper; hatboxes of cardboard; tracing cloth and paper; bookbinding cloth; canvas for painting; towels of paper; 
albums; almanacs; hand-labeling apparatus; loose-leaf binders; writing instruments; transfers (decalcomanias); 
calendars; posters; document folders; catalogs; picture cards; drawing sets; newspapers; periodicals; magazines 
(periodicals); books; lithographs; wrapping paper; toilet paper; paperweights; mats for beer glasses; bookmarkers; book 
ends; ink cartridges; inkwells; bibs of paper; drawing materials; graphic prints; school supplies [stationery]; writing 
slates; comic books; trays for sorting and counting money; embroidery designs (patterns); garbage bags of paper or of 
plastics; geographical maps; terrestrial globes; moisteners (office requisites); plastics for modeling; blueprints, plans; 
stencils (stationery); placards of paper or cardboard; cards; steel letters and pens; aquarelles; adhesive tape dispensers; 
adhesive tapes and bands for stationery or household purposes; stickers (stationery); cigar bands; files (office 
requisites); modeling clay; arithmetical tables; drawer liners of paper (perfumed or not); architects' models; atlases; flags 
of paper; tickets; pads (stationery); ball-point pens; bags for microwave cooking; writing board erasers; rubber erasers; 
erasing products; bottle wrappers and envelopes of cardboard or paper; painters' easels; song books; charcoal pencils; 
writing paper; advertisement boards of paper or cardboard; booklets; ink cartridges; modeling wax not for dental use; 
sealing wax; drawing pins, thumbtacks; paper ribbons and bows; inking ribbons for computer printers; typewriter 
ribbons; clipboards (office requisites); cabinets for stationery (office requisites); compasses for drawing; paper clasps; 
paper knives (cutters) (office requisites); writing or drawing books; paintings (pictures), framed or unframed; finger-stalls 
(office requisites); bookbinding material; gummed cloth for stationery purposes; inking pads; square rulers; shields 
(paper seals); greeting cards; filter paper; book covers (stationery); photograph stands; elastic bands for offices; stapling 
presses (office requisites); staples (paper clips); paper sheets (stationery); pencil sharpeners; pencil holders; luminous 
paper; palettes for painters; silver paper; waxed paper; modeling paste; office perforators; painters' brushes; house 
painters' rollers; postcards; periodical publications; rosaries; blotters; envelopes (stationery); stickers; stamps.

Cl.35;Advertising; business management; business administration; office functions; assistance services for business 
management or commercial functions for an industrial or commercial company; organization of exhibitions and trade 
fairs for commercial or advertising purposes; promotion services provided by a commercial company by issuing store 
service cards to clients; modeling services for advertising or sales promotion purposes; editing of advertising texts; 
shop-window dressing; assistance services for the operating of a commercial company on a franchise basis; product 
demonstration; sales promotion (for third parties); sales at public auctions; shopping center promotion and management 
services; assistance services for the commercial functions of a business consisting in processing orders through global 
communications networks; import-export agencies; on-line advertising on a computer network; procurement services for 
others (purchasing of goods and services for other businesses); dissemination (distribution) of samples; computerized 
file management; public relations; commercial information agencies; advertising agencies; rental of vending machines; 
rental of advertising space; dissemination of advertisements; business management assistance; data search in computer 
files (for others); compilation of information into computer databases; transcription of communications; advertising mail; 
commercial or industrial company management assistance; business management of performing artists; distribution of 
advertising material (leaflets, prospectuses, printed matter, samples); updating of advertising material; document 
reproduction; marketing studies; bill posting (ads); opinion polling; systematization of information into computer 
databases; publication of advertising texts; wholesale and retail sale services by any means; relocation services for 
businesses; accounting.
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Priority claimed from 13/02/2015; Application No. : 86535205 ;United States of America 

3321759    13/08/2015
[International Registration No. : 1288595]
Getty Images (US), Inc.
75 Varick Street New York, NY 10013 United States of America

Proposed to be Used
IR DIVISION
Cl.35;Online retail store and distributorship services in the field of intellectual property, namely, photographs, archival 
photographs, stock photographs, photography pictorial images, images, still images, moving images, news images, 
pictures, art reproductions, animations, illustrations, clip art, graphic designs, film, video, audio data, musical sound 
recordings, multimedia recordings, code snippets, computer software for embedding digital content into websites and 
social media, downloadable and non-downloadable digital content, electronic downloadable publications, and other 
digital media and design elements; business administration of licensing of the intellectual property and other proprietary 
rights to access, download and use the visual, audio, video, and multimedia content, and code snippets of others; 
providing information in the field of commercial administration of the licensing of visual, audio, video, and multimedia 
content; promoting the photographs, archival photographs, stock photographs, photography pictorial images, images, 
still images, moving images, news images, pictures, art reproductions, animations, illustrations, clip art, graphic designs, 
film, video, audio data, musical sound recordings, multimedia recordings, code snippets, computer software for 
embedding digital content into websites and social media, data, user metrics, downloadable and non-downloadable digital
content, electronic downloadable publications, and other digital media and design elements of others; promoting the 
goods and services of others through placement of advertisements on web sites and delivered via email; online 
advertising; online retail store services featuring general consumer merchandise, some of which can be imprinted with 
selected digital photographs, images and text.

Cl.41;Providing online photographs, archival photographs, stock photographs, photography pictorial images, images, 
still images, moving images, news images, pictures, art reproductions, animations, illustrations, clip art, graphic designs, 
film, video, audio data, musical sound recordings, multimedia recordings, code snippets, computer software for 
embedding digital content into websites and social media, downloadable and non-downloadable digital content, 
electronic downloadable publications, and other digital media and design elements of others via a non-downloadable 
searchable database; educational services, namely, providing online portals and websites featuring online articles, 
videos, information and training in the field of photographs, digital video recording and clips, illustration, audio and video,
and marketing; entertainment services, namely, providing temporary use of non-downloadable music, videos, television, 
movies, photographs, images, and other entertainment-related multimedia content via global computer networks; 
providing information, digital content, photographs, multimedia content, news, and commentary relating to topics of 
general interest; providing information, webcasts, and online non-downloadable videos via global computer networks 
about public personalities, celebrities, popular culture, news, entertainment news, current and historical events, fashion, 
beauty, culture, sports, music, movies, television, and topics of general interest; online publishing and online 
publications in the nature of articles, editorials, websites, images, pictures, photographs, and digital content in the fields 
of public personalities, actors, celebrities, celebrity lifestyles, events, popular culture, news, entertainment news, current 
and historical events, fashion, beauty, culture, sports, music, movies, television, and topics of general interest; publishing
services; providing photo and video galleries relating to news, entertainment, current events, and topics of general 
interest via a global computer network.

Cl.45;Licensing of intellectual property, namely, images, pictures, photographs, downloadable and non-downloadable 
digital content, photographs, photography pictorial images, still images, moving images, art reproductions, film, video, 
graphic designs, clip art, news images, audio data, musical sound recordings, multimedia recordings, animations, 
illustrations, code snippets, electronic downloadable publications, and other digital media and design elements; licensing 
of intellectual property; licensing of intellectual property, namely, reproduction rights for images, photographs, stock 
photographs, archival photographs, art reproductions, film, video, animation, graphic designs, clip art, news images, 
audio data and illustrations; licensing of images, photographs, stock photographs, archival photographs, art 
reproductions, film, video, animation, graphic designs, clip art, news images, audio data and illustrations to others via 
computer networks and global communications networks; licensing of films, video, visual content, audiovisual content 
for others.
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Priority claimed from 30/04/2015; Application No. : AM 51162/2015 ;Austria 

3322822    22/10/2015
[International Registration No. : 1288237]
Schrack Seconet AG
Eibesbrunnergasse 18 A-1120 Wien Austria

Proposed to be Used
IR DIVISION
Cl.9;Security, safety, protection and signalling apparatus and equipment, in particular alarm and warning equipment, 
and access and access control apparatus; information technology and audiovisual apparatus, in particular 
communications equipment, signal cables for IT, audiovisuals and telecommunications, data processing apparatus and 
equipment as well as (electrical and mechanical) accessories and audio, visual and photographic apparatus; measuring, 
detecting and monitoring instruments, devices and regulators, including chronometric instruments and apparatus, other 
than clocks and watches; recorded content, in particular software; interfaces (interface apparatus or programs) for 
security, safety, protection and signalling installations and communications systems; navigation, guidance, tracking and 
targeting devices; parts and fittings of all the aforesaid goods, included in this class.

Cl.37;Installation, maintenance and repair of security, safety, protection and signalling installations, information 
technology and audiovisual apparatus, measuring, detecting and monitoring instruments, devices and regulators, 
navigation, guidance, tracking and targeting devices.

Cl.38;Computer communication and Internet access; providing access to content, websites and portals.

Cl.42;IT services and engineering in connection with consultancy, planning and programming of security, safety, 
protection and signalling installations and communications systems, hosting services, software as a service (SaaS).
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Priority claimed from 09/06/2015; Application No. : AM 1108/2015 ;Austria 

3322831    24/11/2015
[International Registration No. : 1288577]
voestalpine Tubulars GmbH & Co KG
Alpinestraße 17 A-8652 Kindberg-Aumühl Austria

Proposed to be Used
IR DIVISION
Cl.6;Pipes of metal, in particular steel pipes; metal tubing, in particular of steel; penstock pipes of steel for the 
transportation of petroleum and/or natural gas; junctions of metal for pipes, in particular of steel, in particular for oil 
pipelines and gas pipelines; thread couplings of metal, in particular of steel for gastight connection of pipes, in particular 
of pipes for oil pipelines or gas pipelines; pipe muffs of metal, in particular of steel; threaded pipes of metal, in particular 
of steel; manifolds of metal for pipelines; pipe strings of metal for the extraction of petroleum and natural gas; oilfield 
pipes and drill pipes of metal for the exploration and/or development of gas and oil deposits.

Cl.37;Pipeline construction and maintenance; installation of threaded pipes and/or thread couplings of metal for 
gastight connection of pipes; repair of threaded pipes and/or thread couplings of metal for gastight connection of pipes.
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3322834    14/08/2015
[International Registration No. : 1288568]
WEISS UMWELTTECHNIK GMBH
Greizer Straße 41-49 35447 Reiskirchen Germany

Proposed to be Used
IR DIVISION
Cl.7;Motors and engines (except for land vehicles); machine coupling and transmission components (except for land 
vehicles); agricultural implements other than hand-operated; incubators for eggs; automatic vending machines; pumps 
[parts of machines, engines or motors]; vacuum pumps; vacuum pump stands; electric motors, except for land vehicles, 
in particular for air conditioning apparatus and heating apparatus; compressors for refrigerators; aerators; air 
condensers; compressed air pumps; compressed air machines; pneumatic transporters; compressed air engines; 
reducers (pressure -) [parts of machines], extracting machines; vacuum cleaning equipment; machines and installations 
for transvasing, weighing and processing dusty and gaseous products in closed systems and clean-air systems, in 
particular for use in the chemical, cosmetics, food and pharmaceutical industries; installations for the extraction of 
pollutants; grinding installations; apparatus and installations for the supply and disposal of chemicals; filling and sealing 
machines; filling machines; laminar flow installations, in particular for the pharmaceutical and food industries; laminar 
flow overhead structures of produc tion machines with heating and/or cooling; laminar flow overhead structures of 
pipetting robots (parts of machines).

Cl.9;Scientific, nautical, surveying, photographic, cinematographic, optical, weighing, measuring, signalling, checking 
(supervision), life saving and teaching apparatus and instruments; apparatus and instruments for conducting, switching, 
transforming, accumulating, regulating or controlling electricity; apparatus for recording, transmission and reproduction 
of sound and images; magnetic data carriers, recording discs; compact discs, DVDs and other digital recording media; 
mechanisms for coin-operated apparatus; cash registers, calculating machines, data processing equipment, computers; 
computer software; fire-extinguishing apparatus; air and climate analysis apparatus and devices; temperature analysis 
apparatus and devices; temperature indicating apparatus; temperature shock testing apparatus; ozone testing apparatus; 
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corrosion testers; dust and rain testing apparatus; measuring and control devices for air conditioning technology; heat 
flow meters; electric and electronic apparatus, equipment and instruments (included in this class); data processing 
apparatus and installations, and components therefor, including monitors, printers, keyboards, scanners, personal 
computers; power supply devices; apparatus for measuring, controlling and obtaining physical values, including 
temperature, pressure, humidity and vibration; special test stands, in particular for environment simulation installations; 
emission test chambers for characterisation of volatile organic compounds (VOCs); test systems for stability testing in 
the pharmaceutical industry; apparatus for testing electromagnetic compatibility; electric and/or electronic control and 
regulating apparatus; heat regulating apparatus; furnaces for laboratory use; testing apparatus not for medical purposes; 
material testing instruments and machines; gas testing instruments; precision measuring apparatus; computer programs; 
electric and/or electronic temperature and humidity regulators and sensors; voltage supply units, data displays (included 
in this class), apparatus for recording, transmission and reproduction of information; electrical cables; parts for scientific 
apparatus and instruments, included in this class; electric and/or electronic control and regulating apparatus; hardware 
and software for installations, machines and apparatus for capturing and siphoning emissions and pollutants; 
installations for emission and pollutant capture, in particular for product, personal and room protection; scientific 
research and laboratory apparatus, educational apparatus and simulators; furniture especially made for laboratories; 
apparatus for transvasing acids and alkaline solutions for laboratories; laboratory and personal protection workstations; 
weighing cabinets; weighing apparatus and instruments; laminar flow cabinets, in particular for product and personal 
protection, for mixing, bottling and weighing high-efficiency substances in the chemical and pharmaceutical industry; 
negative and positive pressure cabins for personal, product and environment protection, in particular for microbiological 
laboratories, parenteral plants, solids plants or active substance production; wind tunnels; weighing and transvasing 
apparatus; apparatus and devices for controlling, regulating and generating cold, heat, air conditioning, light, air mixture, 
excess pressure and negative pressure, vacuum, sound and vibration; chambers for material and equipment testing; 
environment simulation rooms and apparatus for research, development and production; chambers for research and 
environmental tests with plants, animals and human beings.

Cl.10;Surgical, medical, dental and veterinary apparatus and instruments, artificial limbs, eyes and teeth; orthopedic 
articles; suture materials; medical apparatus and instruments; veterinary apparatus and instruments; medical analytical 
apparatus for medical purposes; incubators for medical purposes; diagnostic apparatus for medical purposes; hot air 
vibrators for medical purposes; incubation units; compressors [surgical]; lasers for medical purposes; lamps for medical 
purposes; pumps for medical purposes; quartz lamps for medical purposes; radiological apparatus for medical purposes; 
x-ray apparatus for medical purposes; protection devices against x-rays, for medical purposes; containers especially 
made for medical waste; furniture especially made for medical and pharmaceutical purposes.

Cl.11;Apparatus for lighting, heating, steam generating, cooking, refrigerating, drying, ventilating, water supply and 
sanitary purposes; air conditioners; heat treatment installations; cryogenic test and storage chests freezers; apparatus 
and equipment for simulating cold, heat, humidity, climate, light, air composition, air speed, air filtration, corrosion, 
vacuum, excess pressure, noise and vibration; refrigerating and freezing apparatus and chambers; freezing and 
refrigerating cells; containers for air conditioning; shed chambers (sealed housing for evaporative determination, fuel 
evaporation chambers); equipment and installations for heat treatment for production, research and development 
purposes; hot cabinets and drying cabinets; drawer ovens; dryers for continuous drying and heating processes, in 
particular continuous ovens, paternosters, chest ovens, tempering furnaces and baking ovens; ovens for heat treatment 
under inert gas; dry heat sterilizers; clean room sterilisers and dryers; vacuum chambers and dryers; feed systems; filters 
for air conditioning; air filtering installations; air heating apparatus; driers (air -); humidifiers; ventilation hoods; air 
cooling apparatus; air deodorising apparatus; hot air apparatus; hot air ovens; heat pumps; heat regenerators; heat 
accumulators; heat exchangers, not parts of machines; evaporators; room air conditioners, in particular in cabinet form, 
including for air conditioning computer rooms, measurement spaces and clean rooms for the food and the 
pharmaceutical industries, and functional areas in hospitals, including operating theatres or intensive care units; room air 
humidifiers, humidifiers and dehumidifiers; apparatus for measuring temperature in cabinet form, for use in stables or 
swimming pools; special purpose air conditioning apparatus, in particular in box form; ceiling coolers; climatically 
controlled chests; window-mounting air-conditioners; water re-cooling towers; pipe freezers; apparatus for refrigerating 
cooling water; drying apparatus and installations; heating apparatus, electric; apparatus for heating; heating installations; 
heating apparatus for solid, liquid or gaseous fuels; fireplaces; apparatus, ovens and microwave ovens for industrial 
purposes; ovens, other than for laboratory purposes; refrigerating cabinets; refrigerating appliances and machines; cold 
storage rooms; freezing appliances and installations; air purifying apparatus and machines; air sterilisers for clean room; 
clean chambers (sanitary installations); refrigerating appliances and installations; temperature regulating devices; fans 
(air-conditioning); air conditioning apparatus; apparatus and instruments for generating clean air; electrically operated air 
suction apparatus for pollutant capture in treatment, processing and production machines and installations; air cleaning 
and filtering installations for removing pollutants and odours from the air; air-conditioning and ventilating apparatus; 
lighting installations; apparatus and installations for the filtration of gaseous substances; exhaust air collection hoods; 
exhaust fans; electrically operated suction apparatus, being a component of working boxes, work cabins and 
workstations; sterile air distributors; special transporting machines for conveying test objects one testing room to other; 
clean air boxes fitted with air conditioning for weighing operations; air filtering installations; air purifying apparatus and 
machines; clean room personal locks; air filters; fans [parts of air conditioning installations]; heated or refrigerating 
display cabinets.

Cl.20;Furniture, mirrors, picture frames; benches (work-); vertical and horizontal flow workbenches; microbiological 
safety workbenches; vertical air circulation workbenches; clean room workbenches; clean room working boxes and clean 
room booths; working boxes and booths with integrated electrically operated pollutant capture and extraction apparatus; 
clean room wardrobes; clean room work counters; clean room bench seating; clean room storage boxes.

Cl.37;Building construction; repair in the field of environment simulation and air conditioning technology; installation 
services in the field of environment simulation and air conditioning technology; installation, maintenance and repair of 
apparatus and equipment for producing cold, heat, moisture, climate, light, air mixture, excess pressure and negative 
pressure, vacuum, noise and vibration; installation, maintenance and repair of air conditioning installations, cooling 
equipment, furnaces, heating equipment and machines; assembly, commissioning, maintenance and repair of machines 
and installations composed thereof for use in the chemical and pharmaceutical industries for transvasing, weighing and 
processing dusty and gaseous products in closed systems and in systems in which very stringent clean-air conditions 
and very strict protection criteria for surroundings, the environment and product are required; development, construction, 
sale, assembly and servicing of ventilation installations and apparatus.
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Cl.42;Scientific and technological services and research and design relating thereto; industrial analysis and research 
services; design and development of computer hardware and software; material testing; updating of software; 
maintenance of software; installation of computer software; software design services; calibration; research in the fields of 
cold, heat, moisture, climate, light, air mixture, excess pressure and negative pressure, vacuum, noise and vibration; 
development of apparatus and equipment for producing cold, heat, moisture, climate, light, air mixture, excess pressure 
and negative pressure, vacuum, noise and vibration.
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Priority claimed from 09/09/2015; Application No. : 014543672 ;European Union 

3322835    10/09/2015
[International Registration No. : 1288620]
P J Valves Holding Limited
10 Merchant Drive Mead Lane Hertford, Hertfordshire SG13 7BH United Kingdom

Proposed to be Used
IR DIVISION
Cl.6;Valves; water pipe valves; drain traps [valves] of metal; floating ball valves; trunnion mounted ball valves; gate 
globe and check valves; double block and bleed valves; butterfly valves; wafer check valves; actuators for valves; valves 
and actuators for use in LNG applications, produced water treatment and desanding applications, high pressure 
applications, zero leakage and tight shutoff applications and for emergency shut down applications.

Cl.37;Repair, maintenance and installation services in relation to valves and actuators for valves.

Cl.42;Industrial design services; "technical consultation services in relation to valves and actuators for valves and/or in 
the energy industry" (terms considered too vague by the International Bureau - rule 13.2.b) of the Common Regulations); 
technical consultation and research in relation to valves and actuators for valves and/or in the energy industry; research 
and development services; research and development for others.
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Priority claimed from 10/07/2015; Application No. : 15 4 195 994 ;France 

3322851    09/12/2015
[International Registration No. : 1288550]
ALCATEL SUBMARINE NETWORKS 
148-152 route de la Reine F-92100 BOULOGNE-BILLANCOURT FR

Proposed to be Used
IR DIVISION
Cl.9;Telecommunication apparatus and software; data processing equipment and software; transmitters, receivers, 
switches and repeaters of signals (telecommunication); optical fibers; fiber-optic cables; optical fiber connectors; coaxial 
cables; electromechanical cables.

Cl.37;Installation, maintenance and repair of telecommunication and data processing apparatus, equipment and cables 
for underwater fiber-optic networks.

Cl.42;Technical project studies and engineering services in the field of underwater fiber-optic networks.
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3350855    08/08/2013
[International Registration No. : 1195255]
G.H. Warner Footwear Plc.
Mercury House, Lea Road Waltham Abbey, Essex EN9 1AT United Kingdom

Proposed to be Used
IR DIVISION
Cl.3;Cleaning, scouring and polishing preparations and substances; non-medicated toilet preparations and substances; 
beauty preparations and substances; cosmetics; make-up; lipstick and lip gloss; dentifrices; fragrances, perfumery, 
colognes, toilet waters and eau de cologne; essential oils; aromatherapy products; deodorants for personal use; anti-
perspirants; sun-tan and sun-screening preparations and substances; depilatory preparations and substances; massage 
oils; cosmetic powders, creams and lotions for the face, hands and body; nail polish; nail polish remover; soaps and 
shampoos; shaving and after-shave preparations; preparations and substances for the conditioning, care and appearance 
of the skin, body, face, eyes, hair, teeth and nails; shower and bath preparations; bath oils and bath salts; talcum powder; 
moisturisers; pot pourri; incense; incense sticks; room fragrances and articles for perfuming rooms; non-medicated baby 
oils and baby creams; non-medicated baby wipes; cotton wool for cosmetic purposes.

Cl.14;Precious metals and their alloys and goods in precious metals or coated therewith, not included in other classes; 
jewellery; gems; semi-precious stones; precious stones and pearls; horological and chronometric instruments; watches, 
clocks and pocket watches and parts therefor; watch straps, watch bands, watch fittings; pendant chains for watches, 
bracelets for watches; cases for clocks and watches; decorative objects and works of art made of or using precious 
metals; cuff links and key rings, all being made of or partly made of precious metals; cell phone accessory charms; 
jewellery boxes; key fobs; parts and fittings for all the aforesaid goods.

Cl.18;Goods of leather and/or imitation leather; clothing, belts, collars and leads for animals; whips; harness and 
saddlery; umbrellas; parasols; walking sticks; animal skins; hides; luggage; bags; briefcases; document cases; shopping 
bags; trunks; travelling bags; handbags, shoulder bags, tote bags, backpacks and rucksacks; bicycle bags; purses; 
wallets; key cases; parts and fittings for all the aforesaid goods.

Cl.25;Clothing; footwear; headgear; parts and fittings for the aforesaid goods; heels, soles, and insoles being parts and 
fittings of footwear.
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Priority claimed from 24/09/2015; Application No. : T201552000 ;Finland 

3412402    21/03/2016
[International Registration No. : 1313560]
Taputa Oy
Sammonkatu 47 FI-33540 Tampere Finland

Proposed to be Used
IR DIVISION
Cl.9;Computer software applications, downloadable; downloadable computer programs; computer software, recorded; 
computer software, especially computer software for data acquisition and for providing feedback; computer software for 
creating, modifying, collecting, maintaining, updating, analyzing, reporting and transferring of data given through mobile 
phones, computer terminals or other electronic data carriers; data processing apparatus for use in opinion polling.

Cl.35;Business management and organization consultancy; business management assistance; marketing consulting; 
personnel management consulting; opinion polling; market research and marketing studies; compilation and 
systemization of information into databases; data search in computer files for others; updating and maintenance of data 
in computer databases; providing business information via a web site.

Cl.41;Education; publication of printed matter; providing on-line electronic publications, not downloadable.

Cl.42;Scientific and technological services and research and design relating thereto; industrial analysis and research 
services; design and development of computer software; computer programming; installation of computer software; 
maintenance of computer software; updating of computer software; consultancy relating to computer software; rental of 
computer software; creating and maintaining web sites for others; rental of web servers; electronic data storage; cloud 
computing; software as a service (SaaS); providing temporary use of non-downloadable software for creating, modifying, 
collecting, maintaining, updating, analyzing, reporting and transferring of data obtained through electronic data carriers.
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3433314    08/06/2016
[International Registration No. : 1318455]
Hinen Electronics (Shenzhen) Co., LTD
Building M, Licheng Tech. Ind. zone, Shajing Street, Bao'an District Shenzhen City China

Proposed to be Used
IR DIVISION
Cl.9;Computer peripheral devices; USB flash drives; pedometers; apparatus to check stamping mail; counterfeit [false] 
coin detectors; ticket dispensers; voting machines; plotters; scales; measures; signal lanterns; navigational instruments; 
acoustic couplers; measuring apparatus; cameras [photography]; stereoscopes; wires, electric; integrated circuits; 
rheostats; wire connectors [electricity]; fluorescent screens; remote control apparatus; light conducting filaments [optical 
fibers [fibres]]; lightning arresters; electrolysers; fire extinguishing apparatus; radiology screens for industrial purposes; 
protection devices for personal use against accidents; alarms; spectacles [optics]; batteries, electric; animated cartoons; 
electrified fences; socks, electrically heated.

Cl.14;Precious metals, unwrought or semi-wrought; boxes of precious metal; pins [jewellery, jewelry (Am.)]; badges of 
precious metal; key rings [trinkets or fobs]; wristwatches; watch straps; chronometric instruments; watch cases; 
watches.
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Priority claimed from 30/09/2016; Application No. : 302016028030.8/ ;Germany 

3648672    27/03/2017
[International Registration No. : 1366218]
Volkswagen Aktiengesellschaft
Berliner Ring 2 38440 Wolfsburg Germany

Proposed to be Used
IR DIVISION
Cl.9;Recorded content; information technology and audiovisual equipment; magnets, magnetizers and demagnetizers; 
apparatus, instruments and cables for electricity; optical devices, enhancers and correctors; safety, security, protection 
and signaling devices; diving equipment; navigation, guidance, tracking, targeting and map making devices; measuring, 
detecting and monitoring instruments, indicators and controllers; scientific research and laboratory apparatus, 
educational apparatus and simulators; scientific, nautical, surveying, photographic, cinematographic, electric weighing, 
measuring, signaling, checking (supervision), life-saving apparatus and instruments, included in class 09; contact lenses, 
spectacles, spectacle cases, binoculars, magnifying glasses; sunglasses; vehicle breakdown warning triangles; vehicle 
breakdown warning lamps other than parts of vehicles; electric batteries and their parts, electric accumulators and their 
parts, fuel cells and their parts, solar batteries; electric batteries for vehicles; electric accumulators for vehicles; chargers 
for electric batteries; burglar alarms, fire alarms, smoke alarms, gas alarms; anti-theft warning apparatus; fire 
extinguishing apparatus; scales; spirit levels; compasses [measuring instruments]; quantity indicators; rulers (measuring 
instruments), acid hydrometers; electronic control mechanisms and power and voltage supply units for vehicle headlights
and their parts, control mechanisms and power and voltage supply units for vehicle lights and their parts, light-emitting 
diodes [LED], electronic power controllers; electrical and electronic control apparatus and instruments; simulators for the 
steering and control of vehicles; voltage regulators for vehicles; speed indicators; revolution counters; measuring 
apparatus and instruments; life saving apparatus and equipment, namely life-saving rafts, fire escapes, safety nets, safety 
tarpaulins, life belts, life buoys, life jackets; fuses, electric relays; lasers not for medical purposes, laser pointers; remote 
controlling apparatus; aerials; navigation apparatus for vehicles [on-board computers]; portable telephones; telephone 
apparatus; television apparatus; video telephones; radios; compasses, navigation systems, navigational instruments; 
telematic apparatus; telematic terminal apparatus; apparatus and instruments for conducting, switching, transforming, 
accumulating, regulating and controlling electricity; apparatus for recording, transmission and/or reproduction of sound 
and images, magnetic, electronic and optical data carriers, phonograph records, compact discs [audio-video], DVDs and 
other digital recording apparatus, sound carriers, coin-operated juke-boxes, compact discs (CD-ROMs), downloadable 
music files, audio headphones, loudspeakers and cabinets for loudspeakers, illuminated signs, compact disc players, 
DVD players, phototelegraphy apparatus; projection apparatus, cameras [photography]; exposed films; cinematographic 
cameras, photocopiers, electronic translation apparatus (computer), pocket translators, electronic; encoded magnetic 
cards, integrated circuit cards (smart cards), encoded telephone cards; mechanisms for coin operated apparatus; 
automatic banking machines; cash registers, calculators; data processing apparatus, computers, electronic calendars 
and organizers, facsimile apparatus, monitors (computer hardware and computer programs), computer periphery devices, 
recorded and downloadable computer programs, especially collected data recorded on data carriers, computer software, 
application software; pocket calculators; downloadable electronic publications; downloadable image files; crash test 
dummies; microscopes; electric cables; sockets, plugs and other contacts [electric connections]; igniting apparatus, 
electric, for igniting at a distance; radiological apparatus for industrial purposes; protective helmets; electric locks; 
electronic controllers and electronic control systems; parts and fittings of all aforesaid goods, included in this class; all 
aforementioned goods not for track-bound vehicles, in particular rail vehicles.

Cl.12;Vehicles and conveyances; vehicles for locomotion by land, air or water and their parts; motorized land vehicles; 
motors and engines for land vehicles; propulsion mechanisms for land vehicles; vehicle chassis; vehicle bodies; 
couplings for land vehicles; suspension shock absorbers for vehicles; shock absorbing springs for vehicles; pneumatic 
tires; tires for vehicle wheels; rims for vehicle wheels; tires, solid, for vehicle wheels; vehicles wheels; hubs for vehicle 
wheels; inner tubes for pneumatic tires; repair outfits for inner tubes, adhesive rubber patches for repairing inner tubes, 
spikes for tires, anti-skid chains for vehicles; non-skid devices for vehicle tires; vehicle seats; rearview mirrors; head-
rests for vehicle seats; anti-theft alarms for land vehicles, anti-theft devices for vehicles; cigar lighters for automobiles; 
motor cars; automobiles; trucks, trailers and semi-trailers for vehicles, trailer hitches for vehicles; omnibuses; 
motorcycles, mopeds, bicycles; cable transport apparatus and installation; carts, trolleys; air vehicles; boats, ships; 
motorbuses; caravans; tractors; cycles, scooters [vehicles]; chairlifts, funiculars; wheelchairs; parts and fittings of all the 
aforesaid goods, included in this class; all aforementioned goods except from track-bound vehicles, in particular rail 
vehicles.

Cl.35;Retail and wholesale services concerning motor vehicles and their parts and accessories, motors and engines for 
land vehicles, vehicle chassis, vehicle bodies and tires for vehicle wheels; retail and wholesale services for mail-order 
business concerning motor vehicles and their parts and accessories, motors and engines for land vehicles, vehicle 
chassis, vehicle bodies and tires for vehicle wheels; retail and wholesale services via internet concerning motor vehicles 
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and their parts and accessories, motors and engines for land vehicles, vehicle chassis, vehicle bodies and tires for 
vehicle wheels; retail and wholesale services via teleshopping concerning motor vehicles and their parts and accessories,
motors and engines for land vehicles, vehicle chassis, vehicle bodies and tires for vehicle wheels; bringing together, but 
not transporting, a variety of motor vehicles and their parts and accessories, motors and engines for land vehicles, 
vehicle chassis, vehicle bodies and tires for vehicle wheels therefore for the benefit of others, thereby enabling customers
to view and purchase the goods in a retail outlet; negotiation of contracts for the benefit of others about sale and 
purchase of motor vehicles and their parts and accessories, motors and engines for land vehicles, vehicle chassis, 
vehicle bodies and tires for vehicle wheels; business administration and organizational management of vehicles fleets for 
others; consumer information and advice for consumers in the nature of consultation about trade and business activities; 
administrative handling of orders (office work); negotiation of contracts for the benefit of others about sale and purchase 
of goods; consultancy and assistance in organization and management of retail and business companies; advertising, not
related to travel arrangement; business management; business administration; office work; business management 
consultancy, radio and television advertising, organization of trade fairs for commercial or advertising purposes, 
collecting and arranging of relevant press articles, not related to travel arrangement; personnel management consultancy;
presentation of goods on communication media, for retail purposes; public relations, not related to travel arrangement; 
auctioneering; sales promotion for others, not related to travel arrangement; personnel recruitment; relocation services 
for businesses; administrative processing of purchase orders; auditing; sponsorship search.

Cl.38;Telecommunication services; telecommunication; news agencies for the transmission of compiled news, services
of news agencies, telecommunication via platforms and portals on the Internet, provision of access to information on the 
Internet, electronical exchange of news via chatlines, chatrooms and electronic bulletin boards, email services, rental of 
telecommunication equipment, radio and television broadcasting; electronic mail; information about telecommunication; 
providing access to a worldwide computer network; providing telecommunications connections to a global computer 
network; providing access to computer programs on data networks; providing chatrooms on the internet; 
videoconferencing; wireless mobile phone services; computer aided transmission of messages and images; paging 
services by radio, telephone or other electronic communications systems; satellite transmission; telephone services, 
telephone exchange services; message transmission services; rental of telecommunications equipment; leasing access 
time to global computer networks; providing access to databases; telematics services; telematic communication 
services; telematic data transmission and file transfer; advice, consultancy and information for the aforesaid, included in 
this class.

Cl.39;Transport; packaging and storage of goods; towing, taxi transport, car transport, transportation logistics; rental 
of vehicles, especially automobiles; transport of people, especially by motor buses; services of a freight agent; delivery of 
goods and parcels; traffic information services; tracking and monitoring of fleet vehicles using navigational and 
positioning apparatus.

Cl.42;IT services, namely software development, programming and implementation, computer hardware development, 
hosting services and software as a service and rental of software, rental of computer hardware and facilities, IT 
consultancy, advisory and information services, IT security services in the nature of protection and recovery of computer 
data, computer programmes duplication and data conversion services, data coding services, computer analysis and 
diagnostic testing, research, development and implementation of computer software and software systems, computer 
project management services, data mining, digital watermarking, computing services, technological services relating to 
computers, computer network services, updating of software for memory banks of computer systems, data migration 
services, updating websites for others, monitoring of computer systems by remote access; scientific and technological 
services; testing, authentication and quality control; design services; industrial analysis and research services; styling 
[industrial design]; research and development for others; provision of scientific information, advice and consultancy in 
relation to carbon offsetting; digitization of documents [scanning]; technical research; surveying; chemical research; 
biological research; weather forecasting; physics [research]; architecture; dress designing; authenticating works of art; 
cloud seeding; computer software design; advice, consultancy and information for the aforesaid, included in this class.
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Priority claimed from 15/02/2016; Application No. : 30 2016 004 173 ;Germany 

3648685    15/08/2016
[International Registration No. : 1366114]
Engelbert Strauss GmbH & Co. KG
Frankfurter Straße 98-108 63599 Biebergemünd Germany

Proposed to be Used
IR DIVISION
Cl.9;Safety, security, protection and signaling devices; work clothing for protection against accident or injury; clothing 
for protection against fire; footwear for protection against accident or injury; safety gloves for protection against accident 
or injury; reflective clothing for the prevention of accidents; reflective safety vests; protective helmets; protective 
eyewear; sunglasses; spectacle cases; breathing masks; knee-pads for workers; protection devices for personal use 
against accidents; measuring, detecting and monitoring instruments, indicators and controllers; cases adapted for mobile 
phones; parts and fittings for all the aforesaid goods (included in this class).

Cl.25;Clothing; headgear; footwear; work clothes; work coats; work shoes; weatherproof clothing; children's wear; t-
shirts; sweatshirts; hooded pullovers; pullovers; shirts; pants; overalls; shorts; jackets; vests; coats; dresses; skirts; 
swim wear; underwear; neckerchiefs; bandanas; neck scarfs; neckties; aprons [clothing]; waist belts; braces for clothing 
[suspenders]; gloves [clothing]; caps [headwear]; insoles [for shoes and boots]; socks and stockings; parts and fittings 
for all the aforesaid goods (included in this class).
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3648694    13/07/2017
[International Registration No. : 1366658]
Jtag Technologies B.V.
Boschdijk 50 NL-5612 AN Eindhoven

Proposed to be Used
IR DIVISION
Cl.9;Magnetic data carriers, phonograph records, calculating machines, data processing apparatus, computers.

Cl.37;Installation, maintenance and repair of electric machines and machinery, tools and precision instruments.

Cl.42;Consultation services relating to testing of hardware and software, electronic and electric systems, equipment 
and installations, tools and precision instruments.
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Priority claimed from 01/03/2017; Application No. : 016417231 ;European Union 

3648704    03/08/2017
[International Registration No. : 1366590]
Trojan Label ApS
Marielundvej 46 DK-2730 Herlev Denmark

Proposed to be Used
IR DIVISION
Cl.7;Printing machines; industrial printing machines; printing machines for commercial use; industrial labeling 
machines.

Cl.9;Desktop printers; laser printers; inkjet printers; inkjet label printers.

Cl.16;Office labelling machines; addressing machines.
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Priority claimed from 19/10/2016; Application No. : 143433 ;Bulgaria 

3648716    20/02/2017
[International Registration No. : 1366195]
"AMATAS" EAD
123, "Arsenalski" Blvd., Office 2 BG-1421 SOFIA Bulgaria

Proposed to be Used
IR DIVISION
Cl.9;Downloadable computer security software; burglar alarms; anti-theft alarms [other than for vehicles]; electrical 
anti-theft alarm instruments [other than for vehicles]; alarms; whistle alarms; acoustic alarms; fire alarms; personal 
alarms; burglar alarms; security alarms; smoke alarms; fume alarms; personal security alarms; electric alarms for fire; 
electric alarms for smoke; metal bells for alarms; electronic burglar alarms; keypads for security alarms; locks [electric] 
with alarms; control panels for security alarms; warning alarms [other than for vehicles]; remote controls for operating 
vehicle alarms; panic buttons; piezoelectric sensors; electric sensors; force transducers; magnetic sensors; thermal 
sensors [thermostats]; altimeters; sensors for engines; sensors for determining position; optical fibre sensors; pickups 
[for telecommunication apparatus]; liquid level sensors; air temperature sensors; coolant-temperature sensors; wireless 
communication apparatus; security control apparatus; security alarm systems [other than for vehicles]; security cameras; 
handheld security wands; security warning apparatus.

Cl.16;Fountain pens; address stamps; address plates for addressing machines; indexes; almanacs; atlases; placards 
of paper or cardboard; notebooks; pads [stationery]; tickets; forms, printed; brochures; letters [type]; pen wipers; 
newsletters; stickers [decalcomanias]; house painters' rollers; rollers for typewriters; paint trays; humidity control sheets 
of paper or plastic for foodstuff packaging; newspapers; viscose sheets for wrapping; modelling wax, not for dental 
purposes; sealing wax; waxed paper; charcoal pencils; electrotypes; geographical maps; ledgers [books]; modelling clay; 
adhesives for stationery or household purposes; engravings; engraving plates; pencil leads; graining combs; finger-stalls 
[office requisites]; rubber erasers; writing board erasers; diagrams; transparencies [stationery]; document files 
[stationery]; pencil lead holders; pencil holders; chalk holders; holders for stamps [seals]; page holders; wood pulp board
[stationery]; screens (paper); tags for index cards; labels of paper or cardboard; isinglass for stationery or household 
purposes; gummed cloth for stationery purposes; gummed tape [stationery]; terrestrial globes; flags of paper; binding 
strips [bookbinding]; etching needles; erasing products; graphic representations; scrapers [erasers] for offices; erasing 
shields; file cards; carbon paper; writing instruments; push pins; slate pencils; calendars; moulds for modelling clays 
[artists' materials]; passport cases; checkbook cases; stationery; document holders [stationery]; cards; paintings 
[pictures], framed or unframed; pictures; announcement cards [stationery]; cardboard; cardboard items; cardboard tubes;
catalogues; typewriter keys; paper-clips; clips for offices; books; bookbinding material; stapling presses [office 
requisites]; clips for offices; pamphlets; paper coffee filters; trading cards, other than for games; comics; tracing paper; 
tracing paper [stationery]; tracing needles for drawing purposes; duplicators; tracing cloth; tracing paper; graphic prints; 
correcting tapes [office requisites]; correcting fluids [office requisites]; correcting ink [heliography]; jackets for papers; 
sewing patterns; paint boxes [articles for use in school]; cases for stamps [seals]; pen boxes; stencil cases; hat boxes of 
cardboard; boxes of paper or cardboard; cream containers of paper; paper towels; face towels of paper; elastic bands for 
offices; bookmarkers; typewriter ribbons; cigar bands; adhesive tapes for stationery or household purposes; adhesives 
for stationery or household purposes; bibs of paper; sheets of reclaimed cellulose for wrapping; flyers; lithographs; 
lithographic stones; lithographic works of art; luminous paper; wristbands for the retention of writing instruments; marker
pens; marking chalk; typewriter ribbons; inking sheets for document reproducing machines; seal ink pads; inkwells; ink; 
modeling compounds; envelope sealing machines for offices; document laminators for office use; addressing machines; 
pencil sharpening machines, electric or non-electric; paper shredders for office use; numbering apparatus; embroidery 
designs [patterns]; pencils; musical greeting cards; composing frames [printing]; manuals [handbooks]; writing cases 
[stationery]; writing cases [sets]; starch paste [adhesive] for stationery or household purposes; paper knives [cutters] 
[office requisites]; handkerchiefs of paper; covers [stationery]; flower-pot covers of paper; moisteners [office requisites]; 
moisteners for gummed surfaces [office requisites]; oleographs; wrappers [stationery]; bottle wrappers of paper or 
cardboard; packaging material made of starches; wrapping paper; pencil sharpeners, electric or non-electric; office 
perforators; office requisites, except furniture; etchings; palettes for painters; pantographs [drawing instruments]; papier 
mâché; files [office requisites]; folders [stationery]; folders for papers; loose-leaf binders; pastels [crayons]; parchment 
paper; compasses for drawing; periodicals; penholders; perforated cards for jacquard looms; punches [office requisites]; 
printing blocks; printing type; printing sets, portable [office requisites]; printing type; address stamps; obliterating 
stamps; printed stationery; credit card imprinters, non-electric; printed publications; printed tables; pens [office 
requisites]; nibs; nibs of gold; typewriters [electric or non-electric]; posters; plans; plastic film for wrapping; plastic cling 
film, extensible, for palletization; plastics for modelling; bookbinding cloth; canvas for painting; bookbinding cloth; 
envelopes [stationery]; bottle envelopes of paper or cardboard; bags for microwave cooking; sealing wafers; sealing 
compounds for stationery purposes; sealing machines for offices; sealing stamps; writing slates; book covers; mats for 
beer glasses; clipboards; table mats of paper; coasters of paper; letter trays; trays for sorting and counting money; 
greeting cards; chart pointers, non-electronic; printers' blankets, not of textile; table cloths of paper; table linen of paper; 
inking sheets for duplicators; blotters; portraits; inkstands; stamp stands; stands for pens and pencils; place mats of 
paper; postcards; postage stamps; paperweights; adhesive tape dispensers [office requisites]; writing materials; printers' 
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reglets; prospectuses; ink sticks; manifolds [stationery]; galley racks [printing]; ink stones [ink reservoirs]; advertisement 
boards of paper or cardboard; graphic reproductions; spools for inking ribbons; handwriting specimens for copying; 
hand-rests for painters; hand labelling appliances; table napkins of paper; tissues of paper for removing make-up; 
adhesive bands for stationery or household purposes; self-adhesive tapes for stationery or household purposes; balls for 
ball-point pens; song books; drawing pads; adhesives [glues] for stationery or household purposes; composing sticks; 
calculating tables; magazines [periodicals]; handbooks [manuals]; silver paper; painters' easels; figurines [statuettes] of 
papier mâché; steatite [tailor's chalk]; stickers [stationery]; steel letters; steel pens; signboards of paper or cardboard; 
charts; stamp pads; chalk for lithography; writing chalk; marking chalk; modelling paste; note books; writing or drawing 
books; toilet paper; garbage bags of paper or of plastics; Indian inks; drawing pens; fabrics for bookbinding; bookbinding 
apparatus and machines [office equipment]; teaching materials [except apparatus]; school supplies [stationery]; filtering 
materials [paper]; filter paper; photo-engravings; photographs [printed]; photograph stands; paper ribbons; paper tapes 
and cards for the recordal of computer programmes; paper sheets [stationery]; paper bows; paper; electro-cardiograph 
paper; paper for recording machines; writing paper; drawer liners of paper [perfumed or not]; xuan paper [for Chinese 
painting and calligraphy]; wood pulp paper; hectographs; blueprints; hygienic paper; histological sections for teaching 
purposes; chromos; chromolithographs [chromos]; mimeograph apparatus and machines; numbers [type]; bags 
[envelopes, pouches] of paper or plastics, for packaging; blackboards; drawing boards; drawing instruments; drawing 
pins; drawing sets; French curves; drawing materials; T-squares for drawing; squares for drawing; writing brushes; 
paintbrushes; painters' brushes; artists' watercolor saucers; bookends; stencils; stencils [stationery]; stencil plates; 
tailors' chalk; cabinets for stationery [office requisites]; bookbinding cords; prints [engravings]; stamps [seals]; franking 
machines for office use; money clips; pen clips; paper clasps; square rulers for drawing.

Cl.35;Arranging newspaper subscriptions [for others]; arranging subscriptions to telecommunication services [for 
others]; import-export agency services; commercial information agency services; administrative processing of purchase 
orders; outsourced administrative management for companies; business management of hotels; updating and 
maintenance of data in computer databases; updating of advertising material; cost price analysis; business management 
of sports people; business auditing; business efficiency expert services; business management for freelance service 
providers; business management of reimbursement programmes for others; public relations; document reproduction; 
design of advertising materials; payroll preparation; compilation of statistics; invoicing; market studies; business 
investigations; economic forecasting; personnel management consultancy; advisory services for business management; 
business organization consultancy; business management and organization consultancy; business management 
consultancy; marketing; typing; personnel recruitment; sponsorship search; sales promotion [for others]; on-line 
advertising on a computer network; search engine optimization for sales promotion; web site traffic optimization; 
organization of exhibitions for commercial or advertising purposes; organization of fashion shows for promotional 
purposes; auctioneering; organization of trade fairs for commercial or advertising purposes; provision of an on-line 
marketplace for buyers and sellers of goods and services; rental of vending machines; office machines and equipment 
rental; rental of billboards [advertising boards]; publicity material rental; rental of advertising time on communication 
media; rental of advertising space; rental of sales stands; rental of photocopying machines; outsourcing services 
[business assistance]; business management assistance; shop window dressing; commercial or industrial management 
assistance; tax preparation; news clipping services; pay per click advertising; providing business information via a web 
site; commercial information and advice for consumers [consumer advice shop]; demonstration of goods; presentation of 
goods on communication media, for retail purposes; provision of commercial and business contact information; 
telephone answering [for unavailable subscribers]; production of advertising films; opinion polling; marketing research; 
business research; professional business consultancy; psychological testing for the selection of personnel; publication 
of publicity texts; radio advertising; distribution of samples; dissemination of advertising matter; direct mail advertising; 
outdoor advertising; bill-posting; advertising by mail order; television advertising; advertising agencies; secretarial 
services; systemization of information into computer databases; procurement services for others [purchasing goods and 
services for other businesses]; shorthand; accounting services; compilation of information into computer databases; 
writing of publicity texts; writing of curriculum vitae for others; drawing up of statements of accounts; word processing; 
telemarketing services; transcription [office functions]; employment agencies; retail or wholesale services for 
pharmaceutical, veterinary and sanitary preparations and medical supplies; business information; business appraisals; 
business inquiries; commercial intermediation services; commercial administration of the licensing of the goods and 
services of others; data search in computer files [for others]; business project management services for construction 
projects; computerized file management; business management of performing artists; tax filing services; layout services 
for advertising purposes; modelling for advertising or sales promotion; negotiation and conclusion of commercial 
transactions for third parties; price comparison services; relocation services for businesses; photocopying services.

Cl.36;Insurance against loss of documents; securing of funds; securities advisory services; financial services in the 
nature of an investment security; insurance underwriting; insurance services for the protection of mortgages; mortgage 
protection policies; credit card protection and registry services; insurance services relating to purchase protection, price 
protection and extended warranty for goods purchased using credit cards; provision of financial protection against 
foreign exchange risks; information services relating to finance, provided on-line from a computer database or the 
Internet; lease securitization.

Cl.41;Correspondence courses; information relating to education, provided on-line from a computer database or the 
Internet; information relating to education, provided on-line from a computer database or the Internet; providing on-line 
electronic publications [not downloadable]; vocational education relating to protection of personal property; vocational 
education relating to personal safety; vocational education relating to personal safety; electronic desktop publishing; 
microfilming; videotape editing; arranging and conducting of workshops [training]; conducting workshops [training]; 
arranging and conducting of seminars; arranging and conducting of symposiums; organization of sports competitions; 
vocational guidance [education or training advice]; game services provided on-line from a computer network; 
photography.

Cl.42;Programming of Internet security programs; design and development of Internet security programs; rental of 
Internet security programs; computer security consultancy; computer security services for protection against illegal 
network access; updating of computer software relating to computer security and prevention of computer risks; 
maintenance of computer software relating to computer security and prevention of computer risks; research relating to 
security; providing information about industrial analysis and research services; design and development of networks; 
software development; development of interactive multimedia software; computer hardware development; database 
design and development; development of technologies for the protection of electronic networks; development of software 
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for digital signal processing; design and development of data storage systems; design and development of data display 
systems; design and development of data entry systems; design and development of computer software for reading, 
transmitting and organising data; providing information about the design and development of computer software, 
systems and networks; design and development of software and hardware for signal amplification and transmission; 
computer firewall services; computer security consultancy; data security services; computer virus protection services; 
data security services [firewalls]; anti-spamming services; computer security services for protection against illegal 
network access; digitization of documents [scanning].

Cl.45;Security guard services; security services for buildings; personal body guarding; body guarding; personal body 
guarding; guard services; body guarding; night guard services; providing information relating to security guard services; 
providing information relating to personal body guarding services; house sitting; physical security consultancy; 
monitoring of security systems; security marking of documents; security marking of goods; physical security 
consultancy; airport security services; consulting services in the field of national security; security inspection services 
for others; electronic monitoring services for security purposes; security guarding for facilities; baggage inspection for 
security purposes; lost property return; monitoring of burglar and security alarms; tracking of stolen property; detective 
agencies; monitoring fire alarms; rental of alarms; rental of fire alarms; providing information relating to the rental of fire 
alarms; security guard services for the protection of property and individuals; guard services for preventing the intrusion 
of burglars; rental of security apparatus; rental of security surveillance apparatus; public events security services; 
security services for the protection of property; security services for the protection of property; security services for the 
protection of individuals.
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Priority claimed from 20/07/2017; Application No. : 017003691 ;European Union 

3648727    10/08/2017
[International Registration No. : 1366556]
Zeller + Gmelin GmbH & Co. KG
Schloßstr. 20 73054 Eislingen Germany

Proposed to be Used
IR DIVISION
Cl.1;Chemicals used in industry, science and photography, as well as in agriculture, horticulture and forestry; 
unprocessed artificial resins, unprocessed plastics; manures; tempering and soldering preparations; tanning substances; 
adhesives used in industry; bacteriological preparations for acetification; bacteriological preparations, other than for 
medical and veterinary use; fluids for hydraulic circuits; moulding compounds (foundry -); mould-release preparations.

Cl.2;Paints, varnishes, lacquers; preservatives against rust and against deterioration of wood; colorants; mordants; raw 
natural resins; metals in foil and powder form for use in painting, decorating, printing and art; agglutinants for paint; 
printing ink; protective preparations for metals; siccatives [drying agents] for paints; sumac for varnishes; paint 
thickeners; thinners for lacquers; thinners for colours; undercoating for vehicle chassis.

Cl.3;Bleaching preparations and other substances for laundry use; cleaning, polishing, scouring and abrasive 
preparations.

Cl.4;Industrial oils and greases; lubricants; dust absorbing, wetting and binding compositions; fuels (including motor 
spirit) and illuminants; candles and wicks for lighting; industrial wax.
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Priority claimed from 15/07/2016; Application No. : 20661578 ;China 

3648730    12/12/2016
[International Registration No. : 1366057]
DOCOD PRECISON GROUP LIMITED
3/F, Building 3, No.9, Dongsha Hejing Road, LiWan District, Guangzhou Guangdong Province China

Proposed to be Used
IR DIVISION
Cl.9;Masts for wireless aerials; optical apparatus and instruments; spectacles [optics]; selfie sticks [hand-held 
monopods]; computer software applications, downloadable; navigation apparatus for vehicles [on-board computers]; 
automatic advertising machines, namely, electronic LCD advertising display; theft prevention installations, electric; 
batteries, electric; covers for smartphones.

Cl.12;Air pumps [vehicle accessories]; mopeds; mobility scooters; remote control vehicles, other than toys; 
pushchairs; wheelchairs; vehicle seats; air vehicles; upholstery for vehicles; seat covers for vehicles.

Cl.35;On-line advertising on a computer network; commercial administration of the licensing of the goods and services 
of others; sales promotion for others; personnel management consultancy; systemization of information into computer 
databases; computer inputting services; provision of an on-line marketplace for buyers and sellers of goods and 
services; rental of vending machines; retail or wholesale services for medical supplies; presentation of goods on 
communication media, for retail purposes.
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Priority claimed from 18/11/2016; Application No. : 1343206 ;Benelux 

3648731    24/03/2017
[International Registration No. : 1366206]
INOVACAT B.V.
A.M. van Schuurmanlaan 11 NL-3818 LS AMERSFOORT

Proposed to be Used
IR DIVISION
Cl.1;Chemical products used in industry and science; chemicals for use in the petrochemicals industry; chemicals for 
use as processing additives in the petrochemicals industry; crystalline molecular sieve desiccants for use as catalyst in 
the petrochemicals industry; propylene; synthetic linear alpha olefins; chemicals for use in the refining of oils; catalysts 
for use in the refining of hydrocarbons; chemicals for use in the refining of liquid hydrocarbons; catalytic agents.

Cl.11;Chemical processing equipment, namely, distillers, heat exchangers and evaporators; reactors for petroleum 
refinery; reactors for gas-gas reactions; reactors being industrial chemical installations; reactors for gas-solids reactions.

Cl.40;Oil refinery services; petroleum refinery services; gas production services; petrochemical refining services.
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Priority claimed from 21/09/2016; Application No. : 87177905 ;United States of America 

3648741    16/03/2017
[International Registration No. : 1366177]
Video Media Technologies, LLC
Suite 250, 7160 Dallas Parkway Plano TX 75024 United States of America

Proposed to be Used
IR DIVISION
Cl.35;Technical patent portfolio management, namely, business management and business project management 
services for others in the field of patent portfolios; commercial administration of the licensing of intellectual property 
assets of others; technical patent portfolio management, namely, database management of patent portfolios; technical 
patent portfolio management, namely, business risk management in the field of patent risk considering the legal and 
technical aspects of patent portfolios.

Cl.36;Consulting services in the field of advising holders of patent rights on monetization of their properties, namely, 
monetary strategy consultation in the field of patent licensing; investment services, namely, acquisition of intellectual 
property assets, and divestment of intellectual property assets; financial advisory and consultancy services in the field of 
investments in intellectual property assets both directly and indirectly through other entities; financial services, namely, 
intellectual property asset acquisition and funding services rendered in connection with intellectual property asset 
acquisition, management and licensing; commercialization of intellectual property assets for others, namely, introduction 
of intellectual property assets into the market by making them available as a part of an investment asset portfolio offering 
and monetization of intellectual property assets for others by converting them into revenue streams through licensing; 
financial valuation in the field of intellectual property; financial portfolio management of patent portfolios; financial 
planning, namely, development of strategies and procedures, namely, plans of action and steps for implementing same, 
to maximize return from intellectual property assets through amalgamation, namely, grouping together complimentary 
intellectual property assets of various entities, into licensable investment portfolios; providing tools and resources to 
evaluate and analyze intellectual property assets across markets and businesses, namely, providing information and 
consulting in the field of financial and technical valuations of intellectual property.

Cl.42;Amalgamation of patents for others into portfolios for licensing based on technical and scientific characteristics, 
namely, technological and scientific analysis of the characteristics of the products and services of target licensees and 
grouping patents available for licensing into licensable portfolios based on such characteristics; amalgamation of patents 
into portfolios for others for licensing based on technical and scientific characteristics, namely, technological and 
scientific analysis of the characteristics of groups of patents to be amalgamated into portfolios based upon their 
similarities in scope of coverag.

Cl.45;Patent licensing; consulting in the field of intellectual property licensing; patent licensing services, namely, 
litigation counseling and litigation services for licensors in connection with patent infringement by non-licensees or in 
connection with enforcement of patent rights against non-licensees.
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3648745    10/08/2017
[International Registration No. : 1366718]
Filivivi S.r.l. con Socio Unico
Via Marconi, 111 I-13854 QUAREGNA (BI) Italy

Proposed to be Used
IR DIVISION
Cl.23;Thread of metal for embroidery; chenille yarn; spun thread and yarn; spun cotton; thread; hemp thread and yarn; 
rubber thread for textile use; coir thread and yarn; cotton thread and yarn; jute thread and yarn; woollen thread and yarn; 
linen thread and yarn; threads of plastic materials for textile use; rayon thread and yarn; silk thread and yarn; fiberglass 
thread for textile use; elastic thread and yarn for textile use; sewing thread and yarn; darning thread and yarn; embroidery 
thread and yarn; spun wool; spun silk.

Cl.25;Clothing; coveralls; underwear; jumpers; shirts; sweaters; men's suits; ready made clothing; breeches; top 
clothes; articles of knitwear; coats; skirts; petticoats; sweaters; topcoats; jackets [clothing]; quilted jackets; ski jackets; 
ski trousers; parkas; leather clothing; tee-shirts; chemisettes; trousers; dressing gowns; tights; gilets; jerseys; pajamas 
(am.); robes; brassieres; vest tops; bustiers; briefs; children's wear; layettes; swimming caps; swimming costumes; 
clothing for gymnastics; rainproof clothing; mackintoshes; masquerade costumes; footwear; slippers; bath sandals; 
boots; sports (boots for-); riding shoes; galoshes; shoes; beach shoes; sandals; training shoes; gymnastic shoes; 
overshoes; headgear; hats; berets; visors; socks; suspenders for stockings; stockings; garters; gloves [clothing]; 
fingerless gloves; muffs [clothing]; shawls; neckties; bow ties; scarves, sashes for wear; veils [clothing]; bandanas 
[neckerchiefs]; furs (clothing); stoles of fur; waist belts; wedding dresses.

8229



Trade Marks Journal No: 1820 ,   23/10/2017           Class 99 
 

 

Priority claimed from 20/01/2017; Application No. : 1346904 ;Benelux 

3648751    02/06/2017
[International Registration No. : 1367368]
Europe Watch Group II B.V.
Overschiestraat 186 NL-1062 XK Amsterdam

Proposed to be Used
IR DIVISION
Cl.9;Spectacles; sunglasses; spectacle holders; spectacle cases; cases for spectacles; spectacle straps; spectacle 
chains; frames for spectacles and sunglasses; smartphones in the shape of a watch; data communication devices in the 
shape of watchbands that communicate data to other electronic devices; bags adapted for laptops; covers adapted for 
tablet computers; covers adapted for smart phones.

Cl.14;Chronographs [watches], wristwatches, digital watches, electric clocks and watches, mechanical watches, 
automatic watches, watches incorporating a memory function, sports watches, pocket watches, pendant watches and 
watches made of precious metals (time instruments); watchbands; buckles for watchstraps, watch movements, dials and 
clockworks for clock- and watchmaking, watch springs, watch crowns and anchors [clock- and watchmaking]; watch 
cases [parts of watches], watch glasses, watch hands, movements for clocks and watches, watch winders, oscillators for 
watches, cases for watchmaking; time instruments; cases for watches [presentation]; cases [fitted] for clocks; jewel 
cases; bracelets, jewellery charms, brooches, necklaces, pendants, charms for watch chains, cuff links, medallions, 
earrings, rings and ornamental pins, all being articles of jewellery.

Cl.18;Purses; credit-card cases (wallets); wallets; small purses; bags; handbags; shoulder bags; portfolio cases 
[briefcases]; weekend bags; suitcases; rucksacks; toiletry bags (empty); cosmetic purses (empty); umbrellas.

8230



Trade Marks Journal No: 1820 ,   23/10/2017           Class 99 
 

Priority claimed from 11/08/2016; Application No. : 59535/2016 ;Switzerland 

3648752    09/02/2017
[International Registration No. : 1366995]
Barry Callebaut AG
Westpark, Pfingstweidstrasse 60 CH-8005 Zürich Switzerland

Proposed to be Used
IR DIVISION
Cl.9;Software; software downloaded from the Internet; software provided via apps (electronic applications).

Cl.29;Cocoa butter; milk and dairy products; mixed milk drinks, in particular flavored and caffeinated mixed milk 
drinks; fruit toppings and jellies; nut-based decorations for food; nut-based fillings.

Cl.30;Cocoa, cocoa powder, cocoa-based products; beverages based on cocoa or mainly consisting of cocoa; 
chocolate; fondants; chocolate paste; chocolate coatings and toppings; dessert sauce; marzipan; chocolate-based 
decorations for food; sugar-based decorations for food; edible ices; chocolate-based fillings; sugar pastes.

Cl.41;Training and further training services in the field of agri-food and catering services; practical teaching by means 
of tutorials provided to professionals in the field of restaurant and catering services; theoretical and practical training, 
namely basic and advanced training for human resources development; organization of competitions; all the aforesaid 
services particularly in connection with agricultural methods, cocoa bean production methods as well as the production 
and processing of chocolate and chocolate goods.
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Priority claimed from 07/11/2016; Application No. : 302016000111752 ;Italy 

3648757    03/05/2017
[International Registration No. : 1367367]
ARIOLI S.P.A.
Via G.P. Clerici, 2 I-21040 GERENZANO (VA) Italy

Proposed to be Used
IR DIVISION
Cl.7;Machines for the textile industry; equipment for shrinking fabrics; equipment for compacting fabrics; textile 
tentering machines; machines for steaming fabrics for the textile industry; washing machines for the textile industry; 
drying machines for the textile industry; machines for dyeing textiles; printing machines, including parts and fittings 
therefor, included in this class; silk-screen printing machines; digital printing machines; textile printing machines; carpet 
printing machines; printing machines for graphic applications, industrial textiles, paper printing, wallpaper printing or 
coatings; printing templates and printing squeegees for printing machines; drying apparatus for printing machines.

Cl.37;Installation, maintenance and repair of machines for the textile industry.

8232



Trade Marks Journal No: 1820 ,   23/10/2017           Class 99 
 

Priority claimed from 19/12/2016; Application No. : 30 2016 111 550.5/09 ;Germany 

3648773    12/06/2017
[International Registration No. : 1367092]
Hybridserver Tec IP GmbH
Seestrasse 91 CH-6052 Hergiswil Switzerland

Proposed to be Used
IR DIVISION
Cl.9;Data communication and computer networking equipment; data processing apparatus; computers; computer 
hardware; computer servers; Cloud servers; computer workstations; central computers; computer parts and components;
file servers; database server centers; Internet servers; intranet servers; communication servers (computer hardware); 
portable computers; network servers; notebook computers; personal computers; process calculators; computer systems; 
servers for hosting web sites; network accessing server hardware; supercomputers; mobile computers.

Cl.42;Information technology services; development, programming and implementation of software; development of 
computer hardware; website hosting services; software as a service [SaaS]; rental of computer hardware and 
installations; advice, inquiries and information relating to information technology; computer analysis and diagnostics; 
research and development as well as implementation of computers and computer systems; management of computer 
projects; technological services relating to computers; computer network services; monitoring of computer systems by 
remote access; design and development of operating software for computer networks and servers; rental of operating 
software for computer networks and servers; hosting of servers; rental of storage space on servers; rental of computers 
and software; computer system analysis; development of computers; development of computer systems; monitoring of 
computer systems by remote access; integration of computer systems and networks.
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Priority claimed from 07/11/2016; Application No. : AM 1791/2016 ;Austria 

3648802    28/04/2017
[International Registration No. : 1367375]
Ing. Punzenberger COPA-DATA GmbH
Karolinger Strasse 7B A-5020 SALZBURG Austria

Proposed to be Used
IR DIVISION
Cl.9;Software for industrial automation, software for regulating, monitoring and control purposes, software for process 
and consumption optimisation, software for graphic visualisation of data and for caption and analysis of process data and
measurement data.

Cl.38;Automatic information and notification system for system operator and maintenance personnel via phone, text 
message or email.

Cl.42;Design and development of computer software including attended scientific research-, design-i and analysis 
services in the fields of industrial automation, regulating, monitoring and control technique, process and consumption 
optimisation, graphic visualisation of data and for the caption and analysis of process data and measurement data.
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Priority claimed from 01/06/2017; Application No. : 87471764 ;United States of America 

3648805    13/06/2017
[International Registration No. : 1367361]
The Basu Group, Inc.
162, 2227 US Highway One North Brunswick NJ 08902 United States of America

Proposed to be Used
IR DIVISION
Cl.18;All-purpose carrying bags; backpacks; belt bags and hip bags; book bags; bum bags; clutch bags; clutch purses; 
cosmetic bags sold empty; messenger bags; purses; school bags; sports bags; evening handbags; handbags, purses 
and wallets; leather handbags; toiletry bags sold empty; tote bags; travel bags; luggage; trunks; suitcases; suit bags; 
wheeled suitcases and tote bags; cosmetic carrying cases sold empty; garment bags for travel; umbrellas; bags for 
umbrellas; parasols.

Cl.25;Coats; flip flops; footwear; gloves; jackets; nightshirts; pajama bottoms; pajamas; rain boots; robes; sandals; 
scarves; bath robes; outer jackets; shoes; belts.
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3648808    17/07/2017
[International Registration No. : 1367149]
Nooria Bahman Schifferli AG
Niederdorfstrasse 67 CH-8001 Zürich Switzerland

Proposed to be Used
IR DIVISION
Cl.12;Vehicles; apparatus for locomotion by land, air or water.

Cl.25;Clothing, footwear, headgear.

Cl.28;Games, toys; gymnastic and sporting articles included in this class; decorations for Christmas trees.

8236



Trade Marks Journal No: 1820 ,   23/10/2017           Class 99 
 

Priority claimed from 22/03/2017; Application No. : 2017710379 ;Russian Federation 

3648813    23/06/2017
[International Registration No. : 1366078]
Obshchestvo s ogranichennoi otvetstvennostyu "Best Trans Servis"
ul. Rozy Lyuksemburg, d.49, kab. 216, Ekaterinburg RU-620026 Sverdlovskaya oblast Russian Federation

Proposed to be Used
IR DIVISION
Cl.18;Slings for carrying infants; luggage tags; pocket wallets; business card cases; chamois leather, other than for 
cleaning purposes; umbrellas; card cases [notecases]; cases of leather or leatherboard; valves of leather; imitation 
leather; leather, unworked or semi-worked; leatherboard; hat boxes of leather; boxes of leather or leatherboard; boxes of 
vulcanised fibre; purses; bags [envelopes, pouches] of leather, for packaging; moleskin [imitation of leather]; travelling 
sets [leatherware]; vanity cases, not fitted; collars for animals; leather leashes; briefcases; randsels [japanese school 
satchels]; haversacks; leather straps; rucksacks; travelling bags; bags; bags for sports; handbags; pouch baby carriers; 
beach bags; shopping bags; school satchels; travelling trunks; walking sticks; trunks [luggage]; umbrella covers; 
clothing for pets.

Cl.25;Bandanas [neckerchiefs]; underwear; berets; overalls; boas [necklets]; teddies [underclothing]; ankle boots; 
brassieres; valenki [felted boots]; collars [clothing]; detachable collars; shirt yokes; veils [clothing]; gabardines 
[clothing]; galoshes; neckties; ascots; leggings [leg warmers]; boot uppers; corselets; jerseys [clothing]; heels; hoods 
[clothing]; hat frames [skeletons]; pockets for clothing; neck scarfs [mufflers]; visors [headwear]; cap peaks; tights; slips 
[underclothing]; combinations [clothing]; bodices [lingerie]; corsets [underclothing]; suits; masquerade costumes; beach 
clothes; stuff jackets [clothing]; fishing vests; sports singlets; cuffs; short-sleeve shirts; mantillas; coats; sleep masks; 
furs [clothing]; mittens; footmuffs, not electrically heated; muffs [clothing]; heelpieces for footwear; bibs, not of paper; fur 
stoles; ear muffs [clothing]; socks; beach shoes; paper clothing; outerclothing; ready-made clothing; clothing of 
imitations of leather; clothing of leather; waterproof clothing; uniforms; fittings of metal for footwear; overcoats; panties; 
parkas; pelerines; gloves [clothing]; pajamas (am.); shirt fronts; scarfs; pocket squares; dresses; headbands [clothing]; 
garters; sock suspenders; stocking suspenders; ready-made linings [parts of clothing]; dress shields; soles for footwear; 
braces for clothing [suspenders]; half-boots; lace boots; ponchos; layettes [clothing]; heelpieces for stockings; welts for 
footwear; shirts; wooden shoes; sandals; bath sandals; boots; jumper dresses; saris; sarongs; sweaters; footwear 
uppers; inner soles; bath slippers; togas; underpants; shoes; skull caps; slippers; turbans; headgear for wear; aprons 
[clothing]; tee-shirts; dressing gowns; bath robes; top hats; tips for footwear; stockings; shawls; paper hats [clothing]; 
caps [headwear]; bathing caps; sashes for wear; hats; babies' pants [underwear]; trouser straps; pelisses; esparto shoes 
or sandals; skirts; petticoats; skorts.
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Priority claimed from 21/04/2017; Application No. : AL-T-2017-406 ;Albania 

3648819    03/05/2017
[International Registration No. : 1366337]
STS DEVELOPMET SH.P.K.
Komuna Zagori, Godina një katëshe në hyrje te fshatit Nivan Gjirokaster Albania

Proposed to be Used
IR DIVISION
Cl.32;Mineral and aerated waters and other non-alcoholic beverages; fruit beverages and fruit juices; mixtures of fruit 
flavoured drinks; non-alcoholic beverages flavored with tea; syrups and other preparations for making beverages; table 
water; aerated spring waters; carbonated water; drinking water; natural mineral water (not for medical purposes); natural 
spring waters (not for medical purposes); soda water; flavoured water; tonic water (non-medicated beverages); waters 
(beverages); bottled water.

Cl.35;Advertising; business management; business administration; office functions; retail, wholesale and distribution 
services in relation to the supply of non-alcoholic beverages and bottled water; marketing; franchising and business 
services in this class including services in relation to administration, management, set up, planning, operating, marketing 
and managing a business or franchise; franchising consultancy and business support services; the bringing together, for 
the benefit of others, a variety of goods, including non-alcoholic beverages and bottled water, (excluding the transport 
thereof), enabling customers to conveniently view and purchase the goods.
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3648822    06/06/2017
[International Registration No. : 1366305]
DATTO, INC.
101 MERRITT 7-7TH FLOOR NORWALK CT 06851 United States of America

Proposed to be Used
IR DIVISION
Cl.9;Computer storage devices, namely, high-speed storage subsystems for backup and storage of computer data and 
electronic data locally and in remote locations; backup drives for computers; RAID-based hard drive backup systems; 
computer software for backup and storage of computer data and electronic data locally and in remote locations; computer
software for managing both local and remote automated data backup and storage.

Cl.42;Remote computer backup services; remote online backup of computer data; back-up services for computer hard 
drive data; computer services, namely, data backup services; computer services, namely, recovery of data from remote 
data storage centers; storage services for archiving electronic data; electronic storage of messages and data; electronic 
document and e-mail archiving services; electronic storage of data in remote data storage centers; storage services for 
archiving electronic data in remote data storage centers.
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Priority claimed from 11/11/2016; Application No. : 016028474 ;European Union 

3648831    10/05/2017
[International Registration No. : 1366274]
Cellink AB
Arvid Wallgrens Backe 20 SE-413 46 Göteborg Sweden

Proposed to be Used
IR DIVISION
Cl.40;3D printing services; customized printing of three-dimensional shaped parts using rapid prototyping equipment; 
3D bioprinting; bioprinting.

Cl.42;Platform as a service (PaaS); hosting platforms on the internet; programming of software for internet platforms; 
hosting an on-line community web site featuring a platform for sharing of 3D models for 3D bioprinting; hosting an online 
website for creating an on-line community for professionals in the 3D bioprinting industry; hosting an online website for 
creating an on-line community for registered users to participate in discussions, get feedback from their peers, form 
virtual communities, engage in social networking and share 3D models for 3D bioprinting.
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Priority claimed from 16/03/2017; Application No. : 1832263 ;Australia 

3648885    19/05/2017
[International Registration No. : 1367351]
Flick International Pty Ltd
L1 Se22, 541 High St PENRITH NSW 2750 Australia

Proposed to be Used
IR DIVISION
Cl.9;Computer software; downloadable software applications (apps); digital watermark software for hiding digital data 
in, and extracting hidden digital data from, electronic and physical media; computer software for use as an application 
programming interface; application programming interface for computer software which facilitates online services for 
allowing data retrieval, upload, download, access and management; computer software to enable file sharing, image file 
sharing, audio file sharing, video file sharing, uploading, downloading, accessing, posting, displaying, tagging, blogging, 
streaming, linking, social networking, building social networking applications and for sharing or otherwise providing 
electronic media or information via computer and communication networks.

Cl.35;Advertising services provided over the internet; electronic advertising services; advertising services provided by 
television; graphic advertising services; press advertising services; production of visual advertising matter; production of 
sound recordings for advertising purposes; production of video recordings for advertising purposes; promoting the 
goods and services of third parties via computer and communication networks; commercial information and advice for 
consumers; maintenance and management of on-line computer databases and on-line searchable databases in the field of
general interest, virtual community, social networking, photo sharing, video sharing, audio sharing.
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3648892    27/02/2017
[International Registration No. : 1366453]
FUJIAN NANAN DAKE PETROCHEMICAL CO.,LTD.
Chenggong Science and Technology Industrial Park, Nanan City Fujian China

Proposed to be Used
IR DIVISION
Cl.1;Chemical additives to motor fuel; transmission fluid for hydraulic circuits; antifreeze; brake fluid; brake fluids; 
coolants for vehicle engines; primer fluid (terms too vague in the opinion of the International Bureau (Rule 13(2)(b) of the 
Common Regulations); adhesives for industrial purposes.

Cl.4;Industrial oil; lubricating oil; lubricating grease; heat conducting oil; fuel; tinder; industrial wax; candles; dust 
binding compositions for sweeping; atomic energy.
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Priority claimed from 15/05/2017; Application No. : UK00003231016 ;United Kingdom 

3648898    18/05/2017
[International Registration No. : 1366280]
Vohkus Limited
Centurion House, Barnes Wallis Road Segensworth Hampshire PO15 5TT United Kingdom

Proposed to be Used
IR DIVISION
Cl.9;Computer hardware; computer software; data communications apparatus; computer software platforms; computer 
operating system software; computer interface software; computer software for use as an application programming 
interface (API); software for creating and operating a graphic user interface; computer application software for mobile 
phones, tablet computers and other portable electronic devices; downloadable computer application software; computer 
software for controlling and managing access server applications; software for telecommunication and communication 
via local or global communications networks, including via the internet; software for robotic process automation; 
computer software to assist in handling requests for IT technical support; computer software for recordal, compilation, 
analysis and retrieval of information regarding the handling of requests for IT technical support; computer software for 
the automatic resetting of passwords; word processing computer programs; computer software for electronic document 
management and capture and for form processing; computer software for the design, creation and maintenance of, and 
access to, document management, authoring, storage and retrieval systems; computer software for the categorisation, 
research and retrieval of documents and data on computer networks; computer software for managing stock control 
systems; computer software for business operational and process efficiency, business organisation, risk management, 
financial control, supply chain optimisation, and cash flow; computer software for managing personal contact 
information, diary programs, and calculating programs; computer software for handwriting identification; computer 
software for the identification and verification of persons based on one or more biometric characteristics; computer 
software for access to sites on customised intranets and sites on global communications networks; computer software 
for the manufacture, processing and provision of text and graphics information, locally or by means of remote 
transmission; computer software for security and encryption programs and data synchronisation programs; computer 
software for the analysis and reporting of firewall log data; computer software for detecting, blocking and intercepting 
malware and other threats to computer hardware and software; computer software for identity security; computer 
software for authentication and identity management information security; computer software for data exchange using 
wireless communications technologies and for use with personal digital assistants; computer software for the linking, 
networking and central management of mobile terminals; computer software for the safeguarding of digital files; 
computer software for use in database management, namely for managing personal and business information; computer 
programs; computer firmware; apparatus for networking of computers; computer servers; computer peripheral 
equipment; computer printers; modems; handheld electronic devices with wireless e-mail and wireless access to 
electronic communications networks; pointing devices for use with computers, mobile phones and other portable 
electronic devices; computer games software; software for the infrastructure and operation of computer games via the 
internet; tablet computers; computer scanners; data processing apparatus and instruments for use with computers; 
screens and keyboards for computers; data processing apparatus and instruments; telecommunications apparatus and 
instruments; mobile phones; smartphones; telecommunications network apparatus; audio, visual and audio visual 
apparatus and instruments; apparatus for storage, recordal, retrieval and transmission of data; downloadable electronic 
publications; magnetic data carriers; audio recordings; visual recordings; audio-visual recordings; instruction manuals 
and other printed publications in electronic form relating to the aforesaid goods.

Cl.35;Business management consultancy services; business management consultancy services in relation to the 
handling of customer services for IT technical support; business project management services; project management 
methodology; provision of information via, and retrieval of, documentation products, document templates, models and 
reports relating to project management, project management methodology, and management of customer service 
regarding IT technical support; assisting businesses in the monitoring of adoption of IT systems by their staff; assisting 
businesses in the rating of employees' IT skills and motivating staff to improve their IT skills; assisting businesses in 
conducting customer satisfaction surveys and analysing information obtained from them; assisting businesses in 
analysing user feedback regarding IT systems; management of call centres on behalf of others for IT technical support; 
management of customer service relations; assisting and advising businesses in the sharing of knowledge regarding 
organisational efficiency; business management consultancy in relation to environmental policy and energy efficiency 
policy; data processing services; database management services; business appraisals; business organisation 
consulting; advisory services and provision of business information relating to information technology; information 
technology procurement services; assisting and advising businesses in acquiring information technology systems and in 
the use of outsourcing services for information technology; provision of strategic business assistance in relation to the 
development of information technology and electronic commerce operations; business control and business monitoring 
of information technology suppliers; provision of business information relating to electronic commerce and interactive 
technologies; personnel management consulting; business advice relating to marketing; office function services; 
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business process outsourcing, namely, clerical/organisational operations for others relating to the operation of computer 
network infrastructure; advertising the goods and services of others; retail store services, electronic retail and mail order 
retail services all connected with computers, data processing equipment, data communications apparatus, magnetic data 
carriers, computer networking apparatus, computer systems, telecommunications apparatus and instruments, electronic 
publications (downloadable) provided on-line from databases or the internet and printed matter; information and advisory 
services relating to all the aforesaid services.

Cl.38;Communication services; communication services via computer networks, internet portals, and computer 
terminals; electronic transmission of data and information via computer networks and internet portals; 
telecommunication services; rental of telecommunication apparatus and instruments; provision of telecommunication 
access and links to computer databases and networks; arranging and leasing access time to computer databases; 
provision of access to electronic online networks for information retrieval; network implementation services, namely 
implementation of data communications over infrastructures supplied by third parties; rental of data communication 
apparatus; provision of internet chat rooms; information and advisory services relating to all the aforesaid services.

Cl.42;Computer consultancy services; advisory and consultancy services relating to information technology, 
computers, computer networking, computer programs and computer systems; computer programming services; design 
of application software; design of computer operating system software; design of computer interface software; design of 
computer software for use as an application programming interface (API); design of software for creating and operating a 
graphic user interface; design of computer application software for mobile phones, tablet computers and other portable 
electronic devices; design of downloadable computer application software; design of software for robotic process 
automation; design of computer software to assist in handling requests for IT technical support; design of computer 
software for recordal, compilation, analysis and retrieval of information relating to requests for IT technical support, IT 
troubleshooting, and incident handling; computer programming services for the automated installation and configuration 
of computer hardware, computer programs and computer software; design, development, updating, modification, testing, 
installation and maintenance of computer software; hire, rental and leasing of computers, printers, computer firmware, 
computer programs, computer peripheral equipment, data communications apparatus, data processing equipment, 
computer networking apparatus and instruments, and parts and fittings for all these goods; cloud computing services; 
creation and structuring of computer databases; creation and maintaining of databases to hold information regarding 
compliance with licences for the use of computer software programs; provision of helpdesk services for the provision of 
advice in relation to issues with computer hardware, computer networks, data processing equipment and computer 
software; operating and hosting a website for the provision of technical information and advice on IT matters and 
enabling the downloading of application software; technical support services; provision of IT technical support by way of 
web chat conversations; design, research, development, testing and rental of computer hardware, computer peripherals 
and computer networking systems; computer systems analysis; monitoring, recording and/or controlling access to sites 
and locations on a global computer network; computer network management services; computer outsourcing services; 
computer operations support services, being central processors with multiple users, taking on all aspects of computer 
housekeeping and data back-ups; network monitoring services; systems migration and integration services; applications 
management; applications support services; operation of computer network infrastructure, including by means of internet 
portals and mobile application software; recovery of computer data; data security services (firewalls); computer 
environmental control services; encryption of information maintained on computers; electronic storage of documentation 
products, document templates, models and reports relating to project management, project management methodology, 
and management of customer service regarding IT technical support; web site design services; hosting the web sites of 
others; creating, developing, designing and maintaining the websites of others; rental of computers for data processing; 
server management services; server hosting; advisory and consultancy services, including by means of blogs, articles, 
and messages on social media, relating to the aforesaid services, including information technology, computers, computer 
programs and computer systems.
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Priority claimed from 05/01/2017; Application No. : 22520953 ;China 

3648907    27/05/2017
[International Registration No. : 1367406]
BAIXIANG FOODS CO., LTD.
Gongmao Kaifaqu, Xuedianzhen Xinzheng, Henan 451150 China

Proposed to be Used
IR DIVISION
Cl.29;Meat; fish-based foodstuffs; meat, tinned; fruit-based snack food; vegetables, preserved; eggs; milk products; 
edible oils; nuts, prepared.

Cl.30;Coffee; tea; tea-based beverages; sugar; honey; cereal-based snack food; jiaozi [stuffed dumplings]; cereal 
preparations; instant vermicelli; instant noodles; ice cream; condiments.

Cl.32;Beer; non-alcoholic beverages; fruit nectars, non-alcoholic; vegetable juices [beverages]; waters [beverages]; 
fruit juices; soya-based beverages, other than milk substitutes; preparations for making beverages.

Cl.33;Fruit extracts, alcoholic; distilled beverages; wine; liqueurs; alcoholic beverages, except beer; alcoholic 
beverages containing fruit; rice alcohol; baijiu [Chinese distilled alcoholic beverage]; sake.
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Priority claimed from 04/11/2016; Application No. : 016000952 ;European Union 

3649003    28/04/2017
[International Registration No. : 1367340]
Skills Matter Limited
2 Mill Road Haverhill, Suffolk CB9 8BD United Kingdom

Proposed to be Used
IR DIVISION
Cl.35;Business management; business administration; office functions; professional business consultancy relating to 
IT; establishing of business networks consisting of business enterprises and their employees; organisation and 
management of commercial fairs, exhibitions and events.

Cl.41;Education services; training services; organisation of conferences, workshops, seminars, colloquia and lectures; 
provision of training services via webinars and webcasts; organisation of workshops relating to computer programmes 
and computer programme development; providing temporary use of online non-downloadable educational and training 
materials; publication of educational and training materials; publication of periodical publications and listings relating to 
training and software development; advisory services relating to education and training in the field of software and 
software development.

Cl.43;Provision of conference, exhibition and meeting facilities; provision of event facilities; provision of temporary 
office and meeting facilities.
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Priority claimed from 02/02/2017; Application No. : 4334580 ;France 

3649066    10/05/2017
[International Registration No. : 1366726]
IN VIVO HOLDING
52 rue Marcel Dassault F-92100 BOULOGNE-BILLANCOURT France

Proposed to be Used
IR DIVISION
Cl.9;Software; downloadable software; editing software; simulation software; computer programs [downloadable 
software]; data processing software; data processing equipment; electronic data carriers; optical data media; pre-
recorded data media for computers; machine-readable data media; magnetic data media containing recorded software; 
data media for computers containing recorded software; downloadable data files; file synchronization software; utility 
computer programs for file management.

Cl.16;Printed matter; printed guides; printed periodicals; printed reports; printed programs; printed questionnaires; 
printed paintings; books; newspapers; periodicals; pamphlets; advertising pamphlets; printed publications; educational 
publications; annual publications [printed publications]; promotional publications; journals (magazines); printed 
brochures in the field of studies and surveys.

Cl.35;Commercial business management; commercial administration; business management and organization 
consultancy; computer file management; organization of exhibitions for commercial or advertising purposes; online 
advertising on a computer network; rental of advertising time on all communication media; public relations; company 
audits (commercial analyses); commercial studies; advertising studies; price research; computerized market studies; 
public relations studies; market studies and analyses of market studies; market studies and analyses; market reports and 
studies; commercial corporate-identity studies; market studies using opinion polling; marketing analysis; analysis of 
responses to advertising; customer satisfaction analysis on the use of products; interpreting data from market studies; 
preparation of project studies relating to commercial matters; data collection services concerning market studies; opinion 
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polling; opinion polling in the fields of agriculture, the environment, consumer affairs, leisure, politics, the economy, 
transport, health, the media, advertising and communication, communications and telecommunications, finance and 
insurance, social and sociological behaviors; market studies; commercial, industrial, economic, marketing and 
advertising studies and information; information and studies in the field of consumption; provision of advice relating to 
consumer behavior analysis; professional business consultancy, business appraisals; business information; business 
investigations; business research; market study; collection of data in a central file; computer file management; economic 
forecasting; commercial statistical information; analysis of statistics; opinion polling; commercial and marketing studies 
and information relating to customer relations and measurement; economic and advertising studies and information; 
design of methodologies in the marketing and commercial sector; study report drafting in the fields of marketing, 
economics, advertising and trade; design of consumer tests with a view to the preparation of marketing studies; 
marketing studies of individuals' behavior; public relations; publication of advertising texts; services provided by 
consultants regarding public relations; business research, cost price analysis, studying consumer purchasing behavior 
for the benefit of others, economic forecasting, statistical information.

Cl.41;Editing and publishing of texts and studies; publishing of technical regulations and other pamphlets; publication 
of technical regulations and other pamphlets; training; publication of printed matter and magazines; multimedia 
publishing of books; electronic publishing; online digital publishing services; editing of books; publication of 
newspapers; publication of booklets; publication of periodicals; publication of prospectuses; electronic publication; 
publication of year books; publication of reports; publication of printed matter; education.

Cl.42;Design of computer programs; installation of computer programs; modification of computer programs; 
maintenance of computer programs; compilation of computer programs; rental of computer programs and software; 
research of new products; design of new products; development of new products; testing of new products; scientific 
research; technological research; technical research; computer design research; research relating to computer 
programming; research related to computer programming; software consultancy; software development [design]; 
installation and maintenance of software; software development and research; software maintenance services; provision 
of information technology services for software; rental of software for database management; feasibility studies relating 
to software; consultancy and information services related to software design, programming and maintenance; temporary 
provision online of non-downloadable software for database management; provision of information concerning design 
and development of computer software, networks and systems; hosting of websites; services provided by consultants in 
the fields of ethnology and semiology; information about ethnology and semiology.
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Priority claimed from 02/11/2016; Application No. : 30 2016 031 087 ;Germany 

3649072    25/04/2017
[International Registration No. : 1367346]
Hans Pries GmbH & Co. KG
Im Lekkerland 1 27777 Ganderkesee Germany

Proposed to be Used
IR DIVISION
Cl.6;Common metals and their alloys; non-electric cables and wires of common metal; ironmongery, small items of 
metal hardware; pipes and tubes of metal; goods of common metal, not included in other classes, namely doors of metal, 
metal handles for doors, metal window pulleys.

Cl.7;Machines for the automobile industry and machine tools; motors and engines [except for land vehicles]; machine 
coupling and transmission components [except for land vehicles].

Cl.9;Scientific, nautical, surveying, photographic, cinematographic, optical, weighing, measuring, signalling, checking 
(supervision), life-saving and teaching apparatus and instruments; apparatus and instruments for conducting, switching, 
transforming, accumulating, regulating or controlling electricity; apparatus for recording, transmission or reproduction of 
sound or images; magnetic data carriers; compact discs, DVDs; digital recording media; data processing equipment; 
computers; computer software.

Cl.11;Apparatus for lighting, heating, steam generating, refrigerating, drying, ventilating and water supply.

Cl.12;Vehicles; vehicle parts as far as included in this class; apparatus for locomotion by land, air or water; 
transmission chains for land vehicles; transmission shafts for land vehicles; brake segments for vehicles; brake linings 
for vehicles; brakes for vehicles; brake shoes for vehicles; vehicle chassis; automobile chassis; chassis for vehicles; 
chassis for automobiles; direction signals for vehicles; bodies for vehicles; freewheels for land vehicles; crankcases for 
land vehicle components, other than for engines; horns for vehicles; hydraulic circuits for vehicles; automobile bodies; 
automobile chains; mudguards; couplings for land vehicles; hubs for vehicle wheels; bands for wheel hubs; connecting 
rods for land vehicles, other than parts of motors and engines; axles for vehicles; reversing alarms for vehicles; rearview 
mirrors; clutches for land vehicles; windshield wipers; suspension shock absorbers for vehicles; shock absorbers for 
automobiles; shock absorbing springs for vehicles; vehicle bumpers; bumpers for automobiles; caps for vehicle petrol 
[gas] tanks; torsion bars for vehicles; vehicle suspension springs; driving chains for land vehicles.

Cl.17;Unprocessed and semi-processed rubber, gutta-percha, gum, asbestos and substitutes for all these materials; 
plastics in extruded form for use in manufacture; packing, stopping and insulating materials; flexible pipes [not of metal].
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Priority claimed from 28/07/2016; Application No. : 302016000079576 ;Italy 

3649094    25/01/2017
[International Registration No. : 1366036]
EDISON S.p.A.
Foro Buonaparte, 31 I-20121 MILANO Italy

Proposed to be Used
IR DIVISION
Cl.4;Electrical energy, oil, fuel, hydrocarbon fuels, combustible gases, methane gas, propane gas, natural gas, gas for 
lighting, coal, fuels derived from tar, gasoline, kerosene, naphtha, diesel fuels, additives for fuels, benzene, benzol, coking
coal, cutting fluids, ethanol, gas oil, lanolin, industrial oils and greases; lubricants; dust absorbing, wetting and binding 
compositions; fuels (including motor spirit) and illuminants; candles, wicks (lighting).

Cl.35;Import-export agencies in the field of energy; management support and consultancy in the energy sector.

Cl.37;Construction, repair and installation of industrial installations for generation and distribution of electrical energy; 
construction, repair and installation of industrial installations for extraction, refinement and distribution of fuel; 
construction, repair and installation of industrial installations for generation and distribution of water; drilling of oil wells; 
drilling in natural gas fields.

Cl.39;Distribution of energy; distribution of gas, electricity and fuels; distribution and supply of water; transport; 
transport of waste; warehouse and storage services; storage and warehousing of electricity, gas, fuel and water; 
warehousing and storage of waste; rental of energy installations to others; rental of energy networks and lines to others; 
rental of water distribution installations; rental of networks and conduits for electricity, gas, fuel and water; rental of 
storage units; transport of hydrocarbons.

Cl.40;Production of energy; generation and production of electricity; production and generation of gas, fuel, motor fuel, 
petroleum and hydrocarbons; treatment of gas, fuel, petroleum, waste and water; refinement of gas, fuel, motor fuel, 
petroleum and hydrocarbons; environmental reclamation and soil reclamation; decontamination; waste and water 
treatment services; treatment of materials for the generation of electricity, natural gas and motor fuel; rental of equipment 
for treatment of gas, fuel, petroleum, waste and water; rental of equipment for drilling in natural gas fields or of oil wells.

Cl.42;Research in the field of construction, repair and installation of industrial installations for the generation and 
distribution of electrical energy and of industrial installations for extraction, refinement and distribution of fuels; 
prospecting for hydrocarbons, gas, petroleum and water.
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Priority claimed from 23/12/2016; Application No. : 30 2016 036 055 ;Germany 

3649096    13/06/2017
[International Registration No. : 1366386]
VOCO GmbH
Anton-Flettner-Str. 1-3 27472 Cuxhaven Germany

Proposed to be Used
IR DIVISION
Cl.1;Unprocessed plastics and unprocessed synthetic resins for the production and the repair of dental and/or 
audiological otoplastics, epitheses, dentures, ortheses, cast objects, casting moulds, auxiliary parts, models as well as 
for the production and repair of other prostheses, ortheses, cast objects, casting moulds, auxiliary parts and models.

Cl.5;Materials in the nature of medical synthetic resins and plastics for the production and repair of medical, dental 
and/or audiological otoplastics, epitheses, dentures, ortheses, auxiliary parts and models, materials in the nature of 
medical resins and plastics for dental and otoplastical purposes, disinfectants.

Cl.17;Plastics (semi-finished) and synthetic resins (semi-finished) for the production and repair of dental and/or 
audiological otoplastics, epitheses, dentures, ortheses, cast objects, casting moulds, auxiliary parts and models as well 
as for the production and repair of other prostheses, ortheses, cast objects and casting moulds.
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Priority claimed from 12/05/2016; Application No. : 30 2016 014 200 ;Germany 

3649121    27/10/2016
[International Registration No. : 1366131]
Aqseptence Group GmbH
Passavant-Geiger-Str. 1 65326 Aarbergen Germany

Proposed to be Used
IR DIVISION
Cl.6;Metal screens; metal building materials; architectural metal grids for floor coverings, column covers, wall dividers, 
wall coverings, venting and decorative structures; nozzles of metal; metal structures and metal parts for applications in 
the field of fluid treatment and in particular water treatment; faceplates of metal; latticework of metal; couplings of metal 
for tubing; screens of metal; pipes and tubes of metal; transportable buildings of metal; junctions of metal for pipes.

Cl.7;Waste pumps; collecting containers for scale [parts of machines]; basin covers, gullies, weirs, grates, grilles, 
inlets, circulation agitators and rotary sprayers being machine parts for machines for the storage, treatment, conveyance 
and discharge of liquids, waste of all kinds, screenings, sewage sludge and filter cakes, as far as included in this class; 
aeration rotors; aeration apparatus, namely aeration gyros; nozzles [parts of machines]; nozzle sprayers [parts of 
machines]; fixed, travelling or rotating basin bridges and circulation bridges (parts of machines); filters; filters [parts of 
machines]; filter bands; filter cake bunkers and conveyors; filtering machines; filter presses; filter press plates and 
frames; clamp connectors for piping [parts of machines]; drag conveyors; raking machines; piston pumps; machines and 
machine tools for treatment of materials and for manufacturing; pumps for sewage sludge; machines and mechanical 
devices for separating solid materials/fluids; filtering machines and mechanical devices for industrial purposes; 
machines, mechanical equipment, machine tools and parts thereof for the storage, treatment, conveyance and discharge 
of liquids, waste of all kinds, screenings, sewage sludge and filter cakes, in particular filter tanks and septic tanks, namely 
installations consisting of machines and machine parts for the treatment of liquids or sludge, in particular by means of 
circulation, stirring and gas injections; diaphragm pumps; surface aerators; pumps [machines]; pumps [parts of 
machines]; raking screens (parts of machines); presses for screenings (parts of machines); shredding machines for 
screenings; rake cleaners; boiler tubes (parts of machines); non-return flap valves (parts of machines); stirrers; grit 
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chambers being machines for removing waste material during industrial processes; grit extractor-classifiers; grit 
washers; sliding valves (parts of machines); sliding panels for machines (parts of machines); sieves; sifting machines; 
floating matter collectors; sludge collectors; sludge compactors; sludge conveyors; sludge pumps; bucket wheels; 
trickling filters; underwater aerators; circulating screws; water separators; industrial screens, well screens and screen 
panels for industrial, agricultural, municipal, environmental, mining, surface water filtration, and oil and gas purposes; 
installations for the separation of solids from liquids; machines and devices for the compacting of sewage sludge; filters, 
filter nozzles and filtering systems for industrial or agricultural purposes, food processing, oil refining, mineral 
processing, fluid and solid separation or oil and gas separation.

Cl.9;Apparatus and instruments for conducting, switching, transforming, accumulating, regulating or controlling 
electricity; computer software; computer hardware and software for control, process management and operation of plants 
for the storage, treatment, conveyance and discharge of liquids, waste of all kinds, screenings, sewage sludge and filter 
cakes; electronic publications; weighing, measuring, signaling and checking apparatus and instruments; scientific, 
surveying and optical apparatus and instruments.

Cl.11;Wastewater treatment installations; filters [parts of industrial installations]; reactor vessels being parts of water 
purifying apparatus and machines; installations for the filtration of wastewater; installations for the filtration of liquids; 
installations for the filtration of water; installations for the purification of wastewater; installations for the purification of 
water; apparatus for heating, steam generating, refrigerating, drying, ventilating and water supply purposes; machines 
and devices for the treatment, purification and filtering of wastewater; machines and devices for the treatment, 
purification and filtering of liquids; machines and devices for the treatment, purification and filtering of water; drinking-
water treatment installations; water filters; filtering wells being parts of water purifying apparatus and machines for 
industrial, agricultural, municipal, environmental and surface water filtration purposes; waste water clarifying installation, 
namely digestion chamber devices consisting of digesters, heating apparatus and mechanical circulation, stirring, gas 
injection, spraying and/or scum-swirling apparatus for treating digested sludge.

Cl.17;Non-metal gaskets; flexible pipes of plastic; pipes of plastic; plastics in extruded form for use in manufacture; 
sealing, packing and insulating materials; flexible tubes, not of metal.

Cl.19;Building materials, not of metal; non-metallic pipes for building; asphalt, pitch and bitumen; buildings, 
transportable, not of metal; pipes of earthenware; cement mortar pipes.

Cl.20;Water tanks and plastic tanks for fluids for industrial purposes; water tanks and tanks for fluids [containers], not 
of metal.

Cl.37;Construction services for third parties in connection with the use of industrial screening devices and filters for 
industrial, refining, mineral processing, agricultural, building, municipal, environmental, oil and gas purposes; 
construction and installation services, in particular with respect to installations for the storage, treatment, conveyance 
and discharge of liquids, waste of all kinds, screenings, sewage sludge and filter cakes; repair and maintenance of pipes; 
repair of installations for the treatment of liquids, gases and solid materials and repair of installations for the storage, 
conveyance and discharge of liquids, waste of all kinds, screenings, sewage sludge and filter cakes; conducting and 
performing of construction projects for third parties, in particular conducting and performing structural and civil 
engineering projects in the field of water technology and conducting and performing construction projects in the field of 
installations for the storage, treatment, conveyance and discharge of liquids, waste of all kinds, screenings, sewage 
sludge and filter cakes.

Cl.42;Chemical laboratories; working on and evaluation of chemical analyses; research, measurement and analysis in 
the field of environmental pollution; technical testing; design and development of computer software; engineering; 
engineering services and design services for third parties in connection with the installation of industrial screening 
devices and filters for industrial, refining, mineral processing, agricultural, building, municipal, environmental, oil and gas 
purposes, applications for the separation of liquids and solid matter and surface water treatment applications; software 
programming; technical planning of installations for the storage, treatment, conveyance and discharge of liquids, waste 
of all kinds, screenings, sewage sludge and filter cakes; scientific and technological services and research and design 
relating thereto; industrial analysis and research services, in particular technical planning and technical preparation of 
construction projects for third parties, in particular of structural and civil engineering projects in the field of water 
technology and installations for the storage, treatment, conveyance and discharge of liquids, waste of all kinds, 
screenings, sewage sludge and filter cakes; monitoring the quality of water bodies, air, gases and liquids.
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Priority claimed from 19/05/2017; Application No. : UK00003232462 ;United Kingdom 

3649130    04/08/2017
[International Registration No. : 1367070]
The Binding Site Group Limited
8 Calthorpe Road, Edgbaston Birmingham, West Midlands B15 1QT United Kingdom

Proposed to be Used
IR DIVISION
Cl.9;Scientific and laboratory apparatus and instruments; apparatus for determining particle size and/or size 
distribution; apparatus for measuring the concentration of particles, or a substance, in a liquid; apparatus for measuring 
antibody-antigen reactions and immuno-precipitation; apparatus for measuring the concentration of proteins, antibodies, 
antigens and other substances; nephelometers; light-scattering apparatus and instruments; sample analysing apparatus 
and instruments; computer software; machine readable data carriers; barcode readers.

Cl.10;Diagnostic apparatus sold in kit form; diagnostic apparatus for medical use; diagnostic apparatus for 
immunological testing and for laboratory testing on blood or body fluids or extracts from blood or body fluids, all being in 
kit form; parts and fittings for all the aforesaid goods.
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Priority claimed from 08/07/2016; Application No. : 201607917 ;Norway 

3649134    04/01/2017
[International Registration No. : 1366143]
Wilh. Wilhelmsen Holding ASA
Strandveien 20 N-1366 Lysaker Norway

Proposed to be Used
IR DIVISION
Cl.35;Business management; business administration; accounting services; cost reporting; cost analysis; inventory 
management services; sourcing and buying services (business and/or office functions); marketing services; dealing with 
shipping formalities related to customs, port, passport and health services; market research services; import agency and 
export agency services; arranging and co-ordinating (business and/or office functions) of provision of goods, supplies 
and fuel and support services for vessel owners, charterers or cargo owners; arranging and supply (business and/or 
office functions) of marine, maritime and industrial spare parts and machinery for vessel owners, charterers or cargo 
owners; employment agency services for the provision of crew and staff for vessel owners, charterers or cargo owners, 
manning services; retail and wholesale services relating to chemicals and gases used in industry and science, chemicals 
and gases for use in marine and/or maritime industry, chemicals for use in operation and maintenance of ships and boats, 
industrial gases and refrigerants, cleaning and de-greasing chemicals, chemicals for treating water, and chemicals for 
treating oils and gases; retail and wholesale services relating to inert gases, unprocessed artificial resins, unprocessed 
plastics, fire extinguishing compositions, fire extinguishing gases, fire extinguishing foams, fire extinguishing powders, 
fire extinguishing liquids, fireproofing and flame resistant preparations, chemical spill solutions, surface-active chemical 
agents, chemical products for industrial removal of corrosion and contamination, preparations to break down and 
decompose oil, chemical products for marine and industrial treatment of bunker oil and heavy fuel oil, tempering and 
soldering preparations, welding preparations, chemical substances for preserving foodstuffs, tanning substances, and 
adhesives used in industry; retail and wholesale services relating to paints, varnishes and lacquers, and preservatives 
against corrosion and rust and against deterioration of wood; retail and wholesale services relating to bleaching 
preparations and other substances for laundry use, and cleaning, polishing, scouring, degree sing and/or abrasive 
preparations; retail and wholesale services relating to paint and rust removing preparations, and industrial abrasives; 
retail and wholesale services relating to soaps, perfumery, essential oils, cosmetics, hair lotions, and dentifrices, retail 
and wholesale services relating to polishing paper, abrasive paper, and grinding paper, retail and wholesale services 
relating to common metals and their alloys, metal building materials, transportable buildings of metal, ironmongery, small 
items of metal hardware, pipes and tubes of metal, and goods of common metal not included in other classes, and their 
parts and fittings; retail and wholesale services relating to gas containers, gas cylinders, and their parts and fittings; retail 
and wholesale services relating to consumables for welding, welding rods, welding wires, and welding metals; retail and 
wholesale services relating to parts and fittings for refrigerating apparatus and refrigerators; retail and wholesale services 
relating to ores; retail and wholesale services relating to ropes and cables of metal or predominantly made of metal, wire 
rope, wire rope slings, load handling straps, and rope thimbles of metal, retail and wholesale services relating to 
machines for use on or in ships and/or offshore-installations, machines for use in marine and/or maritime activities, 
machine tools, electric welding machines and apparatus, gas welding machines and apparatus, compressors, and 
compressors for refrigerators and refrigerating plants; retail and wholesale services relating to equipment, apparatus and 
machines for the treatment and preparation of surfaces, equipment, apparatus and machines for sandblasting, equipment,
apparatus and machines for grinding, equipment, apparatus and machines for the application of paint and coatings to 
surfaces, paint spraying equipment and apparatus, high pressure washing equipment and apparatus, air tools, air 
compressors, motors and engines (except for land vehicles), machine coupling and transmission components (except for 
land vehicles), pumps and pump systems and pump installations, pumps and pump systems and pump installations for 
dosing and circulation of chemicals and liquids, fuel pumps, generating machines for inert gasses, generators, valves, 
pressure valves, vacuum valves, closing valves, non-return valves, and pressure regulators, and their parts and fittings, 
retail and wholesale services relating to hand tools and implements (hand-operated), non-electric welding apparatus and 
welding tools, fire and escape related hand tools, and their parts and fittings; retail and wholesale services relating to 
scientific, nautical, sun/eying, photographic, optical, weighing, measuring, signalling, checking (supervision), life-saving 
and teaching apparatus and instruments, and their parts and fittings; retail and wholesale services relating to apparatus 
and instruments for conducting, switching, transforming, accumulating, regulating or controlling electricity, and their 
parts and fittings; retail and wholesale services relating to apparatus for recording, transmission and reproduction of 
sound, images and data, and their parts and fittings; retail and wholesale services relating to software; retail and 
wholesale services relating to fire-extinguishing apparatus and installations, fire suppression apparatus, systems and 
installations, fire prevention apparatus, systems and installations, firefighting apparatus, systems and installations, safety
apparatus, installations and equipment breathing apparatus, detection and alarm apparatus, systems and installations, 
lifesaving equipment, life rafts and buoys, protective doming, electric arc welding apparatus, electrical installation 
materials, electrical and electronic apparatuses and installations, and electrical and electronic automation apparatuses 
and installations, and their parts and fittings; retail and wholesale services relating to apparatuses, systems and 
installations for monitoring, controlling, detecting, alerting and alarming, and their parts and fittings; retail and wholesale 
services relating to programmable logic controllers/controllers (PLC), and their parts and fittings; retail and wholesale 
services relating to gas and oxygen analyzers, dewpoint analyzers, temperature sensors, pressure sensors, and flow rate 
sensors, and their parts and fittings, retail and wholesale services relating to medical apparatus and instruments, 
respirators and masks for artificial respiration, resuscitation apparatus, and stretchers, and their parts and fittings; retail 
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and wholesale services relating to apparatus for lighting, heating, steam generating, cooking, cooling, refrigerating, 
drying, ventilating, water supply and sanitary purposes, and their parts and fittings; retail and wholesale services relating 
to air conditioning and ventilation installations, provision stores (cooled), and freezer/chiller compartments, stores and 
plants, and their parts and fittings; retail and wholesale services relating to burners, fuel burners, flue gas driers, 
thermostatic valves, and flushometer valves, and their parts and fittings; retail and wholesale services relating to 
vehicles, apparatus for locomotion by land, air or water, and their parts and fittings, retail and wholesale services relating 
to rubber, gutta-percha, gum, asbestos, mica and goods made from these materials and not included in other classes; 
retail and wholesale services relating to plastics in extruded form for use in manufacture; retail and wholesale services 
relating to packing, stopping and insulating materials, jointing materials and gaskets; retail and wholesale services 
relating to flexible pipes, not of metal, flexible hoses and tubes, not of metal, rubber and plastic tubes for air conditioning 
plants, rubber and plastic tubes for paint spraying, rubber and plastic tubes for high pressure washing and cleaning, and 
watering tubes; retail and wholesale services relating to hose couplings, not of metal, pipe connections, not of metal, 
hose fittings, not of metal, couplings and armatures for fire hoses, not of metal, screens for fire protection, padding and 
stuffing materials of rubber or plastics, floating banters against pollution and contamination, stoppers of rubber or 
plastics, plastic soldering threads, insulating paint, sockets and collars for tubes, not of metal, hoses of textile, valves of 
rubber, packers and gaskets, floating booms for the containment of pollutants, oil absorbent pads, sacks and cloths for 
containing and clean-up of oil spills, plastic fibers (not for textile use), and parts and fittings for all the aforementioned 
goods; retail and wholesale services relating to ropes, rope slings, rope ladders cables, cords, cordage, string, twine, 
anchoring ropes, mooring ropes, ropes for towing, sheets and halyards (ropes) for sailboats, ropes for hunting, ropes for 
fishing and fish fanning, arborists ropes and slings, fishing nets, net pens for fish farming, nets and slings for load 
handling, all the aforementioned goods not being made of metal or predominantly being made of other materials than 
metal; retail and wholesale services relating to sails for yachts; retail and wholesale services relating to textile fibres; 
textile fibres for repairing and reinforcement of surfboards, skateboards, helmets and skis, and plastic fibres for textile 
use; information and consultancy rotated to an the aforementioned services.

Cl.36;Prospecting and conclusion of vessel and freight insurance for ship owners; dealing with monetary shipping 
formalities relating to customs, port, passport and health services; insurance services; insurance brokerage; insurance 
agency services; underwriting services (guarantee and insurance services); re-insurance services; loss assessment 
services; loss adjustment services; debt factoring; customs brokerage, customs clearance of cargo; information and 
consultancy related to all the aforementioned services.

Cl.37;Construction (building), installation, inspection, maintenance and repair services; services of shipbuilding, 
inspection, maintenance, repair, destruction and recycling of sea and ocean going rigs, vessels, and platforms, inspection
of ship building and ship building projects; installation, inspection, maintenance and repair of fire-fighting and rescue and 
safety apparatus and systems; installation, inspection, maintenance and repair of refrigerating, heating, ventilating and air
conditioning apparatus and systems; installation, inspection, maintenance and repair of thermal insulation; installation, 
inspection, maintenance and repair of electrical installations and systems, including electro automation installations and 
systems; installation, inspection, maintenance and repair of gas distribution apparatus and systems; installation, 
inspection, maintenance and repair of central welding and gas and inert gas installations; refilling and testing of gas 
containers; cleaning and repair of boilers; painting services, building, installation, maintenance and repair of machines, 
under water repair; rental of welding machines and equipment; rental of gas cylinders and containers; rental of air 
compressors; rental of machines, systems and equipment for building, maintenance and repair purposes; rental of 
cleaning machines and equipment, rental of waste treatment machines and equipment information and consultancy 
related to all the aforementioned services.

Cl.39;Logistics, transport and freight services, shipping services; ship brokerage, bunker brokerage, transport 
brokerage; transport reservation; freight forwarding; freighting; arranging and managing transportation of cargo and/or 
containers to and from ports on behalf of vessel owners, charterers or cargo owners; container handling; dispatch of 
goods; delivery of goods; warehousing; packaging and storage of goods, inspection of vehicles, ships and/or goods 
before transport, carriage of goods or cargo, cargo handling services; logistics services for vessel owners, charterers or 
cargo owners; provisioning of ships; crew and passenger logistics; arranging of travels; packaging and packing of goods 
for dispatch; load handling; services in connection with marine towing, unloading and loading, and operating harbours 
and docks, rental of means of transport including boats and ships; rental of containers; rental of warehouse space; travel 
arrangement services; services for ship clearance with customs, harbour, immigration and health authorities; delivery 
and transport brokerage of goods; arranging shore excursions; supervision of port and terminal operations; harboring 
services for ships and boats; distribution services; information and consultancy related to all the aforementioned 
services.

Cl.41;Education; providing of training; arranging and managing practical training; organizing and managing 
conferences, seminars, symposia and colloquiums; providing of training in the use and operation of safety equipment 
and installations; providing of training in the use and operation of gas equipment and installations; safety regulation 
training; information and consultancy related to all the aforementioned services.

Cl.42;Scientific and technological services and research and development related thereto, including design and 
analysis; services for water, liquid, gas, chemical and oil analysis, on board ship and/or in laboratory; industrial analysis 
and research services; engineering services; design and development of computer hardware and software; information 
and consultancy related to all the aforementioned services.
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Priority claimed from 29/11/2016; Application No. : AM 1923/2016 ;Austria 

3649152    15/02/2017
[International Registration No. : 1366412]
Sanlas Holding GmbH
Parkstraße 11 A-8010 Graz Austria

Proposed to be Used
IR DIVISION
Cl.43;Retirement home services.

Cl.44;Medical clinic services; convalescent home services; nursing home services; sanatorium services.
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Priority claimed from 10/02/2017; Application No. : 016342347 ;European Union 

3649162    10/08/2017
[International Registration No. : 1366557]
Samsung Electronics Co., Ltd.
129, Samsung-ro, Yeongtong-gu Suwon-si, Gyeonggi-do Republic of Korea

Proposed to be Used
IR DIVISION
Cl.7;Dish washers; electric mixers for household purposes; electric vacuum cleaner bags; electric vacuum cleaners; 
electric washing machines for household purposes; robotic vacuum cleaners.

Cl.9;Mobile telephones; digital cameras; portable media players; portable computers; wireless headsets for mobile 
phones; wireless headsets for smart phones; wireless headsets for tablet computers; rechargeable batteries; battery 
chargers; leather cases for mobile phones; leather cases for smart phones; leather cases for tablet computers; flip covers 
for mobile phones; flip covers for smart phones; flip covers for tablet computers; tablet computers; television receivers; 
audio electronic components, namely, surround sound systems; digital set-top boxes; DVD players; light emitting diode 
displays; monitors; 3D eye glasses; computers; printers for computers; semiconductors; computer software; television 
sets; watches that communicate data to personal digital assistants, smart phones, tablet PCs, PDA, and personal 
computers through internet websites and other computer and electronic communication networks; watchbands that 
communicate data to personal digital assistants, smart phones, tablet PCs, PDA, and personal computers through 
internet websites and other computer and electronic communication networks; bracelets that communicate data to 
personal digital assistants, smart phones, tablet PCs, PDA, and personal computers through internet websites and other 
computer and electronic communication networks.

Cl.11;Air conditioners; air sterilizers; electric ovens; electric laundry dryers; electric refrigerators; light emitting diodes 
lamps; microwave ovens; air purifiers.

Cl.14;Clocks; parts and fittings for watches; wristwatches; electronic clocks and watches; bracelets [jewelry]; 
watchbands; control clocks [master clocks]; watches.
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Priority claimed from 01/06/2016; Application No. : 015497191 ;European Union 

3649167    24/11/2016
[International Registration No. : 1366500]
Schattdecor AG
Walter-Schatt-Allee 1-3 83101 Thansau Germany

Proposed to be Used
IR DIVISION
Cl.16;Printed decorative paper; decorative films of paper.

Cl.17;Plastic film, decorative films of plastic.

Cl.27;Tapestry; wallpaper; floor covering materials for existing floors.
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3649176    16/03/2017
[International Registration No. : 1366504]
Wuxi Jinghai Amino Acid Co., Ltd.
Gangxia, Donggang Town, Xishan District, Wuxi City Jiangsu Province China

Proposed to be Used
IR DIVISION
Cl.3;Shampoos; perfumery; cosmetics; dentifrices; skin care cosmetics; cosmetic preparations for baths; lotions for 
cosmetic purposes; cosmetic preparations for slimming purposes; cosmetics for animals.

Cl.5;Amino acids for pharmaceutical purposes; dietetic foods adapted for medical purposes; nutritive substances for 
micro-organisms; nutritional supplements; baby milk powder; dietetic substances adapted for medical use; amino acids 
for veterinary purposes; dietary supplements for animals; food for babies; pharmaceutical preparations.
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Priority claimed from 19/10/2016; Application No. : 015954415 ;European Union 

3649182    18/04/2017
[International Registration No. : 1366416]
The Humble Co. AB
Forskningsringen 44 SE-174 62 Sundbyberg Sweden

Proposed to be Used
IR DIVISION
Cl.3;Bleaching preparations and other substances for laundry use; cleaning, polishing, scouring and abrasive 
preparations; soaps; perfumery, essential oils, cosmetics, hair and skin care preparations; toiletries; oral hygiene 
preparations; dentifrice; non-medicated toothpaste; mouthwash; tooth bleaching preparation; tooth cleaning 
preparations; sets of cosmetic oral care products; dentifrices in the form of chewing gum.

Cl.21;Brushes and brush-making articles; cosmetic and toilet utensils and bathroom articles; dental cleaning articles; 
toothbrushes; toothbrushes; interdental brushes for cleaning the teeth; toothbrush containers; toothbrush containers; 
containers for dentifrices; toothbrush holders; toothbrush holders; toothbrushes, electric; electric toothbrushes; 
toothbrush bristles; toothbrushes for pets; oral care kits comprising toothbrushes and floss; floss for dental purposes; 
dental floss dispensers; battery-powered dental flossers; floss for dental purposes; dental floss hoops; and parts and 
fittings for all the aforesaid goods included in this class.
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Priority claimed from 11/10/2016; Application No. : 015912074 ;European Union 

3649185    11/04/2017
[International Registration No. : 1366224]
Zeller + Gmelin GmbH & Co. KG
Schloßstr. 20 73054 Eislingen Germany

Proposed to be Used
IR DIVISION
Cl.1;Chemical preparations and substances for X-ray film processing, photography and printing; chemical substances, 
raw materials and chemical preparations for use in manufacture; detergents for use in manufacture and industry; 
fertilisers, and chemicals for use in agriculture, horticulture and forestry; chemical filtering materials and ceramic 
particles for use as filtering media included in this class; unprocessed synthetic resins in the nature of putties, fillers and 
pastes for use in industry; adhesives used in industry; unprocessed plastics; salts for industrial purposes; starches for 
use in manufacturing and industry; unprocessed synthetic resins.

Cl.4;Lubricants and industrial greases, waxes and fluids; dust controlling compositions.
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Priority claimed from 23/11/2016; Application No. : UK00003198377 ;United Kingdom 

3649215    31/03/2017
[International Registration No. : 1367317]
Camelot UK Bidco Limited
Friars House, 160 Blackfriars Road London SE1 8EZ United Kingdom

Proposed to be Used
IR DIVISION
Cl.9;Compact discs (audio-video); compact discs (read only memory); computer programs (recorded); computer 
programs (downloadable software); computer software applications (downloadable).

Cl.35;Business management; business consultation services; business auditing; business management and 
organization consultancy; commercial information agencies; compilation of information into computer databases; 
compilation of statistics; marketing research; publication of publicity texts; providing business information via a website; 
providing on-line service for business administration in the field of intellectual property assets management.

Cl.41;Educational information; providing online electronic publications (non-downloadable); publication of texts other 
than publicity texts; publication of books; publication of electronic books and journals online.

Cl.42;Cloud computing; computer rental; computer programming; computer software design and consultation; rental of
computer software; digitization of documents; electronic data storage; installation and maintenance of computer 
software; provision of scientific information; scientific research; providing search engines for the internet; providing 
information in relation to technical and scientific research and articles, via an online database.

Cl.45;Legal services; security services for the protection of property and individuals; domain name services; providing 
online consultancy relating to the management of intellectual property.
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Priority claimed from 29/11/2016; Application No. : 30 2016 110 777 ;Germany 

3649226    29/05/2017
[International Registration No. : 1366342]
Albis Plastic GmbH
Mühlenhagen 35 20539 Hamburg Germany

Proposed to be Used
IR DIVISION
Cl.1;Chemical preparations for use in industry; unprocessed synthetic resins, unprocessed plastics, including 
unprocessed plastic or synthetic resin products containing dyes or pigments, auxiliaries for the use in the processing of 
plastics (included in this class); plastics in the form of pellets; unprocessed plastics in the form of pellets; plastics in the 
form of granules; unprocessed plastics in the form of granules; plastics in the form of granules for use in industry.

Cl.17;Rubber, gutta-percha, gum and semi-finished products thereof in the form of blocks, sheets, rods, pipes, foils, 
cords, bands, profiles and molded components; goods of plastic materials [semi-finished products]; sealing, packaging 
and insulating materials.

Cl.35;Retail and wholesale services in relation to chemicals for Industrial use, unprocessed synthetic resins, 
unprocessed plastics, including unprocessed plastic or synthetic resin products containing dyes or pigments, auxiliaries 
for the use in the processing of plastics, plastics in the form of pellets, unprocessed plastics in the form of pellets, 
plastics in the form of granules, unprocessed plastics in the form of granules, plastics in the form of granules for use in 
industry, rubber, gutta-percha, gum and semi-finished products thereof in the form of blocks, sheets, rods, pipes, foils, 
cords, bands, profiles and molded components, goods of plastic materials [semi-finished products], sealing, packaging 
and insulating materials; arranging of contracts for others for the purchase and sale of chemical products for industrial 
use, unprocessed synthetic resins, unprocessed plastics, including unprocessed plastic or synthetic resin products 
containing dyes or pigments, auxiliaries for the use in the processing of plastics, plastics in the form of pellets, 
unprocessed plastics in the form of pellets, plastics in the form of granules, unprocessed plastics in the form of granules, 
plastics in the form of granules for use in industry, rubber, gutta-percha, gum and semi-finished products thereof in the 
form of blocks, sheets, rods, pipes, foils, cords, bands, profiles and molded components, goods of plastic materials 
[semi-finished products], sealing, packaging and insulating materials.

Cl.40;Treatment and conversion of unprocessed synthetic resin and plastic products for others being paid work; 
processing and packaging of unprocessed synthetic resin and plastic products for others, being paid work; processing 
and pelletizing to the order and specification of others; re-granulation for others; compounding, namely processing of 
plastics by admixture of aggregate materials, extenders and/or additives for the optimisation of the profiles of properties 
of the plastics.

Cl.42;Technical consulting relating to planning, development, construction, fabrication and application of plastic 
products and corresponding manufacturing facilities; chemistry laboratory and plastics technology laboratory services.
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3649240    26/07/2017
[International Registration No. : 1367217]
MuleSoft, Inc.
77 Geary Street, Suite 400 San Francisco CA 94108 United States of America

Proposed to be Used
IR DIVISION
Cl.9;Computer software for application and database integration; computer software for integration of computer 
systems, applications, data and databases; computer software for creation and connectivity to application programming 
interfaces (APIs); computer software for governance and management of web services, APIs, and integration 
applications; computer software for the development and deployment of integrations.

Cl.42;Providing on-line non-downloadable computer software for application and database integration; providing on-
line non-downloadable computer software for integration of computer systems, applications, data and databases; 
providing on-line non-downloadable computer software for creation and connectivity to application programming 
interfaces (APIs); providing on-line non-downloadable computer software for governance and management of web 
services, APIs, and integration applications; providing on-line non-downloadable computer software for the development 
and deployment of integrations; providing information about application programming interfaces (APIs) and integration of 
computer systems, applications, data and databases via a website; hosting an on-line community web site featuring 
information and discussions on topics of application programming interfaces (APIs) and integration of computer systems,
applications, data and databases; computer software consulting; consulting services in the field of software application 
and database integration; consulting services in the field of integration of computer systems, applications, data and 
databases; computer services, namely, integration of computer systems, applications, data and databases
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3649244    25/07/2017
[International Registration No. : 1367437]
"Office-impex" Limited liability company
ul. 45-oi Strelkovoy Divizii, 261a RU-394026 Voronezh Russian Federation

Proposed to be Used
IR DIVISION
Cl.6;Aluminium; fittings of metal for compressed air lines; fittings of metal for building; white metal; beacons of metal, 
non-luminous; vats of metal; beams of metal; joists of metal; bottles [metal containers] for compressed gas or liquid air; 
tin cans; reels of metal, non-mechanical, for flexible hoses; swimming pools [structures] of metal; beryllium [glucinium]; 
blooms [metallurgy]; ingots of common metal; anchors; bolts of metal; eye bolts; casks of metal; mooring buoys of metal; 
barrels of metal; identification bracelets of metal; bronze; bells for animals; bells; letters and numerals of common metal, 
except type; silos of metal; busts of common metal; vanadium; valves of metal, other than parts of machines; screws of 
metal; aviaries [structures] of metal; tungsten; hoppers of metal, non-mechanical; gates of metal; sleeves [metal 
hardware]; ferrules of metal for handles; signboards of metal; diving boards of metal; loading gauge rods, of metal, for 
railway waggons; nuts of metal; galena [ore]; hafnium [celtium]; nails; tacks [nails]; horseshoe nails; germanium; vice 
claws of metal; doors of metal; chimney pots of metal; prefabricated houses [kits] of metal; memorial plates of metal; 
chimney shafts of metal; wall plugs of metal; troughs of metal for mixing mortar; packaging containers of metal; 
containers of metal for storing acids; jalousies of metal; iron strip; roof gutters of metal; tinplate; door bolts of metal; 
window fasteners of metal; bolts, flat; binding screws of metal for cables; crampons of metal [cramps]; wheel clamps 
[boots]; rivets of metal; padlocks; box fasteners of metal; locks of metal for bags; locks of metal for vehicles; locks of 
metal, other than electric; spring locks; closures of metal for containers; bungs of metal; latches of metal; tension links; 
couplings of metal for chains; door bells of metal, non-electric; road signs, non-luminous and non-mechanical, of metal; 
registration plates of metal; signs, non-luminous and non-mechanical, of metal; fences of metal; buckles of common 
metal [hardware]; bronzes [works of art]; works of art of common metal; hardware of metal, small; indium; cabanas of 
metal; telephone booths of metal; cadmium; paint spraying booths of metal; telpher cables; ropes of metal; greenhouse 
frames of metal; framework of metal for building; cornices of metal; cermets; water-pipe valves of metal; drain traps 
[valves] of metal; metal cages for wild animals; keys; mooring bollards of metal; cobalt, raw; chill-molds [foundry]; elbows
of metal for pipes; bed casters of metal; furniture casters of metal; manifolds of metal for pipelines; casings of metal for 
oilwells; bottle caps of metal; sealing caps of metal; tent pegs of metal; pegs of metal; metal rings for keys; copper rings; 
rings of metal; ferrules of metal; door fittings of metal; fittings of metal for windows; buildings, transportable, of metal; 
steel buildings; containers of metal [storage, transport]; guard rails of metal; baskets of metal; door frames of metal; tool 
boxes of metal, empty; stringers [parts of staircases] of metal; taps of metal for casks; tubbing of metal; roofing of metal; 
brackets of metal for building; turntables [railways]; screw tops of metal for bottles; manhole covers of metal; pitons of 
metal; hooks [metal hardware]; pot hooks of metal; hooks of metal for roofing slates; hooks of metal for clothes rails; 
clothes hooks of metal; chicken-houses of metal; wrapping or binding bands of metal; scaffolding of metal; staircases of 
metal; ladders of metal; limonite; steel sheets; cast steel; traps for wild animals; magnesium; manganese; reinforcing 
materials, of metal, for concrete; reinforcing materials of metal for machine belts; reinforcing materials of metal for pipes; 
reinforcing materials of metal for building; brazing alloys; railway material of metal; materials of metal for funicular 
railway permanent ways; building materials of metal; refractory construction materials of metal; masts of metal; steel 
masts; German silver; sheets and plates of metal; common metals, unwrought or semi-wrought; pyrophoric metals; 
metals in powder form; moldings of metal for cornices; molybdenum; metal knockers; pipe muffs of metal; monuments of 
bronze for tombs; tombs of metal; flashing of metal for building; roof flashing of metal; fish plates [rails]; anvils; anvils 
[portable]; beak-irons [bick-irons]; ferrules of metal for walking sticks; rope thimbles of metal; handcuffs; jets of metal; 
duckboards of metal; belt stretchers of metal; stretchers for metal bands [tension links]; wire stretchers [tension links]; 
stretchers for iron bands [tension links]; nickel silver; nickel; niobium; grease nipples; binding thread of metal for 
agricultural purposes; thread of metal for tying-up purposes; braces of metal for handling loads; wall claddings of metal 
for building; enclosures of metal for tombs; laths of metal; barrel hoops of metal; palings of metal; crash barriers of metal 
for roads; tree protectors of metal; trellis of metal; windows of metal; ironwork for doors; ironwork for windows; tin; 
shuttering of metal for concrete; filings of metal; poles of metal for power lines; props of metal; branching pipes of metal; 
monuments of metal; monuments of metal for tombs; wainscotting of metal; signalling panels, non-luminous and non-
mechanical, of metal; building panels of metal; partitions of metal; lintels of metal; casement windows of metal; strap-
hinges of metal; shims; rocket launching platforms of metal; transport pallets of metal; platforms, prefabricated, of metal; 
floor tiles of metal; tiles of metal for building; anchor plates; armor plate; grave slabs of metal; tile floorings of metal; iron 
slabs; lead seals; loading pallets of metal; handling pallets of metal; firedogs [andirons]; armor-plating; paving blocks of 
metal; roof coverings of metal; linings of metal for building; steel strip; door panels of metal; floors of metal; sills of 
metal; ceilings of metal; gold solder; silver solder; door closers, non-electric; door openers, non-electric; collars of metal 
for fastening pipes; floating docks of metal, for mooring boats; aluminium wire; iron wire; wire of common metal; wire of 
common metal alloys, except fuse wire; barbed wire; copper wire, not insulated; soldering wire of metal; steel wire; 
springs [metal hardware]; rods of metal for welding; rods of metal for brazing and welding; rods of metal for brazing; 
window frames of metal; frames of metal for building; containers of metal for liquid fuel; containers of metal for 
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compressed gas or liquid air; tanks of metal; floating containers of metal; rails of metal; furnace fireguards of metal; 
grilles of metal; runners of metal for sliding doors; window pulleys; iron ores; ores of metal; chrome ores; door handles of
metal; knobs of metal; sheet piles of metal; safes [strong boxes]; insect screens of metal; burial vaults of metal; foot 
scrapers; cable joints of metal, non-electric; junctions of metal for pipes; nozzles of metal; anti-friction metal; silver-plated
tin alloys; alloys of common metal; sheaf binders of metal; bindings of metal; shutters of metal; outdoor blinds of metal; 
steel alloys; tinfoil; statues of common metal; figurines [statuettes] of common metal; cask stands of metal; bars for metal
railings; advertisement columns of metal; posts of metal; telegraph posts of metal; railway points; step stools of metal; 
slings of metal for handling loads; stair treads [steps] of metal; chests of metal; machine belt fasteners of metal; identity 
plates of metal; tantalum [metal]; greenhouses of metal, transportable; titanium; wire cloth; tombac; mobile boarding 
stairs of metal for passengers; cables of metal, non-electric; wire rope; pipework of metal; penstock pipes of metal; water-
pipes of metal; gutter pipes of metal; ducts of metal for ventilating and air-conditioning installations; drain pipes of metal; 
chimneys of metal; pipes of metal; ducts of metal, for central heating installations; steel pipes; angle irons of metal; 
tinplate packings; door fasteners of metal; door stops of metal; stops of metal; window stops of metal; sash fasteners of 
metal for windows; bicycle parking installations of metal; wind-driven bird-repelling devices made of metal; towel 
dispensers, fixed, of metal; tungsten iron; molybdenum iron; silicon iron; titanium iron; chrome iron; flanges of metal 
[collars]; weather- or wind-vanes of metal; aluminium foil; foils of metal for wrapping and packaging; ice moulds of metal; 
foundry molds [moulds] of metal; fittings of metal for coffins; fittings of metal for beds; fittings of metal for furniture; 
building or furniture fittings of nickel-silver; chromium; cattle chains; chains of metal; safety chains of metal; zinc; 
zirconium; metal shingles; cast iron, unwrought or semi-wrought; washers of metal; balls of steel; hinges of metal; poles 
of metal; crampons [climbing irons]; cashboxes of metal; safety cashboxes; chests of metal for food; pulleys of metal, 
other than for machines; railroad ties of metal; window casement bolts; cotter pins of metal; spurs; pins [hardware]; roller 
blinds of steel; latch bars of metal; badges of metal for vehicles; lock bolts; tool chests of metal, empty; boxes of 
common metal; letter boxes of metal.

Cl.20;Picture frame brackets; reels, not of metal, non-mechanical, for flexible hoses; pulleys of plastics for blinds; 
bolts, not of metal; casks of wood for decanting wine; mooring buoys, not of metal; casks, not of metal; barrels, not of 
metal; sideboards; busts of wood, wax, plaster or plastic; costume stands; bolsters; fans for personal use, non-electric; 
work benches; vice benches, not of metal; coat hangers; coatstands; shoulder poles [yokes]; screws, not of metal; 
display stands; showcases [furniture]; newspaper display stands; comb foundations for beehives; signboards of wood or 
plastics; loading gauge rods, not of metal, for railway waggons [wagons]; nuts, not of metal; covers for clothing 
[wardrobe]; nesting boxes; coffins; doors for furniture; curtain holders, not of textile material; pegs [pins], not of metal; 
divans; kennels for household pets; keyboards for hanging keys; display boards; plugs [dowels], not of metal; containers,
not of metal, for liquid fuel; troughs, not of metal, for mixing mortar; packaging containers of plastic; flower-stands 
[furniture]; curtain tie-backs; plastic clips for cables or tubes; binding screws, not of metal, for cables; rivets, not of metal;
imitation tortoiseshell; locks, not of metal, for vehicles; locks, other than electric, not of metal; bead curtains for 
decoration; door bolts, not of metal; bottle closures, not of metal; closures, not of metal, for containers; latches, not of 
metal; mirrors [looking glasses]; hand-held mirrors [toilet mirrors]; bamboo; scratching posts for cats; animal claws; 
animal hooves; coral; meerschaum; whalebone, unworked or semi-worked; stag antlers; tortoiseshell; shells; horn, 
unworked or semi-worked; animal horns; rattan; ivory, unworked or semi-worked; corozo; plaited straw, except matting; 
wickerwork; works of art of wood, wax, plaster or plastic; cabinet work; reeds [plaiting materials]; settees; curtain rods; 
index cabinets [furniture]; drain traps [valves] of plastic; water-pipe valves of plastic; valves, not of metal, other than parts
of machines; staves of wood; mats for infant playpens; saw horses; bed casters, not of metal; furniture casters, not of 
metal; brush mountings; chopping blocks [tables]; wind chimes [decoration]; bottle caps, not of metal; cradles; tent pegs, 
not of metal; curtain rings; chests of drawers; floating containers, not of metal; containers, not of metal [storage, 
transport]; lecterns; dog kennels; bakers' bread baskets; baskets, not of metal; bottle casings of wood; taps, not of metal, 
for casks; armchairs; hairdressers' chairs; deck chairs; hospital beds; bedsteads of wood; beds; edgings of plastic for 
furniture; table tops; hooks, not of metal, for clothes rails; curtain hooks; clothes hooks, not of metal; beds for household 
pets; nesting boxes for household pets; ladders of wood or plastics; playpens for babies; mannequins; air mattresses, 
not for medical purposes; mattresses; hydrostatic [water] beds, not for medical purposes; furniture of metal; office 
furniture; school furniture; mobiles [decoration]; curtain rails; barrel hoops, not of metal; furniture; moldings [mouldings] 
for picture frames; furniture partitions of wood; mother-of-pearl, unworked or semi-worked; mirror tiles; ambroid plates; 
registration plates, not of metal; identity plates, not of metal; loading pallets, not of metal; handling pallets, not of metal; 
transport pallets, not of metal; head-rests [furniture]; trays, not of metal; stakes for plants or trees; trestles [furniture]; 
magazine racks; book rests [furniture]; stands for calculating machines; flower-pot pedestals; pet cushions; pillows; 
cushions; air pillows, not for medical purposes; removable mats or covers for sinks; racks [furniture]; library shelves; 
furniture shelves; shelves for storage; wood ribbon; straw edgings; towel stands [furniture]; hat stands; cask stands, not 
of metal; inflatable publicity objects; counters [tables]; bedding, except linen; corks for bottles; corks; stoppers, not of 
metal; stair rods; standing desks; embroidery frames; towel dispensers, fixed, not of metal; picture frames; sections of 
wood for beehives; tanks, not of metal nor of masonry; fodder racks; curtain rollers; door handles, not of metal; fishing 
baskets; writing desks; seats of metal; benches [furniture]; vats, not of metal; honeycombs; sofas; bungs, not of metal; 
statues of wood, wax, plaster or plastic; figurines [statuettes] of wood, wax, plaster or plastic; oyster shells; silvered 
glass [mirrors]; umbrella stands; gun racks; carts for computers [furniture]; dressing tables; washstands [furniture]; 
typing desks; drafting tables; massage tables; tables of metal; desks; tea carts; dinner wagons [furniture]; tables; steps 
[ladders], not of metal; chairs [seats]; high chairs for babies; chests, not of metal; placards of wood or plastics; stools; 
crates; trolleys [furniture]; straw plaits; mobile boarding stairs, not of metal, for passengers; straw mattresses; 
decorations of plastic for foodstuffs; beehives; funerary urns; wax figures; door fittings, not of metal; coffin fittings, not of
metal; bed fittings, not of metal; furniture fittings, not of metal; window fittings, not of metal; infant walkers; garment 
covers [storage]; stuffed animals; stuffed birds; hinges, not of metal; chaise longues; poles, not of metal; screens 
[furniture]; lockers; filing cabinets; medicine cabinets; meat safes, not of metal; plate racks; bamboo curtains; slatted 
indoor blinds; woven timber blinds [furniture]; indoor window blinds [shades] [furniture]; screens for fireplaces; yellow 
amber; cases of wood or plastic; chests for toys; bottle racks.
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3649247    07/02/2017
[International Registration No. : 1367178]
HEHIGHER RUBBER & PLASTIC EQUIPMENT MANUFACTURE CO., LTD.
No. 103, Beiyi Road, Dongying District, Dongying City Shandong Province China

Proposed to be Used
IR DIVISION
Cl.7;Embossing machines; superheaters; vulcanisation apparatus; rubber cutting machine; rubber grinding machines; 
rubber refining machines; rubber washing machine; cementing machine; mucilage glue machines, namely, gluing 
machines; rubber straining machine; tire making machines; plastic granules cutting machine; dry plastic mould pressing 
machine; pouring plastic machine; electron rush plastic machine; mould for processing plastic; plastic filament winder; 
plastic bucket (tank) making equipment; racket stringing machines; foundry machines; metalworking machines; stands 
for machines; feeders [parts of machines]; finishing-machines; machine tools; holding devices for machine tools; trueing 
machines; handling machines, automatic [manipulators]; robots [machines]; trimming machines.

Cl.12;Inner tubes for pneumatic tires [tyres]; tires for vehicle wheels; casings for pneumatic tires [tyres]; studs for tires 
[tyres]; treads for retreading tires [tyres]; pneumatic tires [tyres]; solid tires for vehicle wheels; tyres for vehicle wheels; 
adhesive rubber patches for repairing inner tubes; automobile tires [tyres]; hub caps; non-skid devices for vehicle tires 
[tyres]; repair outfits for inner tubes; bands for wheel hubs; automobile wheel axis holder; automobile wheel.
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Priority claimed from 16/11/2016; Application No. : 2016-128721 ;Japan 

3649248    24/03/2017
[International Registration No. : 1366245]
MINEBEA MITSUMI Inc.
4106-73, Oaza Miyota, Miyota-machi, Kitasaku-gun Nagano 389-0293 Japan

Proposed to be Used
IR DIVISION
Cl.7;Metalworking machines and tools; axial flow pumps; vacuum pumps [machines]; axial flow blowers; blowing 
machines; bearings, machine elements not for land vehicles; ball-bearings; shafts, couplings, machine elements not for 
land vehicles; spherical bearings; ceramic bearings; roller bearings; AC motors and DC motors [not including those for 
land vehicles but including parts for any AC motors and DC motors]; starters for motors and engines; AC generators 
[alternators]; DC generators; stepping motors; direct current motors.

Cl.9;Optical machines and apparatus; measuring or testing machines and instruments; sensors (measuring apparatus), 
not for medical use; derived-unit measuring machines and apparatus; pressure gauges; measures; measuring apparatus; 
measuring devices, electric; precision measuring apparatus; motion sensors; respiration detecting sensors, not for 
medical purposes; heart rate detecting sensors, not for medical purposes; meters; inverters [electricity]; electronic 
motion sensitive switches; power distribution or control machines and apparatus; electric transformers; electric 
switches; electric connectors; telecommunication machines and apparatus; amplifiers; radio communication machines 
and apparatus; radio machines and apparatus; coils, electric; electrical transformers [for telecommunication apparatus]; 
antennas; monitoring apparatus, electric; light-emitting diodes [LED]; electronic circuits [not including those recorded 
with computer programs]; semi-conductor elements; thermistors; integrated circuits; computer programs; computer 
programs for remote control supervision system; capacitors; electrical inductors; electric or magnetic meters and testers; 
detectors [electric or magnetic meters and testers]; electronic machines, apparatus and their parts; magnetic cores; 
resistance wires; fuel cell electrodes.

Cl.35;Advertising and publicity services; organization of exhibitions for commercial or advertising purposes; public 
relations; sales promotion for others; advisory services for business management; business efficiency expert services; 
business investigations; commercial intermediation services; commercial or industrial management assistance; market 
studies; market research; personnel management consultancy; preparation of financial statements; accounting; job 
placement; personnel recruitment; import-export agency services; invoicing.
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Priority claimed from 20/06/2017; Application No. : 01853002 ;Australia 

3649273    03/07/2017
[International Registration No. : 1366862]
INFLIGHTO PTY LTD
9A Gardere Ave Curl Curl NSW 2096 Australia

Proposed to be Used
IR DIVISION
Cl.9;Downloadable software applications (apps).

Cl.42;Development of computer software application solutions.
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Priority claimed from 11/10/2016; Application No. : 015912141 ;European Union 

3649278    11/04/2017
[International Registration No. : 1366225]
Zeller + Gmelin GmbH & Co. KG
Schloßstr. 20 73054 Eislingen Germany

Proposed to be Used
IR DIVISION
Cl.1;Chemical preparations and substances for X-ray film processing, photography and printing; chemical substances, 
raw materials and chemical preparations for use in manufacture; detergents for use in manufacture and industry; 
fertilisers, and chemicals for use in agriculture, horticulture and forestry; chemical filtering materials and ceramic 
particles for use as filtering media included in this class; unprocessed synthetic resins in the nature of putties, fillers and 
pastes for use in industry; adhesives used in industry; unprocessed plastics; salts for industrial purposes; starches for 
use in manufacturing and industry; unprocessed synthetic resins.

Cl.4;Lubricants and industrial greases, waxes and fluids; dust controlling compositions.
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3649279    03/08/2017
[International Registration No. : 1366903]
ClearVue Technologies Limited
27 Dryden St YOKINE WA 6060 Australia

Proposed to be Used
IR DIVISION
Cl.9;Solar energy collectors for electricity generation; glass panes incorporating photovoltaic elements; glass panes 
having a diffractive or refractive elements; glass panes incorporating spectrally selective elements; glass panes 
incorporating apparatus for the diffraction of infrared and ultraviolet light.

Cl.19;Windows for buildings; glass for the windows of buildings; glass for windows; glass for windows in buildings; 
glass in sheet form for use in windows; glass panels for windows; non-metallic window frames; non-metallic glazing 
elements for windows; multi-layered insulating glass units for glazing buildings.
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Priority claimed from 18/07/2016; Application No. : 015666381 ;European Union 

3649301    17/01/2017
[International Registration No. : 1366156]
Ahlstrom Corporation
Alvar Aallon Katu 3 C FI-00100 Helsinki Finland

Proposed to be Used
IR DIVISION
Cl.3;Bleaching preparations and other substances for laundry use; cleaning, polishing, scouring, stain removing and 
abrasive preparations; dentifrices; depilatory preparations; depilatory strips; abrasive paper; glass paper.

Cl.5;Pharmaceuticals, medical and veterinary preparations; sanitary preparations for medical purposes; plasters, 
materials for dressings; materials for casts and plasters; material for stopping teeth; reagent paper for medical or 
veterinary purposes; dressings, surgical; dressings, medical; surgical tape; undercast padding; adhesive tapes for 
medical purposes; tape for protecting from cuts, abrasions and burns; diagnostic testing materials for medical use; test 
papers for medical use; in vitro diagnostic preparations for medical purposes; medical diagnostic test strips; surgical 
cloth.

Cl.7;Machine tools; motors and engines (except for land vehicles); machine coupling and trans-mission components 
(except for land vehicles); filters [parts of machines or engines]; filter presses; filtering machines; filters for cleaning 
cooling air, for engines; fuel economisers for motors and engines; steam/oil separators; dust filters and bags for vacuum 
cleaners; air filters for machines, engines and motors; fuel filters for machines, engines and motors; oil filters for 
machines, engines and motors; gas filters for machines, engines and motors.

Cl.10;Surgical, medical, dental and veterinary apparatus and instruments; artificial limbs, eyes and teeth; orthopedic 
articles; suture materials; surgical drapes; sterile sheets, surgical; masks for use by medical personnel; gloves for 
medical purposes; blankets, electric, for medical purposes; surgical scrub suits; filters for medical purposes; blood 
filters; filters for medical ventilators; filters for inhalers; medical drapes of nonwoven textile materials; paper composed of 
synthetic and natural fibers for the separation of plasma from blood samples; sample pads for blood separation; 
separation instruments for medical use; specimen samplers for medical use; medical diagnostic pads; specimen 
samplers for medical use; filters for medical syringes.

Cl.11;Apparatus for lighting, heating, steam generating, cooking, refrigerating, drying, ventilating, water supply and 
sanitary purposes; filters for industrial and household use; air conditioning filters; air purification filters; air filtering 
apparatus; air filtering installations; electrostatic air filters; water filters; dust filters [parts of air cleaning machines or 
installations]; parts and fittings for the aforementioned goods.

Cl.16;Paper and cardboard; printed matter; stationery; adhesives for stationery or household purposes; instructional 
and teaching material (except apparatus); plastic materials for packaging, namely, plastic bags for packaging; printers' 
type; printing blocks; paper for use in the manufacture of abrasive papers; coated paper; crepe papers; greaseproof 
treated paper; glassine paper; graphic paper; label paper; poster paper; preimpregnated decor paper; release paper; 
paper for use in the manufacture of wallpaper; vegetable parchment paper; filtering materials of paper; filter paper; 
medical sterilizing papers; masking tape base paper; wet wipes of paper or cellulose, not impregnated with chemicals or 
compounds; table cover papers; mulching paper; filter media made of paper or cardboard; surface-finished papers; 
calendered papers; coated papers; coffee filters of paper, tea filters of paper; release base paper for silicone coating; 
genuine parchment papers for baking, cooking and food packaging applications; paper for the use of manufacturing 
filters; paper tape; paper material for tapes; wrap and papers for packing medical devices; paper for use in wrapping 
medical devices and instruments to be sterilized and for maintaining them in sterilized condition; paper for sterile wraps, 
bags and rolls; paper for wrapping of surgical gloves, drapes and gowns; plastic films for packaging.

Cl.17;Unprocessed and semi-processed rubber, gutta-percha, gum, asbestos, mica and substitutes for all these 
materials; plastics in extruded form for use in manufacture; packing, stopping and insulating materials; adhesive bands, 
other than stationery and not for medical or household purposes; asbestos fabrics; asbestos paper; bags [envelopes, 
pouches] of rubber, for packaging; carbon fibers [fibres], other than for textile use; cellulose acetate, semi-processed; 
cotton wool for packing [caulking]; fiberglass fabrics for insulation; glass fibers, for insulation; filtering materials [semi-
processed foams or films of plastic]; foil of regenerated cellulose, other than for wrapping / sheets of regenerated 
cellulose, other than for wrapping; insulating fabrics; insulating materials; insulating paper; non-conducting materials for 
retaining heat; packing materials of rubber or plastics; paper for electrical capacitors; plastic film other than for wrapping; 
plastic substances, semi-processed; plastic fibres, not for use in textiles; reinforcing materials, not of metal, for pipes; 
rubber, raw or semi-worked; waterproof packings; flexible pipes, not of metal; glass fibers for use in the manufacture of 
building insulation; glass fiber filtration media sold in rolls; glass fiber insulation for use in construction; glassfibre 
reinforcements; glass fibre tissues for insulation use; glass fibre filter media, semi-processed, for industrial use; flexible 
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plastic tubes; adhesive tape for industrial or commercial packing use; adhesive tapes for industrial purposes; duct tape; 
masking tape.

Cl.21;Household or kitchen utensils and containers; combs and sponges; brushes (except paintbrushes); brush-
making materials; articles for cleaning purposes; steelwool; unworked or semi-worked glass (except glass used in 
building); glassware, porcelain and earthenware; buckets made of woven fabrics; cake molds [moulds]; cloth for washing 
floors; coffee filters, non-electric; cookery molds; cups of paper or plastic; fibreglass other than for insulation or textile 
use; place mats of glassfibre; glassfibre tissues, not for packing, insulation or textile use; glass fibers and glass fiber 
rovings for non-textile purposes; glass fibers for non-textile purposes; glass fibers for reinforcing plastics; woven and 
specialty reinforcements, glassfibre reinforcements, glassfibre mats, rovings, chopped strands; dishes made of 
nonwoven fabrics and/or paper; molds made of nonwoven fabrics and/or paper; tea filters; glass fibers for reinforcing 
plastics.

Cl.24;Textiles and substitutes for textiles; bed covers; table covers; table cloths of textile; non-woven fabric made of 
synthetic and/or natural fibers; nonwoven filtering fabric made of synthetic and/or natural fibers, fabrics for textile use; 
synthetic fiber fabrics; coasters [table linen]; fabrics for textile use; face towels of textile; fibreglass fabrics for textile use; 
filtering materials of textile; furniture coverings of plastic; furniture coverings of textile; nonwoven textile fabrics; plastic 
material [substitute for fabrics]; textile material; wall hangings of textile; tapestry of textile; nonwoven filtering materials 
sold as roll goods, namely, nonwoven filtering fabrics made of synthetic and natural fibres, nonwoven filtering fabrics 
made of synthetic fibres and nonwoven filtering fabrics made of natural fibres; nonwoven materials made of natural 
fibres, for the food industry; nonwoven fabric materials for the automotive industry; nonwoven fabrics for use in wrapping
medical devices and instruments to be sterilized and for maintaining them in sterilized condition; nonwoven fabrics for 
sterilization wraps, bags and rolls; nonwoven fabrics for wrapping of surgical gloves, drapes and gowns.

Cl.27;Carpets, rugs, mats and matting, linoleum and other materials for covering existing floors; wall hangings (non-
textile); textile wallpaper; wallpaper; nonwoven materials, papers, textile and/ or substrates made from natural and/or 
synthetic fibers or filaments for use as wall coverings, ceiling coverings, floor coverings; nonwoven wall coverings, 
ceiling coverings, floor coverings.
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Priority claimed from 04/04/2017; Application No. : 30 2017 008 459 ;Germany 

3649322    21/06/2017
[International Registration No. : 1367386]
Pfleiderer Deutschland GmbH
Ingolstädter Straße 51 92318 Neumarkt Germany

Proposed to be Used
IR DIVISION
Cl.17;Semi-finished plastic products for the production in the fields of exterior construction, interior construction, 
construction for exhibitions and furniture construction; semi-finished plastic products for the production in the form of 
plastic plates, surface plates, HPL-plates and plastic films (not for wrapping).

Cl.19;Boards made of wood and wood materials, in particular chip boards, wood particle boards, MDF-boards, HDF-
boards, solid wood boards, timber laminated boards, plywood boards, multiplex boards; boards made of wood and wood 
materials with plastic coating; composite elements, namely boards made of wood and wood materials laminated with 
surface boards made of plastic, in particular with HPL-boards; blockboards; lightweight board, not made of metal; 
construction elements (building materials not made of metal) for exterior and interior construction, in particular wall 
elements, wall cladding, facade elements, ceiling elements, window sills, floors, floor boards.

Cl.20;Furniture parts, in particular for built-in furniture, in particular work tops, furniture side walls, furniture fronts, 
furniture doors.
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3649326    07/06/2017
[International Registration No. : 1366516]
Dietrich Kanz
Franz-Liszt-Str. 26 58057 Ingolstadt Germany

Proposed to be Used
IR DIVISION
Cl.11;Sewage disposal plants; sewage purification apparatus; bioreactors for use in the treatment of waste water; water 
filters; machines for the processing [purification] of sewage.

Cl.40;Sewage treatment; waste water treatment; waste water treatment services; sewage purification; processing of 
waste water; treatment of waste water from industrial processes; treatment of waste water; sewage water treatment 
services; industrial treatment of effluents; water treatment.

Cl.42;Consultancy relating to development of membrane technology; technical design and planning of pipelines for 
gas, water and waste water.
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Priority claimed from 11/11/2016; Application No. : 1342690 ;Benelux 

3649425    10/05/2017
[International Registration No. : 1366282]
Netherlocks Safety Systems B.V.
J. Keplerweg 14 NL-2408 AC Alphen aan den Rijn

Proposed to be Used
IR DIVISION
Cl.6;Locks of metal.

Cl.7;Portable actuators for valves; mechanical safety valves [parts of machines]; mechanical machines for operating 
valves; mechanical key interlocking devices for valves [parts of machines]; keys and locks for securing valves [parts of 
machines]; remote control cables for valves.

Cl.9;Electro-mechanical control panels; electro-mechanical valve safety equipment; electric locks; stroke test 
equipment for valves; valve position indicators; wireless transmitters; software which offers information about the 
position and status of valves on particular valve locations; software which checks the position of valves and other safety 
parameters and gives authorization to take the necessary steps.
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3649546    27/07/2017
[International Registration No. : 1366473]
Filippo Gemelli
Via Tiziano, 17 I-10100 Torino Italy

Proposed to be Used
IR DIVISION
Cl.7;Machines and machine tools; motors and engines (except for land vehicles); machine coupling and transmission 
components (except for land vehicles); agricultural implements other than hand-operated; incubators for eggs.

Cl.12;Vehicles; apparatus for locomotion by land or air.

Cl.25;Clothing, footwear, headgear.
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Priority claimed from 05/11/2016; Application No. : 016007916 ;European Union 

3649549    03/05/2017
[International Registration No. : 1366260]
UAB "Atlantic Duty Free"
Mokyklos g. 1, Mokolu k. LT-68461 Marijampoles sav. Lithuania

Proposed to be Used
IR DIVISION
Cl.29;Fish, seafood and molluscs; meat; dairy products and dairy substitutes; processed fruits, fungi and vegetables 
(including nuts and pulses); birds eggs and egg products; oils and fats; pre-packaged dinners consisting primarily of 
seafood; antipasto salads; stewed apples; eggplant paste; food served in casseroles consisting primarily of meat, fish, 
poultry, game and vegetables; shepherd's pie; banana chips; organic nut and seed-based snack bars; bisques; stock; ox 
bone based broth (seolleongtang); broth [soup]; stock cubes; caesar salad; caponata; chicharron; chile con queso; chili 
con carne; chop suey; dahls; dairy puddings; artificial milk based desserts; desserts made from milk products; chowder; 
dairy-based dips; prepared meals consisting substantially of seafood; prepared meals consisting principally of game; 
instant soup; fish in olive oil; fish with chips; dips; dolmas; condensed tomatoes; soups containing steamed eggs; stews; 
roast beef flavoured extract; faggots [food]; falafel; cooked dish consisting primarily of chicken and ginseng 
(samgyetang); cooked dish consisting primarily of soybean paste and tofu (doenjang-jjigae); cooked dish consisting 
primarily of rich soybean paste and tofu (cheonggukjang-jjigae); cooked dish consisting primarily of fermented vegetable, 
pork and tofu (kimchi-jjigae); cooked dish consisting primarily of stir-fried chicken in a fermented hot pepper paste (dak-
galbi); cooked dish consisting primarily of stired-fried beef in a fermented soy sauce (sogalbi); prepared meals made from 
meat [meat predominating]; prepared meals made from poultry [poultry predominating]; prepared meals containing 
[principally] eggs; prepared dishes consisting principally of meat; prepared meals containing [principally] chicken; 
prepared meals containing [principally] bacon; cooked meat dishes; cooked truffles; frozen cooked fish; stock in the form 
of granules; chilled dairy desserts; steamed cakes of smashed fish and yam (hampen); fish stock; fish cakes; fish jellies; 
fish croquettes; steamed or toasted cakes of fish paste (kamaboko); fish sausages; beef bouillon; broth concentrates; 
meatballs; prepared meat dishes; fruit desserts; fruit-based snack food; chicken salad; frozen french fries; frozen pre-
packaged entrees consisting primarily of seafood; chile rellenos; filled potato skins consisting primarily of potato, meat 
and cheese; stuffed olives; bombay mix consisting primarily of fried lentils, peanuts, corn, chickpeas and curry leaves; 
instant stew; instant miso soup; custard style yoghurts; yoghurt desserts; chilled meals made from fish; potato fritters; 
bottled vegetables; vegetable-based entrees; vegetable-based snack foods; vegetable stock; prepared vegetable dishes; 
vegetable chips; salted nuts; gumbo; scotch eggs; corned beef hash; prepared dishes consisting primarily of fishcakes, 
vegetables, boiled eggs, and broth (oden); frozen prepared meals consisting principally of vegetables; chicken 
croquettes; chicken stock; chicken balls; legume salads; soy-based snack foods; meat boiled down in soy sauce 
(tsukudani meat); bologna; matzo ball soup; powdered milk for food purposes; mixes for making soup; mixes for making 
broths; vegetable soup preparations; veal stock; potato chips; potato flakes; potato-based gnocchi; potato dumplings; 
potato pancakes; potato fritters; mashed potato; potato salad; potato snacks; radish cubed kimchi (kkakdugi); 
consommes; mincemeat made from fruits; stuffed cabbage rolls; coconut shrimp; canned pork and beans; soups; 
croquettes; beef jerky; sugar-coated fruits on a stick; nut-based snack foods; nut-based food bars; spiced nuts; prepared 
nuts; olives stuffed with feta cheese in sunflower oil; olives stuffed with red peppers; olives stuffed with red peppers and 
almonds; olives stuffed with almonds; olives stuffed with pesto in sunflower oil; omelets; breaded and fried jalapeno 
peppers; vegetable marrow paste; pollen prepared as foodstuff; french fries; quenelles; rhubarb in syrup; beef stew; hash 
brown potatoes; rosti [fried grated potato cakes]; roast chestnuts; roasted nuts; potato-based salads; potato-based snack 
foods; snack foods based on nuts; meat-based snack foods; tofu-based snacks; snack foods based on vegetables; snack 
foods based on legumes; soy chips; soy burger patties; puffed pork rind; potato sticks; canned soups; extracts for 
soups; soup concentrates; soup pastes; soup (preparations for making -); soup powders; soup cubes; teriyaki chicken; 
frozen appetizers consisting primarily of chicken; frozen appetizers consisting primarily of seafood; tofu; tofu burger 
patties; vegetable burgers; vegetarian sausages; clam juice; hazelnuts, prepared; prepared snails [escargot]; yucca 
chips; tzatziki; prepared salads; preparations for making bouillon; onion rings; stock [prepared]; soya [prepared]; edible 
birds' nests; ready cooked meals consisting wholly or substantially wholly of meat; ready cooked meals consisting wholly
or substantially wholly of game; ready cooked meals consisting wholly or substantially wholly of poultry; pre-cooked 
miso soup; pre-cooked soup; pre-cooked curry stew; pre-packaged dinners consisting primarily of game; cooked meals 
consisting principally of fish; chilled foods consisting predominately of fish; prepared meals consisting primarily of meat 
substitutes; white pudding; sausages in batter; spicy beef broth (yukgaejang).

Cl.30;Baked goods, confectionery, chocolate and desserts; ice, ice creams, frozen yogurts and sorbets; coffee, teas 
and cocoa and substitutes therefor; salts, seasonings, flavourings and condiments; processed grains, starches, and 
goods made thereof, baking preparations and yeasts; sugars, natural sweeteners, sweet coatings and fillings, bee 
products; pineapple fritters; french toast; flavoured popcorn; snack food products consisting of cereal products; snack 
food products made from potato flour; snack foods prepared from maize; snacks manufactured from muesli; banana 
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fritters; baozi [stuffed buns]; flaky pastry containing ham; pretzels; brioches; bean jam buns; frankfurter sandwiches; 
buckwheat jelly (memilmuk) [confectionery]; burritos; calzones; chalupas; cheeseburgers [sandwiches]; chimichanga; 
chinese steamed dumplings (shumai, cooked); grain-based chips; crisps made of cereals; chow mein; chow mein 
[noodle-based dishes]; crackers made of prepared cereals; crackers flavoured with meat; crackers flavoured with 
vegetables; crackers flavoured with herbs; crackers flavoured with cheese; crackers flavoured with spices; fish crackers; 
crepes; egg pies; empanadas; enchiladas; chocolate-based ready-to-eat food bars; fajitas; pastries containing vegetables 
and fish; rice-based prepared meals; prepared meals in the form of pizzas; prepared meals containing [principally] pasta; 
pies containing meat; meat pies; meat pies [prepared]; fresh pies; fresh pizza; fresh sausage rolls; stir fried rice cake 
[topokki]; egg rolls; spring rolls; prawn crackers; fried corn; chilled pizzas; frozen pastry stuffed with meat; frozen pastry 
stuffed with vegetables; filled baguettes; pasta containing stuffings; chinese stuffed dumplings (gyoza, cooked); filled 
bread rolls; vegetable pies; pellet-shaped rice crackers (arare); rice based dishes; meals consisting primarily of pasta; 
corn kernels being toasted; toasted sandwiches; toasted cheese sandwich; toasted cheese sandwich with ham; chips 
[cereal products]; cereal-based snack food; gimbap [korean rice dish]; mincemeat pies; flapjacks; hamburgers being 
cooked and contained in a bread roll; hamburgers contained in bread rolls; hot sausage and ketchup in cut open bread 
rolls; millet cakes; hot dog sandwiches; snack food products made from cereal flour; snack food products made from rice 
flour; snack food products made from soya flour; snack foods made from corn; snack foods made from corn and in the 
form of puffs; snack foods made from corn and in the form of rings; puffed corn snacks; cereal snack foods flavoured 
with cheese; jiaozi [stuffed dumplings]; canapes; caramel coated popcorn with candied nuts; kimchi pancakes 
(kimchijeon); sticky rice cakes (chapsalttock); shrimp dumplings; preserved pizzas; korean-style pasta soup [sujebi]; 
glutinous pounded rice cake coated with bean powder (injeolmi); stir-fried noodles with vegetables (japchae); cheese 
curls [snacks]; macaroni with cheese; pumpkin porridge (hobak-juk); lasagne; seaweed flavoured corn chips; maize, 
roasted; corn chips; vegetable flavoured corn chips; macaroni salad; microwave popcorn; sandwiches containing fish 
fillet; sandwiches containing meat; steamed buns stuffed with minced meat (niku-manjuh); caramel coated popcorn; 
crackers filled with cheese; mung bean pancakes (bindaetteok); nachos; ready-made dishes containing pasta; noodle-
based prepared meals; canned pasta foods; pasta salad; okonomiyaki [japanese savory pancakes]; pasta dishes; pastries 
containing vegetables and meat; pastries containing vegetables and poultry; pies; pies containing fish; pies containing 
poultry; pies containing vegetables; pies containing game; pies [sweet or savoury]; stir-fried rice; pancakes; green onion 
pancake [pajeon]; prepared savory foodstuffs made from potato flour; savory pastries; pizza crust; pizza bases; prepared 
pizza meals; pizza; pizzas [prepared]; candy coated popcorn; pot pies; puffed cheese balls [corn snacks]; popcorn; 
quesadillas; quiches; ramen [japanese noodle-based dish]; ravioli; ravioli [prepared]; rice mixed with vegetables and beef 
[bibimbap]; rice crisps; prepared rice dishes; rice dumplings; rice dumplings dressed with sweet bean jam (ankoro); rice 
crackers; rice cakes; rice biscuits; rice salad; rice-based snack food; risotto; salted tarts; samosas; sandwiches; 
sandwiches containing fish; sandwiches containing chicken; sandwiches containing minced beef; sandwiches containing 
salad; pork pies; rice crackers [senbei]; sesame snacks [confectionery]; snack foods made from wheat; snack food 
products made from cereal starch; snack food products made from maize flour; snack food products made from rusk 
flour; snack foods made of whole wheat; cheese flavored puffed corn snacks; spaghetti and meatballs; canned spaghetti 
in tomato sauce; extruded wheat snacks; pre-baked pizzas crusts; meals consisting primarily of rice; snack foods 
consisting principally of bread; pre-packaged lunches consisting primarily of rice, and also including meat, fish or 
vegetables; snack foods consisting principally of extruded cereals; prepared meals containing [principally] rice; wonton 
chips; wontons; soft pretzels; wholewheat crisps; poultry and game meat pies; wrap [sandwich]; sausage rolls; prepared 
foodstuffs in the form of sauces; pasta-based prepared meals; onion biscuits.

Cl.31;Foodstuffs and fodder for animals; agricultural and aquacultural crops, horticulture and forestry products; live 
animals, poultry for breeding.

Cl.32;Beer and beer-based beverages; non-alcoholic beverages; preparations for making beverages.

Cl.33;Alcoholic beverages (except beer); preparations for making alcoholic beverages.
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Priority claimed from 21/12/2016; Application No. : 2016-142904 ;Japan 

3649569    03/02/2017
[International Registration No. : 1367309]
Chuetsu-Pulp and Paper co., Ltd
10-6, Ginza 2-chome, Chuo-ku Tokyo 1040061 Japan

Proposed to be Used
IR DIVISION
Cl.1;Chemicals; cellulose; cellulose esters for industrial purposes; chemicals for use as a food additive; chemical 
agents; adhesives for industrial purposes; agglutinants for concrete; galvanizing preparations; ion-exchange resins 
[chemical preparation]; ion-exchange resin membranes [chemical preparation]; chemical reagents; dregs eliminators; 
plasticizers; carburizing agents; wallpaper removing preparations; vulcanisation accelerators; reducing agents; metal 
welding flux; metal welding assistants; air entraining agents [AE agents]; steel quenching agents; rubber processing 
preparations; oxidizing agents; fire extinguishing compositions; catalytic agents; food preservatives; anti-incrustants; 
cement set accelerators; cement blending agents; concrete preservatives, except paints and oils; cement-waterproofing 
chemicals, except paints; cement preservatives, except paints and oils; chemical intensifies for rubber; fireproofing 
preparations; anti-puncture preparations; steel forging preparations; casting preparations; neutralizing agents; 
delustering agents; spreading agents; battery anti-sulphurizing agents; soil stabilizing agents; softening preparations; 
fuel saving agents; ungluing preparations; exothermic agents; heat generating compounds; soldering fluxes; leather 
processing chemical preparations; clothes pleating agents; bleaching preparations [not for laundry use]; anti-freeze 
chemicals; water resistant agents; mildew proofing agents; damp proofing agents; anti-shrink agents; anti-creasing 
agents; waterproofing chemical compositions; heat retaining preparations; metal tempering preparations; solvents; 
refrigerants; anti-aging agents; filtering clarificants; chemical preparations for the manufacture of pigments; chemical 
preparations for use in the manufacture of paints; polish removing substances; preparations for the separation of 
greases; preservatives for tiles, except paints and oils; sizing compounds for use in manufacture; sizing preparations; 
surface-active compounds; textile-impregnating chemicals, ungluing preparations; unsticking and separating 
preparations; wetting preparations for use in dyeing; flower preservatives; rubber cements for industrial purposes; 
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hormones for hastening the ripening of fruit; horticultural chemicals, except fungicides, herbicides, insecticides and 
parasiticides; moistening agents; plant growth regulators for agricultural purposes; polish removing substances; flour 
and starch for industrial purposes; pulp; groundwood pulp; chemical pulps; unprocessed plastics in all forms; 
condensation plastics; polymerization plastics; cellulose plastics; protein plastics; chemical test paper.

Cl.5;Medication [other than for agricultural purposes]; reagent paper for medical purposes; air deodorizer; oiled paper 
for medical purposes; wrapping wafers for medicine doses; gauze for dressings; empty capsules for pharmaceuticals; 
eyepatches for medical purposes; ear bandages; menstruation bandages; menstruation tampons; sanitary napkins; 
sanitary panties; absorbent cotton; adhesive plasters; bandages for dressings; liquid bandages; breast-nursing pads; 
cotton swabs for medical use; dietary supplements for humans; dietetic beverages adapted for medical purposes; dietetic 
foods adapted for medical purposes; dental materials; dietary supplements for animals; diapers; diaper covers.

Cl.9;Electronic machines, apparatus and their parts; electronic machines [not including geiger counters, high frequency 
apparatus for welding, cyclotrons [not for medical purposes], industrial X-ray machines and apparatus [not for medical 
use], industrial betatrons [not for medical use], magnetic prospecting machines, magnetic object detectors, seismic 
exploration machines and apparatus, hydrophone machines and apparatus, echo sounders, ultrasonic flaw detectors, 
ultrasonic sensors, electronic door closing control systems and electron microscopes]; computers and their peripherals; 
optical mouse; scanners; computers; display units for computers; hard disk drives; printers; electrostatic copying 
machines; electronic desk calculators; electronic dictionaries; word processors; electron tubes; apparatus and 
installations for the production of X-rays not for medical use; photo-sensitive tubes [phototubes]; vacuum tubes; rectifier 
tubes; cathode ray tubes; discharge tubes; semi-conductor elements; thermistors; diodes; transistors; light-emitting 
diodes [LED]; electronic circuits [not including those recorded with computer programs]; integrated circuits; large scale 
integrated circuits; computer programs; telecommunication machines and apparatus; parts and accessories for 
telecommunication machines and apparatus; antennas [aerials]; cabinets [for telecommunication apparatus]; cell phone 
straps; coils [for telecommunication apparatus]; magnetic tape erasers; magnetic tape cleaners; magnetic head erasers; 
magnetic head cleaners [apparatus]; loudspeakers; stands and racks [for telecommunication machines and apparatus]; 
fuses [for telecommunication apparatus]; blank magnetic tapes for tape recorders; change-over switches [for 
telecommunication apparatus]; connectors for telecommunication apparatus; electric capacitors for telecommunication 
apparatus; electric resistors for telecommunication apparatus; plugboards; pickups [for telecommunication apparatus]; 
blank video tapes; indicator lights [for telecommunication apparatus]; electrical phonomotors; headphones; electrical 
transformers [for telecommunication apparatus]; protectors [for telecommunication apparatus]; microphones [for 
telecommunication apparatus]; cleaning apparatus for phonograph records; blank record disks; sprays for phonograph 
records; fire alarms; gas alarms; anti-theft warning apparatus; dust masks; gas masks; welding masks.

Cl.16;Pastes and other adhesives for stationery or household purposes; containers of paper, for packaging; hygienic 
hand towels of paper; towels of paper; paper serviettes; hand towels of paper; handkerchiefs of paper; paper and 
cardboard; stationery; printed matter.

Cl.17;Electrical insulating materials; chemical fiber, not for textile use; rubber thread and covered rubber yarn(not for 
textile use); chemical fiber yarn and thread, not for textile use; insulating gloves; plastic semi-worked products; plastic 
film, other than for wrapping; plastic sheeting for agricultural purposes.
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Priority claimed from 28/10/2016; Application No. : 015984693 ;European Union 

3649580    16/03/2017
[International Registration No. : 1367308]
Carl Freudenberg KG
Höhnerweg 2-4 69469 Weinheim Germany

Proposed to be Used
IR DIVISION
Cl.7;Machines for processing metal, wood and plastic, machines for the chemical industry, agriculture, mining and the 
beverages industry, textile machines, construction machines, packaging machines and machine tools; motors and 
engines (except for land vehicles); machine coupling and transmission components (except for land vehicles); 
agricultural implements other than hand-operated; hydraulic accumulators for storing and providing pressure; hydraulic 
accumulators, in particular diaphragm accumulators, piston accumulators, accumulators for axle suspension, wheel 
suspension and/or cab suspension; belts for machines; rollers for printing machines; pump and valve diaphragms; 
antifriction bearings for machines; ball bearings, roller bearings and plain bearings as machine parts; self-lubricating 
bearings; bearings for transmission shafts; journal boxes [parts of machines]; sealing joints (parts of motors and 
engines); mechanical seals in the form of parts for motors and engines, in particular in the form of crankshaft seals; 
mechanical seals being transmission seals, turbocharger seals or for sealing electric motors; mechanical seals for 
hydrodynamic or pneumatic applications in the form of parts for motors, engines or gears; rotary shaft seals being parts 
for motors and engines; rod wipers and piston guide rings used in hydraulic and pneumatic cylinders; guide and oil-
removing elements for hydraulic and pneumocylinders; intake manifolds for land, air and sea vehicles; parts for motors 
and engines of air and water vehicles, namely shaft couplings, transmission shafts, journals; piston rings, guide rings, 
valves, and parts therefor, bearings and guides, machine belts; bellows; blow guns, in particular folding bellows of 
rubber, folding bellows of tpe; elastic bearings for machines as noise dampening and vibration insulation parts; 
pneumatic springs and spring legs with bellows of elastomeric material for supporting vibrating vehicle and machine 
parts; elastic springs for damping noise, vibration and shock insulation as parts of machines; multilayer springs for 
damping noise, vibration and shock insulation as parts of machines; parts of motors for damping and vibroinsulation; 
gas-distributing and valve-actuating machinery; parts for motors and engines of land vehicles, namely bearing pins; 
finished products made from vulcanised perfluoroelastomers in the form of membranes for hydraulic and pneumatic 
gummed chain wheels (parts of machines); diaphragms, namely hydraulic accumulators and separator diaphragms, pump 
diaphragms, regulating and switching diaphragms.

Cl.9;Apparatus and instruments for conducting, switching, transforming, accumulating, regulating or controlling 
electricity; plug-in connectors; plug-in connectors, in particular electrical connectors; sheaths for electric cables; fuel 
cells and parts thereof; printed circuits; junction sleeves for electric cables; electric outlet covers; sensor housings; 
connector housings; electronics housings, magnet armatures; magnetic encoders.

Cl.12;Vehicles; apparatus for locomotion by land, air or water; gears for land vehicles; transmission belts for land 
vehicles; clamping rollers being parts of land vehicles; parts for land vehicles, namely shaft couplings, transmission 
shafts, machine belts; parts of land, air and sea vehicles, namely shock absorbers, shock-absorbing springs, suspension 
springs, air springs; body panels for vehicles, made from polytetrafluoroethylene; rubberised chain wheels for land 
vehicles.

Cl.17;Rubber, gutta-percha, gum, asbestos, mica; plastics in extruded form for use in manufacture; packing, stopping 
and insulating materials; sealing and packing cord, packing and stopping materials, seals for sensors; gasket support 
rings; artificial resins, in particular fluorocarbon resins or elastomers, being semi-finished products in the form of plates, 
tubes, rods, blocks, flexible pipes, not of metal, fittings, expansion joints, films for sealing purposes, filling material for 
reaction columns, balls, filter material in the form of fibres or porous plates; guide tubes, insulating tubes and insulating 
parts for electrical purposes, having springs with corrosion-resistant coatings for sealing purposes, in particular for 
mechanical seals, corrugated tubes for vacuum operation and being spring washers; all of the aforesaid goods being 
made of or predominantly of plastic, in particular of fluorocarbon resin or elastomers; shaft seals of 
polytetrafluoroethylene, gum or highly elastic and thermoplastic plastics, including combined with metal or other plastics, 
in particular lip seals for moveable parts of machines; radial shaft sealing rings, shaft sealing rings, cassette seals; 
combination seals; rotary seals; packings for static seals; valve stem seals; hydraulic brake seals; O-ring seals; support 
seals; composite seals; fibrous gaskets; butterfly valve seals; seals for shock-absorbers and gas springs; valve spindle 
seals; seals for hydraulic braking systems; seals for hydraulic and pneumocylinders; sealing rings; O-rings; flat seals; 
profile seals; axle seals; sealing plates; insulating foils; rubber sheets for sealing purposes; hydraulic and pneumatic 
seals, in particular rod seals; piston seals; rod wiper seals; buffer seals; wiper rings and guide rings for sealing against 
oil, grease or air in hydraulic and pneumatic cylinders; plastics in extruded form for use in manufacture, being elastic 
rubber-like plastics, in particular including combined with metals and other plastics, in particular moulded parts, 
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including boards, sheets and flaps, profiles, discs and washers; screw seal rings, in particular bonded seals; sealing 
plug-in pieces; rotary pressure seals; resins in extruded form for general industrial use; jet formers for showers made of 
silicone, diaphragms made of silicone; silicone sealants; plastics in the form of sheets, blocks, spheres, rods and tubes; 
grooved rings, in particular including grooved rings of PTFE; static and dynamic seals; cylinder joinings [seals]; v-
packings as multiple lip (chevron) packing seals designed to seal static reciprocating and centrifugal applications, where 
the male and female adapters are used to complete a set of vees; stuffing box packings (seals); micro-parts of plastic or 
elastomeric material (semi-finished products); non-metal seals, namely, oil seals, fluid seals, insulating seals, reinforced 
seals, elastomeric seals, seals for pistons and rods, namely, cups, rings, packings and gaskets, all the foregoing for 
sealing oil, grease or air in hydraulic and pneumatic applications; packaging materials for moulded seals for sealing and 
insulation purposes; plates of graphite-based materials for use as sealing rings, packing seals and heat insulation; glide 
ring packings, seals, and sealing support rings for sealing oil, grease or air in hydraulic and pneumatic applications; 
guide elements for hydraulic and pneumatic applications, in particular guide rings and bearing rings for protecting 
cylinder rods and pistons; sound insulating multilayered sheets and formed parts of foam and/or plastics for vehicle 
cabins, for the building industry and for industrial machines; perfluoroelastomers being films, plates and rods (semi-
finished products); moulded semi-finished parts and finished products of vulcanised perfluoroelastomers in the form of 
seals and o-rings, for use in hydraulics, pneumatics and mechanical engineering; insulating waterproofing membranes of 
vulcanised perfluoroelastomers in the form of membranes for use in mechanical engineering.
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Trade Marks Journal No: 1820 ,   23/10/2017           Class 99 
 

Priority claimed from 30/01/2017; Application No. : 87317949 ;United States of America 

3649621    26/07/2017
[International Registration No. : 1366090]
Kensho Technologies Inc.
17 Dunster Street, Suite 300 Cambridge MA 02138 United States of America

Proposed to be Used
IR DIVISION
Cl.36;Providing intraday real-time financial research and analysis in the field of stock market analysis and trading on an 
online streaming platform that includes news headlines and bylines, article feeds, and compilations of mathematical and 
statistical data, delivered daily by non-downloadable access to the software via a software as a service (SaaS) interactive 
subscription.

Cl.42;Providing interactive subscription based non-downloadable software as a service (SaaS) services for providing 
intraday real-time financial market research and analysis on an online streaming platform that includes news headlines 
and bylines, article feeds, and compilations of mathematical and statistical data.
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3649622    03/05/2017
[International Registration No. : 1367180]
NEW BELLE FOOTWEAR(SHENZHEN) CO., LTD.
No.99, Huaning West Road, Dalang Avenue, Longhua District, Shenzhen City Guangdong Province China

Proposed to be Used
IR DIVISION
Cl.18;Imitation leather; pocket wallets; briefcases; trimmings of leather for furniture; leather laces; butts [parts of 
hides]; umbrellas; canes; straps of leather [saddlery].

Cl.25;Clothing; shoes; bathing suits; layettes [clothing]; hats; hosiery; neckties; gloves [clothing]; girdles.
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3649627    22/06/2017
[International Registration No. : 1366325]
Ripple Labs Inc.
315 Montgomery Street San Francisco CA 94101 United States of America

Proposed to be Used
IR DIVISION
Cl.9;Software for providing an electronic financial platform that facilitates the transaction of payments and financial 
transactions over a computer network.

Cl.36;Monetary services for receiving and disbursing payments and gifts in flat currencies and virtual currencies over a 
computer network and exchanging fiat currencies and virtual currencies over a computer network; financial transaction 
services, namely, receiving and disbursing payments and gifts in fiat currencies and virtual currencies over a computer 
network; financial services, namely, providing a virtual currency for exchange and storage over a computer network; 
currency exchange services, exchanging fiat currencies and virtual currencies over a computer network; payment 
verification services, namely, delivering payments and gifts from a source to a destination; financial management and 
administration services, namely, facilitating transfers of digital currency, transmission of digital currency via electronic 
communication networks, and electronic transmission of digital currency.

Cl.38;Peer-to-peer network computer services, namely, electronic transmission of financial data over electronic 
communications networks.

Cl.42;Software as a service, featuring software for providing an electronic financial platform that facilities transaction of
payments over a computer network.

8287



Trade Marks Journal No: 1820 ,   23/10/2017           Class 99 
 

Priority claimed from 30/06/2016; Application No. : 015604739 ;European Union 

3649649    27/12/2016
[International Registration No. : 1366137]
HERE Global B.V.
Kennedyplein 222 NL-5611 ZT Eindhoven

Proposed to be Used
IR DIVISION
Cl.9;Computer software; computer software and hardware allowing to search and determine the location of goods, 
objects, people, places, events, buildings and points of interests (pois); location-based software applications; location-
aware software applications; computer software and hardware providing public transports timetables and routes; 
computer software and hardware providing traffic and parking information; computer software and hardware providing 
navigation information; computer software and hardware providing map information; computer software and hardware 
providing travel information, tourist information, entertainment and education information, weather information, shopping 
information, social and live events information, points of interest (pois) information, sporting events information, cultural 
events information, food and drink information; computer software and hardware providing health, fitness and well-being 
information; computer software and hardware providing employment information; computer software and hardware 
allowing to listen to music, to read out electronic messages, to chat and to browse on the internet; computer software and 
hardware providing price information; computer software and hardware allowing online payment and payment at 
distance; computer software and hardware allowing the remote control and command of vehicle parameters, of 
household equipment parameters and of electronic devices and equipment parameters; downloadable software in the 
nature of a mobile application for displaying and sharing a user's location and finding, locating, and interacting with other 
users; computer software and hardware related to photography, global positioning systems, maps, digital diaries, 
electronic agendas, online blogging, digital photo albums and social messaging; vision recognition software; geo-
localisation software; faces recognition software; location recognition software; buildings and objects recognition 
software; digital maps; mobile phones, smart phones, tablets, computers and telecommunications equipment; global 
positioning system apparatus; navigation apparatus for vehicles (on-board computers); navigational instruments; satellite
navigational apparatus; optical, weighing and measuring sensors; audio sensors; tactile sensors; location, positioning, 
motion and pressure sensors; humidity sensors; sensor emulators; maps-driven software applications; application 
programming interfaces (apis); application programming interface (api) delivering dynamic data; software development 
tools; magnetic data carriers, recording discs, other than pre-recorded cds and dvds containing music or movies; 
compact discs, dvds and other digital recording media, other than pre-recorded cds and dvds containing music or 
movies; data processing equipment; software development tools, namely software development software and software 
development digital documentation and guides; software development software used to create and use digital maps and 
databases; computer software for use in updating, displaying and manipulating data; computer software for use in 
location-based services; computer software for use in mapping services; mapping software applications; computer 
software allowing users, developers and businesses to create, customize, share, consume and use digital maps; software 
applications and hardware enabling the user to obtain location-related information; optical goods; spectacles (optics); 
sunglasses; goggles for sport; spectacle frames; spectacle lenses; computer software and hardware for use in 
autonomous control, driving or navigation of vehicles, aircraft and watercraft; computer software and hardware allowing 
users, developers and businesses to obtain, share, consume and use real-time data and information of goods, objects, 
people, places, events, buildings and points of interests (pois) in connection with control, driving or navigation of 
vehicles, aircraft and watercraft; integrated or add-on electronic driver assistance systems for land vehicles, aircraft and 
watercraft, including collision and accident alerts, automated lighting, adaptive cruise control, automated braking, 
incorporated gps, traffic and weather information supply, correct lane formation and blind spots revelation.

Cl.35;Location-based advertising services; advertising services; compilation and systemization of information and data 
into computer databases; compilation of statistics; on-line advertising on a computer network; presentation of goods on 
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communication media, for retail purposes; rental of advertising space; rental of advertising time on communication 
media; sales promotion for others; computerized on-line retail store services in the field of software applications for use 
with computers, mobile phones, smart phones, tablets, spectacles, watches, household equipment and other electronic 
devices; providing fuel prices information.

Cl.38;Providing access to a collection of computer software by means of global computer information networks; 
providing access to a database of computer software; providing access to an online platform containing a collection of 
computer software; providing access to an online platform containing a collection of maps; mobile telecommunications 
services, these services not being cable and satellite television broadcasting services, and not being transmission of 
movies and television series and programs via the internet, mobile devices, or similar technology; transmission of digital 
files; transmission of messages and images; providing access to databases; providing access to a collection data by 
means of global computer information networks; providing access to an online platform containing a collection of data 
and pictures.

Cl.39;Global positioning system navigation services; transport, traffic and travel information services; providing tourist 
travel information services; goods, places, events, buildings, objects and people positioning services; providing direction 
and route information for travel purposes; places search services, namely for locating the geographic position of a place 
and in the field of transportation, traffic, navigation and travel information; physical storage of electronically-stored data 
or documents; autonomous driverless transportation services.

Cl.42;Design and development of computer hardware and software; computer programming; providing on-line (non-
downloadable) software for displaying and sharing a user's location and finding, locating, and interacting with other 
users; providing on-line [non-downloadable] location-based software; providing on-line [non-downloadable] location-
aware software; providing on-line [non-downloadable] map-based software; providing information relating to computer 
software and hardware, information technology, meteorology and weather from searchable indexes and databases, 
including text, maps, electronic documents, databases, graphic and audio visual information, by means of global 
computer networks; providing information relating to maps-driven and location-based software applications from 
searchable indexes and databases, including text, maps, electronic documents, databases, graphic and audio visual 
information, by means of global computer networks; providing information relating to software for use as an application 
programming interface (api) and to software development tools from searchable indexes and databases, including text, 
maps, electronic documents, databases, graphic and audio visual information, by means of global computer networks; 
providing information relating to software applications for social networking services from searchable indexes and 
databases, including text, maps, electronic documents, databases, graphic and audio visual information, by means of 
global computer networks; providing information relating to software applications for fitness and health services from 
searchable indexes and databases, including text, maps, electronic documents, databases, graphic and audio visual 
information, by means of global computer networks; providing technical information in the field of computer software and 
software applications development from searchable indexes and databases, including text, maps, electronic documents, 
databases, graphic and audio visual information, by means of global computer networks; providing technical information 
in the field of software development tools, api's (application program interface) and technical resources from searchable 
indexes and databases, including text, maps, electronic documents, databases, graphic and audio visual information, by 
means of global computer networks; providing information relating to software applications for public transports 
timetables and routes from searchable indexes and databases, including text, maps, electronic documents, databases, 
graphic and audio visual information, by means of global computer networks; providing information relating to software 
applications for traffic and parking information from searchable indexes and databases, including text, maps, electronic 
documents, databases, graphic and audio visual information, by means of global computer networks; providing 
information relating to software applications for navigation, travel and maps from searchable indexes and databases, 
including text, maps, electronic documents, databases, graphic and audio visual information, by means of global 
computer networks; providing information relating to search engines from searchable indexes and databases, including 
text, maps, electronic documents, databases, graphic and audio visual information, by means of global computer 
networks; providing technological information relating to sensors from searchable indexes and databases, including text, 
maps, electronic documents, databases, graphic and audio visual information, by means of global computer networks; 
providing technological information relating to electronic devices from searchable indexes and databases, including text, 
maps, electronic documents, databases, graphic and audio visual information, by means of global computer networks; 
providing technological information relating to mobile electronic devices from searchable indexes and databases, 
including text, maps, electronic documents, databases, graphic and audio visual information, by means of global 
computer networks; providing technological information relating to wearable electronic devices from searchable indexes 
and databases, including text, maps, electronic documents, databases, graphic and audio visual information, by means of 
global computer networks; conversion of data or documents from physical to electronic media; data conversion of 
computer programs and data [not physical conversion]; map creation and customization services; hosting computer sites 
[web sites]; hosting a web site featuring technology that allows users to create, customize, share, consume and use 
digital software maps; providing temporary use of on-line non-downloadable software for use as an application 
programming interface (api); providing temporary use of on-line non-downloadable software development tools; software 
as a service [saas]; providing weather information; mapping services; providing on-line [non-downloadable] software for 
autonomous control, driving or navigation of vehicles, aircraft and watercraft; providing on-line [non-downloadable] 
software allowing users, developers and businesses to obtain, share, consume and use real-time data and information of 
goods, objects, people, places, events, buildings and points of interests (pois) in connection with control, driving or 
navigation of vehicles, aircraft and watercraft; providing on-line [non-downloadable] software for integrated or add-on 
electronic driver assistance for land vehicles, aircraft and watercraft, including collision and accident alerts, automated 
lighting, adaptive cruise control, automated braking, incorporated gps, traffic and weather information supply, correct 
lane formation and blind spots revelation.
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Priority claimed from 09/03/2017; Application No. : 30 2017 006 094 ;Germany 

3649655    27/04/2017
[International Registration No. : 1367336]
Merck KGaA
Frankfurter Str. 250 64293 Darmstadt Germany

Proposed to be Used
IR DIVISION
Cl.41;Education; providing of training; sporting and cultural activities.

Cl.44;Medical analysis services relating to the treatment of persons; pharmacy advice; providing advice and 
information in the fields of health and wellness via a web site, including personal and group health assessment and 
schedule information; medical evaluation, also online medical services and care; advisory services relating to medical 
problems, nutrition and weight control; healthcare consultancy; services provided by convalescent homes; home health 
care services; medical health assessment services.
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Priority claimed from 17/10/2016; Application No. : 87206048 ;United States of America 

3649657    07/04/2017
[International Registration No. : 1367323]
Google Inc.
1600 Amphitheatre Parkway Mountain View CA 94043 United States of America

Proposed to be Used
IR DIVISION
Cl.9;Computer software for use in relation to the registration of domain names; computer software for use in database 
management for top-level domains; computer software for use in relation to Domain Name System ("DNS") management, 
maintenance, and infrastructure services.

Cl.35;Administrative services, namely, maintaining a registry of domain names and Internet protocol addresses; 
computerized database management, namely, developing, maintaining and administering computerized databases for 
top-level domains.

Cl.42;Providing temporary use of non-downloadable computer software for performing queries and transactions, and 
for storing, modifying, transmitting and receiving information in the field of domain name registration services; cloud 
hosting provider services; computer services, namely, Domain Name System ("DNS") management and maintenance 
services; DNS infrastructure services, namely, developing and hosting a server on a global computer network for the 
purpose of resolving domain names to Internet protocol addresses; providing a web-based system for customers to 
manage DNS data; technical support services, namely, troubleshooting in the nature of diagnosing computer software 
problems.
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Priority claimed from 14/03/2017; Application No. : 87370666 ;United States of America 

3649658    16/06/2017
[International Registration No. : 1366315]
Global Eagle Entertainment Inc.
6100 Center Drive, Suite 1020 Los Angeles CA 90045 United States of America

Proposed to be Used
IR DIVISION
Cl.9;Antennas, voice data and video transmitters, voice, data and video receivers, computer modems, digital signal 
processors, packet assemblers and disassemblers, very small aperture terminals and telephone handsets sold 
individually and together in a wireless communications network that enables voice, data and video transmission; 
apparatus for recording, transmission or reproduction of sound or images, namely, remote satellite terminals, fiber-optic 
and microwave connectors, standard a, b, e1, e3 and g steerable antenna systems, integrated gyro and rate sensor high-
performance sight and digital marine matrix DMX; blank magnetic computer diskettes, blank magnetic computer tapes; 
broadband wireless equipment, namely, telecommunications base station equipment for cellular and fixed networking and
communications applications; communication, telecommunication, maritime telecommunications and telephone 
apparatus and instruments, namely, integrated teleports, c/ku/ka bands, full arc antennas, transportable satellite dishes, 
mobile communications vehicles, satellite gateways; computer hardware; computer software for creating searchable 
databases of information and data related to commercial aviation; computer software for delivery and use of literary 
content, namely, computer software for in-transit entertainment systems, wireless handheld devices, smart phones, 
mobile phones and other devices for accessing, viewing, and interacting with electronic publications; computer software 
for managing, monitoring, and reporting operations, connectivity, access, content, and capability of telecommunication 
systems; computer software for payroll and human resource management, electronic mail processing and routing, 
administrative file transfer, remote airline ticketing, real-time cruise booking and ticketing, automated financial teller 
services, real-time credit verification, and immediate settlement capability; computer software for providing an online 
database in the field of commercial aviation, including information obtained as a result of tracking and analyzing 
information such as flight schedule data, flight performance data, historical airline data, and historical airport data; 
computer software for providing information on available food and beverages on public, private and commercial 
transportation; computer software for providing information on available products and purchase thereof on public, private
and commercial transportation; computer software for providing operations and passenger data to operators of public, 
private, and commercial transportation; computer software for temporarily delivering content, namely, voice, data, 
graphics, images, radio, software applications, music, motion pictures, television programs, games and other audio and 
video content, to users on a timed basis; computer software for the collection and compilation of information into 
computer databases in the field of commercial aviation, including information obtained as a result of tracking and 
analyzing information such as flight schedule data, flight performance data, historical airline data, and historical airport 
data; computer software to manage a wireless communications network comprising antennas, transmitters, receivers, 
modems, processors, assemblers, disassemblers, very small aperture terminals and handsets; data processing apparatus
and instruments, namely, shipboard local area networks LANs; display hardware for use in airplanes comprised of a 
monitor, with or without a computer, cables, operating software, emergency battery back-up power pack, interface 
connectors, all for use with the monitor by airplane pilots, for use in navigation systems; downloadable content in the 
nature of graphics, data, motion pictures, television programs, games and other audio and video content; electronic 
database in the field of commercial aviation for tracking and analyzing information such as flight schedule data, flight 
performance data, historical airline data, and historical airport data recorded on computer media; equipment for 
broadband connectivity aboard commercial aircraft, namely, an aircraft satellite antenna system comprising satellite 
dishes and amplifiers, computer server management unit in the nature of a computer, satellite modem, flight attendant 
control panel, Wi-Fi router(s) and network operations center computer servers, switches and routers; thin film transistor 
(TFT) liquid crystal display (LCD) touch screen comprised of monitor hardware and operating software for navigation use 
by airplane pilots.

Cl.38;Business telecommunication services, namely, transmission of voice, data, graphics, images, audio, and video by
means of telecommunications networks, fiber optic networks, wireless communication networks, satellite transmissions, 
radio waves, and the internet; domestic and international satellite communications services; electronic delivery of audio 
files, data files, text files, videos, music, interactive games, films, television, radio, video programming, audio 
programming, original programming, and software applications via the internet or private networks for commercial 
transportation; electronic delivery of television programs for commercial transportation; internet broadcasting services; 
on demand videoconferencing services via satellite; providing access to databases in a cloud computing based network; 
providing internet access; providing telecommunication connectivity services for transfer of images, messages, audio, 
visual, audiovisual and multimedia works; providing temporary access to a supercomputer for the purpose of running 
software programs in a cloud computing based network; providing user access to computer programs in a cloud 
computing based network; provision of access to data or documents stored electronically in a cloud computing 
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environment; satellite communications services; satellite transmission services; services for broadband connectivity 
aboard commercial aircraft, namely, providing electronic telecommunication connections; ship to land wireless telephone 
and radio communications services; telecommunication services, namely, transmission of voice, data, graphics, images, 
music, satellite images, radio, software applications, motion pictures, television programs, games, and other audio and 
video by means of telecommunications networks, wireless communication networks, and the internet; telecommunication 
services, namely, transmission of voice, data, graphics, images, audio, and video by means of telecommunications 
networks, fiber optic networks, wireless communication networks, satellite transmissions, radio waves, and the internet; 
telecommunication services, namely, transmission of voice, data, graphics, images, audio, and video by means of 
telecommunications networks, fiber optic networks, wireless communication networks, satellite transmissions, radio 
waves, and the internet; transmission of data, sound, and images by satellite; video transmission services for commercial 
transportation.

Cl.41;Entertainment information; entertainment services, namely, providing temporary use of non-downloadable 
games; entertainment services, namely, provision of non-downloadable audio programs, videos, and multimedia 
programs featuring music, television programs, movies, and interactive games via an inflight entertainment system; 
motion picture, television, radio, and music editing and dubbing services; multimedia entertainment services, namely, 
motion picture, television, radio, and music post production services; providing information relating to news and current 
events relating to books, business, celebrity gossip news, comedy, education, entertainment news, environmentally 
conscious and green issues, fashion, fine arts, food, healthy living and lifestyle, humor, movies, television, music, 
performing arts, personal beauty, politics, popular culture, religion, sports, technology, travel, weather, and wellness; 
providing information relating to news and current events relating to books, sports, entertainment, comedy shows, 
movies, television, music, performing arts.

8293



Trade Marks Journal No: 1820 ,   23/10/2017           Class 99 
 

Priority claimed from 11/11/2016; Application No. : 30 2016 032 130 ;Germany 

3649691    03/05/2017
[International Registration No. : 1366259]
Testo SE & Co. KGaA
Testo-Straße 1 79853 Lenzkirch Germany

Proposed to be Used
IR DIVISION
Cl.9;Scientific, nautical, surveying, photographic, cinematographic, optical, weighing, measuring, signaling, checking 
(supervision), life-saving and teaching apparatus and instruments; apparatus and instruments for conducting, switching, 
transforming, producing, accumulating, regulating or controlling electricity; apparatus for recording, transmission or 
reproduction of sound or images; magnetic data carriers; recording discs; digital recording devices; mechanisms for 
coin-operated apparatus; cash registers; calculating machines; data processing equipment; computers; computer 
software; information technology and audio-visual equipment; monitoring units [electric and electronic]; electronic 
surveillance apparatus and instruments; monitoring control apparatus [electric]; apparatus for collecting, recording, 
storing, displaying data and/or measurement values; apparatus and instruments for the surveillance of temperature and 
temperature documentation; temperature sensors; electric temperature control apparatus, monitoring units, apparatus 
and instruments; data loggers and recorders; apparatus and instruments for monitoring and documentation of humidity, 
hygrometers, humidity sensors, sensors and detectors, alarms, alarm systems, alarm sensors, alarm signaling 
transmitters, alarm signaling receivers, equipment for measuring data monitoring; equipment and software for monitoring 
and documentation of measurement values; wireless local area network devices; computer software [recorded and 
downloadable software]; computer programs for data processing; interfaces for computers, unified communications 
software; computer software for the management of documents; computer software for securing and achieving of 
documents, data and data files; computer software for database management and database administration; databases 
[electronic], data carriers for computers having software recorded thereon; data processing apparatus; peripherals 
adapted for use with computer; cloud servers; application software for cloud computing services; cloud network 
monitoring software; cloud software.

Cl.35;Advertising; business management; business administration; office functions; data management with computers;
organization in connection with the compilation, systematic ordering, updating and maintenance of data a computer 
database [office functions]; computer-based updating and maintenance of data in databases; computerized file 
management [office functions]; commercial information and advice for consumers and businesses in trading, commercial 
and business matters; providing information events in the field of professional business consultancy in regard to 
measurement technology and measurement of physical, chemical, biological and electric values; procurement of 
contracts [for others].

Cl.41;Education, teaching; providing of training; arranging and conducting of training courses; arranging and 
conducting of education; arranging and conducting of seminars; arranging and conducting of training/classes.

Cl.42;Scientific and technological services and research and design relating thereto; industrial analysis and research 
services; design and development of computer hardware and software; design of computer software; design and 
development of programs for data processing; writing of programs for data processing; development, programming, 
implementation and rental of software and web based software; hosting services; software as a service [SaaS]; technical 
consultancy in the field of information technology; IT consultancy and advisory; technical project management; rental of 
software for assessing and using computing networks including cloud computing networks; maintenance of computer 
software for network systems and inspecting network systems; customized software services, configuration, calibration, 
installation, updating and maintenance of computer software and databases; technical support in relation to computer 
software; management of computer project; provision of not downloadable online computer software; consultancy in the 
field of computer hardware and computer software; customized design of computer software packages; computerized 
storage and achieving of electronic data; electronic storage, securing and achieving of data files, documents and data; 
providing and development of software for collecting, processing, management, indexing and storage as well as 
searching in data files and documents; conversion documents into different data formats; hosting of computerized data, 
files, applications and information; design and development of computer database software and maintenance for 
electronic databases; installation, maintenance and updating of software for databases; consultancy in the field of 
information technology as well as in regard to computer systems and computer software; consultancy in the field of loud 
computer networks and applications; cloud computing, design and development of operating software; design and 
development of operating software for accessing and using a cloud computing network; providing virtual computer 
systems by cloud-computing; electronic data storage; provision of technical surveys in the field of measurement 
technology; research in the field of measurement technology and measurement of physical, chemical, biological and 
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electric values; providing technical project planning, especially in the field of measurement technology and the 
measurement of physical, chemical, biological and electric values; consulting, assessment, research, checking and 
surveillance in the field of metrology; quality control services for certification purposes, namely issuance of certificates 
and/or quality labels for audited and tested services, substances, material, products documentation and/or documents 
providing information, especially in the field of measurement technology and the measurements of physical, chemical, 
biological arid electric values including monitoring of certified businesses.
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3649701    06/05/2016
[International Registration No. : 1366405]
Unreasonable Group, LLC
760 Morehead Circle, Apt. F Boulder CO 80305 United States of America

Proposed to be Used
IR DIVISION
Cl.35;Business management and organization consultancy for others, namely, providing business information, 
business management services for individuals and organizations focused on addressing large scale imposing issues 
effecting world populations; organization and running of conferences, congresses, seminars in the field of 
entrepreneurism, finance, education, world and national affairs; on-line informational services promoting the goods and 
services of others; providing financial and media and advertising services to others (terms too vague in the opinion of the 
International Bureau - Rule 13(2)(b) of the Common Regulations).

Cl.36;Business financial services for individuals and organizations focused on addressing large scale imposing issues 
effecting world populations; providing financial services to others.

Cl.41;Organization and running of conferences, congresses, seminars in the field of entrepreneurism, finance, 
education, world and national affairs.
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Priority claimed from 04/05/2017; Application No. : 1353238 ;Benelux 

3649716    21/07/2017
[International Registration No. : 1366432]
Akzo Nobel Coatings International B.V.
Velperweg 76 NL-6824 BM Arnhem

Proposed to be Used
IR DIVISION
Cl.2;Paints; varnishes, lacquers; preservatives against rust and against deterioration of wood; colorants; mordants, raw 
natural resins; metals in foil and powder form for use in painting, decorating, printing and art.

Cl.4;Industrial oils and greases; lubricants.
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Priority claimed from 30/09/2016; Application No. : UK00003188716 ;United Kingdom 

3649720    22/03/2017
[International Registration No. : 1367310]
Camelot UK Bidco Limited
Friars House, 160 Blackfriars Road London SE1 8EZ United Kingdom

Proposed to be Used
IR DIVISION
Cl.9;Compact discs (audio-video); compact discs (read only memory); computer programs (recorded); computer 
programs (downloadable software); computer software applications (downloadable).

Cl.35;Business management; business consultation services; business auditing; business management and 
organization consultancy; commercial information agencies; compilation of information into computer databases; 
compilation of statistics; marketing research; publication of publicity texts; providing business information via a website; 
providing online service for business administration in the field of intellectual property assets management.

Cl.41;Educational information; providing online electronic publications (non-downloadable); publication of texts other 
than publicity texts; publication of books; publication of electronic books and journals online.

Cl.42;Cloud computing; computer rental; computer programming; computer software design and consultation; rental of
computer software; digitization of documents; electronic data storage; installation and maintenance of computer 
software; provision of scientific information; scientific research; providing search engines for the internet; hosting online 
databases for use in the fields of intellectual property and scholarly scientific research; providing information in relation 
to technical and scientific research and in relation to scientific and technical research articles, via the internet.

Cl.45;Legal services; security services for the protection of property and individuals; domain name services; providing 
online consultancy relating to the management of intellectual property.
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Priority claimed from 02/11/2016; Application No. : 015997679 ;European Union 

3649721    28/04/2017
[International Registration No. : 1366257]
Gesellschaft für Wolfram Industrie mbH
Permanederstraße 34 83278 Traunstein Germany

Proposed to be Used
IR DIVISION
Cl.6;Common metals and their alloys; tungsten; molybdenum; alloys of tungsten or molybdenum; goods of common 
metal (included in this class), namely blanks (goods of common metal), semi-finished goods, construction parts, 
granules, including made from composite materials and heavy metal; goods of tungsten or molybdenum (included in this 
class), namely blanks (goods of common metal), semi-finished goods, construction parts, granules, including made from 
composite materials and heavy metal; metal powder for manufacturing electrodes and heat sinks; rods of metal for 
brazing and welding.

Cl.7;Pipe welding nozzles being parts for electric welding apparatus; welding electrodes, arc electrodes.

Cl.9;Electrodes for discharge lamps, lamp electrodes, electrodes for applying coatings, electrodes for plasma spraying 
processes; heat sinks for electrodes; electrical wires.

Cl.10;Electrodes for medical use.

Cl.11;Vapour sources, in particular lamp filaments and evaporator boats for vaporisation purposes; lamp filaments, 
evaporator boats (evaporator parts); vapour sources namely, mercury-vapour lamps, UV halogen metal vapour lamps.

Cl.35;Advertising; updating of advertising material; advertising advice; advertising in periodicals, brochures and 
newspapers; distribution of products for advertising purposes; on line advertising on a computer network; marketing 
services; arranging of contracts for others for the buying and selling of goods; the bringing together of a variety of goods 
in connection with tungsten, molybdenum, namely blanks (goods of common metal), semi-finished goods, construction 
parts, granules, including made from composite materials and heavy metal, alloys of tungsten or molybdenum, metals in 
powder form for manufacturing electrodes and heat sinks, welding rods of metal (brazing and welding), welding 
electrodes, arc electrodes, electrodes for discharge lamps, lamp electrodes, electrodes for applying coatings, electrodes 
for plasma coating processes, heat sinks for electrodes, materials for electrodes, pipe welding nozzles being parts for 
electric welding apparatus, electric wires, vapour sources, including lamp filaments and boats and electrodes for medical 
purposes, for the benefit of others (excluding the transport thereof), enabling consumers to conveniently view and 
purchase those goods; the bringing together of goods, for the benefit of others, for presentation and sales purposes, in 
connection with tungsten, molybdenum, namely blanks (goods of common metal), semi-finished goods, construction 
parts, granules, including made from composite materials and heavy metal, alloys of tungsten or molybdenum, metals in 
powder form for manufacturing electrodes and heat sinks, welding rods of metal (brazing and welding), welding 
electrodes, arc electrodes, electrodes for discharge lamps, lamp electrodes, electrodes for applying coatings, electrodes 
for plasma coating processes, heat sinks for electrodes, materials for electrodes, pipe welding nozzles being parts for 
electric welding apparatus, electric wires, vapour sources, including lamp filaments and boats and electrodes for medical 
purposes; display and demonstration of goods for advertising purposes; sales promotion for others; providing 
organisational and economic know-how (franchising) in relation to commercial management assistance; retailing relating 
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to goods of tungsten and molybdenum, namely blanks (goods of common metal), semi-finished goods, construction 
parts, granules, including made from composite materials and heavy metal; arranging commercial transactions, for 
others; business management and organization consultancy; marketing studies; opinion polling; public relations; 
presentation of companies on the internet and other media; exhibitions for commercial or advertising purposes.
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Priority claimed from 17/11/2016; Application No. : 40201619618P ;Singapore 

3650082    15/05/2017
[International Registration No. : 1367562]
Mediacorp Pte. Ltd.
1 Stars Avenue, Mediacorp Campus Singapore 138507 Singapore

Proposed to be Used
IR DIVISION
Cl.35;Updating of advertising material; dissemination of advertising matter; rental of advertising space; business 
management of performing artists; business information; commerce and marketing information; publication of publicity 
texts; television advertising; production and distribution of television commercials; advertising; publicity material rental; 
providing business information via a web site; on-line advertising on a computer network; pay per click advertising; web 
indexing for commercial or advertising purposes; web site traffic optimisation; search engine optimisation for sales 
promotion; rental of advertising time on communication media; design of advertising materials; all included in this class.

Cl.36;Financial information; provision of information relating to stock exchange prices; provision of financial services 
information; provision of property (real estate) information; provision of investment information; financial services; 
charitable fund raising; providing financial information via a web site; all included in this class.

Cl.38;Communications by computer terminals; computer aided transmission of messages and images; electronic mail; 
information services relating to broadcasting and telecommunications; message sending; electronic telecommunication; 
news agency services (transmission of news); rental of telecommunications equipment; satellite transmission; television 
broadcasting; broadcasting; cable television broadcasting; wireless broadcasting; video-on-demand transmission; 
providing online forums; providing access to databases; streaming of data; all included in this class.

Cl.41;Dubbing; editing (videotape); education information; entertainment; entertainment information; film production; 
videotape film production; production of films and videotapes; provision of information in the field of recreational 
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activities; presentation of live performances; rental of motion pictures; movie studios; news programme services for 
television; organization of shows (impresario services); news and current affairs programme services; production of 
documentaries; production of radio and television programmes; production of shows; recording studio services; rental of 
lighting apparatus for theatrical sets or television studios; rental of show scenery; rental of video cameras; rental of 
videotapes; rental of audio equipment; television entertainment; news reporter services; film reporting; photography; 
publication of texts; arranging and conducting of seminars; education; film reporting; providing on-line electronic 
publications, not downloadable; providing on-line videos, not downloadable; providing on-line music, not downloadable; 
on-line publication of electronic books and journals; all included in this class.

Cl.42;Meteorological information; weather forecasting; providing information on computer technology and 
programming via a web site; creating and maintaining web sites for others; hosting computer sites [web sites]; web site 
design consultancy; all included in this class.
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3650170    14/12/2016
[International Registration No. : 1367547]
The Royal British Legion
199 Borough High Street London SE1 1AA United Kingdom

Proposed to be Used
IR DIVISION
Cl.14;Badges made of precious metal; key rings and key fobs made of precious metal; jewellery; watches; clocks; 
cufflinks; tie pins; lapel badges of precious metal; coins; medals; clothing and jewellery ornaments made of precious 
metal; charms; pet collar charms; jewellery boxes.

Cl.16;Printed matter; printed publications; newsletters; newspapers; magazines; journals; diaries; books; notebooks; 
address books; postcards; greeting cards; wrapping paper; posters; writing implements; stationery; instructional and 
teaching materials; postage stamps; decalcomanias; stickers; bumper stickers; coasters made of paper; coasters made 
of cardboard; photographs; photograph stands; photograph mounts; calendars; bookmarks; passport covers; paper 
bunting; desk organisers.

Cl.18;Luggage; bags; wallets; purses; umbrellas; parasols; walking sticks; luggage tags; travel card holders; collars for
animals.

Cl.21;Glassware; porcelain; earthenware; bone china ware; chinaware; crystal ware; tableware; mugs; ornaments made 
of glass, crystal, ceramics, earthenware, china or porcelain; figurines; coasters (tableware); tea cosies; flasks; hip flasks; 
water bottles; pet feeding and drinking bowls.

Cl.25;Clothing; footwear; headgear; wristbands; aprons.

Cl.26;Badges; sew in badges; artificial flowers; lace; embroidery; ribbons; braids; buttons; hooks and eyes; lanyards.

Cl.36;Charitable collections and fund raising; financial and insurance consultancy; insurance services; provision of 
finance and loans; financial support services; provision of grant funding; pension services; pensions advice; financial 
advisory and planning services; real estate advisory services; provision of permanent housing accommodation and 
advice relating thereto; debt counselling; advisory services relating to the management of personal finance; tax advice 
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and planning services.

Cl.41;Education and training services; advisory services relating to education and training; entertainment services; 
sporting and cultural activities; organisation of awards and contests; organisation of competitions and quizzes; lottery 
services; organisation of entertainment, sporting and cultural events; organisation of fundraising events; organisation of 
conferences and symposiums; organisation and conducting of award ceremonies; certification of education and training 
awards; mentoring services; providing information regarding news, cultural, historical and academic matters from 
searchable indexes and databases of information; career and vocational counselling; publishing services; publication of 
books, texts, leaflets and publications; provision of non-downloadable electronic publications online.

Cl.43;Provision of food and drink; bar, restaurant and catering services; provision of temporary accommodation; 
retirement home services; crèche services; provision of holiday accommodation; hotel and restaurant reservation and 
booking services.

Cl.45;Personal and spiritual mentoring and counselling; welfare and social visits to the ex-service community and their 
dependants; pastoral counselling; legal services; advisory services relating to legal matters; relationship counselling; 
advisory services relating to personal and social welfare services, social services and related support networks; 
campaigning for the rights of the service and ex-service community and their dependents; providing social services and 
information of a social nature in the field of personal development; providing legal and social information regarding 
public and social policy relating to the armed forces community, and political campaigns relating to the rights of the 
armed forces community; security services; security guard services; monitoring of security systems; security 
consultancy; social networking services.
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Priority claimed from 18/11/2016; Application No. : 302016000116630 ;Italy 

3650191    17/05/2017
[International Registration No. : 1367880]
UFI FILTERS S.P.A.
Via Europa, 26 I-46047 PORTO MANTOVANO (Mantova) Italy

Proposed to be Used
IR DIVISION
Cl.7;Heat exchangers as parts of machines; heat exchangers as parts of engines and motors, not for land vehicles; heat 
exchangers as parts of transmissions, not for land vehicles; heat exchangers as parts of gearboxes, not for land vehicles; 
heat exchangers as parts of the fuel supply device for engines and motors; heat exchangers as parts of lubrication 
device, as parts of machine; heat exchangers as parts of the cooling device for engines and motors.

Cl.11;Heat exchangers other than parts of machines; heat exchangers for the removal of exhaust gases; ventilators for 
heat exchangers; heat exchangers for chemical processing.

Cl.12;Heat exchangers as parts of engines and motors, for land vehicles; heat exchangers as parts of transmissions, 
for land vehicles; heat exchangers as parts of gearboxes, for land vehicles.
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3650194    18/07/2017
[International Registration No. : 1367619]
Humdakin
Estrupvej 1 DK-8380 Trige Denmark

Proposed to be Used
IR DIVISION
Cl.3;Cleaning preparations, soaps, cosmetic creams.

Cl.21;Household or kitchen utensils and containers.

Cl.24;Glass cloths, hand towels of textile.
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Priority claimed from 12/05/2016; Application No. : 2016716510 ;Russian Federation 

3650197    25/08/2016
[International Registration No. : 1367545]
Obshchestvo s ogranichennoy otvetstvennostyu "Imko-Torg"
Gorbunova ul., 2, bld. 3, floor 9, apt. II. room 52 RU-121596 Moscow Russian Federation

Proposed to be Used
IR DIVISION
Cl.3;Abrasives; air fragrancing preparations; automobile air fragrancing preparations; corundum [abrasive]; abrasive 
cloth; glass cloth; emery cloth; abrasive bands; abrasive mesh.

Cl.6;Bolts of metal; holders for registration plates of metal; rivets of metal; spring locks; registration plates of metal; 
jets of metal; tool handles of metal; staples for staple guns; lock bolts.

Cl.7;Welding machines, electric; welding apparatus, gas-operated; soldering apparatus, electric; gasoline chainsaws; 
gasoline grass trimmers; lawnmowers [machines]; engraving machines, electric; cutting discs for metal; diamond discs 
for tile cutting; saw discs; electric hand drills; hand-operated drill driver, electric; abrasive disks for power-operated 
sanders; hand-held tools, other than hand-operated; spray guns for paint; grindstones [parts of machines]; soldering 
lamps; pumps [machines]; hand screwdrivers, electric; hand impact screwdrivers, electric; hand perforating tools, 
electric; blades for jig-saws [power tools]; saws [machines]; glue guns, electric; soldering guns, electric; tile saws [power 
tools]; stud crimpers, electric; saw blades [parts of machines]; keel pincers for metal shape, electric; vacuum cleaners; 
knives [parts of machines]; cutting blow pipes, gas-operated; sharpening machines; trueing machines; furniture staplers, 
electric; oil glass-cutters; glaziers' diamonds [parts of machines]; electric grass trimmers; hedge cutters, electric; 
washing apparatus; washing installations for vehicles; diamond cup wheels; adapters for drill chucks.

Cl.8;Glaziers' diamonds [parts of hand tools]; anchor chalk lines [hand instruments]; bits for screwdrivers and screw 
guns; side cutters [hand tools]; bolt cutters [hand tools]; augers [hand tools]; nail extractors, hand-operated; smoothing 
trowel; wall mount hand tool holders; long nose pliers [hand tools]; drill-drivers; riveters [hand tools]; chisels; abrading 
instruments [hand instruments]; trowels; centre punches; mallets [hand instruments]; pliers; annular screw plates; 
spanners [hand tools]; ladles [hand tools]; splitting axes [hand instruments]; sledgehammers; cutter pliers [hand tools]; 
jig-saws; trowels [hand tools]; shovels[hand tools]; paint mixers [hand tools]; plaster mixers [hand tools]; taps[hand 
tools]; hammers [hand tools]; hand pumps; files [tools]; emery files; knives; shears; hacksaws; screwdrivers; 
combination pliers; drill holders [hand tools]; tool belts [holders]; guns [hand tools], including guns, hand-operated, for 
the extrusion of insulating foam; joint sealing guns, non-electric; guns, hand-operated, for the extrusion of mastics; non-
electric caulking guns; hole saws; dies [hand tools]; saw blades [parts of hand tools]; shear blades; screeding levels 
[hand tools]; grinding tools, hand-operated; stud crimpers [hand tools]; hand-operated pipe cutters; planes; hand tools 
and implements [hand-operated]; wire strippers [hand tools]; bits [parts of hand tools]; bits and bore bits for concrete; 
bits and bore bits for ceramic tile; scrapers [hand tools]; mortise chisels; glass suction lifters [hand tools]; hand-operated 
staple guns for furniture; c-clamps [hand tools]; mitre [miter (Am.)] boxes [hand tools]; snap ring pliers [hand tools]; 
vices; bench vices [hand implements]; needle nose pliers; axes; chalk line reels [hand instruments]; chalk lines [hand 
instruments]; spatulas [hand tools]; squares [hand tools].

Cl.9;Automobile parking radars (parking sensors); alcohol testers, electronic; antennas; dashboard cameras; circuit 
closers; voltmeters; switchboxes [electricity]; detectors; signs, luminous; inverters [electricity]; measuring instruments, 
including tape-measures; surveying chains; rulers [measuring instruments]; optical lenses; magnets; pressure gauges; 
plumb lines; parktronics [object distance sensors] (terms considered too vague by the International Bureau - rule 13(2)(b) 
of the Common Regulations) ; circuit breakers; magnetic wires; telegraph wires; telephone wires; wires, electric; 
transmitting sets [telecommunication]; bags adapted for laptops; bags for mobile phones; thermometers, not for medical 
purposes; transmitters; USB-adaptors for automobiles; battery chargers; levels [instruments for determining the 
horizontal]; laser levels; magnetic levels; compasses [measuring instruments]; devices for parking of vehicles, electronic 
(terms considered too vague by the International Bureau - rule 13(2)(b) of the Common Regulations); automobile warning 
triangle.

Cl.11;Beverage cooling apparatus; fans [air-conditioning]; air reheaters, including heat guns; cold generators (terms 
considered too vague by the International Bureau - rule 13(2)(b) of the Common Regulations); gas lamps; electric lamps; 
immersion heaters; light-emitting diodes [LED] lighting apparatus; lighting apparatus for vehicles; apparatus for 
refrigerating; apparatus for heating, including fan heaters; headlights for automobiles; vehicle headlights; lanterns for 
lighting; lights for automobiles; kettles, electric.
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Cl.12;Automobile appliances, including sunscreen organizers, organizers for glove box, organizers for automobile car 
trunk, organizers for automobile seat backs; automobile appliances, including organizers for automobiles' cabins; 
automobile holders for tablet devices, smartphones, mobile phones; horns for vehicles; rearview mirrors; hub caps; caps 
for automobile wheel discs' bolts; caps for valve cores with indication of pressure in tires; moldings for automobile 
bumpers (terms considered too vague by the International Bureau - rule 13(2)(b) of the Common Regulations); air pumps 
[vehicle accessories]; cigar lighters for automobiles; sun-blinds adapted for automobiles; anti-theft devices for vehicles; 
handles of transmission stick of vehicles; automobile microfibre cleaning wipes (terms considered too vague by the 
International Bureau - rule 13(2)(b) of the Common Regulations); luggage nets for vehicles; safety seats for children, for 
vehicles; windshield wipers; covers for vehicle steering wheels; covers for handles of transmission stick of vehicles; seat 
covers for vehicles.

Cl.14;Clocks.

Cl.16;House painters' rollers; pencils; charcoal pencils.

Cl.17;Adhesive bands, other than stationery and not for medical or household purposes; adhesive plastic panels for 
quick repair of automobile rearview mirrors; anti-dazzle films for windows [tinted films].

Cl.19;Road signs, non-luminous and non-mechanical, not of metal.

Cl.20;Rivets, not of metal; tools carrying frames for tools from polyester (terms considered too vague by the 
International Bureau - rule 13(2)(b) of the Common Regulations); air pillows, not for medical purposes; tool handles, not of
metal; zip tie, not of metal.

Cl.21;Sponges for household purposes; chamois leather for cleaning; cleaning instruments, hand-operated; polishing 
gloves and mittens; drinking glasses; brushes; animal bristles [brushware].

Cl.22;Ropes and string; car towing ropes.

Cl.25;Vests, including tool vests.

Cl.27;Non-slip mats; carpets for automobiles.

Cl.28;Games; toys, namely children tools sets.
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Priority claimed from 25/01/2017; Application No. : 302017000008040 ;Italy 

3650198    16/02/2017
[International Registration No. : 1368133]
S.D.A. SOCIETA' DISTRIBUZIONE AUTOCOMPONENTI DI CARLO PALMITESSA & F.LLI S.A.S.
Via Lago Patria, 37 I-80147 NAPOLI Italy

Proposed to be Used
IR DIVISION
Cl.7;Bearings, being parts of machines or motors; self-oiling bearings; connecting rods for land vehicle engines; 
transmission shafts for water vehicles; air filters for engines; oil filters; fuel filters for vehicle engines; gear filters and 
filters for cockpit of motor vehicles; covers for air filters, water filters, oil filters and fuel filters of motor vehicles; oil tank 
plugs and caps, being parts of vehicle engines; plugs for mufflers.

Cl.12;Parts and spare parts for vehicles, in particular supports, pads for shock absorbers; engine mounts; sleeves for 
steering wheel and gearbox; couplings and supports for gearbox; stabilizer and anti-roll bars; belt pulleys for land 
vehicles; vehicle braking circuits hoses; vehicle fuel circuit hoses; flanges for thermostats; clutch levers for land 
vehicles; transmission couplings for land vehicles; torsion bars for vehicles; suspensions for vehicles; suspension shock 
absorbers for vehicles; transmission shafts for land vehicles; steering units for land vehicles; caps for vehicle fuel tanks; 
plugs of engines for land vehicles; storage containers adapted for use in vehicles; leaf springs for vehicle suspensions; 
shock absorbers being parts of vehicle suspension; tyres; inner tubes for pneumatic tires [tyres]; brake linings for land 
vehicles; bushings for land vehicles; speed change gears for land vehicles; connecting rods for land vehicles.

Cl.17;Seals; weatherstripping for use in automobiles; gaskets made of rubber; O-rings; non-metallic coupling sleeves 
for tubes; sleeves for insulating motors and engine transmission components; pipe muffs, not of metal; non-metallic 
flexible tubes for the conduction of liquids; non-metal rigid pipes; sleeves for radiators and engines.
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3651028    28/02/2017
[International Registration No. : 1367512]
Onjenu Ltd
Studio 4, Cloisters Business Centre, Battersea Park Road London SW8 4BG United Kingdom

Proposed to be Used
IR DIVISION
Cl.14;Jewellery.

Cl.18;Handbags.

Cl.20;Furniture.

Cl.24;Textiles.

Cl.25;Clothing.

Cl.27;Rugs.
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Priority claimed from 27/01/2017; Application No. : 2017702502 ;Russian Federation 

3651034    23/06/2017
[International Registration No. : 1367495]
Obshchestvo s ogranichennoi otvetstvennostyu «Best Trans Servis»
ul. Rozy Lyuksemburg, d. 49, kab. 216, Ekaterinburg RU-620026 Sverdlovskaya oblast Russian Federation

Proposed to be Used
IR DIVISION
Cl.8;Edge tools [hand tools]; blades for knives; blades for shears; knives; scissors; photograph croppers; sharpening 
tools and instruments, hand-operated; cutters; staple guns, hand-operated; knife sharpeners; knife sheaths; spatulas for 
use by artists; squares [hand tools].

Cl.9;Facsimile machines; phototelegraphy apparatus; electronic tags for goods; electronic key fobs being remote 
control apparatus; scales; camcorders; signs, luminous; disk drives for computers; electronic interactive whiteboards; 
electronic notice boards; mathematical instruments; calculating machines; electronic pens [visual display units]; identity 
cards, magnetic; toner cartridges, unfilled, for printers and photocopiers; memory cards for video game machines; 
computer keyboards; electronic book readers; electronic agendas; mouse pads; compact discs [audio-video]; rulers 
[measuring instruments]; optical lenses; magnifying glasses [optics]; magnets; decorative magnets; computer apparatus; 
abacuses; gauges; compasses for measuring; protractors [measuring instruments]; counters; automated bank note 
sorting machines; currency authentication apparatus and equipment; counterfeit [false] coin detectors.

Cl.16;Fountain pens; aquarelles; albums; document laminators for office use; mimeograph apparatus and machines; 
atlases; posters; banknotes; banners of paper; forms, printed; note books; drawing pads; loose-leaf binders; pamphlets; 
booklets; paper; carbon paper; copying paper [stationery]; pencil leads; document holders [stationery]; pencil holders; 
writing slates; blackboards; drawing boards; punches [office requisites]; money clips; tags for index cards; bookmarkers; 
paper shredders for office use; drawing instruments; calendars; tracing paper; pencils; cardboard; cards; files [office 
requisites]; geographical maps; catalogues; paintbrushes; painters' brushes; writing brushes; glue for stationery or 
household purposes; books; drawing pins; envelopes [stationery]; boxes of paper or cardboard; paint boxes [articles for 
use in school]; correcting fluids [office requisites]; stencils [stationery]; adhesive bands for stationery or household 
purposes; adhesive tapes for stationery or household purposes; self-adhesive tapes for stationery or household 
purposes; square rulers for drawing; drawing rulers; graphic prints; modelling materials; teaching materials [except 
apparatus]; adhesives [glues] for stationery or household purposes; pencil sharpening machines, electric or non-electric; 
marking chalk; painters' easels; hand-rests for painters; printing sets, portable [office requisites]; stickers [stationery]; 
writing cases [stationery]; paper knives [cutters] [office requisites]; numbering apparatus; covers [stationery]; greeting 
cards; postcards; conical paper bags; palettes for painters; ink sticks; folders for papers; papier mâché; pastels 
[crayons]; pen cases; seals [stamps]; clipboards; desk mats; trays for sorting and counting money; bookends; stamp 
stands; stands for pens and pencils; writing cases [sets]; office requisites, except furniture; writing materials; drawing 
materials; school supplies [stationery]; printed matter; rubber erasers; elastic bands for offices; marking pens 
[stationery]; paper clasps; document files [stationery]; scrapers [erasers] for offices; paper-clips; staples for offices; 
erasing products; writing board erasers; writing or drawing books; stationery; pencil sharpeners, electric or non-electric; 
transparencies [stationery]; cardboard tubes; moisteners for gummed surfaces [office requisites]; chart pointers, non-
electronic; sealing machines for offices; stapling presses [office requisites]; canvas for painting; compasses for drawing; 
numbers [type]; artists' watercolor saucers; ink; stencils; cabinets for stationery [office requisites]; address stamps; 
stamps [seals]; tracing patterns; penholders; squares for drawing; felt-tip markers; drawing sets; adhesive-backed letters 
and numbers made of vinyl; adhesive-backed letters and numbers [stationery]; filler paper; laminating machines for home 
and office use; document portfolios [stationery]; construction paper; art paper.

Cl.18;Pocket wallets; business card cases; purses; bags [envelopes, pouches] of leather, for packaging; briefcases; 
haversacks; rucksacks; bags; bags for sports; school satchels; key cases.
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Priority claimed from 03/10/2016; Application No. : 87191190 ;United States of America 

3651362    23/03/2017
[International Registration No. : 1367855]
Riot Games, Inc.
12333 West Olympic Boulevard Los Angeles CA 90064 United States of America

Proposed to be Used
IR DIVISION
Cl.9;Downloadable virtual currency to unlock virtual content in downloadable video and computer games; interactive 
video game programs.

Cl.35;Arranging and conducting incentive reward programs to promote the playing of video games; providing incentive 
award programs through issuance and processing of loyalty points to unlock virtual content in online video and computer 
games.

Cl.41;Entertainment services, namely, video game feature designed to incentivize and reward participants who spend 
more time playing video games; entertainment services, namely, virtual environments and video game play that 
incorporate non-downloadable virtual currency for entertainment purposes in computer and video games.
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Priority claimed from 18/11/2016; Application No. : 302016000116634 ;Italy 

3651446    17/05/2017
[International Registration No. : 1368223]
UFI FILTERS S.P.A.
Via Europa, 26 I-46047 PORTO MANTOVANO (Mantova) Italy

Proposed to be Used
IR DIVISION
Cl.7;Heat exchangers as parts of machines; heat exchangers as parts of engines and motors, not for land vehicles; heat 
exchangers as parts of transmissions, not for land vehicles; heat exchangers as parts of gearboxes not for land vehicles; 
heat exchangers as parts of the fuel supply device for engines and motors; heat exchangers as parts of lubrication 
device, as parts of machine; heat exchangers as parts of the cooling device for engines and motors.

Cl.11;Heat exchangers other than parts of machines; heat exchangers for the removal of exhaust gases; ventilators for 
heat exchangers; heat exchangers for chemical processing.

Cl.12;Heat exchangers as parts of engines and motors, for land vehicles; heat exchangers as parts of transmissions, 
for land vehicles; heat exchangers as parts of gearboxes, for land vehicles.
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Priority claimed from 09/03/2017; Application No. : 30 2017 006 293 ;Germany 

3651471    27/07/2017
[International Registration No. : 1368436]
BSH Hausgeräte GmbH
Carl-Wery-Str. 34 81739 München Germany

Proposed to be Used
IR DIVISION
Cl.7;Electric household and kitchen machines and apparatus, included in class 7, in particular electric kitchen machines
and apparatus, including grinders, beaters and kneading apparatus, fruit presses, juice extractors, juice centrifuges, 
mincing machines, cutting apparatus, electrically powered tools, tin openers, knife sharpening apparatus, and machines 
and apparatus for making beverages and/or preparing food, beverage pumps for dispensing chilled beverages; electric 
vending machines for beverages or foods, automatic vending machines; electrical apparatus for sealing plastics 
(packaging); electrical waste disposers, namely waste grinders and waste compacting machines; dishwashers; electric 
machines and apparatus for cleaning laundry and clothing (included in class 7), including washing machines, spin dryers; 
ironing presses, ironing machines, included in class 07; electric household cleaning equipment, including electric window
cleaning equipment, electric shoe polishers and vacuum cleaners, wet and dry vacuum cleaners; robotic vacuum 
cleaners, robots for household chores; parts for all the aforesaid goods, included in class 07; hoses, pipes, dust filters 
and dust filter bags, vacuum cleaners brushes, all for vacuum cleaners.

Cl.21;Small hand-operated devices for household and kitchen use; containers for household or kitchen use; ironing 
boards, ironing tables, ironing board covers, wall mounts adapted for ironing tables, flat-iron stands; accessories for 
ironing boards, namely arm boards, mount and ironing board facings; brushes, toothbrushes and electric toothbrushes; 
electrically operated hair care apparatus, namely brushes; parts and additional parts for all of the aforesaid goods, 
included in class 21.
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Priority claimed from 15/05/2017; Application No. : 87450439 ;United States of America 

3652491    19/05/2017
[International Registration No. : 1368100]
APSTEC SYSTEMS USA LLC
4 Park Center Court, Ste 200A Owings Mills MD 21117 United States of America

Proposed to be Used
IR DIVISION
Cl.9;Scanners, three dimensional (3D) scanners, three dimensional (3D) microwave scanners, and magnetometers for 
inspection of people and luggage and detection of explosives, weapons and other hazardous materials.

Cl.45;Passenger, luggage, parcel, and package security screening services; baggage screening services for security 
purposes; transportation security screening services, including airports, trains, metro, bus; consultation services 
concerning personal safety and security issues and passenger, luggage, parcel, and package security screening; people 
and luggage security screening services for detection of explosives and other hazardous materials using 3D microwave 
scanners.
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Priority claimed from 03/04/2017; Application No. : 302017000036113 ;Italy 

3652495    18/05/2017
[International Registration No. : 1368034]
Annapaola srl
Via consiglia Pesce, 5 I-73040 Collepasso (LE) Italy

Proposed to be Used
IR DIVISION
Cl.18;Leather and imitations of leather; animal skins and hides, luggage and carrying bags; umbrellas and parasols; 
walking sticks; whips, harness and saddlery; collars, leashes and clothing for animals.

Cl.25;Clothing, footwear, headgear.
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3652510    18/07/2017
[International Registration No. : 1367836]
DISTILLERIE DE LA TOUR
4 rue des Distilleries BP 40069 F-17800 PONS France

Proposed to be Used
IR DIVISION
Cl.32;Beers; mineral waters; carbonated waters; fruit-based beverages; fruit juices; syrups for beverages; lemonades; 
fruit nectars; soda water; non-alcoholic aperitifs. 

Cl.33;Alcoholic beverages; wines.
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3652512    10/04/2017
[International Registration No. : 1367678]
Beijing Time100 e-commerce Co., Ltd.
Room 609 Venture Building, Zhongguancun East Road, Tsinghua Science Park, Haidian District 100048 Beijing China

Proposed to be Used
IR DIVISION
Cl.9;Glasses chain; glasses lanyard; glasses (optical); glasses frames; glasses frame; nose glasses frame; glasses; 
nose glasses; glasses case; sunglasses.

Cl.14;Chains (jewelry); necklace (jewelry); jewelry; rings (jewelry); earrings; clock and watch hands (watch making); 
chronographs (watches); precision chronograph; digital watches and clocks; watch.
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Priority claimed from 19/01/2017; Application No. : 698158 ;Switzerland 

3652524    13/06/2017
[International Registration No. : 1367646]
Pioneering Ventures AG
Augustinergasse 21 CH-8001 Zürich Switzerland

Proposed to be Used
IR DIVISION
Cl.29;Meat, fish, poultry and game; meat extracts; preserved, frozen, dried and cooked fruits and vegetables; jellies, 
jams, compotes; eggs; milk and dairy products; oils and fats for food.

Cl.31;Agricultural, horticultural and forestry products and grains, not included in other classes; live animals; fresh fruit 
and fresh legumes; seeds; natural plants and flowers; foodstuffs for animals, malt.

Cl.37;Construction; repair; installation services.

Cl.39;Transport; packaging and storage of goods; travel organization.

Cl.41;Education; training; entertainment; sporting and cultural activities.

Cl.44;Medical and veterinary services; hygienic and beauty care for human beings or animals; agriculture, horticulture 
or forestry services.
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Priority claimed from 10/11/2016; Application No. : 201613323 ;Norway 

3652525    10/05/2017
[International Registration No. : 1367567]
SEEB MUSIC AS
Safranstien 9 N-1621 Gressvik Norway

Proposed to be Used
IR DIVISION
Cl.9;Magnetic data media, phonograph records; compact discs [audio-video]; DVD's and other media for digital 
recording; sound recording, video recording, downloadable music files; downloadable music videos; CD's; eyeglasses, 
sunglasses og cases therefor; data processing equipment; computers; computer software; computer game software, 
devices for the recording, transmission and playback of sound and images; goggles for sports, eyeglass frames; 
electronic publications [downloadable]; sound transmitting apparatus; sound recording apparatus; apparatus for 
charging electrical accumulators; recording apparatus, amplification, reproduction and audio transmission; applications, 
downloadable; audio- and video-receivers; materials for electricity mains [wires, cables]; battery chargers; telephone 
wires; protective films adapted for computer screens; portable media players; mobile phone cases; cases for 
smartphones; sleeves for laptops; electronic publications; preamplifiers; loudspeakers; microphones; powerbank; 
headphones; earphones; cases for headphones and earphones; parts and accessories for mobile phones; parts and 
accessories for headphones and earphones.

Cl.25;Clothing, footwear, headgear for wear, belts [clothing].

Cl.35;Advertising; business management assistance; office functions; sale and marketing of music, perfumes, oils, 
cosmetics, sopes, hair care products, magnetic data media, phonograph records, compact discs [audio-video], DVD's and 
other media for digital recording, sound recording, video recording, downloadable music files, downloadable music 
videos, CD's, eyeglasses, sunglasses and cases therefor, data processing equipment, computers, computer software, 
computer game software, devices for the recording, transmission and playback of sound and images, goggles for sports, 
eyeglass frames, electronic publications [downloadable], sound transmitting apparatus, sound recording apparatus, 
apparatus for charging electrical accumulators, recording apparatus, amplification, reproduction and audio transmission, 
applications, downloadable, audio- and video-receivers, materials for electricity mains [wires, cables], battery chargers, 
telephone wires, protective films adapted for computer screens, portable media players, mobile phone cases, cases for 
smartphones, sleeves for laptops, electronic publications, preamplifiers, loudspeakers, microphones, powerbank, 
headphones, earphones, cases for headphones and earphones, parts and accessories for mobile phones, parts and 
accessories for headphones and earphones, precious metals and their alloys, not mentioned in other classes, jewels 
goods, jewelry, precious stones, watches and chronometric instruments, wristwatches, stopwatches, alarm clocks, watch 
bands, jewelry boxes, amulets [jewellery], bracelets [jewellery], cufflinks, tie pins, key fobs, leather and imitations of 
leather, skins and hides, boxes made of leather and imitations of leather cases for headphones and earphones [leather 
goods], bags, rucksacks, net bags for shopping, handbags, beach bags, drink belts, hydration packs, garment bags for 
clothes, credit card cases [wallets], pocket wallets, toilet bags, business card cases, bumbags, trunks and travelling bags, 
baggagetags, luggage tags, briefcases, attaché cases, umbrellas, clothing, footwear, headgear for wear, belts [clothing], 
games and playthings, gymnastic and sporting articles, not mentioned in other classes.

Cl.41;Entertainment services; sports- and cultural activities; production of music; songwriting; disc jockey services; 
presentation of live performances; organization of parties (entertainment); show production; nightclub services; 
discotheque services; production of music-organization of competitions; artist performances; organization of festivals; 
festivals, educational services; teaching services; entertainment services; organisation of sporting and cultural events; 
disc jockey services; presentation of live performances; organization of parties (entertainment); production of music; 
show production.
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3652527    23/06/2017
[International Registration No. : 1367651]
Renouard Ophélie
35 rue de Naples F-75008 PARIS France

Proposed to be Used
IR DIVISION
Cl.3;Perfumes, cosmetic products and soaps.

Cl.14;Jewels, watches, jewelry, works of art made of precious metals, boxes made of precious metals.

Cl.18;Handbags, trunks, suitcases, leather goods, umbrellas.

Cl.41;Entertainment, organizing and conducting of colloquiums, conferences or congresses, organization of 
exhibitions or events for non-commercial purposes, organization of competitions.
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Priority claimed from 02/03/2017; Application No. : 87356576 ;United States of America 

3652542    01/08/2017
[International Registration No. : 1368268]
HP Hewlett Packard Group LLC
11445 Compaq Center Drive West Houston TX 77070 United States of America

Proposed to be Used
IR DIVISION
Cl.37;Technical support services, namely, troubleshooting in the nature of repair of computer hardware and information
technology systems; customizing computer hardware and information technology systems.

Cl.42;Information technology services; consulting in the field of information technology; consulting related to mobility 
and campus applications for networking equipment; business technology software consultation services; technology 
consultation services pertaining to hybrid and cloud data centers; computer technology consultancy; technical 
consulting services in the fields of datacenter architecture, public and private cloud computing solutions, and evaluation 
and implementation of internet technology and services; consulting in the field of virtualization technologies for 
enterprises and businesses.
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Priority claimed from 30/12/2016; Application No. : 016216228 ;European Union 

3652545    28/06/2017
[International Registration No. : 1368306]
CHAMBRE DE COMMERCE DU GRAND DUCHE DE LUXEMBOURG
7, rue Alcide de Gasperi L-1615 Luxembourg

Proposed to be Used
IR DIVISION
Cl.9;Electronic databases; data banks; electronic data carriers; data processing equipment; data transmission 
networks; software; downloadable software; software for processing and managing databases; software for 
communication and/or data research; software for access to databases; software for access to telecommunication 
networks; application software for social networking services via the Internet; digital telephone platforms and software; 
downloadable electronic publications.

Cl.16;Paper; cardboard; printed matter; pamphlets; leaflets; books; operating instructions; printed reports; promotional 
publications; educational publications; periodical print publications; printed teaching material; printed lessons; printed 
conferences media; printed programs.

Cl.35;Advice for businesses and business organization; management assistance for commercial or industrial 
businesses; presentation of companies and business partners on the Internet and on other media; organization of events 
and exhibitions for commercial or advertising purposes; organization of professional trade fairs for commercial or 
advertising purposes, and for connecting trade or business partners; providing intermediaries between companies, for 
trade and business via the Internet; development of cooperation between companies and professional or commercial 
partners; advertising; marketing; commercial advice and information services in the field of interior or exterior economics 
as well as company management; project studies for businesses; commercial business intermediary services; 
commercial information and advice for consumers (consumer advice shop); computerized file management; collection 
and systemization of data in computer files; updating of computer databases; data search in computer files, for third 
parties; office functions; secretarial tasks; commercial or industrial company creation assistance, in particular marketing 
advice; planning concerning business management, namely searching for partners for mergers and acquisitions, and for 
business creation; management assistance for commercial or industrial companies, in particular business auditing, 
advice with regard to the purchase or sale of companies, drawing up of partnership contracts, employment contracts, 
consultancy in the field of human resources management; administrative services for making appointments; scheduling 
programming (office functions), also scheduling programming of meetings by telephone or via the Internet; professional 
networking services; business networking services.

Cl.38;Telecommunications; Internet access provider services; providing online chat rooms and forums via the Internet, 
in particular for professional or social networks; Internet portal services, namely providing access to a telecommunication
network portal; electronic transmission of computer programs via the Internet; transmission of data via the Internet; 
providing access to data and to information on the Internet; providing access to platforms and web pages on the Internet; 
providing user access to the Internet [service providers]; transfer of information and data via on-line services and the 
Internet.

Cl.41;Coaching as education or training service; correspondence courses (teaching); courses (teaching) via the 
Internet; workshops (teaching); organization and conducting conferences, forums, seminars on various topics, in 
particular in the field of teaching, continuing education, business training, creation and management of companies, 
politics and economics, and human resource management geared towards independent workers, employees and 
business managers; human resources development by teaching and continuing education; advice and information in the 
aforesaid fields; organization of competitions (entertainment); publication of books, pamphlets, magazines, information 
leaflets, also by electronic means; reservation and ticket agency services for events; editing offices (texts other than for 
advertising); editing of electronic publications; provision of non-downloadable electronic publications; provision of non-
downloadable electronic publications from a global computer network or the Internet.

Cl.42;Development of computer software, including computer software for access to the Internet and databases; rental 
of computer software, including computer software for access to the Internet and databases; updating of computer 
software, in particular software for access to the Internet and databases; services provided by computer specialists, in 
particular computer media, assistance in the use of software and of computer data banks, web sites for others; hosting of 
platforms and digital content on the Internet; providing search engines on the Internet, or for the Internet; design of 
offices and professional meeting spaces; services provided by consultants in the field of office and workplace 
automation.

Cl.45;Online social networking services; computer dating services [online social networking]; legal services; legal 

8323



advice; legal research services; expert legal opinions; compilation of legal information (legal services); legal assistance; 
legal mediation; preparation of legal reports; legal services in the field of business operations, in particular legal advice 
provided in connection with the creation, mergers and/or acquisition of companies, or professional legal consultancy 
relating to franchising and licensing for use of intellectual property rights; legal advice relating to labor laws and human 
resource management.
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Priority claimed from 19/01/2017; Application No. : 87307437 ;United States of America 

3652549    13/07/2017
[International Registration No. : 1368267]
West Paw, Inc.
32050 East Frontage Road Bozeman MT 59715 United States of America

Proposed to be Used
IR DIVISION
Cl.18;Pet clothing; recyclable pet clothing; clothing for domestic pets; pet collars; pet leashes; tote bags for carrying 
pet bowls, pet clothes, pet toys and other pet accessories.

Cl.20;Beds for household pets; recyclable beds for household pets; recyclable portable beds for pets; pet beds; pet 
cushions; pet sleeping pads; pet sleeping mats; nap mats for household pets.

Cl.28;Pet toys; pet toys made of a durable thermoplastic; recyclable pet toys.

Cl.31;Pet treats.
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Priority claimed from 01/01/2017; Application No. : 703169 ;Switzerland 

3652557    26/06/2017
[International Registration No. : 1368308]
Wenger S.A.
Route de Bâle 63 CH-2800 Delémont Switzerland

Proposed to be Used
IR DIVISION
Cl.8;Cutlery, knives (hand tools), multi-function knives, pocket knives, folding knives; hand-operated hand tools and 
implements; pliers, saws, screwdrivers, awls, chisels, hex key wrenches, drills (hand tools), fish scalers, hook remover, 
files, nail files, nail clippers, tweezers, scissors, knife sharpeners, wire spatulas, strippers; multi-function knives and 
multi-function hand tools and implements (hand-operated); multi-function knives and multi-function hand tools and 
implements (hand-operated), including blades for knives and/or pliers and/or saws and/or screwdrivers and/or awls and/or
chisels and/or hex key wrenches and/or drills (hand tools) and/or fish scalers and/or fish hook removers and/or files 
and/or nail files and/or nail clippers and/or tweezers and/or scissors and/or knife blade sharpening instruments and/or 
spatulas and/or wire strippers and/or needles and/or can openers and/or bottle openers and/or corkscrews and/or 
toothpicks and/or multi-purpose hooks and/or cigar cutters and/or ball-point pens and/or magnifying glasses (optic) 
and/or gauges for measuring and/or thermometers (not for medical use) and/or barometers and/or altimeters and/or 
compasses and/or MP3 players and/or USB Flash Drives and/or LED lamps; forks and spoons; blade sharpening 
instruments; knife covers, sheaths for knives and hand-operated tools and implements; all the aforesaid goods being of 
Swiss origin.

Cl.14;Timepieces and chronometric instruments; all the aforesaid goods being of Swiss origin.

Cl.18;Trunks and suitcases; bags, briefcases (leather goods), document cases, wallets, beach bags, bags for campers, 
shopping bags, handbags, travel bags, school bags, backpacks; umbrellas, parasols and walking sticks; all the aforesaid 
goods being of Swiss origin.
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Priority claimed from 23/02/2017; Application No. : 1827958 ;Australia 

3652559    03/04/2017
[International Registration No. : 1368593]
Honeywell International Inc.
115 Tabor Road Morris Plains NJ 07950 United States of America

Proposed to be Used
IR DIVISION
Cl.1;Unprocessed chemical resins for use in manufacture of paint, coatings, membranes for water and waste water 
treatment, insulation materials, manufacture of wire, cable, electronics, hoses, tubing, O-rings and seals for chemical and 
industrial processing, and automotive and transportation industries.

Cl.17;Semi-processed resins.
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3652564    14/06/2017
[International Registration No. : 1367579]
ASCENDAS PTE LTD
1 Fusionopolis Place, 10-10 Galaxis Singapore 138522 Singapore

Proposed to be Used
IR DIVISION
Cl.35;Business management, secretarial and administration services for industrial, commercial and other enterprises; 
provision of business advisory and consultancy services relating to the establishment or operation of franchises and 
marketing campaigns; provision of business assistance in relation to applying and obtaining approvals from 
governmental and statutory bodies in the establishment and operation of businesses; marketing services, including real 
estate marketing; provision of business advisory and consultancy services relating to the establishment or operation of 
franchise and other business schemes relating to building project management, building maintenance and repairs, 
landscaping, utility monitoring [building maintenance services], retrofitting and upgrading of buildings, building 
construction supervision and on-site building project management.

Cl.36;Real estate management; lease of real estate (including industrial and commercial properties); real estate 
services relating to the sale of real estate (including industrial and commercial properties); real estate valuation; real 
estate brokerage; venture capital brokerage; real estate consultancy and advisory services; real estate services relating to
real estate or property development; provision of information relating to real estate; real estate administration.

Cl.37;Real estate development (building and construction services); building project management; building 
maintenance and repairs; landscaping (construction); utility monitoring [building maintenance services]; retrofitting and 
upgrading of buildings; building project management, namely building construction supervision and management of 
specialised contractors.

Cl.42;Engineering; quality control; quality testing; urban planning; land surveying; architecture; architectural 
consultation; construction drafting; consultancy services relating to research in the field of environmental protection.
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3652570    07/07/2017
[International Registration No. : 1367686]
Spilka International AS
Langrabben 71, Emblem N-6013 Ålesund Norway

Proposed to be Used
IR DIVISION
Cl.6;Window frames of metal; windows of metal, fittings of metal for windows; door frames of metal; doors of metal; 
door fittings of metal; locks of metal, other than electric; lock cases of metal, other than electric; door handles of metal; 
window handles of metal.

Cl.17;Rubber; rubber, raw or semi-worked; plastic substances, semi-processed; guttapercha; packing [cushioning, 
stuffing] materials of rubber or plastics; waterproof packings, asbestos; mica; insulating materials; flexible tubes, not of 
metal.

Cl.19;Window frames not of metal; windows, not of metal; fittings for windows, not of metal; door frames, not of metal; 
doors, not of metal; fittings for doors, not of metal; building materials, not of metal; insulating glass; building glass; 
safety glass.
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Priority claimed from 21/11/2016; Application No. : 016063811 ;European Union 

3652572    22/05/2017
[International Registration No. : 1368168]
Capitainer AB
Norr mälarstrand 54 SE-112 20 Stockholm Sweden

Proposed to be Used
IR DIVISION
Cl.9;Computer software.

Cl.10;Medical apparatus and instruments; medical apparatus and instruments for taking, collecting, storing, 
distributing and analysing of samples of body fluids; medical apparatus and instruments for taking, collecting, storing, 
distributing and analysing of blood samples.
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Priority claimed from 16/05/2017; Application No. : 2017-066402 ;Japan 

3652574    05/06/2017
[International Registration No. : 1368204]
CHUGAI SEIYAKU KABUSHIKI KAISHA (Chugai Pharmaceutical Co., Ltd.)
5-1, Ukima 5-chome, Kita-ku Tokyo 115-8543 Japan

Proposed to be Used
IR DIVISION
Cl.5;Pharmaceutical preparations.

Cl.41;Providing education and training services in the medical field.

Cl.44;Providing medical information on pharmaceuticals and other medical information.
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Priority claimed from 04/08/2017; Application No. : 59807/2017 ;Switzerland 

3652577    08/08/2017
[International Registration No. : 1368498]
Canepa Management S.A
Rue de la Fontaine 15 CH-1204 Genève Switzerland

Proposed to be Used
IR DIVISION
Cl.35;Advertising; commercial business management; commercial administration; office functions; services provided 
by consultants and provision of advice relating to commercial administration and commercial business management; 
services provided by consultants relating to business risk management; market analysis and research services; 
preparation of market analysis reports; provision of information relating to all the aforesaid services.

Cl.36;Insurance services; insurance risk management; services provided by consultants relating to insurance; financial 
affairs; services provided by consultants relating to financial matters; asset management; provision of advice relating to 
investments; investment performance analysis; financial risk management; distribution of financial products; fund 
management; financial market analysis and preparation of reports relating thereto; financial research; monetary affairs; 
real estate affairs; provision of information relating to all the aforesaid services.

Cl.45;Legal services.
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Priority claimed from 30/11/2016; Application No. : 4318739 ;France 

3652639    23/05/2017
[International Registration No. : 1368301]
ÏD GROUP
162 boulevard de Fourmies F-59100 ROUBAIX France

Proposed to be Used
IR DIVISION
Cl.25;Outerwear and underwear for men, women and children; clothing of leather and imitation leather; clothing of fur; 
sportswear (other than for diving); hand knitted clothing for children; blousons; gabardines (clothing); raincoats; coats; 
mantillas; mittens; overcoats; trench coats; parkas; pelerines; pelisses; saris; stuff jackets; suits; masquerade costumes; 
jackets; coats; overalls; aprons (clothing); coveralls (clothing) and slips (underwear); cross-over tops; cardigans; 
pullovers; sweaters; knitwear (clothing); tank tops; vests; skirts; petticoats; trousers; dresses; shirts; short-sleeve shirts; 
blouses; tee-shirts; sweatshirts; shorts; Bermuda shorts; top coats; ready-made clothing; paper clothing; muffs; 
pajamas; dressing gowns (robes); dressing gowns; briefs, including bathing trunks; bathing suits and beachwear; 
jerseys, including swimsuits; underwear [lingerie]; leotards; bustiers; underwear; briefs; panties; underpants; brassieres; 
corsets; stocking suspenders; socks; stockings; tights; bandanas; scarves; shawls; neck warmers; sashes for wear; veils 
(clothing); fur stoles; gloves (clothing); belts (clothing); money belts (clothing); suspenders; neckties; bow ties; pocket 
squares; neck scarfs (mufflers); romper suits, crop tops, layettes; bibs (not of paper); shoes; footwear, including beach 
footwear; footwear for sports; ski boots; boots; half-boots; clogs (wooden shoes); esparto shoes or sandals; sandals; 
slippers; bedroom slippers; headgear; hats; half veils; caps; visors (headwear); berets; caps, including bathing caps; 
shower caps; headbands (clothing); turbans.

Cl.28;Games; toys; educational games; gymnastic and sporting articles not included in other classes; accessories for 
dolls; toy animals; gaming apparatus for use with a television set, an external display screen or a monitor only; portable 
games with liquid crystal displays; fencing weapons; table football games; swings; balls for games; play balloons; dolls' 
feeding bottles; marbles for games; billiard balls; building blocks (toys); bodyboards; skating boots with skates attached 
(combined); play balls; playing cards; puzzles; kites; dolls' rooms; rocking horses (toys); targets; game controllers; 
controls for games; confetti; game consoles; skipping ropes; party favors; checkerboards; ornaments for Christmas 
trees, except illumination articles and confectionery; dice (games); discuses for sports; flying disks (toys); chessboards; 
practical jokes (novelties); figurines (toys); nets (sports articles); darts; gloves (accessories for games); swimming 
jackets; cups for dice; appliances for gymnastics; rattles; counters [discs] for games; ring games; building games; parlor 
games; board games; chess games; checkers [games]; dominos; apparatus for games; automatic amusement machines 
(coin-operated machines); toys for pets; stuffed toys; ball-pitching machines; dolls' beds; arcade video game machines; 
dolls' houses; toy models; puppets; masks (toys); archery implements; mobiles (toys); scale model vehicles; scale model 
kits (toys); teddy bears; quoits; roller skates; ice skates; plush toys; pools (play articles); pistols (toys); air pistols (toys); 
sailboards; skateboards; surfboards; dolls; elbow guards (sports articles); knee guards (sports articles); shin guards 
(sports articles); punching bags; jigsaw puzzles; skittles (games); rackets; protective padding (parts of sportswear); bags 
specifically adapted for sports equipment; skis; snowboards; tables for table tennis; billiard tables; mats for games; 
children's multiple activity tables (play articles); clay pigeon traps; slides (games); spinning tops (toys); scooters (toys); 
vehicles (toys); radio-controlled vehicles (toys); dolls' clothes; shuttlecocks.

Cl.35;Advertising; publication of advertising texts; dissemination of advertising material (leaflets, prospectuses, printed
matter, samples); design of advertising materials; radio and television advertising; online advertising on a computer 
network; advertising by mail order; outdoor advertising; business operation assistance to industrial or commercial 
companies; commercial business management; business management assistance, business appraisals; business 
consultancy, information or inquiries; organization and management of shopping centers (business management 
assistance); professional business consultancy; office functions; secretarial services; accounting; rental of office 
apparatus and machines (excluding rental of telecommunication apparatus and computers); rental of vending machines; 
arranging newspaper subscription servicess; electronic newspaper subscription services; telephone subscription 
services; arranging subscriptions to a mobile telephone service or to a radio paging service; arranging subscriptions to 
telecommunication services, to a global telecommunication network (the Internet) or private access networks (intranets), 
to a provider of access to a data transmission or telecommunication computer network; arranging subscriptions to a 
database or multimedia server center; arranging subscriptions to telematic services, to data transmission services by 
telematic means; subscription to a supplier of access to a computer network for telecommunication or data transmission; 
subscriptions to television or radio programs, to videograms, sound recordings, audiovisual programs; subscription to 
computer databases; import-export agencies; commercial information agencies; cost price analysis; market study; 
market research; opinion polling; price comparison services; compilation of statistics; public relations; demonstration of 
goods; presentation of goods on any communication media for retail purposes, namely sales promotion; search engine 
optimization for sales promotion purposes; referencing of Web sites for commercial or advertising purposes; commercial 
information and advice for consumers (consumer advice shop); administrative processing of purchase orders; 
organization of exhibitions and trade fairs for commercial or advertising purposes; computer file management; collection 
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and systematization of data in a central file; information search in computer files (for others); document reproduction; 
retail sales or wholesale services, mail-order sales, retail sale or wholesale via the Internet or via any electronic remote 
ordering methods and product grouping for the benefit of third parties (excluding the transport thereof), enabling 
customers to conveniently view and purchase the following products: soaps, perfumes, eaux de toilette, deodorants for 
personal use (perfumery), cosmetics, hair care products, toiletries, wipes impregnated with cosmetic lotions, foodstuffs 
for babies and baby cereals, first-aid kits, substances, beverages, dietary substances for medical use, products for the 
treatment of burns, sunscreen products (sunburn ointments), cotton wool, breast-nursing pads, sterilizing products, 
deodorizers other than for personal use, air freshening products, anti-insect products, forks, spoons (other than for 
fishing and for medicines), knives, scissors, electromechanical apparatus for the preparation of foodstuffs and 
beverages, electric kitchen machines and food processors, apparatus for recording, transmission, reproduction of sound 
or images, information processing equipment, computers, computer peripherals, computer software, electronic diaries, 
apparatus for games designed for use with television receivers, external display screens or monitors only, video game 
cartridges, protective helmets, protection devices for personal use against accidents, telephone apparatus, bags, covers 
and cases for portable telephones and telephone equipment, spectacles, feeding bottles, feeding bottle teats, babies' 
pacifiers (teats), breast-feeding teats made of latex or silicone, teething rings, breast-feeding appliances, breast pumps, 
cotton swabs, nasal aspirators, spoons for administering medicine, droppers for medical use, thermometers for medical 
use, apparatus for lighting, heating, steam production, cooking, refrigeration, drying, ventilation, air-conditioning, 
disinfecting, water supply, apparatus for deodorizing and purifying air, electric fans for personal use, water purifying 
apparatus, sterilizers, electric feeding bottle warmers, bicycles, tilt trucks, sun shades for automobiles, vehicle safety 
seats for children, cars for children, scooters, jewelry, watches and watchbands, key rings (trinkets or fobs), musical 
instruments and components of musical instruments, paper, cardboard (unprocessed, semi-processed or for stationery), 
cardboard articles, bags, sachets and sheets for packaging made of paper or plastic, photographs, stationery, artists' 
materials, files, albums, books, periodicals, almanacs, pamphlets, writing or drawing books, calendars, lithographs, 
engravings, paintings (pictures), posters, maps, newspapers, decals, greeting cards, postcards, trunks, suitcases and 
small cases, sun umbrellas, umbrellas, parasols, handbags, bags, beach bags, travel sets and trunks, boxes intended for 
toiletry articles known as vanity cases, bags and net bags for shopping, back packs, sports bags (excluding cases 
adapted to the products for which they are intended), wheeled luggage, garment bags (for travel), school bags, wallets, 
carriers and slings for carrying children, furniture, display stands, mirrors (looking glasses), frames (except those for 
building), works of art made of wood, wax, plaster, cork, reed, rush, wicker, horn, bone, ivory, whalebone, shell, amber, 
mother-of-pearl, meerschaum and substitutes for all these materials, or of plastics, non-metallic baskets, playpens for 
babies, bassinets, infant walkers, bedding (except linen), beds, cushions, pillows, bolsters, box springs, mattresses, non-
electric utensils and containers for kitchen use, tableware, thermally insulated containers for food, thermal bottles, non-
electric feeding bottle warmers, brushes for cleaning tanks and containers, non-electric portable coolers, dispensers for 
soap, chamber pots, cosmetic utensils, toiletries, perfume sprayers and vaporizers, portable baths for babies, non-
metallic piggy banks, works of art made of porcelain, terracotta or glass, hammocks, bed and household linen, table linen 
not made of paper, bath linen (except clothing), mosquito nets, outer clothing and underwear for men, women and 
children, clothing made of leather and imitation leather, fur clothing, sportswear (other than for diving), hand knitted 
clothing for children, jackets, gabardines (clothing), raincoats, coats, mantillas, mittens, overcoats, trench coats, parkas, 
pelerines, cloaks, saris, shell jackets, costumes, masquerade costumes, jackets, coats, blouses, aprons (clothing), 
overalls (clothing and underwear), cross-over tops, cardigans, sweaters, pullovers, knitwear (clothing), tank tops, vests, 
skirts, slips, trousers, dresses, shirts, short-sleeved shirts, blouses, t-shirts, sweat-shirts, shorts, bermuda shorts, coats, 
ready-made clothing, paper clothing, muffs, pajamas, night gowns, bath robes, boxer shorts, including swim shorts, 
swimming suits, swim wear including bathing suits, lingerie, teddies (undergarments), bustier, underwear, underpants, 
panties, briefs, bras, girdles, garter belts, socks, stockings, pantyhose, bandanas, scarves, shawls, neck straps, wraps, 
veils (clothing), stoles (fur), gloves (for dress), belts (for dress), money belts (for dress), suspenders, neckties, bow ties, 
pocket squares (for dress), scarves, baby sleep suits, baby vests, layettes, bibs (not made of paper), shoes, footwear, 
including beach shoes, sports shoes, ski boots, boots, ankle boots, clogs (footwear), espadrilles, sandals, slippers, 
headgear, hats, small veils, caps, visors (headgear), berets, caps, including bathing caps, shower caps, headbands (for 
dress), turbans, haberdashery (except thread), hair ornaments, hair bands and hair-nets, hair pins and clips, barrettes, 
mats, games, educational games, toys, educational games, gymnastic and sporting articles not included in other classes, 
accessories for dolls, toy animals, amusement apparatus and games adapted for use with television receivers, an external 
display screen or a monitor, hand-held games with liquid crystal display screens, fencing weapons, table football, swings, 
balls for games, play balls, feeding bottles for dolls, marbles for games, billiard balls, building blocks (toys), body boards, 
skating boots, balls for games, playing cards, puzzles (games), kites, dolls' rooms, rocking horses (toys), targets, game 
controllers for consoles, game controllers, jump ropes, party favor, checkerboards, decorations for Christmas trees 
except illumination articles and confectionery, dice (games), discuses for sports, frisbees, chessboards, practical jokes 
(novelties), figurines (toys), nets for sports, darts, gloves (accessories for games), swim vests, dice cups, apparatus for 
gymnastics, rattles, game tokens, games using rings, building games, board games, table games, chess, checkers, 
dominoes, coin-operated games (machines), toys for domestic pets, stuffed toys, ball machines, dolls' beds, arcade video 
game machines, dolls' houses, toy model kits, dolls' houses, puppets, masks (toys), archery implements, mobiles (toys), 
scale model vehicles, scale model kits (toys), teddy bears, quoits, roller skates, ice skates, plush toys, swimming pools 
(play articles), toy guns, air pistols (toys), sailboards, roller boards, surf boards, dolls, elbow guards (sports articles), 
knee guards (sports articles), shin guards (sports articles), punching balls, jigsaw puzzles, skittles (games), rackets, 
protective paddings (parts of sports suits), bags specially adapted for sports equipment, snowboards, skis, snowboards, 
tables for table tennis, billiard tables, mats for games, children's multiple activity tables (playthings), clay pigeon traps, 
slides (games), spinning tops (toys), scooters (toys), vehicles (toys), radio-controlled toy vehicles, dolls' clothes, steering 
wheels (games), preserved, dried, frozen and cooked fruits and vegetables, fruit pulps and salads, vegetable salads, 
canned meat, fish, fruit and vegetables, jams, marmalades, compotes, jellies for food, soups, milk products, edible oils 
and fats, cocoa, chocolate, cocoa or chocolate beverages, pastry, confectionery, ices for food, honey, fresh fruits and 
vegetables, trees, shrubs, natural plants and flowers, Christmas trees, mineral and sparkling waters and other non-
alcoholic beverages.

Cl.41;Education; training; training, organizing and conducting of colloquiums, conferences, congresses; organization 
of exhibitions for educational purposes, relating to protection and rights for children, child education, child psychology, 
child care, sustainable development and environmental compliance; entertainment; amusement parks; provision of 
recreational facilities; sporting activities; club services (entertainment or education); cultural activities; nursery schools 
(education); academies (education); editing of books, of magazines; software release; publication of texts other than 
advertising texts; publication of books; book lending; electronic publication of books and journals online; provision of 
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electronic publications on line (not downloadable); electronic library services for providing electronic information, audio 
or video information and data, games and entertainment; game services provided online (from a computer network); 
videotape editing; show production; presentation of live performances; theater productions; production of films other 
than advertising films; production of radio and television programs; production and organization of shows (impresario 
services); organization of competitions relating to education or entertainment; organization and conducting of 
colloquiums, conferences, conventions; organization of exhibitions for cultural or educational purposes; organization and
conducting of training workshops; booking of seats for shows, for entertainment, sporting and cultural events; ticket 
agency services (entertainment); providing museum facilities (presentation, exhibitions); organization of lotteries; 
information on educational or entertainment events; entertainment on radio and television; electronic desktop publishing; 
microfilming; photography; cinematographic film projection; production of sound, music and video recordings; rental of 
cine-films, video tapes, phonograph recordings, sound recordings; photographic reporting; news reporters services; 
videotaping; videotape editing; organization and conducting of online conferences; providing (making available) digital 
music (non-downloadable) from the Internet; providing (making available) digital music (non-downloadable) from Internet 
websites (files in MP3 format).
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Proposed to be Used
IR DIVISION
Cl.3;Cosmetic kits, perfumes, eaux de toilette, scented waters, essential oils, fumigation products (perfumes), soaps, 
cosmetic preparations for toilet use and beauty care; shoe polish, creams for leather.

Cl.9;Spectacles, sunglasses, spectacle cases, spectacle frames, spectacle cords; protective cases for portable 
telephones, tablets, electronic diaries and computers; portable telephones shell cases, portable telephone straps; cases 
especially made for photographic apparatus and instruments; binoculars (optics), cases for binoculars; magnifying 
glasses (optics), cases for magnifying glasses; digital photo frames; USB flash drives; mouse pads; barometers; dog 
whistles, cases for dog whistles.

Cl.14;Jewelry, namely finger rings (jewelry), key rings, earrings, cuff links, cases for cuff links, bracelets (jewelry), 
charms, brooches, chains (jewelry), necklaces, jewelry caskets, ornaments (jewelry), medallions (jewelry), jewelry boxes; 
tie pins, tie clips; timepieces, chronometric instruments and apparatus, namely watches, watchbands, cases for watches, 
boxes for watches, alarm clocks; boxes of precious metals, their alloys or coated therewith.

Cl.16;Printed matter, namely posters, albums, greeting cards, postcards, printed matter, books, magazines, orientation 
manuals, photographs, periodicals, checkbook holders, magazines; products made of cardboard or paper, namely boxes 
of cardboard or paper, hat boxes of cardboard, bags (envelopes, pouches) of cardboard or paper for packaging, paper 
table cloths, perfumed and non-perfumed drawer liners of paper, money clips, passport holders, table napkins of paper; 
office requisites (excluding furniture), namely diaries, pads (stationery), notebooks, binders, cases for stamps, cases for 
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stationery, paper knives, diary covers (stationery), letter trays, writing sets (inkstands, stationery), envelopes (stationery), 
shields (paper seals), writing paper, trays for sorting and counting money, document holders, paperweights, indexes, 
desk pads, stamps; writing instruments, namely pens, ball-point pens, propelling pencils, pencil holders, pencil cases; 
holders for checkbooks.

Cl.18;Goods made of leather or imitations leather, namely leather shoulder straps, leather cords, leather or imitation 
leather boxes, leather or imitation leather small handbags, leather briefcases, travel trunks, travel bags, travel sets 
(leather goods), garment bags for travel; trunks, attaché cases, suitcases; vanity cases, backpacks, handbags, beach 
bags, sports bags, bags for carrying animals, attaché cases, briefcases, wallets, purses, coin purses, key cases (leather 
goods), card holders (wallets), credit card holders (wallets), umbrellas, umbrella sticks, walking sticks, walking stick 
seats, collars for animals, leashes; clutch bags.

Cl.21;Soap boxes, glass bottles, drinking bottles, bowls, tea sets, tea caddies, picnic baskets (including dishes); shoe 
brushes, eyebrow brushes, toilet brushes, nail brushes.

Cl.24;Fabrics and textile products, namely textile wall hangings, household linen, bed linen, textile table linen, bath 
linen (excluding clothing), textile handkerchiefs, covers for cushions, chair covers, travel blankets, lap robes.

Cl.25;Clothing, namely suspenders, belts (clothing), neckties, socks, shawls, sashes for wear, scarves, gloves, bathing 
suits, bath robes, pocket squares (clothing); footwear (clothing), namely sandals, boots, slippers; headgear, namely hats, 
berets, caps.

Cl.28;Games, toys; toys for pets; playing cards; ornaments for Christmas trees, except illumination articles and 
confectionery; golf bags with or without wheels, bags and covers for tennis rackets, covers for petanque balls.
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[International Registration No. : 1368424]
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Proposed to be Used
IR DIVISION
Cl.9;Computer programs [downloadable software]; computer software programs for spreadsheet management; 
computer software relating to the handling of financial transactions; tax preparation software; application software; 
computer software for document management; website development software; software for the processing of business 
transactions; computer e-commerce software; workflow software; computer software for use in creating and designing 
websites; software; software for the analysis of business data; computer software for producing financial models; 
downloadable cloud computing software; accounting machines; computer software relating to financial history; computer 
software for database management; computer software designed to estimate resource requirements; computer software 
for business purposes; computer software downloadable from global computer information networks; computer 
programmes relating to financial matters; software for commerce over a global communications network; computer 
software platforms.

Cl.35;Business management; administration of business affairs; business assistance; computerised business records 
keeping; drawing up of statements of accounts; clerical services; preparation of business balances; administrative data 
processing; business accounts management; company record keeping [for others]; business records keeping; 
administrative accounting; computerised accounting; accountancy, book keeping and auditing; computerised auditing; 
book-keeping; consulting and information concerning accounting; management assistance to commercial companies; 
management accounting; business administration; tax planning [accountancy]; management of business offices for 
others; business management assistance; management administration of commercial undertakings; preparation of 
accounts; business risk management services; preparation of documents relating to business; computerised business 
management [for others]; preparation of documents relating to taxation; balance sheet accounting; providing assistance 
in the management of business activities; accounting for third parties; provision of reports relating to accounting 
information.

Cl.38;Providing user access to information on the Internet; providing user access to platforms on the Internet; 
providing access to portals on the Internet; providing access to web sites on the Internet; provision of access to sites on 
an electronic information network; telecommunication gateway services; providing user access to computer programmes 
in data networks; electronic transmission of mail and messages; providing access to databases; telecommunications 
services for providing access to computer databases; providing user access to portals on the Internet; providing access 
to platforms on the Internet.

Cl.41;Computer education training; training services relating to computer systems; training courses relating to 
computer software; training relating to computer hardware; education and instruction; provision of instruction relating to 
computer programming; instruction in the use of computers; training services relating to computers; instruction in the 
maintenance of computers; training in the use of data processing programs; provision of instruction relating to data 
processing.

Cl.42;Computer programming for data processing; consultancy and advice on computer software and hardware; rental 
of computer software; computer programming for data processing and communication systems; software development, 
programming and implementation; IT consultancy, advisory and information services; programming of operating software 
for accessing and using a cloud computing network; hosting services and software as a service and rental of software; 
rental of computer hardware; design, maintenance, rental and updating of computer software; advice and consultancy in 
relation to computer networking applications; programming of web pages.
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Proposed to be Used
IR DIVISION
Cl.39;Logistics services (transport, packaging, and storage of goods).

Cl.45;Providing information, including online, about personal and social services meeting the needs of individuals.
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Proposed to be Used
IR DIVISION
Cl.7;Three-dimensional [3D] printers (3D printers); three-dimensional [3D] bioprinters (3D bioprinters); computerised 
equipment for the generation of three-dimensional shaped parts; machines for manufacturing three dimensional models, 
namely, computer-aided modeling devices; computer-aided additive machines for manufacturing three-dimensional 
objects; machines for manufacturing three dimensional models, namely, computer-aided modeling devices incorporating 
computer hardware and software; computer-aided additive machines for manufacturing three-dimensional objects 
incorporating computer hardware and software; machines for manufacturing three dimensional (3D) living tissues; 
machines, namely, three dimensional (3D) bioprinter for the printing of living tissues; cartridges for containing printing 
material; cartridges for containing bioprinting material; printing cartridges for containing biomaterial; printing cartridges 
for containing bioink.

Cl.40;3D printing services; renting of 3D printers; custom manufacture of three-dimensional shaped parts using rapid 
prototyping equipment; 3D bioprinting; bioprinting.
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Proposed to be Used
IR DIVISION
Cl.9;Computer software and software applications; computer software and software applications for use in connection 
with downloading, streaming and transmission of audio and visual content via the internet, mobile devices, wireless 
networks and other computer or electronic communications networks; computer software for distribution of audio, text, 
visual and other media content, including music, images, text, videos, movies, TV-programs, concerts, news, cultural 
events; computer software for managing and controlling music- and video streaming services; downloadable data files 
featuring music, audio recordings, visual recordings and video recordings and other entertainment-related content or 
other media content; electronic publications; audio books; recorded CDs, DVDs and other sound and video carriers.

Cl.35;Retail services relating to entertainment content and material, including provided online; retail services in the 
form of subscriptions to music, audio, images, video and media content; advertising services; advertising online via 
computer and communications networks; rental of advertising space in software applications and communications 
channels; market research and market information; providing and business management of an online marketplace for the 
purchase and sale of goods and services.

Cl.38;Audio and video on demand transmissions; streaming and broadcasting of music, audio, images, video and other 
media content over the Internet, mobile devices, wireless networks and other computer networks or electronic 
communications networks; broadcasting and transmission of streamed and downloadable digital music, audio, video and 
media content; providing online chat rooms, bulletin boards and online forums.

Cl.41;Entertainment services; providing entertainment services in the nature of providing audio, visual and digital 
content, and entertainment information about music albums, artists, songs, movies and TV-programs via a website or a 
database; rental and distribution services featuring entertainment programs and films, including music albums, songs, 
movies, TV-programs and audio books; publishing services; providing entertainment information, reviews and 
recommendation relating to music albums, artists, songs, movies, TV-programs and other entertainment content; 
arranging and conducting of concerts and other entertainment events; music publishing services; cultural activities.

Cl.42;Software as a service for use in connection with downloading, streaming and transmission of audio and visual 
content via the internet, mobile devices, wireless networks and other computer or electronic communications networks; 
software as a service for distribution of audio, text, visual and other multimedia content, including music, images, text, 
videos, movies, TV-programs, concerts, news, cultural events; software as a service for managing and controlling music- 
and video streaming services; technological services for the downloading of music, images, audio-video and other 
content.

Cl.45;Online social networking services; online social networking services in the field of music, movies, TV and 
entertainment.
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Proposed to be Used
IR DIVISION
Cl.6;Metal screens [other than furniture]; metal building materials; architectural metal grids for floor coverings, column 
covers, wall dividers, wall coverings, venting and decorative structures; nozzles of metal; metal structures and metal 
parts for applications in the field of fluid treatment and in particular water treatment; faceplates of metal; latticework of 
metal; couplings of metal for tubing; screens of metal; pipes and tubes of metal; transportable buildings of metal; 
junctions of metal for pipes.

Cl.7;Industrial screens, well screens, screen panels and parts of filtering machines, namely filtering wells for industrial, 
agricultural, municipal, environmental, mining, surface water filtration, and oil and gas purposes [parts of machines]; 
waste pumps; collecting containers for scale [parts of machines]; basin covers, gullies, weirs, grates, grilles, inlets, 
circulation agitators and rotary sprayers being machine parts for machines for the storage, treatment, conveyance and 
discharge of liquids, waste of all kinds, screenings, sewage sludge and filter cakes, as far as included in this class; 
aeration rotors [machines]; aeration apparatus, namely aeration gyros; nozzles [parts of machines]; nozzle sprayers 
[parts of machines]; fixed, travelling or rotating basin bridges and circulation bridges [parts of machines]; filters 
[machines]; filters [parts of machines]; filter bands [parts of machines]; filter cake bunkers and conveyors [parts of 
machines]; filtering machines; filter presses, filter press plates and frames [machines or parts of machines]; clamp 
connectors for piping [parts of machines]; drag conveyors [machines]; raking machines [machines]; piston pumps; 
machines and machine tools for treatment of materials and for manufacturing; filtering machines and mechanical filtering 
devices for industrial purposes; machines and mechanical devices for separating solid materials/fluids; machines and 
mechanical devices for industrial filtration; diaphragm pumps [machines or parts of machines]; surface aerators 
[machines or parts of machines]; pumps [machines]; pumps [parts of machines]; raking screens [machines or parts of 
machines]; presses for screenings [machines]; shredding machines for screenings; rake cleaners [machines]; tubes 
being fitted parts of machines; non-return flap valves [parts of machines]; stirrers [machines]; grit chambers being 
machines for removing waste materials during industrial processes; sand fenders [machines or parts of machines]; grit 
classifiers [machines or parts of machines]; grit washers [machines or parts of machines]; sliding valves [machines or 
parts of machines]; sliding panels [machines or parts of machines]; sieves [parts of machines]; sifting machines; floating 
matter collectors [machines or parts of machines]; sludge collectors [machines or parts of machines]; sludge compactors 
[machines or parts of machines]; sludge conveyors [machines or parts of machines]; sludge pumps; bucket wheels 
[machines or parts of machines]; trickling filters [machines or parts of machines]; underwater aerators [machines or parts 
of machines]; circulating screws [machines or parts of machines]; water separators; installations for the separation of 
solids from liquids; machines and devices for the compacting of sewage sludge [industrial treatment installations].

Cl.9;Apparatus and instruments for conducting, switching, transforming, accumulating, regulating or controlling 
electricity; computer software; computer hardware and software for control, process management and operation of plants 
for the storage, treatment, conveyance and discharge of liquids, waste of all kinds, screenings, sewage sludge and filter 
cakes; electronic publications; weighing, measuring, signaling and checking apparatus and instruments; scientific, 
surveying and optical apparatus and instruments; except for testing apparatus for sale in kit form (other than medical), 
apparatus for use in laboratory analysis and incubators for laboratory use.

Cl.11;Waste water clarifying installations, namely digestion chamber devices consisting of digesters, heating apparatus
and mechanical circulation, stirring, gas injection, spraying and/or scum-swirling apparatus for treating digested sludge; 
installations for the chemical treatment of sewage sludge; wastewater treatment installations; filters [parts of industrial 
installations]; filters for industrial and household use, namely filters, filter nozzles and filtering systems for industrial, 
agricultural, municipal, refining, fluid and solid solid separation, environmental, oil and gas purposes; reactor vessels 
being parts of water purifying apparatus and machines; installations for the filtration of wastewater; installations for the 
filtration of liquids; installations for the filtration of water; installations for the purification of wastewater; installations for 
the purification of water; apparatus for heating, steam generating, refrigerating, drying, ventilating and water supply 
purposes; machines and devices for the treatment, purification and filtering of wastewater [water conditioning 
installations]; machines and devices for the treatment, purification and filtering of liquids [industrial treatment 
installations]; machines and devices for the treatment, purification and filtering of water [water conditioning installations]; 
drinking-water treatment installations; water filters.

Cl.17;Non-metal gaskets; flexible pipes of plastic; pipes of plastic; plastics in extruded form for use in manufacture; 
sealing, packing and insulating materials; flexible tubes, not of metal.

Cl.19;Building materials, not of metal; non-metallic pipes for building; asphalt, pitch and bitumen; buildings, 
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transportable, not of metal; pipes of earthenware; cement mortar pipes.

Cl.20;Water tanks and plastic tanks for fluids for industrial purposes; water tanks and tanks for fluids [containers], not 
of metal.

Cl.37;Construction services for third parties in connection with the use of industrial screening devices and filters for 
industrial, refining, mineral processing, agricultural, building, municipal, environmental, oil and gas purposes; 
construction and installation services, in particular with respect to installations for the storage, treatment, conveyance 
and discharge of liquids, waste of all kinds, screenings, sewage sludge and filter cakes; repair and maintenance of pipes; 
repair of installations for the treatment of liquids, gases and solid materials and repair of installations for the storage, 
conveyance and discharge of liquids, waste of all kinds, screenings, sewage sludge and filter cakes; conducting and 
performing of construction projects, in particular conducting and performing structural and civil engineering projects in 
the field of water technology and conducting and performing constructions projects in the field of installations for the 
storage, treatment, conveyance and discharge of liquids, waste of all kinds, screenings, sewage sludge and filter cakes.

Cl.42;Chemical laboratories; working on and evaluation of chemical analyses; research, measurement and analysis in 
the field of environmental pollution; technical testing; design and development of computer software; engineering; 
engineering services and design services for third parties in connection with the installation of industrial screening 
devices and filters for industrial, refining, mineral processing, agricultural, building, municipal, environmental, oil and gas 
purposes, applications for the separation of liquids and solid matter and surface water treatment applications; software 
programming; technical planning of installations for the storage, treatment, conveyance and discharge of liquids, waste 
of all kinds, screenings, sewage sludge and filter cakes; scientific and technological services and research and design 
relating thereto; industrial analysis and research services, in particular technical planning and technical preparation of 
construction projects for third parties or own construction projects, in particular of structural and civil engineering 
projects in the field of water technology and installations for the storage, treatment, conveyance and discharge of liquids, 
waste of all kinds, screenings, sewage sludge and filter cakes; monitoring the quality of water bodies, air, gases and 
liquids.
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Priority claimed from 03/04/2017; Application No. : TN/T/2017/0789 ;Tunisia 

3652699    24/05/2017
[International Registration No. : 1367941]
Société Emerging Market knowledge Holding Branch Tunisia
Rue du lac Neuchatel, Les Berges du lac Tunis Tunisia

Proposed to be Used
IR DIVISION
Cl.41;Education; training; entertainment; sporting and cultural activities; entertainment information; information 
relating to education; vocational retraining; provision of recreational facilities; publication of books; book lending; motion 
picture production; rental of sound recordings; rental of television sets; rental of show scenery; videotape editing; 
photography services; organization of competitions (education or entertainment); organization and conducting of 
colloquiums; organization and conducting of conferences; Organization and conducting of congresses organization of 
exhibitions for cultural or educational purposes; booking of seats for shows; game services provided on-line from a 
computer network; gambling services; electronic publication of books and journals online; electronic desktop publishing.

Cl.42;Technical evaluations concerning design (engineers' services); scientific research; technical research; design of 
computers for others; development of computers; software design; software development; research and development of 
new products for others; technical project study services; architecture; design of interior decor; software development 
(design); software installation; software maintenance; updating of software; software rental; programming for computers; 
computer system analysis; computer system design; consultancy in the design and development of computers; 
digitization of documents; software as a service (SaaS); cloud computing; information technology (IT) consultancy; 
hosting of servers; vehicle roadworthiness testing; graphic arts design services; styling (industrial design); 
authentication of works of art; audits relating to energy; electronic data storage.
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Priority claimed from 08/03/2017; Application No. : 302017000025697 ;Italy 

3652702    28/04/2017
[International Registration No. : 1368415]
BARTOLI S.p.A.
Via Traversa di Parezzana, 12 Frazione Carraia I-55012 Capannori (LU) Italy

Proposed to be Used
IR DIVISION
Cl.16;Containers made of paper; containers, made of paper or cardboard, for ice; cardboard carriers for food and 
beverages; pulp-based biodegradable paper containers for take-out food; paper packaging and containers for food and 
beverages comprised of materials designed to lessen adverse effects on the environment; containers made of cardboard; 
wrapping paper; packing cardboard; cardboard packaging; envelopes of paper for packaging; packaging containers of 
paper; bottle wrappers of paper or cardboard; packaging materials made of recycled paper; pouches of paper for 
packaging; bags of paper for packaging; bags of plastic for packaging; paperboard boxes for industrial packaging; 
cardboard packaging boxes in collapsible form; industrial packaging containers of paper; packaging containers of 
regenerated cellulose; packaging materials of plastic for sandwiches; coasters of cardboard; tablecloths of paper; table 
napkins of paper; napkin paper; disposable table napkins of paper.

Cl.21;Household containers; lunch pails; lunch boxes made of plastic; canister sets; drinking glasses; biodegradable 
cups; compostable plates; paper cups; plastic cups; biodegradable paper pulp-based cups; cups of paper or plastic; 
biodegradable paper pulp-based plates, bowls and cups; table plates; biodegradable plates; compostable trays for 
domestic purposes; plastic plates; biodegradable bowls; compostable bowls; disposable table plates; biodegradable 
paper pulp-based plates; biodegradable paper pulp-based bowls; cabarets [trays]; cups; compostable cups; meal trays; 
trays for household purposes; biodegradable trays for domestic purposes; stew-pans; coffee cups.
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Priority claimed from 06/03/2017; Application No. : 4343260 ;France 

3652710    30/06/2017
[International Registration No. : 1368515]
MC2 CHIMIE
12 avenue de la Maveria F-74940 ANNECY-LE-VIEUX France

Proposed to be Used
IR DIVISION
Cl.1;Solvents for industrial manufacturing processes; chemical preparations and products used as solvents; cleaning 
and degreasing solvents for manufacturing processes; solvents for cleaning and degreasing of mechanical parts; 
solvents for particle elimination, rinsing, drying, dusting of mechanical parts; solvents for particle elimination, rinsing, 
drying, dusting for manufacturing processes; solvents for cleaning and degreasing machines during manufacturing 
processes.

Cl.3;Solvent-based degreasing preparations; solvent-based cleaning preparations.
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Priority claimed from 25/01/2017; Application No. : 698656 ;Switzerland 

3652713    11/07/2017
[International Registration No. : 1368481]
Helsinn Healthcare SA
Via Pian Scairolo 9 CH-6912 Lugano Switzerland

Proposed to be Used
IR DIVISION
Cl.5;Pharmaceutical products, veterinary products; sanitary products for medical purposes; dietetic substances for 
medical use, food for babies; plasters, materials for dressings; material for dental fillings and dental impressions; 
disinfectants; products for destroying vermin; fungicides, herbicides.

Cl.40;Treatment and transformation of pharmaceutical products for others.

Cl.42;Research and development of pharmaceutical products, scientific and industrial research for the development of 
medicines and active ingredients, as well as consultancy in the field of chemical and pharmaceutical technology; 
engineering services, including expertise in the field of chemical and pharmaceutical technology.

Cl.45;Reviewing standards and practices to ensure compliance with pharmaceutical laws and rules, and consultancy 
relating to regulatory compliance in the pharmaceutical field; licensing of intellectual property in the field of chemical and 
pharmaceutical technology; exploitation of intellectual property rights, particularly licensing of intellectual property, 
including know-how in the field of chemical and pharmaceutical technology.
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Priority claimed from 03/01/2017; Application No. : 87287749 ;United States of America 

3652714    30/06/2017
[International Registration No. : 1368385]
Rubius Therapeutics, Inc.
620 Memorial Drive - Suite 100W Cambridge MA 02139 United States of America

Proposed to be Used
IR DIVISION
Cl.1;Cells for medical and scientific research; cells for medical and scientific research.

Cl.5;Cells for medical or clinical use for the treatment of a variety of human and animal diseases and conditions, 
namely, cancer, immunological disease, cardiovascular disease, infectious disease, metabolic disease; pharmaceutical 
preparations of cells for treating cancer, immunological disease, cardiovascular disease, infectious disease, metabolic 
disease.

Cl.42;Scientific research, pharmaceutical research, medical research; technical scientific and manufacturing 
consultation and product development for others in the field of biotechnology and development of pharmaceuticals.
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Priority claimed from 26/01/2017; Application No. : 701609 ;Switzerland 

3652854    15/06/2017
[International Registration No. : 1367806]
SecureCell AG
Zürcherstrasse 137 CH-8952 Schlieren Switzerland

Proposed to be Used
IR DIVISION
Cl.9;Scientific, optical, measuring, signaling and checking (supervision) apparatus and instruments; data processing 
equipment; software; dosage dispensers; electronic control apparatus.

Cl.10;Surgical and medical apparatus and instruments; testing apparatus for medical use; blood testing apparatus; 
blood glucose meters; diagnostic apparatus for medical use; apparatus for organic liquid sampling; implantable devices 
for the subcutaneous release of medicated substances; medical apparatus for introducing pharmaceutical preparations 
into the human body; injectors for medical use; intravascular implants made of artificial materials; catheters, intravenous 
catheters, medical catheters, vascular injection ports for medical use, central venous catheters; tubing for medical use for 
administering medicines; tubing for catheters.
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Priority claimed from 06/03/2017; Application No. : 699970 ;Switzerland 

3652855    21/07/2017
[International Registration No. : 1367911]
Luzi AG
Industriestrasse 9 CH-8305 Dietlikon Switzerland

Proposed to be Used
IR DIVISION
Cl.1;Chemical compositions for the manufacture of perfumes and aromas; artificial sweeteners (chemical products).

Cl.3;Perfumery products; essential oils; fragrances and incenses; body care and beauty care products; non-medicated 
cosmetics; perfumed body sprays and perfumed soaps.

Cl.42;Research, design and development services for perfumes and aromas; research services concerning new 
products (for others), particularly perfumes and aromas.

Cl.44;Provision of online information in the field of body care and beauty care.
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3652876    16/05/2017
[International Registration No. : 1367730]
Cooledge Lighting Inc.
120-13551 Commerce Parkway V6V2L1 Richmond BC

Proposed to be Used
IR DIVISION
Cl.9;Electronic regulating and control devices for the operation of light emitting diodes; LED (light emitting diode) 
assemblies consisting of light emitting diodes (LEDs) and electronic control gears (ECGs) for LED lamps and light 
fixtures; electronic regulating and control devices for the operation of LEDs sold as part of a flexible LED light sheet 
replacement kit; and electronic regulating and control devices for the operation of LEDs sold as part of a rigid LED light 
sheet replacement kit.

Cl.11;LED light strips for decorative purposes; LED light fixtures; LED luminaries; optical lens covers that improve light 
output and uniformity and protect LEDs sold as a feature of an LED lighting system; exterior lighting fixtures; interior 
lighting fixtures; LED (light emitting diode) lighting fixtures in the nature of flexible LED (light emitting diodes) light sheets
for the use in display, commercial, industrial, residential and architectural lighting applications; LED (light emitting diode) 
lighting fixtures in the nature of rigid LED (light emitting diodes) light sheets for the use in display, commercial, industrial, 
residential and architectural lighting applications; LED light assemblies for general illumination, indoor and outdoor 
commercial lighting, indoor and outdoor residential lighting, back lighting, signage, buildings and other architectural 
uses; flexible LED light sheets for illumination and decorative purposes, LED assemblies for signs, commercial lighting, 
buildings and other architectural uses sold as part of a replacement kit containing electronic regulating and control 
devices for the operation of LEDs; and rigid light sheets for illumination and decorative purposes, LED assemblies for 
signs, commercial lighting, buildings and other architectural uses sold as part of a replacement kit containing electronic 
regulating and control devices for the operation of LEDs.
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3652882    09/06/2017
[International Registration No. : 1367741]
SYMAROM (ASIA) PTE. LTD.
8A Admiralty Street, 07-14 Foodxchange @ Admiralty Singapore 757437 Singapore

Proposed to be Used
IR DIVISION
Cl.30;Coffee flavourings; chocolate flavourings; food flavourings, other than essential oils; flavourings, other than 
essential oils, for cakes; flavourings, other than essential oils, for foods; flavourings, other than essential oils, for 
beverages; essences for foodstuffs, except etheric essences and essential oils.

Cl.34;Flavourings, other than essential oils, for tobacco; flavourings, other than essential oils, for use in electronic 
cigarettes.
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Priority claimed from 03/05/2017; Application No. : 702079 ;Switzerland 

3652898    19/07/2017
[International Registration No. : 1368489]
CARAN D'ACHE SA
Chemin du Foron 19 CH-1226 Thônex Switzerland

Proposed to be Used
IR DIVISION
Cl.16;Pens; fountain pens; ballpoint pens; fountain pens; refills for ball-point pens; pens for art work; pencils; charcoal 
pencils; pencil leads; pastels (crayons); writing pens and drawing pens; pen cases; pen and pencil holders; pencil lead 
holders; paintbrushes; paintings; pen wipers; sticks of chalk; ink erasers; ink for writing instruments; albums; stationery; 
writing or drawing books; calendars; sketchbooks; note cards; containers for desk accessories; paper cutters (office 
requisites); cases for use as stationery articles; writing materials; drawing materials; artists' materials; stencil pens; pen 
and pencil cases; cabinets for stationery (office requisites).

Cl.35;Advertising on all communication media, including computer networks, for the sale of stationery articles; retail 
sale services for stationery articles and pens; presentation of goods on all communication media, for retail sale; 
electronic commerce (e-commerce) services, namely provision of information regarding stationery products and pens via 
telecommunication networks for advertising and sales purposes; computerized online ordering services; administrative 
processing of purchase orders.
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Priority claimed from 01/11/2016; Application No. : 30 2016 031 202 ;Germany 

3652900    27/04/2017
[International Registration No. : 1367558]
Merck KGaA
Frankfurter Str. 250 64293 Darmstadt Germany

Proposed to be Used
IR DIVISION
Cl.3;Laundry detergents; household detergents; cleaning preparations; soaps; shampoos; body shampoos; 
antiperspirant soaps; deodorants and antiperspirants; perfumery, essential oils, cosmetics, hair lotions; skin creams; 
skin lotions; shower gels; massage creams, not for medical purposes; massage oils and lotions; dentifrices; sunblock 
[cosmetics]; sunscreen preparations.

Cl.5;Pharmaceutical preparations; medical preparations; sanitary preparations for medical purposes; dietetic foods 
adapted for medical use; dietary supplements for humans with added vitamins, minerals, medicinal herbs, oil and fat 
derivatives and trace elements; cod liver oil; laxatives; plasters, materials for dressings, medicated patches; medicated 
creams; disinfectants; preparations for destroying vermin; fungicides; medicated soaps; antibacterial soaps; disinfectant 
soaps.

Cl.9;Communication devices featuring voice, data or image transmission; digital electronic devices for recording, 
organizing, transmitting, manipulating, reviewing and receiving text, data, images and audio files; personal electronic 
devices for recording, organizing, transmitting, manipulating, reviewing and receiving text, data, images and audio files; 
downloadable computer software for recording, organizing, transmitting, receiving, manipulating, reviewing and 
transcribing text, data, audio and video content for use with communications equipment, devices and accessories; data 
processing equipment; computer software; electric conductivity measuring apparatus; software applications for health 
and wellness purposes.

Cl.10;Electrodes for medical use; apparatus for use in medical analysis, body electric conductivity measuring and 
recording apparatus; medical instruments; therapeutic apparatus; medicine dispensers, especially for pills, capsules, 
tablets and syrup; mechanical, electric or electronical containers (dispensers) for medication.

Cl.21;Electric combs and other apparatus for the treatment of the hair and scalp.

Cl.28;Dolls; electronic games; games; toys.

Cl.29;Protein-milk-based nutritional drink mixes as meal replacement; processed meat, fish, poultry, game, fruit and 
vegetables (preserved, frozen, dried and cooked); jellies, jams, compotes; edible oils and fats; edible oils derived from 
fish and seafood; edible seaweed; foods prepared from fish; dairy products; milk beverages (milk predominating); 
fermented milk; beverages containing lactic acid bacteria; instant soup; soup mixes.

Cl.30;Coffee, tea, cocoa and artificial coffee; carbohydrate-based nutritional drink mixes as meal replacement; 
carbohydrate preparations for food; honey and other bee products for nutritional purposes; yeast and other yeast 
products for food; sugar, rice, tapioca, sago, flour and cereal preparations, bread, pastry and confectionery, ices; treacle; 
baking powder; salt, mustard; vinegar, sauces, in particular fondue and barbecue sauces, seasoning sauces, pasta 
sauces, tomato sauces and ketchup; ready-made pasta meals; pasta and noodles; pastry seasoning products and sauces,
including concentrates; culinary binding agents for preparing sauces, soups and casseroles of all kinds; snacks, ready-
made and semi-prepared meals as well as partial preparations, mainly consisting of carbohydrates; breakfast cereals 
containing fibre.

Cl.32;Non-alcoholic drinks; fruit beverages and fruit juices; syrups for beverages; preparations for making beverages; 
powders for effervescing beverages; pastilles for effervescing beverages; energy drinks.

Cl.35;Advertising; business management; business administration; personnel management consultancy; career 
consultancy (other than education, vocational training and teaching consultancy); support for employees with regard to 
business matters; retail store services concerning healthcare products, medicines, pharmaceutical products, medical 
devices, vitamins and supplements; updating of medical and scientific information and data in computer databases.
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Cl.39;Packaging of goods; delivery of goods; chauffeur services; storage/warehousing.

Cl.41;Education; providing of training; sporting and cultural activities.

Cl.42;Medical research including the collection and analysis of data, that have been imposed with medical apparatus 
and instruments; software-design; technical analysis of data; digitalization of documents (scan) with medical and 
scientific information and data; assessment of scientific information and data.

Cl.44;Medical analysis services relating to the treatment of persons; pharmacy advice; advice in the field of health and 
wellness via a website providing health and wellness services, including personal and group assessments, routine and 
maintenance schedules; medical evaluation, also online medical services and care; advisory services relating to medical 
problems, nutrition and weight control; healthcare consultancy; services provided by convalescent homes; domestic 
healthcare services; assessment of medical information and data.
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Priority claimed from 31/12/2016; Application No. : 4326005 ;France 

3652913    06/06/2017
[International Registration No. : 1368303]
PROJETCLUB
4 boulevard de Mons F-59650 VILLENEUVE D'ASCQ France

Proposed to be Used
IR DIVISION
Cl.9;Luminous beacons, barometers, marking and signaling buoys, protective helmets, life belts; wet suits, neoprene 
gloves and masks; mouth guards, spectacles (optics), spectacle cases, safety belts; observation instruments, reflective 
life jackets, life jackets, life buoys, life-saving rafts, neoprene gloves, masks, diving suits, nose clips.

Cl.18;Backpacks, handbags, sports bags, bum bags, shoe bags, satchel bags, suitcases, parasols and walking sticks.

Cl.25;Clothing, footwear (except orthopedic footwear), headgear; underwear, bathing suits, bath robes, bathing caps; 
bath slippers and sandals; skirts, dresses, jackets, coats, shirts, ties, belts, gloves (clothing), waterproof clothing, suits 
for water skiing, sports clothing; hats, caps, socks, footwear (except orthopedic footwear), slippers, sports shoes, beach 
and ski footwear; sports clothing (excluding diving clothing).

Cl.28;Games, toys, play balloons; gymnastic and sports articles (except clothing, footwear and mats), sailboards; surf 
boards without a motor; boards used in the practice of water sports; water skis, ski edges, ski bindings; bags especially 
designed for skis and surfboards; surfboards, paddle boards; surfboard leashes; leashes for surfboards, kite surfing 
boards, kites, flippers, body boards, wake boards, products for wake boarding, swim jackets, swimming paddles (sports 
articles), harness for sailboards; swimming belts.
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Priority claimed from 28/03/2017; Application No. : 4349564 ;France 

3652923    05/05/2017
[International Registration No. : 1367938]
FINANCIERE MECAPLAST
361 avenue du Général de Gaulle F-92140 CLAMART France

Proposed to be Used
IR DIVISION
Cl.7;Machines and machine tools, namely hydraulic jacks, air pumps for tires, lubricating pumps; spark plugs for 
vehicles, fuel filters, oil filters, for engines; machine tools for extruding and molding parts made of plastic; calenders.

Cl.9;Navigation apparatus for vehicles [on-board computers], satellite navigation apparatus, hands-free kits for 
telephones, notebook computers, computers, luminous or mechanical signaling panels, computer peripherals, automatic 
indicators of pressure loss in tires, radars, radio apparatus for vehicles, voltage regulators for vehicles, lifesaving 
devices, alarms [warning devices], magnetic data media, optical data media, electronic display panels, control panels 
[electricity], switchboards, walkie-talkies, radio-paging apparatus, remote control apparatus, portable telephones, 
teleprompters, temperature indicators, thermostats for vehicles, transistors [electronic], transmitters 
[telecommunication], fuses for vehicles.

Cl.11;Installations for lighting, heating, ventilation and temperature control for vehicles; control devices for adjusting 
headlights, driving lights and headlights for vehicles, light bulbs for vehicles, reflectors for vehicles, electric lamps, solar 
lamps, lamps and energy saving light bulbs, dynamo lamps.

Cl.12;Vehicles, apparatus for locomotion by land, air or water; body parts, spare parts and accessories for vehicles, 
namely weighting devices for windshield wipers, horns, racks, roof racks, bicycle racks, mud flaps for vehicles, trailer 
balls and ball covers, body rods, brake pads, anti-theft rods, chains for vehicles, trailer fittings, tarpaulins and luggage 
nets for vehicles, hand pumps, water bottle cages, hanger holders, tidies, rearview mirrors for vehicles, head rests, 
consoles for vehicles, windshield wipers, sunscreen roller blinds; tires, casings for vehicle components (other than those 
for motors); mudguards, windshields, bumpers for vehicles; airtight covers, overhead consoles for vehicles, spoilers for 
vehicles, tailgate jacks, child safety seats for vehicles; suspension shock absorbers for vehicles, anti-theft devices for 
vehicles, head-rest for vehicles, automobiles, shock absorbers for automobiles, automobile tires, automobile bodies, 
automobile chains, automobile chassis, bumpers for automobiles, blinds and sun visors for automobiles, anti-theft alarms
for vehicles, reversing alarms for vehicles, horns for vehicles, luggage carriers for vehicles, torsion bars for vehicles, 
rods for land vehicles (other than parts of motors and engines), gear boxes for land vehicles, caps for vehicle gas (petrol) 
tanks, windshields, vans, trucks, hoods for vehicles, hoods for vehicle engines, bodies, casing for land vehicle 
components (other than for engines), safety belts for vehicle seats, transmission chains for land vehicles, vehicle 
chassis, hydraulic circuits for vehicles, torque converters for land vehicles, reduction gears for land vehicles, direction 
signals for vehicles, electric engines for land vehicles, electric vehicles, clutches for land vehicles, gearing for land 
vehicles, hub caps, casings (tires), axles, axle journals, windshield wipers, brake linings for vehicles, brake shoes for 
vehicles, brake segments for vehicles, brakes for vehicles, bands for wheel hubs, tailboard lifts (parts of land vehicles), 
vehicle covers, seat covers for vehicles, rims for vehicle wheels, driving motors for land vehicles, hubs for vehicle 
wheels, tires, air pumps (vehicle accessories), propulsion mechanisms for land vehicles, trailers (vehicles), trailer hitches 
for vehicles, shock absorbing springs for vehicles, vehicle suspension springs, rearview mirrors, vehicle wheels, 
freewheels for land vehicles, vehicle seats, tractors, sleighs (vehicles), drive shafts for land vehicles, anti-glare devices 
for vehicles, upholstery, vehicle upholstery, vehicle wheel tires, windows for vehicles, steering wheels for vehicles; 
ventilation grilles for vehicles; control devices for adjusting headlights; motors and engines for land vehicles; driveline 
couplings and components for land vehicles, cigar lighters for automobiles.

Cl.17;Rubber, gutta-percha, gum, asbestos, mica, and products made of these materials (rubber, gutta-percha, gum, 
asbestos, mica) not included for other classes namely rings of rubber, stoppers of rubber, threads of rubber, not for use 
in textiles, gaskets of rubber for jar lids, shock-absorbing buffers of rubber, valves of rubber or vulcanized fiber, water-
tight rings, insulating tapes, rubber seals, insulating gloves, waterproof packings, joints; products made from semi-
manufactured plastics; packing, stopping and insulating materials; flexible pipes not of metal; insulating adhesives, 
insulating and sound-absorbing mastics and joints; sealing strips and packing.

Cl.20;Locks, door handles, bolts, nuts, window seals, door seals, non-metallic catches, for vehicles.

Cl.40;Processing of materials, namely the transforming and molding of plastics.

Cl.42;Technological and engineering services, as well as research and design relating thereto, in the field of plastic 
processing, and the manufacture of plastic molded parts.
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Priority claimed from 28/11/2016; Application No. : 302016110732 ;Germany 

3652927    23/05/2017
[International Registration No. : 1367572]
Sebapharma GmbH & Co. KG
Binger Str. 80 56154 Boppard Germany

Proposed to be Used
IR DIVISION
Cl.3;Cosmetics; essential oils; oils for cosmetic purposes; hair lotions; dentifrices; soaps; shampoos; cosmetic 
preparations for cleaning and care of skin, hair, lips; cosmetic preparations for the external application for skin 
impurities; tissues impregnated with cosmetic lotions; products for baby care and children care, namely cleansing bars, 
foam baths, care baths, preparations for care of skin, skin creams, skin care oils, tissues impregnated with cosmetic oils, 
moist tissues and shampoos for children, powder for children, creams for children; preparations for cleansing and care of 
the body; perfumery; facial tonics; cosmetic facial cleansers and facial care products; bactericidal facial cleansers and 
facial care products for cosmetic purposes having an effect on spots; deodorants and antiperspirants (toiletry 
preparations); deodorants for personal use; bath preparations and shower bath preparations; bath preparations for 
cosmetic purposes; bath extracts on the basis of officinal plants and/or herbs for cosmetic purposes; preparations for 
foot care; sun-protecting and sun-tanning preparations; skin care preparations in form of lotions, creams and gels; 
cosmetic preparations for care of skin; anti-aging skincare preparations; after-sun skin balms; after-sun sprays; shower 
foams; shower creams; shower soaps; bath gels and shower gels not for medical purposes; shower oils.

Cl.5;Medicines; chemical preparations for medicinal purposes; pharmaceutical and veterinary preparations; 
pharmaceutical products and preparations for medicinal purposes, healthcare and hygiene purposes; pharmaceutical 
drugs; sanitary preparations for medical purposes; pharmaceutical preparations for skin diseases, in particular skin 
cleansers being special preparations for seborrhoeic conditions and microbial dermatoses (in particular solid, liquid, 
being lotions, creams, shampoos, sprays, gels, foams) being pharmaceutical preparations for skin diseases; bactericidal 
facial cleansers and facial care products for pharmaceutical purposes having an effect on spots; medicinal creams for 
children; tissues impregnated with pharmaceutical lotions; bath extracts for pharmaceutical purposes; bath extracts on 
the basis of officinal plants and/or herbs for pharmaceutical purposes; pharmaceutical sun-tanning preparations and 
preparations for treating sunburn; food for babies; dietetic preparations for medical use; food supplements; food 
supplements for medical purposes; mineral food supplements; vitamin preparations; medicinal drinks; dietetic beverages 
adapted for medical purposes; pharmaceutical tonics; slimming preparations for medical purposes; tea for medical 
purposes; dietetic milk products for medical purposes; oils for medical purposes; fennel honey for medical purposes; 
plasters; medical plasters; haemostatic plasters; haemostatic sprays; material for dressings, medical and surgical 
dressings; medical dressings; medical spray dressings; plasters and dressings in the form of spray dressings; plasters 
and materials for dressings impregnated with pharmaceuticals, pharmaceutical agents or health care preparations; 
tissues, moist tissues, pads, textile materials, impregnated with pharmaceuticals; tissues, moist tissues, pads, textile 
materials, impregnated with pharmaceutical agents; tissues, moist tissues, pads, textile materials, impregnated with 
health care preparations; disinfectants; test strips for medical purposes.
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Priority claimed from 09/03/2017; Application No. : 16450207 ;European Union 

3652939    31/05/2017
[International Registration No. : 1367569]
TALIS Management Holding GmbH
Meeboldstrasse 22 89522 Heidenheim Germany

Proposed to be Used
IR DIVISION
Cl.6;Common metals and their alloys; metal building materials; transportable buildings of metal; non-electric cables and
wires of common metal; ironmongery, small items of metal hardware; pipes and tubes of metal; goods of common metal 
not included in other classes; valves of metal and components, parts and accessories therefor; pipe hangers of metal; 
metal pipe products and accessories therefor; pipeline components of metal, branching pipes of metal, junctions of metal 
for pipes, pipe muffs of metal; linings for pipes of metal; gate penstocks of metal, weirs of metal, gate valves caps of 
metal, headstocks of metal, foot mountings and foundation parts of metal; bypasses of metal, square caps and sleeves of 
metal, shank bushings and extensions of metal, flanges of metal, fittings of metal, included in this class; water-pipes of 
metal; all the aforesaid goods other than for sanitary purposes.

Cl.7;Motors and engines (except for land vehicles); machine coupling and transmission components (except for land 
vehicles); agricultural implements other than hand-operated; valves (parts of machines) and components, parts and 
accessories therefor; pumps, water turbines, water heaters (parts of machines); oil-hydraulic damper devices of plastic; 
oil-hydraulic damper devices of metal; all the aforesaid goods other than for sanitary purposes.

Cl.9;Scientific (not in the field of entertainment electronics), nautical, surveying (not in the field of entertainment 
electronics), photographic, cinematographic, optical, weighing, measuring (not in the field of entertainment electronics), 
signalling, checking (supervision) (not in the field of entertainment electronics), life-saving and teaching apparatus and 
instruments (checking (supervision) instruments not being in the field of entertainment electronics); pressure indicator 
plugs for valves; indicator mechanisms and protection screens for flow media, including water, waste water, vapour, gas, 
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air, oil, acids, lyes and media containing solid matter; solenoid valves [electromagnetic switches] and components 
therefor, parts and accessories; all the aforesaid goods other than for sanitary purposes.

Cl.11;Hydrants; the aforesaid goods other than for sanitary purposes.
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Priority claimed from 05/01/2017; Application No. : 4327091 ;France 

3653476    05/07/2017
[International Registration No. : 1367822]
SEBIA
27 RUE LÉONARD DE VINCI, PARC TECHNOLOGIQUE LEONARD DE VINCI, F-91090 LISSES France

Proposed to be Used
IR DIVISION
Cl.1;Chemical reagents used in electrophoretic analyses (other than for medical or veterinary use); chemical 
preparations used for carrying out electrophoreses; diagnostic preparations other than for medical or veterinary use.

Cl.5;Chemical reagents used in electrophoretic medical and veterinary analyses; diagnostic preparations for medical or 
veterinary use.
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Priority claimed from 09/09/2016; Application No. : AM 1476/2016 ;Austria 

3653488    09/03/2017
[International Registration No. : 1368143]
Joma Kunststofftechnik GmbH & Co KG
Wolfholzgasse 14-16 A-2345 Brunn am Gebirge Austria

Proposed to be Used
IR DIVISION
Cl.6;Containers of metal and closures of metal for containers, in particular such with tamper evidence.

Cl.20;Containers and closures therefor, all not of metal, in particular such with tamper evidence; non-metallic furniture 
casters; bottle closures, all not of metal, in particular such with tamper evidence.

Cl.21;Glass bottles and glass containers, in particular for household and kitchen purposes and in particular such with 
closures for tamper evidence of the content; spice grinders (non-electric); bottles.

Cl.40;Custom manufacturing services for others of containers of metal and closures of metal for containers, in 
particular such with tamper evidence, of bottles, containers and closures therefor, all not of metal, in particular such with 
tamper evidence, of non-metallic furniture casters, of glass bottles and glass containers, in particular for household and 
kitchen purposes and in particular such with closures for tamper evidence of the content, and of spice grinders (non-
electric).
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Priority claimed from 06/04/2017; Application No. : 703022 ;Switzerland 

3653489    02/06/2017
[International Registration No. : 1368448]
LUCRIN SA
Chemin du Velours 24 CH-1231 Conches Switzerland

Proposed to be Used
IR DIVISION
Cl.9;Covers for laptop computers; cases for spectacles and sunglasses; leather cases for mobile telephones; leather 
cases for portable telephones; scientific, nautical, surveying, photographic, cinematographic, optical, weighing, 
measuring, signaling, checking (supervision), life-saving and teaching apparatus and instruments; apparatus and 
instruments for conducting, switching, transforming, accumulating, regulating or controlling electricity; apparatus for 
recording, transmission or reproduction of sound or images; magnetic recording media, sound recording disks; compact 
disks, DVDs and other digital recording media; mechanisms for coin-operated apparatus; cash registers, calculating 
machines, data processing equipment, computers; software; fire extinguishers.

Cl.14;Presentation cases for watches; watch bands of leather; precious metals and their alloys; jewelry, precious 
stones; timepieces and chronometric instruments.

Cl.16;Pocket agendas; passport cases; office requisites except furniture; paper and cardboard; printing products; 
bookbinding material; photographs; stationery; adhesives for stationery or household purposes; artists' materials; 
paintbrushes; typewriters and office requisites (except furniture); instructional or teaching material (except apparatus); 
plastic materials for packaging; printing type; printing blocks.

Cl.18;Document cases; card cases (notecases); purses, coin purses; leather key pouches; leather bags, suitcases and 
wallets; leather bags; leather pouches; cases of leather; leather cases; boxes of leather; leather and imitations of leather; 
animal skins; trunks and suitcases; umbrellas and parasols; walking sticks; whips, harness and saddlery.

8363



Cl.20;Picture frames made of leather; Furniture, mirrors, picture frames; bone, horn, ivory, whalebone or mother-of-
pearl, whether unworked or semi-worked; shells; meerschaum; yellow amber.

Cl.25;Gloves made of skin, leather or fur; clothing, footwear, headgear.
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Priority claimed from 12/01/2017; Application No. : 144566 ;Bulgaria 

3653490    23/05/2017
[International Registration No. : 1367930]
Dimitar Hristov BALEV
Blvd. Vitosha No. 137, apt.17 BG-1408 SOFIA Bulgaria

Proposed to be Used
IR DIVISION
Cl.3;Soaps; perfumery; essential oils; aromatics [essential oils]; ionone [perfumery]; extracts of flowers [perfumes]; 
potpourris [fragrances]; air fragrancing preparations; fragrances for household purposes; fragrances for automobiles; 
sachets for perfuming linen; scented wood; scented water; joss sticks; tissues impregnated with cosmetic lotions; cloths 
impregnated with a detergent for cleaning; cloths impregnated with polishing preparations for cleaning; vehicle cleaning 
preparations; bath salts, not for medical purposes.

Cl.5;Salts for mineral water baths; air purifying preparations; air deodorizers; deodorants for clothing and textiles; air 
deodorising preparations; automobile deodorizers; deodorants, other than for human beings or for animals; moist wipes 
impregnated with a pharmaceutical lotion; disposable sanitizing wipes; sanitary napkins for household use.
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Priority claimed from 06/03/2017; Application No. : 699953 ;Switzerland 

3653494    21/07/2017
[International Registration No. : 1367832]
Luzi AG
Industriestrasse 9 CH-8305 Dietlikon Switzerland

Proposed to be Used
IR DIVISION
Cl.1;Chemical compositions for the manufacture of perfumes and aromas; artificial sweeteners (chemical products).

Cl.3;Perfumery products; essential oils; fragrances and incenses; body care and beauty care products; non-medicated 
cosmetics; perfumed body sprays and perfumed soaps.

Cl.42;Research, design and development services for perfumes and aromas; research services concerning new 
products (for others), particularly perfumes and aromas.

Cl.44;Provision of online information in the fields of body care and beauty care.
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Priority claimed from 15/12/2016; Application No. : 30 2016 035 280 ;Germany 

3653499    12/06/2017
[International Registration No. : 1367732]
QPLIX GmbH
Nußbaumstraße 12 80336 München Germany

Proposed to be Used
IR DIVISION
Cl.9;Downloadable software; recorded computer software.

Cl.35;Professional business consultancy; consultancy services regarding business strategies; advisory services 
relating to business analysis; providing market intelligence services; commercial intermediation services; provision of 
business and commercial contact information via the internet.

Cl.36;Insurance services; finance services; monetary affairs; real estate affairs; wealth management; financial services 
relating to wealth management; asset management; financial services provided over the internet and telephone; providing 
information and analysis via the internet in the field of financial investments.

Cl.38;Telecommunication; providing access to platforms on the internet; electronic transmission of computer programs
via the internet.

Cl.42;Design and development of computer software; hosting computer software applications for others, software as a 
service and rental of software; providing temporary use of web-based software.
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Priority claimed from 19/01/2017; Application No. : 698156 ;Switzerland 

3653501    12/06/2017
[International Registration No. : 1367644]
Pioneering Ventures AG
Augustinergasse 21 CH-8001 Zürich Switzerland

Proposed to be Used
IR DIVISION
Cl.29;Meat, fish, poultry and game; meat extracts; preserved, frozen, dried and cooked fruits and vegetables; jellies, 
jams, compotes; eggs; milk and dairy products; oils and fats for food.

Cl.31;Agricultural, horticultural and forestry products and grains, not included in other classes; live animals; fresh fruit 
and fresh legumes; seeds; natural plants and flowers; foodstuffs for animals, malt.

Cl.37;Construction; repair; installation services.

Cl.39;Transport; packaging and storage of goods; travel organization.

Cl.41;Education; training; entertainment; sporting and cultural activities.

Cl.44;Medical and veterinary services; hygienic and beauty care for human beings or animals; agriculture, horticulture 
or forestry services.
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Priority claimed from 17/02/2017; Application No. : T201750405 ;Finland 

3653535    27/02/2017
[International Registration No. : 1367945]
Ensto Oy
Ensio Miettisen katu 2 FI-06100 Porvoo Finland

Proposed to be Used
IR DIVISION
Cl.7;Motors and engines (except for land vehicles); machine coupling and transmission components (except for land 
vehicles); agricultural implements (other than hand-operated); assembly automation machines and systems; automation 
machinery, component manufacturing machines, moulds (parts of machines), industrial robots, peripheral devices for all 
the above-mentioned goods, specifically couplings and components.

Cl.9;Scientific, nautical, surveying, photographic, cinematographic, optical, weighing, measuring, signalling, checking 
(supervision), life-saving and teaching apparatus and instruments; apparatus and instruments for conducting, switching, 
transforming, accumulating, regulating or controlling electricity; apparatus for recording, transmission or reproduction of 
sound or images; magnetic data carriers, recording discs; mechanisms for coin-operated apparatus; cash registers, 
calculating machines, data processing equipment and computers; fire-extinguishing apparatus; electric installation 
apparatus and materials, including installation boxes, wiring accessories, switches, power sockets and lighting control 
electronics, distribution boards and switchgears, transformers, heat regulating apparatus; electricity transmission and 
distribution equipment, namely overhead line equipment, underground cable equipment, network automation products 
and power electronics products; railway insulation bushings for anodes (electrotechnical), railway electrification 
connectors and clamps, railway electrification pole accessories, instruments and components for distribution boards, 
connectors and terminals, automotic timers; electrical accessories, wiring accessories; socket outlets; switches; cables 
(electrical), cable locators, conduits (electrical), cables (optical fiber), optical cables, electric cable connectors, cable 
modems, electrical connections namely cold shrink splices, cable protecting and jointing equipment; power electronics, 
namely transformers, power regulators, electronic transformers, dry-type transformers, power modules, circuits (electric 
or electronic); voltage regulators for electric power, electrical branch boxes; charging devices, charging poles, charging 
devices and poles for electric vehicles, battery charging devices, battery charging displays, battery charging indicators, 
battery charging monitors, battery charging detectors; live wire detectors; electronic apparatus and computer hardware 
for wireless communication; remote controller units, remote controllers, remote controllers of voltage load; remote 
controllers of heating, ventilation and lighting.

Cl.11;Apparatus for lighting, heating, steam generating, cooking, refrigerating, drying, ventilating, water supply and 
sanitary purposes.

Cl.35;Collection and systemization of information into computer databases; electronic services, namely, updating of 
information on databases, database management and data management services, compilation of information into 
databases; data and information search in computer files for others; services provided on-line or via Internet's extranet 
networks, namely, search, retrieval, indexing and systemization of data in electronic telecommunication networks; on-line 
advertising on a computer network; systemization of information into computer databases, compilation and systemization 
of data into databases; consultation services relating to data processing.

Cl.36;Financial affairs; monetary affairs; electronic payment services; electronic commerce payment services, bill 
payment services; electric cash, credit and debit transactions; processing of electronic payments; electronic funds 
transfer and payment services.

Cl.37;Building construction, renovation and repair of building, renovation and repair of property, renovation of 
electrical wiring, maintenance of building; maintenance of property.

Cl.38;Telecommunications.

Cl.41;Education; providing of training; entertainment; sporting and cultural activities.

Cl.42;Scientific and technological services and research and design relating thereto; industrial analysis and research 
services; design and development of computer hardware and software.
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Priority claimed from 14/09/2016; Application No. : 30 2016 026 646 ;Germany 

3653552    04/02/2017
[International Registration No. : 1368124]
Leybold GmbH
Bonner Strasse 498 50968 Köln Germany

Proposed to be Used
IR DIVISION
Cl.4;Operating fluids, namely mineral oils, silicone oils; lubricants.

Cl.6;Metals and metal alloys; building materials of metal; transportable buildings of metal; materials of metal for railway 
tracks; non-electric cables and wires of common metal; metal hardware and small items of metal hardware; springs [metal 
hardware]; flanges of metal [collars]; cramps of metal; copper rings; sleeves [metal hardware]; pipe muffs of metal; 
collars of metal for fastening pipes; junctions of metal for pipes; screws of metal; nuts of metal; shims; valves of metal, 
other than parts of machines; metal tubes, branching pipes of metal, jets of metal, penstock pipes of metal, elbows of 
metal for pipes, pipework of metal; containers of metal for compressed gas or liquid air, closures of metal for containers, 
bottles [metal containers] for compressed gas or liquid air, safes; ores.

Cl.7;Vacuum pumps including gas transfer vacuum pumps, displacement vacuum pumps, oscillation displacement 
vacuum pumps, membrane vacuum pumps, piston vacuum pumps, rotary displacement vacuum pumps, rotary vane 
vacuum pumps, rotary piston vacuum pumps, kinetic vacuum pumps; mechanical kinetic vacuum pumps, turbo vacuum 
pumps, molecular vacuum pumps, turbomolecular vacuum pumps; propellant vacuum pumps, diffusion vacuum pumps; 
gas-binding vacuum pumps, adsorption vacuum pumps, Getter vacuum pumps, cryo vacuum pumps, rotary vacuum 
pumps, condensation propellant vacuum pumps, sorption vacuum pumps; condensers as parts of machines; vacuum 
pump stations comprising several vacuum pumps of said type; valves, connection components (parts of machines), 
separators, filters, condensers, vacuum shut-off valves, said goods as parts of machines; compressors; electric 
compressors; motors for compressors; vacuum devices (electric) and/or vacuum machines for operation under rough, 

8370



fine, high or ultra-high vacuum conditions; welding devices and apparatus; machines for the filling of materials under 
vacuum conditions; machines for the impregnating of materials under vacuum conditions; machines for the mixing of 
materials under vacuum conditions; machines for the pressing of materials under vacuum conditions; machines for the 
forging of materials under vacuum conditions; machines for the casting of materials under vacuum conditions; machines 
for the spraying of materials under vacuum conditions; machines for the coating of materials under vacuum conditions; 
gas compressors; electrical devices and machines for the production and treatment of metal powders; electrical devices 
and machines for cryogenic engineering (parts of vacuum pumps); rings of metal as machine parts and sealings; devices 
with vacuum chambers for etching and coating under vacuum conditions; apparatus for treatment of metals in vacuum; 
apparatus for the production and treatment of metal powders.

Cl.9;Devices for measuring, regulating, controlling and checking, vacuum measuring devices; nuclear-physics and 
nuclear-technological devices and apparatus for laboratory use; devices with vacuum chambers for experimenting.

Cl.11;Refrigerating machines, cryocoolers; devices for drying, freeze-drying, distilling, vaporizing or coating of 
materials under vacuum conditions; devices for the heat treatment of metals under vacuum conditions; sintering furnaces 
for the treatment of materials under vacuum conditions; electric furnaces for treatment of materials under vacuum 
conditions; furnaces for melting materials under vacuum conditions; hot-air apparatus for treatment of metals under 
vacuum conditions; furnaces for melting, cleaning, refining and reprocessing of metals; vacuum furnaces, light-arc 
furnaces, induction furnaces, electron beam furnaces and electroslag remelting furnaces; gaspurifying and gas recovery 
apparatus; distillation columns (gas-to-liquid) for physical separation of fractions; devices for pulling single crystals or 
for zone pulling (as far as included in this class); devices for the production of monoglycerides (as far as included in this 
class); gas-operated devices (for cooling) for cryogenic engineering.

Cl.16;Printed matter; books; books related to vacuum pumps and vacuum technology; brochures; brochures related to 
vacuum pumps and vacuum technology; instructional and teaching material (except apparatus) related to vacuum 
technology, physical and technical basics of vacuum technology as well as leak detection, measuring technology, 
maintenance and repair work on vacuum pumps, vacuum measuring devices and leak detectors.

Cl.17;Unprocessed and semi-processed guttapercha, rubber, asbestos, mica and substitutes for all these materials; 
plastics in extruded form for use in manufacture; packaging, stopping and insulating materials for vacuum pumps and 
compressors; sealings for vacuum pumps and compressors, caulking materials, sealing rings; rubber rings; tubes [not of 
metal].

Cl.37;Repair, maintenance and refurbishing (repair) of machines and devices related to vacuum technology, repair and 
maintenance of compressors.

Cl.40;Rental of machines for use in the vacuum heat treatment of metal.

Cl.41;Arranging and conducting of seminars and workshops in the field of vacuum technology, physical-technical 
basics of vacuum technology and measurement technology, repair and maintenance work on vacuum pumps, vacuum 
measurement devices and leak detectors; arranging and conducting of seminars and workshops related to the physical-
technical basics of vacuum technology and leak detection; arranging and conducting of product training in the field of 
vacuum technology, particularly relating to vacuum pumps, pump stations, vacuum measuring devices and leak 
detectors; arranging and conducting of seminars and workshops in the field of measurement technology; arranging and 
conducting of seminars and workshops related to repair and maintenance work on vacuum pumps, pump stations, 
vacuum measuring devices and leak detectors; writing of instruction and teaching material in the field of vacuum 
technology, physical-technical basics of vacuum technology and measurement technology, maintenance and repair work 
on vacuum pumps, vacuum measuring devices and leak detectors; providing online publications [not downloadable] 
related to teaching material and seminar materials in the field of vacuum technology, leak detection technology and 
physical-technical basics of vacuum and leak detection technology and in the fields of maintenance and repair work on 
vacuum pumps, vacuum measuring devices and leak detectors.

Cl.42;Programming of software for an internet platform for conducting training in the field of vacuum technology, 
physical-technical basics of vacuum technology and measurement technology, maintenance and repair work on vacuum 
pumps, vacuum measuring devices and leak detectors; calibration of devices of vacuum technology; technical 
counselling in the field of vacuum technology; cloud computing; providing temporary use of electronic teaching material 
and educational software in the fields of vacuum technology, leak detection technology and physical-technical basics of 
vacuum technology and leak detection technology and in the fields of maintenance and repair work on vacuum pumps, 
vacuum measuring devices and leak detectors.
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Priority claimed from 08/02/2017; Application No. : 016332215 ;European Union 

3653567    05/04/2017
[International Registration No. : 1368137]
Thomann GmbH
Hans-Thomann-Straße 1 96138 Burgebrach Germany

Proposed to be Used
IR DIVISION
Cl.9;Recorded content; information technology, audiovisual, multimedia and photographic apparatus; magnets, 
magnetizers and demagnetizers; scientific apparatus and laboratory apparatus for triggering physical reactions using 
electricity; apparatus, instruments and cables for electricity; optical devices, enhancers and correctors; safety, security, 
protection and signalling devices; navigation, guidance, tracking, targeting and map making devices; measuring, 
detecting and monitoring instruments, indicators and controllers; scientific research and laboratory apparatus, 
educational apparatus and simulators; parts and accessories for all the aforesaid goods, included in this class.

Cl.11;Sanitary installations, water supply and sanitation equipment; burners, boilers and heaters; lighting and lighting 
reflectors; food and beverage cooking, heating, cooling and treatment equipment; filters for industrial and household use; 
industrial air and water treatment installations; industrial installations for the filtration of liquids; personal heating and 
drying implements; drying installations; heating, ventilating, and air conditioning and purification equipment (ambient); 
parts and accessories for all the aforesaid goods, included in this class.

Cl.15;Musical instruments; musical accessories; parts and fittings for all the aforesaid goods included in this class.

Cl.25;Headgear; clothing; footwear; parts and fittings for all the aforesaid goods, included in this class.

Cl.35;Advertising, marketing and promotional services; commercial services and consumer information, namely 
auctioneering, rental of automatic vending machines, arranging business contacts, arranging contracts for collective 
buying for others, commercial evaluation, arranging and organising of competitions, commercial information agency, 
import and export services, negotiation and conclusion of commercial transactions for third parties, ordering, price 
comparison, procurement services, for others, arranging subscriptions to information packages for others; retailing and 
wholesaling, including via the internet, in relation to recorded data, information technology apparatus, audiovisual 
apparatus, multimedia and photographic apparatus, and parts and fittings for all of the aforesaid goods; retailing and 
wholesaling, including via the internet, in relation to magnets, magnetisers and demagnetisers, scientific apparatus and 
laboratory apparatus for triggering physical reactions using electricity, apparatus for electricity, instruments and cables 
for electricity, optical apparatus and equipment, amplifiers and correctors, and parts and fittings for all of the aforesaid 
goods; retailing and wholesaling, including via the internet, in relation to security, safety, protective and signalling 
apparatus and equipment, navigation, orientation, location tracking, target tracking and mapping apparatus, and parts 
and fittings for all of the aforesaid goods; retailing and wholesaling, including via the internet, in relation to measuring, 
detecting and monitoring instruments, devices, and regulators, scientific research and laboratory apparatus, teaching 
apparatus and simulators, sanitary installations and facilities, water supply installations, burners, boilers and heaters, 
lighting and light reflectors, and parts and fittings for all of the aforesaid goods; retailing and wholesaling, including via 
the internet, in relation to apparatus and equipment for cooking, heating, refrigerating or otherwise treating foodstuffs and
beverages, filters for industrial and household use, industrial treatment installations, industrial installations for filtering 
liquids, personal heating and drying apparatus, drying installations, and parts and fittings for all of the aforesaid goods; 
retailing and wholesaling, including via the internet, in relation to heating, ventilating, air conditioning and air purification 
apparatus and installations, musical instruments, musical accessories, headgear, clothing, footwear, and parts and 
fittings for all of the aforesaid goods; business assistance, management and administrative services; business analysis, 
research and information services; consultancy and information in relation to the aforesaid services, included in this 
class.

Cl.41;Publishing and reporting; education, entertainment and sports; translation and interpretation; rental of objects in 
connection with the providing of the aforesaid services, included in this class, namely, educational materials, televisions 
and recorded data carriers for entertainment purposes, music instruments and electronic music instruments; consultancy 
and information in relation to the aforesaid services, included in this class.

Cl.42;IT services, namely development, programming and implementation of software, development of computer 
hardware, hosting, software as a service (SaaS) and rental of software, rental of computer hardware and installations, IT 
consultancy and information, IT security services in the nature of protection and recovery of computer data; IT services, 
namely duplication of computer programmes and data conversion, data encoding, computer analysis and diagnostic 
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testing, research, development and implementation of computer software and computer software systems, computer 
project management, data mining, digital watermarking, computing services, technological services in relation to 
computers and computer networking and updating of software for memory banks in computer systems; IT services, 
namely data migration, updating of websites, for others, monitoring of computer systems through remote access; 
scientific and technological services; testing, authentication and quality control; design services; rental of objects in 
connection with the providing of the aforesaid services, included in this class, namely, computers, software and memory 
space for websites; consultancy and information in relation to the aforesaid services, included in this class.
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Trade Marks Journal No: 1820 ,   23/10/2017  
 

CORRIGENDA 
APPL 
NO

CORRIGENDA DESCRIPTION  

1084970 1084970 - (1329-0) USER DATE TO BE CORRECTED TO READ AS 21st FEBRUARY 2002 AND 
SPECIFICATION OF GOODS TO BE READ AS "MIXER GRINDER" IN CLASS 7 

1084970 1084970 - (1329-0) As per Oder No. 197, 197 dated 26.9.17 of The Assistant Registrar of Trade 
Marks, Mumbai in the matter of Opposition No. 207090 the user date is corrected to read as 
21.02.2002 and the goods are corrected to read as Mixer Grinder. 

2244984 2244984 - (1572-0)Subject to association with application No 
1655717,1683114,1685095,1848914,2242890,2242894,2244966,2244962,2244961 and 2244959.. 

2318332 2318332 - (1586-0) Priority Details to be read as United States of America, 85/464,637, 
04/11/2011 

2935487 2935487 - (1806-0) The applicant wishes to claim right on colours Red, Silver and Black with 
Pantone 485C for Red; Black C for Black; and Black C for Silver (Silver being a variation of 
the black Colour) 

3105999 3105999 - (1810-0) Translation TISVA and Transliteration TO CATCH OR TAKE SOMETHING 
3106002 3106002 - (1810-0) Translation TISVA and Transliteration TO CATCH OR TAKE SOMETHING 
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Following Trade Marks Registration Renewed for a Period Of Ten Years  
 
APPL NO CLASS RENEWAL DATE
88291 6 21/10/2017
88522 34 27/10/2017
145429 30 04/10/2017
145520 1 09/10/2017
145521 2 09/10/2017
145523 7 09/10/2017
145525 9 09/10/2017
145526 10 09/10/2017
145527 11 09/10/2017
145528 14 09/10/2017
145529 16 09/10/2017
145531 20 09/10/2017
145532 21 09/10/2017
187159 30 08/10/2017
187317 5 16/10/2017
188047 7 12/12/2017
189620 34 23/03/2018
231901 32 22/10/2017
231982 7 27/10/2017
233257 9 18/01/2018
233296 2 19/01/2018
233889 9 24/02/2018
234352 31 24/03/2018
234353 31 24/03/2018
281417 1 11/07/2017
282926 29 19/09/2017
283272 5 03/10/2017
283273 5 03/10/2017
283369 7 09/10/2017
283407 1 11/10/2017
283476 7 18/10/2017
283738 1 27/10/2017
283792 9 30/10/2017
284873 34 20/12/2017
286414 30 03/03/2018
287780 1 30/04/2018
287781 1 30/04/2018
288668 30 12/06/2018
301955 16 07/01/2010
349168 5 15/05/2017
 
 

 

8375



Trade Marks Journal No: 1820 ,   23/10/2017  
 

Following Trade Marks Registration Renewed for a Period Of Ten Years  
 
APPL NO CLASS RENEWAL DATE
352362 27 13/08/2017
353996 1 28/09/2017
354019 30 29/09/2017
354118 5 04/10/2017
354119 5 04/10/2017
354120 5 04/10/2017
354121 5 04/10/2017
354316 5 10/10/2017
354317 5 10/10/2017
354318 5 10/10/2017
354324 5 10/10/2017
354361 12 11/10/2017
354380 12 12/10/2017
354381 11 12/10/2017
354382 9 12/10/2017
354383 7 12/10/2017
354391 31 12/10/2017
354397 11 12/10/2017
354574 24 18/10/2017
354729 12 25/10/2017
354931 29 31/10/2017
354932 30 31/10/2017
354933 32 31/10/2017
354941 7 31/10/2017
356252 6 07/12/2017
356451 5 13/12/2017
356452 5 13/12/2017
356533 5 15/12/2017
359083 6 03/03/2018
362381 5 30/05/2018
362507 5 04/06/2018
362508 1 04/06/2018
362509 31 04/06/2018
363592 34 09/07/2018
363593 34 09/07/2018
363594 34 09/07/2018
363595 34 09/07/2018
365259 25 22/08/2018
366141 2 15/09/2018
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Following Trade Marks Registration Renewed for a Period Of Ten Years  
 
APPL NO CLASS RENEWAL DATE
376977 12 11/06/2001
420332 9 05/04/2014
447576 28 31/12/2016
452812 5 21/04/2006
460554 34 23/09/2017
461165 22 06/10/2017
461294 11 07/10/2017
461506 16 09/10/2017
461543 30 10/10/2017
461636 9 14/10/2017
461637 11 14/10/2017
462366 30 29/10/2017
462367 30 29/10/2017
462368 30 29/10/2017
462369 30 29/10/2017
462370 30 29/10/2017
462371 30 29/10/2017
462963 5 11/11/2017
463199 7 17/11/2017
463216 5 17/11/2017
463329 3 19/11/2017
463347 5 20/11/2017
463348 5 20/11/2017
463349 5 20/11/2017
463350 5 20/11/2017
463500 25 24/11/2017
463501 24 24/11/2017
463781 30 27/11/2017
463797 3 27/11/2017
464144 29 05/12/2017
464481 5 11/12/2017
464613 24 15/12/2017
464614 24 15/12/2017
464835 6 18/12/2017
464878 1 19/12/2017
464880 17 19/12/2017
464881 22 19/12/2017
464882 23 19/12/2017
464883 24 19/12/2017
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Following Trade Marks Registration Renewed for a Period Of Ten Years  
 
APPL NO CLASS RENEWAL DATE
464884 27 19/12/2017
464897 29 22/12/2017
465258 5 30/12/2017
465285 25 30/12/2017
465286 25 30/12/2017
465287 25 30/12/2017
465288 24 30/12/2017
465294 24 30/12/2017
465295 24 30/12/2017
465296 24 30/12/2017
465385 8 31/12/2017
466144 17 15/01/2018
467377 12 09/02/2018
468825 11 06/03/2018
468826 12 06/03/2018
468827 17 06/03/2018
473074 1 04/06/2018
475312 2 16/07/2018
475463 30 17/07/2018
477360 30 24/08/2018
481937 5 01/12/2017
516092 12 04/09/2009
520042 9 20/11/2009
520153 28 21/11/1999
532757 3 06/07/2014
540851 34 29/11/2014
541814 3 14/12/2014
553660 9 01/07/2015
554274 22 11/07/2015
598082 11 26/05/2017
605897 31 03/09/2017
608286 16 01/10/2017
608287 8 01/10/2017
608359 11 04/10/2017
609088 5 11/10/2017
609154 24 11/10/2017
609522 1 14/10/2017
609562 7 14/10/2017
609634 9 15/10/2017
 
 

8378



Trade Marks Journal No: 1820 ,   23/10/2017  
 

Following Trade Marks Registration Renewed for a Period Of Ten Years  
 
APPL NO CLASS RENEWAL DATE
609635 16 15/10/2017
609637 25 15/10/2017
609638 28 15/10/2017
610464 12 27/10/2017
611395 5 08/11/2017
611743 7 12/11/2017
612150 25 19/11/2017
612151 28 19/11/2017
613456 16 07/12/2017
614853 34 27/12/2017
616335 25 11/01/2018
616336 25 11/01/2018
616339 25 11/01/2018
616391 24 11/01/2018
617591 31 24/01/2018
629711 5 02/06/2018
629726 32 03/06/2014
629726 32 03/06/2014
644595 20 01/11/2014
646748 25 25/11/2004
646751 18 25/11/2004
657404 5 02/03/2015
666387 16 22/05/2005
666388 16 22/05/2005
669855 29 21/06/2015
682763 17 09/10/2017
701946 5 18/03/2016
703082 25 25/03/2016
703082 25 25/03/2016
707029 9 04/06/2016
708323 5 03/07/2006
710772 9 10/04/2016
710772 9 10/04/2016
710773 16 10/04/2016
711870 3 23/04/2016
712095 10 25/04/2016
712095 10 25/04/2016
727929 29 30/05/2016
727932 29 30/05/2016
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Following Trade Marks Registration Renewed for a Period Of Ten Years  
 
APPL NO CLASS RENEWAL DATE
731980 9 29/01/2017
733203 9 07/01/2007
744386 25 16/06/2017
744388 25 16/06/2017
744389 24 16/06/2017
744390 25 16/06/2017
744433 25 16/06/2017
746179 1 24/12/2016
746547 31 20/06/2017
754923 29 10/04/2017
755641 18 02/05/2017
756332 24 26/05/2017
762508 29 21/07/2017
767655 5 01/10/2017
767656 5 01/10/2017
767789 34 06/10/2017
768078 4 13/10/2017
768083 1 13/10/2017
768085 1 13/10/2017
768086 1 13/10/2017
768087 1 13/10/2017
768093 10 13/10/2017
768178 14 14/10/2017
768179 16 14/10/2017
768180 18 14/10/2017
768181 21 14/10/2017
768182 25 14/10/2017
768545 10 20/10/2017
768546 10 20/10/2017
768547 10 20/10/2017
768548 10 20/10/2017
769044 24 12/09/2017
769046 24 12/09/2017
769371 24 26/09/2017
769374 24 26/09/2017
769522 30 17/09/2017
769663 23 28/10/2017
769996 5 10/10/2017
770006 12 01/10/2017
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Following Trade Marks Registration Renewed for a Period Of Ten Years  
 
APPL NO CLASS RENEWAL DATE
770007 12 01/10/2017
770024 5 01/10/2017
771105 9 21/10/2017
771107 9 21/10/2017
771312 5 03/10/2017
771414 3 06/10/2017
771415 31 06/10/2017
771416 34 06/10/2017
771417 31 06/10/2017
771529 30 15/10/2017
771727 4 08/10/2017
771869 12 09/10/2017
771960 9 15/10/2017
771961 9 15/10/2017
772025 5 07/10/2017
772027 5 07/10/2017
772064 23 10/10/2017
772069 7 10/10/2017
772181 29 10/10/2017
772625 29 06/10/2017
772866 5 22/10/2017
772868 5 22/10/2017
772869 5 22/10/2017
772870 5 22/10/2017
772874 5 22/10/2017
772876 5 22/10/2017
772887 5 22/10/2017
772890 5 22/10/2017
772897 29 14/10/2017
773168 7 17/10/2017
773219 3 20/10/2017
773219 3 20/10/2017
773260 12 22/10/2017
773351 9 28/10/2017
776911 5 03/11/2017
776912 5 03/11/2017
776913 5 03/11/2017
776914 5 03/11/2017
776916 5 03/11/2017
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Following Trade Marks Registration Renewed for a Period Of Ten Years  
 
APPL NO CLASS RENEWAL DATE
776917 5 03/11/2017
776918 5 03/11/2017
776919 5 03/11/2017
776920 5 03/11/2017
777050 11 04/11/2017
777065 5 04/11/2017
777108 12 05/11/2017
777231 31 06/11/2017
778276 5 13/11/2017
778492 5 17/11/2017
778493 5 17/11/2017
778527 9 17/11/2017
778689 7 18/11/2017
778740 5 18/11/2017
778742 5 18/11/2017
778746 5 18/11/2017
778747 5 18/11/2017
778748 5 18/11/2017
778755 5 18/11/2017
778756 5 18/11/2017
778757 5 18/11/2017
778759 5 18/11/2017
778762 5 18/11/2017
778855 25 19/11/2017
779055 5 20/11/2017
779202 6 21/11/2017
779203 6 21/11/2017
779207 18 21/11/2017
779355 3 24/11/2017
779548 3 25/11/2017
779736 28 26/11/2017
779793 11 26/11/2017
779868 5 27/11/2017
780060 5 28/11/2017
780083 7 28/11/2017
780581 5 02/12/2017
780655 13 03/12/2017
780704 9 03/12/2017
781049 9 05/12/2017
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Trade Marks Journal No: 1820 ,   23/10/2017  
 

Following Trade Marks Registration Renewed for a Period Of Ten Years  
 
APPL NO CLASS RENEWAL DATE
781204 5 08/12/2017
782352 5 15/12/2017
782566 30 16/12/2017
782979 10 19/12/2017
782993 5 19/12/2017
783621 5 26/12/2017
783991 3 30/12/2017
783992 3 30/12/2017
783993 5 30/12/2017
785164 25 06/01/2018
785165 25 06/01/2018
788633 25 22/01/2018
788709 34 22/01/2018
788759 30 23/01/2018
789533 7 29/01/2018
791039 28 11/02/2018
791109 6 11/02/2018
791811 14 18/02/2018
792092 9 19/02/2018
793730 3 04/03/2008
794596 5 10/03/2018
795714 12 20/03/2018
796632 19 26/03/2018
796633 19 26/03/2018
797846 9 06/04/2018
797848 9 06/04/2018
800108 29 27/04/2018
804220 9 01/06/2008
806175 2 15/06/2018
807828 16 25/06/2018
809533 23 10/07/2018
813648 17 06/08/2018
814452 17 12/08/2018
814453 17 12/08/2018
814454 17 12/08/2018
814918 5 18/08/2018
814919 5 18/08/2018
815764 8 24/08/2018
817523 16 03/09/2018
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Following Trade Marks Registration Renewed for a Period Of Ten Years  
 
APPL NO CLASS RENEWAL DATE
819753 29 18/09/2018
819754 29 18/09/2018
819755 29 18/09/2018
820925 16 25/09/2018
820926 11 25/09/2018
821048 16 28/09/2018
821049 5 28/09/2018
821051 5 28/09/2018
823299 30 15/10/2008
831190 3 08/12/2008
846076 7 18/03/2009
855759 10 11/05/2009
875479 5 08/09/2009
927115 5 24/05/2010
948875 5 18/08/2010
972480 1 23/11/2017
974825 5 04/12/2017
974827 5 04/12/2017
978803 15 21/12/2017
978812 6 21/12/2017
993887 5 02/03/2011
1073362 5 11/01/2012
1079409 19 08/02/2012
1081383 33 18/02/2012
1096678 5 19/04/2012
1096680 5 19/04/2012
1117166 5 08/07/2012
1124668 25 07/08/2012
1156713 10 09/12/2012 17:15:00
1186135 20 26/03/2013
1191848 5 16/04/2013
1206884 3 17/06/2013
1228805 5 29/08/2013
1228806 5 29/08/2013
1228808 30 29/08/2013
1228809 30 29/08/2013
1228810 30 29/08/2013
1228811 5 29/08/2013
1233104 9 08/09/2013
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Trade Marks Journal No: 1820 ,   23/10/2017  
 

Following Trade Marks Registration Renewed for a Period Of Ten Years  
 
APPL NO CLASS RENEWAL DATE
1242579 41 10/10/2013
1255652 1 16/12/2013
1306238 7 01/09/2014
1323215 99 01/12/2014
1326922 35 20/12/2014
1338801 5 16/02/2015
1347930 31 30/03/2015
1354329 6 02/05/2015
1359500 28 25/05/2015
1365353 12 20/06/2015 14:46:00
1382947 3 05/09/2015
1430409 99 17/03/2016
1451054 99 05/05/2016
1454696 9 29/05/2016
1473266 16 26/07/2016
1473773 5 27/07/2016
1478538 18 14/08/2016
1478539 25 14/08/2016
1479999 33 18/08/2016
1481141 9 23/08/2016
1490395 36 25/09/2016
1492692 99 28/09/2016
1496795 14 16/10/2016
1497106 7 17/10/2016
1497249 99 17/10/2016
1498206 9 20/10/2016
1501468 26 06/11/2016
1502401 25 08/11/2016
1512242 8 12/12/2016 14:09:00
1516113 42 26/12/2016
1520894 9 29/12/2016
1527337 26 01/02/2017
1527338 26 01/02/2017
1530083 9 12/02/2017
1530410 9 13/02/2017
1532729 9 20/02/2017
1532743 11 20/02/2017
1532985 25 21/02/2017
1535061 99 27/02/2017
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Trade Marks Journal No: 1820 ,   23/10/2017  
 

Following Trade Marks Registration Renewed for a Period Of Ten Years  
 
APPL NO CLASS RENEWAL DATE
1536193 5 02/03/2017
1537327 6 06/03/2017
1537897 25 08/03/2017 11:53:00
1538757 16 09/03/2017
1539409 42 12/03/2017
1544149 7 28/03/2017
1547410 5 09/04/2017
1548523 20 11/04/2017
1548524 21 11/04/2017
1548525 22 11/04/2017
1548526 24 11/04/2017
1548527 25 11/04/2017
1548528 26 11/04/2017
1548529 27 11/04/2017
1548530 28 11/04/2017
1548531 35 11/04/2017
1549325 5 13/04/2017
1552542 3 24/04/2017
1552596 16 24/04/2017
1552597 25 24/04/2017
1552598 36 24/04/2017
1552600 41 24/04/2017
1552601 42 24/04/2017
1552993 99 25/04/2017
1554021 19 30/04/2017
1554750 42 30/04/2017
1555566 5 03/05/2017
1555573 42 03/05/2017
1555930 99 07/05/2017
1560176 3 21/05/2017
1560555 14 22/05/2017
1560556 14 22/05/2017
1560984 5 22/05/2017
1562723 5 28/05/2017
1564616 5 04/06/2017
1566414 42 08/06/2017
1568918 9 15/06/2017
1569590 31 15/06/2017
1569852 37 19/06/2017
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Following Trade Marks Registration Renewed for a Period Of Ten Years  
 
APPL NO CLASS RENEWAL DATE
1572807 5 26/06/2017
1573499 24 28/06/2017
1574450 19 02/07/2017
1574471 5 29/06/2017
1575116 37 03/07/2017
1575954 35 05/07/2017
1576563 5 06/07/2017
1577505 41 10/07/2017
1578402 35 12/07/2017
1578856 9 13/07/2017
1583443 34 23/07/2017
1583519 5 25/07/2017
1583671 30 23/07/2017
1583672 30 23/07/2017
1583897 9 25/07/2017
1585800 16 31/07/2017
1585801 16 31/07/2017
1586709 29 02/08/2017
1586893 12 02/08/2017
1588592 16 09/08/2017
1588733 42 09/08/2017
1588735 41 09/08/2017
1588737 16 09/08/2017
1588739 9 09/08/2017
1590196 42 14/08/2017
1592526 17 21/08/2017
1597481 35 05/09/2017
1597482 42 05/09/2017
1597483 35 05/09/2017
1597484 42 05/09/2017
1597485 35 05/09/2017
1597486 42 05/09/2017
1597487 36 05/09/2017
1597488 35 05/09/2017
1597489 42 05/09/2017
1597490 36 05/09/2017
1597491 35 05/09/2017
1597492 42 05/09/2017
1597493 36 05/09/2017
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Following Trade Marks Registration Renewed for a Period Of Ten Years  
 
APPL NO CLASS RENEWAL DATE
1597494 36 05/09/2017
1597495 42 05/09/2017
1597497 42 05/09/2017
1597498 35 05/09/2017
1597499 36 05/09/2017
1597500 42 05/09/2017
1597501 35 05/09/2017
1597502 42 05/09/2017
1597503 35 05/09/2017
1597504 35 05/09/2017
1597505 42 05/09/2017
1597508 42 05/09/2017
1597809 30 03/09/2017
1599664 3 10/09/2017
1601002 21 12/09/2017
1602010 9 14/09/2017
1603376 36 19/09/2017
1605836 17 26/09/2017
1605974 2 27/09/2017 09:48:58
1606052 14 27/09/2017
1606053 14 27/09/2017
1606054 14 27/09/2017
1606055 16 27/09/2017
1606056 35 27/09/2017
1606748 31 28/09/2017
1606749 31 28/09/2017
1606750 31 28/09/2017
1606820 5 28/09/2017 16:20:43
1607021 37 01/10/2017
1607022 19 01/10/2017
1607045 41 01/10/2017
1607190 9 01/10/2017
1607191 9 01/10/2017
1607275 25 01/10/2017
1607310 17 01/10/2017
1607358 7 03/10/2017
1607460 21 03/10/2017
1607764 32 03/10/2017
1607842 36 03/10/2017
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Following Trade Marks Registration Renewed for a Period Of Ten Years  
 
APPL NO CLASS RENEWAL DATE
1607843 36 03/10/2017
1608060 19 04/10/2017
1608061 19 04/10/2017
1608062 19 04/10/2017
1608347 42 05/10/2017 12:06:18
1608388 29 05/10/2017
1608440 37 05/10/2017
1608590 1 05/10/2017
1608645 3 05/10/2017 15:32:39
1608791 99 08/10/2017
1608796 36 08/10/2017
1608849 6 08/10/2017
1608959 36 08/10/2017
1609020 24 08/10/2017
1609045 41 08/10/2017
1609046 41 08/10/2017
1609047 41 08/10/2017
1609048 37 08/10/2017
1609049 36 08/10/2017
1609082 99 08/10/2017
1609098 3 08/10/2017
1609099 3 08/10/2017
1609118 9 08/10/2017
1609124 9 08/10/2017
1609125 12 08/10/2017
1609126 16 08/10/2017
1609127 35 08/10/2017
1609128 41 08/10/2017
1609129 21 08/10/2017
1609180 16 08/10/2017
1609181 25 08/10/2017
1609182 24 08/10/2017
1609193 36 08/10/2017
1609194 37 08/10/2017
1609195 36 08/10/2017
1609196 37 08/10/2017
1609215 18 08/10/2017
1609216 25 08/10/2017
1609217 5 08/10/2017
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Following Trade Marks Registration Renewed for a Period Of Ten Years  
 
APPL NO CLASS RENEWAL DATE
1609274 6 08/10/2017
1609275 25 08/10/2017
1609276 25 08/10/2017
1609277 35 08/10/2017
1609278 35 08/10/2017
1609316 14 08/10/2017
1609335 7 08/10/2017
1609338 42 08/10/2017
1609340 42 09/10/2017
1609341 42 09/10/2017
1609345 42 09/10/2017
1609346 42 09/10/2017
1609347 42 09/10/2017
1609375 11 09/10/2017
1609384 7 09/10/2017
1609409 25 09/10/2017
1609442 41 09/10/2017
1609467 6 09/10/2017
1609468 6 09/10/2017
1609472 36 09/10/2017
1609520 5 09/10/2017
1609521 5 09/10/2017
1609522 5 09/10/2017
1609526 5 09/10/2017
1609556 12 09/10/2017
1609562 41 09/10/2017
1609567 37 09/10/2017
1609584 11 09/10/2017
1609596 20 09/10/2017
1609606 9 09/10/2017
1609629 5 09/10/2017
1609630 5 09/10/2017
1609635 99 09/10/2017
1609703 5 09/10/2017
1609732 42 09/10/2017
1609897 16 10/10/2017
1609898 41 10/10/2017
1609899 42 10/10/2017
1609914 7 10/10/2017
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Following Trade Marks Registration Renewed for a Period Of Ten Years  
 
APPL NO CLASS RENEWAL DATE
1609917 13 10/10/2017
1609926 13 10/10/2017
1610001 5 10/10/2017
1610013 37 10/10/2017
1610018 42 10/10/2017
1610019 42 10/10/2027
1610019 42 10/10/2027
1610033 99 10/10/2017
1610100 12 10/10/2017
1610103 5 10/10/2017
1610104 5 10/10/2017
1610105 5 10/10/2017
1610106 5 10/10/2017
1610138 99 10/10/2017
1610139 99 10/10/2017
1610154 19 10/10/2017
1610189 28 10/10/2017
1610190 16 10/10/2017
1610191 41 10/10/2017
1610194 9 10/10/2017
1610200 41 10/10/2017
1610224 3 10/10/2017
1610225 3 10/10/2017
1610232 31 10/10/2017
1610233 34 10/10/2017
1610234 16 10/10/2017
1610235 39 10/10/2017
1610236 38 10/10/2017
1610237 37 10/10/2017
1610238 36 10/10/2017
1610239 35 10/10/2017
1610240 25 10/10/2017
1610241 42 10/10/2017
1610242 41 10/10/2017
1610243 40 10/10/2017
1610250 3 10/10/2017
1610284 42 11/10/2017
1610304 30 11/10/2017
1610305 29 11/10/2017
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Following Trade Marks Registration Renewed for a Period Of Ten Years  
 
APPL NO CLASS RENEWAL DATE
1610322 25 11/10/2017
1610323 25 11/10/2017
1610387 30 11/10/2017
1610399 24 11/10/2017
1610404 42 11/10/2017
1610406 42 11/10/2017
1610407 43 11/10/2017
1610408 43 11/10/2017
1610409 42 11/10/2017
1610410 42 11/10/2017
1610415 5 11/10/2017
1610424 10 11/10/2017
1610429 25 11/10/2017
1610430 25 11/10/2017
1610431 25 11/10/2017
1610432 7 11/10/2017
1610436 35 11/10/2017
1610437 5 11/10/2017
1610438 99 11/10/2017
1610439 99 11/10/2017
1610446 16 11/10/2017
1610447 41 11/10/2017
1610454 99 11/10/2017
1610463 37 11/10/2017
1610464 42 11/10/2017
1610465 37 11/10/2017
1610487 16 11/10/2017
1610497 99 11/10/2017
1610498 99 11/10/2017
1610499 99 11/10/2017
1610517 39 11/10/2017
1610532 18 11/10/2017
1610533 25 11/10/2017
1610534 24 11/10/2017
1610536 11 11/10/2017
1610558 42 11/10/2017
1610608 34 11/10/2017
1610613 9 11/10/2017
1610614 9 11/10/2017
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Following Trade Marks Registration Renewed for a Period Of Ten Years  
 
APPL NO CLASS RENEWAL DATE
1610615 9 11/10/2017
1610616 9 11/10/2017
1610619 15 11/10/2017
1610620 15 11/10/2017
1610621 15 11/10/2017
1610622 15 11/10/2017
1610625 16 11/10/2017
1610626 16 11/10/2017
1610627 16 11/10/2017
1610628 16 11/10/2017
1610631 25 11/10/2017
1610632 25 11/10/2017
1610633 25 11/10/2017
1610634 25 11/10/2017
1610637 35 11/10/2017
1610638 35 11/10/2017
1610639 35 11/10/2017
1610640 35 11/10/2017
1610643 38 11/10/2017
1610644 38 11/10/2017
1610645 38 11/10/2017
1610646 38 11/10/2017
1610649 41 11/10/2017
1610650 41 11/10/2017
1610651 41 11/10/2017
1610652 41 11/10/2017
1610655 42 11/10/2017
1610656 42 11/10/2017
1610657 42 11/10/2017
1610658 42 11/10/2017
1610726 12 12/10/2017
1610742 5 12/10/2017
1610756 41 12/10/2017
1610757 9 12/10/2017
1610758 42 12/10/2017
1610782 5 12/10/2017
1610783 30 12/10/2017
1610785 5 12/10/2017
1610786 5 12/10/2017
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Following Trade Marks Registration Renewed for a Period Of Ten Years  
 
APPL NO CLASS RENEWAL DATE
1610787 5 12/10/2017
1610788 5 12/10/2017
1610790 2 12/10/2017
1610823 41 12/10/2017
1610826 32 12/10/2017
1610834 29 12/10/2017
1610835 42 12/10/2017
1610836 29 12/10/2017
1610867 37 12/10/2017
1610888 39 12/10/2017
1610889 39 12/10/2017
1610890 99 12/10/2017
1610925 99 12/10/2017
1610934 42 12/10/2017
1610936 5 12/10/2017
1610937 5 12/10/2017
1610938 5 12/10/2017
1610941 25 12/10/2017
1610942 25 12/10/2017
1610944 25 12/10/2017
1610945 30 12/10/2017
1610948 25 12/10/2017
1610961 17 12/10/2017
1610962 19 12/10/2017
1610963 27 12/10/2017
1610965 9 12/10/2017
1610966 9 12/10/2017
1611001 9 12/10/2017
1611002 9 12/10/2017
1611003 9 12/10/2017
1611004 15 12/10/2017
1611005 15 12/10/2017
1611006 15 12/10/2017
1611007 16 12/10/2017
1611008 16 12/10/2017
1611009 16 12/10/2017
1611010 25 12/10/2017
1611011 25 12/10/2017
1611012 25 12/10/2017
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Following Trade Marks Registration Renewed for a Period Of Ten Years  
 
APPL NO CLASS RENEWAL DATE
1611013 35 12/10/2017
1611014 35 12/10/2017
1611015 35 12/10/2017
1611016 38 12/10/2017
1611017 38 12/10/2017
1611018 38 12/10/2017
1611019 41 12/10/2017
1611020 41 12/10/2017
1611021 41 12/10/2017
1611022 42 12/10/2017
1611023 42 12/10/2017
1611024 42 12/10/2017
1611029 33 12/10/2017
1611030 99 12/10/2017
1611031 99 12/10/2017
1611032 99 12/10/2017
1611039 25 12/10/2017
1611050 43 12/10/2017
1611057 41 12/10/2017
1611058 16 12/10/2017
1611095 5 12/10/2017
1611097 5 12/10/2017
1611099 5 12/10/2017
1611100 5 12/10/2017
1611101 5 12/10/2017
1611102 5 12/10/2017
1611103 5 12/10/2017
1611108 5 12/10/2017
1611110 25 12/10/2017
1611125 37 12/10/2017
1611126 25 12/10/2017
1611127 25 12/10/2017
1611128 25 12/10/2017
1611134 30 12/10/2017
1611164 99 12/10/2017
1611166 35 12/10/2017
1611189 38 12/10/2017
1611190 38 12/10/2017
1611211 5 12/10/2017
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Following Trade Marks Registration Renewed for a Period Of Ten Years  
 
APPL NO CLASS RENEWAL DATE
1611218 12 15/10/2017
1611246 7 15/10/2017
1611259 5 15/10/2017 11:11:08
1611261 1 15/10/2017
1611411 6 15/10/2017
1611419 6 15/10/2017
1611492 5 15/10/2017
1611658 1 15/10/2017
1611700 99 15/10/2017
1611707 99 15/10/2017
1611925 6 16/10/2017
1611985 10 16/10/2017
1612005 41 16/10/2017
1612101 9 17/10/2017
1612139 12 17/10/2017
1612183 42 17/10/2017
1612254 42 17/10/2017
1612342 41 17/10/2017
1612445 12 17/10/2017
1612458 99 17/10/2017
1612512 5 17/10/2017
1612516 17 17/10/2017
1612517 5 17/10/2017
1612518 5 17/10/2017
1612519 5 17/10/2017
1612525 9 17/10/2017
1612532 99 17/10/2017
1612550 41 18/10/2017
1612553 41 18/10/2017
1612910 5 18/10/2017
1612911 5 18/10/2017
1612912 5 18/10/2017
1612978 42 18/10/2017
1612979 42 18/10/2017
1612980 42 18/10/2017
1612985 10 18/10/2017
1613214 9 19/10/2017
1613215 16 19/10/2017
1613216 38 19/10/2017
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Following Trade Marks Registration Renewed for a Period Of Ten Years  
 
APPL NO CLASS RENEWAL DATE
1613244 99 19/10/2017
1613245 35 19/10/2017
1613306 25 19/10/2017
1613337 3 19/10/2017
1613339 3 19/10/2017
1613341 3 19/10/2017
1613343 3 19/10/2017
1613391 7 22/10/2017
1613392 7 22/10/2017
1613512 16 22/10/2017
1613514 9 22/10/2017
1613545 16 22/10/2017
1613808 41 22/10/2017
1613843 36 23/10/2017
1613850 36 23/10/2017
1613973 99 23/10/2017
1613974 99 23/10/2017
1614000 22 23/10/2017
1614080 42 23/10/2017
1614083 14 23/10/2017
1614134 5 23/10/2017
1614158 29 23/10/2017
1614160 30 23/10/2017
1614161 31 23/10/2017
1614163 32 23/10/2017
1614165 33 23/10/2017
1614583 99 24/10/2017
1614626 36 24/10/2017
1614627 36 24/10/2017
1614630 99 24/10/2017
1614631 99 24/10/2017
1614791 16 25/10/2017
1614792 36 25/10/2017
1614793 42 25/10/2017
1614794 16 25/10/2017
1614797 5 25/10/2017
1614798 5 25/10/2017
1614800 5 25/10/2017
1614848 5 25/10/2017
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Following Trade Marks Registration Renewed for a Period Of Ten Years  
 
APPL NO CLASS RENEWAL DATE
1614872 5 25/10/2017
1614920 31 25/10/2017
1614995 5 25/10/2017
1614996 5 25/10/2017
1614997 5 25/10/2017
1615021 25 25/10/2017
1615082 25 25/10/2017
1615105 36 25/10/2017
1615106 36 25/10/2017
1615324 9 26/10/2017
1615393 39 26/10/2017 13:39:32
1615576 21 26/10/2017
1615635 99 26/10/2017
1615636 99 26/10/2017
1615637 99 26/10/2017
1615670 4 26/10/2017
1615850 19 29/10/2017
1615998 42 29/10/2017
1616174 35 30/10/2017
1616175 42 30/10/2017
1616221 30 30/10/2017
1616227 3 30/10/2017
1616378 10 30/10/2017
1616400 25 30/10/2017 16:55:47
1616402 14 30/10/2017
1616627 99 31/10/2017
1616631 14 31/10/2017
1616632 3 31/10/2017
1616710 8 31/10/2017
1616713 15 31/10/2017
1616714 16 31/10/2017
1616716 22 31/10/2017
1616717 24 31/10/2017
1616719 27 31/10/2017
1616720 28 31/10/2017
1616721 39 31/10/2017
1616722 3 31/10/2017
1616723 8 31/10/2017
1616724 9 31/10/2017
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Following Trade Marks Registration Renewed for a Period Of Ten Years  
 
APPL NO CLASS RENEWAL DATE
1616725 14 31/10/2017
1616726 15 31/10/2017
1616727 16 31/10/2017
1616728 18 31/10/2017
1616729 22 31/10/2017
1616730 24 31/10/2017
1616731 25 31/10/2017
1616732 27 31/10/2017
1616733 28 31/10/2017
1616734 39 31/10/2017
1616735 3 31/10/2017
1616736 8 31/10/2017
1616737 9 31/10/2017
1616738 14 31/10/2017
1616739 15 31/10/2017
1616740 16 31/10/2017
1616741 18 31/10/2017
1616742 22 31/10/2017
1616743 24 31/10/2017
1616744 25 31/10/2017
1616745 27 31/10/2017
1616746 28 31/10/2017
1616747 39 31/10/2017
1616748 99 31/10/2017
1616749 99 31/10/2017
1616751 99 31/10/2017
1616812 25 31/10/2017
1616896 5 01/11/2017
1616898 3 01/11/2017
1616899 5 01/11/2017
1617134 31 01/11/2017
1617170 5 01/11/2017
1617171 5 01/11/2017
1617172 5 01/11/2017
1617173 5 01/11/2017
1617174 5 01/11/2017
1617175 5 01/11/2017
1617177 5 01/11/2017
1617178 5 01/11/2017
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Following Trade Marks Registration Renewed for a Period Of Ten Years  
 
APPL NO CLASS RENEWAL DATE
1617179 5 01/11/2017
1617180 5 01/11/2017
1617181 9 01/11/2017
1617354 35 01/11/2017
1617449 10 02/11/2017
1617692 5 02/11/2017
1618317 16 05/11/2017
1618318 16 05/11/2017
1618319 16 05/11/2017
1618451 30 05/11/2017
1618669 5 06/11/2017
1618909 3 06/11/2017
1619257 5 07/11/2017
1619258 5 07/11/2017
1619364 4 07/11/2017
1619409 11 07/11/2017
1619557 39 08/11/2017
1619846 99 08/11/2017
1619847 99 08/11/2017
1620197 20 12/11/2017
1620203 29 12/11/2017
1620275 3 13/11/2017
1620339 5 13/11/2017 12:47:22
1620397 35 13/11/2017
1620400 4 13/11/2017
1620422 31 13/11/2017
1620510 36 13/11/2017
1620525 33 13/11/2017
1620529 99 13/11/2017
1620530 99 13/11/2017
1620758 99 14/11/2017
1620797 99 14/11/2017
1621231 30 16/11/2017
1621275 5 16/11/2017
1621277 5 16/11/2017
1621711 16 19/11/2017
1622130 41 19/11/2017
1622131 41 19/11/2017
1622203 9 19/11/2017
 
 

8400



Trade Marks Journal No: 1820 ,   23/10/2017  
 

Following Trade Marks Registration Renewed for a Period Of Ten Years  
 
APPL NO CLASS RENEWAL DATE
1622625 3 20/11/2017
1623347 99 21/11/2017
1623348 99 21/11/2017
1623349 99 21/11/2017
1623350 99 21/11/2017
1623626 9 22/11/2017
1623627 9 22/11/2017
1623921 5 22/11/2017
1623941 99 22/11/2017
1623949 99 22/11/2017
1623955 35 23/11/2017
1624160 12 23/11/2017
1624162 42 23/11/2017
1624163 42 23/11/2017
1624330 6 26/11/2017
1624331 7 26/11/2017
1624332 9 26/11/2017
1624333 12 26/11/2017
1624389 16 26/11/2017
1624949 3 27/11/2017 14:23:50
1625043 99 27/11/2017
1625044 16 27/11/2017
1625114 5 27/11/2017
1625246 36 27/11/2017
1625288 30 28/11/2017
1625403 31 28/11/2017
1625533 35 28/11/2017
1625706 42 29/11/2017
1626895 25 03/12/2017
1627127 21 04/12/2017
1627128 3 04/12/2017
1627538 24 04/12/2017
1627539 24 04/12/2017
1627776 3 05/12/2017
1627908 9 05/12/2017
1627909 14 05/12/2017
1627910 18 05/12/2017
1627911 26 05/12/2017
1628069 9 05/12/2017
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Following Trade Marks Registration Renewed for a Period Of Ten Years  
 
APPL NO CLASS RENEWAL DATE
1628166 17 06/12/2017
1628180 31 06/12/2017
1628198 42 06/12/2017 12:28:06
1628347 18 06/12/2017
1628348 25 06/12/2017
1628350 36 06/12/2017
1628867 99 07/12/2017
1628874 99 07/12/2017
1628919 14 07/12/2017
1629496 25 10/12/2017
1629846 9 11/12/2017
1629847 16 11/12/2017
1629848 18 11/12/2017
1629849 25 11/12/2017
1629850 28 11/12/2017
1629851 35 11/12/2017
1629852 38 11/12/2017
1629853 41 11/12/2017
1629994 24 11/12/2017
1629995 24 11/12/2017
1630653 41 13/12/2017
1630713 1 13/12/2017
1630715 31 13/12/2017
1630752 11 13/12/2017
1630871 6 13/12/2017
1630872 6 13/12/2017
1631104 99 14/12/2017
1631105 99 14/12/2017
1631244 9 14/12/2017
1631317 99 14/12/2017
1631318 99 14/12/2017
1631610 5 17/12/2017
1631612 5 17/12/2017
1631984 1 18/12/2017
1632206 29 18/12/2017
1632257 36 18/12/2017
1632606 25 19/12/2017
1632608 25 19/12/2017
1632840 11 19/12/2017
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Following Trade Marks Registration Renewed for a Period Of Ten Years  
 
APPL NO CLASS RENEWAL DATE
1632876 5 19/12/2017
1632877 10 19/12/2017
1632878 16 19/12/2017
1632881 30 19/12/2017
1633005 21 20/12/2017
1633006 19 20/12/2017
1633902 3 24/12/2017
1635755 3 28/12/2017
1635756 3 28/12/2017
1635920 1 28/12/2017
1635921 2 28/12/2017
1635922 3 28/12/2017
1635923 4 28/12/2017
1635924 6 28/12/2017
1635925 8 28/12/2017
1635926 9 28/12/2017
1635927 11 28/12/2017
1635928 12 28/12/2017
1635929 16 28/12/2017
1635930 17 28/12/2017
1635931 20 28/12/2017
1635932 21 28/12/2017
1635933 22 28/12/2017
1635934 24 28/12/2017
1635935 26 28/12/2017
1635936 27 28/12/2017
1635937 28 28/12/2017
1635938 34 28/12/2017
1635939 1 28/12/2017
1635940 2 28/12/2017
1635942 4 28/12/2017
1635943 6 28/12/2017
1635944 8 28/12/2017
1635945 9 28/12/2017
1635946 11 28/12/2017
1635947 12 28/12/2017
1635948 16 28/12/2017
1635949 17 28/12/2017
1635950 20 28/12/2017
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Following Trade Marks Registration Renewed for a Period Of Ten Years  
 
APPL NO CLASS RENEWAL DATE
1635951 21 28/12/2017
1635952 22 28/12/2017
1635953 24 28/12/2017
1635954 26 28/12/2017
1635955 27 28/12/2017
1635956 28 28/12/2017
1635957 34 28/12/2017
1635958 1 28/12/2017
1635959 2 28/12/2017
1635960 3 28/12/2017
1635961 4 28/12/2017
1635962 6 28/12/2017
1635963 8 28/12/2017
1635964 9 28/12/2017
1635965 11 28/12/2017
1635966 12 28/12/2017
1635967 16 28/12/2017
1635968 17 28/12/2017
1635969 20 28/12/2017
1635970 21 28/12/2017
1635971 22 28/12/2017
1635972 24 28/12/2017
1635973 26 28/12/2017
1635974 27 28/12/2017
1635975 28 28/12/2017
1635976 34 28/12/2017
1636067 16 31/12/2017
1636068 42 31/12/2017
1636069 37 31/12/2017
1636814 6 01/01/2018
1636975 9 01/01/2018
1636976 16 01/01/2018
1636977 42 01/01/2018
1637357 7 02/01/2018
1638182 35 04/01/2018
1638357 42 07/01/2018
1638358 41 07/01/2018
1638492 30 07/01/2018
1638616 5 07/01/2018
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Following Trade Marks Registration Renewed for a Period Of Ten Years  
 
APPL NO CLASS RENEWAL DATE
1638735 30 07/01/2018
1638776 19 07/01/2018
1639790 9 23/10/2017 15:01:34
1639848 99 09/01/2018
1639875 12 09/01/2018
1639924 17 09/01/2018
1640293 25 10/01/2018
1641745 5 16/01/2018
1642043 5 16/01/2018
1642363 11 17/01/2018
1642371 3 17/01/2018
1642382 14 17/01/2018
1642384 16 17/01/2018
1642397 29 17/01/2018
1642399 31 17/01/2018
1642400 32 17/01/2018
1642402 34 17/01/2018
1642403 35 17/01/2018
1642404 36 17/01/2018
1642407 39 17/01/2018
1642409 41 17/01/2018
1643006 99 18/01/2018
1643479 7 21/01/2018
1643480 41 21/01/2018
1643481 37 21/01/2018
1643482 12 21/01/2018
1643483 35 21/01/2018
1644841 7 23/01/2018
1645355 11 23/01/2018
1645952 9 25/01/2018
1645954 9 25/01/2018
1645972 42 25/01/2018
1646176 9 25/01/2018
1646729 2 28/01/2018
1647160 35 29/01/2018
1648416 12 31/01/2018
1648471 35 31/01/2018
1648998 10 01/02/2018
1648999 10 01/02/2018
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Following Trade Marks Registration Renewed for a Period Of Ten Years  
 
APPL NO CLASS RENEWAL DATE
1649001 10 01/02/2018
1649004 9 01/02/2018
1649021 24 01/02/2018 16:55:50
1649024 24 01/02/2018 16:55:50
1649201 5 04/02/2018 10:14:22
1649325 16 04/02/2018
1649556 30 04/02/2018
1649584 41 04/02/2018
1649585 42 04/02/2018
1649586 41 04/02/2018
1650638 25 06/02/2018
1651264 25 08/02/2018
1651266 6 08/02/2018
1651360 5 08/02/2018
1651361 5 08/02/2018
1651362 5 08/02/2018
1651363 5 08/02/2018
1651364 5 08/02/2018
1651365 5 08/02/2018
1651366 5 08/02/2018
1653176 9 13/02/2018
1653320 20 13/02/2018
1653475 30 13/02/2018
1653969 99 14/02/2018
1656015 41 20/02/2018 14:20:25
1656021 35 20/02/2018
1656026 29 20/02/2018
1656207 30 20/02/2018
1657156 1 22/02/2018
1658165 9 26/02/2018
1658318 7 26/02/2018
1658426 23 27/02/2018
1658427 24 27/02/2018
1658693 6 27/02/2018
1658694 6 27/02/2018
1658695 6 27/02/2018
1658696 6 27/02/2018
1658697 6 27/02/2018
1658972 1 28/02/2018
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Following Trade Marks Registration Renewed for a Period Of Ten Years  
 
APPL NO CLASS RENEWAL DATE
1659492 42 28/02/2018
1660734 34 04/03/2018
1660736 34 04/03/2018
1660737 34 04/03/2018
1660738 3 04/03/2018
1661144 34 05/03/2018
1661370 42 05/03/2018
1661962 30 07/03/2018
1662786 33 10/03/2018 15:21:33
1663947 32 12/03/2018 15:19:11
1664507 9 13/03/2018
1664907 35 14/03/2018
1664908 20 14/03/2018
1664998 30 14/03/2018
1665851 5 18/03/2018
1665852 5 18/03/2018
1665857 5 18/03/2018
1665861 5 18/03/2018
1665864 5 18/03/2018
1665866 5 18/03/2018
1665868 5 18/03/2018
1666053 7 18/03/2018
1667194 10 19/03/2018
1667195 10 19/03/2018
1667198 99 19/03/2018
1667390 25 20/03/2018 11:48:42
1667526 11 20/03/2018
1667807 21 24/03/2018
1668303 24 25/03/2018 10:39:03
1668455 1 25/03/2018
1668740 9 26/03/2018
1668741 16 26/03/2018
1668742 42 26/03/2018
1668972 99 26/03/2018
1668973 99 26/03/2018
1668974 99 26/03/2018
1669197 3 26/03/2018
1670367 5 31/03/2018
1670369 5 31/03/2018
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Following Trade Marks Registration Renewed for a Period Of Ten Years  
 
APPL NO CLASS RENEWAL DATE
1670852 5 01/04/2018
1671064 21 01/04/2018
1672979 11 07/04/2018
1672981 25 07/04/2018
1672982 7 07/04/2018
1672984 9 07/04/2018
1672996 35 07/04/2018
1672997 10 07/04/2018
1672998 6 07/04/2018
1672999 40 07/04/2018
1673000 9 07/04/2018
1673001 12 07/04/2018
1673002 30 07/04/2018
1673003 25 07/04/2018
1673004 11 07/04/2018
1673006 8 07/04/2018
1673007 37 07/04/2018
1673008 7 07/04/2018
1673009 13 07/04/2018
1673010 36 07/04/2018
1673819 9 08/04/2018
1673820 42 08/04/2018
1674726 9 10/04/2018
1674727 16 10/04/2018
1675597 10 11/04/2018
1675603 39 11/04/2018
1675641 25 11/04/2018
1676560 42 16/04/2018
1677194 22 17/04/2018
1677195 22 17/04/2018
1677468 16 17/04/2018
1677469 42 17/04/2018
1681141 41 28/04/2018
1681172 10 28/04/2018
1681174 10 28/04/2018
1681175 10 28/04/2018
1681176 10 28/04/2018
1681177 10 28/04/2018
1686115 19 12/05/2018
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Following Trade Marks Registration Renewed for a Period Of Ten Years  
 
APPL NO CLASS RENEWAL DATE
1686398 10 13/05/2018
1688843 44 19/05/2018
1691167 33 26/05/2018
1692380 16 28/05/2018
1692383 16 28/05/2018
1692388 39 28/05/2018
1698852 35 13/06/2018
1703246 5 25/06/2018
1704046 9 26/06/2018
1706576 41 03/07/2018
1706577 41 03/07/2018
1709961 3 14/07/2018
1709962 3 14/07/2018
1709963 3 14/07/2018
1709965 3 14/07/2018
1709968 3 14/07/2018
1709969 3 14/07/2018
1709970 3 14/07/2018
1709977 3 14/07/2018
1709978 3 14/07/2018
1709979 3 14/07/2018
1709980 3 14/07/2018
1709981 3 14/07/2018
1709982 3 14/07/2018
1710311 19 14/07/2018
1712183 34 21/07/2018
1715074 5 28/07/2018
1716807 3 31/07/2018
1718115 11 05/08/2018
1718116 35 05/08/2018
1720043 5 11/08/2018
1722231 99 18/08/2018
1725442 42 26/08/2018
1725443 42 26/08/2018
1726862 99 29/08/2018
1728227 99 03/09/2018
1728622 19 04/09/2018
1730912 99 11/09/2018
1732070 7 15/09/2018
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Following Trade Marks Registration Renewed for a Period Of Ten Years  
 
APPL NO CLASS RENEWAL DATE
1732074 17 15/09/2018
1732454 29 15/09/2018
1733370 17 17/09/2018
1735189 7 22/09/2018
1736695 30 25/09/2018
1737733 5 26/09/2018
1739775 42 03/10/2018
1739776 42 03/10/2018
1739972 7 03/10/2018
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NOTIFICATION 
SNo. NOTIFICATION 
1 3197394 (1814-0) PROPRIETOR NAME AND ADDRESS AMEND MAHAVEER PRASAD 

SHARMA, WARD NO. 09, BADHNOO, BIKANER RAJASTHAN- 334202 
2 3197394 (1814-0) ADDRESS FOR SERVICE AMEND B-336, BHAI RANDHIR SINGH 

NAGAR, LUDHIANA - 141 004 PUNJAB. 
3 3025995 (1746-0) LABEL AMENDED TO READ AS "STAY WOW" 
4 3025994 (1746-0) LABEL AMENDED TO READ AS "STAY WOW" 
5 3025993 (1746-0) - LABEL AMENDED TO READ AS "STAY WOW" 
6 3563859 (1807-0)A ADDRESS FOR APPLICANT AMEND NO. 41, CHUNG SHAN ROAD, 

XINHUA DISTRICT, TAINAN CITY, TAIWAN, R.O.C. 
7 2571188 (1802-0) PARTNERS AMEND AS PER ASSIGNMENT DEED 

1.RUSHIKESHBHAI VINUBHAI GAUDANI 2.MITESH CHIMANBHAI SHIROYA 
3.RAJESHBHAI VAJUBHAI MATHUKIYA 

8 2578998 (1802-0) PARTNERS AMEND AS PER ASSIGNMENT DEED 
1.RUSHIKESHBHAI VINUBHAI GAUDANI 2.MITESH CHIMANBHAI SHIROYA 
3.RAJESHBHAI VAJUBHAI MATHUKIYA 

9 2719357 (1812-0) GOODS AMEND “GRAM FLOUR (BESAN), SUJI, 
MAIDA, PORRIDGE (DALIYA), COFFEE, TEA, COCOA, SUGAR, RICE, TAPIOCA, SAGO, 
ARTIFICIAL COFFEE; FLOUR AND PREPARATIONS MADE FROM CEREALS, BREAD, 
PASTRY AND CONFECTIONERY, ICES; HONEY, TREACLE; YEAST, BAKING POWDER; 
SALT, MUSTARD; VINEGAR, SAUCES, (CONDIMENTS); SPICES; ICE IN CLASS 30. 

10 2897775 (1806-0) ADDRESS FOR SERVICE AMEND MIHIR A. SURTI A/5, 1ST FLOOR, 
CAPITAL COMMERCIAL CENTRE, NEAR SANYAS ASHRAM, ASHRAM ROAD, 
AHMEDABAD - 380 009 - GUJARAT. 

11 3028625 (1808-0) COMPANY NAME AMEND RAJ COOLING SYSTEMS PVT. LTD. 
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PR Section 
J/  

SUBSEQUENT PROPRIETORS REGISTERED  
1377810 - 9, 1113095 - 9, 1233581 - 9: Proprietor Altered to THOMSON REUTERS SOUTH ASIA 
PRIVATE LIMITED , 'Pinnacle' #15, Bahai Bhavan Road,(formerly Commissariat Road), Bangalore 
560025 
FAST FACTS COMPUTER SYSTEMS LIMITED, FAST FACTS COMPUTER SYSTEMS LIMITED

645897 - 9: Proprietor Altered to COMMSCOPE TECHNOLOGIES LLC , 1100 CommScope Place 
SE, Hickory, North Carolina 28602, United States of America 
COMMSCOPE EMEA LIMITED

645897 - 9: Proprietor Altered to COMMSCOPE EMEA LIMITED , Corke Abbey Avenue, Bray, 
County Wicklow, Ireland 
THE WHITAKER LLC

447519 - 30: Proprietor Altered to SUNIL KUMAR,ASHOK KUMAR trading as M/S SAT DEV SUNIL 
KUMAR & CO. , JANDIALA ROAD,VILLAGE KADGILL,TEHSIL & DISTT. TARN TARAN (PUNJAB) 
MOHAN RICE MILLS.

851755 - 5: Proprietor Altered to MAHESH POPATLAL BOTADRA , 1/16, Vyas Wadi, 237, Dadabhai 
Road, Vile Parle (W), Mumbai- 400 056. 
G.R.MAHESH & CO.

1380298 - 35: Proprietor Altered to MR. MITESH GIRDHAR THAKKAR , 136-B, Deccan Chamber 
Building, J.S.S. Road, Girgaum, Near Majestic Shopping Centre, Gaiwadi, Mumbai-400 004. 
NORTH EAST DISTRIBUTORS PVT. LTD.

1383379 - 1, 1383372 - 1: Proprietor Altered to PURAC BIOCHEM B.V., , ARKELSEDIJK 46, 4206 
AC GORINCHEM THE NETHERLANDS 
PURAC ASIA PACIFIC PTE LTD.

412198 - 29: Proprietor Altered to USHODAYA ENTERPRISES LIMITED , EENADU COMPLEX , 
SOMAJIGUDA , HYDERABAD - 500 082. 
MARGADARSI MARKETING PRIVATE LIMITED

1288195 - 29: Proprietor Altered to M/S BFI FOODS INDIA (P) LTD , K.P.V. ESTATE CIVIL LINES 
ROAD,PALARIVATTOM COCHIN-25,KERALA. 
CHANNEL FOODS (P) LTD.

643584 - 28, 643583 - 28: Proprietor Altered to HASBRO INTERNATIONAL, INC. , 1027 NEWPORT 
AVENUE, P.O BOX 1059 PAWTUCKET, RHODE ISLAND 02862-1059 USA 
HASBRO INC., HASBRO INC.

1380978 - 5: Proprietor Altered to SRMAXO CHEMICALS PRIVATE LIMITED , NEW EXTENSION 
WING, GROUND FLOOR ANNASACHELE VARTAK MUNCIPAL MARKET, VALLABHAI ROAD, VILE 
PARLE (W), MUMBAI-400056 
SIRMAXO CHEMICALS

505362 - 1: Proprietor Altered to A. SCHULMAN, INC. , 3637 RIDGEWOOD ROAD, FAIRLAWN 
OHIO, USA. 
FERRO CORPORATION

492807 - 9: Proprietor Altered to M/S SPARC INTERNATIONAL INC. , 3333 BOWERS AVENUE, 
SUITE 280, SANTA CLARA, CALIFORNIA 95054-2913, UNITED STATES OF AMERICA 
SUN MICRO SYSTEMS, INC

589148 - 9: Proprietor Altered to M/S INSTITUT VILLA PIERREFEU S.A , ROUTE DE CAUX 28, 1823 
GLION, SWIZERLAND  
INSTITUT VILLA PIERREFEU

580239 - 9: Proprietor Altered to SMT BHUPINDER KAUR,RAVNEET KAUR trading as M/S K.W. 
ENGINEERING WORKS (REGD.) , B-11 FOCAL POINT LUDHIANA 
K. W. ENGINEERING WORKS

502836 - 5: Proprietor Altered to M/S CHUGAI SEIYAKU KABUSHIKI KAISHA , 5-1, 5-CHOME 
UKIMA, KITA-KU, TOKYO 115, JAPAN 
RHONE-POULENC SANTE.

615241 - 5: Proprietor Altered to MERCK SHARP & DOHME CORP , ONE MERCK DRIVE, WHITE 
HOUSE STATION, NEW JERSEY, 08889 U.S.A. 
E.I.DU PONT MERCK PHARMACEUTICAL COMPANY

539159 - 6: Proprietor Altered to GAURAV ARORA,VISHAL ARORA trading as M/S MILAP STEEL 
INDUSTRIES , G.T.ROAD, MAQBOOLPURA, AMRITSAR-143 006 (PB) 
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MILAP STEEL INDUSTRIES

538876 - 21: Proprietor Altered to THE PROCTER &GAMBLE COMPANY , 174, AVENUE DE 
FRANCE, 75013 PARIS, FRANCE 
SANOFI-AVENTIS

1453177 - 99: Proprietor Altered to FAO SCHWARZ FAMILY FOUNDATION , 114,WEST 47TH 
STREET, NEW YORK, NEW YORK 10036, U.S.A. 
FAO SCHWARZ INC

907733 - 7: Proprietor Altered to SANJAY KUMAR AGARWAL , H-98, PATEL NAGAR-III, 
GHAZIABAD 
HINDON RUBBERS PVT. LTD.

547273 - 16: Proprietor Altered to HLT DOMESTIC IP LLC. , 9336 CIVIC CENTER DRIVE,BEVERLY 
HILLS,CALIFORNIA 90210,U.S.A. 
HILTON HOSPITALITY, INC.

2361420 - 5: Proprietor Altered to BENCHMARKE INDUSTRIES PVT. LTD , 303/304/305 A to Z 
Industrial Premises, G.K.Marg,Lower Parel, Mumbai 400 013 
R.J.KNITWEARS LIMITED

2050044 - 14: Proprietor Altered to TM BRANDS, LLC , 3069 Taft Street, Hollywood, FL 
33021, USA 
M/S. TECHNOMARINE S.A.

496278 - 9: Proprietor Altered to SH. SUBHASH AGARWAL,SMT. PREM LATA AGARWAL trading 
as M/S THE MADHUR GLASS & CHEMICAL INDUSTRIES , 29, OLD INDUSTRIAL AREA, I.T.I. 
ROAD, ALWAR-301001 
NANGALWALA AUTO MFG (P) LTD.

615263 - 30: Proprietor Altered to MODERN FOOD ENTERPRISES PRIVATE LIMITED , OFFICE 
NO.2 ONE HORIZON CENTRE, 14TH FLOOR, SECTOR 43, GOLF COURSE, GURGAON-122002, 
HARYANA, INDIA. 
HINDUSTAN LEVER LIMITED

888858 - 5, 888856 - 1: Proprietor Altered to NITTO AMERICAS, INC. , GLENPOINTE CENTRE 
EAST, 5TH FLOOR, SUITE 66, 300 FRANK W BURR BLVD, TEANECK, NEW JERSEY 07666, 
UNITED STATES OF AMERICA 
AVECIA INVESTMENTS LIMITED

444239 - 30: Proprietor Altered to MODERN FOOD ENTERPRISES PRIVATE LIMITED,,MODERN 
FOOD ENTERPRISES PRIVATE LIMITED , Office No.2 , One Horizon Center, 14th floor, Sector 
43,Golf Course Road, Gurgaon-122002, Haryana, India ,, Office No.2 , One Horizon Center, 14th 
floor, Sector 43,Golf Course Road, Gurgaon-122002, Haryana, India , 
HINDUSTAN LEVER LIMITED

428664 - 11: Proprietor Altered to M/S HOTSTAR ELECTRICALS (P) LTD , A-66, GROUP 
INDUSTRIAL AREA, WAZIRPUR, DELHI - 110052 
GAYLORD ELECTRICAL INDUSTRIES

493568 - 3: Proprietor Altered to M/S. VINOD SOAP (P) LTD. , PATEL NAGAR, CIVIL LINES, 
LUDHIANA (PB) 
VINOD SOAP FACTORY

439089 - 7: Proprietor Altered to SATNAM SINGH , ABDULLAPUR MAIN 
ROAD, NEAR POST OFFICE, 
LUDHIANA.14lOO3 
RADHU MECHANICALWORKS.

613280 - 16: Proprietor Altered to UNITED PARCEL SERVICE GENERAL SERVICES CO. , 
DELAWARE CORPORATION OF 55 GLENLAKE PARKWAY, N.E, ATLANTA, GEORGIA,30328, 
UNITED STATE OF AMERICA  
MAIL BOXES ETC. USA, INC

440854 - 9, 440851 - 9, 440853 - 9, 440845 - 9, 440848 - 9, 440856 - 9, 440845 - 9: Proprietor Altered 
to FESTO MEASURING INDUSTRIES LIMITED , FEROZEPORE ROAD,LUDHIANA 141001 
FREEMANS MEASURES PRIVATE LTD.

613280 - 16: Proprietor Altered to UNITED PARCEL SERVICE OF AMERICA, INC , DELAWARE 
CORPORATION OF 55 GLENLAKE PARKWAY, N.E, ATLANTA, GEORGIA,30328, UNITED STATE 
OF AMERICA 
UNITED PARCEL SERVICE GENERAL SERVICES CO.

2385618 - 34: Proprietor Altered to N. SURESH , Old No. 111, New No. 348, South Street, R. 
Reddiapatti (Village & Post), Rajapalyam-Via & Taluk, Virudhunagar District-626136, Tamil Nadu 
ANAND MATCH WORKS
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615264 - 30: Proprietor Altered to MODERN FOOD ENTERPRISES PRIVATE LIMITED , OFFICE 
NO.2, ONE HORIZEN CENTRE, 14TH FLOOR, SECTOR 43, GOLF COURSE ROAD, GURGOAN-
122002, HARYANA, INDIA 
HINDUSTAN LEVER LIMITED

2179090 - 9: Proprietor Altered to SPX INTERNATIONAL LIMITED , London Road South, Cheshire 
SK 12 1LH, UNITED KINGDOM 
SPX CORPORATION

556596 - 3: Proprietor Altered to M/S MARKWINS BEAUTY PRODUCTS, INC , 22067 FERRERO 
PARKWAY, CITY OF INDUSTRY, CALIFORNIA 91789, USA 
PAVION LTD.

1929462 - 5: Proprietor Altered to PRANA MEDITECH PRIVATE LIMITED , B-57 APIE Balanagar, 
Hyderabad – 500037, TS, India. 
HEALICA LIFE SCIENCES PRIVATE LIMITED

2164023 - 99: Proprietor Altered to STEINKLAUBER INDUSTRIEBETEILIGUNG & 
VERMÖGENSVERWALTUNG GMBH , LAGERGASSE 322, 8055 GRAZ, AUSTRIA, 
CPA COMPUTER PROCESS AUTOMATION GMBH

500150 - 31: Proprietor Altered to M/S HARI DARSHAN SEVARSHRAM PVT. LTD , 519, PATPAR 
GANJ INDUSTRIAL AREA, DELHI - 110092 
HARI DARSHAN TOBACCOS (PVT) LTD.

1574592 - 9: Proprietor Altered to HEMANDAR KUMAR BALAR,MAMTA DEVI BALAR trading as 
ADISHWAR MARKETING , "SRIGIRI ARCADE" NO;5, G.K.TEMPLE STREET, LAKSHMAN RAO 
ROAD,CHICKPET CROSS, BANGALORE - 560053, KARNATAKA, INDIA. 
HORIZON ENTERPRISE

439711 - 16: Proprietor Altered to HARSH RASTOGI , 1684, NAI SARAK, DELHI - 6.  
FORWARD BOOK DEPOT.

1911302 - 2: Proprietor Altered to AZ ELECTRONIC MATERIALS (LUXEMBOURG) S.A.R.L. , 2 
AVENUE CHARLES DE GAULLE, L - 1653, LUXEMBOURG. 
CLARIANT AG

588449 - 7: Proprietor Altered to M/S FLOWSERVE MANAGEMENT COMPANY , 5215 N - O' 
CONNER BIVD SUITE 2300, IRVING TEXAS 75039, UNITED STATES OF AMERICA 
INGERSOLL-DRESSER PUMP COMPANY.

580238 - 8: Proprietor Altered to SMT BHUPINDER KAUR,RAVNEET KAUR trading as M/S K.W. 
ENGINEERING WORKS (REGD.) , B-11 FOCAL POINT LUDHIANA 
K. W. ENGINEERING WORKS

583880 - 24: Proprietor Altered to CHRISTY UK LIMITED , CARRFIELD MILLS NEWTON STREET, 
HYDE CHESHIRE SK 14 4NR, ENGLAND 
COURTAULDS TEXTILES (HOLDINGS) LIMITED.

444238 - 30: Proprietor Altered to MODERN FOOD ENTERPRISES PRIVATE LIMITED, , Office No.2, 
One Horizon Center, 14th floor, Sector 43,Golf Course Road, Gurgaon-122002, Haryana, India  
HINDUSTAN LEVER LIMITED

538902 - 5: Proprietor Altered to ASTRAZENECA UK LTD , IMPERIAL CHEMICAL HOUSE, 
MILLBANK, LONDON, S.W.I., ENGLAND. 
IMPERIAL CHEMICAL INDUSTRIES LIMITED.

583339 - 1: Proprietor Altered to MOMENTIVE PERFORMANCE MATERIAL INC , 187 Danbury 
Road, Wilton,Connecticut 068697(USA) 
GENERAL ELECTRIC COMPANY

2171752 - 9: Proprietor Altered to SMT. MEENU BANSAL , B-60, DSIIDC COMPLEX, JHILMIL 
INDUSTRIAL AREA, SHAHDARA, DELHI-110095. 
JAIN PUMPS MARKETING

584882 - 25: Proprietor Altered to PHILIP MORRIS PRODUCTS INTERNATIONAL LLC , 9711 Farrar 
court, richmond VA 23236 U.S.A. 
PHILIP MORRIS PRODUCTS INC.

547273 - 16: Proprietor Altered to HILTON INTERNATIONAL LLC , 9336 CIVIC CENTER 
DRIVE,BEVERLY HILLS,CALIFORNIA 90210,U.S.A. 
HLT DOMESTIC IP LLC.

493360 - 5: Proprietor Altered to NIPPON SODA CO. LTD , 2-1, OHTEMECHI 2-CHOME, CHIYODA-
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KU, TOKYO, JAPAN 
NIPPON SODA CO. LTD

1388681 - 30: Proprietor Altered to JAYESHKUMAR RAMESHCHANDRA. SAVLA,SANGEETA 
JAYESHKUMAR SAVLA,MASTER VIHAN JAYESHKUMAR SAVLA,MASTER YASHEN 
JAYESHKUMAR SAVLA trading as SHAH LALJI LAKHAMSHI & CO , N-11, APMC MARKET-2, 
PHASE-2, SECTOR-19, TURBHE, NAVI MUMBAI - 400 703. 
SHAH LALJI LAKHAMSHI & CO

492624 - 7: Proprietor Altered to METSO MINERALS( WEAR PROTECTION) AB , BOX 74, 231 21 
Trelleborg, Sweden, 
SKEGA AKTIEBOLAG

610725 - 25: Proprietor Altered to SUSHIL KUMAR GULAT,SMT. KIRAN BALA,ABHISHEK GULATI 
trading as PINKI HOSIERY , R/o. 117/L/25, Naveen Nagar, Kakadeo, Kanpur (U.P.), 
PINKI HOSIERY

534359 - 11: Proprietor Altered to FL SMIDTH A/S , 3900 ESSEX LANE, SUITE 1200, HOUSTON, 
TEXAS 77027, UNITED STATES OF AMERICA. 
BAKER HUGHES INCORPORATED.

593089 - 30: Proprietor Altered to LT FOODS INTERNATIONAL LIMITED , Legal Linx Limited, 1 
Fetter Lane, London, United Kingdom, 
DEVA SINGH SHAM SINGH.

530719 - 30: Proprietor Altered to M/S PARMANAND & SONS FOOD PRODUCTS PVT. LTD , A-21/3 
LAWRANCE ROAD, INDUSTRIAL AREA , NEW DELHI 110035 
PARMA NAND & SONS

1223202 - 9, 1223201 - 16, 605349 - 16: Proprietor Altered to ABACUS INTERNATIONAL PTE LTD , 
3 TAMPINES CENTRAL 1, #08-01, ABACUS PLAZA, SINGAPUR 529540. 
ABACUS DISTRIBUTION SYSTEMS PTE LTD., ABACUS INTERNATIONAL HOLDINGS LTD.

1377843 - 7, 1377842 - 21, 1377841 - 11: Proprietor Altered to MAHENDRA KUMAR , C/o 
Abhinaya's Industries, 48, Wood Ward 3rd Lane, Walltax Road, Chennai-400079 
SURESH JAIN

631654 - 16, 631656 - 16, 1309157 - 14, 1309158 - 16, 1383140 - 16, 1529976 - 16, 1529977 - 35, 
1529978 - 41: Proprietor Altered to STAR INDIA PRIVATE LIMITED , STAR HOUSE, URMI ESTATE, 
95 GANPATRAO KADAM MARG, LOWER PAREL WEST, MUMBAI - 400 013, INDIA 
THE INDIAN EXPRESS PRIVATE LIMITED, THE INDIAN EXPRESS PRIVATE LIMITED, THE INDIAN 
EXPRESS PRIVATE LIMITED, THE INDIAN EXPRESS PRIVATE LIMITED, THE INDIAN EXPRESS 
PRIVATE LIMITED, THE INDIAN EXPRESS PRIVATE LIMITED, THE INDIAN EXPRESS PRIVATE 
LIMITED, THE INDIAN EXPRESS PRIVATE LIMITED

852845 - 3: Proprietor Altered to MR. PRADEEP PANDEY , G-11, Sudama Nagar, INDORE-[M.P.]. 
VISHVA MANGAL UDYOG

1445318 - 39, 1445317 - 39: Proprietor Altered to SIVASWAMY IYER RAMAKRISHNAN , 12A, 
THAKUR NIWAS, J. TATA ROAD, MUMBAI-400020. 
SHREYAS SHIPPING & LOGISTICS LTD.

2013328 - 6, 2013327 - 6, 2013317 - 6: Proprietor Altered to ATUL HARILAL MEHTA,HARILAL 
MANGALJI MEHTA HUF, HAVING SAVITABEN HARILAL MEHTA AS THE KARTA,RUSHABH ATUL 
MEHTA trading as M/s. Atul Brass Works , 303/A, Byculla Service Industries, Dadaji Kondey Cross 
Marg,Byculla East, Mumbai 400027,Maharashtra, 
ATUL BRASS WORKS, M/S. ATUL BRASS WORKS

826009 - 16, 826007 - 16: Proprietor Altered to MAHINDRA CIE AUTOMOTIVE LIMITED , Mahindra 
Towers, 1st Floor, Dr. G.M.Bhosale Marg, Worli, Mumbai- 400 018 
MAHINDRA HINODAY INDUSTRIES LIMITED

1394320 - 5, 1394321 - 5: Proprietor Altered to STREAM MERGER SUB, INC. , 2410, LILLYVALLE 
AVENUE, LOS ANGELES, CALIFORNIA 90032, UNITED STATES OF AMERICA. 
GRIFOLS INC.

1414731 - 41, 1414727 - 35, 1414722 - 42, 880613 - 16, 572227 - 9: Proprietor Altered to CMS IT 
SERVICES PRIVATE LIMITED , CMS House, Plot No 91, Street No 7, MIDC, Marol, Andheri (East), 
Mumbai-400093 
CMS INFO SYSTEMS LIMITED
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1394320 - 5, 1394321 - 5: Proprietor Altered to PROBITAS PHARMA INC. , 5555, VALLEY 
BOULEVARD, LOS ANGELES, CALIFORNIA - 90032, U.S.A. 
ALPHA THERAPEUTIC CORPORATION.

2239399 - 25: Proprietor Altered to FIGLEAF CLOTHING COMPANY PVT. LTD. , 12, D1MTINKAR 
ROAD, OPP. J.J. HOSPITAL., BYCULLA, MUMBAI - 400008. 
MAHARASHTRA, INDIA. 
FIGLEAF CLOTHING CO.

1115911 - 17, 1238726 - 42: Proprietor Altered to PPC INSULATORS AUSTRIA GMBH , 
Wienersbergstrasse 11, Tower B 13 Floor, 1100 Wein (Austria), 
TRADEMARKS S.R.L.,

1368950 - 42: Proprietor Altered to PROCESS SYSTEM ENGINEERS (INDIA) PRIVATE LIMITED , 
7th Floor, Pranav Apartment, Gaondevi Cross Lane, Thane, India 400601, 
PROCESS SYSTEM ENGINEERS

1394281 - 42: Proprietor Altered to ATRIA STAR LOUNGE AND HOTELS PVT. LTD. , 702, 7TH 
FLOOR, ACCORD IT PARK, S.NO.3/6/1., OPP. SYMANTEC (RMZ ICON), BANER ROAD, PUNE - 
411045, MAHARASHTRA, INDIA 
WORLD SPICE

1616434 - 41, 1616435 - 9, 1616443 - 9: Proprietor Altered to TUTOR VISTA GLOBAL PRIVATE 
LIMITED. , MODULE G4, GROUND FLOOR, ELNET SOFTWARE CITY, TS-140, BLOCK 2 & 9, RAJIV 
GANDHI SALAI, TARAMANI, CHENNAI-600113, TAMILNADU. 
PEARSON EDUCATION SERVICES PRIVATE LIMITED.

1367322 - 28: Proprietor Altered to TARIQ MEHMOOD MUGHAL,ZAHID JAVID,WALID TARIQ 
trading as C.A. SPORTS , Daska Road, Bogra, Sialkot, Pakistan 
CA SPORTS

2173300 - 5, 2173299 - 5, 2173298 - 5, 2173297 - 5: Proprietor Altered to BASILEA 
PHARMACEUTICA LTD. , Grenzacherstrasse 487, P.O. Box 4005, Basel, Switzerland. 
ASTELLAS PHARMA, INC, ASTELLAS PHARMA, INC, ASTELLAS PHARMA, INC, ASTELLAS 
PHARMA, INC

1394398 - 37, 1394398 - 12, 1394398 - 7: Proprietor Altered to CARGOTEC PATENTER AB , C/O 
CARGOTEC SWEDEN AB,LANGGATAN 14,SE-34181 LJUNGBY,SWEDEN. 
CARGOTEC PATENTER HANDELSBOLAG,

1214526 - 10, 1214527 - 10, 1214529 - 10, 1214530 - 9, 1214531 - 10, 1214532 - 10, 1214534 - 10: 
Proprietor Altered to WHEECON INSTRUMENTS PRIVATE LIMITED (AN INDIAN PRIVATE LIMITED 
COMPANY) , No.7, Seventh Street, Gopalapuram, Chennai-600 086, Tamil Nadu, India 
WHEECON INSTRUMENTS INC.

910866 - 5, 910865 - 5, 910857 - 5, 910855 - 5, 898889 - 5, 849121 - 5, 849120 - 5, 849118 - 5: 
Proprietor Altered to ANOVAA PHARMA PVT. LTD. , A-10, PANKAJ MANSION, 8 DR.A.B.ROAD, 
WORLI, MUMBAI - 400018, 
WIN CHEMICALS LTD., WIN CHEMICALS LTD.

1444494 - 9: Proprietor Altered to PULLA GOPAL NAIDU S/O NARASIMHULU NAIDU PULLA ,  
MAHAVIR INDUSTIRES .

532683 - 5: Proprietor Altered to SYNOKEM PHARMACEUTICALS LTD. , A-3/35A, GREEN 
APARTMENTS, PASCHIM VIHAR, NEW DELHI-63 
SYNOKEM PHARMACEUTICALS.

640749 - 11: Proprietor Altered to LUXEMBORG BRANDS S.A R. L. , 412 F, Route d' Esch, L- 2086, 
Luxembourg. 
REYNOLDS

524710 - 7, 1200311 - 9, 447550 - 11, 524711 - 9, 549485 - 11: Proprietor Altered to SUKHDEV 
SINGH , 7/22, Kirti 
Nagar Industrial'Area New Delhi-110 015 i 
RAYAT ELECTRICALS, RAYAT ELECTIRCALS., RAYAT ELECTRICALS

1504809 - 31, 1504807 - 31, 1504806 - 31, 1399827 - 31, 1399826 - 31, 1399823 - 31, 1410259 - 31, 
1410261 - 31, 1410260 - 31, 1410253 - 31, 1410256 - 31, 1410262 - 31, 1410257 - 31, 1410255 - 31, 
1410254 - 31, 1377587 - 31: Proprietor Altered to MAHARASHTRA HYBRID SEEDS COMPANY 
LIMITED , RESHAM BHAVAN, 4TH FLOOR, 78 VEER NARIMAN ROAD, MUMBAI 400020, 
MAHARASHTRA (INDIA), RESHAM BHAVAN, 4TH FLOOR, VEER NARIMAN ROAD, MUMBAI - 400 
020, MAHARASHTRA, INDIA. 
MAHYCO SEEDS LTD., MAHYCO VEGETABLE SEEDS LIMITED,
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187493 - 7, 438758 - 9, 449313 - 9, 10404 - 9, 10405 - 9, 166362 - 7, 166363 - 7, 180566 - 7, 808281 - 1, 
642410 - 11: Proprietor Altered to TECHTRONIC FLOOR CARE TECHNOLOGY LIMITED , P.O. BOX 
957, OFFSHORE INCORPORATIONS CENTRE, ROAD TOWN, TORTOLA, BRITISH VIRGIN 
ISLANDS 
HOOVER PLC, HOOVER PLC, HOOVER LIMITED., MAYTAG WORLDWIDE N.V.

690941 - 3: Proprietor Altered to ASHWIN PANDIAN. , FLAT NO: 1, DOOR NO.21,21/1, 
VIVEKANANDA STREET ,THANGAM COLONY, ANNA NAGAR, CHENNAI - 600 040 
RAMYA DETERGENTS & CHEMICALS

1191433 - 5, 1256223 - 5, 1191430 - 5, 1322589 - 5, 1191428 - 5, 1322591 - 5, 1266025 - 5, 1569996 - 
5, 1256222 - 5, 1256221 - 5, 1569994 - 5, 1191431 - 5: Proprietor Altered to SRI PHARMA INDIA 
PRIVATE LIMITED , 16-2-742/E/5, ASMANGADH, MALAKPET, HYDERABAD-500036 
SUN RISE INTERNATIONAL LABS LTD., SUN RISE INTERNATIONAL LABS LTD, SUN RISE 
INTERNATIONAL LABS LTD., SUN RISE INTERNATIONAL LABS LTD., SUN RISE INTERNATIONAL 
LABS LTD.

1314406 - 5: Proprietor Altered to SAFETY FOODS PRIVATE LIMITED , 14/235-A, OUSHADHI 
ROAD, KOTTAKKAL-676503, MALAPPURAM DIST, KERALA, INDIA. 
SOUTHERN FOOD PROUDCTS

1496674 - 42: Proprietor Altered to MR. KHUSHRU R. MINOCHERHOMJI,MRS. NILOUFER 
K.MINOCHERHOMJI,MR. SNEHAL S. NANDODE trading as , Rlat 7/103,Guruprasad Soc., 24, Bund 
Garden Road, Pune 411-001. 
DIAL - A - MEAL

1388905 - 30: Proprietor Altered to MR. SUDHIR THAKKER , 20,NANUBHAI DESAI ROASD, 
CORNER OF 1ST CARPENTER STREET, MUMBAI-400 004. 
NEW THAKKER STORES.

1395770 - 9: Proprietor Altered to SAHIL GARG trading as M/S. PEE ESS ENTERPRISES , P. NO. -
34, GALI NO. 8, FRIENDS COLONY INDUSTRIAL AREA, DELHI-110095 
J.J. SALES CORPROATION

1385898 - 16: Proprietor Altered to AFTAB HUSSAIN MOHAMMAD AYUB , MAKAN NO.5, WARD 
NO. 2, SHUBHAM COLONY, NAHAR SAYED ROAD, MANDSAUR(M.P.) 
AFTAB SLATE PENCIL WORKS 
AFTAB SLATE PENCIL WORKS

1312068 - 9: Proprietor Altered to LOOKMAN ELECTROPLAST INDUSTRIES LIMITED , NO. 15, 2 
STREET EXTENSION, 3RD MAIN ROAD, CIT NAGAR, NANDANAM, CHENNAI00035, TAMIL NADU, 
INDIA 
CLEAR VISION SYSTEMS PVT. LTD.

722183 - 24, 722186 - 25: Proprietor Altered to MR.KAMLESH P TALERA , 33/ 3, JUMMA MASZID 
ROAD, BANGALORE - 560 002. 
MYSORE SAREE UDYOG ( BANGALORE ), MYSORE SAREE UDYOG ( BANGALORE )

681369 - 5: Proprietor Altered to NOVO NORDISK FEMCARE AG , ANDREASSTRASSE 15, CH-
8050 ZURICH, SWITZERLAND 
NOVO NORDISK A/ S

503338 - 24, 495772 - 24, 2009357 - 17, 2009357 - 10, 503339 - 20, 503335 - 26, 495771 - 26, 503340 - 
17, 2009357 - 24, 2009357 - 26, 1114519 - 26, 1114518 - 24: Proprietor Altered to VELCRO BVBA , 
Industrielaan 16, 9800, Deinze, Belgium 
VELCRO INDUSTRIES B. V., VELCRO INDUSTRIES B.V.,, VELCRO INDUSTRIES B.V, VELCRO 
INDUSTRIES B.V.

1246508 - 16, 639595 - 16, 1258787 - 16, 1050495 - 16, 1050496 - 16, 1016511 - 16, 1211887 - 16, 
1041639 - 16, 569043 - 16, 1247574 - 16, 1050497 - 16, 1258788 - 16, 1030211 - 16, 877971 - 16, 
1203162 - 16, 1343092 - 16, 1131081 - 16, 1211886 - 16, 1363314 - 16, 888715 - 16, 839312 - 16, 
1380891 - 16, 1200544 - 16, 1481827 - 16, 934622 - 16, 981634 - 16, 934621 - 16, 1238255 - 16, 
928770 - 16, 1308526 - 16, 1284652 - 16, 1203161 - 16, 949068 - 16, 1279926 - 16, 1231034 - 16, 
1277712 - 16, 1282193 - 16, 1128717 - 16, 777269 - 16, 1192047 - 16, 1225860 - 16, 949068 - 16, 
949067 - 16, 1277713 - 16, 1279926 - 16, 1408662 - 16, 1308133 - 16, 1220049 - 16, 1330247 - 16, 
1126366 - 16, 1375132 - 16, 1173137 - 16, 728487 - 16, 1276025 - 16, 957614 - 16, 1231033 - 16, 
1427519 - 16, 863113 - 16: Proprietor Altered to LUXEMBOURG BRANDS S.A. R. L. , 412F, route d" 
Esch,L-2086 Luxembourg  
REYNOLDS, REYNOLDS, REYNOLDS, G. M. PENS INTERNATIONAL PVT. LTD., REGNAULT 
REYNOLDS S. A, REYNOLDS, G.M. PENS INTERNATIONAL PRIVATE LIMITED, G. M. PENS 
INTERNATIONAL PVT. LTD., M/S G.M. PENS (INTERNATIONAL) PVT. LTD., G. M. PENS 
INTERNATIONAL PVT. LTD., REYNOLDS, G. M. PENS INTERNATIONAL PVT. LTD., REYNOLDS, 
G.M.PENS INTERNATIONAL PRIVATE LIMITED, G.M.PENS LTD., REYNOLDS, REYNOLDS,, 
REYNOLDS, REYNOLDS, REYNOLDS, G.M. PENS INTERNATIONAL PVT. LIMITED.

1504806 - 31, 1399823 - 31, 1410257 - 31, 1399826 - 31, 1410253 - 31, 1410261 - 31, 1377587 - 31, 
1410255 - 31, 1504807 - 31, 1410254 - 31, 1410259 - 31, 1399827 - 31, 1410262 - 31, 1504809 - 31, 
1410256 - 31, 1410260 - 31: Proprietor Altered to MAHYCO SEEDS LTD. , RESHAM BHAVAN, 4TH 
FLOOR, 78, VEER NARIMAN ROAD, MUMBAI-400 020., RESHAM BHAVAN, 4TH FLOOR, VEER 
NARIMAN ROAD, MUMBAI - 400 020, MAHARASHTRA, INDIA. 
MAHYCO VEGETABLE SEEDS LIMITED,, MAHCO VEGETABLE SEEDS LIMITED.
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1706184 - 35: Proprietor Altered to SANGEETHA MOBILES PRIVATE LIMITED , 56, 2ND AVENUE, 
ASHOK NAGAR, NR. LAKSHMAN SHRUTHI, CHENNAI-600 083 
WAVE COMMUNICATION

251339 - 30, 251340 - 3, 278362 - 3, 770661 - 3, 770662 - 30: Proprietor Altered to A. 
PURUSHOTHAMA,SMT. SWAYAMPRABHA,SMT. SUNITHA BG,SMT. SAVITHA,SMT. SUCHETHA. 
R trading as SHREE RAMAKRISHNA SOAPNUT WORKS. , NO. 213&214, BANMIMANTAP, 
EXTENSION, MYSORE-570015, KARNATAKA, SOUTH INDIA. 
A. RAMAKRISHNA, SREE RAMAKRISHNA SOAPNUT WORKS,, RAMAKRISHANA SONAPAT 
WORKS, SREE RAMAKRISHNA SOAPNUT WORKS,, SREE RAMAKRISHANA SOAPNUT WORKS

1542457 - 7: Proprietor Altered to SUPRIYA ELEVATOR COMPANY (INDIA) LIMITED , 
51,MURTHINAGAR STREET,VYASARPADI,CHENNAI 600039. 
SUPRIYA ELEVATOR (INDIA) PVT. LTD.,

615241 - 5, 1958967 - 5, 1974748 - 5, 2062555 - 5, 2062558 - 5: Proprietor Altered to SCHERING 
CORPORATION , 2000 GALLOPING HILL ROAD, KENILWORTH, NEW JERSEY 07033 U.S.A. 
MERCK SHARP & DOHME CORP., MERCK SHARP & DOHME CORP, MERCK SHARP & DOHME 
CORP.
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1288196 - 42: Proprietor Altered to M/S BFI FOODS INDIA (P) LTD , K.P.V. ESTATE CIVIL LINES 
ROAD,PALARIVATTOM COCHIN-25,KERALA. 
CHANNEL FOODS (P) LTD.

1798090 - 31, 1798089 - 5, 1575183 - 5, 1575181 - 5, 1545875 - 5, 1545873 - 5, 1506216 - 5, 1493211 - 
5, 1354998 - 5, 1155167 - 5, 936337 - 5, 936336 - 5, 936334 - 16, 853082 - 5, 853081 - 5, 853080 - 5: 
Proprietor Altered to PAH W LLC , Delaware of 235 East 42nd Street, New York NY 10017-5755, 
United States. 
WYETH LLC, WYETH LLC

329169 - 32, 411331 - 32, 1190811 - 30, 444238 - 30, 615263 - 30, 615264 - 30, 537154 - 32, 1190810 - 
30, 444239 - 30: Proprietor Altered to HINDUSTAN LEVER LIMITED , Hindustan lever 
House,165/166,Backbay Reclamation,Mumbai-400020 
MODERN FOOD INDUSTRIES LTD., MODERN FOOD INDUSTRIES (INDIA) LIMITED, MODERN 
FOOD INDUSTRIES (INDIA) LIMITED, MODERN FOOD INDUSTRIES (INDIA) LIMITED, MODERN 
FOOD INDUSTRIES (INDIA) LTD., MODERN FOOD INDUSTRIES (INDIA) LTD.,

449337 - 25: Proprietor Altered to MANJU GOYAL , W/O LATE AVINASH GOYAL R/O D-1/31, 
VASANT VIHAR ,NEW DELHI-110057. 
POLKI GARMENTS.

1308796 - 30, 1308797 - 31: Proprietor Altered to MADHU HARISHKUMAR JAIN,HARISHKUMAR 
DUNGARMAL JAIN,AKASH HARISHKUMAR JAIN trading as SHREE MAHALAXMI ROLLER FLOUR 
MILLS , 20/1, M.I.D.C., SHIROLI, KOLHAPUR (M.S.) INDIAN COMPANY 
SHREE MAHALAXMI ROLLER FLOUR MILLS

1534628 - 1, 1534629 - 4, 1534631 - 7, 1534632 - 8, 1534633 - 9, 1534636 - 35, 1534640 - 39, 1534630 
- 6, 1534634 - 16, 1534635 - 17, 1534637 - 36, 1534639 - 38, 1534642 - 42: Proprietor Altered to 
NGRID INTELLECTUAL PROPERTY LIMITED , 1-3 STAND, LONDON, WC2N, 5EH, GREAT 
BRITAIN, U.K. 
LATTICE INTELLECTUAL PROPERTY LTD

1386149 - 5: Proprietor Altered to SRMAXO CHEMICALS PRIVATE LIMITED , NEW EXTENSION 
WING, GROUND FLOOR ANNASACHELE VARTAK MUNCIPAL MARKET, VALLABHAI ROAD, VILE 
PARLE (W), MUMBAI-400056  
SIRMAXO CHEMICALS

1644689 - 3: Proprietor Altered to LACREM SWISSCOSMETICS SA , RUE DU CHATEAU 27,1860 
AIGLE,SWITZERLAND 
OLIVIER BADOUX

NAME,ADDRESS AND DESCRIPTION ALTERED IN THE RWGISTER OF THE 
FORM ARE SHOWN HERE IN ITALICS  
883933 - 1, 883934 - 1, 883935 - 1, 883936 - 1, 883937 - 1, 883938 - 1, 883939 - 1, 883940 - 1, 883941 - 
1, 883942 - 1, 883943 - 1, 883944 - 1, 883945 - 1: Proprietor Name Altered to POLARTECH INDIA 
PVT.LTD 
FUTECH CHEMICALS PVT. LTD.

1382026 - 3: Proprietor Name Altered to HINDUSTAN UNILEVER LIMITED 
HINDUSTAN LEVER LIMITED

2238578 - 9: Proprietor Name Altered to COMMSCOPE TECHNOLOGIES LLC 
ANDREW LLC

1410865 - 39: Proprietor Name Altered to SHRI LALMAHAL LIMITED 
SHIV NATH RAI HAMARAIN INDIA LIMITED

495913 - 19: Proprietor Name Altered to "M/S LLOYD INSULATIONS (INDIA) LIMITED" 
LLOYD INSULATION (I) PRIVATE LIMITED

1376560 - 5: Proprietor Name Altered to ADVANCED VISION RESEARCH, INC., A DELAWARE 
CORPORATION 
ADVANCED VISION RESEARCH INC

583339 - 1: Proprietor Name Altered to  

1410869 - 42: Proprietor Name Altered to SHRI LALMAHAL LIMITED 
SHIV NATH RAI HAMARAIN INDIA LIMITED

1445593 - 9: Proprietor Name Altered to TRANSWORLD TECHNOLOGIES LIMITED 
TRANSWORLD COMPRESSOR TECHNOLOGIES LTD.
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537154 - 32: Proprietor Name Altered to HINDUSTAN UNILEVER LIMITED 
HINDUSTAN LEVER LIMITED

495669 - 1: Proprietor Name Altered to M/S EXXON MOBIL CORPORATION. 
EXXON CORPORATION.

588961 - 7: Proprietor Name Altered to KEIHIN CORPORATION 
KEIHIN CORPORATION

1452388 - 16: Proprietor Name Altered to KSS LIMITED 
K SERA SERA PRODUCTIONS LIMITED,

1392473 - 10: Proprietor Name Altered to  

854476 - 5: Proprietor Name Altered to GLAXOSMITHKLINE PHARMACEUTICALS LIMITED 
GLAXO INDIA LIMITED

500310 - 7: Proprietor Name Altered to ZF WIND POWER ANTWERPEN NV 
HANSEN TRANSMISSIONS INTERNATIONAL N.V.A

556596 - 3: Proprietor Name Altered to PAVION LIMITED 
PAVION LTD.

495925 - 12: Proprietor Name Altered to PERKINS HOLDINGS LIMITED 
VARITY EUROPE LIMITED

1872398 - 8: Proprietor Name Altered to COMMSCOPE TECHNOLOGIES LLC 
ANDREW LLC

1376561 - 5: Proprietor Name Altered to ADVANCED VISION RESEARCH, INC., A DELAWARE 
CORPORATION 
ADVANCED VISION RESEARCH INC

508221 - 24: Proprietor Name Altered to BHILWARA SYNTHETICS LIMITED 
BHILWARA SYNTHETICS LIMITED

1323069 - 6: Proprietor Name Altered to NIPPON STEEL & SUMITOMO METAL CORPORATION 
SHIN NIPPON SEITETSU KABUSHIKI KAISHA (NIPPON STEEL CORPORATION)

643207 - 14: Proprietor Name Altered to TIMBERLAND LLC 
THE TIMEBERLAND COMPANY

697103 - 9: Proprietor Name Altered to COMMSCOPE TECHNOLOGIES LLC 
ANDREW, LLC

2361420 - 5: Proprietor Name Altered to SOMESHWARA INDUSTRIES AND EXPORTS LIMITED 
BENCHMARKE INDUSTRIES PVT. LTD

541761 - 30: Proprietor Name Altered to M/S SHRI LALMAHAL LIMITED 
SHIV NATH RAI HARNARAIN COMPANY
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1872935 - 42: Proprietor Name Altered to COMMSCOPE TECHNOLOGIES LLC 
ANDREW LLC

402525 - 16, 402524 - 14, 402523 - 9, 402522 - 8, 402138 - 18, 935149 - 14, 402136 - 34, 402135 - 33, 
402134 - 28, 402133 - 21, 402132 - 16, 402137 - 9, 402131 - 8, 336085 - 25, 336084 - 18, 336083 - 14, 
1304159 - 14, 771696 - 18, 731524 - 14, 1365752 - 99, 993585 - 3, 645104 - 3, 671594 - 14, 1389937 - 
14, 986972 - 14, 1318993 - 14, 1184354 - 14, 1176363 - 14, 970407 - 14, 983912 - 14, 735766 - 14, 
1259761 - 18, 1306886 - 14, 403214 - 28, 368586 - 34, 368585 - 25, 368584 - 18, 368583 - 16, 368582 - 
14, 368581 - 9, 368579 - 3, 970403 - 14, 551271 - 34, 551276 - 18, 551275 - 16, 551274 - 14, 551273 - 
9, 551272 - 3, 743350 - 18, 640509 - 34, 424702 - 14, 424701 - 3, 549925 - 16, 549924 - 9, 1262735 - 3, 
801881 - 14, 970405 - 14, 402531 - 34, 402529 - 28, 402528 - 25, 402527 - 21, 402526 - 18, 1112894 - 
14, 970406 - 14, 770118 - 3, 928831 - 14, 1282178 - 16, 791811 - 14, 1313507 - 14, 983913 - 14, 
253396 - 34, 253395 - 14, 253394 - 3, 293650 - 33, 293654 - 26, 293653 - 25, 293652 - 24, 293651 - 23, 
293645 - 22, 293641 - 13, 293640 - 12, 293637 - 8, 293634 - 5, 293632 - 3, 435002 - 20, 435001 - 6, 
403053 - 28, 371935 - 3, 371936 - 9, 297743 - 34, 289892 - 25, 289891 - 18, 289890 - 16, 986971 - 14, 
1248639 - 18, 928830 - 14, 853722 - 14, 970404 - 14: Proprietor Name Altered to CARTIER 
INTERNATIONAL AG 
CARTIER INTERNATIONAL N.V.

444238 - 30: Proprietor Name Altered to HINDUSTAN UNILEVER LIMITED 
HINDUSTAN LEVER LIMITED

2283375 - 2: Proprietor Name Altered to FORTUNECOAT INDUSTRIES PVT. LTD 
FORTUNE PROCURATORS PVT. LTD.

1014075 - 9: Proprietor Name Altered to GE HEALTHCARE BIO-SCIENCES AB 
GE HEALTHCARE BIOPROCESS R&D AB.

440845 - 9, 440854 - 9, 440853 - 9, 440851 - 9, 440845 - 9, 440848 - 9, 440856 - 9: Proprietor Name 
Altered to FMI LIMITED 
FESTO MEASURING INDUSTRIES LIMITED

1388912 - 11: Proprietor Name Altered to WHIRLPOOL, S.A. 
MULTIBRAS S/A ELETRODOMESTICOS

508464 - 9: Proprietor Name Altered to ECHELON CORPORATION. 
ECHELON SYSTEMS CORPORATION.

528218 - 10: Proprietor Name Altered to M/S THE FEMALE HEALTH COMPANY (UK) PLC 
CHARTEX INTERNATIONAL PLC

508222 - 24: Proprietor Name Altered to BSL LIMITED. 
BHILWARA SYNTHETICS LIMITED

444239 - 30: Proprietor Name Altered to HINDUSTAN UNILEVER LIMITED 
HINDUSTAN LEVER LIMITED

1242436 - 33: Proprietor Name Altered to  

594285 - 16: Proprietor Name Altered to MORGAN STANLEY DEAN WITTER & CO 
MORGAN STANLEY GROUP INC.

1452392 - 41: Proprietor Name Altered to KSS LIMITED 
K SERA SERA PRODUCTIONS LIMITED,

860311 - 5: Proprietor Name Altered to DR. WILD & CO. AG. 
DR. WILD & COMPANY LIMITED

508465 - 1: Proprietor Name Altered to OMYA AG. 
PLUESS STAUFER AG.

534358 - 1: Proprietor Name Altered to AFTON CHEMICAL LIMITED 
ETHYL PETROLEUM ADDITIVES LIMITED, A BRITISH COMPANY

1380189 - 10: Proprietor Name Altered to DEPUY SYNTHES, INC. 
DEPUY, INC.

372583 - 2: Proprietor Name Altered to WINN & COALES INTERNATIONAL LIMITED 
WINN & COALES (DENSO) LIMITED

616115 - 30: Proprietor Name Altered to CONAGRA GROCERY PRODUCTS COMPANY, LLC 
CONAGRA GROCERY PRODUCTS COMPANY, LLC

1384864 - 41: Proprietor Name Altered to  
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615888 - 5: Proprietor Name Altered to WIN-MEDICARE PRIVATE LIMITED. 
WIN-MEDICARE LIMITED.

1335907 - 9, 655430 - 9, 262596 - 9, 433960 - 25: Proprietor Name Altered to SONY CORPORATION 
SONY KABUSHIKI KAISHA.

1410867 - 36: Proprietor Name Altered to SHRI LALMAHAL LIMITED 
SHIV NATH RAI HAMARAIN INDIA LIMITED

1713157 - 5: Proprietor Name Altered to TERUMO BCT, INC. 
CARIDIANBCT, INC.

608118 - 12: Proprietor Name Altered to CONTINENTAL TIRE NORTH AMERICA, LLC 
GENERAL TIRE, INC.

423631 - 1: Proprietor Name Altered to M/S JUBILANT ORGANOSYS LIMITED 
VAM ORGANIC CHEMICALS LIMITED.

1380188 - 10: Proprietor Name Altered to DEPUY SYNTHES, INC. 
DEPUY, INC.

1394721 - 42: Proprietor Name Altered to SALIM USMAN KASAM 
SHAFI USMAN KASAM

1390623 - 10: Proprietor Name Altered to OSSTEM IMPLANT CO. LTD. 
OSSTEM CO LTD.

1393671 - 99: Proprietor Name Altered to HUGHES COMMUNICATIONS INDIA LIMITED 
HUGHES ESCORTS COMMUNICATIONS LIMITED

1452393 - 42: Proprietor Name Altered to KSS LIMITED 
K SERA SERA PRODUCTIONS LIMITED,

1812396 - 37: Proprietor Name Altered to COMMSCOPE TECHNOLOGIES LLC 
ANDREW LLC

2351914 - 99: Proprietor Name Altered to XSOL CO., LTD. 
GREEN TEC CO., LTD.
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1410931 - 37: Proprietor Name Altered to SHRI LALMAHAL LIMITED 
SHIV NATH RAI HARNARAIN INDIAN LIMITED

1371543 - 25: Proprietor Name Altered to J3 FASHIONS 
GAUTAM G. JAIN

1979530 - 6: Proprietor Name Altered to SCI CORPORATION CO., LTD. 
SIAM CAST IRON WORKS CO.LTD.

844997 - 5: Proprietor Name Altered to RPG LIFE SCIENCES LIMITED 
SEARLE (INDIA) LIMITED

1236514 - 42: Proprietor Name Altered to DANISCO US INC., A DELAWARE CORPORATION 
GENENCOR INTERNATIONAL, INC.

860309 - 5: Proprietor Name Altered to DR. WILD & CO. AG. 
DR. WILD & COMPANY LIMITED

477177 - 28: Proprietor Name Altered to ARCHIES LIMITED 
ARCHIES GREETINGS & GIFTS LTD.

646207 - 16: Proprietor Name Altered to M/S. IMS HEALTH INCORPORATED 
I.M.S. FINANCIAL.INC

495940 - 25: Proprietor Name Altered to "M/S FALKE KG" 
FRANZ FALKE-ROHEN

1640090 - 11: Proprietor Name Altered to M/S J.P.INDUSTRIES. 
J.P.TRADERS.

435905 - 12: Proprietor Name Altered to HARMAN UDYOG 
HINDUSTAN UDYOG

1399613 - 9: Proprietor Name Altered to  

1303259 - 99: Proprietor Name Altered to SYNAPTIC DIGITAL, INC. 
THE NEWSMARKET, INC

1518265 - 42, 1518266 - 42, 1518268 - 39, 1518270 - 41, 1518271 - 41: Proprietor Name Altered to 
SPI CINEMAS PRIVATE LIMITED 
CHAYALAKSHMI CREATIONS PVT. LTD.

1396835 - 39: Proprietor Name Altered to RUSHABH SEALINK PVT. LTD. 
PANKAJ TRANSPORT PRIVATE LIMITED

584413 - 6: Proprietor Name Altered to RIO TINTO FRANCE SAS 
PECHINEY.

1448364 - 99, 1448365 - 99: Proprietor Name Altered to  

450162 - 5: Proprietor Name Altered to PI INDUSTRIES LIMITED 
PESTICIDES INDIA DIVISION OF THE MAWAR OIL & GENERSAL MILLS LIMITED.

1385518 - 9: Proprietor Name Altered to  

1713160 - 5: Proprietor Name Altered to TERUMO BCT, INC. 
CARIDIANBCT, INC.

1452746 - 9: Proprietor Name Altered to KSS LIMITED 
K SERA SERA PRODUCTIONS LIMITED,

1452391 - 40: Proprietor Name Altered to KSS LIMITED 
K SERA SERA PRODUCTIONS LIMITED,

521580 - 30: Proprietor Name Altered to PERFETTI VAN MELLE BENELUX B.V 
VAN MELLE NEDERLAND B.V.

1452389 - 35: Proprietor Name Altered to KSS LIMITED 
K SERA SERA PRODUCTIONS LIMITED,

1379411 - 25, 1379412 - 14, 1734126 - 36, 1379409 - 41, 1379410 - 36: Proprietor Name Altered to 
THE LIVERSTRONG FOUNDATION 
LANCE ARMSTRONG FOUNDATION , INC

345855 - 12: Proprietor Name Altered to HERO CYCLES LIMITED 
HERO CYCLESJ PRIVATE LIMITED.
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851187 - 5: Proprietor Name Altered to GLAXOSMITHKLINE PHARMACEUTICALS LIMITED 
GLAXO INDIA LIMITED

2249261 - 10, 2188464 - 35, 2188472 - 35, 2249265 - 16, 2188474 - 42, 2188475 - 44, 2249262 - 16, 
2188468 - 35, 2188469 - 41, 2034685 - 99, 2188461 - 41, 2188462 - 42: Proprietor Name Altered to 
DAVITA INC. 
DAVITA HEALTHCARE PARTNERS INC.

1369988 - 37: Proprietor Name Altered to  

1359747 - 35, 1391793 - 33: Proprietor Name Altered to M/S.R.D.M CARE (INDIA) PVT.LTD. 
R. D. M. TRADERS PVT. LTD.

656403 - 1, 275878 - 22, 275894 - 4, 275893 - 1, 323355 - 11, 272766 - 9, 202489 - 4, 272767 - 27, 
275884 - 24, 211507 - 4, 275881 - 31, 275891 - 2, 275903 - 12, 4898 - 4, 251778 - 4, 275870 - 29, 
275910 - 30, 242078 - 17, 259300 - 9, 272763 - 7, 275897 - 11, 275882 - 25, 275899 - 19, 275907 - 27, 
272019 - 1, 275890 - 6, 512851 - 1, 4899 - 4, 329348 - 16, 201789 - 4, 272764 - 7, 275871 - 1, 323354 - 
11, 512851 - 1: Proprietor Name Altered to EXXON MOBIL CORPORATION 
EXXON MOBIL CORPORATION

1389785 - 5: Proprietor Name Altered to  

508078 - 1, 1420441 - 99, 2413450 - 99: Proprietor Name Altered to EVONIK OIL ADDITIVES GMBH 
EVONIK ROHMAX ADDITIVES GMBH

2160774 - 9, 2160775 - 16, 2160776 - 41, 2168905 - 9, 2168906 - 16, 2168907 - 41, 2168908 - 9, 
2168909 - 16, 2168910 - 41: Proprietor Name Altered to PLANCESS EDUSOLUTIONS PRIVATE 
LIMITED 
EDUPLAN INDIA PRIVATE LIMITED
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1625690 - 42, 1497960 - 16, 1385683 - 42: Proprietor Name Altered to  

1391102 - 9: Proprietor Name Altered to  

2321214 - 37: Proprietor Name Altered to LODHA CROWN BUILDMART PRIVATE LIMITED 
CHETNA INFRACON PRIVATE LIMITED

1391427 - 42, 1590188 - 42, 1590189 - 42: Proprietor Name Altered to BRIGADE HOSPITALITY 
SERVICES LIMITED 
BRIGADE HOSPITALITY SERVICES PVT. LTD.

2590371 - 9: Proprietor Name Altered to REMEDINET TECHNOLOGIES PVT LTD 
HEALTHSPRINT NETWORKS PVT.LTD

1387752 - 41: Proprietor Name Altered to POONAM DINESH BAJPAI 
POONAM SHUKLA,

1407181 - 99, 1407182 - 99: Proprietor Name Altered to HIMIN CLEAN ENERGY HOLDINGS CO., 
LTD. 
DEZHOU HIMIN SOLAR ENERGY TECHNOLOGY INSTITUTE (CO. LTD.,)

2483214 - 37, 2483210 - 36, 2483212 - 37, 2483208 - 36, 2483211 - 37, 2483207 - 36, 2345291 - 37, 
2345292 - 36: Proprietor Name Altered to PALAVA DWELLERS PRIVATE LIMITED 
LODHA DWELLERS PRIVATE LIMITED

1869933 - 16, 1372403 - 16: Proprietor Name Altered to PRAFUL PRAKASH BAFNA 
PRAFUL P. BAFNA

1410932 - 35: Proprietor Name Altered to SHRI LALMAHAL LIMITED 
SHIV NATH RAI HARNARAIN INDIAN LIMITED

1373324 - 99, 1373324 - 99: Proprietor Name Altered to AB INITIO SOFTWARE LLC 
AB INITIO SOFTWARE CORPORATION

1394320 - 5, 1394321 - 5: Proprietor Name Altered to GRIFOLS, INC. (A VIRGINIA CORPORATION) 
STREAM MERGER SUB, INC.

1394320 - 5, 1394321 - 5: Proprietor Name Altered to GRIFOLS SHARED SERVICES NORTH 
AMERICA INC. 
GRIFOLS, INC. (A VIRGINIA CORPORATION)

1394320 - 5, 1394321 - 5: Proprietor Name Altered to GRIFOLS INC. 
PROBITAS PHARMA INC.

2248736 - 24: Proprietor Name Altered to MUNDADA UDYOG PRIVATE LIMITED 
RSM UDYOG PRIVATE LIMITED

1157735 - 5, 1149850 - 5, 1149851 - 5, 1149853 - 5, 1149852 - 5, 1144608 - 5, 1144613 - 5, 1144612 - 
5, 1144615 - 5, 1144611 - 5, 1144610 - 5, 1144607 - 5, 1144609 - 5, 672772 - 5, 672773 - 5, 672769 - 5, 
672771 - 5: Proprietor Name Altered to RAYMED PHARMACEUTICALS LTD. 
RAYMED PHARMACEUTICALS PVT. LTD.

1383140 - 16: Proprietor Name Altered to THE INDIAN EXPRESS PRIVATE LIMITED 
THE INDIAN EXPRESS LIMITED

1378689 - 30, 1378690 - 29: Proprietor Name Altered to PKM FOODS PVT.LTD. 
PRAKASH KOLHAPURI FOOD PRODUCTS PVT. LTD.

1382165 - 35, 1382210 - 34, 1382209 - 33, 1382208 - 32, 1382207 - 31, 1382206 - 30, 1382205 - 29, 
1382204 - 28, 1382203 - 27, 1382202 - 26, 1382201 - 25, 1382200 - 24, 1382199 - 23, 1382198 - 22, 
1382197 - 21, 1382196 - 20, 1382195 - 18, 1382194 - 16, 1382193 - 11, 1382192 - 8, 1382191 - 5, 
1382190 - 4, 1382189 - 3: Proprietor Name Altered to HYPERCITY RETAIL (INDIA) LIMITED 
HYPERCITY RETAIL (INDIA) PRIVATE LIMITED

1382167 - 3, 1382168 - 4, 1382169 - 5, 1382170 - 8, 1382171 - 11, 1382172 - 16, 1382173 - 18, 
1382174 - 20, 1382175 - 21, 1382176 - 22, 1382177 - 23, 1382178 - 24, 1382179 - 25, 1382180 - 26, 
1382181 - 27, 1382182 - 28, 1382183 - 29, 1382184 - 30, 1382185 - 31, 1382186 - 32, 1382187 - 33, 
1382188 - 34, 1382164 - 35: Proprietor Name Altered to HYPERCITY RETAIL (INDIA) LIMITED 
HYPERCITY RETAIL (INDIA) PRIVATE LIMITED

1382166 - 35, 1382232 - 34, 1382231 - 33, 1382230 - 32, 1382229 - 31, 1382228 - 30, 1382227 - 29, 
1382226 - 28, 1382225 - 27, 1382224 - 26, 1382223 - 25, 1382222 - 24, 1382221 - 23, 1382220 - 22, 
1382219 - 21, 1382218 - 20, 1382217 - 18, 1382216 - 16, 1382215 - 11, 1382214 - 8, 1382213 - 5, 
1382212 - 4, 1382211 - 3: Proprietor Name Altered to HYPERCITY RETAIL (INDIA) LIMITED 
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HYPERCITY RETAIL (INDIA) PRIVATE LIMITED

1396611 - 1, 1396613 - 3, 1396612 - 2, 1396614 - 4, 1396615 - 5, 1396616 - 6, 1396617 - 7, 1396618 - 
8, 1396619 - 9, 1396620 - 10, 1396621 - 11, 1396622 - 12, 1396623 - 13, 1396624 - 14, 1396625 - 15, 
1396626 - 16, 1396627 - 17, 1396628 - 18, 1396629 - 19, 1396630 - 20, 1396631 - 21, 1396632 - 22, 
1396633 - 23, 1396634 - 24, 1396635 - 25, 1396636 - 26, 1396637 - 27, 1396638 - 28, 1396639 - 29, 
1396640 - 30, 1396641 - 31, 1396642 - 32, 1396643 - 33, 1396644 - 34, 1396645 - 35, 1396646 - 36, 
1396647 - 37, 1396648 - 38, 1396649 - 39, 1396650 - 40, 1396651 - 41, 1396652 - 42: Proprietor Name 
Altered to HYPERCITY RETAIL (INDIA) LIMITED 
HYPERCITY RETAIL (INDIA) PRIVATE LIMITED

2231263 - 10, 1538216 - 10, 1641272 - 10, 1665739 - 10, 1551033 - 10, 1683707 - 10: Proprietor Name 
Altered to DEPUY SYNTHES, INC. 
DEPUY, INC.

1616435 - 9, 1616434 - 41, 1616443 - 9: Proprietor Name Altered to PEARSON EDUCATION 
SERVICES PRIVATE LIMITED. 
MANIPAL K-12 EDUCATION PRIVATE LIMITED.

1197907 - 3: Proprietor Name Altered to  

1616434 - 41, 1616435 - 9, 1616443 - 9: Proprietor Name Altered to PEARSON INDIA EDUCATION 
SERVICES PRIVATE LIMITED 
TUTOR VISTA GLOBAL PRIVATE LIMITED.

795774 - 29, 795781 - 32: Proprietor Name Altered to MALEE SAMPRAN PUBLIC COMPANY 
LIMITED 
MALEE SAMPRAN FACTORY PUBLIC COMPANY LIMITED

1360784 - 24, 1360785 - 25: Proprietor Name Altered to GEE DESIGN PVT. LTD 
DEE DESIGN PVT. LTD.

616118 - 30, 616114 - 29, 616121 - 30, 616117 - 29, 616120 - 29: Proprietor Name Altered to 
CONAGRA GROCERY PRODUCTS COMPANY,LLC 
CONAGRA GROCERY PRODUCTS COMPANY

434929 - 11, 431285 - 11, 1339848 - 11, 1343231 - 11, 1370998 - 9, 1344760 - 11, 1396706 - 9, 651024 
- 11: Proprietor Name Altered to OSRAM GMBH 
OSRAM GESELLSCHAFT MIT BESCHRANKTER HAFTUNG,

1394332 - 8, 1394331 - 7: Proprietor Name Altered to ACCUMAX ENGINEERING PRIVATE LTD. 
ACCUMAX ENGINEERING LTD.

870597 - 5, 870599 - 5, 897475 - 5, 870603 - 5: Proprietor Name Altered to SAKA DRUGS & 
PHARMACEUTICALS PVT. LTD. 
SAKA DUPONT PHARMA PVT. LTD.

1345554 - 11: Proprietor Name Altered to JOYCO SHOPPE 

1345556 - 20: Proprietor Name Altered to JOYCO SHOPPE 
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556737 - 3: Proprietor Name Altered to M/ S VARDHMAN GENERAL STORE 
VARDHMAN PACKERS.

1391437 - 9, 1391435 - 11: Proprietor Name Altered to BINBOW AUTO (INDIA) PVT LIMITED 
BIMBOW AUTO (INDIA) PVT LIMITED

1385587 - 9: Proprietor Name Altered to COOLER MASTER DEVELOPMENT CORPORATION 
COOLER MASTER CO., LTD.

1518265 - 42, 1518266 - 42, 1518268 - 39, 1518270 - 41, 1518271 - 41: Proprietor Name Altered to 
SPI CINEMAS PRIVATE LIMITED 
SPI CINEMAS PRIVATE LIMITED

1299583 - 41, 1299584 - 41: Proprietor Name Altered to SONY PICTURES TELEVISION UK RIGHTS 
LIMITED 
2WAYTRAFFIC UK RIGHTS LIMITED

766197 - 21, 766207 - 21, 846239 - 21, 538878 - 3, 538876 - 21, 538877 - 5, 766200 - 3, 766205 - 30, 
766201 - 5, 766206 - 21, 766216 - 3, 674029 - 30, 674028 - 3, 766214 - 30, 766213 - 21, 766212 - 5, 
766215 - 3, 766202 - 21, 766203 - 3, 766204 - 5, 766198 - 3, 766199 - 21: Proprietor Name Altered to 
SANOFI 
SANOFI-AVENTIS

365552 - 5, 1307148 - 5: Proprietor Name Altered to GALPHA LABORATORIES PRIVATE LIMITED. 
GALPHA LABORATORIES LIMITED

1444095 - 42, 1444094 - 99, 1444093 - 42: Proprietor Name Altered to E-COP PTE. LTD. 
E-COP.NET PTE LTD.

846962 - 3: Proprietor Name Altered to DR. WILD & CO. AG. 
DR. WILD & COMPANY LIMITED

846963 - 3: Proprietor Name Altered to DR. WILD & CO. AG. 
DR. WILD & COMPANY LIMITED

860310 - 5: Proprietor Name Altered to DR. WILD & CO. AG. 
DR. WILD & COMPANY LIMITED

846964 - 3: Proprietor Name Altered to DR. WILD &. CO. AG. 
DR. WILD & COMPANY LIMITED

860308 - 5: Proprietor Name Altered to DR. WILD & CO. AG. 
DR. WILD & COMPANY LIMITED

1387072 - 3: Proprietor Name Altered to NIRMALA UDYOG 
NIRMALA LAGHU UDYOG

1452387 - 9: Proprietor Name Altered to KSS LIMITED 
K SERA SERA PRODUCTIONS LIMITED,

1375356 - 99, 556645 - 27: Proprietor Name Altered to  

1330234 - 9, 1330235 - 9, 1366937 - 9, 707384 - 9: Proprietor Name Altered to SIEMENS PRODUCT 
LIFECYCLE MANAGEMENT SOFTWARE INC. 
UGS CORP.,

2160762 - 44: Proprietor Name Altered to  

1233083 - 19: Proprietor Name Altered to  

444239 - 30: Proprietor Name Altered to HINDUSTAN UNILEVER LIMITED 
HINDUSTAN LEVER LIMITED

898616 - 1, 898617 - 5, 898623 - 30, 898624 - 1, 898625 - 5, 898633 - 10: Proprietor Address Altered 
to AT NO 19,1 ST FLOOR.S.V.COMPLEX,BELLARY ROAD,HEBBAL,BANGLORE-
560024,KARNATAKA STATE,INDIA 
VASCULAR CONCEPTS PVT. LTD.

1372231 - 31: Proprietor Address Altered to A-603, SHAPATH-IV, S.G. ROAD, OPP. KARMAVATI 
CLUB, AHMEDABAD 380 015, GUJRAT, INDIA 
FRESHTROP FRUITS LIMITED

588449 - 7: Proprietor Address Altered to 942, MEMORIAL PARKWAY, PHILIPSBURG, NEW 
JERSEY 28865, UNITED STATES OF AMERICA. 
INGERSOLL-DRESSER PUMP COMPANY.
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523257 - 12: Proprietor Address Altered to 230/1, SHERPUR, NEAR RANA GAS SERVICE, 
LUDHIANA 
REX INDUSTRIAL CORPORATION.

1381587 - 5: Proprietor Address Altered to 1 Jiangling Road, Putou Town, Jiangdu District, 
Yangzhou City, Jiangsu Province,People's Republic of China. 
JIANGSU CHANGQING AGROCHEMICAL CO. LTD.

616118 - 30, 616117 - 29, 616120 - 29, 616121 - 30, 616114 - 29: Proprietor Address Altered to ONE 
CONAGRA DRIVE, OMAHA, NEBRASKA 68102,U.S.A. 
F

1451037 - 5: Proprietor Address Altered to 8-106, TECHNOCITY, X4/1 & X4/2, TIC INDL. AREA, 
MIDC MHAPE, NAVI MUMBAI-400 710, MAHARASHTRA INDIA 
CELOGEN PHARMA PVT. LTD.

2342576 - 5: Proprietor Address Altered to Office no. 09/10/11 Khushnuma Apartment, 7Meera Bai 
Marg, Hajrat Ganj, Lucknow U.P 
ISHAVARNI HEALTHCARE PVT. LTD.

1398716 - 14: Proprietor Address Altered to 29 Albemarle Street, London W1S 4JA, England 
GRAFF DIAMONDS LTD.

2022724 - 17: Proprietor Address Altered to 8, PAGLADANGA ROAD, KOLKATA- 700 0 1 5 
KISAN PLASTIC

2342581 - 5: Proprietor Address Altered to Office no. 09/10/11 Khushnuma Apartment, 7Meera Bai 
Marg, Hajrat Ganj, Lucknow U.P 
ISHAVARNI HEALTHCARE PVT. LTD.

1382374 - 21: Proprietor Address Altered to 12, TAKTH-E-SHAHI ROAD, JAIPUR (RAJASTHAN). 
DILEEP LIFESTYLE PVT. LTD.

508465 - 1: Proprietor Address Altered to BASLERSTR. 42, 4665 OFTRINGEN, SWITZERLAND. 
PLUESS STAUFER AG.

1247129 - 12: Proprietor Address Altered to A-187 (F) ROAD No.6, V.K.I.AREA, JAIPUR (RAJ.) 
DHANOTHIA RUBBERS PVT. LTD.
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531519 - 9: Proprietor Address Altered to 6707 DEMOCRACY BOULEVARD, SUITE 300, 
BATHESDA MARYLAND 20817 
IRIDIUM SATELLITE LLC.

1237359 - 37: Proprietor Address Altered to 535 Marriott Drive, Nashville, Tennessee 37214, 
United States of America 
BRIDGESTONE LICENSING SERVICES, INC.

1312068 - 9: Proprietor Address Altered to NO. 15, 2ND STREET EXTENSION, 3RD MAIN ROAD, 
CIT NAGAR, NANDANAM, CHENNAI- 600 035, TAMIL NADU, INDIA 
LOOKMAN ELECTROPLAST INDUSTRIES LIMITED

754404 - 25, 523187 - 25: Proprietor Address Altered to B-1055, SHASTRI NAGAR, DELHI-110052 
K.D. AGGARWAL HOSIERY

1372986 - 25: Proprietor Address Altered to 401, 4th FLOOR, IVY CENTRE, 3, PARBHAT NAGAR, 
PATEL ESTATE ROAD, JOGESHWARI (WEST), MUMBAI-400102 
JAYNATH APPAREL

888858 - 5, 888856 - 1: Proprietor Address Altered to Weber House, 26-28 Market Street, 
Altrincham, Cheshire, WA14 1PF, United Kingdom 
AVECIA INVESTMENTS LIMITED

2052312 - 42, 2052311 - 10, 2052310 - 1: Proprietor Address Altered to 5950 Priestly Drive, 
Carlsbad, California, USA 92008 
INTERNATIONAL STEM CELL CORPORATION

495669 - 1: Proprietor Address Altered to 225E, JOHN W.CARPERITER FREEWAY, IRVING, TEXAS 
75062-2298, UNITED STATES OF AMERICA. 
EXXON CORPORATION.

1448622 - 2: Proprietor Address Altered to GAT NO.626,PUNE SASWAD ROAD, WADKI NALA, 
PUNE-411011 
NATRAJ PAINTS

1376083 - 5: Proprietor Address Altered to GITANJALI, TULIP BLOCK DR. REGO BAGH,ALTO 
SANTACRUZ,BAMBOLIM COMPLEX,GOA-403 202. 
CORAL CLINICAL SYSTEM

1380516 - 37: Proprietor Address Altered to SHOP 2 WINDERMERE 1A SHOP ANDHERI (W), 
OPPOSITE MILLAT NAGAR, MUMBAI-400053 
M. A. CAR STUDIO.

500310 - 7: Proprietor Address Altered to Leonardo da Vincgilaan, B-2650 Edegem, Belgium 
HANSEN TRANSMISSIONS INTERNATIONAL N.V.A

1370131 - 10: Proprietor Address Altered to ELSE-KROENER-STRASSE 1, 61352, BAD HOMBURG, 
GERMANY. 
FRESENIUS KABI AG,

1393893 - 16, 1393894 - 41, 1393895 - 42, 1205466 - 16, 1394330 - 42, 1205469 - 32, 1205467 - 29, 
1205468 - 30: Proprietor Address Altered to  

1404116 - 5: Proprietor Address Altered to 7-Community Centre, 2nd Floor, East of Kailash,New 
Delhi-110065, India. 
CORMANDEL AGRICO PRIVATE LIMITED

1392473 - 10: Proprietor Address Altered to Else-Kroener-Strasse 1,61352 Bad Homburg, 
Germany. 
FRESENIUS KABI AG,

528605 - 16, 528040 - 16: Proprietor Address Altered to 4590 BEECH 
STREET,CINCINNATI,OHIO,45212-3497,UNITED STATES OF AMERICA 
THE UNITED STATES PLAYING CARD COMPANY.

524710 - 7: Proprietor Address Altered to 7/22, KIRTI NAGAR INDUSTRIAL AREA, NEW DELHI - 
110015 
M/S. RAYAT ELECTRICALS

556641 - 28: Proprietor Address Altered to 35 NEW BRIDGE STREET, LONDON EC4 6BW 
SONDICO INTERNATIONAL LIMITED

532683 - 5: Proprietor Address Altered to 14/486, SUNDER VIHAR, OUTER RING ROAD, PASCHIM 
VIHAR, NEW DELHI-110087 (INDIA) 
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SYNOKEM PHARMACEUTICALS.

1387994 - 41: Proprietor Address Altered to F.P. NO. 73 -77, OLD PUNE MUMBAI ROAD, NEXT TO 
C 0 E P, PUNE - 411 005. 
SUDEV VENTURES

1331393 - 42: Proprietor Address Altered to TRANS ASIA CORPORATE PARK, XIV/396-C; 
SEAPORT AIRPORT ROAD;CHITETHUKKARA, KAKKANAD, KOCHI-682037-INDIA 
TRANS ASIAN SHIPPING SERVICES PVT. LTD.

547273 - 16: Proprietor Address Altered to 7930 Jones Branch Drive, Suite 1100, McLean, Virginia, 
22102, USA. 
HILTON INTERNATIONAL LLC

500310 - 7: Proprietor Address Altered to Gerard Mercatorstraat 40, 3920 Lommel, Belgium 
HANSEN TRANSMISSIONS INTERNATIONAL N.V.A

504254 - 18: Proprietor Address Altered to 215, AVENUE DES NATIONS, 93290 TREMBLAY-EN-
FRANCE, FRANCE 
DELSEY.

1396843 - 29: Proprietor Address Altered to DAMODAR BLGD., PLOT NO. 29, SHOP NO. 1, 
PALASPE, CITY PANVEL-410206, TALUKA-PANVEL, DISTRICT-RAIGARH, MAHARASHTRA, INDIA 
VARIETY SPICES & FOOD PRODUCTS.

1372619 - 5: Proprietor Address Altered to C/o SHEETAL AGENCIES 5, JILANI MARKET, 
KHADAKPURA KHANDWA, M.P. 
TRIBUTE PHARMACEUTICALS

1367998 - 35: Proprietor Address Altered to 125 Park Avenue, New York, New York 10017 United 
States of America 
WPP PROPERTIES

528516 - 12: Proprietor Address Altered to 1/48, GALI MANDIR WALI, RAM BAZAR, KASHMERE 
GATE, DELHI-110006 
BAHL AUTO TRADERS.,

524231 - 22: Proprietor Address Altered to "2051, PALOMAR AIRPORT ROAD, CARLSBAD, 
CALIFORNIA 92009, UNITED STATES OF AMERICA". 
BASF CORPORATION.

2342595 - 5: Proprietor Address Altered to Office no. 09/10/11 Khushnuma Apartment, 7Meera Bai 
Marg, Hajrat Ganj, Lucknow U.P 
ISHAVARNI HEALTHCARE PVT. LTD.

1379411 - 25: Proprietor Address Altered to 2201 E. Sixth Street, Austin, Texas 78702, United 
States 
THE LIVERSTRONG FOUNDATION

1398020 - 35: Proprietor Address Altered to TOWER BUSINESS CENTRE, 2ND FLOOR, TRIQ IT-
TORRI SWATAR, BIRKIRKARA, BKR 4013, MALTA. 
HERCONEL LIMITED

1376077 - 5: Proprietor Address Altered to GITANJALI, TULIP BLOCK DR. REGO BAGH,ALTO 
SANTACRUZ,BAMBOLIM COMPLEX,GOA-403 202. 
CORAL CLINICAL SYSTEM
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1384173 - 35: Proprietor Address Altered to AT - PO - GIDC, PLO -1510, VILLAGE - UMBERGAON, 
TALUKA-UMBERGAON,DISTRICT - VALSAD, GUJARAT,INDIA. 
AARTI WRITING PRODUCTS PVT. LTD.

1378609 - 21: Proprietor Address Altered to SRV NO. 337/1, VILLAGE KACHIGAM, DAMAN 
MANGALAM INDUSTRIES

857462 - 5: Proprietor Address Altered to "Ajanta House", Charkop, Kandivali (West), Mumbai - 
400 067. 
AJANTA PHARMA LIMITED

1375363 - 26: Proprietor Address Altered to Seth-Son, 167/169, 1st Floor, Parmar Bhawan, Kika 
Street, Gulalwadi, Landmark. 3rd Bhoiwada Corner, Above Hanuman Mandir, Mumbai-400004 
AJITKUMAR & COMPANY

1376073 - 5: Proprietor Address Altered to GITANJALI, TULIP BLOCK DR. REGO BAGH,ALTO 
SANTACRUZ,BAMBOLIM COMPLEX,GOA-403 202. 
CORAL CLINICAL SYSTEM

450111 - 9: Proprietor Address Altered to 147, AVENUE DE PARIS 94220, CHARENTON LE PONT., 
FRANCE. 
ESSILOR INTERNATIONAL

1376082 - 5: Proprietor Address Altered to GITANJALI, TULIP BLOCK DR. REGO BAGH,ALTO 
SANTACRUZ,BAMBOLIM COMPLEX,GOA-403 202. 
CORAL CLINICAL SYSTEM

1376085 - 5: Proprietor Address Altered to GITANJALI, TULIP BLOCK DR. REGO BAGH,ALTO 
SANTACRUZ,BAMBOLIM COMPLEX,GOA-403 202. 
CORAL CLINICAL SYSTEM

1438888 - 42: Proprietor Address Altered to 42/4, BEDIADANGA 2ND LANE, KASBA, KOLKATA- 
700039. 
INTEGRATED BUSINESS INFORMATION SYSTEMS & SOLUTIONS

1388500 - 20: Proprietor Address Altered to FC-5041-42-43, BHARAT DIAMOND BOURSE, 
BANDRA KURLA COMPLEX, G- BLOCK, BANDRA EAST, MUMBAI-400051. 
SUPERGEMS (INDIA) PVT. LTD.

1377810 - 9: Proprietor Address Altered to DIVYASHREE TECHNOPOLIS, 36/2 & 124 YAMALUR 
VILLAGE, VARTHUR, HOBLI, OFF HAL AIRPORT ROAD, BANGALORE - 560037 
THOMSON REUTERS SOUTH ASIA PRIVATE LIMITED

1390623 - 10: Proprietor Address Altered to 8F. 123 GASANDIGITAL 2-RO GEUMCHEON GU, 
SEOUL, 08505, REPUBLIC OF KOREA. 
OSSTEM IMPLANT CO. LTD.

854606 - 16: Proprietor Address Altered to 1242, Nalini Apartment, Subhash Nagar, Ln-5, 
Shukrawar Peth, Opp. Wadia Hospital, Pune - 411002 
AKSHARDHARA

439711 - 16: Proprietor Address Altered to 1684, NAI SARAK, DELHI - 6 
FORWARD BOOK DEPOT

1389785 - 5: Proprietor Address Altered to 402/A, NEAR DOMINOS PIZZA, GOKHALE NAGAR, S.B. 
ROAD, PUNE-411016, CITY:PUNE (M CORP), TALUKA: PUNE, DIST: PUNE, MAHARASHTRA, 
INDIA. 
AXENNIC PHARMACEUTICALS PVT. LTD.

2308802 - 41: Proprietor Address Altered to Shop no. 1,2 and 3, Parvati Apartment, Below Parvati 
Marriage Hall, Tisai naka, Kalyan East, Thane - 421306 
META SOULUTIONS

860309 - 5: Proprietor Address Altered to Hofackerstrasse 8, 4132 Muttenz, Switzerland. 
DR. WILD & CO. AG.

1392757 - 99, 1392757 - 99, 1392757 - 99: Proprietor Address Altered to VIA GIOVANNI BUZZATTI 
10, 32036 SEDICO (BELLUNO) ITALY. 
DE RIGO REFRIGERATION S.R.L.,

588961 - 7: Proprietor Address Altered to 1-26-2, NISHI-SHINJUKU, SHINJUKU-KU, TOKYO, 
JAPAN. 
KEIHIN CORPORATION
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2359798 - 5: Proprietor Address Altered to Godown no.74, Upper side, 1st Floor, The Bombay 
Timber Market, Signal Hill Avenue Darukhana, Reay Road (E), Mazgaon, Mumbai-400010 
KALOLWAL INC.

1981565 - 12: Proprietor Address Altered to SHOP NO. 35, SHYAM LAL MARKET, HISSAR ROAD, 
ROHTAK- 124001 (HARYANA) 
ASHWANI & COMPANY

583797 - 6: Proprietor Address Altered to F-6, Nizamuddin ( west ) New Delhi -110013 
MOHMAD YAMIN.

1372952 - 11: Proprietor Address Altered to A- Wing, 303, Rajkamal Co-operative Housing Society, 
Juhu Versova Link Road, 7 Bunglow, Andheri (W), Mumbai - 400 061. 
EVERGREEN WATER TECHNOLOGIES PVT. LTD.

1372915 - 1: Proprietor Address Altered to G. NO. 3-A/2, OLD GATE. NO. 1649, GHOTAWADE. 
TAL.MULSHI, DIST.PUNE 
RAND POLYPRODUCTS PVT.LTD.

1392474 - 10: Proprietor Address Altered to Else-Kroener-Strasse 1,61352 Bad Homburg, 
Germany. 
FRESENIUS KABI AG,

527130 - 24: Proprietor Address Altered to LANE NUMBER 3,LINK ROAD,VILLAGE & POST 
OFFICE BAL KALAN, MAJITHA ROAD,AMRITSAR (PUNJAB) (INDIA) 
INTERNATIONAL WOLLEN MILLS.

1372906 - 1: Proprietor Address Altered to G. NO. 3-A/2, OLD GATE. NO. 1649, GHOTAWADE. 
TAL.MULSHI, DIST.PUNE 
RAND POLYPRODUCTS PVT.LTD.

1306883 - 9: Proprietor Address Altered to 4500 Mount Pleasant Street NWnorth Canton, OH 
44720USA 
THE TIMKEN COMPANY,

1380694 - 39: Proprietor Address Altered to PLOT NO. 12-B, FIRST FLOOR, FAKHIRI HILLS, 
KONDWA ROAD, PUNE 411040. 
ASSOCIATED CARGO MOVERS & PACKERS PVT. LTD.

1372907 - 1: Proprietor Address Altered to G. NO. 3-A/2, OLD GATE. NO. 1649, GHOTAWADE. 
TAL.MULSHI, DIST.PUNE 
RAND POLYPRODUCTS PVT.LTD.

2310769 - 99, 2310769 - 99, 2310769 - 99, 2310769 - 99, 2310769 - 99: Proprietor Address Altered to 
The Sir John Peace Building Experian Way, NG2 Business Park Nottingham NG80 1ZZ united 
Kingdom 
EXPERIAN TECHNOLOGY LTD.

531519 - 9: Proprietor Address Altered to 6701 DEMOCRACY BOULEVARD, SUITE 500, 
BATHESDA MARYLAND 20817 
IRIDIUM SATELLITE LLC.

1399907 - 16: Proprietor Address Altered to 246, FIRST FLOOR, SANT NAGAR, EAST OF 
KAILASH, DELHI, 110065 
ETERNAL GANGES PRESS PVT. LTD.

1394933 - 35: Proprietor Address Altered to SHOP NO.14 TO 17, GROUND FLOOR, ACHARAJ 
TOWER-II, CHHINDWARA ROAD, CHHAONI, WARD NO. 77, NAGPUR- 440013 
HEADSTART MANPOWER CONSULTANTS
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1792712 - 11: Proprietor Address Altered to CABIN NO.209, IInd FLOOR, SECTOR 34A, 
CHANDIGARH (INDIA) 
SPENZA CERAMLICS PVT. LTD.

444239 - 30: Proprietor Address Altered to B D Sawant Marg, Chakala, Andheri (E), Mumbai-
400099 
HINDUSTAN UNILEVER LIMITED

532328 - 5: Proprietor Address Altered to 2 KINGDOM STREET LONDON W2 6BD UNITED 
KINGDOM 
IMPERIAL CHEMICAL INDUSTRIES LIMITED.

583171 - 18: Proprietor Address Altered to 8 MANCHESTER SQUARE, LONDON W1U 3PH UNITED 
KINGDOM. 
MITRE SPORTS INTERNATIONAL LIMITED,

450253 - 9: Proprietor Address Altered to 21, MALKA GANJ, DELHI -7 
PANKAJ ELECTRONICS

524711 - 9: Proprietor Address Altered to 7/22 KIRTI NAGAR INDUSTRIAL AREA, NEW DELHI - 
110015 
M/S. RAYAT ELECTRICALS

1735993 - 12: Proprietor Address Altered to 311 SOUTH WACKER, SUITE5300, CHICAGO, IL 
60606, USA. 
AMSTED RAIL COMPANY, INC.,

2358141 - 37: Proprietor Address Altered to 81-B, KAMGAR NAGAR, S.G.BARVEMARG, KURLA
(E), MUMBAI- 400 024, MAHARASHTRA, INDIA. 
ESSJAY COPIER PVT. LTD

1417051 - 5: Proprietor Address Altered to SANALI INFO PARK, 'A' BLOCK, GROUND FLOOR,8-2-
120/113,ROAD NO.2 BANJARA HILLS, HYDERABAD-500034 INDIA 
NEULAND LABORATORIES LTD.

1301299 - 34: Proprietor Address Altered to Baerier StraBe 10047441 MoersGermany 
MEDI PLUS TEC MEDIZINISCH - TECHNISCHE HANDELSGESELLSCHAFT MBH

2342594 - 5: Proprietor Address Altered to Office no. 09/10/11 Khushnuma Apartment, 7Meera Bai 
Marg, Hajrat Ganj, Lucknow U.P 
ISHAVARNI HEALTHCARE PVT. LTD.

1385518 - 9: Proprietor Address Altered to 109, KOHINOOR ESTATE, W.E.HIGHWAY, GOREGAON, 
MUMBAI-400063. 
MRS. SUSHMA SANDEEP NAWALGARIA

1378689 - 30: Proprietor Address Altered to S.no.37-4/3/1, Near Balaji Hotel, Pisoli. Pune-411028. 
PKM FOODS PVT.LTD.

616118 - 30, 616117 - 29, 616120 - 29, 616121 - 30, 616114 - 29: Proprietor Address Altered to ONE 
CONAGRA DRIVE, OMAHA, NEBRASKA 68102,U.S.A. 
F

2342578 - 5: Proprietor Address Altered to Office no. 09/10/11 Khushnuma Apartment, 7Meera Bai 
Marg, Hajrat Ganj, Lucknow U.P 
ISHAVARNI HEALTHCARE PVT. LTD.

508464 - 9: Proprietor Address Altered to 550, MERIDIAN AVENUE, SAN JOSE, CALIFORNIA 
95126, UNITED STATES OF AMERICA. 
ECHELON SYSTEMS CORPORATION.

1400990 - 12, 1356751 - 12, 1348324 - 12, 1330746 - 12: Proprietor Address Altered to 
603,International Trade Tower, Nehru Place, New Delhi-110019,India 
FIREFOX BIKES PVT. LTD.

1367998 - 35: Proprietor Address Altered to 4th Floor, 100 Park Avenue, New York, New York 
10017, United States of America 
WPP PROPERTIES

1378610 - 25: Proprietor Address Altered to 81, Lehri House, Shop No. 12, Dhobi Street, 
Mohammed Ali Road, Mumbai-400003, Maharashtra, India 
YOGI CAP WORKS.

1372908 - 1: Proprietor Address Altered to G. NO. 3-A/2, OLD GATE. NO. 1649, GHOTAWADE. 
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TAL.MULSHI, DIST.PUNE 
RAND POLYPRODUCTS PVT.LTD.

1395092 - 41: Proprietor Address Altered to PLOT NO. NS-15, GROUND FLOOR, FD BLOCK, 
ROYAL CASTLE SCHOOL BUILDING,NEAR PITAMPURA METRO STATION, NEW DELHI-110088 
INDIRA GANDHI SCHOOL OF EDUCATION

1376072 - 5: Proprietor Address Altered to GITANJALI, TULIP BLOCK DR. REGO BAGH,ALTO 
SANTACRUZ,BAMBOLIM COMPLEX,GOA-403 202. 
CORAL CLINICAL SYSTEM

1377548 - 4: Proprietor Address Altered to NEW BUS STAND, SAMAN RATHARA, ALLAHABAD 
ROAD, REWA, M. P. 
AMIAT TRACTORS

675436 - 29: Proprietor Address Altered to Spitalgasse 2, CH-3011 Bern, Switzerland 
FRITO LAY TRADING CO.

584411 - 1: Proprietor Address Altered to 7, PLACE DU CHANCELIER ADENAUER, 75016 PARIS, 
FRANCE." 
PECHINEY.

1375487 - 9: Proprietor Address Altered to A-16, Ghatkopar Industrial Estate, L.B.S. Marg, 
Ghatkopar (West), Mumbai-400086 
SHEPHERD TRANSFORMERS INDUSTRIES

531519 - 9: Proprietor Address Altered to 1750 TYSONS BOULEVARD , SUITE 1400, MCLEAN , 
VIRGINIA 22102,USA 
IRIDIUM SATELLITE LLC.

1385519 - 11: Proprietor Address Altered to 109, KOHINOOR ESTATE, W.E.HIGHWAY, 
GOREGAON, MUMBAI-400063. 
MRS. SUSHMA SANDEEP NAWALGARIA

541877 - 9: Proprietor Address Altered to B-51, SUBHADARA COLONY , SARAI ROHILLA , DELHI-
35. 
KARAN INDUSTRIES.

1391231 - 9: Proprietor Address Altered to 901, 9TH FLOOR, KLJ TOWER NORTH, PLOT NO. B-5, 
NETAJI SUBHASH PLACE,PITAMPURA, NEW DELHI-110034 
ESSEL FOUNDRIES PVT LTD

507400 - 24: Proprietor Address Altered to VILLAGE & POST OFFICE PANDORI WARRAICH, BAL 
KALAN, MAJITHA ROAD, AMRITSAR (PUNJAB). 
SHANKER PRINTING MILLS.

505893 - 9: Proprietor Address Altered to 2967-3, ISHIKAWA-MACHI, HACHIOJI-SHI, TOKYO, 
JAPAN. 
KABUSHIKI KAISHA KENWOOD.

1318281 - 99: Proprietor Address Altered to 2nd Floor, F-7, Block B-1, Mohan Co-operative 
Industrial Estate, Mathura Road, Delhi-110044 
MOTHERSONSUMI INFOTECH & DESIGN LTD

1388501 - 18: Proprietor Address Altered to FC-5041-42-43, BHARAT DIAMOND BOURSE, 
BANDRA KURLA COMPLEX, G- BLOCK, BANDRA EAST, MUMBAI-400051. 
SUPERGEMS (INDIA) PVT. LTD.
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1320795 - 10: Proprietor Address Altered to 1 Elizabeth Macarthur Drive, Bella Vista, NSW, 2153, 
Australia 
RESMED LIMITED.

1323069 - 6: Proprietor Address Altered to 6-1, Marunouchi 2-chome, Chiyoda-ku, Tokyo, Japan 
SHIN NIPPON SEITETSU KABUSHIKI KAISHA (NIPPON STEEL CORPORATION)

1378693 - 35: Proprietor Address Altered to A-22, Green Acres, Salunkhe Vihar Road, Kondwa, 
Pune-411048 
CAREER CROSSROADS.

1379412 - 14: Proprietor Address Altered to 2201 E. Sixth Street, Austin, Texas 78702, United 
States 
THE LIVERSTRONG FOUNDATION

1384406 - 99: Proprietor Address Altered to 250 COROMAR DRIVE, GOLETA, CALIFORNIA 93117 
USA. 
DECKERS OUTDOOR CORPORATION

1369218 - 41: Proprietor Address Altered to 604, Beach Queen, Machlimaar, J.P. Road, Versova, 
Mumbai-400061 
KIC.

752532 - 25: Proprietor Address Altered to Calle Goya 4, 28001 Madrid, SPAIN 
LOEWE S. A.

1387058 - 25: Proprietor Address Altered to MERKEZ QUARTER, ESKI EDIRNE ASFALTI STREET, 
NO: 38/A, 1 FLOOR, GAZISOMANPASA, ISTANBUL, TURKEY. 
MAGIN INTO GIYIM SANAYI VE TICARET LIMITED

1388691 - 99: Proprietor Address Altered to Balz Zimmermann-Strasse 7, 8302 Kloten, Switzerland 
NOBEL BIOCARE SERVICES AG

608118 - 12: Proprietor Address Altered to 1830 Macmillan Park Drive, Fort Mill, 29707 South 
Caroline, United States of America. 
GENERAL TIRE, INC.

1396781 - 9: Proprietor Address Altered to DR NO. 54-20/3-11, PLOT NO. 3, GURUNANAK ROAD, 
NEAR RAM MANDIR, GURUNANAK COLONY, VIJAYWADA-520008 (A.P.) 
DINESH SHYAM SUKHA.

1219730 - 5: Proprietor Address Altered to Plot Nos. 58, 59, 66 & 67, sector-3,Integrated Industrial 
Estate,Pant Nagar, Rudrapur,Distt.Udham Singh Nagar-263153Uttarakhand 
G.S. PHARMBUTOR PRIVATE LIMITED

2342580 - 5: Proprietor Address Altered to Office no. 09/10/11 Khushnuma Apartment, 7Meera Bai 
Marg, Hajrat Ganj, Lucknow U.P 
ISHAVARNI HEALTHCARE PVT. LTD.

1383294 - 5: Proprietor Address Altered to 102, First Floor Leena Heights No. 112 Mira Bhayander 
Road,Mira Road, Dist. Thane - 401107, MAHARASHTRA, INDIA. 
KOMAL HEALTHCARE P. LTD.

1515254 - 21, 1515253 - 20, 1515252 - 16, 1515251 - 14, 1515250 - 11, 1515249 - 8, 1515248 - 28, 
1515247 - 27, 1515245 - 24, 1515244 - 21, 1515243 - 20, 1515242 - 16, 1515241 - 14, 1515240 - 11, 
1515239 - 8, 1515258 - 28, 1515257 - 27, 1515256 - 25, 1515255 - 24: Proprietor Address Altered to 
A-41,Sector-80, Phase II, Noida-201305, U.P., India 
MA DESIGN INDIA PRIVATE LIMITED,

1401178 - 14: Proprietor Address Altered to 32, RIVER VALLEY CLOSE, #09-32, SINGAPORE 
238436 
MS. KOH LIN PO

1383261 - 30: Proprietor Address Altered to A/38, NICE MIDC, SATPUR, NASHIK - 422007. 
"SHUBHANN COMPANY".

526862 - 16: Proprietor Address Altered to 2000 PURCHASE STREET,PURCHASE,NEW YORK 
10577,UNITED STATES OF AMERICA 
MASTERCARD INTERNATIONAL INC.

860311 - 5: Proprietor Address Altered to Hofackerstrasse 8,4132 Muttenz,Switzerland. 
DR. WILD & CO. AG.

477177 - 28: Proprietor Address Altered to 191-F,sector-4 IMT Manesar, Gurgaon, Haryana-122050 
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ARCHIES GREETINGS & GIFTS LTD.

1376076 - 5: Proprietor Address Altered to GITANJALI, TULIP BLOCK DR. REGO BAGH,ALTO 
SANTACRUZ,BAMBOLIM COMPLEX,GOA-403 202. 
CORAL CLINICAL SYSTEM

646207 - 16: Proprietor Address Altered to 200 Campus Drive, Collegeville PA 19426, United 
States of America 
M/S. IMS HEALTH INCORPORATED

2342582 - 5: Proprietor Address Altered to Office no. 09/10/11 Khushnuma Apartment, 7Meera Bai 
Marg, Hajrat Ganj, Lucknow U.P 
ISHAVARNI HEALTHCARE PVT. LTD.

1400990 - 12, 1356751 - 12, 1348324 - 12, 1330746 - 12: Proprietor Address Altered to 
603,International Trade Tower, Nehru Place, New Delhi-110019,India 
FIREFOX BIKES PVT. LTD.

1453142 - 35: Proprietor Address Altered to 45, Mahavir Nagar, Near Tilak Nagar, Indore- 452 018 
(Madhya Pradesh) 
HOMEOPATHYARC

2590371 - 9: Proprietor Address Altered to Ground Floor, Balaji Mansion, 8/1, Bannerghatta Main 
Road, JP Nagar Industrial Estate, Bangalore 560076, Karnataka, India. 
REMEDINET TECHNOLOGIES PVT LTD

554488 - 25: Proprietor Address Altered to E-46/3, OKHLA INDSUTRIAL AREA, PHASE-II, NEW 
DELHI-110020. 
FLYING FASHION.

1396819 - 25: Proprietor Address Altered to 1/2 CHURCH HILL COMPOUND, HOLLY CROSS 
ROAD, I.C. COLONY, BORVALI(W), MUMBAI-400103. 
PENGUIN EXPO.

2307571 - 25: Proprietor Address Altered to 506 MANDVI NAVJEEVAN BUILDING, 121/127 KAZI 
SYED STREET, NEAR BANK OF BARODA, MASJID BUNDER, MUMBAI - 400003 
LIVE YOUR SPORT RETAIL PVT. LTD.

847651 - 3: Proprietor Address Altered to 1002, Prathamesh Pooja CHS Ltd., Kastur Park, 
Shimpoli Road, Opp Veg Treat Hotel, 10th Floor, Borivali (west), Mumbai - 400092 
BHAVIK PRODUCTS.

1393526 - 35: Proprietor Address Altered to FLAT NO. 18, 2ND FLOOR , ABHINANDAN NATH APT, 
VIJAY NAGAR, TULINJ ROAD, OPPOSITE ICE CREAM FACTORY, NALASOPARA (E), THANE-
401201, MAHARASHTRA, INDIA. 
EXPORT OPPORTUNITIES EXCHANGE CENTRE

1316289 - 35: Proprietor Address Altered to 12 TAI SENG STREET, #05-01, LUXASIA BUILDING, 
SINGAPORE 534118 
STALWYN TECHNOLOGIES PTE LTD.

526640 - 3: Proprietor Address Altered to 77 RU ANATOLE FRANCE, 92300 LEVALLOIS PERRET, 
FRANCE. 
LVMH FRAGRANCE BRANDS

1383735 - 39: Proprietor Address Altered to NO. 475, II FLOOR, KHB COLONY, Vth BLOCK, 
KORAMANGALA, BANGALORE - 560095, KARNATAKA, INDIA. 
SUNFAIR EXPRESS CARGO & LOGISTICS PRIVATE LIMITED

 
 

8436



Trade Marks Journal No: 1820 ,   23/10/2017  
 

PR Section 
J/1820 

 
1369988 - 37: Proprietor Address Altered to Rubberwala House, Opp. Agripada Police Station, Dr. 
Nair Road, Agripada, Mumbai-400011 
RUBBERWALA DEVELOPERS PVT. LTD.

2159176 - 3: Proprietor Address Altered to SHARDAPRASAD APARTMENT, PLOT NO. 45A, FLAT 
NO. 5, 3RD FLOOR, ROAD NO. 6,JAWAHAR NAGAR, GOREGAON (W), MUMBAI - 62 
JAIN SOAP INDUSTRIES

580617 - 11: Proprietor Address Altered to C/o M/s MAGWE TECHNOLOGIES PVT. LTD, NO 212, 
PHASE -II SHAHZADA BAGH, INDUSTRIAL AREA INDRA LOK DELHI 110035 
DEEPAK TRADERS.

1371260 - 10: Proprietor Address Altered to ELSE-KROENER-STRASSE 1, 61352, BAD HOMBURG, 
GERMANY. 
FRESENIUS KABI AG,

2360735 - 38: Proprietor Address Altered to 305-Rupa Plaza, Jawahar Road, Ghatkopar-(E), 
Mumbai- 400077 
INTELLIBUZZ TEM PRIVATE LIMITED

541554 - 3: Proprietor Address Altered to D-1, D.S.I.D.C., BADLI INDUSTRIAL AREA, PHASE-III, 
GATE NO. 5, DELHI - 110042 
MONA FRENCH COSMETICS COMPANY.

541556 - 3: Proprietor Address Altered to D-1, D.S.I.D.C., BADLI INDUSTRIAL AREA, PHASE-III, 
GATE NO. 5, DELHI - 110042 
MONA FRENCH COSMETICS COMPANY.

505167 - 25: Proprietor Address Altered to A.P.ENTERPRISES , B-1221, SHASTRI NAGAR, DELHI-
110052 
AMIT SINGH KATHURIA

542112 - 11: Proprietor Address Altered to PRINS BERNHARDPLEIN 200, 1097JB , AMSTERDAM, 
THE NETHERLANDS. 
FLOWIL INTERNATIONAL LIGHTING [HOLDING] B.V.

495669 - 1: Proprietor Address Altered to 5959 LAS COLINAS BOUELVARD, IRVING, TEXAS 
75039-2298, UNITED STATE OF AMERICA. 
EXXON CORPORATION.

495362 - 12: Proprietor Address Altered to N-24, Sector-1, DSIDC Industrial Area, Bawana, Delhi-
110039. 
ARORA UDYOG.

1396710 - 99: Proprietor Address Altered to 500 Howard Street, Suite 300, San Francisco, 
California 94105, United States of America 
GLU MOBILE INC.

500310 - 7: Proprietor Address Altered to Leonardo da Vincilaan 1, B-2650 Edegem, Belgium 
HANSEN TRANSMISSIONS INTERNATIONAL N.V.A

1380538 - 9: Proprietor Address Altered to GALA NO G. 103, UDYOG VIHAR INDUSTRIAL ESTATE, 
OPPOSITE AMBROSIA HOTEL, NEAR VITHALWADI RAILWAY STATION (W), ULHASNAGAR-
421003. 
ELSON ENTERPRISES

1376086 - 5: Proprietor Address Altered to GITANJALI, TULIP BLOCK DR. REGO BAGH,ALTO 
SANTACRUZ,BAMBOLIM COMPLEX,GOA-403 202. 
CORAL CLINICAL SYSTEM

1384864 - 41: Proprietor Address Altered to 10, SEA COAST 2, KILLE GAOTHAN, SECTOR-15 A, 
CBD, BELAPUR-400614. 
SYNERGISTIC SOLUTIONS

1380703 - 37: Proprietor Address Altered to 1212, DARODE JOG HOUSE, APTE ROAD, PUNE-
411004. 
DARODE JOG BUILDERS PVT. LTD.

616115 - 30: Proprietor Address Altered to "One ConAgra Drive, Omaha, Nebraska 68102, United 
States of America" 
F

859896 - 9: Proprietor Address Altered to UNITS 2307-10, 23/F LAFORD CENTRE, 838 LAI CHI 
KOK ROAD, KOWLOON, HONG KONG. 
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SIGNAL COMMUNICATIONS LTD.

1386133 - 5: Proprietor Address Altered to GITANJALI, DR. ANTONIO DO REGO BHGH, ALTO 
SANTACRUZ, BAMBOLIM COMPLEX, GOA-403202. 
CORAL CLINICAL SYSTEM

2050044 - 14: Proprietor Address Altered to 12, Rue Guillaume Kroll, 1882 Luxembourg, 
Luxembourg 
M/S. TECHNOMARINE S.A.

1391102 - 9: Proprietor Address Altered to PLOT NO. 95/4, MIDC, NEAR CEAT LTD., SATPUR - 
422007. 
M.R. ELECTRICALS.

642958 - 7, 778992 - 24, 642955 - 9, 764097 - 23, 642957 - 9, 764101 - 23, 1236699 - 99, 1121914 - 7, 
1121915 - 9, 1236699 - 99, 1236699 - 99, 642956 - 7, 686936 - 7, 778993 - 25: Proprietor Address 
Altered to KLOSTERSTRASSE 32, 8406 WINTERTHUR, SWITZERLAND 
RIETER HOLDING LTD.

444238 - 30: Proprietor Address Altered to B D Sawant Marg, Chakala, Andheri (E), Mumbai-
400099 
HINDUSTAN LEVER LIMITED

1393671 - 99: Proprietor Address Altered to 01, Shivji Marg, Westend Greens, NH-8, New Delhi-
110037 
HUGHES COMMUNICATIONS INDIA LIMITED

1822387 - 42: Proprietor Address Altered to Office No. 402-403, Dhoot Business Center, Plot No. 
74, R.B. Mehta Marg ( 60 Ft. Road), Ghatkopar ( East), Mumbai-400077 
ASIATIC CENTER OF GEMOLOGICAL SERVICES

423207 - 12: Proprietor Address Altered to 403, PRAGATI TOWER, RAJENDRA PLACE, NEW 
DELHI - 110008 
SENIOR RUBBERS PRIVATE LIMITED.

1388503 - 38: Proprietor Address Altered to FC-5041-42-43, BHARAT DIAMOND BOURSE, 
BANDRA KURLA COMPLEX, G- BLOCK, BANDRA EAST, MUMBAI-400051. 
SUPERGEMS (INDIA) PVT. LTD.

500310 - 7: Proprietor Address Altered to De Villermonstraat 9, B-2550 Kontich, Belgium 
HANSEN TRANSMISSIONS INTERNATIONAL N.V.A

1398791 - 3, 1398790 - 3, 1398789 - 3: Proprietor Address Altered to A-84, GALI NO.7, TEACHERS 
COLONY, SAMAYPUR INDUSTRIAL AREA, DELHI-110042 
S. P. PERFUMERY CO.

1404033 - 3: Proprietor Address Altered to PLOT NO.-1287/1,SECTOR 4 C, GANDHI NAGAR, 
GUJARAT-382006 
D.K.ENTERPRISES

616115 - 30: Proprietor Address Altered to  

1380704 - 36: Proprietor Address Altered to 1212, DARODE JOG HOUSE, APTE ROAD, PUNE-
411004. 
DARODE JOG BUILDERS PVT. LTD.

539081 - 9: Proprietor Address Altered to Moor Lane Mill, Moor Lane, Lancaster, England 
REEBOK INTERNATIONAL LIMITED.

 
 

 

8438



Trade Marks Journal No: 1820 ,   23/10/2017  
 

PR Section 
J/1820 

 
1346773 - 5: Proprietor Address Altered to 402/A,NEAR DOMINAZ PIZZA,GOKHALE 
NAGARI,S.B.ROAD,PUNE-411016,CITY:PUNE (M CROP),TALUKA:PUNE,dIS:PUNE 
MAHARASHTRA,INDIA 
AXENNIC PHARMACEUTICALS PVT. LTD.

2249261 - 10: Proprietor Address Altered to 2000 16TH STREET, 12th FLOOR, DENVER, 
COLORADO 80202 USA 
DAVITA HEALTHCARE PARTNERS INC.

2358140 - 9: Proprietor Address Altered to 81-B, KAMGAR NAGAR, S.G.BARVEMARG, KURLA(E), 
MUMBAI - 400 024, MAHARASHTRA, INDIA 
ESSJAY COPIER PVT. LTD

1537174 - 40, 1537175 - 40: Proprietor Address Altered to THURGAUERSTRASSE 40, 8050 
ZÜRICH, SWITZERLAND. 
ENICS AG

1396842 - 30: Proprietor Address Altered to DAMODAR BLGD., PLOT NO. 29, SHOP NO. 1, 
PALASPE, CITY PANVEL-410206, TALUKA-PANVEL, DISTRICT-RAIGARH, MAHARASHTRA, INDIA 
VARIETY SPICES & FOOD PRODUCTS.

1380978 - 5: Proprietor Address Altered to 5TH FLOOR, SATYANARAYAN PRASAD COMMERCIAL 
CENTRE, DAYALDAS ROAD,BEHIND STATE BANK OF INDIA, OFF. NEHRU ROAD, VILE PARLE 
(E), MUMBAI-400 057. 
SRMAXO CHEMICALS PRIVATE LIMITED

2292913 - 9, 2292914 - 9: Proprietor Address Altered to Otto-Brenner-Strasse 20, 37079, 
Goettingen, Germany. 
SARTORIUS LAB INSTRUMENTS GMBH & CO. KG

447574 - 28, 447575 - 34, 447576 - 28, 447577 - 34: Proprietor Address Altered to 6-6, 
MARUNOUCHI 1-CHOME, CHIYODA-KU, TOKYO, JAPAN. 
ALSO AS HITACHI, LTD.

1382026 - 3: Proprietor Address Altered to Unilever House ,B D Sawant Marg,Chakala Andheri 
East, Mumbai, Maharashtra 
HINDUSTAN UNILEVER LIMITED

844048 - 3: Proprietor Address Altered to No. 902, 9th Floor, Prestige Meridian -1, 29, M.G. Road, 
Banglore, 560001, India. 
PARAMOUNT KUMKUM PRIVATE LIMITED,

1444778 - 99, 1444779 - 99: Proprietor Address Altered to 14 A, Rue des Bains,L-1212 
Luxembourg. 
NOVA BRANDS S.A.

459174 - 5, 301333 - 3, 545728 - 5, 644653 - 1, 1366998 - 5, 1369491 - 5, 1420033 - 5, 1446997 - 5: 
Proprietor Address Altered to “17th Floor, Building No. 05, Tower-C, DLF Cyber City, Phase-III, 
Gurgaon, Haryana- 122002” 
AVANTOR PERFORMANCE MATERIALS INDIA LIMITED

1386151 - 3: Proprietor Address Altered to NEW CLASSIC VARIETY, OPPOSITE MODERN SUPER 
MARKET, PRAKASAM ROAD, VIJAYWADA-520002,A.P. 
NIRMAL K. JAIN

1392983 - 35: Proprietor Address Altered to C-268-A, SUSHANT LOK-1, GURGAON-122002, 
HARYANA 
ATUL KUMAR GUPTA.

842574 - 7: Proprietor Address Altered to D-221, MIDC, TIC, THANE BELAPUR ROAD, NERUL, 
NAVI MUMBAI-400 706. 
PENNWALT LIMITED.

1392982 - 11: Proprietor Address Altered to C-268-A, SUSHANT LOK-1, GURGAON-122002, 
HARYANA 
ATUL KUMAR GUPTA.

1393376 - 11: Proprietor Address Altered to C-268-A, SUSHANT LOK-1, GURGAON-122002, 
HARYANA 
ATUL KUMAR GUPTA.

1369868 - 35, 1471737 - 99, 1458947 - 41, 1458948 - 41, 1458950 - 41, 1458951 - 41, 1458953 - 41, 
1458947 - 41, 1369870 - 35, 1458949 - 41, 1458949 - 41, 1458952 - 41: Proprietor Address Altered to  
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1477407 - 1, 1393756 - 1, 1393755 - 1, 1393754 - 1: Proprietor Address Altered to CABIN NO.5 AND 
6, 2ND FLOOR, SCO 40, SECTOR 26, MADHYA MARG, CHANDIGARH 160019 
EXPERT BIO-PRODUCTS PRIVATE LIMITED

1385521 - 5: Proprietor Address Altered to KANARA BUSINESS CENTRE, B/108-111, NEAR 
EVEREST GARDENS LINK ROAD, GHATKOPAR (E), MUMBAI-400075. 
ZUVIUS LIFESCIENCES PVT. LTD.

1398791 - 3, 1398790 - 3, 1398789 - 3: Proprietor Address Altered to A-84, GALI NO.7, TEACHERS 
COLONY, SAMAYPUR INDUSTRIAL AREA, DELHI-110042 
S. P. PERFUMERY CO.

1412185 - 9, 1412184 - 16, 1412182 - 28, 1412183 - 25: Proprietor Address Altered to 85 Fifth 
Avenue, 6h Floor New York, NY 10003, United States of America 
CLASSIC MEDIA, INC.

1448621 - 2: Proprietor Address Altered to GAT NO.626,PUNE SASWAD ROAD, WADKI NALA, 
PUNE-411011 
NATRAJ PAINTS

1389593 - 9, 1389592 - 9: Proprietor Address Altered to 2-15-3, KONAN, MINATO-KU, TOKYO, 
JAPAN. 
NIKON CORPORATION

1391427 - 42, 1590188 - 42, 1590189 - 42: Proprietor Address Altered to 29th Flr, World Trade 
Center, Brigade Gateway Campus, 26/1, Dr. Rajkumar Road, Malleswaram - Rajajinagar, Bangalore 
- 560055, Karnataka. 
BRIGADE HOSPITALITY SERVICES LIMITED

1404656 - 7, 1397053 - 99, 1396888 - 9: Proprietor Address Altered to 17721 Railroad Street, City of 
Industry, CA 91748,USA 
LINCOLN GLOBAL INC.

1404656 - 7, 1397053 - 99, 1396888 - 9: Proprietor Address Altered to 1200 Monterey Pass Road, 
Monterey Park, CA 91754, USA 
LINCOLN GLOBAL INC.

1389638 - 99: Proprietor Address Altered to 500 Howard Street, Suite 300, San Francisco, 
California 94105, United States of America 
GLU MOBILE INC.

1395026 - 7: Proprietor Address Altered to 10 GRD PRASAD CHAMBERS, TATA ROAD NO. 1, 
OPERA HOUSE, MUMBAI-400004, MAHARASHTRA, INDIA. 
GABRIEL INDIA LIMITED

1404656 - 7, 1397053 - 99, 1396888 - 9: Proprietor Address Altered to 1200 Monterey Pass Road, 
Monterey Park, CA 91754, USA 
LINCOLN GLOBAL INC.

1378513 - 6: Proprietor Address Altered to Shop No. 4, Sai Wadi Sankul, MIDC 'T' Point, Amravati 
Road, Wadi, Nagpur-440023 (Maharashtra) 
VINAYAKA METAL INDUSTRIES.

2483214 - 37, 2483210 - 36, 2483212 - 37, 2483208 - 36, 2483211 - 37, 2483207 - 36, 2345291 - 37, 
2345292 - 36: Proprietor Address Altered to 412, FLOOR-4, 17G VARDHAMAN CHEMBER, 
CAWASJI PATEL ROAD, HORNIMAN CIRCLE, FORT, MUMBAI 400001 
PALAVA DWELLERS PRIVATE LIMITED

1396710 - 99: Proprietor Address Altered to 500 Howard Street, Suite 300, San Francisco, 
California 94105, United States of America 
GLU MOBILE INC.

1394291 - 35: Proprietor Address Altered to MARIGOLD SOFTWARE PARK, MARISOFT-1, 2 ND 
FLOOR, PUNE-411014. 
XANADUTEC DATA SOLUTION PVT. LTD.
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1397274 - 99, 1397273 - 99: Proprietor Address Altered to P.O.BOX 507, SE-26124, Landskrona, 
Sweden 
HALDEX AKTIEBOLAG,

1385521 - 5: Proprietor Address Altered to KANARA BUSINESS CENTRE, B/108-111, NEAR 
EVEREST GARDENS LINK ROAD, GHATKOPAR (E), MUMBAI-400075. 
ZUVIUS LIFESCIENCES PVT. LTD.

2321214 - 37: Proprietor Address Altered to LODHA EXCELUS, 10th FLOOR, LEGAL CELL, NEXT 
TO H P PETROL PUMP, APOLLO MILLS COMPOUND, N.M. JOSHI MARG, MAHALAXMI, MUMBAI 
400011 
LODHA CROWN BUILDMART PRIVATE LIMITED

493722 - 12, 493702 - 12: Proprietor Address Altered to AFFOLTERNSTRASSE 44, 8050 ZURICH, 
SWITZERLAND 
ABB ASEA BROWN BOVERI LTD.

355278 - 32, 788436 - 32, 10185 - 32, 1467274 - 32, 495664 - 32: Proprietor Address Altered to 
Breakspear Park, Breakspear Way Hemel Hempstead, HP2 4TZ U.K. 
BRITVIC SOFT DRINKS LTD.

1399613 - 9: Proprietor Address Altered to PLOT NO.129, POCKET-A, SECTOR-5, DSIDC, 
BAWANA INDL.AREA, DELHI-110039 
MINIFLEX CABLES MANUFACTURERS LLP

2299890 - 30: Proprietor Address Altered to A/4, DHANWANTRI NAGAR, NEAR PRAGATI NAGAR, 
RAJENDRA NAGAR INDORE-452012 (M. P.) 
GEMAX HEALTHCARE PVT. LTD.

878029 - 33, 798192 - 33, 643420 - 33, 643419 - 33, 573133 - 33, 520018 - 33, 510913 - 33, 458332 - 
33, 401537 - 33, 401536 - 33, 401534 - 33, 401532 - 33, 385053 - 33, 343019 - 33: Proprietor Address 
Altered to NICOL HOUSE, A-270, DEFENCE COLONY, NEW DELHI-110024 
THE NATIONAL INDUSTRIAL CORPORATION LIMITED.

1396611 - 1, 1396612 - 2, 1396613 - 3, 1396614 - 4, 1396615 - 5, 1396616 - 6, 1396617 - 7, 1396618 - 
8, 1396619 - 9, 1396620 - 10, 1396621 - 11, 1396622 - 12, 1396623 - 13, 1396624 - 14, 1396625 - 15, 
1396626 - 16, 1396627 - 17, 1396628 - 18, 1396629 - 19, 1396630 - 20, 1396631 - 21, 1396632 - 22, 
1396633 - 23, 1396634 - 24, 1396635 - 25, 1396636 - 26, 1396637 - 27, 1396638 - 28, 1396639 - 29, 
1396640 - 30, 1396641 - 31, 1396642 - 32, 1396643 - 33, 1396644 - 34, 1396645 - 35, 1396646 - 36, 
1396647 - 37, 1396648 - 38, 1396649 - 39, 1396650 - 40, 1396651 - 41, 1396652 - 42: Proprietor 
Address Altered to Paradigm, A Wing, 1st Floor, Mindspace, Link Road, Malad (West), Mumbai - 
400 064. 
HYPERCITY RETAIL (INDIA) LIMITED

1382189 - 3, 1382190 - 4, 1382191 - 5, 1382192 - 8, 1382193 - 11, 1382194 - 16, 1382195 - 18, 
1382196 - 20, 1382197 - 21, 1382198 - 22, 1382199 - 23, 1382200 - 24, 1382201 - 25, 1382202 - 26, 
1382203 - 27, 1382204 - 28, 1382205 - 29, 1382206 - 30, 1382207 - 31, 1382208 - 32, 1382209 - 33, 
1382210 - 34, 1382165 - 35: Proprietor Address Altered to Paradigm, A Wing, 1st Floor, Mindspace, 
Link Road, Malad (West), Mumbai - 400 064. 
HYPERCITY RETAIL (INDIA) LIMITED

1382164 - 35, 1382188 - 34, 1382187 - 33, 1382186 - 32, 1382185 - 31, 1382184 - 30, 1382183 - 29, 
1382182 - 28, 1382181 - 27, 1382180 - 26, 1382179 - 25, 1382178 - 24, 1382177 - 23, 1382176 - 22, 
1382175 - 21, 1382174 - 20, 1382173 - 18, 1382172 - 16, 1382171 - 11, 1382170 - 8, 1382169 - 5, 
1382168 - 4, 1382167 - 3: Proprietor Address Altered to Paradigm, A Wing, 1st Floor, Mindspace, 
Link Road, Malad (West), Mumbai - 400 064. 
HYPERCITY RETAIL (INDIA) LIMITED

1373259 - 14, 1373261 - 14: Proprietor Address Altered to BC-7011, 7th Floor, Tower B, Central 
Block, Bharat Diamond Bourse, G Block, Bandra Kurla Complex, Bandra (East), Mumbai- 400 051 
MOHIRA JEWELLERY PVT. LTD.

1370130 - 10: Proprietor Address Altered to ELSE-KROENER-STRASSE 1, 61352, BAD HOMBURG, 
GERMANY. 
FRESENIUS KABI AG,

1396611 - 1, 1396612 - 2, 1396613 - 3, 1396614 - 4, 1396615 - 5, 1396616 - 6, 1396617 - 7, 1396618 - 
8, 1396619 - 9, 1396620 - 10, 1396621 - 11, 1396622 - 12, 1396623 - 13, 1396624 - 14, 1396625 - 15, 
1396626 - 16, 1396627 - 17, 1396628 - 18, 1396629 - 19, 1396630 - 20, 1396631 - 21, 1396632 - 22, 
1396633 - 23, 1396634 - 24, 1396635 - 25, 1396636 - 26, 1396637 - 27, 1396638 - 28, 1396639 - 29, 
1396640 - 30, 1396641 - 31, 1396642 - 32, 1396643 - 33, 1396644 - 34, 1396645 - 35, 1396646 - 36, 
1396647 - 37, 1396648 - 38, 1396649 - 39, 1396650 - 40, 1396651 - 41, 1396652 - 42: Proprietor 
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Address Altered to Paradigm, A Wing, 1st Floor, Mindspace, Link Road, Malad (West), Mumbai - 
400 064. 
HYPERCITY RETAIL (INDIA) LIMITED

1370660 - 99, 1370661 - 99: Proprietor Address Altered to 1650 Corporate Circle,Suite 200 
Petaluma, California 94954U.S.A. 
AMY"S KITCHEN, INC.

1382166 - 35, 1382232 - 34, 1382231 - 33, 1382230 - 32, 1382229 - 31, 1382228 - 30, 1382227 - 29, 
1382226 - 28, 1382225 - 27, 1382224 - 26, 1382223 - 25, 1382222 - 24, 1382221 - 23, 1382220 - 22, 
1382219 - 21, 1382218 - 20, 1382217 - 18, 1382216 - 16, 1382215 - 11, 1382214 - 8, 1382213 - 5, 
1382212 - 4, 1382211 - 3: Proprietor Address Altered to Paradigm, A Wing, 1st Floor, Mindspace, 
Link Road, Malad (West), Mumbai - 400 064. 
HYPERCITY RETAIL (INDIA) LIMITED

812912 - 5, 680733 - 5, 680734 - 5, 680737 - 5, 680738 - 5: Proprietor Address Altered to 20C, 
Kumbalagodu Industrial Area,1st Phase, Mysore Road, Kumbalagodu,Bangalore 560074 in the 
State of Karnataka 
EMBIOTIC LABORATORIES PVT. LIMITED

1376084 - 5: Proprietor Address Altered to GITANJALI, TULIP BLOCK DR. REGO BAGH,ALTO 
SANTACRUZ,BAMBOLIM COMPLEX,GOA-403 202. 
CORAL CLINICAL SYSTEM

1363174 - 9, 1363175 - 32: Proprietor Address Altered to 104 Ashoka Estate, Barakhamba Road, 
New Delhi 110 01, India. 
PERNOD RICARD INDIA PRIVATE LIMITED

1391391 - 2: Proprietor Address Altered to No. 2/53, BSS NAGAR, DEVANGAPURAM,TIRUPUR-
641602, TAMILNADIU INDIA 
G.B. CHEMICALS

1387647 - 3: Proprietor Address Altered to Unilever House,B D Sawant Marg Chakala ,Andheri 
East, Mumbai, Maharashtra. 
HINDUSTAN UNILEVER LIMITED

1390780 - 25: Proprietor Address Altered to SHED 9/A, ELPHINSTONE BRIDGE ROAD, J.B.MARG, 
NEXT TO MAULI SADAN BUILDING, PAREL EAST, MUMBAI. 
DOLL.

1377971 - 16, 1388534 - 16, 176500 - 16, 555986 - 16, 676095 - 16, 555987 - 24, 555989 - 1, 1397489 - 
42: Proprietor Address Altered to 301/302, Ashford Chambers,Lady Jamshedji Road,Mahim (West)
Mumbai-400 016 
KORES (INDIA) LIMITED.

429753 - 5, 433864 - 5, 1269702 - 3: Proprietor Address Altered to PLOT NO. A-8, NAINI 
INDUSTRIAL AREA, P.O. T.S.L. KARCHANA , ALLAHABAD, UTTAR PRADESH – 211010, INDIA 
DEYS MEDICAL STORES (MANUFACTURING) LTD.

986971 - 14, 970404 - 14, 853722 - 14, 928830 - 14, 289890 - 16, 289891 - 18, 289892 - 25, 297743 - 
34, 371936 - 9, 371935 - 3, 403053 - 28, 435001 - 6, 435002 - 20, 293632 - 3, 293637 - 8, 293640 - 12, 
293641 - 13, 293645 - 22, 293651 - 23, 293652 - 24, 293653 - 25, 293654 - 26, 293650 - 33, 253394 - 3, 
253395 - 14, 253396 - 34, 983913 - 14, 1313507 - 14, 1282178 - 16, 928831 - 14, 770118 - 3, 970406 - 
14, 1112894 - 14, 731524 - 14, 771696 - 18, 1304159 - 14, 336083 - 14, 336084 - 18, 336085 - 25, 
402131 - 8, 402132 - 16, 402133 - 21, 402134 - 28, 402135 - 33, 402136 - 34, 935149 - 14, 402138 - 18, 
402523 - 9, 402524 - 14, 402525 - 16, 402526 - 18, 402527 - 21, 402528 - 25, 402529 - 28, 402531 - 34, 
970405 - 14, 801881 - 14, 1262735 - 3, 549924 - 9, 549925 - 16, 424702 - 14, 640509 - 34, 743350 - 18, 
551272 - 3, 551273 - 9, 551274 - 14, 551275 - 16, 551276 - 18, 970403 - 14, 368579 - 3, 368581 - 9, 
368582 - 14, 368583 - 16, 368584 - 18, 368585 - 25, 368586 - 34, 403214 - 28, 1306886 - 14, 1259761 - 
18, 735766 - 14, 983912 - 14, 970407 - 14, 1176363 - 14, 791811 - 14, 1184354 - 14, 1318993 - 14, 
986972 - 14, 1389937 - 14, 671594 - 14, 645104 - 3, 993585 - 3, 1365752 - 99, 1248639 - 18, 402137 - 
9, 551271 - 34, 424701 - 3, 293634 - 5, 402522 - 8: Proprietor Address Altered to 
HINTERBERGSTRASSE 22, POSTFACH 61, 6312 STEINHAUSEN, SWITZERLAND 
CARTIER INTERNATIONAL N.V.

1384343 - 36, 1384344 - 37, 1384345 - 41, 1384346 - 42: Proprietor Address Altered to AST-1, 
Success Chambers,1232, Apte Road, Deecan Gymkhana, Pune-411004. 
SUMIX CLUB & RESORTS PVT. LTD.

1360784 - 24, 1360785 - 25: Proprietor Address Altered to 3A-1, TAJ APPT., RAO TULA RAM 
MARG, NEW DELHI-110 022 
GEE DESIGN PVT. LTD

1412185 - 9, 1412184 - 16, 1412182 - 28, 1412183 - 25: Proprietor Address Altered to 85 Fifth 
Avenue, 6h Floor New York, NY 10003, United States of America 
CLASSIC MEDIA, INC.

1392214 - 8: Proprietor Address Altered to 3,Gokulnagar, Near Patel Nagar, 50 Feet Road, Rajkot, 
Gujarat- India 
GANPATI ENTERPRISES

1376560 - 5, 1376561 - 5: Proprietor Address Altered to 2929 Plymouth Road, Suite 275, Ann Arbor 
Michigan 48105, U.S.A. 

8442



ADVANCED VISION RESEARCH INC

655430 - 9, 433960 - 25, 262596 - 9: Proprietor Address Altered to 1-7-1 KONAN, MINATO-KU, 
TOKYO , JAPAN 
SONY CORPORATION

642548 - 7: Proprietor Address Altered to 3600 West Lake Avenue, Glenview, IL 60026, United 
States of America 
PREMARK FEG L.L.C.

434929 - 11, 651024 - 11, 1396706 - 9, 1370998 - 9, 1344760 - 11, 1343231 - 11, 1339848 - 11, 431285 
- 11: Proprietor Address Altered to Marcel-Breuer-Straße 6,80807 München GERMANY 
OSRAM GMBH

1911302 - 2: Proprietor Address Altered to 32-36, BOURLEVARD D' AVRANCHES, L-1160 
LUXEMBOURG, LUXEMBOURG. 
AZ ELECTRONIC MATERIALS (LUXEMBOURG) S.A.R.L.
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1306911 - 7, 1306912 - 7: Proprietor Address Altered to 13-11, Omori-Kita 2-Chrome, Ota-ku, Tokyo 
143-8580, Japan 
DISCO CORPORATION

1385587 - 9: Proprietor Address Altered to 9F. NO. 788-1, CHUNG-CHENG RD., ZHONGHE 
DIST.,NEW TAIPIE CITY 235, TAIWAN (R.O.C.). 
COOLER MASTER DEVELOPMENT CORPORATION

1303259 - 99: Proprietor Address Altered to 79 Fifth Avenue, 14th Floor, New York, NY 10003, USA 
SYNAPTIC DIGITAL, INC.

1299583 - 41, 1299584 - 41: Proprietor Address Altered to Sony Pictures Europe House, 25 Golden 
Square, London W1F 9LU, United Kingdom 
SONY PICTURES TELEVISION UK RIGHTS LIMITED

1518265 - 42, 1518266 - 42, 1518268 - 39, 1518270 - 41, 1518271 - 41: Proprietor Address Altered to 
24-2-1870, 2ND FLOOR, 3RD CROSS CENTRAL AVENUE, MAGUNTA LAYOUT, NELLORE, 
ANDHRA PRADESH - 524 003, 
SPI CINEMAS PRIVATE LIMITED

1300017 - 2, 648654 - 2, 907169 - 2, 904494 - 2: Proprietor Address Altered to AC 27A, SIDCO 
INDUSTRIAL ESTATE THHIRUMUDIVAKKAM, CHENNAI-600044, TAMILNADU. 
BRILLIANT COATING (P) LIMITED

766197 - 21, 766207 - 21, 846239 - 21, 538878 - 3, 538876 - 21, 538877 - 5, 766200 - 3, 766205 - 30, 
766201 - 5, 766206 - 21, 766216 - 3, 674029 - 30, 674028 - 3, 766214 - 30, 766213 - 21, 766212 - 5, 
766215 - 3, 766202 - 21, 766203 - 3, 766198 - 3, 766199 - 21, 766204 - 5: Proprietor Address Altered 
to 54 rue la Boétie, 75008 Paris, FRANCE 
N

536460 - 16, 536461 - 16: Proprietor Address Altered to 4333 EDGEWOOD ROAD, NE CEDAR 
RAPIDS, LOWA 52499, U.S.A 
TRANSAMERICA CORPORATION

1968415 - 35: Proprietor Address Altered to OFFICE NO.45, FIRST FLOOR, DDA MARKET, 
SECTOR-16, ROHINI, NEW DELHI-110085 
DILIP KUMAR AGARWAL

844048 - 3: Proprietor Address Altered to No. 902, 9th Floor, Prestige Meridian -1, 29, M.G. Road, 
Banglore, 560001, India. 
PARAMOUNT KUMKUM PRIVATE LIMITED,

846962 - 3: Proprietor Address Altered to Hofackerstrasse 8,4132 Muttenz, Switzerland. 
DR. WILD & COMPANY LIMITED

1244837 - 37, 1244835 - 42, 1244836 - 36, 1246704 - 36, 1246703 - 37: Proprietor Address Altered to 
29th and 30th Floors , World Trade Center, Brigade Gateway Campus , 26/1 , Dr. Rajkumar Road , 
Malleswaram-Rajajinagar, Bangalore-560055 
BRIGADE ENTERPRISES LIMITED

1256408 - 30, 1256412 - 30, 1256413 - 30, 1256410 - 30, 1248528 - 42, 1248527 - 41, 1248526 - 40, 
1248525 - 39, 1248524 - 38, 1248523 - 37, 1248522 - 36, 1248521 - 35: Proprietor Address Altered to 
PIROJSHANGAR, EASTERN EXPRESS HIGHWAY, VIKHROLI (EAST), MUMBAI-400079 
NUTRINE CONFECTIONERY COMPANY PVT. LTD.,

1247744 - 99, 1247738 - 99: Proprietor Address Altered to 133E, WARM SPRINGS , LAS VEGAS, 
NEVADA 89119, USA 
MARTIN RAPAPORT

1439944 - 42: Proprietor Address Altered to NO.106/138, NAGAWARA MAIN ROAD, KASABA 
HOBLI, BANGLORE-5460 045, KARNATAKA, INDIA. 
ID BUSINESS SOLUTIONS (P) LTD

1242436 - 33: Proprietor Address Altered to H.NO. 8-3-1115, PLOT NO.-5, KESHAVA NAGAR 
COLONY, SRINAGAR COLONY ROAD, HYDERABAD-500073 
SRI VENKATESHWARA WINERY & DISTILLERY PVT. LTD.

1616434 - 41, 1616435 - 9, 1616443 - 9: Proprietor Address Altered to  

1021780 - 20: Proprietor Address Altered to T.C.2/2465(5,6), M.G ROAD, ROYAL PLAZA, PATTOM, 
THIRUVANANTHAPURAM.695004, KERALA STATE, SOUTH INDIA. 
INDROYAL FURNITURE CO. (P) LIMITED

846964 - 3: Proprietor Address Altered to Hofackerstrasse 8, 4132 Muttenz,Switzerland. 
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DR. WILD &. CO. AG.

846963 - 3: Proprietor Address Altered to Hofackerstrasse 8,4132 Muttenz,Switzerland. 
DR. WILD & CO. AG.

860310 - 5: Proprietor Address Altered to Hofackerstrasse 8,4132 Muttenz,Switzerland. 
DR. WILD & CO. AG.

1282061 - 16, 528605 - 16, 528040 - 16: Proprietor Address Altered to 300 GAP 
WAY,ERLANGER,KENTUCKY 41018 ,UNITED STATES OF AMERICA 
THE UNITED STATES PLAYING CARD COMPANY.

860308 - 5: Proprietor Address Altered to Hofackerstrasse 8, 4132 Muttenz, Switzerland. 
DR. WILD & CO. AG.

846962 - 3: Proprietor Address Altered to Hofackerstrasse 8,4132 Muttenz, Switzerland. 
DR. WILD & COMPANY LIMITED

1616434 - 41: Proprietor Address Altered to NO.10, ASHWINI LAYOUT, INTERMEDIATE RING 
ROAD, EJIPURA, KORMANGALA, BANGLORE-560047. 
EDURITE TECHNOLOGIES PVT. LTD.

1319618 - 9: Proprietor Address Altered to NO.10 & 11, SERVICE ROAD, HAL 2ND STAGE, 
INDIRANAGAR, BANGLORE-560 008. 
FIREPRO SYSTEMS PVT. LTD.

1391231 - 9, 2967701 - 7, 2967702 - 11: Proprietor Address Altered to 901, 9TH FLOOR, KLJ 
TOWER NORTH, PLOT NO. B-5, PITAMPURA, NEW DELHI-110034 
ESSEL FOUNDRIES PVT LTD

545214 - 5, 545226 - 5, 536105 - 5, 533477 - 5, 512977 - 5, 497809 - 5, 442027 - 5, 427529 - 5, 427528 - 
5, 427526 - 5, 427523 - 5, 427522 - 5, 384479 - 5: Proprietor Address Altered to 101, Pragati 
Chambers, Commercial Complex, Ranjit Nagar, New Delhi-110008. 
SYSTOPIC LABORATORIES LIMITED.

CANCELLATION OF REGISTRED TRADE MARK  
1383999 - 5: The Entry in the register in respect of this Trade mark is cancelled by the virtue of an 
affidavit of Dated

1371442 - 32: The Entry in the register in respect of this Trade mark is cancelled by the virtue of 
an affidavit of Dated

1349800 - 21: The Entry in the register in respect of this Trade mark is cancelled by the virtue of 
an affidavit of Dated

605349 - 16: The Entry in the register in respect of this Trade mark is cancelled by the virtue of an 
affidavit of Dated

1837329 - 5: The Entry in the register in respect of this Trade mark is cancelled by the virtue of an 
affidavit of Dated

1382679 - 3: The Entry in the register in respect of this Trade mark is cancelled by the virtue of an 
affidavit of Dated
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1350133 - 26: The Entry in the register in respect of this Trade mark is cancelled by the virtue of 
an affidavit of Dated

1342519 - 99: The Entry in the register in respect of this Trade mark is cancelled by the virtue of 
an affidavit of Dated

1395256 - 42: The Entry in the register in respect of this Trade mark is cancelled by the virtue of 
an affidavit of Dated

1967387 - 9: The Entry in the register in respect of this Trade mark is cancelled by the virtue of an 
affidavit of Dated

1383999 - 5: The Entry in the register in respect of this Trade mark is cancelled by the virtue of an 
affidavit of Dated

GOODS AND SERVICES DELETED IN THE REGISTERED TRADE MARK  
1385587 - 9: The designation of goods in respect of this trade mark is restricted by striking out 
the goods ie ' from the goods for which the trademark is registered

1438495 - 99: the goods/Service details pertaining to class(s) 11,9 has been deleted. 
 

1393526 - 35: The designation of goods in respect of this trade mark is restricted by striking out 
the goods ie ' from the goods for which the trademark is registered

1394426 - 18:  
the designation of goods in respect of which this trademark is restricted by striking out the goods 
'AND LUGGAGE ' of class 18 from the goods for which the trademark is registered. 

1396842 - 30: The designation of goods in respect of this trade mark is restricted by striking out 
the goods ie ' from the goods for which the trademark is registered

1331083 - 3: Address for Service is altered to 5/25 WEST PATEL NAGAR NEW DELHI-110008

1189 - 32: Address for Service is altered to 10, GOVERNMENT PLACE EAST, KOLKATA - 700 069, 
INDIA.

1469295 - 30: Address for Service is altered to 13/1A GOVERNMENT PLACE EAST,3RD FLOOR 
(TIMES OF INDIA BLDG.),KOLKATA 700 069,WEST BENGAL,INDIA.

593049 - 3: Address for Service is altered to REMFRY HOUSE AT THE MILLENNIUM PLAZA 
SECTOR 27 GURGAON-122002

1400866 - 25: Address for Service is altered to 62,BENTINCK STREET,4TH FLOOR,ROOM 
NO.412,KOLKATA 700 069,W.B.,INDIA.

1509852 - 36: Address for Service is altered to A3 Trade Center, Stadium Circle, CG Road, 
Ahmedabad 380009. India

449644 - 7: Address for Service is altered to REMFRY HOUSE AT THE MILLENNIUM PLAZA, 
SECTOR 27, GURGAON-122 002, NATIONAL CAPITAL REGION, INDIA.

538902 - 5: Address for Service is altered to 74 F, VENUS, WORLI SEA FACE, MUMBAI - 400 018.

1448262 - 17: Address for Service is altered to 201,2ND FLOOR MOHINI MARKET,EXHIBITION 
ROAD,PATNA 800 001,BIHAR,INDIA.

1353355 - 7: Address for Service is altered to 501, VISHWANANAK, CHAKALA ROAD, ANDHERI 
( EAST), MUMBAI - 400 099.

1473061 - 25: Address for Service is altered to 65 CHANDITALA 
STREET,UTTARPARA,HOOGHLY,PIN 712 258,WEST BENGAL,INDIA.

1389058 - 30: Address for Service is altered to 120, Velachery Main Road, Guindy, Chennai 600 
032, India

1369779 - 14: Address for Service is altered to 203, SHREE PRASAD HOUSE, 35TH ROAD, TPS III, 
NR. TSEC ENGINEERING COLLEGE, BANDRA WEST, MUMBAI - 400 050.

588961 - 7: Address for Service is altered to REMFRY HOUSE AT THE MILLENNIUM PLAZA 
SECTOR 27 GURGAON-122002

489061 - 7: Address for Service is altered to REMFRY HOUSE AT THE MILLENNIUM PLAZA SEC 
27, GURGAON 122009, NEW DELHI NATIONAL CAPITAL REGION INDIA
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1587929 - 9: Address for Service is altered to REMFRY HOUSE AT THE MILLENNIUM PLAZA SEC 
27, GURGAON 122009, NEW DELHI NATIONAL CAPITAL REGION INDIA

723816 - 11: Address for Service is altered to 10 Government Place East, Kolkata 700 069, India

581129 - 16: Address for Service is altered to REMFRY HOUSE AT THE MILLENNIUM PLAZA 
SECTOR 27 GURGAON-122002

425507 - 9: Address for Service is altered to REMFRY HOUSE AT THE MILLENNIUM PLAZA SEC 
27, GURGAON 122009, NEW DELHI NATIONAL CAPITAL REGION INDIA

1490016 - 34: Address for Service is altered to 1, NETAJI SUBHAS ROAD , KOLKATA - 700 001, 
INDIA.P. BOX NO. 2391 GPO.

1417051 - 5: Address for Service is altered to Hasan and Singh,Flat No.04, Sree Nilayam 
Apartment, Plot No.12, Camelot Layout(Near Chirec Public School), Kondapur, Hyderabad-500084.

478259 - 7: Address for Service is altered to B-41, Nizamuddin East, New Delhi - 110013

1488009 - 10: Address for Service is altered to 32, RADHA MADHAV DUTTA GARDEN LANE, 
KOLKATA - 700 010.

1342381 - 9: Address for Service is altered to 1st & 11th FLOORS, MOHAN DEV BUILDING, 13 
TOLSTOY MARG, NEW DELHI-110001
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2585601 - 5, 2623693 - 5, 2235189 - 5, 2209058 - 5, 2209052 - 5, 2209059 - 5, 2252561 - 5, 2623691 - 
5, 2585622 - 5, 2209047 - 5, 2209051 - 5, 2252563 - 5: Address for Service is altered to 320/1,B.C. 
ROY ROAD,SANKAR PUKUR PAR,NEW BARRACKPUR,KOLKATA 700 131,WEST BENGAL,INDIA.

1835432 - 5: Address for Service is altered to B-140, SEC-51, NOIDA-201301

425508 - 9: Address for Service is altered to REMFRY HOUSE AT THE MILLENNIUM PLAZA SEC 
27, GURGAON 122009, NEW DELHI NATIONAL CAPITAL REGION INDIA

1301299 - 34: Address for Service is altered to 74-F, VENUS, WORLI SEA FACE, MUMBAI-400 001.

337040 - 17: Address for Service is altered to 5, HARISH MUKHERJEE ROAD, KOLKATA - 700 025, 
INDIA.

752532 - 25: Address for Service is altered to B-41,NIZAMUDDIN EAST, NEW DELHI - 110 013.

2180089 - 5: Address for Service is altered to C-4, JANGPURA EXTENSION, NEW DELHI- 110014.

1449213 - 30: Address for Service is altered to 62,BENTINCK STREET,4TH FLOOR,ROOM 
NO.412,KOLKATA 700 069,W.B.,INDIA.

1238681 - 32: Address for Service is altered to 74 - F, VENUS, WORLI SEA FACE, MUMBAI - 400 
018.

1345968 - 37: Address for Service is altered to 1st & 11th FLOORS, MOHAN DEV BUILDING, 13 
TOLSTOY MARG, NEW DELHI-110001

392351 - 7: Address for Service is altered to REMFRY HOUSE AT THE MILLENNIUM PLAZA 
SECTOR 27 GURGAON-122002

1445593 - 9: Address for Service is altered to E-13, UPSIDC Site IV, Kasna Road, Behind Grand 
Venice, Greater Noida, 201308

614417 - 31: Address for Service is altered to B-41,NIZAMUDDIN EAST, NEW DELHI - 110 013.

1376978 - 42: Address for Service is altered to GYAN BHAVAN, GROUND FLOOR, 8, KUMTHA 
STREET, BALLARD ESTATE, MUMBAI-400 001.

1473190 - 20: Address for Service is altered to OSWAL CHAMBER,ROOM NO.402B,2,CHURCH 
LANE,KOLKATA 700 001,WEST BENGAL,INDIA.

1376973 - 42: Address for Service is altered to GYAN BHAVAN, GROUND FLOOR, 8, KUMTHA 
STREET, BALLARD ESTATE, MUMBAI-400 001.

1392648 - 14: Address for Service is altered to GYAN BHAVAN, GROUND FLOOR, 8, KUMTHA 
STREET, BALLARD ESTATE, MUMBAI-400 001.

1403997 - 42: Address for Service is altered to DOOR.NO. 20/312, ROAD NO. 12, WEST 
VENKATAPURAM, DINAKAR NAGAR, SECUNDERABAD - 500015 (A.P.)

1527061 - 2: Address for Service is altered to 5/25, WEST PATEL NAGAR, NEW DELHI-110 008.

1363174 - 9: Address for Service is altered to ABU-GHAZALEH INTELLECTUAL PROPERTY TMP 
AGENTS INDIA PVT.LTD. HL ARCADE-3RD FLOOR, PLOT NO 14, SEC-V (MLU) ABOVE AXIS 
BANK, DWARKA, NEW DELHI 110075

386115 - 9: Address for Service is altered to REMFRY HOUSE AT THE MILLENNIUM PLAZA 
SECTOR 27 GURGAON-122002

1402637 - 30: Address for Service is altered to SRIMAA LANE,MADHUPATNA,KALYANI 
NAGAR,CUTTACK-753013

2179345 - 5: Address for Service is altered to C-4, JANGPURA EXTENSION, NEW DELHI- 110014.

532683 - 5: Address for Service is altered to 15/1061, (2ND FLOOR), NAIWALA, KAROL BAGH, 
NEW DELHI - 110 005.

1398020 - 35: Address for Service is altered to 74 - F, VENUS, WORLI SEA FACE, MUMBAI - 400 
018.

326651 - 5: Address for Service is altered to 30 SIRI FORT ROAD, NEW DELHI-110049.

1411944 - 3: Address for Service is altered to 2B, Ground Foor, Solitaire Plaza, M G Road, 
Gurgaon 122002

642575 - 18: Address for Service is altered to A - 18, CHITTARANJAN PARK, NEW DELHI - 110 
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019.

1385635 - 25: Address for Service is altered to 203, SHREE PRASAD CHAMBERS, IIND FLOOR, 
NEAR TSEC ENGINEERING COLLEGE, 35TH ROAD, TPS III, BANDRA WEST MUMBAI-400050

2312650 - 5: Address for Service is altered to C-4, JANGPURA EXTENSION NEW DELHI-110014.

441115 - 29: Address for Service is altered to 14/2 PALM AVENUE CALCUTTA 700019 INDIA

594291 - 10: Address for Service is altered to REMFRY HOUSE AT THE MILLENNIUM PLAZA 
SECTOR 27 GURGAON-122002

1491736 - 3: Address for Service is altered to 10 Government Place East, Kolkata 700 069, India

1387063 - 21: Address for Service is altered to 1, NETAJI SUBHAS ROAD , KOLKATA - 700 001, 
INDIA.P. BOX NO. 2391 GPO.
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1434919 - 16: Address for Service is altered to 14/2 PALM AVENUE CALCUTTA 700019 INDIA

704258 - 3: Address for Service is altered to 62,BENTINCK STREET,4TH FLOOR,ROOM 
NO.412,KOLKATA 700 069,W.B.,INDIA.

344730 - 30: Address for Service is altered to B-41,NIZAMUDDIN EAST, NEW DELHI - 110 013.

588207 - 10: Address for Service is altered to REMFRY HOUSE AT THE MILLENNIUM PLAZA 
SECTOR 27 GURGAON-122002

1510794 - 25: Address for Service is altered to 65 CHANDITALA 
STREET,UTTARPARA,HOOGHLY,PIN 712 258,WEST BENGAL,INDIA.

541295 - 5: Address for Service is altered to 85/86, GADODIA MARKET, KHARI BAOLI, DELHI - 110 
006

1454824 - 30: Address for Service is altered to 10 Government Place East, Kolkata 700 069, India

480233 - 25, 864437 - 25, 410586 - 25, 864438 - 25: Address for Service is altered to 5/1 A, 
CENTRAL ROAD, JADAVPUR, KOLKATA - 700 032.

1450428 - 99: Address for Service is altered to 74 - F, VENUS, WORLI SEA FACE, MUMBAI - 400 
018.

540099 - 17: Address for Service is altered to 5/1, FIRST FLOOR, KALKAJI EXTENSION., NEW 
DELHI - 110 019. INDIA.

1459548 - 12: Address for Service is altered to EMERALD HOUSE,1B,OLD POST OFFICE 
STREET,KOLKATA 700 001,WEST BENGAL,INDIA.

1850865 - 31: Address for Service is altered to PODAR CHAMBERS, S.A. BRELVI ROAD, FORT, 
MUMBAI - 400 001.

1371003 - 39: Address for Service is altered to 3RD FLOOR, SHIVMANGAL, NEXT TO BIG BAZAR, 
AKURLI ROAD, KANDIVALI(E), MUMBAI-400 101.

1488114 - 9: Address for Service is altered to 5, HARISH MUKHERJEE ROAD, KOLKATA - 700 025, 
INDIA.

1441054 - 32: Address for Service is altered to 56/6,THAKUR RAMKRISHNA LANE,HOWRAH 711 
104,WEST BENGAL,INDIA

1372619 - 5: Address for Service is altered to 213, 3RD FLOOR PARMANAND COLONY, DR. 
MUKHERJEE NAGAR DELHI-9

723585 - 1: Address for Service is altered to COMMERCE HOUSE, 2A, GANESH CHANDRA 
AVENUE, KOLKATA 700 013, WEST BENGAL, INDIA.

1393654 - 25: Address for Service is altered to 2, LAVELLE ROAD, BANGALORE 560 001

402018 - 9: Address for Service is altered to 2B, GROUND FLOOR, SOLITAIRE PLAZA, M. G. 
ROAD, GURGAON-122 002, NATIONAL CAPITAL REGION

1372472 - 5: Address for Service is altered to 105 , Mahasagar Corporate , Manormaganj Main 
Road , Indore (M.P.)Pin-452001

2131241 - 5: Address for Service is altered to DR. REDDY'S LABORATORIES LTD, 8-2-337, ROAD 
NO.3, BANJARA HILLS, HYDERABAD - 500034, (A.P)

1367322 - 28: Address for Service is altered to PODAR CHAMBERS, S.A. BRELVI ROAD, FORT, 
MUMBAI - 400 001.

1375918 - 17: Address for Service is altered to 213, 3RD FLOOR PARMANAND COLONY, DR. 
MUKHERJEE NAGAR DELHI-9

1322321 - 99: Address for Service is altered to Amarchand Towers, 216 Okhla Industrial Ph-III, 
New Delhi - 110020

1370690 - 31: Address for Service is altered to 203, SHREE PRASAD HOUSE, 35TH ROAD, TPS III, 
NR. TSEC ENGINEERING COLLEGE, BANDRA WEST, MUMBAI - 400 050.

502836 - 5: Address for Service is altered to REMFRY HOUSE AT THE MILLENNIUM PLAZA 
SECTOR 27 GURGAON-122002

165 - 5: Address for Service is altered to 10 Government Place East, Kolkata 700 069, India
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508071 - 1: Address for Service is altered to REMFRY HOUSE AT THE MILLENNIUM PLAZA 
SECTOR 27 GURGAON-122002

584885 - 4: Address for Service is altered to VATIKA TOWERS, 10TH FLOOR, BLOCK-B, SECTOR-
54, GURGAON 122002, NATIONAL CAPITAL REGION, (HARYANA)

2161680 - 5: Address for Service is altered to 104/2C, 2nd Floor, Lawrence & Mayo House, 276, D. 
N. Road, Fort, Mumbai - 400 001

404445 - 7: Address for Service is altered to REMFRY HOUSE AT THE MILLENNIUM PLAZA 
SECTOR 27 GURGAON-122002

588449 - 7: Address for Service is altered to REMFRY HOUSE AT THE MILLENNIUM PLAZA 
SECTOR 27 GURGAON-122002

1369392 - 18: Address for Service is altered to GYAN BHAVAN, GROUND FLOOR, 8, KUMTHA 
STREET, BALLARD ESTATE, MUMBAI-400 001.

537154 - 32: Address for Service is altered to B-41,NIZAMUDDIN EAST, NEW DELHI - 110 013.
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724436 - 32: Address for Service is altered to A3 Trade Center, Stadium Circle, CG Road, 
Ahmedabad 380009. India

526470 - 5: Address for Service is altered to 236, CHANDNI CHOWK, FATEHPURI, POST BOX NO. 
1237, DELHI - 110 006, INDIA.

1391808 - 30: Address for Service is altered to 14/2 PALM AVENUE CALCUTTA 700019 INDIA

2309529 - 99: Address for Service is altered to AZB HOUSE, PENINSULA CORPORATE PARK, 
GANPATRAO KADAM MARG, LOWER PAREL (WEST), MUMBAI 400013.

546614 - 9: Address for Service is altered to REMFRY HOUSE AT THE MILLENNIUM PLAZA SEC 
27, GURGAON 122009, NEW DELHI NATIONAL CAPITAL REGION INDIA

1381849 - 16, 1381847 - 16, 1381848 - 16, 1381850 - 16: Address for Service is altered to 213, 3RD 
FLOOR PARMANAND COLONY, DR. MUKHERJEE NAGAR DELHI-9

584411 - 1: Address for Service is altered to REMFRY HOUSE AT THE MILLENNIUM PLAZA 
SECTOR 27 GURGAON-122002

2286120 - 30: Address for Service is altered to 4, SEVA SARDAR NAGAR, NEAR GEETA BHAVAN, 
INDORE (M.P), PIN - 452001

1373597 - 25: Address for Service is altered to GYAN BHAVAN, GROUND FLOOR, 8, KUMTHA 
STREET, BALLARD ESTATE, MUMBAI-400 001.

1473475 - 16: Address for Service is altered to # 61-63, DR. RADHAKRISHNAN SALAI , 
MYLAPORE, CHENNAI-600 004.

2204667 - 26, 2204668 - 27, 2204673 - 39, 2204622 - 21, 2204621 - 20, 2204597 - 14, 2204596 - 8, 
2204582 - 21, 2204581 - 20, 2204637 - 14, 2204576 - 8, 2204579 - 18, 2204604 - 23, 2204641 - 20, 
2204614 - 41, 2204612 - 37, 2204584 - 23, 2204593 - 39, 2204588 - 27, 2254926 - 32, 2204602 - 21, 
2204629 - 28, 2204656 - 8, 2204672 - 37, 2204691 - 36, 2204692 - 37, 2204694 - 41, 2204695 - 43, 
2204701 - 22, 2204702 - 23: Address for Service is altered to 2A/ 54,kalpataru estate JV Link Road, 
Andheri East 400093, Mumbai

709757 - 7: Address for Service is altered to K & S PARTNERS, Intellectual Property Attorneys, 
109, Sector 44, Gurgaon 122003, National Capital Region

591748 - 6: Address for Service is altered to REMFRY HOUSE AT THE MILLENNIUM PLAZA 
SECTOR 27 GURGAON-122002

1353744 - 8: Address for Service is altered to 501, VISHWANANAK, CHAKALA ROAD, ANDHERI 
( EAST), MUMBAI - 400 099.

1561922 - 25: Address for Service is altered to 501, VISHWANANAK, CHAKALA ROAD, ANDHERI 
( EAST), MUMBAI - 400 099.

702919 - 18: Address for Service is altered to 65 CHANDITALA 
STREET,UTTARPARA,HOOGHLY,PIN 712 258,WEST BENGAL,INDIA.

344985 - 34: Address for Service is altered to A-48, Yojna Vihar, Delhi-110092

1388299 - 38: Address for Service is altered to 5/1, KALKAJI EXTENSION, NEW DELHI- 110 019.

1355075 - 37: Address for Service is altered to 501, VISHWANANAK, CHAKALA ROAD, ANDHERI 
( EAST), MUMBAI - 400 099.

709758 - 16: Address for Service is altered to K & S PARTNERS, Intellectual Property Attorneys, 
109, Sector 44, Gurgaon 122003, National Capital Region

397438 - 5: Address for Service is altered to PLOT NO. B-28, SECTOR - 32, INSTITUTIONAL AREA, 
GURGAON - 122 001, HARYANA.

1510658 - 17: Address for Service is altered to 105, MAHASAGAR CORPORATE, 10/4, 
MANORAMAGANJ, INDORE (M.P.) PIN-452001

444462 - 30: Address for Service is altered to 14/2 PALM AVENUE CALCUTTA 700019 INDIA

441122 - 30: Address for Service is altered to 14/2 PALM AVENUE CALCUTTA 700019 INDIA

589487 - 34: Address for Service is altered to RAJABAHADUR MANSION, 20, AMBALAL DOSHI 
MARG, (HAMAM STREET), FORT, MUMBAI - 400 023.

1450686 - 9: Address for Service is altered to NO.8, 1ST FLOOR, 15TH CROSS, 100FT RING ROAD, 
JP NAGAR, 6TH PHASE, BANGALORE-560078.
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493723 - 11: Address for Service is altered to REMFRY HOUSE AT THE MILLENNIUM PLAZA 
SECTOR 27 GURGAON-122002

1509851 - 35: Address for Service is altered to A3 Trade Center, Stadium Circle, CG Road, 
Ahmedabad 380009. India

795774 - 29: Address for Service is altered to 5, HARISH MUKHERJEE ROAD, CALCUTTA - 700 
025.

1445166 - 7: Address for Service is altered to S.S. DATTA & ASSOCIATES, 288/1,B.B. 
CHATTERJEE ROAD,GROUND FLOOR,KOLKATA 700 042,WEST BENGAL,INDIA.

1443745 - 10: Address for Service is altered to 62,BENTINCK STREET,4TH FLOOR,ROOM 
NO.412,KOLKATA 700 069,W.B.,INDIA.

588355 - 33: Address for Service is altered to PLOT NO. A-8 SECTOR-4 NOIDA 201301

1640090 - 11: Address for Service is altered to 4969/5, IST FLOOR, SIRKIWALAN, (NEAR HAUZ 
QAZI POLICE STATION) HAUZ QAZI, DELHI-6

540065 - 9: Address for Service is altered to MILLENIUM PLAZA, SECTOR 27, GURGAON- 122002.
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2199150 - 99: Address for Service is altered to D-17 SOUTH EXTENSION, PART-II, NEW DELHI 
110049

1223771 - 21: Address for Service is altered to 313, BEST SKY TOWER, NETAJI SUBHASH PLACE, 
PITAMPURA, NEW DELHI-34

948919 - 5: Address for Service is altered to 52, SUKHDEV VIHAR, MATHURA ROAD, NEW DELHI- 
110 025.

504649 - 12: Address for Service is altered to REMFRY HOUSE AT THE MILLENNIUM PLAZA 
SECTOR 27 GURGAON-122002

495925 - 12: Address for Service is altered to REMFRY HOUSE AT THE MILLENNIUM PLAZA 
SECTOR 27 GURGAON-122002

392344 - 34: Address for Service is altered to 202 - 206, TOLSTOY HOUSE 15, TOLSTOY MARG, 
NEW DELHI - 110 001.

724435 - 30: Address for Service is altered to A3 Trade Center, Stadium Circle, CG Road, 
Ahmedabad 380009. India

513186 - 9: Address for Service is altered to REMFRY HOUSE AT THE MILLENNIUM PLAZA 
SECTOR 27 GURGAON-122002

2022724 - 17: Address for Service is altered to 1, NETAJI SUBHAS ROAD , KOLKATA - 700 001, 
INDIA.P. BOX NO. 2391 GPO.

1856527 - 3: Address for Service is altered to DASWANI HOUSE, GREEN ARCES, 23B, 
AHRIPUKUR 1ST LANE, KOLKATA - 700 019.

584883 - 4: Address for Service is altered to VATIKA TOWERS, 10TH FLOOR, BLOCK-B, SECTOR-
54, GURGAON 122002, NATIONAL CAPITAL REGION, (HARYANA)

2318982 - 5: Address for Service is altered to C-4, JANGPURA EXTENSION NEW DELHI-110014.

511910 - 5: Address for Service is altered to 302, NIRMAL TOWER BUILDING, BARAKHAMBA 
ROAD, CONNAUGHT PLACE NEW DELHI 110001

1370134 - 10: Address for Service is altered to 109, SECTOR-44, GURGAON - 122 003, NATIONAL 
CAPITAL REGION, INDIA

1381384 - 34: Address for Service is altered to 4, SEVA SARDAR NAGAR, NEAR GEETA BHAVAN, 
INDORE (M.P.) PIN-452 001.

2300676 - 5: Address for Service is altered to C-4, JANGPURA EXTENSION NEW DELHI-110014.

1437834 - 18: Address for Service is altered to 10 Government Place East, Kolkata 700 069, India

1148634 - 19: Address for Service is altered to "APARNA BUSINESS CENTRE",5,CLIVE HOUSE 
(STRAND ROAD),ROOM NO.C-3,KOLKATA 700 001,WEST BENGAL,INDIA.

1473910 - 12: Address for Service is altered to HUBTOWN SOLARIS 121 1ST FLOOR N.S PHADKE 
MARG OPP. TELI GALI ANDHERI E MUMBAI 400 069

160 - 5: Address for Service is altered to 10 Government Place East, Kolkata 700 069, India

85 - 3: Address for Service is altered to 10 Government Place East, Kolkata 700 069, India

1530773 - 33: Address for Service is altered to B-41,NIZAMUDDIN EAST, NEW DELHI - 110 013.

584000 - 6: Address for Service is altered to 4969/5, IST FLOOR, SIRKIWALAN, (NEAR HAUZ QAZI 
POLICE STATION) HAUZ QAZI, DELHI-6

1390189 - 99: Address for Service is altered to AMARCHAND TOWERS, 216, OKHLA INDUSTRIAL 
ESTATE-PHASE III, NEW DELHI 110020

1318281 - 99: Address for Service is altered to 805, PADMA TOWER-I, RAJENDRA PLACE, N. 
DELHI-8

508091 - 8: Address for Service is altered to REMFRY HOUSE AT THE MILLENNIUM PLAZA 
SECTOR 27 GURGAON-122002

1454422 - 30: Address for Service is altered to 16/15/3,OLABIBITALA 1ST BYE LANE,HOWRAH 
711 104,WEST BENGAL,INDIA.

1454421 - 30: Address for Service is altered to 16/15/3,OLABIBITALA 1ST BYE LANE,HOWRAH 
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711 104,WEST BENGAL,INDIA.

1401178 - 14: Address for Service is altered to R-77A, GREATER KAILASH-I NEW DELHI 110048

1503972 - 25: Address for Service is altered to 65 CHANDITALA 
STREET,UTTARPARA,HOOGHLY,PIN 712 258,WEST BENGAL,INDIA.

594285 - 16: Address for Service is altered to REMFRY HOUSE AT THE MILLENNIUM PLAZA 
SECTOR 27 GURGAON-122002

386313 - 9: Address for Service is altered to REMFRY HOUSE AT THE MILLENNIUM PLAZA 
SECTOR 27 GURGAON-122002

349178 - 9: Address for Service is altered to B-83, 3RD FLOOR, DENA BANK BUILDING, I.P 
EXTANTION NEAR MAYUR PUBLIC SCHOOL,DELHI-110092

479297 - 9: Address for Service is altered to BF-102, JANAK PURI, NEW DELHI-110058.
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1383868 - 24: Address for Service is altered to 31, HAJI HABIB BLDG, 1ST FLR, NEAR PARSI FIRE 
TEMPLE, DR. B.A.ROAD, DADAR (EAST), MUMBAI - 400 014.

691 - 30: Address for Service is altered to 313, BEST SKY TOWER, NETAJI SUBHASH PLACE, 
PITAMPURA, NEW DELHI-34

1377810 - 9: Address for Service is altered to B-41,NIZAMUDDIN EAS,NEW DELHI-110013

1449672 - 24: Address for Service is altered to 62,BENTINCK STREET,4TH FLOOR,ROOM 
NO.412,KOLKATA 700 069,W.B.,INDIA.

643435 - 3: Address for Service is altered to REMFRY HOUSE AT THE MILLENNIUM PLAZA 
SECTOR 27 GURGAON-122002

1403426 - 18: Address for Service is altered to 65 CHANDITALA 
STREET,UTTARPARA,HOOGHLY,PIN 712 258,WEST BENGAL,INDIA.

1482111 - 7: Address for Service is altered to 65 CHANDITALA 
STREET,UTTARPARA,HOOGHLY,PIN 712 258,WEST BENGAL,INDIA.

1392662 - 5: Address for Service is altered to C-4, JANGPURA EXTENSION NEW DELHI-110014.

1490021 - 6: Address for Service is altered to 45/1, FLOOR NO:3, CORNER MARKET, MALVIYA 
NAGAR, NEW DELHI-110017

1599244 - 34: Address for Service is altered to 6A, KIRAN SHANKAR ROY ROAD, 2ND FLOOR, 
KOLKATA - 700 001.

1476633 - 9: Address for Service is altered to 403, SHAKUNTALA BUILDING, 59, NEHRU PLACE, 
NEW DELHI- 110 019.

516132 - 17: Address for Service is altered to REMFRY HOUSE AT THE MILLENNIUM PLAZA 
SECTOR 27 GURGAON-122002

1388499 - 5: Address for Service is altered to C-4, JANGPURA EXTENSION NEW DELHI-110014.

1387752 - 41: Address for Service is altered to 14, A WING, FIRST FLOOR, VAIBHAV PALACE, 
NEW LINK ROAD, OSHIWARA, OPPOSITE MEGA MALL, JOGESHWARI(WEST), MUMBAI-400104.

1509848 - 1: Address for Service is altered to A3 Trade Center, Stadium Circle, CG Road, 
Ahmedabad 380009. India

613280 - 16: Address for Service is altered to REMFRY HOUSE AT THE MILLENNIUM PLAZA SEC 
27, GURGAON 122009, NEW DELHI NATIONAL CAPITAL REGION INDIA

1353353 - 8: Address for Service is altered to 501, VISHWANANAK, CHAKALA ROAD, ANDHERI 
( EAST), MUMBAI - 400 099.

1450643 - 25: Address for Service is altered to 62,BENTINCK STREET,4TH FLOOR,ROOM 
NO.412,KOLKATA 700 069,W.B.,INDIA.

2171752 - 9: Address for Service is altered to A - 48, (LALJI HOUSE) YOJNA VIHAR, DELHI -
110092.

856757 - 5: Address for Service is altered to C-4, JANGPURA EXTENSION NEW DELHI-110014.

441118 - 31: Address for Service is altered to 14/2 PALM AVENUE CALCUTTA 700019 INDIA

1375939 - 35: Address for Service is altered to RAJESH B. JOGANI ADVOCATE, 118, LALBHAI 
CONTRACTOR COMPLEX, NANPURA, SURAT - GUJARAT

1378516 - 17: Address for Service is altered to GYAN BHAVAN, GROUND FLOOR, 8, KUMTHA 
STREET, BALLARD ESTATE, MUMBAI-400 001.

1355068 - 7: Address for Service is altered to 501, VISHWANANAK, CHAKALA ROAD, ANDHERI 
( EAST), MUMBAI - 400 099.

1390465 - 16: Address for Service is altered to 203, SHREE PRASAD CHAMBERS, IIND FLOOR, 
NEAR TSEC ENGINEERING COLLEGE, 35TH ROAD, TPS III, BANDRA WEST MUMBAI-400050

1394282 - 42: Address for Service is altered to 213, 3RD FLOOR PARMANAND COLONY, DR. 
MUKHERJEE NAGAR DELHI-9

1370659 - 7: Address for Service is altered to SHRI VIGNESHWAR APARTMENTS, 1ST FL. R. 
NO.101, VEER SAVARKAR NAGAR, THANE (W)-400 606.
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1456218 - 22: Address for Service is altered to A3 Trade Center, Stadium Circle, CG Road, 
Ahmedabad 380009. India

526859 - 9: Address for Service is altered to REMFRY HOUSE AT THE MILLENNIUM PLAZA 
SECTOR 27 GURGAON-122002

1490020 - 34: Address for Service is altered to 1, NETAJI SUBHAS ROAD , KOLKATA - 700 001, 
INDIA.P. BOX NO. 2391 GPO.

1446508 - 99: Address for Service is altered to 10, GOVERNMENT PLACE, EAST KOLKATA - 700 
069.

2070994 - 34: Address for Service is altered to 1, NETAJI SUBHAS ROAD , KOLKATA - 700 001, 
INDIA.P. BOX NO. 2391 GPO.

726497 - 19: Address for Service is altered to 14/2 PALM AVENUE CALCUTTA 700019 INDIA

1353350 - 8: Address for Service is altered to 501, VISHWANANAK, CHAKALA ROAD, ANDHERI 
( EAST), MUMBAI - 400 099.
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1382477 - 33: Address for Service is altered to 10 Government Place East, Kolkata 700 069, India

477177 - 28: Address for Service is altered to 122/104, SILVER OAKS APARTMENTS, DLF PH-1, 
GURGAON - 122 002

1437835 - 25: Address for Service is altered to 10 Government Place East, Kolkata 700 069, India

507285 - 10: Address for Service is altered to REMFRY HOUSE AT THE MILLENNIUM PLAZA 
SECTOR 27 GURGAON-122002

1411945 - 21: Address for Service is altered to 2B, Ground Floor, Solitaire Plaza, M G Road, 
Gurgaon 122002

1448928 - 7: Address for Service is altered to DASWANI HOUSE, GREEN ARCES, 23B, 
AHRIPUKUR 1ST LANE, KOLKATA - 700 019.

1458880 - 99: Address for Service is altered to 10, GOVERNMENT PLACE, EAST KOLKATA - 700 
069.

1441247 - 30: Address for Service is altered to 65 CHANDITALA 
STREET,UTTARPARA,HOOGHLY,PIN 712 258,WEST BENGAL,INDIA.

1587928 - 9: Address for Service is altered to REMFRY HOUSE AT THE MILLENNIUM PLAZA SEC 
27, GURGAON 122009, NEW DELHI NATIONAL CAPITAL REGION INDIA

1534644 - 20: Address for Service is altered to 501, VISHWANANAK, CHAKALA ROAD, ANDHERI 
( EAST), MUMBAI - 400 099.

444239 - 30: Address for Service is altered to M-19A, SOUTH EXTENSION-II, NEW DELHI-110049

1247129 - 12: Address for Service is altered to M-118, MAHESH COLONY, LAXMI MANDIR 
PHATAK , JAIPUR--302015 ( RAJ. )

643586 - 3: Address for Service is altered to REMFRY HOUSE AT THE MILLENNIUM PLAZA 
SECTOR 27 GURGAON-122002

1411406 - 41: Address for Service is altered to F-46, Himalaya House, 23 Kasturba Gandhi Marg, 
New Delhi - 110001, India

1381290 - 24: Address for Service is altered to RAM MANSION, IST FLOOR, ROOM NO.4, N.F. 
ROAD, NEAR CITY WALK, COLABA, MUMBAI - 400 039.

1452339 - 7: Address for Service is altered to 5, HARISH MUKHERJEE ROAD, KOLKATA - 700 025, 
INDIA.

1469294 - 42: Address for Service is altered to 13/1A GOVERNMENT PLACE EAST,3RD FLOOR 
(TIMES OF INDIA BLDG.),KOLKATA 700 069,WEST BENGAL,INDIA.

707336 - 11: Address for Service is altered to DASWANI HOUSE, GREEN ARCES, 23B, 
AHRIPUKUR 1ST LANE, KOLKATA - 700 019.

1404041 - 5: Address for Service is altered to 410, 4TH FLOOR, SAKAR III, NEAR INCOME TAX 
CIRCLE, OPP. OLD HIGH COURT, OFF ASHRAM ROAD, AHMEDABAD-380 014, GUJARAT STATE, 
INDIA.

1446483 - 99: Address for Service is altered to AMARCHAND TOWERS, 216, OKHLA INDUSTRIAL 
ESTATE-PHASE III, NEW DELHI 110020

1458062 - 5: Address for Service is altered to 62,BENTINCK STREET,4TH FLOOR,ROOM 
NO.412,KOLKATA 700 069,W.B.,INDIA.

441936 - 30: Address for Service is altered to 14/2 PALM AVENUE CALCUTTA 700019 INDIA

1377108 - 40: Address for Service is altered to VATIKA TOWERS, 10TH FLOOR, BLOCK-B, 
SECTOR-54, GURGAON 122002, NATIONAL CAPITAL REGION, (HARYANA)

797 - 16: Address for Service is altered to B-41,NIZAMUDDIN EAST, NEW DELHI - 110 013.

1373474 - 5: Address for Service is altered to C-4, JANGPURA EXTENSION NEW DELHI-110014.

2521769 - 31: Address for Service is altered to 62,BENTINCK STREET,4TH FLOOR,ROOM 
NO.412,KOLKATA 700 069,W.B.,INDIA.

1445964 - 25: Address for Service is altered to PLOT NO. A-8 SECTOR-4 NOIDA 201301

1469032 - 6: Address for Service is altered to 3RD FLOOR, ROOM NO.312, SHANTI BHAWAN, 
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BANK MORE, DHANBAD-826001, JHARKHAND.

645636 - 31: Address for Service is altered to REMFRY HOUSE AT THE MILLENNIUM PLAZA 
SECTOR 27 GURGAON-122002

2309231 - 5: Address for Service is altered to C-4, JANGPURA EXTENSION NEW DELHI-110014.

1377108 - 40: Address for Service is altered to 654, JAGANNATH SHANKAR SHET MARG, 
MUMBAI - 400 002

1474636 - 9: Address for Service is altered to 303 RG COMPLEX I PRASHANT VIHAR SECTOR 14 
ROHINI DELHI 110085

587281 - 9: Address for Service is altered to REMFRY HOUSE AT THE MILLENNIUM PLAZA 
SECTOR 27 GURGAON-122002

1458721 - 7: Address for Service is altered to HUBTOWN SOLARIS 121 1ST FLOOR N.S PHADKE 
MARG OPP. TELI GALI ANDHERI E MUMBAI 400 069
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410119 - 23: Address for Service is altered to CEEBROS BUILDING, III FLOOR, 32, CENOTAPH 
ROAD, TEYNAMPET, CHENNAI 600 018

397252 - 7: Address for Service is altered to N-128 PANCHSHEEL PARK, NEW DELHI- 110017.

1380529 - 17: Address for Service is altered to GYAN BHAVAN, GROUND FLOOR, 8, KUMTHA 
STREET, BALLARD ESTATE, MUMBAI-400 001.

1501692 - 34: Address for Service is altered to 1, NETAJI SUBHAS ROAD , KOLKATA - 700 001, 
INDIA.P. BOX NO. 2391 GPO.

1452246 - 25: Address for Service is altered to 62,BENTINCK STREET,4TH FLOOR,ROOM 
NO.412,KOLKATA 700 069,W.B.,INDIA.

509661 - 1: Address for Service is altered to REMFRY HOUSE AT THE MILLENNIUM PLAZA 
SECTOR 27 GURGAON-122002

2204606 - 25, 2204609 - 28, 2204615 - 43, 2204616 - 8, 2204754 - 41, 2254708 - 1, 2254709 - 1, 
2254710 - 1, 2254711 - 1, 2254712 - 1, 2254714 - 1, 2254715 - 2, 2254723 - 3, 2254726 - 3, 2254727 - 
3, 2254729 - 4, 2254731 - 4, 2254733 - 4, 2254734 - 4, 2254736 - 5, 2254738 - 5, 2254740 - 5, 2254741 
- 5, 2254742 - 5, 2254743 - 6, 2254744 - 6, 2254745 - 6, 2254746 - 6, 2254747 - 6, 2254748 - 6, 
2254749 - 6: Address for Service is altered to 2A/ 54,kalpataru estate JV Link Road, Andheri East 
400093, Mumbai

577508 - 17: Address for Service is altered to 1, NETAJI SUBHAS ROAD , KOLKATA - 700 001, 
INDIA.P. BOX NO. 2391 GPO.

2070993 - 34: Address for Service is altered to 1, NETAJI SUBHAS ROAD , KOLKATA - 700 001, 
INDIA.P. BOX NO. 2391 GPO.

1440826 - 16: Address for Service is altered to 62,BENTINCK STREET,4TH FLOOR,ROOM 
NO.412,KOLKATA 700 069,W.B.,INDIA.

1443748 - 42: Address for Service is altered to 62,BENTINCK STREET,4TH FLOOR,ROOM 
NO.412,KOLKATA 700 069,W.B.,INDIA.

344183 - 7: Address for Service is altered to 120, VELACHERY MAIN ROAD, GUINDY, CHENNAI - 
600 032.

1443746 - 10: Address for Service is altered to 62,BENTINCK STREET,4TH FLOOR,ROOM 
NO.412,KOLKATA 700 069,W.B.,INDIA.

2204657 - 14, 2204613 - 39, 2254945 - 34, 2254989 - 41, 2204583 - 22, 2204611 - 36, 2204636 - 8, 
2204628 - 27, 2204665 - 24, 2204693 - 39, 2204617 - 14, 2204607 - 26, 2204676 - 8, 2204654 - 41, 
2204638 - 16, 2204632 - 37, 2204623 - 22, 2204647 - 26, 2204648 - 27, 2204719 - 20, 2204640 - 19, 
2204635 - 43, 2204631 - 36, 2204652 - 37, 2204649 - 28, 2204646 - 25, 2204675 - 43, 2204620 - 19, 
2254919 - 31, 2204639 - 18, 2204644 - 23: Address for Service is altered to 2A/ 54,kalpataru estate 
JV Link Road, Andheri East 400093, Mumbai

2169029 - 5: Address for Service is altered to C-4, JANGPURA EXTENSION, NEW DELHI- 110014.

581441 - 11: Address for Service is altered to PODAR CHAMBERS, S.A. BRELVI ROAD, FORT, 
MUMBAI - 400 001.

1448114 - 30: Address for Service is altered to 18, N.S. ROAD, 1ST FLOOR, KOLKATA - 700 001, 
WEST BENGAL, INDIA.

1367843 - 24: Address for Service is altered to 13, RELE BLDG, 1ST FLOOR, 43, FANASWADI, 
MUMBAI-400002.

526862 - 16: Address for Service is altered to REMFRY HOUSE AT THE MILLENNIUM PLAZA 
SECTOR 27 GURGAON-122002

1396225 - 12: Address for Service is altered to 4, FIRST FLOOR, SYNDICATE COMPLEX, 
BINDRABAN ROAD, CIVIL LINES, LUDHIANA-1

1380188 - 10: Address for Service is altered to B.K. HOUSE, PLOT NO. - 109, SECTOR-44, 
GURGAON 122002 (HARYANA)

1397190 - 5: Address for Service is altered to H No 901, Sector 70 
MOHALI 160071 
(Punjab) Mobile: 9781360607

582998 - 1: Address for Service is altered to REMFRY HOUSE AT THE MILLENNIUM PLAZA 
SECTOR 27 GURGAON-122002
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157 - 5: Address for Service is altered to 10 Government Place East, Kolkata 700 069, India

1312781 - 37: Address for Service is altered to 2 B, Ground Floor, Solitaire Plaza MG Road, 
Gurgaon 122022, National Captial Region, India

167 - 5: Address for Service is altered to 10 Government Place East, Kolkata 700 069, India

1447692 - 8: Address for Service is altered to K & S PARTNERS, Intellectual Property Attorneys, 
109, Sector 44, Gurgaon 122003, National Capital Region

1376345 - 7: Address for Service is altered to 74/F, VENUS WORLI SEA FACE MUMBAI 400018

709962 - 30: Address for Service is altered to 14/2 PALM AVENUE CALCUTTA 700019 INDIA

644750 - 5: Address for Service is altered to 120, VELACHERY MAIN ROAD, GUINDY, CHENNAI - 
600 032.

586432 - 5: Address for Service is altered to REMFRY HOUSE AT THE MILLENNIUM PLAZA 
SECTOR 27 GURGAON-122002

1411319 - 41: Address for Service is altered to PURATAN BAZAR, KHARAGPUR, DIST.PASHIM 
MEDINIPUR, WEST BENGAL.

572689 - 16: Address for Service is altered to 10 Government Place East, Kolkata 700 069, India

723757 - 31: Address for Service is altered to 14/2 PALM AVENUE CALCUTTA 700019 INDIA
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533746 - 7: Address for Service is altered to VATIKA TOWERS, 10TH FLOOR, BLOCK-B, SECTOR-
54, GURGAON 122002, NATIONAL CAPITAL REGION, (HARYANA)

1707729 - 30: Address for Service is altered to 18, N.S. ROAD, 1ST FLOOR, KOLKATA - 700 001, 
WEST BENGAL, INDIA.

725568 - 5: Address for Service is altered to 65 CHANDITALA 
STREET,UTTARPARA,HOOGHLY,PIN 712 258,WEST BENGAL,INDIA.

441117 - 32: Address for Service is altered to 14/2 PALM AVENUE CALCUTTA 700019 INDIA

2321032 - 9: Address for Service is altered to C-4, JANGPURA EXTENSION NEW DELHI-110014.

502907 - 13: Address for Service is altered to REMFRY HOUSE AT THE MILLENNIUM PLAZA 
SECTOR 27 GURGAON-122002

1424072 - 30: Address for Service is altered to 201,2ND FLOOR MOHINI MARKET,EXHIBITION 
ROAD,PATNA 800 001,BIHAR,INDIA.

1505241 - 25: Address for Service is altered to 65 CHANDITALA 
STREET,UTTARPARA,HOOGHLY,PIN 712 258,WEST BENGAL,INDIA.

1490017 - 34: Address for Service is altered to 1, NETAJI SUBHAS ROAD , KOLKATA - 700 001, 
INDIA.P. BOX NO. 2391 GPO.

1667621 - 1: Address for Service is altered to VATIKA TOWERS, 10TH FLOOR, BLOCK-B, 
SECTOR-54, GURGAON 122002, NATIONAL CAPITAL REGION, (HARYANA)

1488118 - 9: Address for Service is altered to 5, HARISH MUKHERJEE ROAD, KOLKATA - 700 025, 
INDIA.

592550 - 17: Address for Service is altered to REMFRY HOUSE AT THE MILLENNIUM PLAZA 
SECTOR 27 GURGAON-122002

532328 - 5: Address for Service is altered to 74-F, VENUS, WORLI SEA FACE, MUMBAI-400 001.

1411308 - 24: Address for Service is altered to B-336, BHAI RANDHIR SINGH NAGAR, LUDHIANA - 
141 004 PUNJAB.

1534643 - 6: Address for Service is altered to 501, VISHWANANAK, CHAKALA ROAD, ANDHERI 
( EAST), MUMBAI - 400 099.

1236514 - 42: Address for Service is altered to REMFRY HOUSE AT THE MILLENNIUM PLAZA SEC 
27, GURGAON 122009, NEW DELHI NATIONAL CAPITAL REGION INDIA

1375813 - 39: Address for Service is altered to "A" AIDUN BUILDING, 5TH FIOOR, 1ST DHOBI 
TALAO, MUMBAI - 400 002".

505890 - 34: Address for Service is altered to Indiabulls Finance Centre, Tower-2, 11th Floor, 1103, 
Elphinstone Road, Mumbai - 400013, India

615263 - 30: Address for Service is altered to M-19A, SOUTH EXTENSION-II, NEW DELHI-110049

1411196 - 28: Address for Service is altered to 62,BENTINCK STREET,4TH FLOOR,ROOM 
NO.412,KOLKATA 700 069,W.B.,INDIA.

1527063 - 42: Address for Service is altered to D - 1/ 5 DLF, QUTAB ENCLAVE, PHASE 1, 
GURGAON - 122 002.

1380175 - 24: Address for Service is altered to 213, 3RD FLOOR PARMANAND COLONY, DR. 
MUKHERJEE NAGAR DELHI-9

1470352 - 99: Address for Service is altered to K & S PARTNERS, Intellectual Property Attorneys, 
109, Sector 44, Gurgaon 122003, National Capital Region

524231 - 22: Address for Service is altered to REMFRY HOUSE AT THE MILLENNIUM PLAZA 
SECTOR 27 GURGAON-122002

1381385 - 34: Address for Service is altered to 4, SEVA SARDAR NAGAR, NEAR GEETA BHAVAN, 
INDORE (M.P.) PIN-452 001.

602884 - 25: Address for Service is altered to REMFRY HOUSE AT THE MILLENNIUM PLAZA 
SECTOR 27 GURGAON-122002

1495945 - 99: Address for Service is altered to REMFRY HOUSE AT THE MILLENNIUM PLAZA SEC 
27, GURGAON 122009, NEW DELHI NATIONAL CAPITAL REGION INDIA
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1380320 - 40: Address for Service is altered to AMARCHAND TOWERS, 216, OKHLA INDUSTRIAL 
ESTATE-PHASE III, NEW DELHI 110020

1399917 - 9: Address for Service is altered to 1st & 11th FLOORS, MOHAN DEV BUILDING, 13 
TOLSTOY MARG, NEW DELHI-110001

707338 - 9: Address for Service is altered to DASWANI HOUSE, GREEN ARCES, 23B, AHRIPUKUR 
1ST LANE, KOLKATA - 700 019.

1481350 - 9: Address for Service is altered to 5, HARISH MUKHERJEE ROAD, KOLKATA - 700 025, 
INDIA.

422897 - 9: Address for Service is altered to REMFRY HOUSE AT THE MILLENNIUM PLAZA SEC 
27, GURGAON 122009, NEW DELHI NATIONAL CAPITAL REGION INDIA

1773016 - 32: Address for Service is altered to 6A, KIRAN SHANKAR ROY ROAD, 2ND FLOOR, 
KOLKATA - 700 001.

1247129 - 12: Address for Service is altered to LL-47, AMBER TOWER, 1ST FLOOR, SANSAR 
CHAND ROAD, JAIPUR (RAJ).
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1291648 - 19: Address for Service is altered to 5, HARISH MUKHERJEE ROAD, KOLKATA - 700 
025, INDIA.

309721 - 7: Address for Service is altered to 120, VELACHERY MAIN ROAD, GUINDY, CHENNAI - 
600 032.

321569 - 8: Address for Service is altered to M-118-B, MAHESH COLONY, LAXMI MANDIR 
PHATAK, JAIPUR - 302 015. (RAJASTHAN)

591751 - 20: Address for Service is altered to REMFRY HOUSE AT THE MILLENNIUM PLAZA 
SECTOR 27 GURGAON-122002

1046582 - 9: Address for Service is altered to No.38/13, Desigar Street, Vadapalani, Chennai - 
600026, Tamil Nadu, India

645633 - 31: Address for Service is altered to REMFRY HOUSE AT THE MILLENNIUM PLAZA 
SECTOR 27 GURGAON-122002

508088 - 29, 508090 - 29: Address for Service is altered to REMFRY HOUSE AT THE MILLENNIUM 
PLAZA SECTOR 27 GURGAON-122002

1465706 - 25: Address for Service is altered to 14/2 PALM AVENUE CALCUTTA 700019 INDIA

1459064 - 3: Address for Service is altered to 13/1A GOVERNMENT PLACE EAST,3RD FLOOR 
(TIMES OF INDIA BLDG.),KOLKATA 700 069,WEST BENGAL,INDIA.

724394 - 9: Address for Service is altered to B-41,NIZAMUDDIN EAST, NEW DELHI - 110 013.

1485153 - 32: Address for Service is altered to B-41,NIZAMUDDIN EAST, NEW DELHI - 110 013.

572495 - 32: Address for Service is altered to B-336, BHAI RANDHIR SINGH NAGAR, LUDHIANA - 
141 004 PUNJAB.

1485154 - 33: Address for Service is altered to B-41,NIZAMUDDIN EAST, NEW DELHI - 110 013.

584413 - 6: Address for Service is altered to NO.120, VELACHERY MAIN ROAD, GUINDY, 
CHENNAI- 600 032.

1469005 - 25: Address for Service is altered to 65 CHANDITALA 
STREET,UTTARPARA,HOOGHLY,PIN 712 258,WEST BENGAL,INDIA.

1485156 - 32: Address for Service is altered to B-41,NIZAMUDDIN EAST, NEW DELHI - 110 013.

528040 - 16: Address for Service is altered to REMFRY HOUSE AT THE MILLENNIUM PLAZA 
SECTOR 27 GURGAON-122002

2180859 - 5: Address for Service is altered to C-4, JANGPURA EXTENSION, NEW DELHI- 110014.

1257149 - 42: Address for Service is altered to 139, 2ND FLOOR, ENGINEERS ENCLAVE, PITAM 
PURA, DELHI-110034

1372366 - 30: Address for Service is altered to 203, SHREE PRASAD HOUSE, 35TH ROAD, TPS III, 
NR. TSEC ENGINEERING COLLEGE, BANDRA WEST, MUMBAI - 400 050.

504850 - 5: Address for Service is altered to 53, SYED AMIR ALI AVENUE, CALCUTTA-700 019

527130 - 24: Address for Service is altered to 14/5, DHARAMPURA, NEAR JOURA PHATAK, 
AMRITSAR--143004 (PB )

423631 - 1: Address for Service is altered to 5/1, FIRST FLOOR, KALKAJI EXTENSION, NEW 
DELHI-110 019.

504254 - 18: Address for Service is altered to B-41 NIZAMUDDIN EAST, NEW DELHI -110 013.

1401713 - 10: Address for Service is altered to 14/6, EMPORIUM BLOCK, SANJAY PLACE, AGRA-
2.

1400990 - 12, 1356751 - 12, 1348324 - 12, 1330746 - 12: Address for Service is altered to D-17 
SOUTH EXTENSION, PART-II, NEW DELHI 110049

1377138 - 41: Address for Service is altered to OFFICE NO. 1/1, 1ST FLOOR, A WING, SAI TIRTH 
TOWER, STATION ROAD,  
SIDDHARTH NAGAR, THANE(E)-400603. INDIA

1515258 - 28, 1515257 - 27, 1515256 - 25, 1515255 - 24, 1515254 - 21, 1515253 - 20, 1515252 - 16, 
1515251 - 14, 1515250 - 11, 1515249 - 8, 1515248 - 28, 1515247 - 27, 1515245 - 24, 1515244 - 21, 
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1515243 - 20, 1515242 - 16, 1515241 - 14, 1515240 - 11, 1515239 - 8: Address for Service is altered 
to 120 (OLD) LAWYERS CHAMBERS SUPREME COURT NEW DELHI

2179344 - 5: Address for Service is altered to C-4, JANGPURA EXTENSION, NEW DELHI- 110014.

847121 - 9: Address for Service is altered to B-104/105, SHUBHAM Center- II, Cardinal Gracias 
Road, Chakala, Opp. Holy Family Church, Andheri (East), Mumbai-400099

1320795 - 10: Address for Service is altered to 2 B, Ground Floor, Solitaire Plaza MG Road, 
Gurgaon 122022, National Captial Region, India

645367 - 32: Address for Service is altered to REMFRY HOUSE AT THE MILLENNIUM PLAZA 
SECTOR 27 GURGAON-122002

2320011 - 42: Address for Service is altered to C-4, JANGPURA EXTENSION NEW DELHI-110014.

710110 - 3: Address for Service is altered to 45/1, FLOOR NO:3, CORNER MARKET, MALVIYA 
NAGAR, NEW DELHI-110017
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2315416 - 36: Address for Service is altered to AZB HOUSE, PENINSULA CORPORATE PARK, 
GANPATRAO KADAM MARG, LOWER PAREL (WEST), MUMBAI 400013.

2169030 - 5: Address for Service is altered to C-4, JANGPURA EXTENSION, NEW DELHI- 110014.

501880 - 25: Address for Service is altered to 5, HARISH MUKHERJEE ROAD, CALCUTTA- 700 
025.

645387 - 1: Address for Service is altered to REMFRY HOUSE AT THE MILLENNIUM PLAZA 
SECTOR 27 GURGAON-122002

503845 - 12: Address for Service is altered to D-17 SOUTH EXTENSION, PART-II, NEW DELHI 
110049

509334 - 25: Address for Service is altered to REMFRY HOUSE AT THE MILLENNIUM PLAZA 
SECTOR 27 GURGAON-122002

572236 - 12: Address for Service is altered to 10 Government Place East, Kolkata 700 069, India

2300677 - 5: Address for Service is altered to C-4, JANGPURA EXTENSION NEW DELHI-110014.

619095 - 9, 619094 - 9: Address for Service is altered to 303 RG COMPLEX I PRASHANT VIHAR 
SECTOR 14 ROHINI DELHI 110085

1377584 - 35: Address for Service is altered to NENURAM MANSION, OPP. PATHARE NURSERY, 
DR. AMBEDKAR ROAD, KALYAN ,( WEST), MUMBAI - 421 301.

1469293 - 29: Address for Service is altered to 13/1A GOVERNMENT PLACE EAST,3RD FLOOR 
(TIMES OF INDIA BLDG.),KOLKATA 700 069,WEST BENGAL,INDIA.

726064 - 24: Address for Service is altered to 65 CHANDITALA 
STREET,UTTARPARA,HOOGHLY,PIN 712 258,WEST BENGAL,INDIA.

1370913 - 25: Address for Service is altered to CHHATRAPATI SHIVAJI RAJE COMPLEX, 
BUILDING NO.6, FLAT NO.5, GROUND FLOOR, OPP. EKTA NAGAR, KANDIVALI (WEST), 
MUMBAI-400 067.

1445962 - 11: Address for Service is altered to 10, GOVERNMENT PLACE, KOLKATA - 700 069, 
INDIA.

1355073 - 7: Address for Service is altered to 501, VISHWANANAK, CHAKALA ROAD, ANDHERI 
( EAST), MUMBAI - 400 099.

684494 - 9: Address for Service is altered to 120 VELACHERY MAIN ROAD GUINDY CHENNAI 
600032 INDIA

1563259 - 9: Address for Service is altered to 501, VISHWANANAK, CHAKALA ROAD, ANDHERI 
( EAST), MUMBAI - 400 099.

674723 - 21: Address for Service is altered to B-41,NIZAMUDDIN EAST, NEW DELHI - 110 013.

2204703 - 24, 2204723 - 24, 2204729 - 36, 2204730 - 37, 2204731 - 39, 2204733 - 43, 2204734 - 8, 
2204735 - 14, 2204736 - 16, 2204737 - 18, 2204738 - 19, 2204739 - 20, 2204740 - 21, 2204741 - 22, 
2204743 - 24, 2204744 - 25, 2204745 - 26, 2204748 - 27, 2204749 - 28, 2204751 - 36, 2204752 - 37, 
2204755 - 43, 2204577 - 14, 2204580 - 19, 2204589 - 28, 2204594 - 41, 2204595 - 43, 2204598 - 16, 
2204599 - 18, 2204601 - 20, 2204603 - 22: Address for Service is altered to 2A/ 54,kalpataru estate 
JV Link Road, Andheri East 400093, Mumbai

397251 - 31: Address for Service is altered to N-128 PANCHSHEEL PARK, NEW DELHI- 110017.

476754 - 5: Address for Service is altered to REMFRY HOUSE AT THE MILLENNIUM PLAZA, 
SECTOR 27, GURGAON-122 002, NATIONAL CAPITAL REGION, INDIA.

1491947 - 5: Address for Service is altered to OSWAL CHAMBER,ROOM NO.402B,2,CHURCH 
LANE,KOLKATA 700 001,WEST BENGAL,INDIA.

495670 - 16: Address for Service is altered to REMFRY HOUSE AT THE MILLENNIUM PLAZA 
SECTOR 27 GURGAON-122002

2179342 - 5: Address for Service is altered to C-4, JANGPURA EXTENSION, NEW DELHI- 110014.

1823419 - 19: Address for Service is altered to C/O.AGARWAL CONSULTANCY 
SERVICES,MANDOVI APPARTMENT,1ST FLOOR,1A,G.N.B. ROAD,OPP.RABINDRA 
BHAWAN,GUWAHATI,ASSAM,PIN 781 003,INDIA.

319526 - 12: Address for Service is altered to 43 - B/3, MAHTTA HOUSE,UDHAM SINGH NAGAR, 
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LUDHIANA - 141 001, (PUNJAB).

577509 - 17: Address for Service is altered to 1, NETAJI SUBHAS ROAD , KOLKATA - 700 001, 
INDIA.P. BOX NO. 2391 GPO.

402656 - 11: Address for Service is altered to REMFRY HOUSE AT THE MILLENNIUM PLAZA SEC 
27, GURGAON 122009, NEW DELHI NATIONAL CAPITAL REGION INDIA

342748 - 28: Address for Service is altered to 43 - B/3, MAHTTA HOUSE,UDHAM SINGH NAGAR, 
LUDHIANA - 141 001, (PUNJAB).

1442573 - 41: Address for Service is altered to No 6, Dhanammal Street 
Spurtank Road 
Chetpet 
Chennai - 600031

439613 - 25: Address for Service is altered to K & S PARTNERS, Intellectual Property Attorneys, 
109, Sector 44, Gurgaon 122003, National Capital Region

478251 - 9: Address for Service is altered to REMFRY HOUSE AT THE MILLENNIUM PLAZA, 
SECTOR 27, GURGAON-122 002, NATIONAL CAPITAL REGION, INDIA.

645897 - 9: Address for Service is altered to C-4, JANGPURA EXTENSION NEW DELHI-110014.

1395092 - 41: Address for Service is altered to 213, 3RD FLOOR, PARMANAND COLONY, DR. 
MUKHERJEE NAGAR, DELHI - 110009
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1137035 - 18: Address for Service is altered to 5, HARISH MUKHERJEE ROAD, KOLKATA - 700 
025, INDIA.

1437833 - 14: Address for Service is altered to 10 Government Place East, Kolkata 700 069, India

1505838 - 99: Address for Service is altered to 32, RADHA MADHAV DUTTA GARDEN LANE, 
KOLKATA - 700 010.

645373 - 14: Address for Service is altered to 14/2 PALM AVENUE CALCUTTA 700019 INDIA

1355072 - 7: Address for Service is altered to 501, VISHWANANAK, CHAKALA ROAD, ANDHERI 
( EAST), MUMBAI - 400 099.

1369756 - 42: Address for Service is altered to OFFICE NO.1/1, 1ST FLOOR, A WING, SAI TIRTH 
TOWER, STATION ROAD,SIDDHARTH NAGAR,THANE (E)-400603

1464499 - 25: Address for Service is altered to F-46, Himalaya House, 23 Kasturba Gandhi Marg, 
New Delhi - 110001, India

615241 - 5: Address for Service is altered to 30 SIRI FORT ROAD, NEW DELHI-110049.

1237359 - 37: Address for Service is altered to B-41,NIZAMUDDIN EAST, NEW DELHI - 110 013.

1385616 - 35: Address for Service is altered to GYAN BHAVAN, GROUND FLOOR, 8, KUMTHA 
STREET, BALLARD ESTATE, MUMBAI-400 001.

1391310 - 3: Address for Service is altered to 213, 3RD FLOOR PARMANAND COLONY, DR. 
MUKHERJEE NAGAR DELHI-9

526315 - 8: Address for Service is altered to 6A, KIRAN SHANKAR ROY ROAD, 2ND FLOOR, 
KOLKATA - 700 001.

1462889 - 99: Address for Service is altered to F-46, Himalaya House, 23 Kasturba Gandhi Marg, 
New Delhi - 110001, India

1394106 - 14: Address for Service is altered to GYAN BHAVAN, GROUND FLOOR, 8, KUMTHA 
STREET, BALLARD ESTATE, MUMBAI-400 001.

2160177 - 41, 2164771 - 41: Address for Service is altered to 2A/ 54,kalpataru estate JV Link Road, 
Andheri East 400093, Mumbai

1370877 - 99: Address for Service is altered to Alaknanda, 16 Nepean Sea Road, Mumbai 400 036

723755 - 29: Address for Service is altered to 14/2 PALM AVENUE CALCUTTA 700019 INDIA

1501149 - 7: Address for Service is altered to B-41,NIZAMUDDIN EAST, NEW DELHI - 110 013.

1436016 - 16: Address for Service is altered to 14/2 PALM AVENUE CALCUTTA 700019 INDIA

1354014 - 42: Address for Service is altered to 501, VISHWANANAK, CHAKALA ROAD, ANDHERI 
( EAST), MUMBAI - 400 099.

1337494 - 16: Address for Service is altered to No.38/13, Desigar Street, Vadapalani, Chennai - 
600026, Tamil Nadu, India

1353354 - 9: Address for Service is altered to 501, VISHWANANAK, CHAKALA ROAD, ANDHERI 
( EAST), MUMBAI - 400 099.

477176 - 25: Address for Service is altered to 122/104, SILVER OAKS APARTMENTS, DLF PH-1, 
GURGAON - 122 002

493702 - 12: Address for Service is altered to REMFRY HOUSE AT THE MILLENNIUM PLAZA 
SECTOR 27 GURGAON-122002

336438 - 8: Address for Service is altered to 10, GOVERNMENT PLACE, KOLKATA - 700 069, 
INDIA.

1382666 - 14: Address for Service is altered to 105 , Mahasagar Corporate , Manormaganj Main 
Road , Indore (M.P.)Pin-452001

334686 - 3: Address for Service is altered to DASWANI HOUSE, GREEN ARCES, 23B, AHRIPUKUR 
1ST LANE, KOLKATA - 700 019.

643431 - 12: Address for Service is altered to REMFRY HOUSE AT THE MILLENNIUM PLAZA 
SECTOR 27 GURGAON-122002
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2350230 - 99: Address for Service is altered to C-4, JANGPURA EXTENSION NEW DELHI-110014.

2350229 - 99: Address for Service is altered to C-4, JANGPURA EXTENSION NEW DELHI-110014.

1408662 - 16: Address for Service is altered to 120, Velachery Main Road, Guindy, Chennai 600 
032, India

645369 - 3: Address for Service is altered to REMFRY HOUSE AT THE MILLENNIUM PLAZA 
SECTOR 27 GURGAON-122002

1443747 - 42: Address for Service is altered to 62,BENTINCK STREET,4TH FLOOR,ROOM 
NO.412,KOLKATA 700 069,W.B.,INDIA.

847747 - 5: Address for Service is altered to C-4, JANGPURA EXTENSION NEW DELHI-110014.
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439711 - 16: Address for Service is altered to FLAT NO.E.GF SAGAR APARTMENTS, 6, TILAK 
MARG, NEW DELHI-110001

1509853 - 42: Address for Service is altered to A3 Trade Center, Stadium Circle, CG Road, 
Ahmedabad 380009. India

570530 - 10: Address for Service is altered to 10 Government Place East, Kolkata 700 069, India

1353352 - 7: Address for Service is altered to 501, VISHWANANAK, CHAKALA ROAD, ANDHERI 
( EAST), MUMBAI - 400 099.

1457094 - 35: Address for Service is altered to 16/15/3,OLABIBITALA 1ST BYE LANE,HOWRAH 
711 104,WEST BENGAL,INDIA.

1384165 - 35: Address for Service is altered to GYAN BHAVAN, GROUND FLOOR, 8, KUMTHA 
STREET, BALLARD ESTATE, MUMBAI-400 001.

398706 - 19: Address for Service is altered to REMFRY HOUSE AT THE MILLENNIUM PLAZA 
SECTOR 27 GURGAON-122002

1502850 - 12: Address for Service is altered to 65 CHANDITALA 
STREET,UTTARPARA,HOOGHLY,PIN 712 258,WEST BENGAL,INDIA.

1353741 - 11: Address for Service is altered to 501, VISHWANANAK, CHAKALA ROAD, ANDHERI 
( EAST), MUMBAI - 400 099.

1412440 - 99: Address for Service is altered to 2B, Ground Foor, Solitaire Plaza, M G Road, 
Gurgaon 122002

1424073 - 30: Address for Service is altered to 201,2ND FLOOR MOHINI MARKET,EXHIBITION 
ROAD,PATNA 800 001,BIHAR,INDIA.

1967387 - 9: Address for Service is altered to C-4, JANGPURA EXTENSION, NEW DELHI- 110014.

1507560 - 12: Address for Service is altered to 65 CHANDITALA 
STREET,UTTARPARA,HOOGHLY,PIN 712 258,WEST BENGAL,INDIA.

724668 - 12: Address for Service is altered to REMFRY HOUSE AT THE MILLENNIUM PLAZA SEC 
27, GURGAON 122009, NEW DELHI NATIONAL CAPITAL REGION INDIA

1967387 - 9: Address for Service is altered to C-4, JANGPURA EXTENSION, NEW DELHI- 110014.

572492 - 29: Address for Service is altered to 13/1A GOVERNMENT PLACE EAST,3RD FLOOR 
(TIMES OF INDIA BLDG.),KOLKATA 700 069,WEST BENGAL,INDIA.

1490018 - 34: Address for Service is altered to 1, NETAJI SUBHAS ROAD , KOLKATA - 700 001, 
INDIA.P. BOX NO. 2391 GPO.

1486075 - 24: Address for Service is altered to 65 CHANDITALA 
STREET,UTTARPARA,HOOGHLY,PIN 712 258,WEST BENGAL,INDIA.

1436017 - 16: Address for Service is altered to 14/2 PALM AVENUE CALCUTTA 700019 INDIA

701345 - 5: Address for Service is altered to 10, GOVERNMENT PLACE, EAST KOLKATA - 700 
069.

709258 - 6: Address for Service is altered to 65 CHANDITALA 
STREET,UTTARPARA,HOOGHLY,PIN 712 258,WEST BENGAL,INDIA.

1318281 - 99: Address for Service is altered to 2337, DHARAMPURA, CHAWRI BAZAR, DELHI - 
110 006.

1450678 - 99: Address for Service is altered to REMFRY HOUSE AT THE MILLENNIUM PLAZA SEC 
27, GURGAON 122009, NEW DELHI NATIONAL CAPITAL REGION INDIA

1535929 - 19: Address for Service is altered to 709/710,TOLSTOY HOUSE, 15-17, TOLSTOY MARG, 
NEW DELHI - 110 001.

547273 - 16: Address for Service is altered to 120, VELACHERY MAIN ROAD, GUINDY, CHENNAI - 
600 032.

444238 - 30: Address for Service is altered to M-19A, SOUTH EXTENSION-II, NEW DELHI-110049

450162 - 5: Address for Service is altered to 74 - F, VENUS, WORLI SEA FACE, MUMBAI - 400 018.

318116 - 3: Address for Service is altered to E-208, GREATER KAILASH, PART-I, N. DELHI-110048
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561828 - 1: Address for Service is altered to NO.36, VEERAPPAN STREET, SECOND FLOOR, 
SOWEARPET, CHENNAI - 600 079, INDIA.

2183935 - 29: Address for Service is altered to RAM MANSION, IST FLOOR, ROOM NO.4, N.F. 
ROAD, NEAR CITY WALK, COLABA, MUMBAI - 400 039.

1500282 - 25: Address for Service is altered to 65 CHANDITALA 
STREET,UTTARPARA,HOOGHLY,PIN 712 258,WEST BENGAL,INDIA.

1509850 - 19: Address for Service is altered to A3 Trade Center, Stadium Circle, CG Road, 
Ahmedabad 380009. India

584883 - 4: Address for Service is altered to REMFRY HOUSE AT THE MILLENNIUM PLAZA 
SECTOR 27 GURGAON-122002

348818 - 7: Address for Service is altered to 109, SECTOR-44, GURGAON - 122 003, NATIONAL 
CAPITAL REGION, INDIA
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1338720 - 22: Address for Service is altered to No.38/13, Desigar Street, Vadapalani, Chennai - 
600026, Tamil Nadu, India

509336 - 9: Address for Service is altered to REMFRY HOUSE AT THE MILLENNIUM PLAZA 
SECTOR 27 GURGAON-122002

2120892 - 19: Address for Service is altered to EMERALD HOUSE,1B,OLD POST OFFICE 
STREET,KOLKATA 700 001,WEST BENGAL,INDIA.

1392189 - 5: Address for Service is altered to C-4, JANGPURA EXTENSION NEW DELHI-110014.

1455228 - 5: Address for Service is altered to OSWAL CHAMBER,ROOM NO.402B,2,CHURCH 
LANE,KOLKATA 700 001,WEST BENGAL,INDIA.

1451920 - 7: Address for Service is altered to A-48, YOJNA VIHAR, DELHI-110092

703556 - 3: Address for Service is altered to 6A, KIRAN SHANKAR ROY ROAD, 2ND FLOOR, 
KOLKATA - 700 001.

495939 - 25: Address for Service is altered to REMFRY HOUSE AT THE MILLENNIUM PLAZA 
SECTOR 27 GURGAON-122002

1390623 - 10: Address for Service is altered to 501, VISHWANANAK, CHAKALA ROAD, ANDHERI 
(EAST), MUMBAI - 400 099.

1509849 - 22: Address for Service is altered to A3 Trade Center, Stadium Circle, CG Road, 
Ahmedabad 380009. India

1353351 - 9: Address for Service is altered to 501, VISHWANANAK, CHAKALA ROAD, ANDHERI 
( EAST), MUMBAI - 400 099.

1527065 - 40: Address for Service is altered to D - 1/ 5 DLF, QUTAB ENCLAVE, PHASE 1, 
GURGAON - 122 002.

592178 - 1: Address for Service is altered to REMFRY HOUSE AT THE MILLENNIUM PLAZA 
SECTOR 27 GURGAON-122002

2050044 - 14: Address for Service is altered to B-41,NIZAMUDDIN EAST, NEW DELHI - 110 013.

533288 - 5: Address for Service is altered to MILLENIUM PLAZA, SECTOR 27, GURGAON- 122002.

534358 - 1: Address for Service is altered to MILLENIUM PLAZA, SECTOR 27, GURGAON- 122002.

349247 - 3: Address for Service is altered to 1158, BAZAR KANAK MANDI, AMRITSAR - 143 006, 
PUNJAB.

588483 - 32: Address for Service is altered to 3RD FLOOR, HL ARCADE, NEAR HDFC BANK PLOT 
NO. 14, SECTOR -5, DWARKA, NEW DELHI-110075.

1485155 - 33: Address for Service is altered to B-41,NIZAMUDDIN EAST, NEW DELHI - 110 013.

640749 - 11: Address for Service is altered to 120, VELACHERY MAIN ROAD, GUINDY, CHENNAI - 
600 032.

1469033 - 6: Address for Service is altered to 3RD FLOOR, ROOM NO.312, SHANTI BHAWAN, 
BANK MORE, DHANBAD-826001, JHARKHAND.

586646 - 34: Address for Service is altered to REMFRY HOUSE AT THE MILLENNIUM PLAZA 
SECTOR 27 GURGAON-122002

767472 - 5: Address for Service is altered to D-17 SOUTH EXTENSION, PART-II, NEW DELHI 
110049

1394635 - 25: Address for Service is altered to 6/B SHAHEEN APARTMENT,132 / 1, MODI STREET, 
POST BOX NO. 1865, FORT, MUMBAI - 400 001.

345087 - 12: Address for Service is altered to 11/12, UGF, P.N. BANK BUILDING, WEST PATEL 
NAGAR, N. DELHI-8.

1442114 - 99: Address for Service is altered to 74 - F, VENUS, WORLI SEA FACE, MUMBAI - 400 
018.

580053 - 30: Address for Service is altered to 65 CHANDITALA 
STREET,UTTARPARA,HOOGHLY,PIN 712 258,WEST BENGAL,INDIA.

1401712 - 10: Address for Service is altered to 14/6, EMPORIUM BLOCK, SANJAY PLACE, AGRA-

8472



2.

592177 - 9: Address for Service is altered to REMFRY HOUSE AT THE MILLENNIUM PLAZA 
SECTOR 27 GURGAON-122002

415431 - 5: Address for Service is altered to 89/269/270, BANGUR PARK, PARK TOWER, 4TH 
FLOOR, ROOM NO. 401, RISHRA - 712248, HOOGHLY, WEST BENGAL

1495154 - 9: Address for Service is altered to SVB ASSOCIATES, 121, HUBTOWN SOLARIS, N.S. 
PHADKE MARG, GOKHALE BRIDGE,ANDHERI(EAST), MUMBAI-400069.

1490019 - 34: Address for Service is altered to 1, NETAJI SUBHAS ROAD , KOLKATA - 700 001, 
INDIA.P. BOX NO. 2391 GPO.

726063 - 24: Address for Service is altered to 65 CHANDITALA 
STREET,UTTARPARA,HOOGHLY,PIN 712 258,WEST BENGAL,INDIA.

1437836 - 26: Address for Service is altered to 10 Government Place East, Kolkata 700 069, India
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441119 - 30: Address for Service is altered to 14/2 PALM AVENUE CALCUTTA 700019 INDIA

447550 - 11: Address for Service is altered to R-104, GREATER KAILASH PART-1, NEW DELHI-
110048

565227 - 25: Address for Service is altered to 5, HARISH MUKHERJEE ROAD, KOLKATA - 700 025, 
INDIA.

709759 - 22: Address for Service is altered to K & S PARTNERS, Intellectual Property Attorneys, 
109, Sector 44, Gurgaon 122003, National Capital Region

2521771 - 5: Address for Service is altered to 62,BENTINCK STREET,4TH FLOOR,ROOM 
NO.412,KOLKATA 700 069,W.B.,INDIA.

1454409 - 1: Address for Service is altered to B-41,NIZAMUDDIN EAST, NEW DELHI - 110 013.

589148 - 9: Address for Service is altered to REMFRY HOUSE AT THE MILLENNIUM PLAZA 
SECTOR 27 GURGAON-122002

402017 - 9: Address for Service is altered to 2B, GROUND FLOOR, SOLITAIRE PLAZA, M. G. 
ROAD, GURGAON-122 002, NATIONAL CAPITAL REGION

1456895 - 7: Address for Service is altered to 365 JODHPUR PARK,2ND FLOOR,KOLKATA 700 
068,WEST BENGAL,INDIA.

1355071 - 37: Address for Service is altered to 501, VISHWANANAK, CHAKALA ROAD, ANDHERI 
( EAST), MUMBAI - 400 099.

2248219 - 99: Address for Service is altered to Indiabulls Finance Centre, Tower-2, 11th Floor, 
1103, Elphinstone Road, Mumbai - 400013, India

1484458 - 25: Address for Service is altered to 14/2 PALM AVENUE CALCUTTA 700019 INDIA

2204651 - 36, 2204660 - 19, 2204642 - 21, 2204626 - 25, 2204625 - 24, 2204624 - 23, 2204578 - 16, 
2204586 - 25, 2204658 - 16, 2204669 - 28, 2204655 - 43, 2204663 - 22, 2204666 - 25, 2204671 - 36, 
2204716 - 16, 2204717 - 18, 2204718 - 19, 2204720 - 21, 2204722 - 23, 2204726 - 27, 2204727 - 28, 
1613466 - 35, 1613467 - 16, 1613468 - 16, 1613469 - 16, 1613470 - 16, 1613471 - 16, 1613473 - 41, 
1613474 - 41, 1613476 - 41, 1613477 - 42: Address for Service is altered to 2A/ 54,kalpataru estate 
JV Link Road, Andheri East 400093, Mumbai

724434 - 29: Address for Service is altered to A3 Trade Center, Stadium Circle, CG Road, 
Ahmedabad 380009. India

495266 - 5: Address for Service is altered to VATIKA TOWERS, 10TH FLOOR, BLOCK-B, SECTOR-
54, GURGAON 122002, NATIONAL CAPITAL REGION, (HARYANA)

223383 - 7: Address for Service is altered to K & S PARTNERS, Intellectual Property Attorneys, 
109, Sector 44, Gurgaon 122003, National Capital Region

1485061 - 25: Address for Service is altered to 14/2 PALM AVENUE CALCUTTA 700019 INDIA

450111 - 9: Address for Service is altered to REMFRY HOUSE AT THE MILLENNIUM PLAZA, 
SECTOR 27, GURGAON-122 002, NATIONAL CAPITAL REGION, INDIA.

1958372 - 25: Address for Service is altered to A3 Trade Center, Stadium Circle, CG Road, 
Ahmedabad 380009. India

1475989 - 41: Address for Service is altered to 176 ASHOKA ENCLAVE PART-III, SECTOR- 35, 
FARIDABAD, HARYANA.

1812886 - 5: Address for Service is altered to B-140, SEC-51, NOIDA-201301

1390409 - 17: Address for Service is altered to Survey No. 13/6, Near More Park, Shivane, Taluka-
Haveli, Dist.-Pune-411 023

723758 - 32: Address for Service is altered to 14/2 PALM AVENUE CALCUTTA 700019 INDIA

1477363 - 9: Address for Service is altered to A3 Trade Center, Stadium Circle, CG Road, 
Ahmedabad 380009. India

439316 - 12: Address for Service is altered to SA-17/130 M-M-3 (M.I.G.-3) ASHOK VIHAR COLONY 
PHASE-II PAHARIA VARANASI U.P

500310 - 7: Address for Service is altered to REMFRY HOUSE AT THE MILLENNIUM PLAZA 
SECTOR 27 GURGAON-122002
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493722 - 12: Address for Service is altered to REMFRY HOUSE AT THE MILLENNIUM PLAZA 
SECTOR 27 GURGAON-122002

582990 - 1: Address for Service is altered to REMFRY HOUSE AT THE MILLENNIUM PLAZA 
SECTOR 27 GURGAON-122002

431317 - 7, 314271 - 7, 1023094 - 20, 310869 - 7: Address for Service is altered to B-18, PURIAN 
MOHALLA, BATALA - 143 505, (PUNJAB).

1375943 - 42: Address for Service is altered to 213, 3RD FLOOR PARMANAND COLONY, DR. 
MUKHERJEE NAGAR DELHI-9

2163897 - 41: Address for Service is altered to 109,SECTOR 44,GURGAON 122 003,NATIONAL 
CAPITAL REGION,INDIA.

2163901 - 43: Address for Service is altered to 109,SECTOR 44,GURGAON 122 003,NATIONAL 
CAPITAL REGION,INDIA.

2163896 - 39: Address for Service is altered to 109,SECTOR 44,GURGAON 122 003,NATIONAL 
CAPITAL REGION,INDIA.

2163894 - 39: Address for Service is altered to B.K. HOUSE, PLOT NO. - 109, SECTOR-44, 
GURGAON 122002 (HARYANA)
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2163895 - 39: Address for Service is altered to B.K. HOUSE, PLOT NO. - 109, SECTOR-44, 
GURGAON 122002 (HARYANA)

2163899 - 41: Address for Service is altered to 109,SECTOR 44,GURGAON 122 003,NATIONAL 
CAPITAL REGION,INDIA.

2163902 - 43: Address for Service is altered to 109,SECTOR 44,GURGAON 122 003,NATIONAL 
CAPITAL REGION,INDIA.

1395487 - 41: Address for Service is altered to 109, SECTOR-44, GURGAON - 122 003, NATIONAL 
CAPITAL REGION, INDIA

2163900 - 43: Address for Service is altered to 109,SECTOR 44,GURGAON 122 003,NATIONAL 
CAPITAL REGION,INDIA.

2163898 - 41: Address for Service is altered to 109,SECTOR 44,GURGAON 122 003,NATIONAL 
CAPITAL REGION,INDIA.

1376145 - 25: Address for Service is altered to BananaIP Counsels, 
No.40, 2nd Floor, 3rd Main Road, JC Industrial Estate, Kanakapura Road, Bangalore-560062

1376143 - 9: Address for Service is altered to BananaIP Counsels, 
No.40, 2nd Floor, 3rd Main Road, JC Industrial Estate, Kanakapura Road, Bangalore-560062

1376144 - 16: Address for Service is altered to BananaIP Counsels, 
No.40, 2nd Floor, 3rd Main Road, JC Industrial Estate, Kanakapura Road, Bangalore-560062

1376142 - 41: Address for Service is altered to BananaIP Counsels, 
No.40, 2nd Floor, 3rd Main Road, JC Industrial Estate, Kanakapura Road, Bangalore-560062

1392661 - 5: Address for Service is altered to C-4, JANGPURA EXTENSION NEW DELHI-110014.

345772 - 7: Address for Service is altered to A-48, Yojna Vihar, Delhi-110092

1534628 - 1, 1534629 - 4, 1534630 - 6, 1534631 - 7, 1534632 - 8, 1534633 - 9, 1534634 - 16, 1534635 - 
17, 1534636 - 35, 1534637 - 36, 1534638 - 37, 1534639 - 38, 1534640 - 39, 1534642 - 42, 1591371 - 36: 
Address for Service is altered to PLOT.NO. B-28, SECTOR - 32, INSTITUTIONAL AREA, GURGAON 
- 122 001, HARYANA.

349642 - 12: Address for Service is altered to 43 - B/3, MAHTTA HOUSE,UDHAM SINGH NAGAR, 
LUDHIANA - 141 001, (PUNJAB).

2205124 - 3, 2205125 - 3, 2205127 - 3: Address for Service is altered to 2A/ 54,kalpataru estate JV 
Link Road, Andheri East 400093, Mumbai

845348 - 5: Address for Service is altered to C-4, JANGPURA EXTENSION NEW DELHI-110014.

1378505 - 41: Address for Service is altered to ONE INDIABULLS CENTRE,13TH FLOOR,841 
SENAPATI BAPAT MARG,ELPHINSTONE ROAD,MUMBAI 400013,INDIA.

2200700 - 37, 2200701 - 38, 2200702 - 39, 2200703 - 40, 2200704 - 41, 2200705 - 42, 2200706 - 43, 
2200707 - 44, 747396 - 5, 747397 - 1, 1585027 - 7, 1585028 - 11, 1585029 - 17, 1585030 - 29, 1576284 
- 19: Address for Service is altered to 2A/ 54,kalpataru estate JV Link Road, Andheri East 400093, 
Mumbai

1390393 - 3: Address for Service is altered to Office - 504, "B" Wing, Prathmesh Towers, 
Raghuvanshi Mills Compound, Lower Parel, Mumbai

1378635 - 7: Address for Service is altered to B-2/101, OMKAR B BUILDING CHSL, SHIMPOLI 
ROAD, CHIKUWADI, BORIVALI WEST, MUMBAI 400 092

593089 - 30: Address for Service is altered to B-140, SEC-51, NOIDA-201301

450675 - 34, 450669 - 34: Address for Service is altered to 113, UDAY PARK NEW DELHI- 110049

349760 - 12: Address for Service is altered to 43 - B/3, MAHTTA HOUSE,UDHAM SINGH NAGAR, 
LUDHIANA - 141 001, (PUNJAB).

348828 - 7, 348830 - 11: Address for Service is altered to 43 - B/3, MAHTTA HOUSE,UDHAM SINGH 
NAGAR, LUDHIANA - 141 001, (PUNJAB).

343124 - 28: Address for Service is altered to B-41,NIZAMUDDIN EAST, NEW DELHI - 110 013.

1308293 - 34: Address for Service is altered to 102, R-20, PRATAP COMPLEX MAIN VIKAS MARG, 
SHAKARPUR DELHI-92, mob.no. 9312960621
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982533 - 9, 982532 - 9: Address for Service is altered to PLOT 491M ROAD,NO 10, JUBILEE HILLS 
HYDERABAD-38.

693713 - 29, 693714 - 30: Address for Service is altered to 12 OLD POST OFFICE 
STREET,KOLKATA-700001

1750284 - 42, 1861082 - 42, 1330999 - 37, 1330996 - 42, 1501130 - 42, 1761014 - 42, 1501131 - 37, 
1750285 - 42, 1761013 - 42, 1446338 - 35, 1446339 - 42, 1450292 - 37, 1228885 - 25, 1232886 - 25, 
1375253 - 14, 1375252 - 14, 1375493 - 35, 744427 - 24, 744428 - 25, 1216023 - 25, 1375260 - 42, 
1375261 - 42, 1401308 - 42, 1401309 - 42, 1247769 - 42, 1235155 - 15, 1235156 - 16, 1235142 - 2, 
1235141 - 1, 1235161 - 21, 1235160 - 20, 1235144 - 4, 1235151 - 11, 1235152 - 12, 1235143 - 3, 
1235159 - 19, 1235153 - 13, 1235145 - 5, 1235146 - 6, 1235147 - 7, 1235148 - 8, 1235149 - 9, 1235150 
- 10, 1235154 - 14, 1235157 - 17, 1235158 - 18, 1235162 - 22, 1235163 - 23, 1235164 - 24, 1235165 - 
25, 1235166 - 26, 1235167 - 27, 1235168 - 28, 1235169 - 29, 1235170 - 30, 1235171 - 31, 1235172 - 32, 
1235173 - 33, 1235174 - 34, 1216021 - 25, 1232887 - 25, 1216024 - 25, 1505254 - 35, 1265123 - 30, 
1273195 - 32, 1356775 - 42, 1273196 - 25, 977715 - 25, 977714 - 25, 1499028 - 18, 1522454 - 24, 
1427532 - 14, 1427517 - 42, 1620758 - 42, 1625044 - 16, 1700500 - 35, 2063226 - 39, 1799742 - 28, 
1799743 - 28, 1799744 - 24, 1799745 - 24, 1799746 - 24, 1799748 - 24, 1799749 - 24, 1803854 - 24, 
1845819 - 24, 1677454 - 42, 1955976 - 35, 1955977 - 35, 1955980 - 35, 2014534 - 24, 1818872 - 35, 
1861083 - 41, 1799750 - 42, 1806813 - 42, 2087384 - 35, 2087382 - 35, 2099171 - 35, 2099170 - 35, 
2099169 - 43, 2142171 - 43, 2142172 - 43, 2186665 - 35, 2186667 - 35, 2186668 - 35, 2186670 - 35, 
1897158 - 24, 2506064 - 20, 2949728 - 35, 2064658 - 24, 1505255 - 35, 1439471 - 35, 1439460 - 20, 
1432400 - 11, 1432401 - 35, 1450288 - 42, 1054590 - 5, 1054591 - 8, 1054592 - 18, 1054593 - 20, 
1054595 - 24, 1054596 - 25, 1054597 - 27, 1247766 - 35, 1375257 - 35, 1375256 - 42, 1474143 - 25, 
1512494 - 42, 1357148 - 31, 1357149 - 32, 1355500 - 42, 1355508 - 32, 1232888 - 25, 1444071 - 42, 
744429 - 24, 744431 - 25, 1338398 - 7, 1331001 - 35, 1332691 - 42, 1247767 - 35, 1311573 - 42, 
1311574 - 32, 1311575 - 31, 1311577 - 29, 1311578 - 42, 1311579 - 32, 1311580 - 31, 1311581 - 30, 
1311582 - 29, 1228884 - 25, 1232890 - 14, 1247768 - 42: Address for Service is altered to 74 F, 
VENUS, WORLI SEA FACE, MUMBAI - 400 018.

1388527 - 34: Address for Service is altered to 203, SHREE PRASAD CHAMBERS, IIND FLOOR, 
NEAR TSEC ENGINEERING COLLEGE, 35TH ROAD, TPS III, BANDRA WEST MUMBAI-400050

345855 - 12: Address for Service is altered to 60/30, NEW ROHTAK ROAD, KAROL BAGH , NEW 
DELHI-110005

1359747 - 35, 1391793 - 33: Address for Service is altered to 120 (OLD) LAWYERS CHAMBERS 
SUPREME COURT NEW DELHI

1304154 - 41: Address for Service is altered to 17/18, S.K.C. BUILDINGS, III RD FLOOR, MILL 
ROAD, COIMBATORE-641 001.

580961 - 6, 580962 - 6: Address for Service is altered to 303 RG COMPLEX I PRASHANT VIHAR 
SECTOR 14 ROHINI DELHI 110085
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1378290 - 1, 1378291 - 1, 1378292 - 1, 1378293 - 1: Address for Service is altered to 213, 3RD 
FLOOR PARMANAND COLONY, DR. MUKHERJEE NAGAR DELHI-9

2163657 - 5, 2163658 - 5, 2163659 - 3, 2163660 - 3, 2163661 - 3, 2163662 - 3, 2163663 - 3, 2163664 - 
5, 2163665 - 5, 2179229 - 3, 2179230 - 5, 2152488 - 5, 2152489 - 5, 2205129 - 5, 2695230 - 3: Address 
for Service is altered to SUITE 305, DELTA WING RAHEJA TOWERS # 177 ANNA SALAI CHENNAI-
600002

1445695 - 24, 1322422 - 20, 1322423 - 20, 1318722 - 20, 1318723 - 20, 1318725 - 20, 1318726 - 20: 
Address for Service is altered to PODAR CHAMBERS, S.A. BRELVI ROAD, FORT, MUMBAI - 400 
001.

1450384 - 42, 1450385 - 42, 1450386 - 42: Address for Service is altered to A - 18, CHITTARANJAN 
PARK, NEW DELHI - 110 019.

275618 - 6, 1457988 - 20, 3803 - 8, 3804 - 8, 3805 - 8, 3806 - 8, 3807 - 8, 8703 - 6, 8704 - 6, 8708 - 6, 
8709 - 9, 8710 - 6, 8711 - 2, 8712 - 19, 8713 - 4, 8714 - 1: Address for Service is altered to B-
41,NIZAMUDDIN EAST, NEW DELHI - 110 013.

709053 - 7: Address for Service is altered to 10 Government Place East, Kolkata 700 069, India

273013 - 5: Address for Service is altered to 10 Government Place East, Kolkata 700 069, India

1502755 - 3: Address for Service is altered to B-41,NIZAMUDDIN EAST, NEW DELHI - 110 013.

447574 - 28, 447575 - 34, 447576 - 28, 447577 - 34: Address for Service is altered to VATIKA 
TOWERS, 10TH FLOOR, BLOCK-B, SECTOR-54, GURGAON 122002, NATIONAL CAPITAL 
REGION, (HARYANA)

1509243 - 9, 1509244 - 9: Address for Service is altered to 74 - F, VENUS, WORLI SEA FACE, 
MUMBAI - 400 018.

1465493 - 12: Address for Service is altered to HUBTOWN SOLARIS 121 1ST FLOOR N.S PHADKE 
MARG OPP. TELI GALI ANDHERI E MUMBAI 400 069

1448263 - 17: Address for Service is altered to 201,2ND FLOOR MOHINI MARKET,EXHIBITION 
ROAD,PATNA 800 001,BIHAR,INDIA.

1447796 - 17: Address for Service is altered to 201,2ND FLOOR MOHINI MARKET,EXHIBITION 
ROAD,PATNA 800 001,BIHAR,INDIA.

2001480 - 5, 2001481 - 5, 2001482 - 5, 2019981 - 5, 2019984 - 5, 2019985 - 5, 2019983 - 5, 2019986 - 
5, 2052053 - 5, 2052057 - 44, 2073583 - 5, 2073582 - 5, 2073581 - 5, 2073580 - 5, 2073579 - 5, 
2073578 - 5, 2073577 - 5, 2073575 - 5, 2073574 - 5, 2073571 - 5, 2073568 - 5, 2073567 - 5, 2073576 - 
5, 2093946 - 5, 2131240 - 5, 2131241 - 5, 2152948 - 5, 2152949 - 5, 2152951 - 5, 2159013 - 5, 2159014 
- 5, 2201709 - 3, 2201728 - 5, 2201730 - 5, 2201731 - 5, 2201732 - 5, 2201723 - 5, 2336818 - 5, 
2346275 - 5, 1002816 - 5, 1002817 - 5, 1002818 - 5, 1004914 - 5, 1010388 - 5, 1010389 - 5, 1010390 - 
16, 1010391 - 5, 1013030 - 5, 1013029 - 5, 1013031 - 5, 1013032 - 16, 1020529 - 1, 1020530 - 2, 
1020531 - 3, 1020532 - 4, 1020533 - 5, 1020534 - 6, 1567489 - 5, 1567490 - 5, 1579953 - 5, 1595307 - 
5, 1596124 - 5, 1601223 - 5, 1604309 - 5, 1604310 - 5, 1621635 - 5, 1621638 - 5, 1621640 - 5, 1621639 
- 5, 1622103 - 5, 1623478 - 5, 1644674 - 5, 1659990 - 5, 1661486 - 5, 1670523 - 5, 1673723 - 5, 
1682761 - 5, 1690124 - 5, 1690125 - 5, 1692217 - 5, 1695750 - 5, 1695752 - 5, 1695753 - 5, 1695754 - 
5, 1698274 - 5, 1705134 - 5, 1712474 - 5, 1729441 - 5, 1729442 - 5, 1730421 - 5, 1733695 - 41, 
1736410 - 5, 1746101 - 41, 1755521 - 5, 1759596 - 5, 1760756 - 5, 1764400 - 5, 1764791 - 5, 1764792 - 
5, 1764793 - 5, 1765552 - 5, 1767423 - 5, 1769659 - 5, 1769658 - 5, 1772042 - 5, 1773811 - 5, 1773812 
- 5, 1773813 - 5, 1773814 - 5, 1486965 - 5, 1486966 - 5, 1004912 - 5, 693886 - 5, 693888 - 5, 693889 - 
5, 693890 - 5, 696843 - 5, 696844 - 5, 696849 - 5, 696850 - 5, 696851 - 5, 702786 - 5, 702789 - 5, 
702793 - 5, 711640 - 5, 711641 - 5, 729162 - 5, 734564 - 5, 748973 - 5, 748974 - 5, 748975 - 5, 748978 - 
10, 749802 - 5, 749803 - 5, 749804 - 5, 762573 - 5, 765211 - 5, 765221 - 5, 766861 - 5, 766862 - 5, 
767341 - 5, 768775 - 5, 768776 - 5, 768777 - 5, 768778 - 5, 768779 - 5, 768780 - 5, 769277 - 16, 769434 
- 27, 769437 - 8, 769438 - 7, 769443 - 2, 769447 - 26, 769450 - 20, 769452 - 24, 769453 - 18, 770509 - 
5, 770704 - 5, 770703 - 5, 781052 - 5, 781053 - 5, 781054 - 5, 781056 - 5, 781059 - 5, 781060 - 5, 
781063 - 5, 781064 - 5, 781066 - 5, 781068 - 5, 781069 - 5, 781070 - 5, 781072 - 5, 781077 - 5, 781082 - 
5, 781084 - 5, 782808 - 5, 787144 - 5, 787147 - 5, 788047 - 5, 788052 - 5, 789630 - 5, 791619 - 5, 
794340 - 5, 801805 - 5, 803622 - 5, 803628 - 5, 803625 - 5, 803623 - 5, 803620 - 5, 803632 - 5, 803631 - 
5, 803626 - 5, 803635 - 5, 804003 - 5, 804005 - 5, 804002 - 5, 804000 - 5, 807459 - 5, 808710 - 5, 
620028 - 5, 625995 - 5, 625996 - 5, 626001 - 5, 626002 - 5, 626003 - 5, 626005 - 5, 626006 - 5, 626007 - 
5, 629810 - 32, 629834 - 11, 629843 - 5, 629844 - 5, 629847 - 5, 629869 - 7, 629903 - 5, 629904 - 3, 
629905 - 5, 629906 - 3, 629908 - 5, 629909 - 5, 629910 - 5, 629913 - 22, 638214 - 5, 638216 - 5, 638215 
- 5, 638217 - 5, 638964 - 18, 638965 - 19, 638981 - 5, 638982 - 5, 638991 - 9, 642179 - 5, 642180 - 5, 
642181 - 5, 644290 - 5, 644296 - 5, 644305 - 5, 644306 - 10, 644307 - 5, 644308 - 5, 644310 - 5, 644311 
- 5, 650216 - 5, 653609 - 5, 653611 - 5, 1310521 - 5, 653612 - 5, 653614 - 5, 653615 - 5, 653617 - 5, 
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653618 - 5, 653625 - 5, 654797 - 5, 654800 - 5, 669003 - 5, 669014 - 5, 670737 - 21, 670738 - 22, 
670739 - 23, 670740 - 24, 670741 - 25, 670746 - 30, 670747 - 31, 670750 - 34, 670766 - 16, 670784 - 
16, 670789 - 21, 670791 - 23, 670792 - 24, 678271 - 5, 678581 - 5, 679434 - 5, 679435 - 5, 680731 - 5, 
680739 - 5, 680741 - 5, 680742 - 5, 680744 - 5, 687805 - 5, 693882 - 5, 1065753 - 5, 1067217 - 5, 
1067218 - 5, 1067220 - 5, 1067237 - 5, 1074825 - 5, 1074827 - 5, 1074828 - 5, 1077747 - 5, 1077748 - 
5, 1077749 - 5, 1077751 - 5, 1077752 - 5, 1077753 - 5, 1077750 - 5, 1084930 - 5, 1084931 - 5, 1084932 
- 16, 1084933 - 5, 1084934 - 5, 1092943 - 5, 1102166 - 5, 1102172 - 5, 1102173 - 5, 1102176 - 5, 
1102177 - 5, 1102178 - 5, 1102180 - 5, 1102182 - 5, 1102183 - 5, 1102184 - 5, 1102187 - 5, 1102189 - 
5, 1102190 - 5, 1102192 - 5, 1102193 - 5, 1102194 - 5, 1102195 - 5, 1102196 - 5, 1102162 - 5, 1102185 
- 5, 1102186 - 5, 1102169 - 5, 693883 - 5, 693884 - 5, 693885 - 5, 1310523 - 5, 1381227 - 5, 1381228 - 
5, 1388275 - 5, 1388276 - 5, 1388274 - 5, 1388273 - 5, 1400187 - 5, 1402997 - 5, 1403367 - 5, 1420452 
- 5, 1421047 - 5, 1424272 - 3, 1424271 - 5, 1472222 - 5, 1481566 - 5, 1483025 - 5, 1486953 - 5, 
1486949 - 5, 1486960 - 5, 1486959 - 5, 1486961 - 5, 1486976 - 5, 1486975 - 5, 1486958 - 5, 1486941 - 
5, 1486945 - 5, 1486946 - 5, 1486947 - 5, 1486951 - 5, 1486952 - 5, 1486974 - 5, 1486967 - 5, 1486969 
- 5, 1486973 - 5, 1486977 - 5, 1486963 - 5, 1486970 - 5, 1486968 - 5, 1486943 - 5, 1486972 - 5, 
1487621 - 5, 1487622 - 5, 1487623 - 5, 1487624 - 5, 1487626 - 5, 1487625 - 5, 1487620 - 5, 1494789 - 
5, 1494792 - 5, 1494790 - 5, 1512213 - 5, 1525554 - 5, 1529764 - 10, 1529767 - 5, 1530806 - 1, 
1530807 - 3, 1531748 - 5, 1534810 - 5, 1534813 - 5, 939573 - 5, 941711 - 5, 941712 - 5, 941713 - 5, 
941715 - 5, 941716 - 5, 941719 - 5, 941721 - 5, 941724 - 5, 941726 - 5, 941727 - 5, 941728 - 5, 950450 - 
5, 963672 - 5, 975567 - 5, 987619 - 5, 991045 - 5, 991043 - 16, 991044 - 5, 998265 - 5, 1020537 - 9, 
1020538 - 10, 1020539 - 11, 1020540 - 12, 1020541 - 13, 1020542 - 14, 1020543 - 15, 1020544 - 16, 
1020545 - 17, 1020546 - 18, 1020548 - 20, 1020549 - 21, 1004913 - 5, 1020550 - 22, 1020551 - 23, 
1020552 - 24, 1020553 - 25, 1020554 - 26, 1020555 - 27, 1020556 - 28, 1020557 - 29, 1020558 - 30, 
1020559 - 31, 1020560 - 32, 1020561 - 33, 1020562 - 34, 1023918 - 3, 1023921 - 5, 1023922 - 5, 
1023923 - 5, 1023924 - 5, 1023926 - 5, 1023927 - 5, 1023928 - 5, 1023930 - 5, 1023933 - 5, 1023934 - 
5, 1023935 - 5, 1023936 - 5, 1023937 - 5, 1023942 - 5, 1023944 - 5, 1023945 - 5, 1023947 - 5, 1023949 
- 5, 1023951 - 5, 1023953 - 5, 1023954 - 5, 1023955 - 5, 1023957 - 5, 1023959 - 5, 1023961 - 5, 
1023925 - 5, 1023958 - 5, 1023940 - 5, 1023948 - 5, 1023929 - 5, 1023920 - 5, 1023919 - 5, 1023956 - 
5, 1023952 - 5, 1023950 - 5, 1035377 - 5, 1035378 - 5, 1035379 - 5, 1035381 - 5, 1035360 - 5, 1035361 
- 5, 1035367 - 5, 1035368 - 5, 1035376 - 5, 1035380 - 5, 1035345 - 5, 1035346 - 5, 1035383 - 5, 
1035385 - 5, 1035386 - 5, 1035387 - 5, 1035349 - 5, 1035334 - 5, 1035362 - 5, 1035369 - 5, 1035370 - 
5, 1035371 - 5, 1035327 - 5, 1035328 - 5, 1035331 - 5, 1035336 - 5, 1035340 - 5, 1035341 - 5, 1035342 
- 5, 1035350 - 5, 1035351 - 5, 1035353 - 5, 1035354 - 5, 1035355 - 5, 1035356 - 5, 1035357 - 5, 
1035358 - 5, 1035384 - 5, 1035388 - 5, 1035389 - 5, 1035395 - 5, 1058462 - 5, 1058463 - 5, 1058465 - 
5, 1058466 - 5, 1058467 - 5, 1058468 - 5, 1058470 - 5, 1058471 - 5, 1058472 - 5, 1058476 - 5, 1058477 
- 5, 1058479 - 5, 1058480 - 9, 1058481 - 9, 1058486 - 16, 1058487 - 16, 1058488 - 16, 1058489 - 16, 
1058490 - 16, 1058491 - 16, 1058474 - 5, 1121927 - 5, 1102171 - 5, 1102175 - 5, 1121926 - 5, 1121928 
- 5, 1121929 - 5, 1121930 - 5, 1128043 - 5, 1168308 - 5, 1192370 - 5, 1192371 - 5, 1216212 - 5, 
1234096 - 5, 1234092 - 5, 1234093 - 5, 1234094 - 5, 1234095 - 5, 1244461 - 5, 1247725 - 5, 1247727 - 
5, 1247728 - 5, 1247729 - 5, 1247731 - 3, 1250427 - 3, 2346276 - 5, 2363371 - 5, 2363372 - 3, 2363370 
- 5, 2370919 - 5, 1256207 - 5, 1276362 - 5, 1276361 - 5, 1285198 - 5, 1285888 - 5, 1285889 - 5, 
1285890 - 5, 1288358 - 41, 1288359 - 42, 1289342 - 5, 1301665 - 5, 1301666 - 5, 1310520 - 5, 1310528 
- 5, 1310522 - 5, 1310529 - 5, 1320974 - 5, 1320973 - 5, 1310524 - 5, 1310527 - 5, 1320971 - 5, 
1330453 - 5, 1332775 - 5, 1332774 - 5, 1332773 - 5, 1334096 - 5, 1337755 - 5, 1339770 - 5, 1345255 - 
5, 1352950 - 5, 1352949 - 5, 1352951 - 5, 1357420 - 3, 1358948 - 3, 1364178 - 5, 1367098 - 5, 1370373 
- 5, 1374755 - 5, 1375752 - 5, 1534817 - 5, 1534818 - 5, 1534820 - 5, 1538915 - 5, 1538916 - 5, 
1538918 - 5, 1546048 - 5, 1553510 - 5, 1554683 - 5, 1555122 - 5, 1555123 - 5, 1555591 - 5, 1558292 - 
5, 1558293 - 5, 1559257 - 5, 1560853 - 5, 1562879 - 5, 1562881 - 5, 1566377 - 5, 1566378 - 5, 1566379 
- 5, 1002813 - 5, 1002812 - 5, 1002814 - 5, 1002815 - 5, 1773816 - 5, 1773810 - 5, 1776166 - 5, 
1776681 - 5, 1776682 - 5, 1785196 - 5, 1795793 - 5, 1795794 - 5, 1797921 - 5, 1801314 - 5, 1805815 - 
5, 1825811 - 5, 1828670 - 5, 1837603 - 5, 1845349 - 5, 1853362 - 41, 1853363 - 41, 1855321 - 5, 
1857329 - 3, 1857330 - 3, 1857331 - 3, 1861725 - 5, 1861726 - 5, 1871824 - 5, 1872860 - 5, 1872861 - 
5, 1872862 - 5, 1886585 - 5, 1891100 - 5, 1974090 - 5, 1974092 - 5, 1974087 - 5, 1974089 - 5, 2001459 
- 5, 2001460 - 5, 2001483 - 5, 2001484 - 5, 2001455 - 3, 2001462 - 5, 2001464 - 5, 2001466 - 5, 
2001469 - 5, 2001470 - 5, 2001473 - 5, 2001474 - 5, 2001475 - 5, 457513 - 5, 808713 - 5, 810840 - 5, 
810845 - 5, 810846 - 5, 810847 - 5, 810848 - 5, 811031 - 3, 811032 - 5, 813609 - 5, 821902 - 5, 824411 - 
5, 836290 - 16, 837892 - 5, 838247 - 5, 840259 - 5, 840260 - 5, 840261 - 5, 840262 - 5, 840263 - 5, 
840264 - 5, 840265 - 5, 840266 - 5, 840267 - 5, 840268 - 5, 845798 - 5, 845799 - 5, 845801 - 5, 846209 - 
16, 848000 - 5, 848001 - 5, 848002 - 5, 850725 - 5, 850726 - 5, 853309 - 1, 853312 - 4, 853315 - 7, 
853317 - 9, 853318 - 10, 853320 - 12, 853322 - 14, 853329 - 21, 853332 - 24, 853334 - 26, 853335 - 27, 
853337 - 29, 853338 - 30, 853339 - 31, 853340 - 32, 853341 - 33, 853342 - 34, 856464 - 5, 859504 - 5, 
859506 - 5, 859508 - 5, 859768 - 5, 860511 - 5, 866529 - 5, 882139 - 5, 882140 - 5, 882141 - 5, 882143 - 
5, 882144 - 5, 884064 - 5, 899003 - 5, 899002 - 5, 899005 - 5, 899007 - 5, 899008 - 5, 909353 - 5, 
909352 - 5, 909356 - 5, 909357 - 5, 909349 - 5, 909350 - 5, 909354 - 5, 909355 - 5, 909358 - 5, 916018 - 
5, 916019 - 5, 916020 - 5, 923006 - 5, 923007 - 5, 923008 - 5, 923009 - 16, 923011 - 5, 923013 - 5, 
923015 - 5, 923017 - 5, 923019 - 5, 923020 - 5, 923021 - 5, 926997 - 5, 926996 - 5, 926999 - 5, 928693 - 
5, 928694 - 5, 928695 - 5, 931067 - 5, 934554 - 3, 939564 - 5, 939565 - 5, 939566 - 5, 939567 - 5, 
939568 - 5, 939569 - 5, 939570 - 5, 939572 - 5, 476297 - 5, 443568 - 5, 501095 - 5, 501096 - 5, 507757 - 
10, 513230 - 5, 517794 - 5, 537270 - 5, 537271 - 5, 537272 - 5, 537280 - 5, 537281 - 5, 544097 - 5, 
550686 - 5, 552409 - 5, 553255 - 5, 581766 - 5, 597854 - 5, 597856 - 5, 611794 - 5, 611795 - 5, 611803 - 
5, 611807 - 5, 611810 - 5, 611812 - 5, 611814 - 5, 611815 - 5, 611816 - 5, 611817 - 5, 612924 - 5, 
614304 - 5, 614306 - 5, 614307 - 5, 614309 - 5, 614305 - 5, 653613 - 5, 653616 - 5: Address for 
Service is altered to HUBTOWN SOLARIS 121 1ST FLOOR N.S PHADKE MARG OPP. TELI GALI 
ANDHERI E MUMBAI 400 069

725866 - 8: Address for Service is altered to C/O LEX ORBIS INTELLECTUAL PROPERTY 
PRACTICE 709/710 TOLSTOY HOUSE, 15-17 TOLSTOY MARG NEW DELHI 110001

569654 - 9: Address for Service is altered to A3 Trade Center, Stadium Circle, CG Road, 
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Ahmedabad 380009. India

1441673 - 99, 1441671 - 7, 1445356 - 7, 1457458 - 7, 1457461 - 7, 1457460 - 11, 1457459 - 7, 1492692 
- 11: Address for Service is altered to SVB ASSOCIATES, 121, HUBTOWN SOLARIS, N.S. PHADKE 
MARG, GOKHALE BRIDGE,ANDHERI(EAST), MUMBAI-400069.

890651 - 5: Address for Service is altered to DASWANI HOUSE, GREEN ARCES, 23B, AHRIPUKUR 
1ST LANE, KOLKATA - 700 019.

2246531 - 25, 1922244 - 25: Address for Service is altered to PLOT.NO. B-28, SECTOR - 32, 
INSTITUTIONAL AREA, GURGAON - 122 001, HARYANA.

1448365 - 99, 1448364 - 99: Address for Service is altered to TECHNOPOLIS BUILDING, TOWER-B, 
3RD FLOOR, SECTOR-54, DLF GOLF COURSE ROAD, GURGOAN-122002.

610135 - 12, 1067240 - 12, 1420506 - 27: Address for Service is altered to B-41,NIZAMUDDIN EAST, 
NEW DELHI - 110 013.

1531728 - 99: Address for Service is altered to B-483, KNK HOUSE, MEERA BAGH, PASCHIM 
VIHAR, NEW DELHI-110063,INDIA.

1389638 - 99: Address for Service is altered to D-17 SOUTH EXTENSION, PART-II, NEW DELHI 
110049

1424511 - 42: Address for Service is altered to 'GOKUL RESIDENCE" # 3/20, GROUND FLOOR, 
ELLAIAMMAN KOIL STREET, FLAT NO,1-A, WEST MAMBALAM, CHENNAI-600 033.

1394970 - 25: Address for Service is altered to VARIKASERY LAW & MARKS. 31, HAJIJ HABIB 
BUILDING, 1ST FLOOR, NEAR PARSI FIRE TEMPLE, DR. B.A. ROAD, DADAR (EAST), MUMBAI - 
400 014.

1396710 - 99: Address for Service is altered to D-17 SOUTH EXTENSION, PART-II, NEW DELHI 
110049

1404770 - 11: Address for Service is altered to No.38/13, Desigar Street, Vadapalani, Chennai - 
600026, Tamil Nadu, India

1404769 - 11: Address for Service is altered to No.38/13, Desigar Street, Vadapalani, Chennai - 
600026, Tamil Nadu, India

1406933 - 5: Address for Service is altered to FLAT NO. 04, SREE NILAYAM APARTMENT, PLOT 
NO. 12, CAMELOT LAYOUT (NEAR CHIREC PUBLIC SCHOOL) KONDAPUR, HYDERABAD-500084, 
INDIA.

1386981 - 42, 1386985 - 16: Address for Service is altered to GYAN BHAVAN, GROUND FLOOR, 8, 
KUMTHA STREET, BALLARD ESTATE, MUMBAI-400 001.

1390457 - 7, 1390458 - 7, 1390459 - 7: Address for Service is altered to CHHATRAPATI SHIVAJI 
RAJE COMPLEX, BUILDING NO.6, FLAT NO.5, GROUND FLOOR, OPP. EKTA NAGAR, KANDIVALI 
(WEST), MUMBAI-400 067.

1394092 - 35, 1393967 - 16, 1394089 - 35, 1394086 - 16, 1394065 - 16: Address for Service is altered 
to GYAN BHAVAN, GROUND FLOOR, 8, KUMTHA STREET, BALLARD ESTATE, MUMBAI-400 001.

1393563 - 3: Address for Service is altered to Survey No. 13/6, Near More Park, Shivane, Taluka-
Haveli, Dist.-Pune-411 023

725672 - 6: Address for Service is altered to 65 CHANDITALA 
STREET,UTTARPARA,HOOGHLY,PIN 712 258,WEST BENGAL,INDIA.
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1394069 - 35: Address for Service is altered to GYAN BHAVAN, GROUND FLOOR, 8, KUMTHA 
STREET, BALLARD ESTATE, MUMBAI-400 001.

1380189 - 10: Address for Service is altered to B.K. HOUSE, PLOT NO. - 109, SECTOR-44, 
GURGAON 122002 (HARYANA)

2159725 - 16: Address for Service is altered to OFFICE NO.1/1, 1ST FLOOR, A WING, SAI TIRTH 
TOWER, STATION ROAD,SIDDHARTH NAGAR,THANE (E)-400603

500310 - 7: Address for Service is altered to 10, GOVERNMENT PLACE, EAST KOLKATA - 700 
069.

1394275 - 41: Address for Service is altered to 1st & 11th FLOORS, MOHAN DEV BUILDING, 13 
TOLSTOY MARG, NEW DELHI-110001

1383140 - 16: Address for Service is altered to B-140, SEC-51, NOIDA-201301

1386333 - 5, 1381614 - 5, 1381296 - 5, 1381295 - 5: Address for Service is altered to ATUR PARK, 
3/2, 3RD FLOOR, S.T. ROAD, CHEMBUR, MUMBAI-400071.

1115911 - 17, 1238726 - 42: Address for Service is altered to 74 - F, VENUS, WORLI SEA FACE, 
MUMBAI - 400 018.

1403996 - 42: Address for Service is altered to DOOR.NO. 20/312, ROAD NO. 12, WEST 
VENKATAPURAM, DINAKAR NAGAR, SECUNDERABAD - 500015 (A.P.)

538878 - 3, 538877 - 5: Address for Service is altered to MILLENIUM PLAZA, SECTOR 27, 
GURGAON- 122002.

525127 - 3: Address for Service is altered to B-77, FIRST FLOOR, SARVODAYA ENCLAVE, NEW 
DELHI-17

1377083 - 24, 1377082 - 24: Address for Service is altered to 13, RELE BLDG, 1ST FLOOR, 43, 
FANASWADI, MUMBAI-400002.

1375908 - 14: Address for Service is altered to RAJESH B. JOGANI ADVOCATE, 118, LALBHAI 
CONTRACTOR COMPLEX, NANPURA, SURAT - GUJARAT

684493 - 9: Address for Service is altered to 120 VELACHERY MAIN ROAD GUINDY CHENNAI 
600032 INDIA

684491 - 9, 684493 - 9, 684494 - 9, 684490 - 9: Address for Service is altered to 120, VELACHERY 
MAIN ROAD, GUINDY, CHENNAI - 600 032.

684490 - 9: Address for Service is altered to 120 VELACHERY MAIN ROAD GUINDY CHENNAI 
600032 INDIA

1387034 - 5: Address for Service is altered to 109, SECTOR-44, GURGAON - 122 003, NATIONAL 
CAPITAL REGION, INDIA

1382331 - 9: Address for Service is altered to 109, SECTOR-44, GURGAON - 122 003, NATIONAL 
CAPITAL REGION, INDIA

1394554 - 5, 1326112 - 5, 1354315 - 5, 1326114 - 5, 1465669 - 5, 1494665 - 5, 1920029 - 5, 1920030 - 
5, 1533223 - 5, 1465667 - 5: Address for Service is altered to 11TH FLOOR TOWER A, DLF 
TOWERS JASOLA JASOLA DISTRICT CENTER NEW DELHI-25

1388960 - 5, 1392999 - 5, 1392998 - 5, 1392997 - 5, 1392996 - 5: Address for Service is altered to 
Daswani House, 
Green Acres, 
23B, Ahiripukur 1st Lane, 
Kolkata - 700 019

604430 - 32: Address for Service is altered to D-17, N.D.S.E.-II NEW DELHI-49

386116 - 16: Address for Service is altered to REMFRY HOUSE AT THE MILLENNIUM PLAZA 
SECTOR 27 GURGAON-122002

526514 - 12: Address for Service is altered to PLOT NO. B-28, SECTOR - 32, INSTITUTIONAL 
AREA, GURGAON - 122 001, HARYANA.

1616434 - 41, 1616435 - 9, 1616443 - 9: Address for Service is altered to 501/7, LANE W-21A, 
WESTERN AVENUE, SAINIK FARMS NEW DELHI-62

672771 - 5, 672769 - 5, 672773 - 5, 672772 - 5, 1144609 - 5, 1144607 - 5, 1144610 - 5, 1144611 - 5, 
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1144615 - 5, 1144612 - 5, 1144613 - 5, 1144608 - 5, 1149852 - 5, 1149853 - 5, 1149851 - 5, 1149850 - 
5, 1157735 - 5: Address for Service is altered to 213, 3RD FLOOR PARMANAND COLONY, DR. 
MUKHERJEE NAGAR DELHI-9

676781 - 3, 676782 - 3: Address for Service is altered to 52,SUKHDEV VIHAR, MATHURA ROAD, 
NEW DELHI-1120 025.

1384343 - 36, 1384344 - 37, 1384345 - 41, 1384346 - 42: Address for Service is altered to 74 - F, 
VENUS, WORLI SEA FACE, MUMBAI - 400 018.

552421 - 12, 478919 - 12: Address for Service is altered to 43-B/3, UDHAM SINGH NAGAR, 
LUDHIANA-1 (PB).

1378462 - 20: Address for Service is altered to Alaknanda, 16 Nepean Sea Road, Mumbai 400 036

1372086 - 4, 1372087 - 4, 1372088 - 4: Address for Service is altered to D-17 SOUTH EXTENSION, 
PART-II, NEW DELHI 110049

1391435 - 11, 1391437 - 9: Address for Service is altered to 412 - A, KIRTI SHIKHAR, ANSAL 
TOWERS, DISTRICT CENTRE, JANAK PURI, NEW DELHI - 110058

647498 - 33: Address for Service is altered to B-41,NIZAMUDDIN EAST, NEW DELHI - 110 013.

671402 - 7, 1378140 - 7: Address for Service is altered to 4, FIRST FLOOR, SYNDICATE COMPLEX, 
BINDRABAN ROAD, CIVIL LINES, LUDHIANA-1

1394398 - 37, 1394398 - 12, 1394398 - 7: Address for Service is altered to 14/2 PALM AVENUE 
CALCUTTA 700019 INDIA
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2052310 - 1, 2052312 - 42, 2052311 - 10: Address for Service is altered to ONE INDIABULLS 
CENTRE,13TH FLOOR,841 SENAPATI BAPAT MARG,ELPHINSTONE ROAD,MUMBAI 
400013,INDIA.

1224780 - 7: Address for Service is altered to SUITE 305, DELTA WING RAHEJA TOWERS # 177 
ANNA SALAI CHENNAI-600002

656120 - 30: Address for Service is altered to B-41,NIZAMUDDIN EAST, NEW DELHI - 110 013.

1331144 - 35, 1331145 - 38, 1331146 - 42: Address for Service is altered to No.38/13, Desigar 
Street, Vadapalani, Chennai - 600026, Tamil Nadu, India

847774 - 5: Address for Service is altered to FLAT NO. GA, AR VILLA, 31, III MAIN ROAD, GANDHI 
NAGAR, ADAYAR, CHENNAI 600 020

644193 - 9, 648181 - 9: Address for Service is altered to 74 F, VENUS, WORLI SEA FACE, MUMBAI 
- 400 018.

828158 - 5, 1363512 - 5: Address for Service is altered to 405, KAPADIA CHAMBERS, 599, J.S.S. 
ROAD, MARINE LINES, MUMMBAI - 400 002.

1363314 - 16: Address for Service is altered to 120, VELACHERY MAIN ROAD, GUINDY, CHENNAI 
- 600 032.

1368693 - 5: Address for Service is altered to 213, 3RD FLOOR PARMANAND COLONY, DR. 
MUKHERJEE NAGAR DELHI-9

1303658 - 37: Address for Service is altered to 451, 2ND CROSS, 3RD BLOCK, 3RD STAGE, 
BASAVESHWARA NAGAR, BANGALORE-560079, KARNATAKA STATE, INDIA

1351421 - 99, 1333020 - 41: Address for Service is altered to SUITE NO. 704, THE CASTLE, PLOT 
36-A,SECTOR-56, GURGAON-110002. (HARYANA).

1967387 - 9: Address for Service is altered to C-4, JANGPURA EXTENSION, NEW DELHI- 110014.

1368695 - 5: Address for Service is altered to 213, 3RD FLOOR PARMANAND COLONY, DR. 
MUKHERJEE NAGAR DELHI-9

1368697 - 5: Address for Service is altered to 213, 3RD FLOOR PARMANAND COLONY, DR. 
MUKHERJEE NAGAR DELHI-9

718096 - 25, 718085 - 3, 718086 - 8: Address for Service is altered to B-41,NIZAMUDDIN EAST, 
NEW DELHI - 110 013.

1205546 - 24, 1246762 - 24, 1589129 - 99, 1399318 - 24, 1399319 - 25, 1246764 - 24, 1399316 - 24, 
1399324 - 24, 1205545 - 25, 1589137 - 35, 1205544 - 24, 1205547 - 25, 909099 - 24, 1399320 - 25, 
1399321 - 24: Address for Service is altered to 42/2421,THALIATH BUILDING , ST. BENEDICT 
ROAD, KACHERIPPADY KOCHI-682 018.

1518265 - 42, 1518266 - 42, 1518268 - 39, 1518270 - 41, 1518271 - 41: Address for Service is altered 
to 120, VELACHERY MAIN ROAD, GUINDY, CHENNAI - 600 032.

849549 - 1: Address for Service is altered to 52, SUKHDEV VIHAR, MATHURA ROAD, NEW DELHI- 
110025

2366776 - 5, 618563 - 5, 657876 - 5, 657877 - 5, 671567 - 5, 671548 - 5, 671551 - 5, 711714 - 5, 767434 
- 5, 788265 - 5, 1034293 - 5, 1038541 - 5, 1038534 - 5, 1038543 - 5, 1038544 - 5, 1038545 - 5, 1038546 
- 5, 1038547 - 5, 1038536 - 5, 1066517 - 5, 1091520 - 5, 1091526 - 5, 1091521 - 5, 1126978 - 5, 
1186848 - 5, 1191860 - 5, 1192872 - 5, 1248980 - 5, 1248985 - 5, 1262687 - 5, 1274494 - 5, 1278730 - 
5, 1279760 - 42, 1279761 - 16, 1296483 - 5, 1297735 - 5, 1300352 - 5, 1309918 - 5, 1314442 - 5, 
1320254 - 5, 1320253 - 5, 1320252 - 5, 1320255 - 5, 1329977 - 5, 1331180 - 5, 1339279 - 5, 1339281 - 
5, 1340014 - 5, 1342437 - 5, 1347967 - 5, 1347966 - 5, 1356192 - 5, 1369009 - 5, 1369594 - 5, 1377594 
- 5, 1377599 - 5, 1385548 - 5, 1388960 - 5, 1392999 - 5, 1392998 - 5, 1392997 - 5, 1392996 - 5, 
1412438 - 5, 1412439 - 10, 1446141 - 5, 1446142 - 5, 1446143 - 5, 1453572 - 5, 1457185 - 5, 1459369 - 
5, 1459374 - 5, 1459958 - 5, 1461932 - 5, 1461930 - 5, 1461928 - 5, 1465077 - 5, 1469756 - 5, 1471452 
- 5, 1473757 - 5, 1473755 - 5, 1475194 - 5, 1475195 - 5, 1480410 - 5, 1480409 - 5, 1481145 - 5, 
1483845 - 5, 1485677 - 5, 1485676 - 5, 1485618 - 5, 1489072 - 5, 1489070 - 5, 1489071 - 5, 1489073 - 
5, 1490568 - 5, 1490569 - 5, 1490566 - 5, 1493248 - 5, 1494123 - 5, 1495229 - 5, 1495231 - 5, 1499916 
- 5, 1499914 - 5, 1499913 - 5, 1499915 - 5, 1504424 - 5, 1506926 - 5, 1506924 - 5, 1508789 - 5, 
1513002 - 5, 1513003 - 5, 1528579 - 5, 1528987 - 5, 1533315 - 5, 1540957 - 5, 1542090 - 5, 1548945 - 
5, 1552321 - 5, 1554048 - 5, 1554051 - 5, 1554049 - 5, 1554050 - 5, 1559880 - 5, 1559867 - 5, 1559870 
- 5, 1559866 - 5, 1559862 - 5, 1559869 - 5, 1559883 - 5, 1559868 - 5, 1559864 - 5, 1559879 - 5, 
1559863 - 5, 1559877 - 5, 1559878 - 5, 1560988 - 5, 1560986 - 5, 1560989 - 5, 1561330 - 5, 1561329 - 
5, 1561328 - 5, 1568076 - 5, 1568078 - 5, 1568499 - 5, 1572690 - 21, 1572688 - 5, 1572793 - 5, 
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1574681 - 5, 1578946 - 5, 1580968 - 5, 1588335 - 5, 1588774 - 5, 1588773 - 5, 1589966 - 5, 1592576 - 
5, 1592547 - 5, 1592575 - 5, 1596941 - 5, 1596942 - 5, 1596940 - 5, 1596939 - 5, 1599153 - 5, 1599151 
- 5, 1599152 - 5, 1610105 - 5, 1613634 - 5, 1617678 - 5, 1617676 - 5, 1620958 - 5, 1620957 - 5, 
1624156 - 5, 1628832 - 5, 1628833 - 5, 1628835 - 5, 1621832 - 5, 1633067 - 5, 1635146 - 5, 1635147 - 
5, 1637919 - 5, 1643396 - 5, 1660145 - 5, 1680848 - 5, 1690777 - 5, 1690774 - 5, 1700144 - 5, 1700163 
- 5, 1702883 - 5, 1721467 - 5, 1721543 - 5, 1725425 - 5, 1768459 - 5, 1768460 - 5, 1793448 - 5, 
1796843 - 5, 1843422 - 5, 1843424 - 5, 1888391 - 5, 1888392 - 5, 1888405 - 3, 1888404 - 3, 1888395 - 
5, 1890038 - 5, 1890039 - 3, 1890041 - 5, 1890043 - 5, 1890035 - 3, 1890036 - 5, 1890044 - 3, 1893166 
- 5, 1893165 - 5, 1895464 - 5, 1895462 - 5, 1904970 - 10, 1904969 - 5, 1943979 - 5, 1943980 - 5, 
1964091 - 5, 1973555 - 5, 1990649 - 5, 1993897 - 5, 1993898 - 5, 2055140 - 5, 2055133 - 3, 2055136 - 
5, 2067850 - 5, 2067851 - 5, 2067852 - 5, 2088735 - 3, 2096713 - 5, 2096714 - 5, 2105329 - 5, 2144794 
- 5, 2167540 - 5, 2167543 - 5, 2189511 - 5, 2189512 - 5, 2210081 - 5, 2210079 - 5, 2210087 - 5, 
2229596 - 5, 2229594 - 5, 2229589 - 5, 2278163 - 5, 2278166 - 3, 2278159 - 5, 2278162 - 5, 2278167 - 
3, 2278157 - 5, 2295241 - 1, 2295242 - 2, 2295243 - 4, 2295244 - 6, 2295245 - 7, 2295251 - 13, 
2295274 - 38, 2295275 - 39, 2295276 - 40, 2295279 - 45, 2332720 - 3, 2332719 - 10, 2342503 - 5, 
2342500 - 5: Address for Service is altered to DASWANI HOUSE, GREEN ACRES, 23B, 
ABHIRIPUKUR 1ST LANE, KOLKATA-700 019

1010436 - 5, 646544 - 5, 646758 - 5, 646542 - 5, 1145371 - 5, 1036856 - 5, 1036859 - 5, 646545 - 5: 
Address for Service is altered to INTELLECTUAL PROPERTY PRACTICE, 709/710, TOLSTOY 
HOUSE, 15-17, TOLSTOY MARG, NEW DELHI - 110 001

344914 - 9: Address for Service is altered to R-104, GREATER KAILASH PART 1, NEW DELHI-110 
048

637949 - 33: Address for Service is altered to NO. 403, 4TH FLOOR, COMMERECE HOUSE, 
CUNNINGHAM ROAD, BANGALORE - 560 052.

1228714 - 9, 1230962 - 7, 1230961 - 11, 1230963 - 17, 1230964 - 12: Address for Service is altered to 
412-A, KIRTI SHIKHAR, ANSALS DISTRICT CENTRE, JANAK PURI, NEW DELHI-110058

1245005 - 38, 1245006 - 39, 1245007 - 40, 1245009 - 42, 1245002 - 35, 1245004 - 37, 1245008 - 41, 
1245003 - 36: Address for Service is altered to B-3, KESAVAN OARCHID 5/7, NORTH MADA ST., 
SRI NAGAR COLONY, SAIDAPET, CHENNAI-600 015. TAMIL NADU.

1278146 - 31: Address for Service is altered to NO. 22, SADASIVAM STREET, GOPALAPURAM, 
CHENNAI - 600086.

403471 - 29: Address for Service is altered to NO. 10, SECOND MAIN ROAD, C.I.T. COLONY, 
MYLAPORE, CHENNAI - 600 004

529093 - 3: Address for Service is altered to DASWANI HOUSE, GREEN ACRES, 23B, 
ABHIRIPUKUR 1ST LANE, KOLKATA-700 019

536881 - 4: Address for Service is altered to 52, SUKHDEV VIHAR, NEW DELHI-110 025

1275218 - 18: Address for Service is altered to INDIRA DEVI COMPLEX, II FLOOR, NO.20, 
GOPALAKRISHNA STREET, PONDY BAZAR, T. NAGAR, CHENNAI - 600 017.

538067 - 25: Address for Service is altered to VATIKA TOWERS, 10TH FLOOR, BLOCK-B, 
SECTOR-54, GURGAON 122002, NATIONAL CAPITAL REGION, (HARYANA)

412200 - 9: Address for Service is altered to 21, BHASKARA APARTMENTS, RAJ BHAVAN ROAD, 
SOMAJIGUDA, HYDERABAD - 500 082.

1284652 - 16: Address for Service is altered to 120, VELACHERY MAIN ROAD, GUINDY, CHENNAI 
- 600 032.

417355 - 5, 2185869 - 5: Address for Service is altered to B-41 NIZAMUDDIN EAST, NEW DELHI -
110 013.

1278149 - 31: Address for Service is altered to NO. 22, SADASIVAM STREET, GOPALAPURAM, 
CHENNAI - 600086.
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1353749 - 9: Address for Service is altered to 501, VISHWANANAK, CHAKALA ROAD, ANDHERI 
( EAST), MUMBAI - 400 099.

312755 - 17: Address for Service is altered to NO.3, PLAYGROUND VIEW STREET, NANDANAM 
EXTENSION, CHENNAI - 600 035.

1256408 - 30, 1256412 - 30, 1256413 - 30, 1256410 - 30, 1248528 - 42, 1248527 - 41, 1248526 - 40, 
1248525 - 39, 1248524 - 38, 1248523 - 37, 1248522 - 36, 1248521 - 35: Address for Service is altered 
to 109, SECTOR-44, GURGAON - 122 003, NATIONAL CAPITAL REGION, INDIA

1561920 - 9: Address for Service is altered to 501, VISHWANANAK, CHAKALA ROAD, ANDHERI 
( EAST), MUMBAI - 400 099.

1246531 - 12: Address for Service is altered to 3RD FLOOR HL ARCADE ABOVE AXIS BANK PLOT 
NO-14 SECTOR-5 DWARKA NEW DELHI-110075

1355075 - 37: Address for Service is altered to 501, VISHWANANAK, CHAKALA ROAD, ANDHERI 
( EAST), MUMBAI - 400 099.

1242436 - 33: Address for Service is altered to FLAT NO. G-4, #. 3-4-543 & 544, LAXMI NILAYAM, 
ADJ: YMCA GROUND NARAYAN GUDA, HYDERABAD-500027.

1186083 - 29: Address for Service is altered to 38/13, DESIGAR STREET, VADAPALANI, CHENNAI 
- 600 026.

1219426 - 24: Address for Service is altered to 32, SUBBULAKSHMI COMPLEX, BINNY 
COMPOUND MAIN ROAD, TIRUPUR - 641 601.

1009126 - 25: Address for Service is altered to B-3, KESAVAN ORCHID (3RD FLOOR), 5/7, NORTH 
MADA ST., SRI NAGAR COLONY, SAIDAPET, CHENNAI-600015.

841422 - 25: Address for Service is altered to B-41,NIZAMUDDIN EAST, NEW DELHI - 110 013.

841418 - 9: Address for Service is altered to B-41,NIZAMUDDIN EAST, NEW DELHI - 110 013.

898514 - 16: Address for Service is altered to 4th Floor, Prestige Takt 
No. 23, Kasturba Road Cross 
Bangalore - 560 001

1381095 - 33: Address for Service is altered to 32, RADHA MADHAV DUTTA GARDEN LANE, 
KOLKATA - 700 010.

1381096 - 33: Address for Service is altered to 32, RADHA MADHAV DUTTA GARDEN LANE, 
KOLKATA - 700 010.

602601 - 1: Address for Service is altered to REMFRY HOUSE AT THE MILLENNIUM PLAZA 
SECTOR 27 GURGAON-122002

869564 - 30: Address for Service is altered to REMFRY HOUSE AT THE MILLENNIUM PLAZA 
SECTOR 27 GURGAON-122002

585429 - 9: Address for Service is altered to M-19 A, South Extension Part- II, New Delhi - 110049.

1241272 - 42: Address for Service is altered to B-41,NIZAMUDDIN EAST, NEW DELHI - 110 013.

845922 - 28: Address for Service is altered to B-41,NIZAMUDDIN EAST, NEW DELHI - 110 013.

709966 - 16: Address for Service is altered to 32, RADHA MADHAV DUTTA GARDEN LANE, 
KOLKATA - 700 010.

855233 - 34: Address for Service is altered to B-41,NIZAMUDDIN EAST, NEW DELHI - 110 013.

982533 - 9: Address for Service is altered to PLOT 491M ROAD,NO 10, JUBILEE HILLS 
HYDERABAD-38.

1563824 - 11: Address for Service is altered to 501, VISHWANANAK, CHAKALA ROAD, ANDHERI 
( EAST), MUMBAI - 400 099.

383773 - 9: Address for Service is altered to REMFRY HOUSE AT THE MILLENNIUM PLAZA 
SECTOR 27 GURGAON-122002

385533 - 5: Address for Service is altered to REMFRY HOUSE AT THE MILLENNIUM PLAZA 
SECTOR 27 GURGAON-122002

645632 - 29: Address for Service is altered to REMFRY HOUSE AT THE MILLENNIUM PLAZA 
SECTOR 27 GURGAON-122002
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586650 - 16: Address for Service is altered to REMFRY HOUSE AT THE MILLENNIUM PLAZA 
SECTOR 27 GURGAON-122002

586654 - 25, 586655 - 25: Address for Service is altered to REMFRY HOUSE AT THE MILLENNIUM 
PLAZA SECTOR 27 GURGAON-122002

586651 - 16: Address for Service is altered to REMFRY HOUSE AT THE MILLENNIUM PLAZA 
SECTOR 27 GURGAON-122002

587293 - 14: Address for Service is altered to REMFRY HOUSE AT THE MILLENNIUM PLAZA 
SECTOR 27 GURGAON-122002

1454420 - 30: Address for Service is altered to 16/15/3,OLABIBITALA 1ST BYE LANE,HOWRAH 
711 104,WEST BENGAL,INDIA.

857004 - 9: Address for Service is altered to VATIKA TOWERS, 10TH FLOOR, BLOCK-B, SECTOR-
54, GURGAON 122002, NATIONAL CAPITAL REGION, (HARYANA)

327401 - 3: Address for Service is altered to SUITE 404, LAW ARCADE, 18, - PUSA ROAD, NEW 
DELHI - 110 005.
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534360 - 7, 534359 - 11: Address for Service is altered to B-3, KESAVAN ORCHID (3RD FLOOR), 
5/7, NORTH MADA ST., SRI NAGAR COLONY, SAIDAPET, CHENNAI-600015.

1180943 - 5, 1180945 - 5, 1189802 - 5: Address for Service is altered to 37, SECTOR-5, URBAN 
ESTATE, GURGAON-122006, HARYANA.

1375469 - 28, 1375469 - 9, 1375467 - 41, 1375467 - 28, 1375467 - 16, 1375467 - 9: Address for 
Service is altered to 30 SIRI FORT ROAD, NEW DELHI-110049.
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not been renewed on time in accordance with the Trade Marks Act,1999. 
APPL NO CLASS REMOVAL DATE
1026131 9 16/10/2017 16:17:32
1064194 29 16/10/2017 11:33:42
1064200 30 16/10/2017 11:35:46
1064202 30 16/10/2017 11:36:13
1064203 30 16/10/2017 11:36:41
1064235 5 16/10/2017 11:37:11
1064237 5 16/10/2017 11:37:38
1064238 5 16/10/2017 11:38:39
1064240 5 16/10/2017 11:39:04
1064242 29 16/10/2017 11:39:45
1064263 5 16/10/2017 11:42:02
1064265 5 16/10/2017 11:43:17
1064292 9 16/10/2017 11:44:28
1064293 9 16/10/2017 11:44:55
1064294 16 16/10/2017 11:45:25
1064295 16 16/10/2017 11:46:01
1064306 3 16/10/2017 11:55:03
1064308 30 16/10/2017 11:55:59
1064311 25 16/10/2017 11:56:25
1064312 16 16/10/2017 11:57:08
1064313 7 16/10/2017 11:59:04
1064352 11 16/10/2017 12:02:10
1064355 32 16/10/2017 12:12:18
1064420 25 16/10/2017 12:12:45
1064464 5 16/10/2017 12:13:25
1064470 5 16/10/2017 12:14:18
1064473 5 16/10/2017 12:14:53
1064505 5 16/10/2017 12:15:43
1064537 17 16/10/2017 12:16:24
1064548 1 16/10/2017 12:24:53
1064574 3 16/10/2017 12:29:31
1064575 21 16/10/2017 12:30:04
1064578 24 16/10/2017 12:30:36
1064586 24 16/10/2017 12:31:23
1064592 5 16/10/2017 12:31:54
1064720 3 16/10/2017 12:37:54
1064721 5 16/10/2017 12:38:23
1064726 12 16/10/2017 12:38:50
1064731 9 16/10/2017 12:41:50
1064801 5 16/10/2017 12:42:18
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APPL NO CLASS REMOVAL DATE
1064807 12 16/10/2017 12:44:31
1064812 25 16/10/2017 12:43:35
1064813 25 16/10/2017 12:47:16
1064817 3 16/10/2017 12:47:48
1064820 9 16/10/2017 12:48:28
1064822 25 16/10/2017 12:49:32
1064836 9 16/10/2017 12:52:21
1064837 16 16/10/2017 12:54:04
1064838 30 16/10/2017 14:34:08
1064839 26 16/10/2017 14:34:42
1064840 5 16/10/2017 14:35:09
1064842 5 16/10/2017 14:35:34
1064844 5 16/10/2017 14:36:01
1064849 3 16/10/2017 14:36:28
1064851 16 16/10/2017 14:36:59
1064861 25 16/10/2017 14:37:28
1064862 25 16/10/2017 14:37:55
1064876 16 16/10/2017 14:38:26
1064926 25 16/10/2017 14:40:55
1064927 24 16/10/2017 14:41:20
1064953 11 16/10/2017 14:41:44
1064983 16 16/10/2017 14:43:13
1065020 3 16/10/2017 14:43:41
1065041 30 16/10/2017 14:44:15
1065042 30 16/10/2017 14:44:43
1065046 16 16/10/2017 14:45:10
1065047 16 16/10/2017 14:45:39
1065049 16 16/10/2017 14:46:09
1065051 16 16/10/2017 14:46:45
1065052 16 16/10/2017 14:47:10
1065053 16 16/10/2017 14:47:47
1065064 16 16/10/2017 14:48:37
1065065 16 16/10/2017 14:49:13
1065100 5 16/10/2017 14:52:39
1065102 5 16/10/2017 14:53:19
1065104 5 16/10/2017 14:59:05
1065112 3 16/10/2017 15:00:21
1065148 5 16/10/2017 15:01:36
1065149 5 16/10/2017 15:02:08
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APPL NO CLASS REMOVAL DATE
1065153 5 16/10/2017 15:03:29
1065155 5 16/10/2017 15:04:09
1065156 5 16/10/2017 15:04:39
1065157 5 16/10/2017 15:05:06
1065158 5 16/10/2017 15:05:34
1065161 5 16/10/2017 15:06:08
1065163 5 16/10/2017 15:06:40
1065164 5 16/10/2017 15:07:04
1065165 5 16/10/2017 15:08:02
1065166 5 16/10/2017 15:08:34
1065167 5 16/10/2017 15:09:06
1065170 5 16/10/2017 15:09:49
1065219 9 16/10/2017 15:17:51
1065220 9 16/10/2017 15:25:29
1065232 9 16/10/2017 15:26:10
1065241 3 16/10/2017 15:26:50
1065242 3 16/10/2017 15:27:20
1065248 24 16/10/2017 15:27:47
1065281 25 16/10/2017 15:28:32
1065282 25 16/10/2017 15:34:04
1065286 5 16/10/2017 15:34:46
1065287 24 16/10/2017 15:35:21
1065288 5 16/10/2017 15:36:06
1065291 5 16/10/2017 15:37:26
1065292 5 16/10/2017 16:11:08
1065293 5 16/10/2017 16:12:07
1065306 9 16/10/2017 16:19:30
1065322 16 16/10/2017 16:20:32
1065323 21 16/10/2017 16:20:58
1065324 28 16/10/2017 16:21:31
1065332 11 16/10/2017 16:22:31
1065333 11 16/10/2017 16:22:58
1065334 12 16/10/2017 16:23:22
1065343 9 16/10/2017 16:23:46
1065350 16 16/10/2017 16:24:10
1065366 25 16/10/2017 16:24:34
1065367 25 16/10/2017 16:25:55
1065369 9 16/10/2017 16:27:08
1065371 30 16/10/2017 16:29:05
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Trade Marks Journal No: 1820 ,   23/10/2017  
 

The following list of Trade Marks have been removed from the Register as it has 
not been renewed on time in accordance with the Trade Marks Act,1999. 
APPL NO CLASS REMOVAL DATE
1065394 30 16/10/2017 16:29:31
1065404 16 16/10/2017 16:31:17
1065418 31 16/10/2017 16:31:40
1065426 21 16/10/2017 16:32:05
1065427 21 16/10/2017 16:32:36
1065499 30 16/10/2017 16:33:53
1065506 16 16/10/2017 16:34:18
1065507 9 17/10/2017 14:17:07
1065508 16 17/10/2017 14:17:47
1065509 16 17/10/2017 14:18:11
1065510 9 17/10/2017 14:18:41
1065511 9 17/10/2017 14:19:22
1065522 7 17/10/2017 14:20:23
1065556 31 17/10/2017 14:21:45
1065560 21 17/10/2017 14:25:05
1065561 21 17/10/2017 14:26:17
1065567 30 17/10/2017 14:27:18
1065568 30 17/10/2017 14:27:48
1065580 16 17/10/2017 14:28:15
1065581 6 17/10/2017 14:28:40
1065592 7 17/10/2017 14:29:07
1065593 7 17/10/2017 14:29:48
1065601 29 17/10/2017 14:30:20
1065603 30 17/10/2017 14:32:30
1065604 9 17/10/2017 14:32:57
1065605 29 17/10/2017 14:33:28
1065606 16 17/10/2017 14:34:14
1065608 16 17/10/2017 14:34:50
1065609 3 17/10/2017 14:35:26
1065610 30 17/10/2017 14:36:21
1065612 30 17/10/2017 14:37:20
1065613 29 17/10/2017 14:48:05
1065614 29 17/10/2017 14:48:37
1065616 30 17/10/2017 14:49:08
1065617 16 17/10/2017 14:50:51
1065618 8 17/10/2017 14:51:19
1065727 5 17/10/2017 14:53:00
1065749 3 17/10/2017 14:53:28
1065752 25 17/10/2017 14:54:04
 
 

 

8491



Trade Marks Journal No: 1820 ,   23/10/2017  
 

The following list of Trade Marks have been removed from the Register as it has 
not been renewed on time in accordance with the Trade Marks Act,1999. 
APPL NO CLASS REMOVAL DATE
1065776 19 17/10/2017 14:54:51
1065816 14 17/10/2017 14:55:38
1065895 5 17/10/2017 15:10:56
1065896 5 17/10/2017 15:11:39
1065900 25 17/10/2017 15:12:11
1065901 25 17/10/2017 15:13:26
1065902 16 17/10/2017 15:14:27
1066083 5 17/10/2017 15:16:29
1066084 5 17/10/2017 15:16:57
1066097 5 17/10/2017 15:17:40
1066099 5 17/10/2017 15:18:08
1066100 5 17/10/2017 15:18:39
1066101 5 17/10/2017 15:19:09
1066102 5 17/10/2017 15:19:38
1066130 5 17/10/2017 15:20:06
1066135 1 17/10/2017 15:20:54
1066136 5 17/10/2017 15:22:31
1066137 1 17/10/2017 15:22:56
1066162 25 17/10/2017 15:23:20
1066202 16 17/10/2017 15:25:07
1066215 17 17/10/2017 15:25:32
1066216 17 17/10/2017 15:26:06
1066236 16 17/10/2017 15:26:34
1066237 16 17/10/2017 15:27:25
1066262 30 17/10/2017 16:17:11
1066263 30 17/10/2017 16:18:05
1066271 9 18/10/2017 12:31:20
1066281 29 18/10/2017 12:32:31
1066282 30 18/10/2017 12:33:34
1066283 31 18/10/2017 12:34:22
1066285 31 18/10/2017 12:35:03
1066318 5 18/10/2017 12:35:29
1066341 6 18/10/2017 12:36:19
1066395 29 18/10/2017 12:39:43
1066396 25 18/10/2017 12:40:37
1066470 16 18/10/2017 12:42:17
1066494 25 18/10/2017 12:43:11
1066497 3 18/10/2017 12:43:46
1066518 5 18/10/2017 12:44:18
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Trade Marks Journal No: 1820 ,   23/10/2017  
 

The following list of Trade Marks have been removed from the Register as it has 
not been renewed on time in accordance with the Trade Marks Act,1999. 
APPL NO CLASS REMOVAL DATE
1066520 5 18/10/2017 12:44:50
1066566 5 18/10/2017 12:53:13
1066576 16 18/10/2017 12:56:00
1066578 31 18/10/2017 12:56:35
1066582 9 18/10/2017 12:56:58
1066584 16 18/10/2017 12:57:24
1066586 30 18/10/2017 12:57:56
1066592 5 18/10/2017 12:58:24
1066593 5 18/10/2017 12:58:50
1066594 30 18/10/2017 12:59:31
1066595 30 18/10/2017 14:20:48
1066596 30 18/10/2017 14:21:24
1066597 16 18/10/2017 14:22:31
1066598 16 18/10/2017 14:23:50
1066598 16 18/10/2017 14:23:50
1066598 16 18/10/2017 14:23:50
1066609 32 18/10/2017 14:24:28
1066615 11 18/10/2017 14:25:04
1066616 11 18/10/2017 14:25:34
1066618 11 18/10/2017 14:26:04
1066635 7 18/10/2017 14:26:34
1066638 29 18/10/2017 14:27:21
1066666 25 18/10/2017 14:27:49
1066724 5 18/10/2017 14:28:31
1066754 30 18/10/2017 14:29:43
1066761 9 18/10/2017 14:30:58
1066775 9 18/10/2017 14:32:11
1066776 9 18/10/2017 14:32:40
1066799 2 18/10/2017 14:36:32
1066823 9 18/10/2017 14:37:34
1066848 29 18/10/2017 14:38:14
1066850 31 18/10/2017 14:38:50
1066982 25 18/10/2017 14:39:35
1066991 16 18/10/2017 14:40:09
1067029 16 18/10/2017 14:45:16
1067030 3 18/10/2017 14:46:01
1067044 16 18/10/2017 14:51:35
1067055 11 18/10/2017 14:53:40
1067056 9 18/10/2017 14:54:28
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Trade Marks Journal No: 1820 ,   23/10/2017  
 

The following list of Trade Marks have been removed from the Register as it has 
not been renewed on time in accordance with the Trade Marks Act,1999. 
APPL NO CLASS REMOVAL DATE
1067061 1 18/10/2017 14:55:03
1067062 1 18/10/2017 14:56:05
1067063 1 18/10/2017 14:56:39
1067064 1 18/10/2017 14:57:06
1067065 7 18/10/2017 14:57:33
1067071 16 18/10/2017 14:58:01
1067084 19 18/10/2017 14:58:27
1067085 20 18/10/2017 14:58:54
1067086 19 18/10/2017 14:59:24
1067087 20 18/10/2017 15:00:40
1067088 19 18/10/2017 15:02:02
1067089 20 18/10/2017 15:02:28
1067090 19 18/10/2017 15:02:55
1067091 20 18/10/2017 15:03:27
1067092 16 18/10/2017 15:04:14
1067093 19 18/10/2017 15:04:51
1067094 20 18/10/2017 15:06:07
1067095 19 18/10/2017 15:06:55
1067096 20 18/10/2017 15:08:22
1067097 19 18/10/2017 15:09:07
1067098 20 18/10/2017 15:10:11
1067099 19 18/10/2017 15:10:55
1067100 20 18/10/2017 15:12:08
1067159 30 18/10/2017 12:43:27
1067161 32 18/10/2017 12:43:50
1067172 16 18/10/2017 12:44:15
1067173 28 18/10/2017 12:44:51
1067302 19 18/10/2017 12:45:16
1067303 20 18/10/2017 12:45:54
1067304 20 18/10/2017 12:46:15
1067307 19 18/10/2017 12:46:37
1067313 19 18/10/2017 12:47:00
1067314 19 18/10/2017 12:47:21
1067315 20 18/10/2017 12:47:41
1067316 20 18/10/2017 12:48:06
1067317 20 18/10/2017 12:48:28
1067318 19 18/10/2017 12:48:49
1067330 9 18/10/2017 12:52:13
1067353 5 18/10/2017 12:53:02
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Trade Marks Journal No: 1820 ,   23/10/2017  
 

The following list of Trade Marks have been removed from the Register as it has 
not been renewed on time in accordance with the Trade Marks Act,1999. 
APPL NO CLASS REMOVAL DATE
1067426 3 18/10/2017 13:00:52
1067427 3 18/10/2017 13:04:00
1067430 3 18/10/2017 13:04:29
1067431 3 18/10/2017 13:04:54
1067433 3 18/10/2017 13:05:37
1067442 5 18/10/2017 13:06:10
1067458 16 18/10/2017 13:07:38
1067468 16 18/10/2017 13:07:58
1067472 11 18/10/2017 13:08:25
1067473 24 18/10/2017 13:08:52
1067477 9 18/10/2017 13:09:13
1067478 9 18/10/2017 13:09:33
1067479 16 18/10/2017 13:10:02
1067512 25 18/10/2017 13:11:50
1067557 9 18/10/2017 13:12:09
1067558 9 18/10/2017 13:12:28
1067559 9 18/10/2017 13:12:45
1067669 21 18/10/2017 13:13:00
1067671 3 18/10/2017 13:13:17
1067674 16 18/10/2017 13:13:31
1067679 17 18/10/2017 13:13:48
1067694 6 18/10/2017 14:23:14
1067695 19 18/10/2017 14:24:16
1067696 20 18/10/2017 14:25:07
1067717 21 18/10/2017 14:25:29
1067718 21 18/10/2017 14:25:52
1067723 4 18/10/2017 14:26:14
1067735 9 18/10/2017 14:26:39
1067736 16 18/10/2017 14:27:00
1067737 25 18/10/2017 14:27:25
1067738 9 18/10/2017 14:29:30
1067740 25 18/10/2017 14:31:21
1067741 9 18/10/2017 14:31:44
1067742 16 18/10/2017 14:32:27
1067743 25 18/10/2017 14:32:47
1067745 16 18/10/2017 14:33:12
1067746 25 18/10/2017 14:36:53
1067747 9 18/10/2017 14:37:15
1067749 25 18/10/2017 14:37:40
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Trade Marks Journal No: 1820 ,   23/10/2017  
 

The following list of Trade Marks have been removed from the Register as it has 
not been renewed on time in accordance with the Trade Marks Act,1999. 
APPL NO CLASS REMOVAL DATE
1067754 16 18/10/2017 14:38:01
1067755 25 18/10/2017 14:38:21
1067759 17 18/10/2017 14:38:41
1067764 12 18/10/2017 14:39:05
1067798 9 18/10/2017 14:39:25
1067840 21 18/10/2017 14:40:08
1067846 30 18/10/2017 14:48:19
1067849 9 18/10/2017 14:48:42
1067851 19 18/10/2017 14:49:06
1067852 12 18/10/2017 14:49:30
1067856 9 18/10/2017 14:49:50
1067857 29 18/10/2017 14:50:54
1067897 5 18/10/2017 14:51:13
1067904 9 18/10/2017 14:51:36
1067905 16 18/10/2017 14:51:54
1067909 16 18/10/2017 14:52:11
1067910 16 18/10/2017 14:52:29
1067911 16 18/10/2017 14:53:29
1067912 16 18/10/2017 14:54:43
1067913 16 18/10/2017 14:55:05
1067915 31 18/10/2017 14:56:33
1067917 33 18/10/2017 14:57:45
1067941 16 18/10/2017 14:58:11
1067942 16 18/10/2017 14:58:30
1067945 16 18/10/2017 14:58:49
1067946 29 18/10/2017 14:59:09
1067947 33 18/10/2017 14:59:28
1067948 32 18/10/2017 14:59:47
1067955 9 18/10/2017 15:00:31
1067957 12 18/10/2017 15:00:54
1067966 29 18/10/2017 15:01:17
1068000 1 18/10/2017 15:01:36
1068001 11 18/10/2017 15:01:54
1068010 7 18/10/2017 15:02:23
1068013 14 18/10/2017 15:02:43
1068016 31 18/10/2017 15:03:04
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Trade Marks Journal No: 1820 ,   23/10/2017  
 

Following Trade Mark applications have been Registered and registration certificates 
are available on the official website 
 
399635 416833 440860 444680 453022
459859 459861 465019 469553 510595
555170 583624 641523 641905 645537
681187 687403 695936 713137 750622
752151 753056 756076 757890 760295
762317 762320 763204 764840 770348
771785 773165 786151 795583 798831
821240 821357 821546 842252 843631
857221 860554 883367 883638 900471
905390 926928 968815 988893 1000825
1001216 1001364 1015125 1016775 1021238
1021758 1024796 1044605 1055589 1064517
1073509 1074228 1078420 1078758 1079667
1082204 1084717 1091787 1092451 1093929
1108061 1113995 1121485 1124062 1124119
1124121 1124124 1124128 1124129 1124131
1124865 1126533 1126739 1128982 1131747
1132803 1135824 1143234 1145382 1150266
1150285 1158337 1167786 1171845 1174257
1178087 1185346 1188830 1192544 1193381
1195521 1196428 1204654 1239571 1244735
1255003 1265331 1300196 1355897 1363330
1407294 1410515 1414758 1434717 1470639
1495192 1496130 1498370 1502820 1513077
1520836 1533367 1535549 1540724 1562285
1588418 1600361 1618673 1634051 1636368
1638380 1645965 1650757 1651336 1657131
1661034 1661086 1667139 1668479 1669494
1675202 1677736 1677901 1677913 1685164
1718225 1725226 1731935 1749720 1771395
1772603 1781489 1783255 1785908 1791111
1798648 1807126 1810588 1811054 1815217
1817231 1817558 1817776 1817777 1821147
1824137 1824915 1824918 1825079 1825090
1825598 1826225 1828771 1828882 1828886
1831287 1831292 1831294 1831296 1831309
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Trade Marks Journal No: 1820 ,   23/10/2017  
 

Following Trade Mark applications have been Registered and registration certificates 
are available on the official website  
 
1831313 1834809 1837851 1842236 1849236
1851669 1856622 1861733 1865449 1869293
1869588 1871154 1874869 1875824 1881630
1881631 1883563 1885395 1885400 1885414
1886667 1886978 1888085 1890074 1894871
1899782 1899784 1899785 1899786 1899788
1899791 1899792 1899807 1899808 1899809
1899812 1899818 1899819 1899831 1899833
1899838 1899840 1899841 1899845 1899847
1899848 1899849 1899850 1899851 1901210
1902727 1902774 1903336 1903337 1903869
1904817 1904820 1905154 1905157 1905159
1905304 1905664 1907491 1908092 1908357
1908507 1909158 1909166 1909168 1910094
1910175 1910352 1911172 1911183 1911194
1911204 1911253 1911256 1911342 1911344
1911345 1911413 1912222 1912479 1912533
1912593 1912791 1913322 1913449 1913483
1913864 1914025 1914228 1914476 1914515
1914516 1914573 1914920 1915000 1915351
1915501 1915502 1916009 1916286 1916287
1916606 1916838 1917136 1917162 1917282
1917588 1917615 1919995 1922114 1923337
1924142 1924800 1924973 1925417 1927273
1929946 1932435 1932657 1933484 1933488
1933564 1935781 1937023 1937521 1942036
1943189 1965751 1967470 1971736 1976698
1979528 1979687 1982357 1983490 1986194
1989110 1989820 1993752 1997642 2021780
2023753 2026666 2026722 2030527 2032126
2032128 2035597 2038848 2040423 2041853
2042504 2044422 2050482 2058664 2061444
2065031 2068689 2073240 2076351 2079276
2079739 2079854 2080099 2082431 2082432
2084122 2085346 2087998 2088798 2091339
2091417 2091554 2092852 2104394 2104413
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Trade Marks Journal No: 1820 ,   23/10/2017  
 

Following Trade Mark applications have been Registered and registration certificates 
are available on the official website  
 
2105864 2108757 2110384 2110495 2110503
2113947 2114978 2115882 2117587 2117956
2118900 2123761 2126480 2127239 2127981
2129983 2137387 2137587 2137790 2138190
2139007 2142785 2143098 2144192 2146185
2147041 2148159 2150482 2151266 2151267
2152090 2152117 2154734 2157928 2161381
2162277 2162650 2163170 2164031 2173663
2174302 2174941 2181163 2181165 2181169
2182416 2182417 2182419 2182423 2183184
2183185 2183420 2185532 2185543 2191755
2191865 2198033 2199485 2200122 2201048
2203554 2203555 2205420 2206635 2212233
2212871 2213499 2217116 2217975 2220095
2220266 2223865 2224374 2224375 2224377
2224378 2225977 2227683 2228946 2229023
2230138 2233200 2233736 2234083 2234354
2236326 2237638 2241422 2242114 2243618
2244495 2259592 2263841 2264748 2264751
2264758 2267827 2269860 2273598 2274095
2274401 2275385 2278121 2278251 2279046
2283278 2287865 2316834 2319609 2319610
2323156 2324707 2330382 2336450 2336672
2337402 2339773 2340900 2340901 2340960
2341219 2341220 2341239 2341585 2341860
2348460 2351254 2352183 2353119 2353961
2357353 2357977 2357979 2357984 2363426
2366100 2368103 2373602 2373867 2373868
2374032 2374405 2377647 2384839 2385997
2388554 2390041 2396804 2399490 2400502
2405232 2405481 2406053 2406142 2415153
2418230 2422489 2427578 2428477 2431197
2431198 2438005 2442691 2445599 2452137
2453256 2454257 2456543 2462897 2464248
2468424 2468605 2475835 2477375 2480104
2483085 2484880 2491675 2491682 2491685
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Trade Marks Journal No: 1820 ,   23/10/2017  
 

Following Trade Mark applications have been Registered and registration certificates 
are available on the official website  
 
2493661 2504657 2504771 2505115 2506069
2506070 2506451 2508513 2508522 2509583
2510077 2510330 2512435 2512816 2513850
2513920 2513923 2514832 2516000 2517650
2518488 2519305 2519764 2519765 2521147
2521273 2522065 2523539 2523659 2523807
2526487 2526761 2526762 2530138 2530256
2530281 2530931 2531511 2531809 2534326
2534827 2534829 2534832 2534835 2534838
2534840 2534843 2535813 2536613 2538980
2540279 2540343 2543464 2546691 2548772
2550779 2552535 2552539 2557778 2561778
2568840 2568877 2569202 2570405 2578624
2581192 2582550 2584262 2584263 2588059
2589275 2591180 2593184 2595022 2598053
2603621 2604779 2607638 2615527 2617475
2620597 2622036 2622666 2624787 2625814
2627150 2627757 2631545 2635140 2639138
2639463 2646030 2647664 2647672 2647732
2647733 2647735 2647895 2648274 2648764
2648766 2651524 2655377 2655378 2656103
2658673 2658677 2658678 2658679 2659886
2663470 2670529 2670553 2671125 2673815
2674431 2688685 2688686 2689263 2691787
2691790 2692517 2693920 2694843 2694967
2696475 2701569 2703028 2703029 2706205
2709997 2716083 2716121 2716476 2716478
2716482 2716484 2716656 2719373 2720169
2720170 2722398 2722761 2723925 2725075
2725441 2726571 2727193 2728513 2728545
2728948 2731281 2732798 2733982 2735801
2735802 2737498 2737945 2738653 2739996
2741496 2741828 2743346 2743554 2744227
2747154 2750531 2750532 2751397 2752640
2753855 2754062 2754063 2754185 2756103
2756917 2757001 2757413 2757419 2757433
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Following Trade Mark applications have been Registered and registration certificates 
are available on the official website  
 
2758559 2758795 2760198 2760627 2760628
2762135 2764455 2765053 2765199 2765356
2765794 2766056 2768122 2770060 2770794
2772585 2772766 2772767 2774183 2774590
2774862 2775662 2775663 2776010 2778972
2779319 2779320 2779572 2779750 2780065
2780426 2780976 2780978 2781131 2781592
2781642 2782056 2782103 2782201 2782588
2783988 2784259 2784442 2787890 2788555
2789198 2789199 2790822 2791186 2792424
2792475 2793123 2793974 2794139 2795499
2795822 2796731 2797336 2797612 2797752
2798318 2798741 2799223 2800547 2802381
2804989 2805217 2805620 2806066 2806414
2808270 2808272 2808981 2809481 2809949
2810244 2811110 2811251 2812091 2812481
2812508 2812533 2813014 2813443 2813453
2814172 2815132 2815250 2815544 2815991
2816131 2817149 2817332 2817403 2817623
2817750 2818136 2818141 2818250 2818535
2819214 2819722 2819780 2819883 2820262
2820708 2820818 2820923 2820926 2821216
2821835 2822036 2822037 2822039 2822040
2822041 2822250 2822313 2822348 2822424
2822452 2822952 2822986 2822996 2823002
2823131 2823237 2823238 2823239 2823337
2823504 2823654 2823717 2823720 2823827
2823828 2823829 2823837 2823930 2823972
2823976 2823980 2823983 2823992 2823998
2824149 2824218 2824222 2824243 2824287
2824292 2824302 2824334 2824425 2824444
2824449 2824471 2824502 2824508 2824514
2824555 2824623 2824642 2824665 2824711
2824715 2824771 2824826 2824847 2824857
2824877 2824885 2824887 2824888 2824926
2824929 2824932 2824942 2824944 2824945
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Following Trade Mark applications have been Registered and registration certificates 
are available on the official website  
 
2825038 2825054 2825120 2825127 2825209
2825213 2825302 2825349 2825363 2825398
2825420 2825485 2825507 2825556 2825557
2825563 2825570 2825577 2825607 2825609
2825610 2825614 2825639 2825649 2825653
2825659 2825674 2825692 2825693 2825721
2825830 2825863 2825872 2825912 2825938
2825957 2825972 2826064 2826068 2826077
2826101 2826132 2826152 2826157 2826168
2826278 2826298 2826299 2826304 2826378
2826386 2826404 2826424 2826436 2826440
2826441 2826482 2826516 2826534 2826546
2826547 2826549 2826584 2826589 2826591
2826594 2826596 2826597 2826617 2826658
2826670 2826674 2826682 2826690 2826696
2826700 2826708 2826726 2826747 2826749
2826824 2826858 2826866 2826876 2826883
2826919 2826934 2826956 2826967 2826973
2826974 2826976 2826991 2827002 2827011
2827013 2827017 2827018 2827022 2827026
2827030 2827033 2827058 2827061 2827075
2827083 2827090 2827132 2827141 2827172
2827173 2827200 2827212 2827215 2827216
2827217 2827233 2827243 2827274 2827281
2827296 2827307 2827319 2827321 2827326
2827327 2827334 2827352 2827355 2827358
2827366 2827397 2827406 2827408 2827416
2827417 2827418 2827441 2827451 2827452
2827454 2827457 2827458 2827468 2827480
2827492 2827503 2827520 2827522 2827526
2827541 2827550 2827553 2827559 2827560
2827562 2827563 2827566 2827571 2827577
2827579 2827580 2827583 2827584 2827585
2827588 2827589 2827593 2827594 2827599
2827604 2827605 2827616 2827620 2827625
2827626 2827650 2827654 2827671 2827674
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2827675 2827681 2827683 2827692 2827708
2827721 2827755 2827763 2827771 2827776
2827790 2827823 2827825 2827838 2827847
2827848 2827850 2827852 2827853 2827855
2827858 2827879 2827883 2827890 2827893
2827894 2827902 2827903 2827909 2827922
2827933 2827937 2827938 2827952 2827976
2827981 2827988 2827994 2827997 2828006
2828015 2828028 2828031 2828033 2828034
2828053 2828056 2828064 2828075 2828079
2828080 2828086 2828104 2828109 2828111
2828126 2828127 2828128 2828129 2828130
2828151 2828154 2828155 2828156 2828159
2828160 2828162 2828167 2828170 2828172
2828177 2828178 2828183 2828190 2828192
2828194 2828223 2828228 2828229 2828233
2828237 2828240 2828241 2828246 2828258
2828260 2828262 2828264 2828267 2828276
2828280 2828285 2828287 2828288 2828295
2828297 2828309 2828310 2828313 2828315
2828316 2828321 2828330 2828342 2828349
2828356 2828359 2828387 2828391 2828405
2828418 2828421 2828442 2828444 2828452
2828454 2828479 2828480 2828504 2828506
2828508 2828517 2828524 2828526 2828527
2828530 2828532 2828544 2828547 2828550
2828551 2828584 2828586 2828600 2828603
2828605 2828606 2828608 2828609 2828617
2828623 2828636 2828640 2828738 2828739
2828741 2828742 2828743 2828771 2828780
2828784 2828830 2828883 2828975 2828988
2828989 2828990 2829001 2829034 2829080
2829106 2829107 2829110 2829111 2829112
2829113 2829116 2829121 2829122 2829129
2829169 2829240 2829249 2829282 2829284
2829371 2829407 2829408 2829415 2829417
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2829418 2829441 2829467 2829468 2829469
2829470 2829471 2829473 2829475 2829477
2829539 2829546 2829548 2829568 2829601
2829602 2829605 2829612 2829630 2829636
2829659 2829663 2829664 2829665 2829669
2829674 2829680 2829685 2829702 2829706
2829707 2829708 2829721 2829736 2829744
2829810 2829817 2829822 2829844 2829847
2829860 2829862 2829868 2829885 2829886
2829901 2829921 2829925 2829926 2829935
2829997 2830014 2830015 2830040 2830048
2830053 2830057 2830066 2830075 2830088
2830101 2830106 2830111 2830128 2830129
2830132 2830152 2830167 2830174 2830175
2830192 2830199 2830222 2830226 2830244
2830252 2830262 2830277 2830295 2830296
2830322 2830350 2830381 2830385 2830391
2830398 2830400 2830419 2830450 2830487
2830495 2830720 2830722 2830727 2830729
2830730 2830764 2830765 2830768 2830778
2830779 2830780 2830781 2830785 2830812
2830821 2830827 2830840 2830843 2830844
2830849 2830856 2830859 2830861 2830885
2830904 2830934 2831007 2831064 2831103
2831111 2831112 2831159 2831180 2831183
2831184 2831187 2831189 2831192 2831194
2831217 2831218 2831221 2831222 2831223
2831224 2831245 2831247 2831248 2831292
2831295 2831296 2831304 2831314 2831316
2831332 2831333 2831334 2831335 2831336
2831338 2831339 2831362 2831363 2831369
2831392 2831393 2831397 2831427 2831428
2831436 2831438 2831449 2831454 2831458
2831459 2831460 2831461 2831476 2831487
2831505 2831543 2831544 2831545 2831575
2831579 2831603 2831604 2831610 2831629
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2831645 2831667 2831683 2831730 2831823
2831839 2831852 2831853 2831862 2831889
2831918 2831920 2831930 2831946 2831947
2831951 2831952 2832016 2832017 2832020
2832021 2832028 2832029 2832030 2832033
2832052 2832053 2832119 2832187 2832205
2832252 2832258 2832259 2832282 2832290
2832327 2832341 2832355 2832372 2832374
2832375 2832383 2832402 2832414 2832432
2832502 2832509 2832512 2832513 2832520
2832540 2832541 2832556 2832576 2832610
2832629 2832638 2832718 2832722 2832724
2832725 2832757 2832765 2832771 2832781
2832785 2832789 2832790 2832792 2832793
2832853 2832868 2832879 2832901 2832902
2832905 2832921 2832922 2832941 2832957
2833006 2833015 2833034 2833041 2833042
2833044 2833047 2833055 2833056 2833102
2833158 2833200 2833219 2833290 2833293
2833294 2833312 2833338 2833369 2833400
2833424 2833442 2833523 2833548 2833577
2833609 2833734 2833736 2833739 2833745
2833756 2833837 2833913 2833915 2833917
2833918 2834021 2834145 2834169 2834173
2834176 2834187 2834189 2834191 2834194
2834196 2834206 2834207 2834209 2834215
2834217 2834222 2834229 2834245 2834257
2834258 2834259 2834261 2834266 2834267
2834283 2834300 2834307 2834322 2834332
2834388 2834389 2834399 2834414 2834415
2834417 2834419 2834459 2834484 2834539
2834553 2834572 2834655 2834657 2834662
2834679 2834680 2834726 2834752 2834755
2834756 2834763 2834768 2834775 2834776
2834777 2834780 2834784 2834800 2834803
2834806 2834808 2834810 2834832 2834899
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2834962 2834965 2835071 2835073 2835075
2835159 2835161 2835162 2835226 2835273
2835321 2835322 2835340 2835342 2835345
2835360 2835367 2835381 2835401 2835419
2835441 2835457 2835459 2835460 2835461
2835462 2835464 2835470 2835471 2835472
2835473 2835482 2835513 2835517 2835522
2835529 2835530 2835536 2835537 2835538
2835539 2835565 2835603 2835626 2835627
2835630 2835633 2835637 2835639 2835642
2835644 2835659 2835660 2835664 2835671
2835674 2835675 2835685 2835696 2835737
2835741 2835747 2835766 2835767 2835782
2835789 2835796 2835797 2835800 2835826
2835828 2835830 2835832 2835833 2835836
2835854 2835857 2835867 2835889 2835896
2835908 2835909 2835912 2835917 2835920
2835945 2835946 2835947 2835988 2835989
2836005 2836006 2836007 2836019 2836020
2836021 2836045 2836048 2836053 2836054
2836070 2836072 2836073 2836074 2836077
2836082 2836086 2836088 2836099 2836108
2836119 2836124 2836127 2836129 2836133
2836139 2836142 2836153 2836158 2836164
2836167 2836169 2836186 2836201 2836202
2836213 2836215 2836242 2836245 2836248
2836254 2836259 2836260 2836264 2836273
2836280 2836290 2836292 2836293 2836298
2836299 2836303 2836309 2836311 2836318
2836326 2836335 2836341 2836343 2836345
2836370 2836383 2836400 2836409 2836410
2836411 2836412 2836413 2836414 2836415
2836435 2836453 2836460 2836482 2836493
2836497 2836500 2836501 2836512 2836518
2836528 2836531 2836532 2836535 2836542
2836546 2836547 2836554 2836562 2836571
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2836573 2836626 2836637 2836639 2836644
2836645 2836647 2836651 2836655 2836663
2836667 2836672 2836673 2836676 2836679
2836680 2836688 2836711 2836716 2836717
2836718 2836719 2836738 2836739 2836741
2836744 2836750 2836763 2836764 2836769
2836771 2836774 2836776 2836783 2836794
2836795 2836803 2836804 2836806 2836822
2836824 2836827 2836828 2836829 2836841
2836847 2836849 2836853 2836859 2836862
2836886 2836888 2836890 2836893 2836895
2836898 2836899 2836900 2836904 2836906
2836907 2836912 2836920 2836989 2836997
2836999 2837000 2837011 2837012 2837015
2837026 2837031 2837035 2837037 2837041
2837048 2837054 2837056 2837060 2837061
2837063 2837072 2837084 2837100 2837102
2837103 2837138 2837142 2837143 2837145
2837149 2837150 2837152 2837156 2837160
2837161 2837162 2837163 2837165 2837170
2837171 2837175 2837196 2837215 2837217
2837220 2837224 2837226 2837230 2837239
2837256 2837257 2837272 2837280 2837281
2837282 2837284 2837285 2837286 2837288
2837312 2837315 2837316 2837320 2837347
2837352 2837358 2837359 2837365 2837380
2837381 2837398 2837425 2837431 2837433
2837436 2837444 2837465 2837469 2837471
2837472 2837473 2837474 2837476 2837478
2837479 2837482 2837488 2837490 2837497
2837532 2837534 2837535 2837546 2837564
2837586 2837587 2837594 2837601 2837609
2837611 2837614 2837619 2837620 2837621
2837643 2837645 2837659 2837672 2837692
2837704 2837710 2837730 2837751 2837758
2837761 2837768 2837773 2837790 2837818
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2837829 2837831 2837838 2837873 2837878
2837905 2837912 2837913 2837914 2837917
2837919 2837920 2837923 2837938 2837943
2837957 2837961 2837968 2837982 2838001
2838002 2838003 2838019 2838022 2838026
2838030 2838046 2838047 2838053 2838056
2838058 2838066 2838068 2838073 2838076
2838077 2838080 2838081 2838085 2838087
2838091 2838096 2838100 2838105 2838107
2838118 2838129 2838145 2838154 2838158
2838163 2838164 2838168 2838169 2838184
2838188 2838190 2838202 2838240 2838242
2838246 2838247 2838252 2838257 2838266
2838267 2838269 2838284 2838287 2838291
2838295 2838297 2838305 2838331 2838348
2838367 2838371 2838372 2838388 2838392
2838396 2838411 2838412 2838413 2838415
2838420 2838429 2838431 2838433 2838435
2838444 2838464 2838467 2838476 2838480
2838494 2838495 2838498 2838499 2838501
2838503 2838505 2838513 2838522 2838529
2838533 2838534 2838535 2838536 2838537
2838546 2838553 2838562 2838567 2838569
2838588 2838597 2838604 2838605 2838606
2838607 2838608 2838609 2838620 2838621
2838624 2838642 2838658 2838666 2838669
2838672 2838676 2838680 2838685 2838694
2838698 2838709 2838718 2838729 2838732
2838739 2838755 2838762 2838766 2838790
2838805 2838810 2838811 2838815 2838818
2838821 2838823 2838825 2838828 2838830
2838831 2838838 2838847 2838848 2838851
2838852 2838907 2838917 2838935 2838939
2838941 2838947 2838952 2838953 2838954
2838956 2838962 2838971 2838978 2838995
2838996 2838998 2839001 2839009 2839011
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2839016 2839031 2839040 2839043 2839058
2839059 2839063 2839065 2839067 2839082
2839090 2839096 2839098 2839101 2839104
2839106 2839124 2839133 2839136 2839137
2839138 2839151 2839157 2839161 2839162
2839167 2839168 2839169 2839170 2839172
2839173 2839176 2839177 2839178 2839179
2839184 2839199 2839203 2839204 2839209
2839211 2839218 2839232 2839241 2839251
2839267 2839268 2839271 2839272 2839279
2839287 2839296 2839306 2839307 2839308
2839309 2839312 2839324 2839342 2839350
2839355 2839356 2839367 2839369 2839380
2839381 2839384 2839397 2839406 2839412
2839415 2839416 2839422 2839433 2839438
2839442 2839445 2839455 2839471 2839488
2839506 2839519 2839523 2839525 2839531
2839547 2839553 2839556 2839557 2839564
2839568 2839573 2839585 2839586 2839587
2839588 2839593 2839595 2839596 2839597
2839601 2839602 2839604 2839611 2839632
2839644 2839645 2839649 2839654 2839656
2839657 2839660 2839663 2839668 2839671
2839673 2839676 2839689 2839694 2839708
2839709 2839710 2839719 2839722 2839727
2839728 2839729 2839732 2839740 2839742
2839743 2839750 2839751 2839765 2839773
2839775 2839787 2839794 2839795 2839799
2839800 2839801 2839802 2839804 2839813
2839815 2839820 2839822 2839824 2839825
2839843 2839844 2839849 2839853 2839855
2839858 2839861 2839863 2839865 2839867
2839869 2839880 2839881 2839887 2839892
2839893 2839894 2839897 2839899 2839900
2839901 2839902 2839905 2839907 2839908
2839910 2839916 2839922 2839932 2839933

 
 

 

8509



Trade Marks Journal No: 1820 ,   23/10/2017  
 

Following Trade Mark applications have been Registered and registration certificates 
are available on the official website  
 
2839940 2839956 2839959 2839964 2839967
2839972 2839981 2839983 2839989 2840000
2840001 2840016 2840022 2840035 2840058
2840059 2840061 2840074 2840082 2840084
2840092 2840097 2840100 2840110 2840117
2840122 2840139 2840158 2840165 2840199
2840216 2840218 2840219 2840220 2840222
2840223 2840228 2840231 2840233 2840239
2840243 2840245 2840246 2840254 2840274
2840275 2840282 2840283 2840284 2840289
2840297 2840304 2840323 2840340 2840342
2840346 2840350 2840352 2840363 2840364
2840366 2840368 2840380 2840386 2840391
2840395 2840398 2840399 2840410 2840412
2840431 2840433 2840437 2840438 2840442
2840445 2840446 2840447 2840448 2840461
2840463 2840465 2840467 2840474 2840477
2840487 2840498 2840509 2840523 2840526
2840527 2840534 2840539 2840564 2840565
2840568 2840569 2840572 2840580 2840603
2840609 2840614 2840618 2840623 2840632
2840633 2840635 2840636 2840639 2840644
2840645 2840646 2840653 2840654 2840660
2840674 2840679 2840682 2840683 2840684
2840687 2840689 2840690 2840697 2840705
2840714 2840718 2840731 2840735 2840743
2840754 2840758 2840760 2840783 2840790
2840809 2840833 2840838 2840847 2840854
2840872 2840873 2840875 2840881 2840882
2840884 2840885 2840904 2840932 2840934
2840936 2840939 2840944 2840945 2840966
2840975 2840987 2840992 2840997 2840999
2841000 2841015 2841017 2841043 2841044
2841048 2841050 2841052 2841053 2841059
2841066 2841073 2841074 2841076 2841083
2841088 2841090 2841096 2841102 2841107
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2841126 2841140 2841145 2841151 2841167
2841180 2841187 2841199 2841221 2841233
2841236 2841240 2841245 2841273 2841274
2841285 2841286 2841291 2841293 2841298
2841305 2841307 2841310 2841353 2841362
2841369 2841371 2841377 2841379 2841385
2841386 2841387 2841388 2841395 2841396
2841404 2841408 2841416 2841437 2841446
2841457 2841476 2841498 2841541 2841546
2841549 2841556 2841586 2841603 2841623
2841647 2841660 2841661 2841665 2841702
2841723 2841724 2841727 2841728 2841729
2841730 2841731 2841732 2841733 2841760
2841761 2841769 2841772 2841802 2841812
2841816 2841819 2841822 2841825 2841837
2841840 2841852 2841857 2841863 2841865
2841866 2841882 2841883 2841895 2841896
2841902 2841913 2841934 2841943 2841965
2841969 2841971 2841973 2841974 2841976
2841980 2841982 2842001 2842015 2842020
2842023 2842028 2842030 2842046 2842047
2842068 2842077 2842080 2842099 2842104
2842121 2842126 2842131 2842140 2842141
2842156 2842170 2842179 2842181 2842183
2842190 2842202 2842204 2842208 2842209
2842216 2842241 2842245 2842250 2842264
2842267 2842269 2842282 2842287 2842291
2842303 2842332 2842333 2842341 2842343
2842354 2842362 2842364 2842366 2842369
2842374 2842376 2842421 2842422 2842423
2842431 2842435 2842450 2842463 2842464
2842466 2842467 2842469 2842480 2842484
2842502 2842513 2842514 2842518 2842519
2842520 2842521 2842541 2842542 2842543
2842544 2842545 2842554 2842559 2842562
2842566 2842569 2842602 2842605 2842609
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2842627 2842639 2842645 2842657 2842661
2842668 2842670 2842671 2842675 2842701
2842708 2842710 2842714 2842719 2842723
2842724 2842734 2842736 2842740 2842745
2842768 2842776 2842783 2842785 2842795
2842797 2842798 2842806 2842825 2842837
2842845 2842856 2842857 2842860 2842865
2842870 2842909 2842928 2842929 2842930
2842931 2842937 2842941 2842943 2842946
2842963 2842968 2842971 2842976 2843012
2843014 2843026 2843027 2843042 2843043
2843044 2843045 2843056 2843062 2843063
2843066 2843071 2843087 2843090 2843092
2843093 2843110 2843120 2843140 2843144
2843145 2843151 2843152 2843157 2843159
2843173 2843181 2843193 2843195 2843196
2843221 2843222 2843226 2843230 2843231
2843248 2843250 2843252 2843285 2843287
2843288 2843289 2843293 2843319 2843333
2843337 2843343 2843358 2843363 2843371
2843374 2843377 2843382 2843394 2843396
2843397 2843410 2843415 2843416 2843447
2843457 2843458 2843506 2843538 2843540
2843543 2843544 2843547 2843553 2843575
2843586 2843602 2843603 2843613 2843615
2843620 2843623 2843640 2843641 2843643
2843644 2843646 2843647 2843649 2843669
2843673 2843688 2843690 2843691 2843698
2843713 2843722 2843743 2843749 2843754
2843755 2843757 2843761 2843766 2843778
2843804 2843810 2843814 2843824 2843833
2843845 2843854 2843869 2843885 2843899
2843902 2843903 2843914 2843932 2843935
2843964 2843984 2844007 2844008 2844009
2844020 2844023 2844029 2844032 2844057
2844058 2844071 2844074 2844077 2844088
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2844094 2844109 2844112 2844121 2844135
2844150 2844172 2844178 2844179 2844180
2844181 2844190 2844192 2844195 2844196
2844198 2844199 2844201 2844202 2844203
2844205 2844210 2844231 2844234 2844297
2844331 2844332 2844339 2844341 2844345
2844353 2844364 2844368 2844374 2844377
2844392 2844407 2844412 2844424 2844430
2844443 2844444 2844448 2844451 2844460
2844470 2844471 2844507 2844526 2844527
2844533 2844549 2844554 2844561 2844562
2844572 2844597 2844601 2844604 2844610
2844611 2844620 2844651 2844657 2844711
2844712 2844745 2844755 2844784 2844792
2844804 2844853 2844870 2844918 2844923
2844966 2844972 2844995 2845005 2845008
2845019 2845033 2845052 2845053 2845062
2845079 2845085 2845087 2845089 2845090
2845098 2845102 2845103 2845112 2845115
2845137 2845146 2845148 2845151 2845152
2845154 2845171 2845210 2845220 2845225
2845227 2845229 2845232 2845238 2845252
2845261 2845312 2845325 2845327 2845328
2845331 2845333 2845341 2845343 2845346
2845347 2845350 2845360 2845401 2845431
2845432 2845433 2845467 2845489 2845490
2845509 2845526 2845528 2845531 2845551
2845560 2845572 2845600 2845621 2845626
2845676 2845680 2845708 2845724 2845725
2845729 2845730 2845746 2845781 2845794
2845795 2845808 2845821 2845845 2845849
2845896 2845898 2845912 2845919 2845923
2845924 2845926 2845927 2845936 2845937
2845944 2845946 2845952 2845954 2845959
2845976 2845989 2845999 2846007 2846009
2846038 2846044 2846068 2846069 2846070
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2846160 2846161 2846172 2846187 2846190
2846196 2846197 2846224 2846233 2846249
2846253 2846269 2846305 2846306 2846308
2846310 2846314 2846420 2846431 2846577
2846580 2846585 2846587 2846588 2846599
2846602 2846609 2846622 2846630 2846634
2846651 2846653 2846776 2846802 2846804
2846813 2846815 2846844 2846858 2846865
2846868 2846869 2846872 2846902 2846938
2846959 2846962 2846970 2846994 2846995
2846996 2846998 2846999 2847002 2847005
2847028 2847061 2847068 2847071 2847075
2847079 2847081 2847090 2847092 2847093
2847144 2847151 2847152 2847156 2847177
2847207 2847210 2847214 2847216 2847226
2847238 2847241 2847272 2847317 2847382
2847392 2847412 2847427 2847435 2847439
2847459 2847507 2847518 2847538 2847547
2847551 2847552 2847600 2847645 2847647
2847676 2847773 2847817 2847823 2847824
2847835 2847849 2847856 2847861 2847863
2847866 2847910 2847955 2847964 2848039
2848049 2848051 2848057 2848067 2848071
2848088 2848099 2848106 2848107 2848138
2848140 2848167 2848172 2848183 2848184
2848247 2848249 2848281 2848289 2848317
2848323 2848381 2848387 2848388 2848404
2848440 2848445 2848466 2848520 2848561
2848562 2848571 2848576 2848639 2848659
2848661 2848671 2848675 2848676 2848677
2848679 2848680 2848691 2848693 2848695
2848698 2848735 2848741 2848742 2848743
2848748 2848771 2848800 2848808 2848814
2848831 2848838 2848851 2848878 2848903
2848926 2848937 2848995 2849064 2849097
2849111 2849141 2849169 2849172 2849223
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2849255 2849305 2849346 2849347 2849405
2849416 2849429 2849466 2849512 2849683
2849685 2849759 2849897 2849898 2849903
2849923 2849961 2849965 2850007 2850031
2850101 2850182 2850212 2850218 2850219
2850248 2850281 2850284 2850310 2850344
2850394 2850398 2850400 2850402 2850403
2850404 2850425 2850516 2850547 2850562
2850565 2850725 2850726 2850739 2850779
2850837 2850874 2850978 2850979 2851028
2851154 2851310 2851355 2851361 2851387
2851420 2851421 2851422 2851423 2851458
2851460 2851473 2851479 2851484 2851565
2851576 2851775 2851783 2851788 2851859
2851868 2851869 2851903 2851904 2851954
2851980 2852042 2852079 2852172 2852173
2852214 2852215 2852231 2852293 2852296
2852328 2852331 2852367 2852404 2852432
2852433 2852460 2852508 2852629 2852637
2852644 2852692 2852882 2853116 2853172
2853181 2853183 2853296 2853297 2853336
2853347 2853348 2853400 2853401 2853402
2853403 2853424 2853425 2853642 2853653
2853686 2854328 2854495 2854573 2854592
2854635 2855058 2855188 2855189 2855190
2856193 2856232 2856331 2856509 2856742
2856768 2856770 2856850 2856862 2856864
2857013 2857028 2857396 2857509 2857658
2857742 2857882 2857937 2858060 2858082
2858639 2858944 2858946 2859655 2859665
2859749 2859763 2859765 2859766 2860134
2860136 2860391 2860474 2860544 2860546
2860656 2860718 2860982 2861119 2861212
2861213 2861247 2861313 2861380 2861465
2861481 2861545 2861597 2861623 2861633
2861761 2861776 2861841 2862095 2862156
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2862313 2862368 2862526 2862537 2862542
2862543 2862544 2862871 2862872 2862927
2862964 2863048 2863209 2863455 2863605
2863608 2863655 2863682 2863719 2863727
2863731 2863767 2864002 2864003 2864004
2864007 2864340 2864425 2864438 2864573
2864608 2864781 2864782 2864783 2864784
2864785 2864873 2865421 2865729 2865965
2866253 2866418 2866557 2866627 2866773
2866804 2866854 2866996 2867011 2867038
2867051 2867061 2867081 2867083 2867084
2867087 2867089 2867093 2867394 2867398
2867407 2867913 2868026 2868051 2868052
2868159 2868405 2868408 2868410 2868421
2868458 2868695 2868696 2868846 2869001
2869083 2869084 2869220 2869282 2869394
2869610 2869738 2869916 2870134 2870222
2870254 2870342 2870365 2870583 2870586
2870625 2870626 2870634 2870635 2870652
2870681 2870884 2870885 2870940 2870959
2870993 2870994 2871416 2871447 2871512
2871520 2871525 2871605 2871749 2871750
2871753 2871795 2871801 2871810 2871888
2872183 2872503 2872598 2872954 2872975
2873026 2873327 2873330 2873331 2873333
2873349 2873393 2873419 2873434 2873436
2873438 2873529 2873537 2873538 2873540
2873556 2873559 2873560 2873578 2873726
2873862 2873923 2873953 2874087 2874155
2874226 2874266 2874276 2874277 2874279
2874299 2874305 2874361 2874405 2874406
2874415 2874487 2874569 2874580 2874602
2874636 2874657 2874658 2874684 2874685
2874713 2874715 2874750 2874755 2874873
2874875 2874933 2874998 2875013 2875025
2875038 2875057 2875069 2875092 2875093
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2875123 2875211 2875302 2875303 2875311
2875315 2875316 2875332 2875372 2875373
2875382 2875383 2875388 2875393 2875397
2875402 2875407 2875408 2875412 2875413
2875425 2875428 2875442 2875464 2875472
2875532 2875555 2875616 2875645 2875708
2875719 2875778 2875794 2876060 2876063
2876111 2876120 2876168 2876220 2876244
2876274 2876300 2876301 2876342 2876344
2876379 2876407 2876499 2876521 2876606
2876722 2876724 2876760 2876763 2876822
2876873 2876907 2877039 2877067 2877072
2877083 2877223 2877310 2877415 2877500
2877510 2877516 2877540 2877574 2877669
2877670 2877685 2877705 2877795 2877800
2878014 2878053 2878054 2878065 2878146
2878211 2878213 2878222 2878356 2878378
2878382 2878383 2878384 2878488 2878490
2878494 2878541 2878657 2878682 2878765
2878863 2878872 2878898 2878905 2879001
2879020 2879053 2879091 2879111 2879139
2879255 2879275 2879451 2879461 2879465
2879503 2879547 2879548 2879572 2879685
2879711 2879787 2880829 2880853 2880854
2880900 2881056 2881384 2881408 2881501
2881602 2881682 2881778 2882090 2882357
2882376 2882388 2882848 2883154 2883780
2884045 2884097 2884236 2884319 2884576
2885145 2885170 2885483 2885485 2885489
2885492 2885828 2885861 2886384 2886428
2886644 2886706 2887078 2887179 2887205
2887652 2887724 2887767 2888559 2888656
2889038 2889514 2889578 2889581 2889588
2890469 2890830 2890963 2891158 2912917
2913145 2918734 2918735 2922885 2922886
2927618 2932949 2938296 2942975 2943196
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2943229 2943230 2943232 2943233 2950272
2951167 2951487 2952066 2953540 2962200
2963756 2967693 2977065 2980808 2981548
2981641 2992111 2992266 2992269 2992270
2996701 2997364 3003731 3003759 3004753
3004754 3004848 3005549 3006707 3007175
3011549 3013159 3017120 3020601 3021489
3023598 3024225 3025926 3027412 3027782
3028793 3031126 3035480 3035956 3039532
3045104 3047802 3050079 3053080 3054993
3055125 3056918 3058235 3059156 3059970
3062477 3062479 3065099 3070990 3070992
3072400 3078747 3081775 3081830 3083135
3087723 3091238 3092126 3098270 3098595
3099186 3099335 3099981 3107953 3109408
3109410 3117488 3119149 3119830 3128501
3131943 3132271 3132764 3133487 3134019
3135111 3135112 3135113 3135114 3135115
3135116 3135117 3135118 3135362 3135645
3136259 3139629 3140564 3140926 3141298
3145515 3146026 3147479 3147490 3149973
3152193 3152748 3153288 3156790 3156907
3160558 3161875 3161878 3161879 3161880
3161881 3163541 3164313 3165779 3174386
3176219 3177042 3177224 3177225 3177227
3180639 3180640 3180641 3185773 3185776
3188367 3191361 3192181 3194534 3194783
3194784 3194786 3194787 3194997 3199380
3201181 3203013 3206243 3207941 3214824
3214825 3218074 3223605 3234401 3234402
3236983 3237566 3239642 3245524 3245527
3245528 3245531 3245743 3246136 3246281
3246513 3249488 3249980 3250911 3251322
3252467 3252468 3253676 3253994 3255962
3257539 3259829 3260831 3261129 3262738
3262740 3265605 3265850 3267715 3269699
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3273583 3274640 3275141 3275849 3276306
3278776 3280025 3281080 3281349 3281762
3281930 3282033 3284677 3287948 3288724
3288883 3289271 3289349 3289406 3290079
3290683 3291889 3293464 3293465 3294624
3295900 3295965 3296259 3296406 3297255
3297258 3300216 3304597 3304842 3306290
3306292 3306576 3306577 3306868 3307024
3307864 3310138 3311022 3311130 3311900
3311950 3312764 3313162 3314899 3315346
3315349 3315352 3315770 3316371 3316839
3317325 3318075 3318829 3321137 3321138
3322482 3322539 3323295 3325508 3325511
3325512 3325519 3325861 3328361 3328894
3329885 3330250 3331037 3331311 3331610
3331841 3333300 3335241 3336970 3337615
3339374 3339686 3341343 3341350 3341352
3341353 3341354 3341355 3344572 3345300
3345617 3347558 3347562 3348944 3349323
3356297 3361270 3361969 3361983 3362197
3363869 3364010 3366682 3367090 3368794
3369683 3372863 3376164 3376926 3376931
3378500 3380996 3381756 3381901 3390887
3390953 3393599 3393939 3393942 3393945
3394217 3394498 3394729 3394730 3394731
3395016 3395574 3395578 3395580 3399285
3399610 3403931 3405515 3408514 3410972
3410974 3411190 3411307 3411530 3412368
3414121 3415041 3415079 3415236 3415648
3415850 3417521 3417928 3419615 3421063
3421541 3422049 3423993 3423994 3424366
3424651 3426654 3426655 3426656 3427585
3430533 3431040 3432038 3432048 3432049
3433658 3436288 3437602 3438520 3438668
3438960 3439037 3439038 3439040 3439042
3439046 3439050 3441255 3442249 3444500
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3445620 3445905 3446496 3447595 3447774
3450171 3450723 3452234 3452236 3452964
3453339 3454762 3454763 3454765 3454874
3455540 3455908 3455917 3456435 3456970
3458449 3458450 3458454 3458455 3458456
3460065 3461368 3461861 3464441 3464516
3466091 3466802 3467245 3468573 3470143
3472017 3472707 3472718 3473049 3473238
3473239 3473734 3474202 3474427 3474586
3474608 3475927 3476612 3477086 3477143
3478201 3478368 3478725 3479771 3481094
3482109 3482126 3482812 3483116 3483322
3483421 3483783 3484049 3484480 3485033
3489983 3490001 3490006 3490038 3490175
3490464 3490620 3490742 3490803 3493391
3493403 3494035 3494036 3494116 3494267
3494450 3494802 3494803 3494817 3494913
3495361 3495463 3495797 3496016 3496017
3496543 3496961 3497000 3497262 3497807
3498107 3498387 3498481 3498617 3498959
3499104 3499168 3499169 3499287 3499344
3499420 3499495 3499496 3499855 3500227
3500790 3501035 3501427 3501987 3502091
3502124 3502125 3502126 3502128 3502149
3502150 3502154 3502165 3502166 3502167
3502168 3502779 3503424 3503589 3503668
3504126 3504139 3504383 3504650 3504992
3505112 3505151 3505152 3505519 3505736
3505737 3505738 3505740 3505741 3505742
3505743 3505809 3505826 3505888 3505942
3506402 3506514 3506937 3507013 3507088
3507090 3507095 3507309 3507446 3507541
3507612 3507718 3507778 3508011 3508035
3508081 3508153 3508211 3508252 3508379
3508401 3508570 3508571 3508720 3508724
3509046 3509185 3509187 3509188 3509189
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3509191 3509225 3509226 3509249 3509281
3509349 3509378 3509595 3509652 3509792
3509925 3509926 3509947 3510117 3510325
3510326 3510328 3510444 3510446 3510466
3510486 3510517 3510520 3510521 3510523
3510524 3510633 3510796 3510798 3510801
3510860 3510902 3510903 3510904 3510905
3510908 3510909 3510910 3510944 3510955
3510972 3510973 3510974 3510975 3511008
3511060 3511082 3511117 3511164 3511165
3511195 3511267 3511293 3511313 3511314
3511325 3511327 3511381 3511382 3511410
3511411 3511412 3511424 3511435 3511461
3511465 3511466 3511471 3511489 3511497
3511569 3511620 3511642 3511646 3511651
3511652 3511660 3511671 3511676 3511686
3511705 3511706 3511707 3511708 3511712
3511751 3511798 3511799 3511829 3511835
3511837 3511840 3511841 3511842 3511894
3511967 3512036 3512042 3512085 3512097
3512124 3512133 3512148 3512165 3512198
3512313 3512323 3512326 3512332 3512370
3512401 3512425 3512434 3512435 3512436
3512437 3512448 3512503 3512504 3512508
3512512 3512552 3512583 3512601 3512604
3512613 3512657 3512668 3512673 3512681
3512683 3512688 3512715 3512719 3512735
3512736 3512750 3512756 3512757 3512761
3512766 3512774 3512781 3512789 3512790
3512791 3512793 3512800 3512822 3512836
3512844 3512847 3512881 3512905 3512927
3512958 3512975 3512982 3512988 3512989
3513044 3513045 3513085 3513090 3513104
3513107 3513120 3513121 3513156 3513163
3513164 3513165 3513187 3513188 3513195
3513300 3513406 3513418 3513456 3513503
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3513598 3513622 3513635 3513648 3513659
3513660 3513661 3513662 3513664 3513666
3513667 3513671 3513673 3513687 3513689
3513753 3513756 3513926 3513939 3513940
3513979 3513980 3513990 3513992 3513994
3513999 3514008 3514022 3514027 3514028
3514034 3514035 3514089 3514091 3514092
3514094 3514096 3514110 3514111 3514117
3514142 3514157 3514178 3514210 3514278
3514282 3514341 3514355 3514361 3514362
3514363 3514369 3514410 3514416 3514417
3514422 3514495 3514513 3514536 3514728
3514739 3514751 3514752 3514754 3514756
3514784 3514796 3514840 3514841 3514904
3514924 3514942 3514963 3514992 3514995
3514996 3515018 3515043 3515044 3515045
3515048 3515209 3515210 3515220 3515276
3515319 3515343 3515347 3515376 3515392
3515420 3515490 3515502 3515505 3515516
3515519 3515521 3515523 3515555 3515556
3515575 3515576 3515577 3515589 3515591
3515619 3515622 3515638 3515639 3515648
3515653 3515687 3515703 3515705 3515725
3515733 3515737 3515755 3515756 3515757
3515763 3515797 3515802 3515818 3515858
3515881 3515891 3515896 3515921 3515927
3515934 3515940 3515943 3515971 3515972
3515980 3515981 3515985 3515988 3516023
3516025 3516026 3516028 3516030 3516077
3516091 3516134 3516169 3516175 3516232
3516246 3516247 3516254 3516262 3516267
3516276 3516291 3516292 3516293 3516295
3516297 3516318 3516319 3516320 3516321
3516322 3516323 3516324 3516325 3516327
3516338 3516339 3516340 3516341 3516343
3516344 3516345 3516377 3516378 3516407
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3516412 3516446 3516447 3516466 3516470
3516505 3516511 3516517 3516541 3516586
3516596 3516600 3516648 3516650 3516724
3516882 3516884 3516900 3516901 3517119
3517124 3517141 3517156 3517157 3517161
3517169 3517183 3517189 3517197 3517199
3517247 3517248 3517251 3517265 3517278
3517292 3517301 3517345 3517357 3517377
3517382 3517384 3517398 3517399 3517427
3517428 3517444 3517446 3517455 3517456
3517457 3517513 3517522 3517556 3517557
3517559 3517590 3517608 3517609 3517624
3517626 3517633 3517641 3517662 3517663
3517675 3517676 3517678 3517679 3517696
3517698 3517732 3517740 3517744 3517772
3517806 3517815 3517826 3517828 3517829
3517830 3517864 3517904 3517941 3517952
3517954 3517956 3517957 3517960 3517970
3517999 3518016 3518031 3518032 3518072
3518097 3518126 3518127 3518128 3518129
3518131 3518132 3518133 3518240 3518242
3518312 3518321 3518322 3518325 3518328
3518363 3518364 3518370 3518401 3518456
3518459 3518558 3518559 3518581 3518582
3518583 3518584 3518615 3518642 3518643
3518675 3518676 3518694 3518697 3518698
3518742 3518777 3518792 3518793 3518901
3518909 3518918 3518930 3518937 3518981
3519007 3519012 3519014 3519018 3519022
3519029 3519031 3519044 3519063 3519065
3519124 3519132 3519133 3519137 3519144
3519147 3519178 3519179 3519180 3519228
3519271 3519272 3519352 3519356 3519358
3519385 3519394 3519395 3519397 3519398
3519399 3519401 3519424 3519443 3519458
3519493 3519498 3519499 3519501 3519502
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3519581 3519589 3519606 3519607 3519608
3519609 3519621 3519675 3519676 3519677
3519686 3519695 3519832 3519833 3519837
3519838 3519847 3519863 3519918 3519928
3519935 3519936 3519986 3519995 3519997
3520038 3520072 3520076 3520077 3520078
3520098 3520103 3520104 3520190 3520196
3520198 3520199 3520202 3520293 3520295
3520298 3520363 3520365 3520373 3520421
3520444 3520446 3520457 3520489 3520498
3520539 3520559 3520560 3520573 3520603
3520611 3520612 3520650 3520651 3520652
3520675 3520707 3520769 3520771 3520780
3520781 3520855 3520862 3520870 3520880
3520901 3520902 3520906 3520910 3520934
3520935 3520979 3521007 3521008 3521072
3521114 3521115 3521166 3521191 3521193
3521285 3521341 3521345 3521375 3521385
3521415 3521429 3521436 3521451 3521458
3521467 3521468 3521472 3521478 3521492
3521594 3521624 3521627 3521636 3521637
3521639 3521640 3521641 3521668 3521692
3521723 3521732 3521733 3521737 3521790
3521792 3521793 3521794 3521795 3521799
3521807 3521819 3521830 3521848 3521879
3521880 3521898 3521907 3521911 3521916
3521933 3521968 3521989 3521995 3522044
3522046 3522059 3522064 3522093 3522096
3522103 3522115 3522120 3522125 3522126
3522127 3522128 3522158 3522162 3522163
3522179 3522188 3522189 3522253 3522311
3522316 3522317 3522319 3522320 3522321
3522322 3522323 3522324 3522325 3522326
3522340 3522393 3522397 3522403 3522404
3522406 3522408 3522445 3522450 3522462
3522604 3522606 3522616 3522617 3522625
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3522628 3522629 3522673 3522674 3522675
3522676 3522677 3522690 3522691 3522694
3522696 3522717 3522770 3522776 3522777
3522778 3522788 3522789 3522794 3522801
3522803 3522857 3522903 3522904 3522905
3522911 3522920 3522955 3522963 3523017
3523018 3523023 3523100 3523110 3523155
3523175 3523181 3523194 3523195 3523204
3523210 3523213 3523224 3523239 3523263
3523336 3523340 3523372 3523374 3523379
3523390 3523391 3523398 3523409 3523414
3523421 3523458 3523486 3523495 3523511
3523517 3523533 3523549 3523570 3523572
3523586 3523590 3523601 3523624 3523625
3523626 3523706 3523768 3523771 3523772
3523884 3523957 3523973 3523983 3524006
3524016 3524017 3524079 3524107 3524141
3524143 3524193 3524219 3524275 3524284
3524288 3524310 3524319 3524357 3524366
3524367 3524423 3524457 3524461 3524540
3524565 3524602 3524638 3524639 3524646
3524669 3524687 3524742 3524747 3524748
3524823 3524829 3524830 3524859 3524963
3524974 3524977 3525014 3525031 3525068
3525131 3525132 3525133 3525134 3525136
3525204 3525208 3525213 3525218 3525219
3525220 3525270 3525326 3525350 3525430
3525462 3525482 3525487 3525520 3525589
3525622 3525625 3525626 3525670 3525671
3525761 3525810 3525871 3525880 3525890
3525892 3525932 3526149 3526166 3526199
3526337 3526338 3526363 3526388 3526455
3526550 3526583 3526667 3526672 3526679
3527096 3527283 3527287 3527334 3527373
3527452 3527471 3527504 3527505 3527514
3527601 3527643 3527892 3527893 3527895
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3527896 3527909 3528104 3528106 3528178
3528237 3528275 3528346 3528364 3528376
3528382 3528443 3528444 3528473 3528579
3528580 3528668 3528887 3529262 3529416
3529735 3529736 3529739 3530009 3530010
3530063 3530064
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: saucanaa : 
NOTICE

vyaapar icanh ko pMjaIkrNa ko ilae Aavaodk tqaa [sako AiBakta-AaoM sao 
ivaSaoYa $p sao yah p`aqanaa- kI jaatI hO ik p~acaar krto samaya saMbaMiQat 
vyaapar icanh rijaYTI/ kayaa-laya ka saMpUNa- saMdBa- , p~ saM#yaa ,tarIK , 
Aavaodna saM#yaa tqaa saMbaMiQat vaga- ik saM#yaa ka ja$r ]llaoK kroM 
ijasasao ik p~aoM ko yaqaaSaIGa\ inapTana krnao maoM sauivaQaa haogaI 
 
Applicants for registration of Trade Marks and their agents are 
particularly requested to quote in their replies full and complete 
Reference Letter No. and date, application number and the class to 
which it relates and send to the concerned office of Trade Marks 
Registry. This would facilitate quick disposal of letters. 
             

            Aaoma Pa`kaSa gauPta          Aaya.e.esa.
mahainayaM~k ,eksva 

AiBaklp tqaa vyaapar icanh
 

OM PRAKASH GUPTA , IAS
CONTROLLER-GENERAL OF PATENTS, 

DESIGNS, TRADE MARKS & GI 
 

             Baart sarkar vyaapar icanh rijasT/I ,mauMba[- 400037 
                           Wara p`kaiSat

                   Published by the Govt. of India, 

Trade Marks Registry, Mumbai-400037
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